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 2l,  895  (Saka)

 The  Luk  Sabha  met  at  Eleven  of  the
 Clock,

 (Mr.  Speaker  in  the  Chair]

 OBITUARY  REFERENCES

 MR.  SPEAKER:  Hon.  Members,  as
 we  meet  today  after  an  interval  of
 two  months,  it  is  my  very  unpleasant
 duty  to  inform  the  House  of  the  sad
 demise  of  two  of  our  sitting  Mernbers.
 namely,  Shrimati  Jyotsna  Chanda  and
 Shri  Dharamrao  Sharanappa  Afzal-
 purkar,  and  seven  other  colleagues,  for-
 mer  Members,  namely,  Shri  Anand
 Chandra  Joshi,  Pandit  Shiv  Charan
 Lal,  Syed  Nazir  Hussain  Samnani,
 Shrj  Krishna  Kant  Vyas,  Shri  Vadde-
 palli  Kashiram,  Shri  T.  H,  Sonavane
 and  Diwan  Chaman  Lall.

 Shrimati  Jyotsna  Chanda  was  elect-
 ed  to  this  House  from  Cachar  consti-
 tuency  of  Assam.  She  had  also  been
 a  Member  of  Third  and  Fourth  Lok
 Sabha  during  the  years  962—70.
 Earlier,  she  was  a  Member  of  the
 Assam  Legislative  Assembly  during
 the  years  957—6l.  So  noble,  unassum-
 ing  and  soft-spoken,  she  was  very
 regular  in  attending  the  House  and
 made  effective  contributions  whenever
 she  spoke.  A  noted  social  worker,
 she  was  connected  with  a  number  of
 educational  institutions.  During  her
 ll-year-term  she  served  on  a  number
 of  Committees,  viz,  Committee  on
 Petitions,  Committee  on  Private
 Members’  Bills  and  _  Resolutions,
 Estimates  Committee  and  some  Select
 Committees  on  Bills.  She  djed  at
 New  Delhi  on  the  6th  September,
 1973,  at  the  age  of  80.

 Shri  Dharamrag  Sharanappa  Afzal-
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 purkar  was  elected  to  this  House  from
 Gulbarga  Constituency  of  Karnataka.
 A  young  man  with  pleasing  persona-
 lity  and  amiable  nature,  he  was  liked
 by  one  870  all.  A  leading  layer  and  a
 popular  figure  in  his  State  he  haq  en-
 deared  himself  to  the  people  by  his
 helpful  attitude  and  zeal  for  service.
 He  took  keen  interest  in  welfare
 activities,  particularly  in  the  field  of
 education  cooperation  and  agriculture.
 He  wag  an  active  Member  and  used
 to  take  keen  interest  in  the  proceed-
 ings  of  the  House  and  of  the  Public
 Accounts  Committee  of  which  he  was
 a  Member.  He  passed  away  at  Bombay
 on  the  7090  October,  1973,  at  the
 young  age  of  49,

 Shri  Anand  Chandra  Joshi  was  a
 Member  of  the  First,  Second  and  Third
 Lok  Sabha  from  Madhya  Pradesh
 during  the  years  956—67.  He  was
 Parliamentary  Secretary  to  the
 Minister  of  Information  and  Broad-
 casting  during  the  years  959—62.  A
 very  amiable  person  and  a  prominent
 lawyer,  he  was  an  active  Parliament-
 arian.  He  passed  away  at  Rewa  on.
 the  7th-September,  ‘1973,  at  the  age  of
 65,

 Pandit  Shiv  Charan  Lal  was  a
 Member  of  Provisional  Parliament
 during  the  years  1950-—52.  A  legal
 practitioner,  he  took  active  part  in  the
 freedom  struggle  ang  suffereqd  im-
 prisonment  four  times.  He  passed
 away  on  the  l6th  September,  1973,
 at  the  age  of  78.

 Syed  Nazir  Hussain  Samnani-  was
 a  Member  of  Third  Lok  Sabha  during
 the  years  962—67.  He  was  alw  a
 Member  of  Jammu  &  Kashmir  Lcgis-
 lative  Council  during  the  years  957—
 62  and  was  re-elected  in  1969.  He
 took  part  in  the  freedom  struggle

 “since  his  school  days.  Starting  his
 career  as  a  journalist,  he  was  connect-
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 ed  with  a  number  of  social,  cultural
 and  educational  institutions  and
 certain  trade  union  organisations.  He
 was  taken  ill  in  the  Legisiative  Coun-
 cil  and  passed  away  on  the  417th
 September,  973  at  the  age  of  55.

 Shri  Krishna  Kant  Vyas  was  ‘a
 Member  of  the  Provisional  Parlia-
 ment  during  the  years  1950  to  1952.
 Later,  he  was  a  Memoer  of  Rajya
 Sabha  during  the  years  952  to  1956.
 A  noted  journalist,  he  was  a  popular
 figure  ini  social  organisations  of
 Indore.  He  passed  away  at  Indore
 on  the  20th  October,  973  at  the  age
 of  63.

 Shri  Vaddepalli  Kashiram  was  ८&
 Member  of  Second  Lok  Sabha  from
 Nalgonda  Constituency  of  Andhra
 Pradesh  during  the  years  1960—62.
 Later  he  was  elected  to  the  Andhra
 Pradesh  Legislative  Assembly  and  was
 a  sitting  Member  there.  He  passed
 away  suddenly  at  Hyderabad  on  the
 2lst  October,  973  at  the  age  of  55.  In
 his  death  the  Scheduled  Castes  have
 lost  a  true  leader  and  a  friend.

 Shri  T.  H.  Sonavane  was  a  Member
 of  the  Second  Lok  Sabha,  Third  and
 Fourth  Lok  Sabha  during  the  years
 957  to  ‘1970.  Earlier  he  was  also  a
 Member  of  the  Provisional  Parlia-
 ment  during  the  years  950—52,  In
 1971,  he  was  elected  to  the  Maharash-
 tra  Legislative  Assembly.  Coming
 from  the  backward  strata  of  our
 society,  he  was  a  leading  lawyer,  a
 champion  of  the  down-trodden  and
 an  active  parliamentarian.  He  used
 to  make  useful  contributions  in  the
 proceedings  of  the  House  and  the
 Committees  of  the  House  on  which
 he  was  represented.  He  passed  away
 at  Bombay  on  the  0th  November,
 3973  at  the  age  of  63.

 Diwan  Chaman  Lail  who  passed
 away  yesterday,  was  a  Member  of  the
 Central  Legislative  Assembly  during
 the  years  923  to  930  and  945—47
 and  of  the  Constituent  Assembly  dur-
 ing  the  years  ‘1947-48,  He  was  also
 a  Member  of  the  Punjab  Legislative
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 Assembly  during  the  years  936  to
 945  and  of  Rajya  Sabha  during  the
 years  952  to  1968.  A  noted  parilia-
 mentarian,  leading  advocate  and  re-
 nowned  trade  unionist,  he  was  one  of
 the  founder  Members  of  the  Swaraj
 Party  in  the  Central  Legislature.
 A  number  of  times  he  participated  in
 the  freedom  struggle  ard  suffered  im-
 prisonment.  He  was  a  Member  of  a
 number  of  Parliamentary  Delegations
 visiting  abroad  and  was  India’s  Am-
 bassador  to  Turkey  in  1948-49,  As  a
 Member  of  Rajya  Sabha,  he  was  also
 a  Member  of  the  Public  Accounts
 Committee  during  the  years  954  to
 1956,  He  passed  away  at  New  Delhi
 on  the  llth  November,  973  at  the
 age  of  81.

 The  House  is  also  aware  of  the
 sudden  and  untimely  demise  of  Shri
 Barkatullah  Khan,  Chief  Minister  of
 Rajastsan  on  the  lith  October,  1973.
 It  was  a  shock  for  the  whole  coun-
 try.  An  outstanding  patriot  and  a
 freedom  fighter,  he  symbolised  the
 composite  culture  of  Indla  and  repre-
 sented  a  generation  of  dedicated
 social  workers  for  whom  secularism
 was  an  article  of  faith.  He  actively
 participated  in  the  State  People’s
 movement  and  became  a  Minister  in
 the  popular  Government  of  the  erst-
 while  Jodhpur  State.  In  952  he  was
 elected  to  Rajya  Sabha.  In  957  he
 was  elected  to  the  Rajasthan  Assem-
 bly  and  continued  to  be  its  Member
 ever  since.  He  served  as  Deputy
 Minister  and  Minister  in  the  Rajas-
 than  Government  since  960  and  held
 different  portfolios  with  distinction.
 In  July,  97l  he  became  the  Chief
 Minister  of  the  State.  His  elevation
 as  the  Chief  Minister  of  Rajasthan
 was  a  just  recognition  of  his  ability
 and  immense  popularity  among  all
 sections  of  the  people  in  the  State.
 Throughout  his  political  career,  he
 had  set  a  very  high  example  of  patrio-
 tism  and  selfless  service  and  devo-
 tion  to  duty.

 We  deeply  mourn  the  loss  of  all
 these  friends  and  I  am  sure  the  House
 will  join  me  in  conveying  our  condo-
 lences  to  the  bereaved  families.
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 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 OF  ELECTRONICS  AND  MINISTER
 OF  SPACE  (SHRIMATI  INDIRA
 GANDHI):  Mr.  Speaker,  Sir,  this
 inter-session  period  has  been  a  sad
 one  for  us  and  once  again  it  becomes
 our  melancholy  duty  to  pay  tribute  to
 colleagues  whom  we  have  lost  during
 this  period...  They  include  veterans
 and  those  who  had  a  future  ahead  of
 them,

 Shri  Barkatullah  Khan  was  a  dis-
 tinguished  son  of  our  motherland.
 His  sudden  and  untimely  death  has
 left  a  void  in  our  national  life.  He
 died  at  his  post  of  duty  as  Chief
 Minister  of  Rajasthan  and  we  feel  his
 loss  intensely.  He  was  a  brave  and
 dedicated  soldier  in  our  fight  for  in-
 dependence  and  for  a  new  society.
 He  was  a  staunch  nationalist,  a  fine
 representative  of  the  composite  cul-
 ture  of  India,  a  person  of  wide  and
 progressive  vision  and  an  administra-
 tor  who  served  the  people  with
 single-minded  earnestness,  His  tenure
 of  office  was  remarkable  for  the
 manner  in  which  he  achieved  unity
 ard  cooperation  amongst  all  sections
 at  a  most  critical  time.  Special  tri-
 bute  should  be  paid  to  the  indefatiga-
 ble  work  which  he  did,  risking  his.
 health  and  his  life,  for  the  relief  of
 the  victims  of  drought  in  his  State.
 His  simplicity  in  and  out  of  office  be-
 came  a  byword  in  Rajasthan:

 Our  sympathy  and  condolences  to
 Begum  Barkatullah  and  to  Shri
 Barkatullah’s  mother  and  sister,  to
 other  members  of  his  family  and
 numerous  friends  and  to  the  people
 of  Rajasthan  who  have  lost  a  wise
 leader.

 It  is  with  great  sorrow  that  we
 learnt  of  Diwan  Chaman  Lall’s  death
 yesterday.  His  was  a  manysided
 Personality  and  he  was  a  pioneer  in
 a  large  number  of  fields—politics,
 journalism,  trade  union  work.  He
 beeame  a  Member  of  the  Central
 Assembly  half  a  century  ago  and  had
 a  distinguished  record  of  work  in  the

 Constituent  Assembly  and  in  the
 Rajya  Sabha.  He  enljvened  debates
 through  his  eloquence  and  his  ex-
 perience,  He  was  _  fastidious  in  his
 tastes  but  generous  in  his  friendships
 and  in  the  time  and  energy  he  devot-
 ed  in  public  causes.  We  shall  miss-
 this  stalwart  of  an  earlier  genera-
 tion.

 J  had  known  Shrimati  Jyotsna
 Chanda  for  many  years  and_  had
 come  to  have  great  affection  fer  her.
 She  was  a  symbol  of  Indian  women’s
 capacity  to  devote  themselves  to
 larger  causes.  She  belonged  to  a
 family  of  distinguished  social
 workers  and  had  spent  hey  life-time
 in  social  services.  She  was.  deply
 interested  jn  the  progress  of  Assam
 and  in  women’s  education.  Parlia-
 ment  will  miss  a  person  of  dedication
 who  commanded  wide  respect.

 Shri  Dharamrao  Afzalpurkar  \was
 still,  in  his  forties  when  he  died  so
 suddenly,  The  news  come  as  a
 shock.  He  devoted  his  energies  to
 the  uplift  of  the  condition  of  the
 rural  people  in  his  native  Gulbarga
 district,  where  he  looked  after  many
 educational  and  cooperative  institu-
 tions.  His  earnestness  and  unassum-
 ing  amiability  earned  him  a  large
 circle  of  friends  in  Parliament.  He
 was  a  person  of  deep  sincerity  and
 capacity  for  work.

 Shri  A.  C.  Joshi  spent  fifteen  years
 in  Parliament  representing  Madhya
 Pradesh.  He  earned  respect  for  his
 work  as  a_  legislator  and  Parlia-
 mentary  Secretary.

 A  veteran  from  the  Provisional
 Parliament  whose  death  we  mourn
 today  is  Shri  Krishna  Kant  Vyas,
 who  did  much  to  awaken  and  con-
 solidate  political  consciousness  in
 Indore  and  who  was  a_  prominent
 leader  of  the  Praja  Mandal.

 Another  dynamic  national  worker
 from  a  former  princely  State  was
 Syed  Nazir  Hussain  Samnani,  who
 gerved  the  Jammu  and  Kashmir
 National  Conference  with  great  zeal.
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 He  was’  a  journalist,  a  trade
 unionist,  a  co-operator  and  a  tireless
 fighter  for  national  integration,

 Pandit  Shiv  Charan  Lal  was  one  of
 the-  early  satyagrahis  of  Uttar
 Pradesh.  He  was  imprisoned  in
 every  one  of  the  successive  waves  of
 civil  disobedience.  Like  most
 pioneers  of  the  nationalist  move-
 ment,  he  took  deep  interest  in  con-
 structive  work  and  village  uplift,

 Shri  Vaddepalli  Kashiram  who
 ‘was  a  Member  of  the  Second  Lok
 Sabha  from  Andhra  Pradesh  devoted
 hig  life  to  the  service  of  the  backward
 classes.

 Shri  T.  H.  Sonavane  was  a_  fami-
 liar  figure  to  us  all;  a  Member  of  this
 House  for  three  terms,  he  had  also
 served  as  Member  of  the  Provisio-
 nal  Parliament.  He  was  in_  the
 forefront  of  politics  and  social  work
 in  Maharashtra.  Many  organisations
 of  Harijans  and  backward  classes
 benefited  from  his  dedicated  labour
 and  leadership,  His  contribution  to
 parliamentary  Committees  was
 marked  by  study,  grasp  and  earnest-
 ness.  His  death  is  a  loss  to  our
 party  and  to  the  State  of
 Maharashtra,

 We  deeply  mourn  the  passing  away
 of  all  these  former  colleagues  and
 offer  our  sincere  sympathy  and  con-
 dolences  to  the  members  of  their
 families.

 SHRI  DASARATHA  DEB  (Tripura
 East):  Mr.  Speaker,  Sir,  on  behalf
 of  my  party  and  on  my  own  behalf,  ]
 fully  associate  with  the  sentiments
 expressed  by  you  and  the  Prime
 Minister  at  the  sad  demise  of
 Shrimati  Jyotsna  Chanda,  _  Shri
 Dharamrao  Sharanappa  Afzalpurkar,
 Sri  Anand  Chandra  Joshi,  Pandit
 Shiv  Charan  Lal,  Syed  Nazir
 Hussain  Samnani,  Shri  Krishna  Kant
 Vyas,  Shri  Vaddepalli  Kashiram,
 Shri  Diwan  Chaman  Lal  and  Shri
 Barkatullah  Khan,  and  I  request  you
 to  convey  our  condolences  to  the
 bereaved  families.
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 st  सरल  पांडे  (गाजीपुर)  :  प्रध्यक्ष
 महोदय,  इस  दरम्यान  में  हमारे  देश  के  कई
 गणमान्य  नेता  हम  से  बिछड़  गए  हैं  शौर
 हम  सब  को  इसका  बहुत  ज्यादा  झ्रफसोस
 है  1

 दीवान  चमन  लाल  इस  देश  की  ढेड
 यूनियन  मूवमेंट  के  अग्रणी  थे  श्र

 उन्होंने  अपने  जीवन  काल  में  बहुत  सी

 सेवाएं  कीं  ।  श्री  बरकतुल्ला  खां,  हम  सब
 जानते  हैं  और  आपने  स्वयं  भी  कहा  है,
 एक  बहुत  भ्रमण  कार्यकर्ता  थे  भर  अपने
 जीवन  काल  में  उन्होंने  देश  की  बहुत
 सेवा  की  ।

 श्रीमती  ज्योत्सना  चन्दा  जिन  को  हम
 सब  लोग  जानते  थे  और  मुझे  याद  है  कि
 इस  लोक  सभा  के  पिछले  सदन  में  जब
 ग्रासिम  बंगाल  में  झगड़ा  चल  रहा  था
 उन  दिनों  में  उन्होंने  बड़ी  कुर्बानी  दी  और
 देश  प्रदेश  की  एकता  को  बचाने  का  प्रयास
 किया  ।

 श्री  धर्म  राव  भ्र फजल पुर कर,  श्री
 आनन्द  चन्द्र  जोशी,  पंडित  शिव  चरण
 लाल,  सैयद  नजीर  हुसैन  समनानी,  श्री
 कृष्ण  कान्त  ब्यास,  श्री  बागेपल्ली  काशीराम
 सभी  इस  सदन  के  सदस्य  थे  और  हम  लोगों
 के  साथ  उन्होंने  काम  किया  था  ।  इस
 अवसर  पर  हम  चाहते  हैं  कि  शोक  संतप्त
 परिवारों  को  बाप  मेरे  और  मेरे  दल  की  शोर
 से  संवेदना  प्रकट  कर  दें।

 श्री  प्रबंध  बिहारी  वाजपेयी  (ग्वालियर)
 ब्रायन  महोदय,  जब  कभी  हम  नए  सत्न  के
 लिए  एकत्र  होते  हैं  हम  अपने  कुछ  साथियों
 को  अपने  बीच  से  उठा  इश्रा  पाते  हैं।  काल
 का  क्र  माली  कुछ  जीवन  पुष्पों  को  समय
 डी  तोड़  कर  फेंक  देता  है।
 शरीर  कितना  नश्वर  है  यह  भयावह  सत्य
 अपनी  सम्पूर्ण  विकरालेता  के  साथ  हमारे
 सामने  शझा  जाता  है  जब  हम  देखते  हैं  कि

 8
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 श्रीमती  ज्योत्सना  चन्दा  तथा  श्री  घर्म राव
 शरणप्पा  अफजलपुरकर  जिन  स्थानों  पर
 बैठा  करते  थे,  वे  स्थान  राज  रिक्त  हैं  कौर

 हम  उनके  निधन  पर  शोकोदगार  व्यक्त  कर

 रहे  हैं  ।  श्रीमती  ज्योत्सना  चन्दा
 बड़ी  शान्त  महिला  थीं,  सादगी  की  प्रतिभूति
 थीं,  कर्तव्यपालन  में  दक्ष  थीं।  कभी  कभी
 अवश्य  ही  उनका  हृदय  तिलमिला  उठता  था,
 उनकी  वानी  प्रखर  हो  जाती  थी  श्र  ऐसे
 क्षण  इस  सदन  में  हमने  देखे  भी  हैं।  जब
 प्रथम  में  उपद्रव  हुए  तो  वे  अपने  पर  काबू
 नहीं  रख  सकीं  और  बंगला  भाषियों  की
 बेदना  को  उन्होंने  बड़े  प्रभावी  ढंग  से  इस
 सदन  में  प्रस्तुत  किया

 श्री  अफजलपुरकर  गुलबर्गा  के  प्रतिनिधि
 थे।  ग्लबर्गा  की  जनता  के  हृदय  में  उनके
 लिए  कितना  स्थान  था  यह  मैंने  स्वय  वहां
 जा  कर  देखा  ।  सदन  में  वह  इतने  मुखर  नहीं
 थे,  लेकिन  जब  वह  बोलते  थे,  तो  सदन  की
 कार्यवाही  में  महत्वपूर्ण  योगदान  देते  थे  ।

 श्री  सोनावने  शब  लोक  सभा  के  सदस्य
 नहीं  थे।  उन्होंने  महाराष्ट्र  विधान
 परिषद्‌  में  जाने  का  निश्चय  किया  था  t
 लेकिन  जिन्हें  उन  के  साथ  काम  करने  का
 भ्र वसर  मिला  है,  वे  श्री  सोनावने  को  भूल
 नहीं  सकते।  वह  दलित  बग  में  से  आते
 थे  प्रौढ़  दलितों  के  उद्धार  क ेलिए  सतत
 प्रयत्नशील  रह  ते  थे।  उन  की  यह  विशेषता
 थी  कि  भीड़  से  अलग  उन  का  स्वर  सुनाई
 देता  थो  |  वह  स्वर  कभी  कभी  उन्हीं  के
 कुछ  साथियों  को  अटपटा  लगता  था,
 लेकिन  वह  अपनी  भ्रामक  को  रोक  नहीं
 सकते  थे--वह  स्पष्ट वक्ता  थे  |

 मुझे  लोक  लेखा  समिति  में  उन  के  साथ
 काम  करने  का  भ्र वसर  मिला  |  जब  वह
 दिल्‍ली  छोड़  कर  बम्बई  पहुंच  गये,  तब  हमें
 लगा  कि  लोक  सभा  की  क्षति  हुई  है  और  *

 राज  तो  सारे  देश  की  क्षति  के  लिए  हम  शोक
 प्रकट  कर  रहे  हैं।  विशेष  कर  दलित  वर्ग
 का  एक  सशक्त  प्रवक्ता  श्री  सोनावने
 के  निधन  से  हमारे  बीच  से  उठ  गया  है

 दीवान  चमनलाल  जी  कई  महीने  से  बीमार
 थे,  लेकिन  उन  का  निधन  इतना  निकट  है,
 इस  की  हमने  कल्पना  नहीं  की  थी  ।  वह
 एक  शानदार  आदमी  थे  ।  उन  का
 व्यक्तित्व  और  वक्तृत्व  अपनी  छाप  छोड़ता
 था।  मुझे  राज्य  सभा  में  उन  के  साथ  कुछ
 वर्ष  रहने  का  मौका  मिला  शौर  वहां  मैंने
 उन  की  भाषण-शैली  देखी  ।  कभी  कभी
 सदन  में  उन  से  नोक-दिनांक  भी  हो  जाती  थी  ।
 उन  के  व्यक्तित्व  में  कितनी  मधुरता  भ्र ौर
 झ्रात्मीयता  थी,  इसका  अनुभव  मैंने  तब
 किया,  जब  उन  के  नेतृत्व  में  एक  प्रतिनिधि
 मंडल  के  सदस्य  के  रूप  में  मुझे  पूर्वी  झटका  के
 देशों  का  दौरा  करने  का  मौका  मिला  ।
 नेता  के  रूप  में  उन  के  मन  में  यह  विचार
 कभी  नहीं  रहा  कि  कौन  किस  दल  का
 है  भ्र ौर  किस  की  विचारधारा  क्‍या  है।
 सब  को  वह  हृदय  से  लगाते  थे  कौर  सब  को
 समेट  कर  चलते  थे  ।

 जब  हम  केनिया  पहुंचे  शौर  राष्ट्रपति
 जामो  केन्या टा  से  मिलने  के  लिए  गये,
 तो  जामो  केन्या  ने  दीवान  चमनलाल  को
 गले  से  लगा  लिया,  क्योंकि  दीवान  चमनलाल
 वह  व्यक्ति  थे,  जिन्होंने  जामो  केन्या टा  की
 उस  समय  बड़े  प्रभावशाली  ढंग  से  पैरवी  की
 थी,  जब  अंग्रेजी  राज्य  के  दिनों  में  उन  पर
 मुकदमा  चलाया  जा  रहा  था  ।  केनिया
 के  राष्ट्रपति  इस  प्रसंग  को  भूले  नहीं  थे  ।
 कौर  देशों  में  भी  हम  दीवान  चमनलाल  के
 साथ  चूमे  कौर  वह  प्रतिनिधि  मंडल  के
 सफल  नेता  के  रूप  में  हमारे  सामने  आये।

 यह  बड़ा  विचित्र  संयोग  है  कि  उस
 प्रतिनिधि  मंडल  में  श्री  बरकतउल्ला  खां  भी
 एक  सदस्य थे  v  प्रतिनिधि  मंडल  के  नेता  हमारे
 बीच  से  चले  गये  भौर  श्री  बरकतउल्ला  खां
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 को  भी  हम  ने  खो  दिया ।  उन  दिनों  डेढ़
 महीने  तक  मुझे  श्री  बरकतउल्ला  खां  को
 निकट  से  देखने  का  मौका  मिला  और  मझ
 लगा  कि  श्री  बरकतउल्ला  खां:  मानों  मत  रता
 की  साक्षात  प्रतिमा  हैं  किसी  को
 रुष्ट  करता  वह  नहीं  जानते  थे।  सब  को
 साथ  ले  कर  चलने  की  कला  उन  के  स्वभाव
 में  थी  ।  भारत-पाकिस्तान  युद्ध  के  बाद
 हमने  उन्हें  भारत  के  दृष्टिकोण  को  विदेशों  में
 बड़े  प्रभावशाली  ढंग  से  रखते  हुए  देखा  ।

 सब  से  बड़ी  बात  यह  है  कि  प्रतिनिधि
 मंडल  का  कार्यकाल  समाप्त  हो  गया,  लेकिन
 श्री  बरकतउल्ला  खां  हम  लोगों  को  भूले
 नहीं  ।  वह  जब  कभी  दिल्ली  जाते  थे,  तो
 घर  पर  भा  जाते  थे  श्लोक  कभी  टेलीफोन  भी
 करते  थे  ।  वह  बड़े  आग्रह  के  साथ  कहते
 थ॑  कि  जब  जयपुर  तो,  तो  बिना  मिले
 न  जाना  ।  राजनैतिक  मतभेद  के  बावजूद
 उन  में  इतनी  आत्मीयता  शौर  मधुरता
 थी,  इस  को  कोई  भूल  नहीं  सकता  है।  वह
 जीवन  भर  एक  निधि  के  रूप  में  सुरक्षित
 रहेगी  ।

 शौर  भी  हमारे  कई  साथी  हमस  बिछुड़
 गये  हैं।  मैं  उन  सब  के  प्रति  अपनी  श्रद्धां-
 जलि  अमित  करता  हूं  कौर  परमात्मा  से
 प्रियंका  करता  हूं  कि  वह  उन  की  आत्मा
 को  सदगति  प्रदान  करे  कौर  उन  के  परिवारों
 को  उन  के  निधन  का  दुख  सहन  करने  की
 शक्ति  दे

 SHRI  SEZHIYAN  (Kumbako-
 nam):  Sir,  it  is  a  sad  note  that  we
 begin  this  session  of  the  Lok  Sabha
 with  obituary  references  to  as  many  as
 9  persons.  Many  of  them  have  been
 with  us  and  we  shall  miss  them  in  the
 House  and  outside  also.  I  associate
 myself  and  my  party  with  the  genti-
 ments  expressed  by  you,  by  the  Leader
 of  the  House  and  other  colleagues  here,
 and  I  renest  you  to  convey  our  deep
 condolences  to  the  bereaved
 families.
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 श्री  कोण  एस०  चावड़ा  (पाटन  )  :
 अध्यक्ष  महोदय,  हमारे  जिन  साथियों  ौर

 महानुभावों  ने  सद्गति  प्राप्त  की  हैं,  मैं
 अपने  दल  की  ओर  से,  और  भ्र पनी  झोर  से,
 उन  की  प्रात्माओ्रों  के  प्रति  श्रद्धांजलि  अमित
 करता  हूं  कौर  प्रभु  से  प्रार्थना  करता  हुं  कि
 वहू  उन  आझात्माप्नों  को  चिर  शान्ति  दें  ।

 SHRI  PILOO  MODY  (Godhra):
 Sir,  I  and  my  party  would  like  to
 associate  ourselves  with  the  senti-
 ments  expressed  by  you,  by  the  Lea-
 der  of  the  House  and  my  colleagues
 here.

 I  certainly  do  not  want  to  repeat
 what  has  been  said  so  far,  because  we
 are  in  total  agreement  with  every-
 thing  that  was  said  except  for  one
 little  anecdote  which  I  like  to  give
 because  it  happened  quitej  recently
 with  Shri  Barkatullah  Khan.  I  must
 admit  that  I  never  knew  or  met  Shri
 Barkatullah  Khan.  When  I  had  gone
 to  Jaipur,  my  wife  and  I  had  reserv-
 ed  a  coupe  to  return  to  Delhi  on  a
 particular  night.  But  a  couple  of
 hours  before  the  departure  of  our
 train,  we  were  informed  that  the
 coupe  was  no  longer  reserved
 for  us  but  that  both  of  us
 had  been  allotted  an  upper  berth,
 an  upper  berth  compartment.  I
 was  further  told  that  the  Chief  Min-
 ister  was  travelling  by  the  same  train.
 So,  I  asked  somebody  to  ring  up  the
 Secretary  of  the  Chief  Minister  and
 to  tell  him  “Kindly  inform  the  Chief
 Minister  that  Mr.  and  Mrs.  Piloo  Mody
 were  travelling  to  Delhi  tonight  by
 this  train  and  fad  reserved  a  coupe
 for  the  purpose,  and  now  they  find
 that  they  no  longer  have  the  coupe.
 Kindly  convey  this  information  to  the
 Chief  Minister.”  I  was  very  happy  to
 note  that  within  five  minutes  Shri
 Barkatullah  Khan  was  on  the  tele-
 phone  and  he  said  that  he  was  very
 sorry  he  did  not  know  I  was  in  Jai-
 pur,  that  he  believed  that  he  was
 responsible  for  causing  us  inconveni-
 ence,  and  that  he  would  be  very
 happy  if  I  would  have  my  coupe  back

 “again  and  he  would  drive  to  Delhi
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 that  night.  I  was  very  touched;  I
 thanked  him  profusely.  I  really  felt
 if  many  more  of  our  colleagues  were
 to  follow  the  same  example  this  would
 be  a  happier  place  to  live  in.

 I  have  always  cherished  the  desire
 to  run  to  him  and  meet  him  so  that  I
 could  personally  convey  my  sincere
 thanks  and  gratitude  to  hinr  for  the
 civility  that  he  had  shown.  But  I
 deerly  regret  that  I  was  to  be  denied
 that  opportunity.

 I  hope,  Sir,  that  you  will  convey  to
 his  family,  and  the  families  of  all  the
 others,  our  deepest  sorrow.  May  their
 souls  rest  in  peace.

 SHRI  SAMAR  GUHA  _  (Contai):
 Sir,  almost  everytime  when  we  start
 our  business  in  this  house  we  are  re-
 minded  of  the  eternal  proverb  that  in
 the  midst  of  life  we  are  in  death.  I
 do  not  know  if  this  proverb  has  any
 lesson  for  us  in  developing  a  sense  of
 humility  in  our  overreaching  aspira-
 tion  for  political  things.  If  that  has
 been  so,  perhaps  the  nature  of  politics
 in  our  country  would  have  been  a  bit
 different.  I  associate  our  deep  sense
 of  sorrow  and  sympathy  with  the
 sentiments  that  you  have  expressed
 for  the  departed  souls  and  also  your
 words  of  appreciation  for  their  con-
 tribution  to  our  national  life.  I  re-
 member  Shrimati  Jyotsna  Chanda
 whom  I  had  the  opportunity  of  know-
 ing  for  long.  She  was  so  affectionate
 in  her  nature  and  every  one  of  us
 used  to  call  her  as  Didiji;  we  used  to
 say  so  to  the  Prime  Minister.  She
 came  from  a  distinguished  family
 whose  contribution  to  the  national
 struggle  is  well-known.  I  do  not
 know  how  the  Chair  will  appreciate
 my  entiment,  but  I  fee]  that  it  was
 unique  in  her  life.  She  was  a  devotee
 of  Shri  Ramakrishna  and  when  she
 went  to  offer  her  pranams  at  the
 Ramakrishna  Ashram,  she  fell  there
 and  died.  This  is  something  of  a
 unique  fulfilment  of  the  aspirations
 of  a  real  devotee,

 4

 About  Diwan  Chamanlal,  his  name
 was  known  to  us  from  our  younger
 days.  He  was  during  the  freedom
 struggle  known  as  a  moderate  leader
 but,  for  the  depth  of  his  knowledge
 and  spirit  of  patriotism  he  was  hon-
 oured  by  all  of  us  though  we  were  in
 the  fiery  revolutionary  group.  I  do
 not  want  to  add  more  about  our
 friends  who  were  our  colleagues  here
 and  those  who  contributed  to  our
 freedom  struggle  and  to  the  develop-
 ment  of  parliamentary  conventions
 and  also  the  history  of  our  country.
 On  behalf  of  my  _  party  I  express
 similar  sentiments  that  had  been  ex-
 pressed  by  you,  the  Prime  Minister
 and  other  colleagues  in  this  House
 and  I  request  you  to  convey  our
 sorrow  and  bereavement  to  the  mem-
 bers  of  the  bereaved  family.

 SHRI  K.  MANOHARAN  (Madras
 North):  On  behalf  of  Anna  DMK,
 I  request  you  to  convey  our  heartfelt
 condolences  to  the  bereaved  families
 of  the  departed  souls.

 SHRIMATI  M.  GODFREY  (Nomi-
 nated-Anglo  Indians):  On  behalf  of
 our  party  I  join  in  the  sentiments  ex-
 pressed  by  you  and  the  Leader  of  the
 House  and  other  colleagues  on  the  sad
 demise  of  our  friends  who  used  to
 sit  with  us  a  few  months  ago.  In  par-
 ticular  I  should  like  to  express  my
 heartfelt  condolences  at  the  passing
 away  of  Mrs.  Chanda  who  was  near
 and  dear  to  me.  I  request  you  to
 convey  our  condolences  to  the  bereav-
 ed  families.

 MR.  SPEAKER:  The  House  will
 now  stand  in  silence  for  a  short  while
 to  express  its  sorrow.

 The  Members  then  stood  in  silence
 for  a  short  while.

 INTRODUCTION  OF  NEW  MINISTER
 THE  PRIME  MINISTER,  MINISTER

 OF  ATOMIC  ENERGY,  MINISTER
 OF  ELECTRONICS  AND  MINISTER
 OF  SPACE  (SHRIMATI  INDIRA
 GANDH!):  I  have  great  pleasure  in
 introducing  {o  you,  and  through  you
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 to  the  House,  my  new  colleague,
 Pandit  Kamlapathi  Tripathi.

 CONGRATULATIONS  TO  SPEAKER
 AND  SECRETARY  OF  LOK  SABHA

 THE  PRIME  MINISTER,
 MINISTER  OF  ATOMIC  ENERGY,
 MINISTER  OF  ELECTRONICS  AND
 MINISTER  OF  SPACE  (SHRIMATI
 INDIRA  GANDHI)  :  Sir,  before  you
 proceed  with  the  business  of  the
 House,  I  have  another  pleasant  task
 to  perform—one  which  has  been  en-
 trusted  to  me  by  the  entire  House,
 all  parties.  It  is  to  warmly  congratu-
 late  our  Speaker,  Dr,  Dhillon  on  his
 election  as  President  of  the  World
 Inter-Parliamentary  Union.  The
 Inter-Parliamentary  Union  is  an
 international  parliamentary  organisa-
 tion  whose  aim  is  to  promote
 personal  contracts  between  Members
 of  all  Parliaments  and  to  unite  them
 in  common  action  to  secure  and
 maintain  the  full  participation  of
 their  respective  countries  in  the  firm
 establishment  and  development  of
 representative  institutions  and  in
 the  advancement  of  the  work  of  in-
 ternational  peace  and  cooperation.
 The  honour  is  a  richly  deserved  one.
 It  is  in  recognition  of  Dr.  Dhillon’s
 personal  qualities  and  of  his  hard
 and  consientious  work  for  the
 Council.  Dr.  Dhillon  has  guided  the
 deliberations  of  this  House’  with
 dignity  and  good  humour.  We  are
 conscious  of  the  honour  to  our
 country  and  to  this  Parliament.

 I  should  also  like  to  take  this
 opportunity  to  warmly  congratulate
 Shri  S.  L.  Shakdher  on  his  unani-
 mous  election  as  President  of  the
 Association  of  Secretaries-General  of
 the  Parliaments  of  the  world  for  a
 three-year  term.  The  objective  of
 the  Association  is  to  carry  out  studies
 concerning  parliamentary  law,
 practice.  and  procedure  ‘and  to
 propose  measures  for  improving  the
 methods  of  work  of  the  various
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 Parliaments  of  the  world  and  for
 ensuring  collaboration  between  their
 services.  Shri  Shakhder’s  election  is
 a  tribute  to  India  and  to  the  work
 which  he  has  been  doing  for  the
 Association  over  the  last  two
 decades.  All  of  us  here  are  aware
 of  his  knowledge  and  his  deep  in-
 terest  in  parliamentary  procedures,
 on  which  he  is  a_  recognised
 authority.

 SHRI  K.  MANOHARAN  (Madras
 North)  Congratulations,  Sir,

 SHRI  PILOO  MODY  (Godhra)  :
 Congratulations  to  you  anq  Mr.
 Shakdher.

 MR.  SPEAKER  :  Madam  Prime
 Minister  and  Hon.  Members,  I  am
 greatly  touched  by  the  very  magna-
 nimous  and  generous  observations
 made  by  the  Prime  Minister  on  her
 own  behalf  and  of  you  all.  As

 a  matter  of  fact,  it  is  not  an  indivi-
 dual  honour  for  me  alone.  It  is  an
 honour  because  ]  represent  your
 House  and  it  is  an  honour  because
 our  House’  represents  the  largest
 democracy  in  the  world  and  a  great
 country.

 I  would  like  to  join  the  Prime
 Minister  in  congratulating  Mr.
 Shakdher  for  the  very  well  deserved
 honour  that  he  has  achieved,  having
 been  elected  the  President  of  the
 Association  of  Secretaries-General  of
 Parliaments.  It  is  a  still  greater
 honour  because  we  call  him  Secretary
 and  he  is  the  President  of  the  Asso-
 ciation  off  Secretdries-General  of
 Parliaments.  I  have  consulted  the
 Prime  Minister  that  we  must  also
 designate  him  Secretary-General.

 I  avail  of  this  opportunity  to
 convey  ‘my  thanks  on  your  behalf  to
 the  many  countries  which  had
 sponsored  my  name.  In  the  last  83
 years,  rather  84  years,  of  the  exis-
 tence  of  this  Inter-Parliamentary
 Council  and  Union,  this  is  the  first
 time  that  it  has  gone  out  of  Europe
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 for  an  Asian.  We  are  indeed  very
 proud  as  a_  nation  that  the  great
 dream’  of  Lord  Stansgate  (late  Mr.
 Wedgewood  SBenn)that  some  day
 this  Counci]  should  acquire  uni-
 versality  has  come  true  and  such  a
 change  has  happened.

 I  avail  myeslf  of  this  opportunity
 also  to  convey  our  thanks  to  our
 friends  who  nominated  me  and  many
 other  friends  who  have  helped  us  in
 this  election,  You  know,  the  nomi-
 nations  go  well  in  advance.  I  learnt
 at  a  later  stage  that  the  first
 sponsors  were  New  Zealand,
 Bulglria,  Yugoslavia,  Hungary,
 Ethiopia  and  our  distinguished
 neighbours  Nepal  and  Bangla  Desh.
 If  you  will  allow  me,  on  behalf  of
 you  all  and  our  Group  of  the  Inter-
 Parliamentary  Union,  I  will  convey
 our  deep  gratitude  to  them.

 SHRI  PILOO  MODY:  If  your
 election  had  been  in  India,  it  would
 have  been  unanimous,

 Mr,  SPEAKER  :  Well,  next  time
 we  shall  hold  it  in  India  if  that  is  so.

 I  assure  you  on  behalf  of  our
 Group  that  I  will  do  my  best  to  keep

 ‘up  the  great  name  of  this  organisa-
 tion  and  also  work  with  honesty
 and  integrity  for  the  aims  and  ob-
 jects  which  it  stands  for.  Its
 aims  are  very  high—to  discuss
 amongst  parliamentarians  of  all  par-
 ties  from  various  countries  solutions
 to  many  problems  which  perhaps
 sometimes  defy  solution  in  the
 United  Nations,  which  can  be  solved
 when  the  Parliamentarians  of  the
 world  come  together.  This  organisa-
 tion  stands  for  peace,  adjustment
 and  closer  understanding  amongst
 themselves.  I  do  hope  that  with  your
 co-operation  and  the  co-operation  of
 our  distinguished  Prime  Minister  we
 will  be  able  to  set  up  high  standards.

 I  am  extermely  grateful  to  you
 also  on  behalf  of  our  Secretary-
 General,  He  had  the  great  honour  of
 being  elected  to  the  International
 Committee  for  Parliamentary  Docu-

 mentation  (CIDP)  last  year.  Only
 five  members  are  elected  and  he  was
 one  of  them.  He  achieved  it  by  un-
 animous  election  but  I  had  to  go
 through  the  mill  which  is  our  lot
 sometimes.

 ORAL  ANSWERS  TO  QUESTIONS
 Self-Reliance  in  ship-building

 *l,  SHRI  C,  JANARDHANAN:
 Will  the  Minister  of  SHIPPING  AND
 TRANSPORT  be  pleased  to  state:

 (a)  whether  Government  have
 taken  a  decision  to  attain  self-reliance
 in  shipbuilding;

 (b)  if  so,  the  broad  outlines  of  the
 schemes;  and

 (c)  wher!  those  are  likely  to  be
 executed?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):

 (a)  to  (c).  The  objective  is  to  at-
 tain  a  large  measure  of  self-reliance
 in  ship-building  by  the  end  of  the
 Sixth  Plan.  The  tentative  program-
 me  of  ship-building  in  the  Fifth
 Plan  envisages  expansion  of  the
 Shipyard  at  Visakhapatnam  and  also
 of  the  Shipyard  which  is  at  present
 under  construction  at  Cochin.  In  addi-
 tion  it  is  proposed  to  take  up  constru-
 tion  of  two  new  shipyards.

 SHRI  C.  JANARDHANAN:  The
 answer  given  by  the  hon.  Minister
 is  very  vague  and  general.  I  would
 like  to  know  from  him,  what  is  our
 requirement  in  this  country;  what  is
 going  to  be  our  target  for  the  coming
 Five-Year  Plar’;  what  is  the  amount
 going  to  be  invested  in  the  Plan  and
 what  are  the  steps  that  they  are
 going  to  take  to  get  technological  and
 know-how  for  ship-bulding  from
 different  countries  of  the  world.

 THE  MINISTER  OF  COMMUNI-
 CATIONS  AND  TOURISM  AND
 CIVIL  AVIATION  (SHRI  RAJ
 BAHADUR):  With  your  permission,
 Sir....
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 SOME  HON.  MEMBERS  rose
 (Interruptions).

 MR.  SPEAKER:  I  very  much  hope,
 when  he  has  taken  an  oath,  when  he
 has  been  introduced  to  the  House
 today,  we  will  give  him  a  little  time
 to  acquaint  himself...

 SHRI  SEZHIYAN:  You  are  setting
 ‘a  very  bad  precedent.  If  he  cannot
 give  an  answer,  the  Minister  of  State
 can  give  an  answer,

 SHRI  SHYAMNANDAN  MISHRA:
 Can  you  extend  the  same  privilege  to
 an  hon.  Members?  (Interruptions)

 SHRI  PILOO  MODY:  Has  the
 Minister  taken  an  oath  here—]  do  not
 mean  before  the  President—in  the
 House?

 MR.  SPEAKER:  The  Minister  would
 not  have  been  introduced  to  the  House
 unless  he  has  taken  an  oath.  (Inter-
 ruptions)

 SHRI  M.  8,  RANA:  Our  tonnage
 at  the  end  of  the  Fifth  Plan  has  been
 assessed  at  9.7m.  G.R.T.  by  the  In-
 dian  Institute  of  Foreign  Trade
 and  0.6  m,  GRT  by  us.  Our  annual
 increase  would  thus  come  to  .4  m.
 GRT  or  .2  m,  GRT.  As  regards  the
 two  shipyards  which  are  to  be  built,
 the  Techno-Economic  Committee
 appointed  by  the  Ministry  is  going
 into  the  location  of  two  new  ship-
 yards.  The  report  will  be  out  very
 soon.  As  soon  as  the  report  is  out,  it
 will  be  decided  where  the  shipyards
 will  be  located.  In  the  meantime,
 these  two  shipyards  which  are  to  be
 built  by  the  end  of  the  Sixth  Plan  will
 have  to  be  of  a_  particular  strength
 and,  according  to  the  world  demand,
 we  876  aiming  at  making  ships  of
 about  50,000  GRT  each  which  may  go
 up  to  even  one  lakh  tonnes.

 SHRI  2.  JANARDHANAN:  Lack
 of  perspective  and  indecision  of  the
 Government  are  reflected  in  the
 Cochin  Ship-Building  Yard.  It  has
 already  taken  20  years  and  even  now
 only  civil  works  have  been  done
 there.  Last  year,  the  hon.  Minister
 told  the  House  that  the  first  ship
 would  come  out  of  the  Cochin  Ship-
 Building  Yard  in  1974,  Now  Adm,

 Krishnan  of  the  Cochin  Ship-
 Building  Yard  has  made  a  statement
 that  the  keel  of  the  first  ship  will  be
 laid  only  in  ‘1974,  I  would  like  to
 know  from  the  hon.  Minister  the
 Progress  achieved  so  far  in  the
 Cochin  Ship-Building  Yard  and
 when  will  the  first  ship  come  out  of
 the  Cochin  Ship-Building  Yard.  Can
 he  give  me  a  concrete  answer  to  this?
 Will  he  honour  the  commitment  that
 he  made  to  this  house?

 SHRI  M.  B.  RANA:  The  keel  has
 to  be  laid  in  1974,  The  ship  will  be
 completed....

 SHRI  G.  VISWANATHAN:  Let  us
 postpone  this  Question.

 को  टस  बिहारी  वाजपेयी  :  अध्यक्ष
 जी,  मेरी  मांग  हुँ  कि  श्राप  इस  सवाल  को
 स्थगित  कर  दीजिए  ।  इस  की  सूचना
 21 दिन  पहले  दी  गई  थी  ।  यह  प्रश्न
 पहला  है,  माननीय  मंत्री  महोदय  तैयार
 हो  कर  झा  सकते  थे  ।  जरगर  वह  तैयार

 हो  कर  नहीं  प्रिये  तो  उन  के  राज्य  मंत्री  को
 जवाब  देना  चाहिए  ।  मगर  राजबहादुर
 जी  उन  को  पर्चा  दे  रह  हैं  उस  को  भी

 वह  नहीं  पढ़  सकते।

 नौवहन  ब्रोकर  परिवहन  मंत्री  (क्रो
 कम.  पति  त्रिपाठी  )  :  भ्रध्यक्ष  जी,
 यद्यपि  मैंने  इस  विभाग  का  कार्यभार
 कभी  संभाला  है  कौर  कुछ  इस  प्रश्न  को  भी
 देखा  है,  उसका  उत्तर  भी  देना  ।  परन्तु
 यदि  माननीय  सदस्यों  को  प्राप़्ति  हो  तो

 बह  ग्रनुपूरक  प्रश्न  करें,  मैं  यथा  सम्भव
 उस  का  उत्तर  दंगा  |

 MR.  SPEAKER:  The  Minister  is
 new  to  this  House,  Normally,
 whether  it  is  a  Minister  or  a  Member,
 it  takes  some  time  to  acclimatize  one-
 self,

 इस  को  मैं  प्रपौत  कर  देता  हूं,  श्राप  की
 कनवीनिरेंस  की  खातिर।  यह  प्रश्न  प्रगली
 दफ़ा  श्री  जायेगा।
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 SHRI  KAMLAPATI  TRIPATHI:
 Why  should  it  be  postponed?  If  the
 question  is  repeated,  I  will  be  able
 to  answer.

 MR.  SPEAKER:  I  am  not  post-
 poning  this  Question  because  the
 Minister  says  that  he  will  be  able  to
 answer  if  the  question  is  repeated.
 Mr,  Janardhanan  may  please  repeat
 his  question,

 श्री  हुम  चन्द  कछवाय :  अध्यक्ष
 जा,  त्रि तरां ठो  जो  को  यहां  को  पटियाला  जानने
 मं  कुछ  समय  लगेगा।

 यक  महोदय :  उन्हें  जवाब  देना
 है  उसका  ।  भाव  इतना  जल्दी  में  क्‍यों
 हैं  ।

 SHRI  ron  JANARDHANAN:  With
 regard  to  the  Cochin  Shipyard,  the
 construction  was  taken  up  in  950  and
 it  is  more  than  20  years  now.  A  lot
 of  discussior.  had  taken  place  in  this
 House  about  that.  But,  now  the  posi-
 tion  is  that  nothing  has  been  done  and
 only  certain  civil  works  had  been
 done,  It  is  reported  in  the  papers
 that  some  technical  agreements  had
 been  signed  recently.  ‘The  Minister
 has  said  that  the  first  ship  from  the
 shipyard  will  be  out  in  974,but  the
 person  in  charge  of  the  shipyard,
 Adm.  Krishnan  says  that  the  keel  of
 the  first  ship  will  be  laid  in  1974.  I
 would  like  to  know  the  progress  of
 the  work  done  so  far  and  the  reasons
 for  the  delay  in  the  work  and  as  to
 when  we  can  expect  the  first  ship
 from  the  shipyard.

 हैं

 SHRI  KAMLAPATI  TRIPATHI:
 In  Cochin  the  kee]  for  the  first  ship
 will  be  laid  in  September  974  and  it
 will  take  30  months  to  build  the  ship.

 SHRI  C.  JANARDHANAN:  The
 other  part  of  my  question  with  re-
 gard  to  the  reasons  for  the  delay  has
 not  been  answered.

 SHRI  VAYALAR  RAVI:  The  com-
 pletion  of  the  Cochin  Shipyard  and.
 construction  of  ships  depend  upon
 better  labour  relations....
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 MR.  SPEAKER:  The  question  does
 not  relate  to  Cochin.  It  is  a  general
 question,

 SHRI  VAYALAR-  RAVI:  Ship
 construction  means  better  labour
 relations  and  better  management  and
 al]  this,  unfortunately,  has  been
 lacking  in  the  Cochin  Shipyard.  Con-
 sidering  this  fact,  will  the  Govern-
 ment  consider  improving  the  situ-
 ation?

 MR.  SPEAKER:  This  is  a  general
 question.

 SHRI  KAMLAPATI  TRIPATHI:
 My  information  is  that  the  work  is
 going  on  very  well,  There  is  nothing
 lacking  in  it  and  the  first  ship  will
 be  ready  in  30  months  after  1974.

 SHRI  JAGANNATHRAO  JOSHI:
 30  months  after  974  means  what?

 SHRI  G.  VISWANATHAN:  The
 country  is  paying  through  its  nose
 to  the  foreign  companies  because  of
 the  shortage  of  ships  in  our  country.
 The  Minister  says  that  we  will  be-
 come  self-reliant  only  in  1990.  I
 want  to  know  from  the  hon.  Minister
 as  to  what  arrangements  the  Govern-
 ment  are  making  to  get  more  ships
 for  the  Indian  companies  and  the
 Shipping  Corporation  and  whether
 the  Indian  companies  will  get  some
 concessions  from  the  MRTP  Act  and
 as  to  how  you  are  going  to  find  the
 necessary  foreign  exchange  to  pur-
 chase  more  ships.

 SHRI  KAMLAPATI  TRIPATHI:
 The  construction  of  the  new  shipyard
 will  take  five  to  six  years  and  that
 is  why  we  think  that  by  the  end  of
 the  Sixth  Plan  we  shall  be  able  to
 achieve  self-reliance  about  shipping.

 SHRI  G.  VISWANATHAN:  You
 have  not  answered  my  question.  Till
 1990,  how  are  we  going  to  get  ships?
 What  about  foreign  exchange  and
 other  difficulties?  There  are  restric-
 tions  under  the  MRTP  Act,
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 अ्रथ्यक्ष  महोदय  :  श्राप  को  उन्होंने
 बतलाया  है  कि  वित्त  तरह  से  उन  का  बन्दोबस्त

 हो  रहा  हू।

 SHRI  G.  VISWANATHAN:  He  did
 not  reply.

 अध्यक्ष  महोदय  :  मंत्री  महोदय  उन  को

 फिर  बतला  दें  ।

 SHRI  KAMLAPATI
 What  is  his  question?

 TRIPATHI:

 MR.  SPEAKER:  His  question  was:
 Till  990  how  will  the  construction  of the  ships  be  completed?  What  are
 the  arrangements  which  are  made
 about  foreign  exchange  and  other
 resources?  This  is  what  he  asked.

 SHRI  KAMLAPATI  TRIPATHI:
 There  is  going  to  be  collaboration  of
 a  British  Company,  So  far  as
 Cochin  Shipyard  is  concerned,  the
 agreement  has  already  been  signed.
 Orders  are  placed  and  we  import
 ships  from  different  countries;  that
 is  how  we  make  up  for  the  short-
 fall.  (Interruption)

 MR.  SPEAKER:  The  ship  is  out  of
 the  storm  now.  Now,  Calling  At-
 tention,  Shri  Lakkappa.
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 WRITTEN  ANSWERS  TO
 QUESTIONS

 Prices  of  Rationed  articles  of  Food

 *2,  SHRI  SHASHI  BHUSHAN:
 SHRI  HUKAM  CHAND

 KACHWAI:
 Will  the  Minister  of  AGRICUL-

 TURE  be  pleased  to  state:
 (a)  whether  the  prices  of  rationed

 articles  of  food  have  been  increased
 in  various  parts  of  the  country  during
 the  last  one  year;

 (b)  the  extent  of  the  rise  and  the
 justification  thereof;  and

 (c)  the  steps  proposed  to  be  taken
 to  lower  the  prices?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P,  SHINDE):
 (a)  to  (c).  The  increase  in  procure-
 ment  prices  recently  announced  and
 the  rise  in  the  cost  of  imposed
 foodgrains  have  necessitated  an  up-
 ward  revision  in  the  issue  prices
 this  year  so  as  to  reduce  the  burden
 of  subsidy.  A  statement  indicating
 the  issue  prices  before  and  after
 revision  is  placed  on  the  Table  of
 the  Sabha,  The  incidental  costs  of
 the  Food  Corporation  of  India  and
 the  distribution  costs  of  the  State
 Governments  are  constantly  under
 review  of  the  Food  Corporation  of
 India  and  the  Government.

 STATEMENT
 Statement  showing  -the  issue  prices  of  rice,  coarse  grains  and  wheat  before

 and  after  revision.
 Rs.  per  quintal

 RICE  Issue  Price  Issue  Price before  re-  aftet  revision
 vision

 I  2  3

 Short  Bold  (Coarse)  300°  00  725  6
 :  ane  Bold  (Medium)  III‘  00  ‘140°00
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 I  2  3

 Medium  Slender  (Fine).  I20:00  I50°00
 Long  Slender  oO,  हा  128'00  ‘160°  00
 Short’Slender  groups  and  Scented  Slender  varieties  except  superior ‘Basmati  (Superfine)
 COARSE  GRAINS
 Jower,  bajra,  maize  and  imported  milo  65°00  80°00

 Ragi  60°00  80:00
 Small  millets  52°00  60°02
 (Kodon  Kutki)
 WHEAT

 Specified  superior  varieties  84°00  96°00
 Red  indigenous,  Mexican,  Common  White  and  imported  wheat  78°00  go-  00
 Note  :  The  issue  prices  of  rice  an.t  coarse  grai:s  have  been  revised  w.c.f.  I--73  an  those

 of  wheat  w.e.f.  8-I-73.

 Dua]  System  of  trading  in  Foodgrains
 *3.  SHRI  8,  ए,  NAIK:  Will  the

 Minister  of  AGRICULTURE  be  pleas-
 ed  to  state:

 (a)  how  far  the  dual  system  of
 trading  in  foodgrains  has  been  suc-
 cessful  in  implementation;

 (b)  whether  the  merchant  class
 has  helped  in  implementing  this
 dual  policy  of  Government;  870

 (c)  if  not,  whether  Government
 propose  to  replace  this  duality  agency
 of  private  trader  and  public  distribu-
 tion  by  a  single  Government  agency?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  to  (ce).  To  protect  the  vulnerable
 sections  of  the  population  from  high
 prices  by  ensuring  regular  supply  of
 foodgrains  to  them  through  Fair
 Price  Shops  at  reasonable  prices  and
 to  prevent  rise  in  prices  of  food-
 grains  in  the  open  market,  it  is  the
 Policy  of  Government  to  strengthen,
 augment  and  streamline  the  public
 distribution  system,  It  is  essential
 for  the  public  sector  to  achieve  a
 commanding  position  in  the  market-_

 ing  of  foodgrains  so  that  it  could  be
 more  equalitably  distributed,  The
 public  sector  agencies  like  the  Food
 Corporation  of  India,  Co-operatives
 etc.  have  therefore  been  called  upon
 to  play  an  increasing  role  to  exercise
 an  effective  control  over  the  marketed
 surplus  so  as  to  eliminate  speculation
 and  the  distortion  in  price  and  avail-
 ability  resulting  from  it.  The  role
 of  the  private  trade  has  to  be  regu-
 lated  so  that  it  serves  rather  than
 hinders  the  achievememt  of  the  above
 objectives.

 So  far  as  the  recent  take  Over  of
 wholesale  trade  in  wheat  is  concern-
 ed,  apart  from  the  public  distribu-
 tion  system,  licensed  retailers  are
 allowed  to  function  subject  to  reason-
 able  restrictions  on  stocks  which
 they  can  store  or  deal  in,  Ip  order
 to  -prevent  hardship  to  consumers,
 licerised  retailers  required  to  abide
 by  maximum  retail  prices  which
 have  been  fixed  under  Statutory
 Orders  in  most  of  the  States.  Conti-
 nuation  of  this  system  has  helped  to
 ensure  supply  of  grain  to  those  who
 do  not  either  want  or,  are  not  able
 to  draw  supplies  from  the  public  dis-
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 tribution  system  or  need  to  supple-
 ment  the  same,  In  view  of  the  strain
 on  the  public  distribution  system
 in  the  context  of  reduced  stocks,  the
 system  of  licenseq  retailers  has  helped
 to  improve  availability  in  the  open
 market.  However,  it  has  come  to
 notice  of  Government  that  in  some
 cases  the  merchants  have  not  fully
 co-operated  in  the  matter.  Govern-
 ment  wil!  continue  to  review  the  posi-
 tion  from  time  to  time  in  the  light  of
 the  experience  and  prevailing  situa-
 tion.

 Procurement  and  distribution  price
 of  foodgrains

 4,  SHRI  P.  NARASIMHA
 REDDY:  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  state:

 (a)  what  changes  in  procurement
 prices  and  policies  and  improvements
 in  distribution  costs  and  arrange-
 ments  in  respect  of  foodgrains  have
 been  effected  to  ensure  adequate
 availability  at  fair  prices;  and

 (b)  whether  the  issue  orice  of
 foodgrains  cannot  be  lowered  by
 effecting  economies  in  handling  and
 overhead  costs?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  and  (b).  The  procurement  prices
 for  kharif  and  support  prices  for
 rabi  foodgrains  have  been  revised
 upwards  to  ensure  adequate  incen-
 tive  to  farmers  and  for  maximising
 procurement  for  distribution  through
 public  agencies.  The  question  of
 effecting  economy  in  the  cost  of  dis-
 tribution  is  constantly  under  review
 of  the  Government.

 Family  Planning  Programme
 *5,  SHRI  K.  KODANDA  RAMI

 REDDY:  Will  the  Minister  of
 HEALTH  AND  FAMILY  PLANNING
 be  pleased  to  state:

 (a)  whether  the  present  approach
 of  Family  Planning  Programme  is
 not  successful;

 (b)  whether  the  Centre  is  con-
 templating  to  introduce  certain  prac-
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 tical  measures  to  modify  the  present
 approach;  and

 (९)  if  so,  the  salient  features  there-
 of?

 THE  MINISTER  OF  HEALTH  AND
 FAMILY  PLANNING  (DR.  KARAN
 SINGH):  (a)  to  (c).  Family  Plan-
 ning  efforts  are  being  further  intensi-
 fied  and  an  integrated  approach  of
 providing  Health,  Maternity  and
 Child  Care,  Nutrition  and  Family
 Planning  Services  is  being  attempt-
 ed.  Efforts  will  be  made  for  greater
 community  involvement  in  the  pro-
 gramme.  It  is  also  proposed  to  in-
 tensify  the  programme  in  districts
 that  had  shown  high  growth  rate
 and  density  of  population,

 खाव  के  व्यापार  का  सरवारोफरण

 *G.  श्री  र:मावतार  शास्त्री:
 श्री  पो०  एम०  महता

 क्या  कृषि  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  सरकार  ने  इस  वर्ष  खरीफ
 की  फसल  तैयार  हो  जाने  पर  चावल  के
 थोक  व्यापार  को  अपने  हाथ  में  लेने  के
 निर्णय  को  बदल  दिया  है  ;

 (ख)  इसके  क्‍या  कारण  हैं;  ब्रोकर

 (ग)  सरकार  ने  जनता  को  उचित

 मूल्य  पर  चावल  तथा  अन्य  खाद्यान्न  उपलब्ध
 कराने  के  लिए  जो  योजना  तैयार की  हैं  उसकी

 मुख्य  बातें  क्‍या  हैं  ?

 कृषि  वस्त्रालय  में  र,3५  मंत्र/  (को
 अष्णास(हुब  पी०  चिन्वे:  (क)  कौर  (ख)
 एक  विवरण  सभा  के  पटल  पर  रखा  जाता

 है  ny

 (ग)  भारी  अधिप्राप्ति  से बनाए  गए
 केन्द्रीय  पूल  से  इस  समय  राज्य  सरकारों
 को  केन्द्रीय  सरकार  द्वारा  निर्धारित  किए

 गए  निर्गम  मूल्यों  पर  खाद्यान्नों  का  आवंटन
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 किया  जाता  है  श्र  यह  राज्य  सरकारों  की
 जिम्मेदारी  है  कि  वे  केन्द्र  द्वारा  ग्रावंटित
 खाद्यान्नों  और  स्थानीय  अंधित्रप्ति  से  उप-
 लब्ध  खाद्यान्नों  का  वितरण  सरकार  .द्वारा
 निर्धारित  किए  गए  मूल्यों  पर  उचित  मूल्य  की

 दुकानों  /  राशन  की  दुकानों  के  माध्यम
 से  करें।  मौजूदा  प्रबन्धों  में  परिवर्तन
 करने का  कोई  विचार  नहीं  है।

 विवरण

 क्‍योंकि  चावल  का  थोक  व्यापार  लेने
 की  नीति  को  सफलतापूर्वक  कार्यान्वित  करने
 के  लिए  न  केवल  कार्यचालन  सम्बन्धी  ब्यौरों
 पर  ध्यानपूर्वक  विचार  करने  की  आवश्यकता
 थी  बल्कि  राज्य  सरकारों  और  राजनैतिक
 दलों  के  पूर्ण  योगदान  मीर  सहयोग  की  भी
 'आ्रावश्यकता  थी,  इसलिए  केन्द्रीय  क्ष  मंत्री
 ने  इस  सम्बन्ध  में  राज्य  के  मुख्य  मंत्रियों  /
 राज्यपालों  और  विरोधी  दलों  के  नेतायों
 से  कई  एक  बार  विचार  विमश  किया  ।

 इन  बैठकों  में  इस  योजना  में  आने  वाली
 कई  कठिनाइयों  का  उल्लेख  किया  गया  ।

 बफर  स्टाक  और  अपे क्षित  प्रबन्ध  न  होने
 के  कारण  आगामी  खरीफ  मौसम  से  चावल
 का  थोक  व्यापार  लेने  से  सम्बन्धित  नीति
 का  पुनर्निर्धारण  करने  की  आवश्यकता
 थी

 उपर्युक्त  वार्ता  को  ध्यान  में  रखते  हुए
 और  चावल  की  श्रधिश्राप्ति  में  पर्याप्त  तेजी
 लाने  को  आवश्यकता  को  देखते  हुए,
 उचित  यही  समझा  गया  कि  यह  बात  राज्यों
 'पर  छोड़  दी  जाए  कि  को  स्थानीय

 'परिस्थितियों  के  अनुरूप
 अधिश्राप्ति  की  कोई  भी  प्रणाली  अपना  लें
 तथापि,  मोटे  तौर  पर  राज्य  सरकारों  को
 यह  परामर्श  दिया  गया  था  कि  वे  या  तो
 'उत्पादकों  पर  क्रमिक  लेवी  लगाने  पाहवा
 मिल  मालिकों  /  व्यापारियों  पर  लेबी
 लगाने  की  प्रणाली  को  अथवा  दोनों  प्रणालियों
 को  अपनाएं  और  भारी  संख्या  में  हुलरों
 2060  LS—3,
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 को  भी  अपने  नियंत्रण  कौर  देख-रेख  में
 लाए  1  जो  राज्य  सरकारें  973-74
 के  खरीफ  के  मौसम  से  चावल  के  थोक
 व्यापार  को  अपने  हाथ  में  लेने  के  इच्छुक
 थे  उनको  ऐसा  करने  की  अनुमति  प्रदान
 की  गई  थी।  तदनुसार,  असम  राज्य  सरकार
 ने  पहली  नवम्बर,  9738  चावल  का  थोक
 व्यापार  अपने  हाथ  में  ले  लिया  है  t

 Indo-U.S.S.R.  Wheat  Loan  Agree-
 ment

 *7,  SHRI  VIRBHADRA  SINGH:
 SHRI  S.  M.  BANERJEE:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 ()  whether  the  Indo-US.S.R.
 wheat  loan  Agreement  was  signed  in
 October,  1973;  and

 (b)  if  so,  the  salient  features  there-
 of?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OFN  AGRICUL.
 TURE  (SHRI  ANNASAHEB  P.
 SHINDE):  (a)  and  (b).  The  broad
 features  of  the  Agreement  signed
 with  USSR  Government  pertaining
 to  its  offer  of  a  loan  of  2  million
 tonnes  of  foodgrairis  are  as  follows:—

 (i)  The  entire  quantity  of  food-
 grains  will  be  in  the  shap>  of
 wheat;

 (ii)  Of  the  total  quantity  of  2
 million  tonnes  of  wheat  the
 various  sources  would  be  as
 follows:—
 Russia  —0.5  lakh  tonnes
 Canada  45  lakh  tonnes
 Australia  5,0  lakh  tonnes

 (iti)  Immediately  India  will  bear
 the  cost  of  transporting  0.5
 lakh  tonnes  of  wheat  from
 the  Qoviet  Union  and  5  lakh
 tonnes  of  wheat  from  Aus-
 tralia.  The  Soviet  Union  will
 bear  the  cost  of  transporting
 45  lakh  tonnes  of  wheat
 to  be  supplied  from  Canada.
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 (iv)  At  the  time  of  replacement,
 |  India  will  bear  the  cost  of

 transporting  4.5  lakh  tonnes
 of  wheat  from  India  to
 Soviet  ports  and  the  Soviet
 Union  will  bear  the  cost  of
 transporting  5.5  lakhs
 tonnes  of  wheat  from  India
 to  the  Soviet  Union.

 (v)  The  following  quantities  are
 expected  to  be  received:—

 rob)  During  the  fourth  quarter
 of  this  year—8,95  lakh
 tonnes  of  wheat,  of  which
 about  4.5  lakh  tonnes  will
 be  from  Canada  and  Aus-
 tralia.

 (2)  During  January  to  May  of
 974—.05  lakh  tonnes
 including  about  5  Jakh
 tonnes  from  Australia  and
 Canada.

 (vi)  The  replacement  of  the  two
 million  tonnes  of  foodgrains
 will  commence  two  years
 after  the  completior:  of  the
 final  deliveries  of  the  said

 ‘  quantities  to  India  and  be
 effected  jn  the  course  of  five
 years  thereafter  in  equal
 annual  instalments  (4  lakh
 tonnes  per  year).

 बांधवों  पंचवर्षीय  योजना  में  आवास  कार्यक्रम

 3.  को  मूलचन्द  डागा  :  क्‍या
 निर्माण  शोर  आ्रावश्ष  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्या  पांचवीं  पंचवर्षीय  योजना
 में  आवास  कार्यक्रम  की  कोई  रूपरेखा
 बनाई  गई  है;  और

 (ख)  यदि  हां,  तो  उसकी  मुख्य  बातें
 क्‍या  हैं?

 निर्माण  जोर  प्राइस  मंत्रो  (थो  भोला
 पासवान  शास्त्रो  ):  (क)  श्र  (ख):
 पांचवीं  पंचवर्षीय  योजना,  जिस  में  श्रीवास
 कार्यक्रम  शामिल  है,  सभो  बनाए  जाने  की
 प्रक्रिया  में  है।
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 Research  Institute  in  Kerala  for
 Cashew

 +9,  SHRI  A.  छू.  GOPALAN:  Will  the
 Minister  of  AGRICULTURE  be  pleas-
 ed  to  state:

 (a)  whether  Government  propose  to
 establish  a  Research  Institute  in  Kerala
 exclusively  for  cashew,  where  inten-
 sive  research  on  processes  for  new  uses
 and  application  on  cashew-nut  shelf
 liquid  could  be  undertaken;

 (bo)  if  so,  whether  the  Government
 of  Kerala  have  requested  the  Central
 Government  to  agree  to  meet  50  per-
 cent  of  expenditure  fer  the  establish-
 ment  of  the  Research  Institute;  and

 Government (c)  the  reaction  of
 thereto?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  Gov-
 ernment  do  not  propose  to  establish  a
 Research  Institute  for  cashew.

 (b)  Kerala  State  Cashew  Develop-
 ment  Corporation,  a  Government  of
 Kerala  Undertaking,  had  drawn  up  a
 scheme  for  setting  up  a  research  in-
 stitute  exclusively  for  Cashew  where
 intensive  research  on  processes  for
 new  uses  and  application  of  Cashew-
 nut  shell  liquid  coulg  be  undertaken.
 It  involved  an  expenditure  of  Rs.  63.00
 lakhs  non-recurring  and  Rs.  4.70  lakhs
 annual  recurring.  Kerala  Government
 had  suggested  that  non-recurring  ex-
 penditure  of  Rs.  63.00  lakhs  should  be
 shared  between  the  Central  Govern-
 ment  and  Cashew  Export  Promotion
 Council  and  recurring  expenditure
 should  be  shared  between  Cashew  Ex-
 port  Promotion  Council  and  Kerala
 State  Cashew  Development  Corpora-
 tion.

 (c)  The  proposal  was  received  in  the
 Ministry  of  Commerce.  That  Ministry
 considered  the  suggestion  in  consulta-
 tion  with  Cashew  Export  Promotion
 Council  who  could  not  provide  any
 finance  for  this  purpose.  Ministry  of
 Commerce  had  ultimately  intimated
 the  Government  of  Kerala  in  Novem-
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 ber,  97i  that  setting  up  of  a  research
 institute  for  Cashew  was  not  feasible
 unless  the  State  Government  could
 arrange  funds  for  the  Institute  cn
 their  own.

 Import  of  Foodgrains

 10,  SHRI  P.  R.  SHENOY:
 SHRI  S.  N.  MISRA:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  foodgrains  are  being
 imported  to  meet  the  shortage;
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 (b)  if  so,  the  quantity  and  value  of
 the  foodgrains  imported  during  1973,
 till  the  end  of  October  and  from  which
 countries;  and

 (c)  the  terms  of  import?
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  AGRICULTURE  (SHRI  +
 ANNASAHFB  P.  SHINDE):  (a)  Yes,
 Sir.

 _(b)  A  statement  giving  the  informa-
 tion  is  laid  on  the  Table  of  the  Sabha.

 (c)  The  purchases  from  Argentina,
 Canada  and  U.S.A.  are  on  commercial
 terms  while  those  from  U.S.S.R.  on
 loan  basis.

 Statement

 Statement  showing  the  quantity  and  value  of  foodgrains  imported  during
 the  period  from  -l-973  to  31-10-1973.

 (Quantity  in  lakh  tonnes)
 Estimated  approximate  C  हक  value  in  crores  of  rupees.  *

 GRAIN  SOURCE  QUANTITY  VALUE  REMARKS

 WHEAT  U.S.S.R.  0°50  *  *  On  loan  basis
 against  agree- ment  dated  r2-
 ‘10-1973,

 US.A.  7°94  70°60)
 |  Commercial

 CANADA  5°03  45"  77  }purchase.

 ARGENTINA  I°89  ‘16°90  J

 Total  wheat  I5°  36  ‘132°  67

 MILO  U.S.A.  6°  43  46°  73

 ARGENTINA  2°05  13°  57

 Total  Milo  848  59°70

 TOTAL  FOODGRAINS  23°84  =  92°  3
 Ne el
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 Selection  of  Colleges  by  U.G.C.  for
 implementation  of  examination

 Reform  Plan

 *LUL  SHRy  PILOO  MODY:
 SHRI  BIRENDER  SINGH  RAO;

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  University  Grants
 Commission  has  selected  some  Uni-
 versities  in  the  country  for  implement-
 ing  the  examination  reform  plan;

 (b)  the  salient  features  of  the  plan;

 (c)  when  this  plan  is  likely  to  be
 impiemented  or  has  it  already  been
 implemented;  and

 (d)  the  reaction  of  the  Teachers  and
 the  students  to  this  new  plan?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN):  (a)  to
 (d).  The  University  Grants  Commission
 has  selected  the  following  2  Uni-
 versities  for  implementing  the  ‘Plan
 0०१  Action’  for  Examination  Reform:—

 University, (l)  Aligarh  Muslim
 Aligarh.

 (2)  Andhra  University,  ‘Waltair.

 M.  S.  University  of  Baroda,
 Baroda.

 (3)

 (4;  Punjab  University,  Chandigarh.

 (5)  Gauhati  University,  Gauhati.

 १68)
 ८7)
 (8)

 @)

 (10)
 QQ)
 (12)  Calicut  University,  Calicut.

 Rajasthan  University,  Jaipur.

 Jadavpur  University,  Jadavpur.
 Poona  University,  Poona.

 Saugar  University,  Sagar.

 Mysore  University,  Mysore.
 Madras  University,  Madras.

 The  salient  features  of  the  Plan  are
 indicated  in  the  Statement  attached.
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 The  ‘Plan’  has  been  circulated  to  all
 the  Universities  and  Culleges  in  the
 country  for  implementation  :of  the
 recommendations  contained  therein
 aud  they  have  been  requested  to  sub-
 mit  proposals  for  Commission’s  assist-
 ance  on  programmes  for  Question
 Bank  development,  promotion  of  in-
 ternal  assessment,  and  organising  of
 workshops  and  seminars  for  the  pur-
 pose.

 The  l2  Universities,  selected  to  im-
 plement  the  U.G.C.  ‘Plan  of  Action’,
 have  been  asked  to  appoint  Committees
 to  examine  for  implementation  the
 various  programmes  of  Examination
 Reform  in  consultation  with  the  Im-
 plementation  Committee  appointed  by
 Commission.

 According  to  the  University  Grants
 Commission  the  reaction  of  University
 and  College  teachers  to  the  ‘Plan  of
 Action’  has  been  favourable.

 Statement
 Salient  features  on  Examination

 Reform

 l.  Those  who  teach  should  also  ex-
 amine.  In  this  sense  examinations
 must  become  ‘internal’,  and  an  integral
 part  of  the  teaching  process.

 2.  Since  sessional  or  continuous  as-
 sessment  measures  a  number  of  es-
 sential  abilities  (such  as  drive  and
 capacity  for  hard-work,  motivation,
 quality  of  imagination,  intution  and
 speculation,  leadership  and  team  work
 skilled  use  of  hands  etc.)  which  a
 terminal  examination  or  an  achieve-
 ment  test  does  not  measure,  such
 assessment  must  be  shown  on  the
 gradesheet  separately.

 3.  The  ‘standard’  of  every  institution
 is  ultimately  governed  by  the  standard
 of  education  imparted  by  it.  In  this
 sense  every  university  or  college  has  to
 maintain  and  defend  its  own  standard.
 This  implies  that  the  name  of  the
 institution/colleges  where  a  candidate
 has  studied  should  be  mentioned  on

 ‘the  diploma  or  degree  or  grade  sheet
 issued  to  the  candidate.
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 4.  If  the  award  for  a  degree  or
 diploma  or  examination  depends  on
 the  performance  of  a  student  in  a
 number  of  courses,  these  courses  should
 be  delinked  from  each  other,  so  that
 if  a  student  has  tailed  to  make  the
 grades  in  a  particular  course  he  may
 not  be’  penalised  in  other  courses  due
 to  this  failure.  The  delinking  of
 courses  in  this  manner  will  allow
 movement  of  students,  if  necessary,
 from  one  institution  to  another,  and
 from  one  type  of  study  to  another.

 5.  The  performance  of  students  must
 be  assessed  over  well-distributed  inter-
 vals  of  time  so  that  a  course  which
 is  completed  in  a  year  or  a  somester
 must  come  up  for  examination  at  the
 end  of  the  year  or  the  semester,  with-
 out  having  to  wait  for  ‘final’  examina-
 tion.

 6.  The  performance  of  students  can-
 not  be  measured  so  accurately  and  so
 unambiguously  as  to  be  recorded  in
 marks  and  since  the  standards  of  judg-
 ment  for  various  subjects  are  also
 different,  students  must  be  awarded
 grades  and  not  marks  at  the  examina-
 tions  and  assessments.

 7.  Examinations  to  determine  the
 terminal  performance  of  students  in  a
 course  or  towards  a  degree,  or  measure
 of  achievement  should  be  distinguished
 from  enterance  examinations  (which
 may  partly  be  aptitudinal  and  predic-
 tive)  to  either  service  or  other  courses
 of  study.  This  implies  that  institu-
 tions  preparing  students  for  certain
 degrees  should  hold  examinations/
 assessment  as  an  integral  part  of  their
 teaching  programme.

 On  the  other  hand,  if  the  number  of
 applicants  for  admission  to  an  insti-
 tution  exceeds  the  number  of  seats,
 the  institution  should  hold  its  own
 entrance  examination/tests  so  that  the
 fitness  of  a  student  for  the  particular
 course  may  be  judged  on  a  common
 basis.

 8.  A  National  examination  in  various
 subjects  at  the  bachelor’s  level  may
 be  conducted  by  a  central  authority,
 on  a  purely  voluntary  basis.  This  ex-
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 amination  could  be  designed  to  test
 creative  thinking  and  comprehension

 ‘of  subject  matter,  so  as  to  serve  as  a
 national  index  of  performance  and
 achievement  by  students  at  large  and
 of  various  Institutions.  The  examina-
 tion  ought  to  be  conducted  in  all  the
 regional  languages  and  English  and  it
 should  use  a  modern  syllabus  and  the
 best  techniques  of  paper  _  setting,
 evaluation  and  processing  of  raw
 scores.  A  certificate  carrying  a  grade
 should  be  issued  to  only  those  parti-
 cipants  who  achieve  the  higher  grade.
 The  examination  should  be  open  to
 everyone  who  wishes  to  take  it.

 9.  In  order  to  provide  85  opportunity
 of  further  study  to  those  who  fail  to
 gain  admission  to  any  institution,  cor-
 respondence  courses  shoud  be  widey
 organised  and  courses  should  be  run
 by  the  ‘open  university’  so  that  one
 who  so  desires  may  get  a  degree  by
 ‘appearing  at  the  examinations  con-
 ducted  by  such  a  university,  or  na-
 tional  board,  even  without  formalities
 of  enrolment  or  attendance.

 Agitation  regarding  resumption  of
 suspended  West  Coast  Konkan

 Steamer  Service

 *12,  PROF.  MADHU  DANDAVATE:
 Will  the  Minister  of  SHIPPING

 AND  TRANSPORT  be  pleased  to
 state:

 (a)  whether  any  agitation  was
 launched  on  the  4th  October,  973  for
 the  resumption  of  the  suspended  West
 Coast  Konkan  Steamer  Service  with-
 out  increased  fares;

 (b)  if  so,  what  were  the  demands
 of  the  organisers  of  the  agitation;

 (c)  whether  the  sponsors  of  the
 agitation  have  informed  Government
 that  in  case  grievances  regarding  the
 Konkan  Steamer  Service  are  not  re-
 dressed,  agitation  woud  be  extended  to
 all  ports  from  Goa  to  Bombay;  and

 (d)  the  reaction  of
 thereto?.

 Government
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 THE  MINISTER  OF  SHIPPING
 AND  TRANSPORT  (SHRI  KAMLA-
 PATI  TRIPATHI):  (a)  and  (b).  The
 Government  of  Maharashtra  have  re-
 ported  that  there  was  an  agitation  in
 Malwan  and  that  the  demands  of  the
 agitators  were  as  follows:

 qd)  Resumption  of  steamer  service
 to  Malwan;

 (2)  No  increase  in  fares;  and

 (3)  Resumption  of  Konkan  Steamer
 service.

 (c)  The  State  Government  have  no
 information  about  this.

 (d)  The  Centra]  Government  have,
 through  the  Konkan  passenger  Ships
 (Acquisition)  Ordinance  973  (4  of
 1973),  acquired  the  two.  ships  mv.
 “Konkan  Sewak”  and  m.v.  “Sarita”
 with  which  this  service  was  being  run
 by  M/s.  Chowgule  Steamships  Ltd.  and
 have  subsequently  vested  the  owner-
 ship  of  the  ships  in  the  public  sector
 Mogul  Line  Ltd.  who  will  generally
 operate  the  service  on  a  “no’profit  no
 loss  basis”.  It  is  expected  that  the
 service  will  be  commenced  in  the  near
 future.  The  schedule  of  services  will
 be  drawn  up  by  the  Mogul  Lines  Limi-
 ted  keeping  all  relevant  factors  into
 consideration.

 Shortage  of  fertilisers

 *13,  SHRI  RAMSHEKHAR  PRASAD
 SINGH:

 SHRI  K.  M.  MADHUKAR:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  a  heavy  shortfall  in
 domestic  production  of  fertilisers  and
 bleak  import  prospects  have  created
 serious  doubts  about  realising  the  tar-
 geted  production  of  68  million  tonnes
 of  rabi  cereals  during  ‘1973-74;

 hy  if  so,  the  reasons  for  the  short-
 age;  and

 (c)  the  steps  being  taken  in  this
 regard  by  the  Union  Government?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  There
 are  likely  to  be  some  constraints  in
 the  availability  of  fertilisers,  especially
 nitrogenous  fertilisers,  during  the  Ravi
 1973-74  season.  Anticipating  this  situa-
 tion,  the  Ministry  of  Agriculture  haa
 taken  up  special  measures  to  minimise
 the  effect  of  the  shortage  of  fertilisers,
 on  production.  These  steps  include
 intensive  campaigns  for  the  utilisation
 of  organic  manures,  available  and  im-
 plementation  of  the  recommendaticns
 of  the  I.C.A.R.  for  the  better  utilisa-
 tion  of  fertilisers,  utilisation  of  fertili-
 sers  on  a  priority  basis  in  high  poten-
 tial  low-risk  areas,  etc.  It  is  hoped
 that  with  these  special]  measures,  we
 may  be  able  to  achieve  the  targeted
 productioia  of  48  million  tonnes  of
 Rabi  cereals  during  1973-74;

 (b)  The  shortage  in  the  availability
 of  fertilisers  has  been  mainly  because
 of  shortfalls  in  domestic  production
 and  the  inadequate  availability  of  fer-
 tilisers  in  the  World  market.

 (c)  In  order  to  improve  the  avail-
 ability  position,  the  following  steps
 have  been  taken:  वि

 l.  Efforts  are  being  made  to  maxi-
 mise  the  capacity  utilisation  of
 the  domestic  fertiliser  factories.

 2.  A  coordinated  supply  plan  has
 been  drawn  up  in  the  Zonal  Con-
 ferences  after  discussions  witk
 the  representatives  of  the  State
 Governments  and  domestic
 manufacturers.  Orders  under  the
 Essential  Commodities  Act  have
 been  issued  thereafter,  making
 it  legally  obligatory  for  the
 domestic  manufacturers  to  sup
 ply  the  quantities  of  fertilisers
 committed  by  them  to  each  State
 at  the  Conferences.

 3.  The  States  have  been  advised  t>
 prepare  a_  careful  inventory  of
 the  stocks  available  ‘in  the
 godowns  both  of  the  coonezative
 and  retail  dealers  and  review  it

 frequently  in  order  to  enstre
 timely  and  equitable  distribu-
 tion  of  the  available  fertilisers.
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 4.  The  fertiliser  manufacturers  have
 been  requested  to  channel  as  big

 a  share  of  their  output  as  possi-
 ble  through  cooperative  organi-
 sations  and  other  public  agen-
 cies  in  order  to  minimise  the
 change  of  mal-practices.

 3.  Through  monthly  reviews  at  a
 very  high  level  a  careful  watch

 is  being  kept  on  the  availability
 of  wagons  for  rail  movement  in
 order  to  ensure  that  movemert
 of  fertilisers  is  not  affectcd  by

 bottlenecks  in  rail  transport.
 6.  Steps  are  also  being  taken  to

 import  maximum  possib!e  quan-
 tities.

 Delhi  Milk  Scheme

 14,  SHRI  JHARKHANDE  RAI:
 Mill  the  Minister  of  AGRICULTURE
 pleased  to  state:

 (a)  whether  the  attention  of
 Government  has  been  drawn  to  the
 news  appearing  in  the  ‘Hindustan
 Times’  dated  the  l5th  October,  973
 under  the  heading  “DMS  still  in
 aness”’;
 }  (b)  if  so,  the  steps  Government
 have  taken  to  set  it  right;  and

 (c)  how  Government  propose  to
 redress  the  grievances  of  the  citizens
 of  Delhi  who  suffer  at  the  milk
 ‘booths?

 ‘THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  Yes,
 Sir.

 (b)  and  (ce)  Steps  have  been  taken
 by  Delhi  Milk  Scheme  to  ensure  that
 milk  is  supplied  regulerly  to  tonafide
 token  holders  without  unnecessary
 waiting  at  the  milk  booths.  The
 availability  of  milk  has  since  increas-
 ‘ed  by  approximately  00  per  cerit
 partly  due  to  improvement  in  wea-
 ther  conditions  and  partly  due  to
 higher  prices  offered  by  the  Delhi
 Milk  Scheme  to  the  milk  producers.
 ‘The  handling  capacity  of  the  existing
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 dairy  is  also  being  expanded  to  handle
 3.75  lakh  litres  of  milk  daily  against
 the  present  3  lakh  litres  daily  and
 that  would  meet  the  requirements  of
 the  persons  on  the  waiting  list  for
 milk  tokens.  With  the  introduction
 of  one  quality  of  milk  w.e.f.  5th  Nov-
 ember,  1973,  the  chances  of  tamper-
 ing  with  caps  would  be  eliminated
 considerably.  Except  for  marginal
 shortages  at  some  depots,  the  distri-
 bution  of  milk  is  expected  to  be  nor-
 mal  hereafter.  Nevertheless  the  DMS
 arranges  regular|surprise  checks  of
 milk  depots  and  also  operates  a  com-
 plaint  section  in  the  dairy  running
 round  the  clock  so  that  local  prob-
 lems  may  be  promptly  attended  to
 and  rectified.  It  has  recently  been
 decided  to  encourage  the  formation
 of  Depot  Advisory  Committee  com-
 prising  of  token  holders  to  assist  the
 Delhi  Milk  Scheme  in  ensuring
 smooth  and  equitable  distribution  of
 milk  from  their  respective  milk  de-
 pots.  In  addition,  Assistant  Milk  Dis-
 tribution  Officers  of  the  Delhi  Milk
 Scheme  will  hold  office  after  distribu-
 tion  hours  in  the  morning  and  even-
 ing  in  each  of  the  major  localities  to
 hear  customer’s  difficulties  and  com-
 plaints  for  appropriate  remedial
 action.

 With  the  setting  up  of  the  Second
 (Recombining)  milk  dairy  towards

 the  end  of  1974,  the  requirements  of
 the  Capital  will  be  met  to  more  or
 less  the  full  extent.

 Provision  of  beds  to  patients  lying  on
 the  ground  in  Safdarjang  Hospital

 *15,  SHRI  R.  N.  BARMAN:  Will
 -the  Minister  of  HEALTH  AND  FA-
 MILY  PLANNING  be  pleased  to
 state:

 (a)  whether  a  number  of  patients
 of  fracture  cases  are  lying  on  the
 ground  in  Safdarjang  Hospital,  New
 Delhi;  and

 “(b)  if  so,  the  reasons  for  not  pro--
 viding  beds  to  these  patients?
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 THE  MINISTER  OF  HEALTH
 AND  FAMILY  PLANNING  (DR.
 KARAN  SINGH):  (a)  Yes,  Sir.

 (b)  The  Orthopaedic  Department
 of  the  Safdarjang  Hospital  has  a  bed
 strength  of  50  but  the  number  of
 patients  admitted  at  any  one  time  far
 exceeds  this  number.  The  Safdarjang
 Hospital  being  a  General  Hospital,  no
 patient  needing  admission  is  refused
 admission  on  account  of  lack  of  beds.
 Some  patients  have,  therefore,  per-
 force  to  be  accommodated  on  the  floor
 from  time  to  time.

 Wheat  found  short  in  weight  supplied
 by  Punjab

 *l6.  SHRI  RANABAHADUR
 SINGH:

 ‘SHRI  C.  K.  JAFFER
 SHARIEF:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  Government’s  atten-
 tion  has  been  drawn  towards  the
 news-item  in  ‘Tribune’  dated  the  28th
 September,  973  that  the  wheat
 supplied  by  Punjab  to  other  States
 was  found  short  in  weight;  and

 (b)  if  so,  whether  any  inquiry  has
 been  conducted  by  Government  in
 this  regard  and  with  what  result?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Yes,  Sir.

 (b)  An  inquiry  conducted  by  the
 State  Vigilance  Department  is  in
 progress.

 Working  of  National  Seeds
 Corporation

 "17,  SHRI  Y,  ESWARA  REDDY:
 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  Government  have  re-
 _ceived  any  complaint  regarding  the
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 working  of.  the  National  Seeds  Cor-
 poration;

 (b)  if  so,  the  main  points  thereof;
 and

 (c)  the  steps  taken  in  the  matter?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  to  (c).  The  Government  have  re-
 ceived  a  number  of  memoranda,  the
 last  being  in  January,  97l,  from  the
 Employees  Union  of  the  National
 Seeds  Corporation  containing  certain
 demands  and.  pointing  out  instances
 of  malpractices  and  mismanagement
 in  the  Corporation.  The  main  de-
 mands  related  to  payment  of  bonus,
 enhancement  of  house  rent  allowance,
 confirmation  of  staff,  promotions,  etc.
 There  were  also  allegations  against
 the  management  of  the  Corporation
 regarding  wrong  certification  of  seeds,
 procurement  of  poor  quality  seeds,
 improper  planning  in  seed  movement,
 etc.  and  certain  instances  of  malprac-
 tices  had  been  cited.  The  Government
 have  appointed  a  Committee  under
 the  Chairmanship  of  Shri  V.  N.  Gad-
 gil,  Member,  Rajya  Sabha,  who  is
 also  a  Director  on  the  Board  of
 Directors  of  the  Corporation,  to  look
 into  the  grievance  of  the  employees
 as  well  as  cases  of  mis-management,.
 The  Committee’s  report  is  awaited.

 ~Suggestion  of  National  Commissio:
 on  Agriculture  regarding  Farmer

 and  Agricultural  Labour

 *18,  SHRI  K.  LAKKAPPA:
 SHRI  PURSHOTTAM

 KAKODKAR:

 Will  the  Minister  of  AGRICUI
 TURE  be  pleased  to  state:

 (a)  whether  the  National  Comm:
 sion  On  Agriculture  has  sugges‘
 some  changes  in  the  two  developm:
 programmes  for  farmers  and  agric
 tural  labour;

 (b)  if  so,
 thereof;  and

 the  salient  featu
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 (c)  whether  Government  have
 taken  any  decision  thereon?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  and  (b)
 Yes,  Sir.  The  National  Commission
 en  Agriculture  have  submitted  an  In-
 terim  Report  on  Reorientation  of  pro-
 grammes  of  Small  Farmers,  Marginal
 Farmers  and  Agricultural  labourers
 Development  Agencies  recently.  The
 Report  has  suggested  certain  changes
 in  the  content  and  structure  of  the
 programmes  being  implemented  now
 for  the  weaker  sections.  A  statement
 indicating  the  salient  features  of  the
 recommendations  contained  in  the
 above  Report  is  laid  on  the  Table  of
 the  Sabha.

 (c)  The  Report  is  under  considera-
 tion  of  the  Government  of  India.

 Statement

 l,  The  SFDA|MFAL  should  be  com-
 bined  to  form  a  composite  Agency.  In
 all  the  programmes  under  these
 Agencies  a  compact  area  approach
 should  be  followed.

 2.  For  the  purpose  of  ider.‘ification
 of  beneficiaries,  the  maximum  limit
 of  holding  for  small  farmers  should
 not  be  above  2  hectares  and  for  mar-
 ginal  farmers  above  4  hectare.

 3.  The  basic  approach  to  the  deve-
 lopment  of  small  and  marginal  far-
 mers  should  be  to  improve  their  crop
 production  through  irrigation,  water
 management,  land  development  and
 soil  conservation  programmes.  In
 these  areas,  dry  farming  technology
 and  water  harvesting  should  receive
 special  emphasis.

 4.  The  subsidiary  occupations  pro-
 grammes  such  as_  milk  production,
 poultry  keeping,  sheep  rearing  and
 pig  production  should  be  super-im-
 posed  as  separate  programmes  in
 these  combined  programme  districts
 for  small/marginal  farmers,  which
 coincide  with  those  suggested  for  gub-
 sidiary  programmes  by  the  Commis-

 sion  in  their  separate  report.  The
 financing  of  the  special  programmes.
 for  subsidiary  occupations  should  be
 self-contained  and  should  not  be  done
 from  out  of  the  funds  earmarked  for
 the  development  of  small|marginal
 farmers.

 5.  The  subsidies  of  25  per  cent  for
 small  farmers  and  33-1/3  per  cent  for
 marginal  farmers.  presently  allowed
 under  SFDA|MFAL  programmes
 should  be  continued  during  the  Fifth
 Plan  period.  The  Commission  have,
 however,  not  favoured  continuation
 of  50  per  cent  subsidy  for  community
 irrigation  projects  undertaken  by
 Panchayats|Cooperatives|Gram  Sabhas.
 for  the  benefit  of  weaker  sections.
 Subsidy  on  inputs  to  marginal  farm-
 ers  for  one  season  and  subsidy  on
 cost  of  transport  of  inputs  has  been.
 recommended.

 6.  In  areas  where  surface  water
 schemes  or  large-scale  ground  water
 schemes  are  possible,  the  States
 should  assume  responsibility  to  plan
 for  irrigation  schemes  which  would’
 benefit  substantially,  if  not  exclusive-
 Jy,  the  small  and  marginal  farmers.
 The  State  Governments  should  as  a
 matter  of  priority  prepare  suitable
 Plan  schemes  for  the  selected  dis-
 tricts  and  earmark  necessary  Plan

 funds  for  the  purpose.  Consolidation
 of  holdings  should  be  _  accorded
 priority  in  areas  selected  for  irriga-
 tion  works  and  group  approach  adopt-
 ed  for  meeting  the  irrigation  needs
 of  the  small  farmers.  In  _  rain-fed
 areas,  the  State  should  take  up  sche-
 mes  for  water  harvesting  as  a  part
 of  the  general  programme  of  minor
 irrigation  and  the  beneficiaries  should
 be  charged  only  the  rate  for  the  bene.
 fit.  In  addition,  the  State  should
 undertake  works,  on  its  own,  on  a
 substantial  area  for  land  shaping,  soil
 conservation,  etc.  Private  wells  in
 these  areas  should  also  be  given  State
 support.

 7.  The  State  Governments  should
 draw  schemes  in  their  State  sector
 for  marketing  and  processing  units
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 and  for  custom  service  units  under  the
 State  Plan  and  no  special  subsidy
 from  the  Agency’s  funds  should  be
 ‘made  available  for  such  infrastruc-
 tural  development.  The  Agencies
 may  provide  subsidies  for  the  deve-
 Jopment  of  markets  and  storage  faci-
 Jities.

 8.  The  programme  should  be  ex-
 tended  during  the  Fiffh  Plan  to  cover
 360  projects  including  the  existing  87.
 Eleven  million  families  could  be

 covered  @  70,000  farmers  per  project.
 In  each  project  the  principle  of  one
 -district-one-agency  may  be  followed
 generally.  The  coverage  of  small  and
 ‘marginal  farmers  should  preferably
 be  in  the  ratio  of  ]  :  3  on  the  average
 to  ensure  that  the  programme  has
 the  necessary  tilt  in  favour  of  the
 ‘marginal  farmers.  A  provision  of
 Rs.  24]  crores  should  be  made  in  the
 Central  Sector  for  this  programme;  in
 saddition  to  a  sum  of  Rs.  40  crores
 that  would  have  to  be  made  in  the

 State  Plan  sector  to  meet  the  cost  of
 extension  staff  and  other  infrastruc-
 tural  facilities.

 9.  The  additional  units  to  be  taken
 ‘up  in  the  Fifth  Five  Year  Plan  may
 ‘be  allotted  on  the  basis  of  State-wise
 distribution  of  the  number  of  small

 and  marginal  farmers  and  agricul-
 tural  labourers.  The  Commission
 ‘have  suggested  tentative  distribution
 keeping  this  in  view.  In  extending
 the  programme,  emphasis  should  be
 on  the  selection  of  areas  having  fairly
 assured  rainfall.  The  programmes
 need  not  be  extended  to  drought
 affected  districts  in  which  a  separate
 programme,  viz.  Drought  Prone  Area
 Programme  has  been  taken  up.  The
 DPAP  would  also  benefit  small/mar-
 gina]  farmers  and  agricultural  labour
 ers  in  respective  areas.
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 (हुड  to  improve  performance  of
 Indian  Payers  in  International

 Games
 *l9.  SHRI  MUKHTIAR  SINGH

 MALIK:  Will  the  Minister  of  EDU-
 CATION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  the  steps  taken  or  proposed  to
 be  taken  by  the  Central  Government
 to  improve  the  performance  of  the
 Indian  players  in  the  International
 competitions  in  various  games;  and

 (b)  the  funds  allocated  by  Govern-
 ment  for  the  purpose  during  the  year
 1973-74?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN):  (a)
 Selection  of  teams  for  participation
 in  international  competitions  is  made.
 by  the  concerned  National  Sports
 Federations/Associations.  This  Minis-
 try  is  not  associated  with  such  selec-
 tion  and  has  no  direct  responsibility
 for  the  performance  of  these  teams.

 Government,  however,  provides
 financial  assistance  for  the  pre-com-
 petition  training  of  the  teams,  faci-
 lities  for  expert  training  by  qualified
 coaches  and  financial  assistance  to
 cover  passage  expenses  of  the  teams.
 It  is  ensured  that  the  teams  are  ac-
 companied  by  qualified  coaches.  Per-
 mission  to  participate  in  such  events
 is  not  recommended  by  All  India
 Council  of  Sports  if  the  standard  of
 the  game  is  low  and  chances  of  rea-
 sonably  good  performance  by  the
 team  are  not  expected.  On  the  ad-
 vice  of  the  All  India  Council  of
 Sports,  guidelines  for  the  proper
 training  and  _  selection  of  the  teams
 have  been  laid  down  and  forwarded
 to  the  Federations  for  guidance.

 Government  is  also  considering
 various  measures  for  promoting  sports
 and  improving  the  standard  of
 achievement  on  National  basis.  The
 details  will  be  finalised  when  the
 allocation  under  the  Fifth  Plan  is
 knéwn.

 (b)  Rs.  8.75  lakhs.”
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 Vegetable  Oil  Factories

 *20.  SHRI  ARVIND  M.  PATEL  :
 SHRI  VEKARIA  :

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  the  number  of  Letters  of  In-
 tent  issued  for  setting  up  new  vege-
 table  oil  factories  in  the  private  and
 co-operative  sectors,  seprately,  dur-
 ing  the  last  two  years;

 (b)  the  number  and  names  of
 factories  which  are  manufacturing
 vegetable  oil  after  issuing  the  Letter
 of  Intent;

 (c)  whuther  there  are  any  factory
 which  are  not  manufacturing  vege-
 table  oil  after  issue  of  the  Letter
 of  Intent;  and

 (d)  if  so,  the  mames  of  such
 factories  and  the  action  taken  by
 Government  in  the  matter?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  Two—

 both  in  the  private  sector,
 (b)  to  (d).  Mere  issue  of  letter  of

 Intent  does  not  qualify  an  applicant
 to  commence  production.  This  can
 only  be  done  on  receipt  of  industrial
 licence.

 Irregularity  in  supply  of  Milk  at
 Booth  No.  797,  New  Delhi

 '  .  SHRI  6.  Y  KRISHNAN:  Will
 the  Minister  of  AGRICULTURE  be
 Pleased  to  state

 |  (a)  whether  the  Ministry  are
 aware  that  the  milk  distributors

 |  attached  to  the  Milk  Depot  No.  797
 North  Avenue,  New  Delhi  are  in  the
 habit  of  supplying  milk  to  the  un-
 authorised  persons  and  several  times
 the  Ayas  who  used  to  supply  milk
 to  M.Ps  from  door  to  door  are  dis-
 appointed  and  are  unable  to  supply
 milk  properly;  and

 (b)  if  so,  whether
 Propose  to  depute

 the  Ministry
 competent
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 authority  to  pay  surprise  visit  to
 remove  such  habits?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF,  SHER  SINGH):  (a)  and
 (b).  Some  complaints  were  receiv-

 ed  by  Delhi  Milk  Scheme  alleging  non-
 supply  of  milk,  short  supply,  supply
 to  non-token  holders,  change  of
 seals,  non-supply  of  cow  milk  and
 unsatisfactory  behavior  of  the  staff
 of  Milk  Depot  No.  797,  Norh  Avenue,
 New  Delhi.  <All  these  complaints
 were  enquired  into  promptly,  The
 details  of  these  complaints  and
 result  of  inquiry  in  each  case  are
 given  in  the  statement  laid  on  the
 Table  of  the  House.  [Placed  in
 Library.  See  No,  LT-565/73.]

 In  addition  to
 specific  complaints,
 Scheme  also  carries  out  periodical
 surprise  checks  of  Depots  through
 its  fleld  staff  for  ensuring  proper
 functioning.

 looking  into  the
 Delhi  Milk

 Central  Assistance  to  the  National
 Malaria  Eradication  Programme,

 Mysore

 2.  SHRI  G.  Y.  KRISHNAN:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  whether  Mysore  Government
 has  approached  the  Centre  for  assis-
 tance  to  the  National  Malaria  Eradi-
 cation  Programme;  and

 (b)  the  reacton
 Government  thereon?

 of  the  Central

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND
 FAMILY  PLANNING  (SHRI  A.  K,
 KISKU):  (a)  Yes.

 (b)  Sufficient  quantities  of  in-
 Secticides,  antimalaria  drugs  and
 vehicles  were  supplied  to  the  State
 Government.
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 D.D.A.  Flats  for  allotment  to  Persons
 under  Middle  Income  Group  Scheme

 3.  SHRI  6.  ०.  DIXIT:  Will  the
 Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  the  names  of  places  in  Delhi
 where  D.D.A.  Flats  for  allotment  to
 Persons  registered  under  the  Middle
 Income  Group  Scheme  are  being
 constructed  and  would  be  ready  for
 allotments  during  the  years  974  and
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 (०)  the  likely  dates  when  the
 announcements  for  their  allotment
 will  be  made  during  the  years  974
 and  ‘1975,  separately?

 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND

 1975,  separately;  HOUSING  (SHRI  OM  MEHTA):
 (b)  the  number  of  flats,  storey-  . wise,  under  construction  in  each  (a)  to  (c):  The  requisite  infor-

 area;  and  mation  is  given’  in  the  statement,
 Statement

 Location  No.of  No.  of  Anticipated  date
 flats  storeys  of  completion  handing

 over

 I.  Year  7974  i.  Prasad  Nagar  304  4  December,  7974

 2.  Katwaria  Sarai  66  2  June,  974

 3.  Munirka  350  ३  March,  974

 4.  Sheikh  “Sarai  798  3  December,  7974

 5.  East  of  Kailash  88  3  Decenber.  7974
 II.  Year  7974

 i  Rajouri  Garden  500  3  June,  7975
 2.  Wezirpur  Phase  IIT  500  3  June,  7975

 3.  Malviya  Nagar  580
 396—

 4  December,  7975
 784  3

 4.  Pankha  Road  324  3  June,  7975

 ikh  joo  ‘Yet.  to  be  These  flats  are  expect- 2  =
 Sarai

 .
 decided  ed  to  be  completed  in

 6.  Kalkaji  750  Do.  about  1  months  from

 7.  Lawrence  Road

 8.  Munirka
 T0090  Do.  the  date  of

 500  Do.  commencement  of
 construction.
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 In  addition  to  the  above,  D.D.A.
 had  held  an  architectural]  competi-
 tion  early  this  year  designing  of
 various  housing  schemes.  These  also
 provide  for  construction  of  MIG  flats
 at  three  sites  as  per  following  details:

 (i)  Dilshad  Garden—4
 780  to  800  flats.

 (ii)  Malviya  Nagar—4  storeyard,
 528  to  568  flats.

 (iii)  Kalkaji—3  storeyed,  36  to
 340  flats,

 storeyed,

 These  flats  can  be  completed  in  a
 period  of  8  months  from  the  date  of
 commencement  of  constructjon  sub-
 ject  to  the  finalisation  of  architec-
 tural  drawings,  for  which  prize-
 winnng  entries  have  been  since
 selected,  and  availability  of  materials
 like  cement,  steel  etc.

 feet!  किराया  नियंत्रण  विधेयक
 मे  प्रस्तावित  संशोधन

 4.  श्री  चन्दूलाल  चन्द्रा कर  :  क्‍या
 निर्माण  कौर  ग्रा वास  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्या  भारत  सरकार  ने  दिल्ली
 प्रशासन  को  दिल्‍ली  किराया  नियन्त्रण
 विधेयक  भेजा  था  जिसका  महानगर  परिषद्‌
 ने  विरोध  किया  है  ;

 (ख)  क्‍या  दिल्‍ली  किरायेदार  तो-
 सियेन  के  प्रतिनिधियों  ने  उनसे  भेंट  की
 थी;

 (ग)  यदि  हां,  तो  उनसे  हुई  बातचीत
 का  क्‍या  परिणाम  निकला;  श्र

 (घ)  क्‍या  उक्त  विधेयक  में  कुछ
 साधन  करने  का  सरकार  का  विचार
 है  ?

 संसदोर्य  कांप  जीशान  तथा  निर्माण  शौर
 पागल  जंत्री-पय  राज्य  मंत्री  श्री  नोम
 महता  )  (क)  विधेयक  का  प्रारूप

 दिल्ली  प्रशासन  को  महानगर  परिषद्‌  की
 सिफ़ारिशों  के  लिए  भेजा  गया  था  जिसे,
 इनमें  कुछ  परिवर्तन  किये  हैं  ।

 (ख)  से  (घ).  दिल्ली  किरायेदार
 फैडरेशन  के  अमीनिधि  निर्माण  और  आवास
 मंत्र)  से  मिले  थे।  दिल्‍ली  सेन्ट्रल  टे  जेन्ट्स
 एसोसिएशन  ने  भो  ज्ञापन  दिया  है  ।
 उनके  सुझाव  नोट  कर  लिए  गए  हैं।  किराया
 नियन्त्रण  विवेक  में  किये  जाने  वाले  परि-
 वर्तनों  के  सम्बन्ध  में  असी  कोई  अन्तिम
 निर्णय  नहीं  लीग  गया  है  ।

 Low  Income  Group  Scheme  of  D.D.A.

 5.  SHRI  P.  GANGADEB:  Will  the
 Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  whether  persons  registered
 under  Low  Income  Group  Scheme
 of  D.D.A.  whose  names  are  placed  in
 the  list  of  successful  applicants  dur-
 ing  the  draw  for  the  allotment  of
 flats  and  who  do  not  accept  the  offer
 of  flats,  are  required  to  pay  some
 forfeiture  money  and  if  so  the  facts
 thereof;

 (b)  whether  persons  who  are  plac-
 ed  on  the  waiting  list,  during  such
 draw  for  the  flats,  are  also  penalised
 like-wise  and  if  so,  the  reasons  there-
 for;  and

 (c)  whether  such  persons  amongst
 those  on  the  waiting  list  whose  in-
 come  has  increased  during  the  period
 of  ‘waiting  for  the  flats’  and  become
 entitled  to  flats  under  MIG  Scheme,
 are  also  required  to  pay  the  forfeiture
 money  on  not  accepting  the  offer  of
 ‘flats  under  LIG  Scheme  and  if  80,
 the  reasons  therefor?
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 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND  HOUS-
 ING  (SHRI  OM  MEHTA):  (a)
 Applicanty  who  are  declared  success-
 ful  in  the  draw  of  lots  but  do  not
 accept  the  allotment  are  required  to
 pay  a  penalty.  Apphcants  can,  how-
 ever,  withdraw  their  applications  by
 a  specific  date  before  the  draw  is
 held,  without  payment  of  penalty.

 (b)  A  person  who  withdraws  his
 name  from  the  waiting  hst  before  the
 offer  of  a  fiat  ३९  made  3४  not  penalised.
 Penalty  is  payable  if  the  application
 is  to  be  withdrawn  after  the  offer  is
 made.

 (c)  When  the  income  of  a  person
 increases  ater  his  name  is  brought  on
 the  waiting  list.  he  can  withdraw
 his  name  without  payment  of  penalty
 provided  the  withdrawal  is  made  be-
 fore  the  offer  is  made  to  him

 Precurement  Price  of  Wheat  under
 PL-488  Scheme

 6.  SHRIMATI  KRISHNA  KUMARI:
 Wil!  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  the  estimated  procurement
 price  per  tonne  of  wheat  under  the
 PL-480  Schemes;

 (b)  the  approximate  amount  of
 money  that  Government  has  to  spend
 on  transportation,  loading,  unluading
 and  distribution  thereof;  and

 (er  the  peice  at  which  such  wheat
 would  be  available  to  the  consumer?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P,.  SHIND®):
 {a}  to  (c).  Presently,  no  wheat  is
 being  imported  under  the  PL-~480
 Scheme.
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 Removal  of  restrictions  of  moyentent
 of  Wheat  and  Rice  within  States

 7.  SHRIMATI  KRISHNA  K
 Will  the  Minister  of  porns
 be  pleased  to  state

 (a)  Whether  the  Government  of
 Rajasthan  has  removed  restrictions
 on  the  movement  of  wheat  and  rice
 within  the  State  for  facilitating
 smooth  and  equal  distribution  of  these
 items;

 (93  if  so,  the  reaction  of  Govern-
 ment  thereto;  and

 (eo  Whether  Government  are  con-
 sidering  issue  of  such  directions  to
 the  States  also?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE);
 (a)  Yes,  Sir.

 (b)  and  te).  The  Government  of
 India  have  advised  the  State  Govern-
 ments  that  there  might  be  no  objec-
 tion  to  the  relaxation  of  restrictions
 on  inter-District  movement  of  wheat
 within  the  State,  to  improve  the
 availability  of  wheat  in  the  deficit
 Districts  of  the  State  (s).  They  were
 also  simultaneously  advised  to  pro-
 cure  surplus  grains  still  available
 with  the  producers  by  undertaking
 dehoarding  and  other  operations

 Questionnaire  to  Leaders  of  the  oppo-
 sition  on  take  over  of  wholesale  trade

 in  Rice

 8  SHRI  M.  KATHAMUTHU:
 SHRI  S.  A.  MURUGANANTHAM:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a}  whether  Government  has  cir
 ecujated  8  questionnaire  to  the  Lesders
 of  the  opposition  about  the  take-over
 of  wholesale  trade  in  rice  and  alfied
 mattets;
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 (b)  if  so,  fhe  main  questions  and
 the  answers  given  to  those  by  each  of
 the  opposition  party  and  leaders;  and

 (e)  the  reaction  of  Government  on
 those  answers?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P,  SHINDE):
 (a)  and  (b).  The  questionnaire  and
 the  answers  received  from  8  opposi-
 tion  parties  are  laid  on  the  Table  of
 the  House.  [Placed  in  Library.  See
 No.  LT-5652/73].

 (c)  All  these  suggestions  have  been
 taken  into  consideration  by  the  Go-
 vernment  while  framing  the  policy
 for  kharif  foodgrains.

 News-Item  75,000  Children  denied
 Daily  Bread”  in  Delhi

 9.  SHRI  M.  KATHAMUTHU:
 SHRI  HUKAM  CHAND

 KACHWAI:
 Will  the  Minister  of  EDUCATION,

 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the
 news  appeared  in  the  Hindustan
 Times  dated  2th  October,  १973
 under  the  heading  “75,000  children
 denied  daily  bread”;

 (b)  if  so,  the  facts  thereof;  and
 (c)  the  steps  taken  to  get  déna-

 tion  for  the  nutrition  centre?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE

 oo
 ARVIND  NETAM):  (a)  Yes,

 ir,

 (b)  Supply  of  special  fortified
 bread  manufactured  by  the  Modern
 Bakeries  (I)  Ltd.  for  pre-school
 feeding  under  the  Special  Nutrition
 Programme  in  Delhi  remained  sus-

 pended  for  5  days  only  .i.e..  on
 4-10-73  and  8-10-73,  to  l-0-73  due  to
 want  of  right  quality  of  soya  flour,  ar
 essential  ingredient  of  the  bread.  The
 supply  was  resumed  on  5th  October,.
 973  after  holidays.

 (०)  The  programme  is  entirely
 financed  by  the  Central  Government
 in  Delhi  and  no  donation  is  raised.

 Need  for  expansion  of  Forest
 Wealth

 10.  SHRI  M.  KATHAMUTHU:
 SHRI  S.  A.  MURUGANAN-

 THAM:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  the  Union  Minister
 of  State  for  Agriculture  had  strcss-
 ed  for  the  need  for  expansion  and
 increase  of  forest  wealth;  and

 (b)  if  so,  the  steps  Government
 have  taken  at  Central  and  State  level
 in  that  direction?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  Yes,  Sir.

 (b)  An  increased  outlay  under  the
 forestry  Sector  has  been  proposed
 under  the  Fifth  Five  Year  Plan.
 Provision  for  raising  4  lakh  hectares
 of  forest  plantations  under  Plan
 funds  and  raising  of  mixed  planta-
 tions  in  waster  lands,  Panchayat
 lands,  forest  areas  etc.,  as  well  as
 development  of  Social  Forestry  in-
 cluding  afforestation  of  degraded
 forests  has  been  made  with  an  out-
 lay  of  Rs.  8  crores.  Based  on  the
 recommendations  of  the  National  Com-
 mission  on  Agriculture  in  their  in-
 terim  reports  on  ‘Manmade  Forests—
 Production  Forestry”  and  “Social
 Forestry”  important  schemes  have
 been  drawn  up  for  augmentation  of
 forest  wealth  under  the  State  as.
 well  as  Central  Sector  of  the  Fifth
 Plan.  It  is  also  proposed  to  utilise
 Institutional  financing  for  forestry
 plantation  programmes  by  establish-
 ment  of  Forest  Corporations,  Karna-
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 taka  State  has  already  estavlished
 a  Plantation  Corporation  and
 number  of  other  States  have  already
 taken  preliminary  action  for  estab-
 lishment  of  similar  Corporations.
 It  is  expected  that  about  4  lakh
 hectares  will  be  brought  under  Man-
 made  forests  during  the  Fifth  Plan
 Period  by  Institutional  finance.

 Proposed  amendment  to  Food
 Adulteration  Act

 qd.  SHRI  M.  KATHAMUTHU:
 SHRI  8.  A.  MURUGANAN-

 THAM:

 ‘Will  the  Minister  of  HEALTH
 AND  FAMILY  PLANNING  be  pleas-
 ed  to  state.

 (a)  whether  Government  are  con-
 sidering  to  bring  an  amendment  to
 make  the  Food  Adulteration  Act
 more  stringent;

 (b)  if  so,  the  broad  outlines  there-
 of;  and

 (c)  when  it  is  proposed  to  bring
 it  before  Parliament?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND
 FAMILY  PLANNING  (SHRI  A.  K.
 KISKU):  (a)  Yes.

 (b)  The  main  proposals  are  as
 given  be’ow:—

 (i)  Amplification  of  the  word
 ‘Food’  to  cover  other  types
 of  food  by  whatever  name
 called  or  so  declared  by
 Government  for  the  pur-
 poses  of  the  Prevention  of
 Adulteration  Act;

 ‘(ii)  Amplification  of  “Food
 (Health)  Authority”  to  in-
 clude  such  officer  as  may
 be  notified  by  Government;

 ‘(iii)  Declaration  of  State  Gov-
 ernments  as  ‘local  authority’;

 (iv)  More  representation  to
 trade,  consumers  and  _  ven-
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 dors  on  the  Central  Com-
 mittee  for  Food  Standards;

 (v)  ‘Storage  simplicitor  of  food
 articles  not  conforming  to
 standards  as  laid  down
 under  the  Act  kept  for  the
 preparation  of  other  artic!es
 to  be  treated  as  an  offence;

 (vi)  Health  Officer  to  be  given
 powers  of  ‘local  authority’
 for  disposal  of  perishable
 foods  that  have  deterio-
 rated;

 (vii)  Food  Inspectors  to  be
 given  powers  to  check  and
 seize  the  accounts  and  other
 material  for  investigational
 purposes;

 (viii)  Food  Inspectors  to  be
 given  powers  under  Sec-
 tions  +156,  60  and  6l  of
 the  Criminal  Procedure
 Code  for  investigation  into
 cognizable  offences  for
 summoning  and  examination
 of  witnesses;

 (ix)  Samples  taken  from  sealed
 containers  to  be  divided  into
 four  parts;

 (x)  Food  articles  seized  by  Food
 Inspector  that  appear  to
 Magistrate  as  adulterated
 may  be  forfeited  to  the
 State  Government;

 (xi)  Reprocessing  of  misbranded
 articles  under  proper  super-
 vision  if  considered  neces-
 sary  by  Magistrate;

 (xii)  Authorising  other  officers
 of  the  Central  Food  Labora-
 tory  to  sign  reports  of  analy-
 sis  in  the  absence  of  the
 Director.

 (xiii)  Laying  time  limit  for
 sending  samples  to  the  Cen-
 tral  Food  Laboratory  if  the
 accused  so  desires,

 (xiv)  Food  articles  falling  be-
 low  prescribed  standards  not
 due  to  negligence  or  act  of
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 commission/omission  on  the
 part  of  producer,  manufac-
 turer,  distributor,  whole-
 saler,  or  retailer  not  be  con-
 sidered  an  offence  but  onus
 of  so  proving  to  be  on  de-
 fence;

 (xv)  Laying  down  of  time  limit
 for  launching  prosecutions;

 xvi)  Dispensing  with  the  con-
 dition  of  previous  publica-
 tion  of  amendment  to  Rules
 for  a  period  of  six  months
 in  cases  where’  Central
 Government  considers  that
 circumstances  have  arisen
 rendering  it  necessary  to
 make  rules  immediately;

 xvii)  Delegation  of  powers  and
 functions  conferred  by  the
 Act  on  the  State  Govern-
 ment  and  Food  Health
 Authorities  to  local  authori-
 ties  to  be  withdrawn

 (c)  The  proposals  concerning  the
 ‘State  Governments  have  been  re-
 ferred  to  them  for  obtaining  their
 views  and  on  receipt  of  the  same
 ‘further  action  will  be  taken  for
 bringing  legislation  before  the  Par-
 liament

 Reduction  in  Millers  Levy  in  Andhra
 Pradesh

 12.  SHRI  M.  KATHAMUTHU:
 SHRI  8.  A.  MURUGANAN-

 THAM:
 Wil  the  Minister  of  AGRICUL-

 ‘TURE  be  pleased  to  state:

 (a)  whether  in  Andhra  Pradesh
 recently  rice  millers  levy  had  been
 reduced  to  the  proportion  from  75
 Per  cent  to  83-1/2  per  cent;

 (b)  if  so,  the  reasons  for  doing
 +805,  and

 (c)  what  was  the  proportion  of
 ‘levy  fixed  on  millers  during  the  last
 two  years?
 2060  LS—3

 Written  Answers  62

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  and  (b).  The  levy  was  tempo-
 rarily  reduced  by  the  State  Govern-
 ment  as  a  part  of  overall  strategy
 to  bring  down  open  market  prices.

 (c)  The  percentage  of  levy  fixed
 on  millers  during  the  last  two  years
 varied  from  25  to  75  in  different
 parts  of  the  State  divided  into
 blocks  for  purpose  of  procurement
 of  rice.

 Progress  of  setting  up  Third  Agri-
 cultural  Farm  in  Kerala

 13.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  AGRICULTURE  be
 pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  8558  on
 the  30th  April,  973  regarding  Cen-
 tral  aid  for  setting  up  Third  Agri-
 cultural  Farm  in  Trivandrum
 (Kerala)  and  state:

 (a)  the  progress  made  in  setting
 up  the  third  agricultural  farm  in
 the  State  of  Kerala;

 (b)  whether  the  team  of  experts
 have  decided  the  location  and  other
 main  features  of  the  Project;  and

 (c)  if  so,  the  main  features  there-
 of  and  the  share  of  Central  assist-
 ance  to  this  project?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Exact  location  of  the  Farm  has
 not  yet  been  finalised.

 (b)  and  (c).  The  team  of  experts
 have  submitted  the  report  regarding
 the  location  of  the  Third  Collective
 Farm.  The  details  contained  in  the
 Report  are  still  under  examination
 of  the  State  Government  nd  the
 decision  is  expected  to  be  taken
 shortly.  The  State  Government  has
 also  requested  the  Planning  Com-
 mission  to  extend  financial]  assistance
 outside  the  plan  for  the  working  of.
 the  Collective  Farms  in  the  State

 .  including  this  Farm.
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 Cochin  Shipyard

 14.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  SHIPPING  AND
 TRANSPORT  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Question
 No.  5508  on  the  2nd  April,  973  re-
 garding  the  cost  of  Cochin  Shipyard
 and  state:

 (a)  the  progress  made  in  the  work
 of  this  project  and  whether  Govern-
 ment  made  any  review.  regarding
 the  financial  position  of  this  project
 and  if  so,  the  findings  thereof;  and

 (b)  the  latest  assessment  regard-
 ing  the  time  by  which  the  project  is
 expected  to  be  completed  and  _  the
 steps  ‘taken  to  increase  its  allocation
 for  1973-742,

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  :  SHIPPING
 AND  TRANSPORT  (SHRI  M.  B.
 RANA):  (a)  Preliminary  works  like
 land  acquisition,  reclamation,  pro-
 ject  roads,  water  supply  systems
 (first  phase)  and  drainage  facilities
 (first  phase)  have  been  completed.
 Building  construction  for  paint
 store,  oil  store,  laboratory,  main
 receiving  station  and  training
 school  (shop  and  office)  have  also
 been  completed.  Excavation  work
 for  building  and  repair  docks  is  in
 progress  and  the  sheet  pile  driving
 will  start  shortly.  Civil  works  con-
 nected  with  Hull  Shop,  Out  Fitting
 Warehouse,  General  Store,  Main-
 tenance  Shop,  Mould  Loft,  Com-
 pressor  Room  and  Railway  siding
 are  in  different  stages  of  progress.

 Transformers,  Cables  and  Switch
 Gear  etc.  have  been  ordered.  Con-
 tracts  worth  Rs.  53.5  crores  have
 been  entered  into.  Financial  posi-
 tion  is  continuously  reviewed.  The

 “estimated  cost  of  the  Project  is  anti-
 cipated  to  increase  from  Rs.  45.42
 crores  to  Rs.  74.29  crores,

 (b)  The  Project  is  expected  to  be
 completed  by  September  975  ex-
 cept  for  minor  works  scheduled  to
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 be  completed  later.  Allotment  of
 funds  for  the  current  year  is  Rs.  8:
 crores.  Action  has  been  initiated  to
 increase  this  allotment  to  Rs.  32
 crores.

 Investigation  into  misappropriation  in
 National  Agro-Industria]  Corporation:

 Delhi

 15.  SHRI  SAT  PAL  KAPUR:  Will
 the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  whether  the  C.B.I.  has  com-
 pleted  the  investigation  into  the  mis-
 appropriation  of  funds  by  National
 Agro-Industrial  Corporation,  Delhi;

 (b)  if  so,  the  findings  thereof  and
 the  action  taken  by  Government;  and

 (c)  if  not,  when  the  investigation:
 by  C.BI.  is  likely  to  be  completed?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (SHRI  ANNASAHEB  P.
 SHINDE):  (a)  to  (c).  The  requisite
 information  is  being  obtained  from
 the  C.B.I,  and  will  be  laid  on  the
 Table  of  the  Sabha.

 Licensing  capacity  of  industries  pro-
 ducing  vanaspati  and  shortfa‘l  in  its

 production

 ‘16.  SHRI  SAT  PAL  KAPUR:  ‘Wilk
 the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  the  licensing  capacity  of  the
 industries  producing  vanaspati  ghee
 in  each  State  in  the  country;

 (b)  the  actual  production  of  vanas-.
 pati  ghee  in  each  State;  and

 (c)  the  particular  reasons  for  short-
 fall  in  the  production  of  vanaspati
 and  the  steps  taken  by  Government
 to  ensure  full  production  of  vanaspati
 and  the  time  by  which  the  produc-
 tion  of  vanaspati  is  likely  to  be
 according  to  the  licensed  capacity?
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF,  SHER  SINGH):  (a)  and  (b).
 A  statement  is  attached.

 (c)  The  fall  in  the  production  of
 vanaspati  from  the  monthly  average
 of  about  50,000  tonnes  during  972  to
 37,224  tonnes  during  973  (upto
 October)  was  mainly  due  to  the  non-
 availability  of  indigenous  raw  oils,
 Yresulting  from  the  steep  fal]  in  the
 Production  of  groundnut  during
 ‘1972-73,  coupled  with  shortage  of
 edible  oils  even  in  world  markets,

 Steps  taken  by  Government  to
 ensure  maximum  production  included
 (i)  encouraging  usage  of  substitute
 indigenous  oils  like  cottonseed,
 mustard  and  rice-bran  (ii)  stepping
 up  of  imports  even  at  high  cost  in
 foreign  exchange  and  (iii)  discourag-
 ing  diversion  of  capacity  to  produc-
 tion  of  non-essential  items.

 With  the  onset  of  the  new  ground-
 nut  season  in  November,  973  and
 consequent  improved  availability  of
 raw  oils,  the  production  of  vanaspati
 is  expected  to  be  restoreq  to  normal
 levels  in  the  very  near  future.

 Statement
 (Figures  in  tonnes)

 S.No  State  Licensed  capacity  Production
 per  month  (Jan-Oct)

 Ey
 per  month

 r  Andhra  Pradesh  4400  2,622
 2  Assam  2,500
 3  Bihar  +  6,250  1,480,
 4  Gujarat  12,500  3699
 5  Haryane  7,750  78
 6  Jammu  &  Kashmir  625
 7  Karnataka  /  2,450  334
 8  Kerala  759  8

 9  Madhya  Pradesh  70,625  3,425
 to  Maharashtra  26,925  6,86r
 Ir  Punjab  +  I2,000  4,009
 I2  Rajasthan  न  .  .  .  I2,500  2,007

 13  Tamil  Nadu  $5513  700

 I4  Uttar  Pradesh  18,625,  5,708

 75  West  Bengal  14,425  3,559,

 36  Delhi  6,325  49094

 35445163.  37,224
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 Landless  Agricultural  Families  in
 States

 iW.  SHRI  SAT  PAL  KAPUR:  Will
 the  Minister  of  AGRICULTURE  be
 Pleased  to  state.

 (a)  the  number  of  landless  agri-
 cultural  families  in  various  States/
 Union  territories;  and
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 (b)  if  so,  their
 wise?

 break-up  State-

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE:  (SHRI  ANNASAHEB  ए.
 SHINDE):  (a)  and_(b).  A  statement  is
 enclosed.

 Statemert

 No.  of  households  owning  no  land  according  to  the  National  Sample  Survey  r6th  Round
 (July  960—June  .  7967)

 State  No.of  landless  *  Percentage  of
 households  landless  house-
 (rural)  (c00s)  _—holds  to  total

 Andhra  Pradesh  644  10°77

 Assam  608  29°  43

 Bihar  7045  130  27

 Gujarat  642  24°43

 Jammu  &  Kashmir  43  9°  ol

 Kerala  8I9  377  94

 Madhya  Pradesh  532  9°75
 Tamil  Nadu  33०4  22°26

 Maharashtra  796  76°64

 Mysore  64  ‘18-22

 Orissa  294  9797

 Punjab  443  ‘12°95

 Rajasthan  96  3°23

 Uttar  Pradesh  4r  2°93

 West  Bengal  649  I3°92

 Union  Territoriest  88  2I°62

 All  India  °  न  e  9028  120  98

 ~The  concent  ot  household  meant  “a”  group  of  persons  who  usually
 lived  together  and  took  their  mealsfrom  a  common  kitchen.”  The

 latest  data  available  relate  to  1960-61,  and  the  reference  is  to  households
 as  defined  here,  and  not  to  landless  agricultural  families.

 +Break-up  for  Union  Territories  not  availa>le.
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 Sub-Committee  to  look  inte  Allotment
 of  Government  Accommodation

 i8.SHRI  Ss.  D.  SOMASUN-
 DARAM:  Will  the  Minister  of
 WORKS  AND  HOUSING  be  pleased
 to  state:

 (a)  whether  he  has  proposed  to
 appoint  a  sub-Committee  to  look
 into  allotment  of  Government
 accommodation  to  ensure  elimination
 of  the  time-lag  in  allotment  between
 its  low  and  high  paid  employees;  and

 (b)  if  so,  whether  the  Committee
 has  been  appointed  and  particulars
 of  its  findings  and  recommendations?

 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  OM  MEHTA):  (a)
 and  (b).  A  suggestion  was  put  for-
 ward  at  the  meeting  of  the  Consulta-
 tive  Committee  held  on  the  6th  Febru-
 ary,  1978,  that  a  sub-Committce  of
 the  Consultative  Committee  he  formed
 to  go  inter  alia  into  this  matter.  How-
 ever,  on  detailed  consideration,  Gov-
 ernment  felt  that  there  was  no  need
 for  such  a  Sub-Committee.

 Junior  Engineers  (Electrical)  in
 C.P.W.D.  declared  permanent

 19.  SHRI_  8.  D.  SOMASUN-
 DARAM:  Will  the  Minister  of
 WORKS  AND  HOUSING  be  pleased
 to  state:

 (a)  the  number  of  Junior  Engi-
 neers  (Electrical)  working  in
 C.P.W.D.  as  on  the  ist  November,
 1973;

 (b)  the  number  of  Junior  Engi-
 neers  declared  permanent;  and

 (c)  whether  there  is  any  proposal
 to  declare  more  Junior  Engineers  as
 permanent  and  if  so,  how  many  of
 them  are  being  declared  eligible  for
 Permanency  and  of  them  how  many
 would  be  actually  declared  permanent*
 and  when?
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 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  OM  MEHTA):
 (a)  There  are  987  Junior  Engineers
 (Elect.)  in  the  C.P,W.D.  on  Ist  Nov-
 ember,  1973,

 (b)  60  Junior  Engineers  were  de-
 clared  permanent  as  per  the  last  re-
 view  held  in  April  1973.

 (c)  17  more  posts  are  avaiiable,
 The  next  review  will  take  place  some
 time  in  March  next  year.

 Supreme  Court  Judgement  in  favour
 of  Graduate  Junior  Engineers

 Association’s  Demands

 20.  SHRI  5.  D.  SOMASUN-
 DARAM:  Will  the  Minister  of
 WORKS  AND  HOUSING  be  pleased
 to  state:

 (a)  whether  the  Graduate  Junior
 Engineers’  Association  has  submitted
 a  copy  of  Judgement  of  the  Supreme
 Court  delivered  on  the  26th  Septem-
 ber,  973  to  clear  the  legal  implica-
 tions  in  support  of  their  demands  to
 fix  a  separate  quota  for  promotion  to
 create  a  separate  grade,  to  create  a
 separate  cadre  and  also  to  nullify  the
 ill-effects  to  the  Engineering  Gradu-
 ates  created  due  to  the  writ  petition
 filed  by  Shri  Ramayya;  and

 (b)  if  so,  the  main  features  of  the
 Judgement  which  are  in  favour  of
 the  Graduate  Engineers  and  the
 Department  to  clear  the  legal  aspects?

 _THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  OM  MEHTA):
 (8)  and  (b).  Yes,  Sir.  A  copy  of
 the  Judgement  delivered  on  26th
 September,  973  by  the  Supreme
 Court  in  Civil  Appeal  No,  234  of  972
 in  the  case  between  State  of  Jamrau
 and  Kashmir  and  Trilok  Nath  Khosa
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 and  Others  has  been  submitted  by
 the  Graduate  Junior  Engineers’
 Association  and  its  implications  on  the
 cadre  of  Junior  Engineers  in  the
 C.P.W.D,  are  being  examined  in  con-
 sultation  with  the  Ministry  of  Law.

 मायापुरी  हें  खुदाई  के  दौरान  मिली  मूर्तियां,
 जेवरात  शौर  बताने

 2b  श्री  भागीरथ  भंवर  :  क्‍या

 शिक्षा,  समाज  कल्याण  शोर  संस्कृति  मंत्री  यह
 बताने  की  कृपा  करेंगे  कि  :
 a

 (क)  क्या  पावापुरी  में  खुदाई  के  दौरान

 तीन  लाख  (रुपये  मूल्य  की  70  मूर्तियां,
 जेवरात  और  बतन  आदि  मिले  हैं  ;

 (ख)  क्या  ये  वस्तुएं  बुद्ध-क्लीन  की हैं;
 और

 (ग)  यदि  हां,  तो  इसका  पूर्ण  विवरण

 क्‍या  है?

 शिक्षा,  समाज  कल्याण  तथा  सरस्वती

 मंत्री  (प्रो०  एस०  नूडल  [हसन)  :  (क)  से

 (ग).  पता  चला  है  कि  मन्दिर  के  पुनरु-
 द्वार  के  सम्बन्ध  में  जैन  श्वेताम्बर  मावापुरी

 सी  व्यवस्थापक  समिति  द्वारा  की  गई

 खुदाई  के  दौरान  पावापुरी  में  4  जैन  मूर्तियां,
 3  ब्राह्मणी  मूर्तियां  शौर  कुछ  मिट्टी  के

 बर्तन  तवा  एक  बन्दाक  प्राप्त  हुई  है  ।

 चिन्ता  बौद्ध  काल  से  सम्बन्धित  नहीं  हैं  ।

 सरसों  के  तेल  हें  मिलावट

 22  श्री  भागीरथ  भंवर

 शी  विश्वनाथ  शुनझनवाला  :

 क्या  कृषि  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  सरकार  का  ध्यान  सरसों
 के  तेल  में  मिलावट  सम्बन्धी  समाचार  की
 झोर  दिलाया  गया  है  ;

 (ख)  क्‍या  इस  मिलावटी  तेल  से
 जेलो दर  की  बीमारी  बड़े  पैमाने  पर  फैल
 सकती  है;

 (ग)  लोगों  को  तेल  की  इस  मिलावट
 के  बारे  में  बताने  के  लिए  सरकार  द्वारा
 क्या  कार्यवाही  की  गई  है;  और

 (घ)  इस  मिलावट  के  विरुद्ध  सरकार
 द्वारा  भ्रम  तक  क्‍या  कार्य  ही  की  गई  है  ?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (प्रो०
 शेर  सिह)  :  (क)  जहां।

 (ख)  जहां,  जब  सरसों  के  तेल  में  अल्प
 मात्रा  में  भी  अ्रलर्जीमोन  तेल  मिलाया
 जाता  है।

 (ग)  दिल्ली  के  उपनगरों  में  मिलावटी
 सरसों  के  तेल  के  इस्तेमाल  करनें  से  जेलोदर
 की  बीमारी  लगने  से  सम्बन्धित  सितम्बर,
 973  के मध्य में  रिपोर्ट  प्राप्त  होने  के  तुरन्त

 बाद  एक  समाचार  प्रकाशित  करवा  दिया
 गया  था  जिसमें  जनता  को  कौर  साथ  साथ
 डाक्टरों  शादी  को  इसके  बारे  में  सावधान
 कर  दिया  गया  था  और  जनता  को  यह
 परामर्श  दिया  गया  था  कि  वे  केवल  अधिकत
 और  विश्वसनीय  स्थानों  से  ही  सरसों  का
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 aa  खरीदें।  दिल्‍ली  के  सभो  अ्ररतालों
 मोर  डिस्पैंसरियों  को  भी  ऐसी  अलग  अलग
 लिखा  गया  था।

 (घ)  (i)  vet  के  तेल  में  मिलावट
 को  रोकने  के  उपायों  को  तेज  कर  दिया
 गया  था।

 (ii)  खाने  योग्य  तेलों  में  आर्जीमोन
 तेल  का  पता  लगाने  के  लिए  मौजूदा  फैरिक
 'क्लोराइड  परीक्षण  पद्धति  के  स्थान  पर  और
 अधिक  सूक्ष्म  परीक्षण  पद्धति  का  विकास
 करने  की  सम्भावना  का  पता  लगाया  जा  रहा
 है

 Mcmbership  and  elections  of  Delhi
 School  Teachers’  Cooperative  House

 Building  Society  Limited

 23.  SHRI  JAGANNATH  MISHRA:
 ‘Will  the  Minister  of  AGRICULTURE
 be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  3685  in
 Lok  Sabha  on  the  20th  August,  973
 Tegarding  suspension  of  elections  to
 Delhi  School  Teachers’  Cooperative
 House  Building  Society  Limited  Delhi

 -and  state:

 (a)  whether  the  membership  list  of
 the  Delhi  Schoo]  Teachers’  Co-opera-
 tive  House  Building  Society  Limited
 Delhi,  has  been  verified  by  the
 Registrar,  Co-operative  Societies,
 Delhi  Administration  and  brought
 uptodate;

 (b)  if  so,  the  total  membership  of
 ‘the  Society  and  whether  Government
 contemplate  to  hold  the  elections  on
 ‘the  basis  of  this  list  to  regularise  the
 affairs  of  the  Society  whose  elections
 -have  not  been  held  since  1966;  and

 (c)  if  not,  the  action  proposed  to
 be  taken  by  Government  to  safeguard
 the  interests  of  the  Members  whose
 names  do  not  find  place  in  all  the
 ‘documents  of  the  Society  on  account
 of  manipulations  resorted  to  by  the
 unscrupulous  office-bearers?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  No,  Sir.  Since  the  basic  docu-
 ments  relating  to  membership  of  the
 Delhi  School  Teachers’  Co-operative
 House  Building  Society  Limited,
 Delhi,  have  not  yet  been  available  to
 the  Enquiry  Officer,  who  is  conduct-
 ing  an  enquiry  into  the  constitution,
 working  and  financial  positior:  of  the
 Society,  the  membership  list  could  not
 be  verified  as  yet.

 (b)  In  view  of  the  position  men-
 tioned  at  (a)  above,  the  question
 does  not  arise.

 (c)  Further  course  of  action  would
 depend  upon  the  completion  of  the
 enquiry  by  the  Enquiry  Officer,  for
 which  vigorous  efforts  are  being  made
 by  the  Delhi  Administration,

 Delhi  School  Teachers’  Cooperative
 House  Building  Society  Limited

 24.  SHRI  JAGANNATH  MISHRA:
 Will  the  Minster  of  WORKS  AND
 HOUSING  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No.  928  on  the  26th  February,  973
 and  state:

 (a)  whethen  the  Delhi  School
 Teachers’  Co-operative  House  Build-
 ing  Society  Limited,  Delhi  has  been
 allowed  plotted  area  amounting  to
 only  4.9  per  cent  of  the  total  land
 allotted  to  them  while  in  the  case  of
 other  Societies  the  permitted  plotted
 area  is  upto  53  percent  of  the  gross
 area;

 (b)  if  80,
 anomaly;  and

 the  reasons  for  this

 (c)  whether  Government  propose
 to  increase  the  plotted  area  of  this
 Society  and  bring  them  at  par  with
 other  Societies,  especially  when  the
 rfumber  of  plots  carved  out  is  much
 less  than  the  membership  of  the
 Society?
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 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND  HOU-
 SING  (SHRI  OM  MEHTA  (a)  and  (b).
 SING  (SHRI  OM  MEHTA):  (a)  and
 (b).  The  Society  th2mselves  submit-
 ted  a  layout  plan  in  which  the  aveu
 under  residential  plots  was  shown  as
 44.3  per  cent  (including  2  per  cent  for
 Service  personnel)  of  the  total  land.
 The  percentage  varies  according  to
 the  prescribed  grass  densities  laid
 down  in  the  Master  Plan  for  Delhl.
 In  Shahdara,  where  land  has  been
 alotted  to  this  Society,  the  area  pres-
 cribed  for  residential  plots  is  45.8  per
 cent  of  the  total  land.

 (e)  Does  not  arise.

 Denial  of  Selection  Grade  to  T.G.T.
 Officiating  in  P.G.T.  Grade  in  Delhi

 25,  SHRI  K.  LAKKAPPA:  Will  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be
 pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  827  on
 26th  February,  973  re:  denial  of
 selection  ‘grade  to  T,G.T.  Officiating
 in  P.G.T.  in  Delhi  and  state:

 (a)  whether  any  final  decision  has
 since  been  taken  in  the  matter  and
 if  so,  what;  and

 (9)  whether  this  matter  waqa  re-
 cently  taken  to  the  High  Court  of
 Delhi  and  if  so,  whether  a  copy  of
 the  High  Court  ruling  in  the  matter
 will  be  laid  on  the  Table  of  the
 House?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 ‘SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D,  P.  YADAV):  (a)  No  final  decision
 has  been  taken  ‘so  far  in  regard  to
 the  grant  of  selection  Grade  to  T.G.
 teachers  confirmed  as  P.G,Ts.  Selec-
 tion  grade  has  already  been  allowed
 to  those  officiating  as  PGTs.

 (b)  Yes  Sir,  a  copy  of  the  judge-
 ment  of  the  High  Court  is  laid  on
 the  Table  of  the  House.  [Placed  in
 Library.  See  NO.  LT-5653/73]
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 Street  Light  on  Road  Leading  from
 Mool  Chand  Hospital  to  Greater

 Kailash  in  Delhi

 26.  SHRI  K.  LAKKAPPA:  Will  the
 Minister  of  SHIPPING  AND  TRANS.
 PORT  be  pleased  to  refer  to  the  reply
 given  to  Unstarred  Question  No.  456l
 on  the  26th  March,  973  regardthg  the
 provision  of  street  light  on  road  lead-
 ing  from  Mool  chand  Hospital  to  Grea-
 ter  Kailash  Delhi  and  state:

 (a)  the  progress  made  so  far  in
 providing  lighting  on  the  road;  and

 (b)  the  time  by  which  the  whole
 work  will  be  finished?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):
 (a)  and  (b).  Estimated  cost  for  provid.
 ing  lighting  on  the  road  has  already
 been  framed.  and  cost  deposited  by
 Delhi  Administration,  P.W.D.,  with
 Delhi  Electric  Supply  Undertaking  who
 expect  to  complete  the  work  in  the
 next  4  months  or  so,  subject  to  the
 availability  of  the  material.

 Assistance  to  Kerala  for  Minor  Irriga-
 tion  Scheme  under  Emergency  Agri-

 cultural  Production  Programme

 27.  SHRIMATI  BHARGAVI  THAN-
 KAPPAN:

 SHRI  N.  SREEKANTAN
 NAIR,

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  Government  -  have  re-
 ceived  a  request  from  the  Kerala  Gov-
 ernment  for  release  of  Central  assis-
 tance  of  Rs.  .46  crores  incurred  on
 minor  irrigation  schemes  under  the
 Emergency  Agricultural  Production
 Programme;  and

 (b)  if  so,  has  it  been  approved  if  not,
 reasons  therefor?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):  (ay
 Yes,  Sir.  A  proposal  had  been  recefy-
 ed  from  Government  of  Kerala  for
 release  of  Central  assistance  cf  Bs.  .46
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 crores  towards  expediture  incurred  ov
 minor  irrigation  schemes  under  the
 Emergency  Agricultural  PProducticn
 Programme’  which  spilled  over  be-
 yond  March,  1973.

 (b)  The  Government  of  India  have
 regretted  their  inability  to  accede  to
 the  State  request  due  to  extremely
 tight  resource  position  during  the
 current  year.

 Combination  of  Councils  on  Cashew-
 nut,  Coconut.  Arecanut  and  Spices

 28.  SHRIMATI  BHARGAVI  THAN-
 KAPPAN:

 SHRI  N.  SREEKANTAN  NAIR:
 Will  the  Minister  of  AGRICULTURE

 be  pleased  to  state:

 (a)  whether  the  National  Commis-
 sion  on  Agriculture  has  recommend-
 ed  that  the  existing  Counells  for
 cashewnut,  coconut,  arecanut  and
 spices  should  be  combined  into  one  for
 plantation  crops;

 (b)  whether  Government  have  re-
 ceived  a  request  from  the  Kerala  Gov-
 ernment  not  to  implement  the  recom-
 mendation;  and

 (c)  if  so,  what  decision  has  been
 taken  on  it?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  Yes.

 (b)  Yes.

 (c)  It  has  been  decided  that  the  ex-
 isting  position  in  respect  of  these
 Councils  should  not  be  disturbed.

 Master  Plan  for  Development  Fish-
 ries  in  Kerala,

 29.  SHRIMATI  BHARGAVI  THAN-
 KAPPAN:

 SHRI  N.  SREEKANTAN  NAIR:
 Will  the  Minister  of  AGRICULTURE

 be  pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  a  Master  Plan  from  the  Govern-

 mnet  of  Kerala  for  the  development
 of  fisheries;  and

 (b)  the  decision  of  Government
 thereon?.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  ‘AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  and  (b):  A  Master  Plan  for  Fish-
 eries  development  was  drawn  up  by
 the  Government  of  Kerala  in  1969.  It
 envisaged  a  total  outlay  of  Rs.  305.29
 Crores  over  a  period  of  20  years.  The
 Plan  is  not  correlated  to  any  estimate.
 of  the  funds  expected  to  be  mobilised
 in  each  sector,  that  is,  the  Central,
 State,  Cooperative  and  private  Sectors.
 The  Government  of  Kerala  was,  there-
 fore,  advised  that  it  was  necessary  to.
 an  assessment  of  resources  likely  to  be.
 available  in  each  of  these  sectors  and
 to  formulate  concrete  plans  of  action
 correlated  to  this  assessment.  Detailed
 working  plans  can  be  usefully  drawn
 up  only  in  respect  of  such  program-
 mes  for  which  funds  have  been  ear-
 marked  of  are  likely  to  be  available
 for  development  or  investment.  No
 Master  Plan,  recast  on  this  basis,  has
 been  received.  The  provision  made
 for  Fisheries  development  in  the  State
 Fourth  Five  Year  Plan  was  Rs.  ll
 crores,  but  the  actual  expenditure  by
 the  end  of  the  Fourth  Plan  is  estimat-
 ed  to  be  in  the  region  of  Rs.  6.25  crores.
 So  far  as  the  public  sector  is  concern-
 ed,  further  development  is  proposed
 to  be  covered  under  the  Fifth  Plan  to
 the  extent  of  available  resources.
 Several  of  the  developmental  projects
 which  have  been  worked  out  in  detail
 and  taken  up  under  Central  and  States
 Schemes  are  listed  among  the  Projects
 outlined  in  the  Master  Plan.  ‘The  fish-
 ing  harbour  at  Cochin  which  was
 sanctioned  in  1971  for  an  amount  of
 Rs.  272  lakhs  and  the  harbour  facilities
 at  Beliapatnam,  Ponnani  and  Mopla
 Bay  are  among  the  projects  which  are
 being  implemented  as  Central  or
 Centrally  sponsored  schemes.  The
 Fifth  Plan  formulations  of  the  State
 Government  also  cover  segments  of
 the  Master  Plan  in  respect  of  several
 items  such  as  expansion  of  mechanis-
 ed  fishing,  introduction  of  large  fishing
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 vessels,  increase  of  ice  production  and
 storage  capacity,  establishment  of  re-
 Palr  and  maintenance  centres,  net
 making  plants,  industrial  estate  and
 fish  meal  plants.

 Licences  for  Selling  Wheat  at  Con-
 trolled  Prices  in  Delhi:

 30.  SHRI  SHASHI  BHUSHAN:  Will
 the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  the  number  of  licences  issued  in
 Delhi  for  selling  wheat  at  controlled
 prices;

 (b)  the  number  of  shops  out  of  the
 total  number  of  licences  issued  which
 are  actually  functioning  and  supply-
 ing  wheat  at  fixed  rates  to  consumers;

 (c)  whether  any  action  is  proposed
 to  be  taken  against  those  licence
 holders  who  obtained  the  licence  but
 could  not  function  and  if  so,  the  parti-
 ‘culars  of  the  action  taken  or  proposed
 to  be  taken  against  them;  and

 (d)  the  steps  taken  by  Government
 to  ensure  that  these  licence-holders  do
 not  sell  wheat  in  black  market?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  8492
 upto  i7th  July,  1973.

 (b)  and  (c).  Information  is  being
 gollected  and  will  be  placed  on  the
 Table  of  the  Sabha.

 (d)  Surprise  checks  are  being  made.
 On  receipt  of  any  complaint  it  is  look-
 ed  into  immediately.  65  cases  were
 detected  upto  3ist  October,  1973.

 भारत-बेल्जियम  करार

 32.  श्री  शिव  कुमार  शास्त्री:  क्‍या

 शिक्षा,  समाज  कल्याण  कौर  संस्कृति
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  भारत  और  बेलजियम  के  बीच

 किये  गए  करार के  अन्तर्गत  होने  वाले  श्रमदान
 प्रदान  कौ  मुख्य  बातें  क्‍या  हैं;  शौर
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 (@)  दोनों  देशों  में  इस  करार  से  किस

 प्रकार  लाभान्वित  होंगे  ?

 शिक्षा  कौर  समाज  कल्याण  मंत्रालय  तथा

 संस्कृति  विभाग  हे  उपमंत्री  (भी  डी०  पी०

 यादव  )  :  (क)  सितम्बर,  973  #

 ब्रूसेल्स  में  हस्ताक्षरित  भारत-बेल्जियम

 सांस्कृतिक  करार,  में,संस्क्ृति,  कला,  विज्ञान

 शौर  प्रौद्योगिकी  के  क्षेत्र  में  दोनों  देशों  के

 बीच  सहकारिता  की  व्यवस्था  हैं।  इसमें,

 प्रोफेसरों,  शिक्षाविदों,  वैज्ञानिक  निकायों  के

 सदस्यों,  लेखकों,  कलाकारों  शौर  अन्य

 विशेषज्ञों  के  आ्रादान-प्रदान  ।  पुस्तकों,  पति-

 कानों  और  अरन्य  प्रकाशनों  के  आदान-प्रदान,

 एक  दूसरे  देश  के  राष्ट्रिकों  को  छात्रवृत्तियां
 प्रदान  करने,  रेडियो,  प्रेस,  टेलीविजन  शौर

 इसी  प्रकार  के  जन  साधनों  के  जरिए  एक-

 दूसरे  देश  की  संस्कृति  के  ज्ञान  का  प्रसार  करने,

 खेल-कूद  कौर  शारीरिक  शिक्षा  के  क्षेत्र
 में  आदान-प्रदान,  एक  दूसरे  के  क्षेत्र  में  सांस्कृतिक

 संस्थानों  की  स्थापना  करने  तथा  पर्यटन  के

 प्रवर्धन  के  जरिए  विश्वविद्यालयों  कौर  उच्च

 शिक्षा  की  अन्य  संस्थानों,  वैज्ञानिक  प्रयोग-

 शालाओं,  वैज्ञानिक  कौर  कलात्मक  संघों,

 अकादमियों,  संग्रहालयों  तथा  पुस्तकालयों
 के  बीच  सहकारिता  की  परिकल्पना  है  1

 करार  की  प्रति  संसद्‌  पुस्तकालय  में  उपलब्ध

 है

 (a)  यह  करार  दोनों  देशों.  को

 समृद्ध  बनाएगा  तथा  इनके  बीच  मौजूदा

 सांस्कृतिक  सड़कों  और  मित्रता  को  और

 प्रतीक  सुदृढ़  तथा  ठोस  बनाएगा  |
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 Examination  of  allegations  against
 F.C.  by  the  CBI.

 33.  SHRI  M.  S.  PURTY:  Will  the
 Minister  of  AGRICULTURE  be  pleas-
 ed  to  state:

 (a)  whether  several  allegations
 against  the  Food  Corporation  of  India,
 including  those  of  corruption,  has  been
 ordered  to  be  examined  by  the  C.B.I.
 and

 (b)  if  so,  by  when  the  full  parti-
 culars  are  expected  to  be  disclosed?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Yes,  Sir.

 (b)  Some  of  the  allegations  have
 been  investigated  by  the  C.B.I.  and  are
 being  processed  in  consultation  with
 the  Central  Vigilance  Commission.
 Others  are  still  pending  with  the  C.B.I.

 Overtime  allowance  to  staff  of  all  day
 milk  stalls  of  Delhi  Milk  Scheme

 34.  SHRI  MOHANRAJ  KALINGA-
 RAYAR.  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No.  4550  dated  the  26th  March,  973
 Tegarding  the  payment  of  overtime
 Allowance  to  staff  of  the  All-Day  Milk
 Stalls  of  the  D.M.S.  and  state:

 (a)  the  stage  at  which  the  mater
 stands  now;

 (b)  when  a  final  decision  to  pay
 the  arrears  of  this  Overtime  to  the
 staff  concerned  is  likely  to  be  taken
 and  from  which  date  these  would  be
 paid;  and

 (c)  the  reasons  for  the  delay  in  tak-
 ing  a  final  decision?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  to  (c).

 It  has  since  been  decided  in  consulta-
 tion  with  the  Ministry  of  Finance  that
 there  is  no  case  for  grant  of  overtime
 allowance  to  the  staff  of  the  All  Day
 Milk  Stalls  of  the  Delhi  Milk  Scheme.

 Transport  for  milk  distribution  officers
 and  Assistant  Milk  Distribution  officers
 Visiting  Delhi  Metrvpolitan  Coun-

 cillors

 35.  SHRI  MOHANRAJ  KALINGAR-
 AYAR:  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  state:

 (a)  whether  any  orders  have  been
 recently  issued  by  the  Minister  of
 State  for  Agriculture  that  M.D.Os/
 A.M.D.Os,  in  the  Delhi  Milk  Scheme
 should  visit  the  Councillors  and
 Metropolitan  Council  Members  in  the
 capital  to  ascertain  their  reaction
 regarding  the  working  of  the  Scheme;

 (b)  if  so,  the  genesis  of  these  or-
 ders;

 (c)  the  manner  in  which  such  ap-
 pointments  are  arranged  by  the  Delhi
 Milk  Scheme;  and

 (d)  whether  any  transport  is  being
 provided  by  the  DMS  to  the  petty
 Officials  like  A.M.D.Os  to  undertake
 this  extra  responsibility  and,  if  not,
 the  reasons  therefor?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  Yes,  Sir.

 (b)  The  decision  was  taken  in  view
 of  the  fact  that  the  Municipal  Coun-
 cillors  are  representatives  of  their
 respective  wards  and,  in  that  capacity,
 are  naturally,  interested  in  the  proper
 functioning  of  public  services  in  their
 respective  areas.  It  was  considered
 desirable  to  enlist  their  cooperation
 in  the  efficient  management  of  the
 milk  depots.

 (c)  No  special  arrangements  have
 been  made  in  this  behalf.  The  Field
 Officers  contact  the  local  Municipal
 Councillors  in  the  course  of  their  nor-
 mal  inspection  rounds.

 (d)  No;  Sir.  The  Milk  Distribution
 Officers  are  permitted  the  use  of  staff
 cars  for  official  journeys.  The  Assis-
 tant  Milk  Distribution  Officers  are  eli-
 gible  to  receive  fixed  conveyance
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 allowances  aceording  to  rules,  fo  com-
 pensate  them  for  the  expenditure  én-
 curred  by  them  on  transportation.
 Since  the  aforesaid  Field  Officers  have
 te  inspect  the  milk  depots  as  a  part
 of  their  normal  duties,  no  extra  jour-
 hey  ig  normally  involved  in  meeting
 the  Municipal  Councillors  of  the  areas
 in  question.

 D.MLS.  Officers  sent  to  foreign  coun-
 tries  and  on  deputation  to  various

 undertakings

 36.  SHRI  MOHANRAJS  KALINGAR-
 AYAR:  Will  the  Mimster  of  AGRI-
 CULTURE  be  pleased  to  state:

 (a)  whether  any  Officers  of  the
 Delhi  Milk  Scheme  were  sent  on  some
 traiming  or  other  programme  to  France
 during  the  current  year,  and  if  80,
 their  designation,  the  nature  of  the
 programme  under  which  they  were
 selected  and  the  manner  of  their  selec-
 tion,

 (b)  the  total  expenditure  incurred
 in  foreign  exchange  on  such  Offices’
 trip  to  France  and  the  advantage  ac-
 curing  to  the  Delhi  Milk  Scheme  as  a
 result  of  such  trainuig  in  the  pro-
 fession  discharge  of  duties  by  such
 Officers;

 (r)  the  number  some  of  these  Off-
 cers  had  been  earmarked  for  deputa-
 tion  even  at  the  time  of  their  being
 sent  for  training  abroad  and  if  so,  the
 reasons  for  sending  them  abroad;  and

 (d)  the  number  of  such  Officers
 who  ate  now  being  sent  on  deputation
 to  other  Undertakings?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  Yes,  Sir.
 The  Manager  (Distribution)  Delhi
 Milk  Scheme,  along  with  3  other  offi-
 cers.  was  deputed  to  France  in  May.
 973  for  a  period  of  4  weeks  under  the
 Indo-French  Cultural  Exchange  Pro-
 gramme  1971-73,  to  study  the  latest
 developments  in  the  fields  of  animal
 husbandry  and  dairy.

 The  selection  was  made  in  con-
 sideration  of  a  field  study  with  refer-

 NOVEMBER  a  i979  Written  Anawers  84

 ence  to  the  background  of  the  persons
 concernd  and  the  usefulness  of  such
 a  Study  to  the  Organisation  to  which
 he  belongs.

 (b)  The  Government  of  Indi  a  had

 pas  Aes
 bear  any  expenditure  in  foreign xchange  on  the  deputation

 Chakravarty.
 of  Shri

 The  study  was  advantageous  both to  the  officer  concerned  and  the  Delhi
 Milk  Scheme  as  the  Organisation  will
 benefit  from  the  Increased  awareness

 bs
 the  officer  as  a  result  of  his  study

 our,

 te)  The  Manager  (Distribution),
 Delt)  M:lk  Scheme  was  selected  for
 deputahon  to  LDC.  tewards  the  end
 at  March,  3973  whereas  nominations
 for  his  deputation  to  visit  France  was
 conveyed  to  French  Government  in
 October,  ‘1972,  and  the  French  Govern-
 ment's  acceptance  was  reveived  in  the
 middle  of  February,  है:  The  study
 tour  was  intended  to  acquaint  the

 Officer  concerned  in  the  latest  prac-
 tices  im  the  field  of  animal  hushandry
 and  dairying  obtaining  in  France.
 The  Manager  (Distriimtion)  Detht
 Milk  Scheme  was  deputed  with  this
 consideration  in  view.

 (ad)  There  is  no  other  such  propo-
 sal  at  present

 Personnel  Policy  of  Delhi  MUk
 Scheme

 37.  SHRI  MOHANRAJ  KALINGAR-
 AYAR:  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  state:

 (a)  whether  any  Member  of  Parilia-
 ment  wrote  to  him  some  time  towards
 the  end  of  last  Budget  Sessions  peint-
 ing  out  the  defective  personnel  policies
 pursued  by  the  Delhi  Milk  Scheme  and
 certain  cancellations  of  transfers  of
 Managers  of  Ali-Day  Milk  Stalls  un-
 der  pressure;

 (b)  whether  while  @isciplinary  and
 other  cases  were  pending  against  some
 of  the  Managers,  they  were  given
 promotion  as  A.M.D.Os.:
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 (९)  है 13  so,  the  nature  of  points
 brought  out;  and

 {d)  the  action  taken  or  praposed  to
 be  taken  to  set  matetr  right?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a).  fen  and
 (ad)  Some  letters  were  received  from
 MPs  sregatding  qualifications  /experi-
 ence  required  for  some  posts  in  the
 DMS  and  the  method  of  recruitment.
 These  are  being  examined  in  consul-
 tation  with  the  concerned  Departments
 of  the  Government.

 (h)  The  promotions  of  the  Mana-
 gers,  ADMS  and  ADMOs  made  recent-
 ly  were  in  accordance  with  the  rele-
 vant  recruitment  rules  and  the  seler-
 tions  were  made  by  the  luly  consti-
 tuted  selection  Committee  on  the
 basis  of  their  service  records  and  also
 after  taking  into  account  certain  en-
 quiries  which  were  pending  against
 some  of  the  officials  concerned
 Sate  of  milk  products  by  the  All-Ray
 Mik  Stalls  and  Milk  Bar  run  by

 DMS  in  Partiament  House
 38  SHRI  MOHANRAS  KALIN-

 GARAYAR:  Wl  the  Minister  of  AG-
 RICULTURE  be  pleased  to  satte:

 (a)  the,  month-wise,  sale  of  milk
 products  by  the  All-Day  Milk  Stalls
 and  Mik  Bar  in  Parliament  House
 run  bv  the  Delhi  Milk  Scheme  in
 New  Dethi  from  st  January,  979
 to  3ist  October.  973  (product-wise)
 and  the  expenditure  on  the  main-
 tenance  of  each  Stall  by  way  of
 Establishment  and  Contingencies;

 (b)  whether  any  Profit  and  Loss
 Account  of  each  Stall  is  maintained
 and  if  so,  the  details  thereof,  Stall-
 wise/Milk  Bar  wise;  and

 {c)  the  steps  being  taken  to  re-
 duce  the  losses,  if  any,  during  this
 period  ir;  the  working  of  these  Stalls/
 Milk  Bar  in  Parliament  House?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  A  state-
 ment  showing  sale  of  milk  products
 by  All  Day  Milk  Stalls  and  Milk

 Bar  in  Parliament  House  38  laid  on
 the  Table  of  the  House.  [Place]  in
 Library.  See  NO.  LT-5654/73].

 (b)  Profit  and  loss  account  for  indi-
 vidual  stalls  ig  not  maintained  by
 Delh)  Milk  Scheme  normally.  How-
 ever,  the  account  for  the  period  AAd-73,
 to  30-20-73,  has  been  worked  out  and
 ig  laid  on  the  Table  of  the  House.
 {Placed  in  Labrary.  See  No  LT-5654/
 73)

 (6)  The  number  of  atiendants  has
 been  slightlv  reduced  in  both  the
 establishments  and  the  selling  prices
 of  various  types  of  milk  end  milk
 products  have  been  suitably  increas-
 ed  with  effect  from  5th  November,
 3973  in  order  to  enabie  these  stalls
 to  run  on  a  no  profit  no  loss  basis.

 Centra]  Bil]  regarding  cei’ing  on
 urban  property

 39.  SHRI  0  JANARDHANAN:
 SHRI  R  ्  SWAMINATHAN:

 Wilf  the  Minister  of  WORKS  AND
 HOUSING  be  plcased  to  state:

 (a)  whether  Government  have
 prepared  to  Central  Bill  regarding
 ceiling  on  the  urban  property;  and

 (b)  when  it
 duced?

 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  OM  MEHTA):
 (8)  and  (b).  Introduction  of  a  Cen-
 tral  Bill  regarding  ceiling  on  turban
 property  is  under  the  consideration
 of  the  Government  of  India.

 is  likely  to  be  intro-

 Eradication  of  illiteracy
 40.  SHRI  C  JANARDHANAN:

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CUL-
 TURE  be  pleased  to  state:

 (a)  the  amount  of  money  Covern-
 ment  has  spent  during  the  last  three
 years  to  eradicate  illiteracy  in  the
 country;



 87  Written  Answers

 (b)  the  number  of  Schools  Gov-
 ernment  run  directly  for  this  pur-
 pose;  and

 (९)  the  number  of  people  bene-
 fited  by  it  and  their  percentage?

 THE  DEPUTY  MINISTER  IN
 THE  MINISTRY  OF  EDUCATION
 AND  SOCIAL  WELFARE  AND  IN
 THE  DEPARTMENT  OF  CULTURE
 (SHRI  0  P.  YADAV):  (a)  A’  sum
 of  Rs.  80.67  lakhs  has  been  spent
 by  the  Government  of  India  during
 the  last  three  years,  mostly  as
 grants  to  State  Governments  to  sup-
 plement  their  efforts  to  eradicate
 adult  illiteracy  in  the  country.

 (b)  No  Schools  are  run  directly
 by  the  Government  of  India  for  the
 purpose,

 (c)  50  lakh  persons  are  esti-
 mated  to  have  been  made  literate
 through  the  Farmers’  Functional
 Literacy  Classes  in  the  last  three
 years  in  additon  to  those  benefited
 by  the  efforts  of  Voluntary  Orga-
 nisations  and  other  programmes.

 Primary  Education

 4l.  SHRI  C.  JANARDHANAN:  Will
 the  Minister  of  EDUCATION,  SO-
 CIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Government
 not  achieved  its  target  of

 have
 primary

 education  according  to  the  Consti-
 tutional  guarantee;  and

 (b)  if  so,  how  many  primary
 schoo's  are  there  in  the  country  and
 how  many  students  are  there?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION,  SO-
 CIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE

 ‘(SHRI  D  P.  YADAV):  (a)  Though
 all  States  and  Union  Territories  are
 providing  free  education  in  State
 Schools  at  the  Primary  stage  the
 actual  coverage  is  not  00  per  cent
 in  all  States  as  may  be  seen  in  the
 statement  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-5655/73].  Further  compulsion  is
 not  being  enforced  as  it  will  cause
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 hardship  to  the  poorer  sections  of  the
 population.  In  the  approach  paper
 for  the  Fifth  Five  Year  Plan  it  has
 been  proposed  to  fix  a  target  of  pro-
 viding  educational  facilities  at  00
 per  cent  for  the  children  in  the  age
 group  6  to  ll  years  and  75  per  cent
 of  the  children  in  the  age-group  l-4
 years  by  the  end  of  the  Fifth  Plan.

 (b)  As  on  30th  September  1972,
 there  were  5,08,605  schools  at  the
 elementary  stage  (4.14,406  primary
 and  94,199  middie  schoo!s)  in  the
 country.  The  enrolment  in  classes  I
 to  VIII  was  755.04  lakhs.

 Construction  of  Shops  at  the
 Sabzi  Mandi,  Delhi

 New

 42.  SHRI  SHASHI  BHUSHAN:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  be  pleased-to  state:

 (a)  the  number  of  shops,  construct-
 ed  at  the  new  Subzi  Mandi  site  in
 Azadpur,  Delhi;  and

 (b)  whether  most  of  the  shop-keepers
 could  not  construct  shops  due  to  laek
 of  funds  and  that  there  is  no  agency
 to  finance  the  construction  of  shops
 there?

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  IN  THE  MINI-
 STRY  OF  WORKS  AND  HOUSING
 (SHRI  OM  MEHTA):  (a)  Construc-
 tion  of  22  shops  has  been  completed
 and  62  shops  are  under  various  sta-
 ges  of  construction.

 (b)  The  shopkeepers  can  mortage
 their  land  to  banks  and  obtain  loans
 for  the  construction.

 Supply  of  Basmati  Rice  in  Delhi

 43.  SHRI  SHASHI  :HUSHAN:  Will
 the  Minister  of  AGRICULTURE  ४९
 pleased  to  state:

 (a)  Whether  basmati  rice  is  not
 being  supplied  tv  the  Ration  Card
 Holders  in  Delhi  through  Fair  Price
 Shops  for  quite  a  long  time;

 (b)  if  so,  the  reasons  therefor:
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 (९)  the  period  during  the  vear  1972-
 73  and  ‘1973-74,  so  far  during  which
 basmatj  rice  was  not  supplied  to  ra-
 tion  card  holdars  in  Delhi;  and

 (d)  when  the  suppiy  of  basmati
 rice  is  likely  to  be  resumed?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  and
 (b).  Due  to  non-availability,  basmati
 rice  is  not  being  supplied  through  fair
 price  shops  in  Delhi  since  August,  1973,

 (c)  Basmati  rice  was  not  issuel  dur-
 ing  November,  972  to  ‘April,  973  ard.
 during  August,  73  to  October,  73.

 (d)  The  suply  of  basmati  rice  will
 be  resumed  as  soon  as  some  stocks  of
 this  variety  are  available  in  F  C,  I.
 depots  in  Delhi.

 Linking  of  Indian  population  with
 food  production

 44.  SHRI  8.  V.  NAIK:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  the  year  by  which  Indian  popu-
 lation  is  expected  to  cross  the  billion
 mark;

 (b)  the  estimated  food  output  at  that
 time;

 (c)  the  food  requirement  for  this
 Population;  and

 (d)  whether  any  attempt  has  been
 made  to  link  the  population  and  food
 Production;  and  if  so,  by  which
 Ministry?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMI-
 LY  PLANNING  (SHRI  KONDAJI  BA-
 SAPPA):  (a)  It  is  not  possible  to  say
 when  the  Indian  population  will  cross
 the  billion  mark,  as  a  long-term  pro-
 jection  with  realistic  assumptions  can-
 not  be  made.  Official  projection  of
 Population  has  been  made  so  far  only
 upto  98]  by  the  Expert  Committee  on
 Population  Projections.  According  to
 this  Committee.  the  projected  popula-
 tion  in  98  will  be  657,329,000.

 (b)  and  (c).  Do  not  arise.

 (d)  Yes,  by  the  Ministry  of  Food
 and  Agriculture  and  the  Planning
 Commission.

 Sale  of  ships  by  A.P.J.  Lines

 45.  SHRI  B:  V.  NAIK:  Will  the
 Minister  of  SHIPPING  AND  TRANS-
 PORT  be  pleased  to  state:

 (a)  whether  his  attention  has  been
 drawn  to  the  issue  of  the  Blitz  dated
 the  3th  October,  973  containing  seri-
 ous  allegations  about  A.P.J.  Lines,  and’

 (b)  if  so,  the  valid  facts  of  the  sale
 of  three  ships  belonging  to  the  Lines?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):
 (a)  Yes,  Sir.

 (9)  The  Company  had  approached’
 the  Director  General  of  Shipping  for
 selling  the  vessels  abroad  on  _  the
 ground  that  they  are  becoming  un-
 economical  to  operate.  No  final  deci-
 sion  has  been  taken  by  the  govern-
 ment  in  the  matter.

 House  sites  for  landless  poor  agricul-
 tural  labour  in  Andhra  Pradesh

 46.  SHRI  P.  NARASIMHA  REDDY:
 Will  the  Minister  of  WORKS  AND
 HOUSING  be  pleased  to  state:

 (a)  whether  the  State  Government
 of  Andhra  Pradesh  has  submitted  for
 Central  Government’s  approval  and
 assistance  a  scheme  for  ‘providing
 developed  house-sites  to  landless  poor
 and  agricultural  labour  in  the  State;

 (b)  if  so,  the  estimated  cost  of  the
 Scheme  ang  the  number  of  sites,  Dis-
 trict-wise,  proposed  to  be  provided;
 and

 (c)  the  reaction  of  the  Central  Gov-
 ernment  thereto?
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 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  PARLIAMENT-

 -ARY  AFFAIRS  AND  IN  THE  MINIS-
 TRY  OF  WORKS  AND  HOUSING
 (SHRI  OM  MEHTA):  (a)  Yes,  Sir.

 (b)  A  statement  giving  the  requisite
 information  is  attached.

 (c)  Revised  project  proposals  under
 the  Scheme  for  provision  of  house-sites
 to  landless  workers  in  rural  areas  were
 being  received  from  the  Government
 of  Andhra  Pradesh  in  March  1973.  It

 ‘has  not  so  far  been  possible  to  sanction
 any  of  the  project  propoSals  due  to
 the  following  considerations:—

 (i)  The  State  Government  have
 not  yet  enacted  the  legislation
 in  respect  of  Andhra  Region
 about  conferment  of  home-
 stead  rights  on  landless  work-
 ers  in  respect  of  sites  on  which
 their  houses  huts  stand  at

 STATEMENT
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 present.  This  is  one  of  the
 essential  conditions  to  be  ful-
 filled  for  drawal  of  Central
 assistance  under  the  Scheme.

 (ii)  As  a  measure  of  economy,  the
 Budget  provision  of  Rs.  5.00
 crores  for  (1978-74  for  imple-
 mentation  of  the  Scheme  though-
 out  the  country,  has  been  re
 duced  to  Rs.  3.5  crores.  The
 reduced  provision  of  Rs.  3.5
 crores  is  considered  to  be  inade-
 quate  compared  to  the  spill-over
 commitment  of  about  Rs.  2
 crores  in  fespect  of  projects  ap-
 proved  during  1972-73.  In  view
 of  this,  it  has  not  been  consider-
 ed  advisable  to  enter  into  fresh
 commitments  under  the  Scheme
 by  sanctioning  fresh  projects  of
 any  State  Government;  including
 Andbra  Pradesh,  during  ‘1973-74,

 Statement  Showing  Particulars  of  Projects  Submitteqd  by  the  Government  of
 Andhra  Pradesh  under  the  Scheme  for  Provision  of  House  Sites  to  the  Land
 less  Workers  in  Rural  Areas.

 No.of  house-  —_  Estimated SI.  Name  of  District
 “No.

 I  2

 I  Kurnool  हे  वि
 2  Nellore

 3  Anantpur
 4  Krishna  है
 4  Srikakulam
 6  Ongele  ४  *

 7  Cuddaprh  @  «
 3B  East  Godavari  °

 i)  Viskhapatnam,  ,
 0  Chittoor

 sites  to  be  cost
 provided  (Rs.  in  lakhs)

 3  4

 97,065  265°93
 ‘  65,625  195-86.

 ‘i  77,565  74:  70

 हे  116,963  40०  *  77

 I,00,067  285°I9

 70995  25°54

 53,584  ‘128  60

 ‘1,1$,503,  400:  2I

 A  66,I04  ‘188°  40

 779294  ‘199°  99
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 I  2  3  4

 Ir  Guntur  .  वि  .  वि  e  वि  .  143,694  482°  82
 2  West  Godavari  ,  ५»  -  518,463  426°  46

 73  Adilabad  ,  ,  ५  ०  -  ०  e  A4L,S92  94°06
 74  Warangal  a  jg  ०  ०  0७  ०  65,087  758  79
 75  Hyderabad  ,  ggg  ०  ०  ०७०  ३8,०99  T04-I5
 76  Khammam  ,  *_  -  533663  ‘122°  53
 17  Karimnagar,  ,  .  4  ee  743305  ‘166°  59
 8  Nalgonda_  ,  ०  .  .  52,865  I28°46
 79  Medak,  .  .  .  55:27  3733'  74

 20  Mahboobnagar  ,  ;  वि  .  हा  81,544  19°  62
 था  ‘Nizamabad  ee  ww  ०  349369  115+ 48 48

 TOTAL  :  15,90,517  4568  23

 W.H.O.  Overseas  Fellowships  to  Indian
 Medica]  Specialists

 47.  SHRI  P.  NARASIMHA  REDDY:
 Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to
 state:

 (a)  whether  W.H.O.  sponsored  Over-
 seas  Fellowships  are  available  to  the
 Indian  Medical  Specialists  during  the
 current  year  and  the  next;

 (b)  whether  Cardiology  is  one  of  the
 subjects  proposed  to  be  covered  under
 this  scheme;  and

 (c)  if  not,  the  reasons  therefor?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMI-
 LY  PLANNING  (SHRI  A.  K.  KISKU):

 (a)  and  (b).  Yes.

 (c)  Does  not  arise.
 2060  LS—s

 Schemes  for  development  of  Inland
 Water  Transport

 48.  SHRI  K.  KODANDA  RAMI
 REDDY:  Will  the  Minister  of  SHIP-
 PING  AND  TRANSPORT  be  pleased
 to  state:

 (a)  whether  a  special  stress  is  being
 given  by  his  Ministry  for  the  develop-
 ment  of  Inland  Water  Transport;

 (b)  the  amount  of  money  requested
 by  his  Ministry  and  the  names  of  the
 scheme,  State-wise;  and

 (c)  the  reaction  of  the  Planning
 Commission?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):
 (a)  Yes,  Sir.

 (b)  and  (c).  The  Working  Group  on
 the  formulation  of  the  Fifth  Five  Year
 Plan,  in  its  report,  suggested  a  provi-
 sion  of  Rs.  00  crores  (Rs.  7l  crores
 for  the  Central  Schemes  and  Rs.  29
 crores  for  Centrally  Sponsored  Sche-
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 mes  including  spill-over  schemes  cf
 the  Fourth  Plan).  Svbsequently,  the
 matter  was  discussed  in  the  first  meet-
 ing  of  the  Central  Inland  Water  Trans-
 port  Board,  held  in  February,  973  and
 revised  proposals  amounting  ६०  Rs.  26
 crores  were  received  from  the  State
 Government  and  forwarded  to
 Planning  Commission  for  considera-
 tion.  The  Planning  Commission  observ-
 ed  that  the  programme  proposed  was
 too  ambitious  and  that  in  acoordamce
 with  the  directives  cf  the  National
 Development  Council,  the  size  of  the
 Centrally  Sponsored  Programme  need-
 ed  to  be  kept  to  the  minimum  and  only
 selected  schemes,  particularly,  those
 which  are  of  experimental  nature,
 inter-state  character  and  national  im-
 portance  might  be  included  under  the
 Centrally  Sponsored  Programme  In
 the  light  of  the  suggestions  of  the
 Planning  Commission,  the  Fifth  Plan
 Programme  was  reviewed  and  a  revis-
 ed  Programme  involving  an  outlay  of
 Rs.  60  crores  (Rs.  39  crores  for  Cen-
 tral  Schemes  and  Rs.  2]  crores  for
 Centrally  Sponsored  Schemes,  includ-
 ing  spill-over  schemes  of  the  Fourth
 Plan)  was  resubmitted  to  the  Plan-
 ning  Commission  for  consideration.  A
 statement  of  the  schemes,  State-wise;
 for  inclusion  in  the  Fifth  Five  Year’
 Plan  as  Centrally  Sponsored  Schemes,
 is  laid  on  the  Table  of  the  House
 [Placed  in  Library.  See  No.  LT-5656/
 73).  This  revised  programme  was
 considered  by  the  Planning  Commis-
 sion,  who  agreed  to  a  tentative  provi-
 sion  of  Rs.  45  crores  (Rs.  3]  crores  for
 the  Central  Schemes  and  Rs.  4  crores
 for  the  Centrally  Sponsored  Schemes,
 including  spill-over  schemes)  for  the
 development  of  Inland  Water  Trans
 port  in  the  Fifth  Five  Year  Plan.

 Report  on  development  of  Kakinada
 Port

 49.  SHRI  K.  KODANDA  RAMI
 REDDY:  Will  the  Minister  of  SHIP-
 PING  AND  TRANSPORT  be  pleased
 to  state:

 (a)  whether  the  Engineers  India
 Limited  has  submitted  its  techno-
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 economic  report  on  the  development  of
 Kakinada  Port;

 (b)  if  so,  the  salient  features  of  the
 report;  and

 (e)  the  progress  of  the  work  and
 >  amount  sanctioned  and  spent  so  far?
 *  THE  MINISTER  07  STATE  IN  THE
 .  MINISTRY  07  SHIPPING  AND

 TRANSPORT  (SHRI  M.  B.  RANA):
 *  (a)*The>Government  of  Andhra  Pra-

 desh  have  written  to  the  Government
 “of  India’  on  20th”  October,  973  that

 they  would  approach  Government  of
 India  with  concrete  proposals  for  loan
 assistance  after  fhe  repsrt  of  Engi-
 neers  India  Ltd.  was  received  by  them.

 (७)  and  (c).  Do  not  arise.

 “W.H.O.  Report  on  Diseases  in  India

 50.  SHRI  K.  KODANDA  RAMI
 REDDY:

 DR.  GOVIND  92458  RICHHARIYA:

 Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to
 state:

 (a)  whether  Government  are  aware
 of  the  W.H.O.  Report  which  says  that
 diseases  like  Malaria,  Smallpox,
 Cholera  and  Polio  have  started  recur-
 ring  in  India  on  a  large  scale;

 (b)  the  reasons  for  the  recurrence
 of  these  “once  eradicated”  diseases;

 (c)  the  places  where  they  have  re-
 curred  and  the  number  of  patients
 affected  and  dead  since  last  two  years
 State-wise;  and

 (d)  the  steps  Government  propose
 to  take  to  check  and  eradicate  these
 diseases?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMI-
 LY  PLANNING  (SHRI  A.  K.  KISKU):
 (a)  Yes,

 (b)  Malaria,  Smallpox,  Cholera  and
 Polio  have  not  been  eradicated  from
 the  country  so  far.
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 (c)  the  required  information  is  given
 in  the  statement  laid  on  the  Table  of
 the  House.  [Placed  in  Library.  See
 No.  LT-5657/73].

 (d)  the  required
 given  in  the  statement  laid  on  the
 Table  of  the  House.  [Placed  in
 Library.  See  No.  LT-5657/73).

 inforrration  is

 Import  of  Vaccine  for  Marex  disease

 ‘51  SHRI  K.  KODANDA  RAMI
 REDDY:  Will  the  Minister  of  AGRI-
 ‘CULTURE  be  pleased  to  state:

 (a)  whether  the  import  of  vaccine
 to  save  the  birds  from  ‘“Marex  disease”
 has  been  irregular  and  inadequate.

 (b)  the  reasons  for  the  same;  and
 (c)  the  number  of  birds  that  have

 ‘died  of  the  above  disease  during
 1972-73  and  since  then?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  and  (b).
 No  Sir,  it  was  decided  to  import  7.5
 lakh  doses  of  vaccine  against  Marex’s
 disease  in  consideration  of  the  initial
 requirements  of  the  country.  After  a
 subsequent  review  of  the  incidence  of
 ‘the  disease,  it  has  been  decided  to  im-
 Port  0.6  million  doses  of  vaccine  (6
 million  for  private  sector  and  4.6
 million  for  public  sector)  to  meet  our
 requirements  adequately.  A  quantity

 ‘of  .2  million  doses  of  vaccine  have
 already  been  imported  and  steps  have
 been  taken  to  import  the  remaining
 ‘quantity.

 (०)  The  information  is  being  col-
 lected  from  the  State  Governments
 and  will  be  placed  on  the  table  of  the
 House.

 खरीफ  की  फसल  का  प्र मु मानित  उत्पादन  तथा
 उसकी  वसूली  के  लक्ष्य

 52.  श्री  रामायतार  शास्त्री  :  क्‍या
 कृषि  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  इस  वर्ष  की  खरीफ  की

 फसल  पिछले  वर्ष  से  भ्र धिक  होने  की
 सम्भावना  है;
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 (ख)  यदि  हां,  तो  उस  बारे  में  सरकार

 का  प्रतिमान  क्या  है;

 (ग)  सरकार  ने  उक्त  उपज  में  से

 कितने  चावल  और  धान  की  वसूली  की  योजना

 बनाई  है  कौर  बसूली  के  राज्यवार  लक्ष्य

 क्या  हैं;  शौर

 (घ)  क्‍या  जाने  वाले  महीनों  में

 चावल  कौर  धान  के  मूल्य  कम  होने  की  सम्भाव

 बना  हैं?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (क्रि

 भज्यासाहिब  पी०  विस्व )  :  (क)  शौर

 (ख).  जहां।  उपलब्ध  संकेतों के  अनुसार

 चालू  खरीफ  मौसम  में  खाद्यान्नों  तथा  सभी

 प्रमुख  वाणिज्यिक  फसलों  का  उत्पादन

 पिछले  वर्ष  के  खरीफ  मौसम  के  उत्पादन  से

 अपेक्षाकृत  काफी  अधिक  होने  की  तराशा  की

 जाती  है।  खरीफ  के  खाद्यान्नों  का  लक्ष्य

 पुरुलिया  प्राप्त  करने  की  सम्भावना  है  ।

 पटसन,  कपास  कौर  मूंगफली  के  रिकार्ड

 उत्पादन  अथवा  लगभग  रिकार्ड  उत्पादन

 होने  की  झाशा  की  जाती  हैं।  तथापि,

 इस  समय  उत्पादन  के  पक्के  अनुमान  लगाना

 जल्दबाजी  होगी  ।

 (ग)  एक  विवरण  सलंग्न  है।

 (घ)  पिछले  वर्ष  की  भांति,  बाज़ार
 में  खरीफ  की  फसल  के  शाने से  अ्रक्तूबर  से
 दिसम्बर  तक  के  महीनों  में  धान/चावल  के

 मूल्यों  में  मौसमी  गिरावट  कराने  की  साशा
 की  जाती  है  ।
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 weet  बस्तियों  के  सुधार  के  लिये  योजना

 53.  लगी  रामावतार  झासी  :  क्‍या
 निर्माण  और  हा यास  मंत्री यह  बताते की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  सरकार  को  पटता  में  गन्दी
 बस्तियों  को  सुधारने  की  योजना  बिहार
 सरकार  से  प्राप्त  हुई  है  ;

 (ख)  यदि  हां,  तो  उसकी  मुख्य  रूप-
 रेखायें  क्‍या  हैं;  और

 (ग)  सरकार  उस  पर  कितना  धन
 व्यय  करने  का  विचार  रखती  हूँ  तथा  उसको
 कब  से  कार्यान्वित  किया  जायेगा  ?

 संसदीय  कार्य  विभाग  तथा  विस  और

 आवास  मजा लय  में  राज्य  सत्री  (थो  ओम
 मेहता )  (क)  जी,  नहीं  1

 (ख)  शर  (ग).
 उठता  ।

 प्रश्न  ही  नहीं

 Pay  scale  of  Lecturers  and  Demonstra-
 tors  in  University

 54.  SHRI  RAMAVATAR  SHASTRI:
 Will  the  Minister  of  EDUCATION,  80-
 CIAL  WELFARE  AND  CULTURE  be
 pleased  to  state:

 (a)  whether  the  University  Grants
 Commission  has  recommended  the  pay
 scale  of  College  and  University
 Teachers  which  has  been  sent  to  the
 Mimstry  of  Education  for  implemen-
 tation  in  the  5th  Plan  period;

 (by  whether  the  U.G.C,  has  recom-
 mended  to  raise  the  pay  scale  of  Lec-
 turers  from  He.  300-—600,  Rs.  400-950
 to  Rs.  700—i600  and  those  of  the
 Demonstrators  from  Rs.  250400,
 Rs.  300~480  to  Rs,  300-—800  only;
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 (c)  if  so,  what  is  the  basis  or  ra-
 tionale  for  allowing  a  raise  of  Reg.  400-
 Rs.  300  in  case  of  Lecturers  and  anly
 a  raise  of  Rs.  50  or  even  nil  in  case
 of  Demonstrators;  and

 (9)  when  the  Ministry  of  Education
 is  going  to  implement  the  above  pay
 scale  and  from  which  date  the  same
 75  going  to  be  implemented?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROP.  S.  NURUL  HASAN):  (a)  to
 (d).  The  recommendations  of  the  Uni-
 versity  Grants  Commission  for  im-
 provement  of  scales  of  pay  of  the
 teachers  (including  the  existing  De-
 monstrators/Tutors)  in  universities
 and  colleges  have  been  received  and
 are  under  examination.

 Failure  of  State  Governments  te
 procure  wheat  quota

 55.  SHRI  RAMAVATAR  SHASTRI
 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state

 (a)  whether  the  various  State  Gov
 ernments  have  not  fulfilled  their  quota
 of  wheat  procurement;

 (b)  sf  so,  the  broad  out-lines  there-
 of,  and

 (c)  the  reasons  why  some  of  the
 States  have  failed  in  procurement  of
 wheat  against  quotas  fixed  for  them?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  क्  SHINDE):
 (a)  and  (b).  Statement  I  showing  the
 operational  targets  fixed  and  the  quan-
 titles  of  wheat  procured  as  on
 (81-10-1973  In  each  State  is  pleced  on
 the  Table  of  the  Sabha.

 {c)  Statement  I]  is  placed  on  the
 Table  of  the  Sabha.
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 Statement  I

 Procurement  of  wheat  during  ‘1973-74  as  on  (31-10-73

 (figures  in  000  Tonnes)

 S.No.  State  Targets  Procurement
 1973-74

 व  Assam  ७  +  20  0.9

 2  Bikar  .  .  .  .  600  49°8

 3  Gujarat  .  750  Neg.

 4  Haryana  °  .  7300  584°2 2

 4  Himachal  Pradesh  60  rs

 6  Jammu  &  Kashmir  40  78  9

 7  Madhya  Pradesh  .  .  .  .  400  I9°6

 8  Maharashtra  .  .  I0°9

 9  Orissa  8  OZ

 70  Punjab  है  3300  2709°3

 ar  Rajasthan  303  146°  $

 I2  Uttar  Pradesh  ;  7800  799°6
 +36°6G

 I3  West  Bengal  .  .  00  0०4

 ३4  Delhi  30  Or2

 38  Chandigerh  .  e  O73

 8778
 478  |  a

 4537*3

 ‘@16,618  tonnes  Confiscated  under  DIR  in  Uttar  Pradesh.
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 Statement  II

 The  slow  progress  of  procurement
 of  wheat  during  the  current  market-
 ing  season  was  attributed  to  the  re-
 duced  flow  of  supplies  of  wheat  from
 the  rural  areas,  which  was  smaller
 than  that  recorded  in  the  last  two
 years,  mainly  on  account  of  the  follow-
 ing  reasons:—

 (i)  The  production  of  wheat  accord-
 ing  to  some  State  Governments
 was  less  than  what  was  antici-
 pated  earlier  by  them  during
 ‘1972-73;

 (ii)  Withholding  of  wheat  by  the
 farmers  because  of  the  feeling
 that  the  present  procurement
 price  of  Rs.  76/-  per  quintal  of
 wheat  was  very  low  as  compared
 to  the  prevailing  prices  of  other
 foodgrains;

 (iii)  The  capacity  to  hold  back  the
 stock,  had  improved  with  the
 higher  wheat  productivity  in  the
 past  few  years.  The  minimum
 financial  requirements  of  the
 farmers  were  met  by  them  by
 selling  other  crops  like  gram,
 barley,  etc.,  which  were  fetching
 relatively  higher  prices;

 (iv)  A  tendency  on  the  part  of  the
 producers  to  hold  back  the  grain
 in  the  expectation  that  they
 would  get  higher  price  during

 the  lean  season  later  in  the
 year;  हु

 (v)  A  general  psychology  of  short-
 ages  among  the  masses  which
 led  to  a  large  scale  hoarding  of
 foodgrains  not  only  by  the  pro-
 ducers,  but  also  by  the  traders
 and  consumers;

 Gi)  General  shortage  of  foedgrains
 in  the  open  market  coupled  with
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 restricted  issues  from  the  public
 distribution  system;

 (vii)  Coneerted  efforts  and  propa-
 ganda  by  the  wholesale  traders
 and  other  interesteq  parties
 against  the  new  policy;

 (viii)  Shortage  of  different  consumer
 goods  in  the  market  at  the  har-
 vesting  time  particularly  vanas-
 pati,  sugar,  cement,  diesel  etc.
 The  resultant  price  rise  spiral
 acted  as  an  irritant  to  the  pro-
 ducer  who  felt  that  the  discip-
 line  of  price  control  was  being.
 imposed  on  him  alone;  and

 (ix)  Agitation  in.  the  States  of
 Punjab,  Haryana  and  Bihar  by
 opposition  parties  against  the
 wheat  take-over  policy.

 Visit  by  Japanese  Farm  Experts  to
 study  food  situation  in  India

 + 56.  SHRI  VIRBHADRA  SINGH:
 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  the  Japanese  Farm  Ex-
 perts  visited  India  in  October,  973  to
 study  food  situation  in  India;

 (b)  if  so,  whether  the  Delegation  has
 submitted  its  report  to  the  Govern-
 ment;  and

 (c)  if  so,  the  broad  outlines  thereof?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Yes,  Sir.

 (b)  No,  Sir.

 (०)  Does  not  arise.
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 High  Level  Technical  Committee  to  go
 inte  the  working  ef  the  LC.M.R.

 57.  SHRI  VIRBHADRA  SINGH:  Will
 the  Minister  of- HEALTH  AND  FAMI-
 LY  PLANNING  be  pleased  to  state:

 (a)  whether  a  high-level  Technical
 Committee  has  been  proposed  to  be
 set  up  to  go  into  the  working  of  the
 Indian  Council  of  Medical  Research;
 and

 (b)  if  so,  what  would  be  the  compo-
 sition  of  the  Committee  and  what
 would  be  its  terms  of  reference?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMI-
 LY  PLANNING  (SHRI  A.  K.  KISKU):
 (a)  and  (b).  The  Governing  Body  of
 the  Indian  Council  of  Medical  Research
 has  suggested  that  the  Sub-Committee
 which  was  set  up  to  consider  the  re-
 commendations  of  the  last  Reviewing
 Committee  might  coopt  two  or  three
 out-standing  scientists  to  go  into  all
 aspects  of  the  working  of  the  Indian
 Council  of  Medical  Research.  The
 Sub-Committee  consists  of  the  Vice-
 President  of  the  Council  (Health  Secre-
 tary),  Joint  Secretary,  Ministry  of
 Finance,  Director  General  of  Health
 Services  and  the  Director  General,
 Indian  Council  of  Medical  Research.

 आपत्तिजनक  सामग्री  वाली  पाद्य  पुस्तकों
 का  मूल्यांकन

 58.  श्री  मूलचन्द  डागा:
 श्री  पी०  एम०  मेहता  :

 क्या  शिक्षा,  समाज  कल्याण  कौर  संस्कृति
 मती  यह  बताने  की  दर्पा  करेंगे  कि  :

 (क)  क्‍या  सरकार  का  ध्यान  0
 सितम्बर,  973  के  'हिन्दुस्तान  टाइम्स'
 में  “सरटीफांइग  टेक्स्ट  बुक्स”  शीर्षक  से
 प्रकाशित  समाचार  की  ओर  दिलाया  गया
 है;

 ख)  यदि  हां,  तो  उस  पर  सरकार  की
 प्रतिक्रिया]  हैं  और  इस  समस्या  को
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 हल  करने  के  लिए  क्‍या  कार्यवाही  की  जा  रही
 हैं;  कौर

 (ग)  क्या  तमिलनाडु  सरकार  ने

 किन्हीं  पाठ्य  पुस्तकों  के  मूल्यांकन  पर

 आपत्ति  की  है  प्लोर  यदि  हां,  तो  उसके  क्या

 कारण  हैं?

 शिक्षा  कौर  समाज  कल्याण  मंत्रालय
 तथा  संस्कृति  विभाग  में  उपमंत्री (श्री  डी०
 पी०  यादव)  :  (क)  जहां  ।

 (ख)  स्कूली  पाठ्य  पुस्तकों  के  मूल्यांकन
 की  योजना  राज्य  सरकारों  के  परामर्श  से

 राष्ट्रीय  शैक्षिक  प्रनुसंधान  तथा  प्रशिक्षण:

 परिषद्‌'  द्वारा  शुरू,  की;  गई  है।  जब  इस

 प्रकार  का  पुनरीक्षण  निरन्तर  चलता

 रहेगा

 (ग)  जी  नहीं।  तमिलनाडु  सरकार
 योजना  में  भाग  लेने  के  लिए  सहमत  हो
 गई

 अमरीकी  विद्वानों  (रकालसं)  का  भारत

 में  दाखिला

 59.  क्रि  मूलचन्द  डागा  क्‍या

 शिक्षा,  समाज  कल्याण  शौर  संस्कृति  मंत्री

 यह  बताने  की  कपा  करेंगे  कि  :

 (क)  क्‍या  भारत  सरकार  ने  हाल  ही

 में  केवल  20  अमरीकी  विद्वान  यहां  कराने  देने

 का  निर्णय  किया  है  श्रौर  यदि  हां,  तो  इसका

 प्राकार  क्‍या  है;  और
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 (ख)  क्‍या  अमरीका  में  1,000
 भारतीय  छात्र  शिक्षा  प्राप्त  कर  रहे  हैं  भौर
 यदि  हां,  तो  उपरोक्त  आंकड़ों  की  तुलना
 में  यह  निर्णय  कहां  तक  उचित  है  ?

 शिक्षा,  समाज  कल्याण  तथा  संस्कृति
 मंत्री  (प्रो०  एस०  नूरूल  हसन:  (क)
 भरत  में  पग्रनुसन्धान/भ्रध्ययन  के  लिए  विदेश
 से  आने  वाले  अ्रध्येताश्रों  की  संख्या  पर  ऐसा
 कोई  प्रतिबन्ध  नहीं  है  |

 (ख)  अमरीकी  संस्थानों  में  अध्ययन

 कर  रहे  भारतीय  विद्यार्थियों  की  संख्या  के  बारे

 में  विश्वसनीय  आंकड़े  उपलब्ध  नहीं  हैं
 क्योंकि  विदेशों  में  भ्रध्ययन  कर  रहे  प्रत्येक

 विद्यार्थी  को  अ्निवायंतया  भारत  सरकार

 की  पूर्व  अनुमति  नहीं  लेनी  होती  भौर

 अनेक  विद्यार्थी  विदेशों  में  स्थित  हमारे  मिशनों

 में  अपना  नाम  दर्ज  नहीं  कराते।

 सूखा  सहायता  कार्यों  में  विद्याथियों  का
 भाग  लेना

 60.  श्री  मल बन्द  डागा  :  क्‍या  शिक्षा,
 समाज  कल्याण  श्रोर|संस्कृति  मंत्री  यह  बताने

 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  विद्यार्थियों  ने  गत  वर्ष  देश

 में  अकाल  सहायता  कार्यों  में  भाग  लिया  था

 आर  यदि  हां,  तो  विद्यार्थियों  ने  ऐसे  कार्यों

 में  कहां-कहां  भाग  लिया  था  श्र  उनकी

 संख्या  क्‍या  थी;

 (ख)  उन्होंने  विभिन्न  जिलों  जिलावार

 क्या-क्या  मुख्य  किये  किये;  और

 (ग)  क्‍या  उनके  श्रमदान  के  उप-

 लभ  में  प्रति  दिन  प्रति  विद्यार्थी  के भोजन

 पर  4  ४०  व्यय  किये  गये  थे  ?
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 हिना  ौर  समाज  कल्याण  संग्रहालय  तथा

 संस्कृति  विभाग  में  उपमंत्री (भ  डी०  पी०

 यादव)  :  (क)  से (ग):  विवरण  सभा-पटल

 पर  रख  दिया  गया  है।  प्र न्या लय  में  रखा

 गया  |  देखिए  संख्या  LT  5658/73 /73  )।

 सितम्बर,  973  |  छात्रों  हारा  दिल्‍ली

 परिवहन  निगम  को  बसों  का  जलाया  जाना

 61.  श्री  सुखद  डागा  :  क्‍या

 सोहन  शौर  परिवहन  मंत्री  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्‍या  7  सितम्बर,  973  को

 दिल्ली  में  छात्रों  ने  दिल्ली  परिवहन
 निगम  की  कुछ  बसों  का  अपहरण  करके

 उनमें  भाग  लगा  दी  थी,

 (ख)  यदि  हां,  तो  दिल्ली  परिवहन
 निगम  को  कितनी  क्षति  हुई;  भ्रमर

 (ग)  जिन  छात्रों  ने  बसों  का  भ्र पह रण
 किया  शौर  उनमें  झाग  लगाई  उनके  विरुद्ध

 क्या  कार्यवाही  की  गई  शौर  उसका  क्‍या

 परिणाम  निकला  ?

 नोटिस  कौर  परिवहन  मंत्रालय  में

 राज्य  मंत्री  की  एम0  wo  राना  )  :  (क)

 जी,  हां।  7  सितम्बर,  973  को  भगतसिंह
 कालेज  के  विद्यार्थियों  ने  दिल्ली  परिवहन
 निगम  की  il  अपहत  बसों  में  से  दो  बसें

 जला  दीं  ।  अन्य  9  बसों  को  नुकसान

 पहुंचाया  ।
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 (ख)  निगम  को  82,920  रु०

 'की  क्षति  होने  का  अनुमान  |

 (ग)  पुलिस  ने  मामला  दर्ज  किया  कौर

 :28  विद्याथियों  को  हिरासत  में  लिया

 “गया  ।  इस  समय  मामले  की  जांच  की  जा

 रही  है।

 Setting  up  of  Circus  Institute  in
 Cannanore  District,  Kerala

 62.  SHRI  A.  छू.  GOPALAN:  Will  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased

 to  state:

 (a)  whether  Government  propose  to
 consider  the  setting  up  of  a  Circus
 Institute  in  Cannanore  District  in
 Kerala;

 (b)  if  so,  when  and  the  salient  fea-
 tures  thereof;  and

 (c)  if  not,  the  reason  therefor?
 THE  DEPUTY  MINISTER’  IN

 THE  MINISTRY  OF  EDUCATION
 .AND  SOCIAL  WELFARE  AND  IN
 THE  DEPARTMENT  OF  CULTURE
 (SHRI  ARVIND  NETAM):  (a)  No  Sir,
 not  the  Government  of  India.  How-

 ‘ever,  the  Government  of  Kerala  is
 considering  a  proposal  for  starting  a
 Circus  Institute  in  Cannanore  District,
 Kerala.

 (b)  The  salient  features  of  the
 ‘scheme  have  not  been  worked  out.

 (c)  Does  not  arise.

 Kapurthala  Plot  in  New  Delhi

 63.  SHRI  A.  K.  GOPALAN:  Will  the
 Minister  of  WORKS  AND  HOUSING
 be  pleased  to  state:

 (a)  whether  one  portion  of  Kapur-
 hala  Plot  at  New  Delhi  belonging  to
 Kerala  Government  has  not  been
 vacated  by  the  Police/Protection  Force
 in  spite  of  repeated  requests  made  by
 .Kerala  Government;

 (b)  if  so,  the  reasons  therefor;  and

 ri0

 (c)  how  many  years  more  will  it
 take  to  vacate?,

 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND  HOUS-
 ING  (SHRI  OM  MEHTA):  (a)  Yes.

 (b)  and  (c).  The  question  of  shift-
 ing  of  Police/Protection  Force  from
 a  portion  of  Kapurthala  Plot  has  been
 taken  up  at  the  highest  level  in  the
 Delhi  Administration,  and  _  is  being
 pusued  with  them  vigorously.

 Extension  of  C.G.H.  Scheme  in  cities
 of  Mysore

 64.  SHRI  P.  R.  SHENOY:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  the  places  in  which  C.G.H.
 Scheme  is  in  operation  at  present;  and

 (b)  whether  this  Scheme  will  be  ex-
 tended  to  any  of  the  cities  in  Mysore
 (Karnatak)  State  and  if  so,  when?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMI-
 LY  PLANNING  (SHRI  A.  K.  KISKU):
 (a)  The  C.G.H.  Scheme  at  present  is
 in  operation  in  the  cities  of  Delhi,
 Bombay,  Allahabad,  Meerut,  Kanpur, Calcutta  and  Nagpur.

 (b)  The  C.G.H.  Scheme  is  also  pro-
 posed  to  be  extended  to  Bangalore  city of  Karnatak  State  during  the  Fifth
 Five  Year  Plan.

 Master  Plan  for  deepening  Mangalore
 Harbour

 65.  SHRI  P.  R.  SHENOY:  Will  the
 Minister  of  SHIPPING  AND  TRANS-
 PORT  be  pleased  to  state:

 (a)  whether  a  Master  Plan  is  pre-
 Pared  for  deepening  the  Mangalore
 Harbour;

 (b)  if  so,  the  main  features  thereof;
 and

 (c)  what  part  of  this  Master  Plan
 will  be  implemented  during  974—
 1979?
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 THE  MINISTER  OF  STATE  IN
 १  HE  MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):
 (a)  The  Master  Plan  drawn  up  for  the
 Mangalore  Harbour  Project  has  yet
 to  be  finalised  as  the  model  tests  for
 the  Harbour  layout  have  not  so  far
 been  completed.

 (b)  and  (९).  Do  not  arise  at  this
 stage.

 Pay  scale;  of  teaching  and  non-teach-
 ing  staff  in  Regional  Engineering

 Colleges
 66.  SHRI  P.  R.  SHENOY:  Will  the

 Minister  of  EDUCATION,  SOCIAI.
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  whether  the  Central  scales  of
 Pay  are  paid  to  teaching  staff  and  State
 seales  of  pay  are  paid  to  most  of  the
 non-teaching  staff  in  the  various  Re-
 gional  Engineering  Colleges  o¢  the
 country.

 (b)  whether  these  Regional  Engineer-
 ing  Colleges  which  are  autonomous
 bodies  are  free  to  rémove  this  dis-
 crimination;  and

 (c)  whether  there  is  any  represen-
 tation  made  to  the  Central  Govern-
 ment  to  remove  this  discrimination?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  8.  NURUL  HASAN):  (a)
 Yes,  Sir.

 (b)  No,  Sir.  The  Regional  Engineer-
 ing  Colleges  are  established  as  joint
 cooperative  venture  of  the  Central
 Government  and  the  State  Govern-
 ments  concerned.  They  are  fully  sup-
 ported  financially  by  these  Govern-
 ments.  They  are,  therefore,  governed
 by  the  scheme  of  establishment  of
 these  colleges  and  cannot  adopt  dif-
 ferent  principles  from  those  approved
 in  the  scheme,  as  modified  from  time
 to  time.

 (c)  This  Ministry  received  a  copy  of
 Memorandum  dated  1-4-1973,  from  the
 Non-teaching  Employees’  Association
 of  Karnataka  Regional  Engineering
 College,  Surathkal  addressed  to  the
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 Chairman,  Board  of  Governors  of  the
 College  containing  their  demands  in-
 cluding  grants  of  Central  Pay  Scales.
 The  Ministry  also  received  a  letter
 from  an  Honourable  Member  Shri
 P.  R.  Shenoy,  to  whom  a  reply  has
 been  sent.

 Profits  earned  by  Shipping  Companies
 and  running  of  West  Coast  Konkan

 Passenger  Services

 67.  PROF.  MADHU  DANDAVATE:
 Will  the  Minister  of  SHIPPING  AND
 TRANSPORT  be  pleased  to  state:

 (a)  whether  the  public  sector
 Shipping  Companies  in  India  are
 earning  profits;

 (b)  if  so,  what
 earned  by  them;  and

 are  the  profits

 (c)  in  view  of  these  profits  whether
 Government  would  urge  the  public
 sector  Shipping  Companies  to  run
 the  West  Coast  Konkan  passenger
 shipping  services  without  increase  in
 the  fares?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M  8.  RANA):
 (a)  Yes,  Sir.

 (b)  The  Mogul  Line  Ltd.,  during
 97l  made  a  profit  of  Rs,  .07  lakhs.
 The  Shipping  Corporation  of  India
 made  a  net  profit  of  Rs,  8.07  crores
 during  the  year  97l-72.  The  accounts
 for  the  year  1972-73  of  the  Mogul
 Line  Ltd.,  and  the  Shipping  Corpora-
 tion  of  Inda  Ltd,  have  not  yet  been
 finalised.

 (c)  The  Government  have  already
 acquired  two  ships  with  which  the
 Konkan  Coast  Passenger  Shipping
 Service  was  being  operated.  The
 ownership  of  these  vessels  has  been
 vested  in  Mogul  Line  Ltd.  Operation
 of  the  service.  without  increase  in
 fares  will  entail  substantia]  loss,
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 Central  Assistance  fer  scarcity-
 affected  areas  of  Maharashtra

 68.  PROF.  MADHU  DANDAVATE:
 SHRI  ANNASAHEB-  GOT-

 KHINDE:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  the  Ceritral  assistance
 for  the  scarcity  affected  areas  of
 Maharashtra  has  been  stopped  with
 effect  from  ist  October,  1978;

 (b)  if  so,  whether  the  Maharashtra
 Government  has  urged  the  Centre  to
 continue  the  Central  Assistance  in
 view  of  the  fact  that  Maharashtra  had
 to  face  scarcity  conditions  for  three
 consecutive  years;  and

 (c)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P,  SHINDE):
 (a)  All  dfought  affectdd  gtates  in-
 cluding  Maharashtra  have  been  in-
 formed  that  the  drought  relief
 operations  started  in  the  light  of  the
 972  drought  should  be  closed  by  30th
 September,  1978,  and  that  central
 assistance  will  cease  from  that  date.

 (b)  Yes,  Sir.

 (c)  Following  satisfactory  rainfall
 in  Maharashtra  this  year,  the  drought
 position  has  improved  considerably
 enabling  resumption  of  normal  agri-
 cultural  operations,  In  view  of  this
 ang  also  in  view  of  the  heavy  finan-
 cial  assistance  rendered  to  the  State
 Government  and  the  need  to  de-
 escalate  expenditure,  Maharashtra’s
 proposal  for  further  assistance  beyond
 30th  September  973  has  not  been
 agreed  to.

 Steps  to  prevent  rise  in  Issue  Price  of
 Rice

 69,  PROF.  MADHU  DANDAVATE:
 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  Government  have  de-
 cided  to  raise  the  procurement  price
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 of  paddy  from  Rs.  70  to  Rs.  75  as
 against  Rs.  56  a  quinta]  last  year;  and

 (b)  what  steps  are  proposed  to  pre-
 vent  the  rise  in  issue  price  of  rice
 after  the  Kharif  crop  comes  to  the
 Market  from  October-November,  1973,
 as  a  result  of  the  rise  in  procurement
 price?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  and  (b).  With  the  increase  in  the
 procurement  price  of  standard  variety
 of  paddy  to  Rs.  70  from  the  price
 range  of  Rs.  49—Rs.  58  during  the  last
 year,  the  issue  prices  of  different
 varieties  of  rice  have  also  been  in-
 creased  with  effect  from  Ist  Novem-
 ber,  1973.

 Procurement  of  paddy  and  coarse
 grain  by  Food  Corporation  of  India

 70.  SHRI  RAMSHEKHAR  PROSAD
 SINGH:  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  state:

 (a)  whether  the  Food  Corporation
 of  India  has  geared  up  its  machinery
 in  all  the  States  in  which  it  is  operat-
 ing  to  undertake  procurement  of
 paddy  and  other  coarse  cereaals  to
 prevent  distress  sales  by  farmers  in
 the  wake  of  the  anticipated  bumper
 production;

 (b)  if  so,  what  are  the  main
 features  of  the  steps  taken;  and

 (c)  to  what  extent  target  of  pro-
 curement  will  be  achieved?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (SHRI  ANNASAHEB  PP.
 SHINDE):  (a)  Yes,  Sir.

 (b)  In  the  context  of  the  antici-
 pated  bumper  Kharif  crop  this  year,
 all  the  procuring  agencies  have
 geared  up  their  machinery  to  ensure
 maximum  procurement  of  Kharif
 foodgrains  and  to  ensure  payment  of
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 ‘the  procurement  prices  fixed  by  the
 Government  to  the  cultivators,  Some
 of  the  important  steps  taken  in  this
 regard  are  listed  below:—

 (i)  After  detailed  discussions  with
 the  respective  State  Govts.,  areas  of
 operation  by  different  Public  Agencies
 have  been  clearly  demarcated  to
 avoid  any  non-fusion  and  to  give
 effective  support  to  the  prices.

 (ii)  A  large  number  of  procurement
 ‘centres  have  been  opened  in  consulta-
 ‘tion  with  the  State  Govts.  and
 requisite  staff  has  been  posted  so  that

 ‘the  cultivator  has  not  to  take  his  pro-
 duce  very  far  from  his  village.  The
 procurement  agencies  have  also
 appointed  sub-agents,  mostly  Co-
 operatives  to  make  purchases  of
 Kharif  foodgrains  from  the  cultiva-

 ‘tors  at  the  procurement  prices.

 (iii)  Arrangements  for  making  pay-
 ments  promptly  to  the  sellers  have

 ‘been  strengthened.

 (iv)  Steps  have  also  been  taken  to
 move  the  procured  stocks  quickly

 -from  the  procurement  centres  and
 -Mandis,  80  that  there  is  no  congestion
 in  the  market  yards/mandis  for

 :accommodating  further  arrivals,

 (v)  Arrangements  have  been  made
 “for  the  senior  officers  of  the  procuring
 agencies  to  pay  Surprise  visits  fre-
 quently  to  emsure  smooth  procure-
 ment  operations  and  also  to  ensure

 ‘that  correct  prices  are  being  paid  at
 ‘all  the  places  to  the  cultivators.
 ‘These  officers  will  also  look  into  dis-
 putes  and  also  resolve  bottlenecks,  it
 any,  in  regard  to  the  operations,  on

 :the  spot.
 (vi)  The  Government  of  India  have

 -also  deputed  senior  officers  to  pay
 visits  to  important  kharif  procure-
 ment  States  during  the  operations  to
 ensure  that  instructions  laid  down  by
 the  Government  are  strictly  followed

 by  the  procuring  agencies  and  that
 _all  the  agencies  have  made  adequate
 arrangements  for
 ‘foodgrains  brought  for  sale  by  the
 cultivators.
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 (९)  It  is  expected  that  the  target
 of  procurement  would  be  achieved.

 Decline  in  share  of  cargo  carried  in
 Indian  Ships  for  Overseas  Trade

 TM.  SHRI  RAMSHEKHAR  PRASAD
 SINGH:

 SHRI  ए,  M,  MEHTA:

 Will  the  Minister  of  SHIPPING
 AND  TRANSPORT  be  pleased  to
 state:

 (a)  whether  the  Union  Govern-
 ment  have  taken  various  steps  io
 improve  the  performance  of  ships  in
 the  country’s  overseas  trade;

 (b)  if  so,  whether  against  2.43  per
 cent  of  cargo  carried  by  Indian’  ships
 in  1969-70  the  share  had  declined
 during  subsequent  two  years  to  9.87
 per  cent  and  6.3l  per  cent;  and

 (c)  if  so,  what  are  the  main  reasons
 for  this  decline?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B,  RANA):
 (a)  and  (b),  Yes,  Sir.

 (c)  The  main  reason  was  the  in-
 creased  participation  of  Indian  ship-
 ping  in  cross  trades  and  also  to  sume
 extent,  the  temporary  diversion  of
 some  tramp  ships  and  tankers  to  the
 coasting  trade  necessitated  by  trading
 conditions  which  prevaileq  during
 1971-72.  At  the  same  time  the  over-
 all  earnings  of  Indian  shipping
 showed  a_  substantial  increase  of
 about  Rs.  4  crores  during  1971-72.

 Treatment  of  Or’thopaedic  Patients  in
 Safdarjang  Hospital,  New  Delhi

 72.  SHRI  R.  N.  BARMAN:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  the  total  number  of  patients  of
 (i)  Low  Income  Group  (ii)  Middle
 Income  Group,  (iii)  Higher  Income
 Group  in  the  Orthopaedic  Wards  of
 the  Safdarjang  Hospital,  New  Delhi:
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 (b)  whether  the  Low  Income  Group
 patients  admitted  in  Ward  No.  29  of
 Safdarjang  Hospital  are  not  being
 treated  properly  by  the  Staff  of  the
 Hospital  specially  by  Nursing  Staff;
 and

 (c)  if  so,  whether  Government  will
 depute  an  impartial  Officer  to  look
 into  the  grievances  of  these  poor
 patients?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND
 FAMILY  PLANNING  (SHRI  A,  K.
 KISKU):  (a)  Statistics  on  the  basis
 of  income  in  regard  to  in-door  patients
 are  not  available  in  the  hospital  ag
 the  income  of  the  patients  is  not
 ascertained  at  the  time  of  admission
 in  the  Safdarjang  Hospital,  New
 Delhi,

 (b)  No.

 (c)  Does  not  arise.

 Mock  Parliaments  arranged  during
 1972-13,

 73.  SHRI  R.  N,  BARMAN:  Will  the
 Minister  of  PARLIAMENTARY
 AFFAIRS  be  pleased  to  state:

 (a)  The  total  number  of  Mock
 Parliaments  arranged  during  March,
 972  to  March  1973;

 (b)  total  expenditure  incurred  on
 these  Mock  Parliaments;

 (c)  whether  his  Ministry  has  not
 had  any  Mock  Parliament  so  far  in
 the  rural]  area  of  West  Bengal;  and

 (d)  if  not,  the  reasons  therefor?

 THE.  MINISTER  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  K.
 RAGHURAMAIAH):  (a)  43  in  the
 Union  Territory  of  Delhi  during  the
 year  1972-73.

 (७)  An  expenditure  of  Rs,  67.20
 was  incurred  during  1972-73.

 (c)  and  (d).  The  Department  of
 Parliamentary  Affairs  at  the  Centre
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 does  not  hold  Youth  Parliament  Com-
 petitions  in  the  States.  It  had  circu-
 lated  the  scheme  of  ‘Youth  Parlia-
 ment’  competitions  in  vogue  in  Delhi
 to  all  the  States/Union  Territories
 (including  the  State  of  West  Bengal)
 for  formulating  similar  scheme  in
 their  States  and  to  organise  Youth
 Parliament  Competitions  in  their  edu-
 cational  institutions  on  the  pattern  of
 the  competitions  being  held  in  Delhi.
 The  Government  of  West  Bengal  have:
 intimated  that  the  question  of  intro-.
 ducing  the  scheme  of  Youth  Parlia-
 ment  Competition  in  the  educational
 institutions  of  that  State  is  under
 consideration,

 Salary  to  Teachers  posted  in  rural:
 areas  in  Delhi

 74.  SHRI  R.  N,  BARMAN:  Will  the
 Minister  of  EDUCATION,  SOCIAL.
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  whether  the  Delhi  Municipal
 Corporation  Teachers  posted  in  rural
 areas  are  not  getting  their  monthly:
 salary  on  due  date;

 (b)  if  so,  the  reasons  or  the  same;.
 and

 (c)  what  steps  Governments
 pose  to  take  in  this  regard?

 pro--

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE:
 DEPARTMENT  OF  CULTURE  (SHRI.
 D.  P.  YADAV):  (a)  According  to  the.
 information  furnished  by  the  Munici-
 pal  Corporation,  the  teachers
 generally  get  their  salary  by  the  due
 date  i.e,  the  i0th  of  every  month,  and
 delay,  if  any,  is  looked  into  with  pro-
 mptitude  and  immediate  remediak
 action  taken.

 .  (b)  Does  not  arise.

 (c)  Does  not  arise.
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 Imported  wheat  in  F.C.I.  Godowns,
 Visakhapatnam,  unfit  for  Human

 Consumption

 75.  SHRI  Y.  ESWARA  REDDY:

 SHRI  LALJI  BHAI:

 Will  the  Minister  of  AGRICUL-
 “TURE  be  pleased  to  state:

 (a)  whether  imported  wheat  worth
 Rs.  2.8  million  which  was  stored  in
 the  godowns  of  F.C.I.  at  Visakha-
 patnam  had  been  declared  unfit  for
 ‘human  consumption  and  was  dumped
 in  the  Municipal  night  soi]  grounds;

 (b)  if  so,  the  broad  outlines  there-
 of;  and

 (c)  the  reasons  for  this  loss?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 ‘TURE  (SHRI  ANNASAHEB  P.
 SHINDE):  (a)  to  (c).  The  vessel
 Satyakamal  carrying  about  22,000
 tonnes  of  American  wheat  encoun-
 tered  rough  weather  on  the  high  seas
 and  water  entered  the  hatches.  As
 a  result,  3,800  tonnes  of  wheat  were
 found  damaged  when  the  vessel
 touched  Visakhapatnam  for  unload-
 ing  of  grain,  A  Committee  of  Officers
 of  the  Food  Corporation  of  India
 which  examined  the  wheat  after  sal-
 vaging  operations  were  conducted
 found  that  2,796  tonnes  out  of  3,800
 tonnes  were  totally  damaged.  This
 damaged  wheat  worth  about  Rs,  2.8
 million  (calculated  at  the  issue  price
 of  Rs,  78.00  per  quintal)  was  dumped

 in  the  municipal  pits.
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 Land  Ceiling  Legislation  in  States

 76.  SHRI  Y.  ESWARA  REDDY:
 SHRI  BHOGENDRA  JHA:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  all  the  States  in  the
 counry  have  enacted  laws  for  land
 ceilings;

 (b)  the  minimum  and  the  maxi-
 mum  ceiling  on  lands  allowed  in  the
 States;  and

 (९)  how  many  agricultural  wor-
 kers  were  provided  with  lands  since
 December,  972  to  August,  1973?

 THE  MINISTER.  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (SHRI  ANNASAHEB  P.
 SHINDE):  (a)  Land  ceiling  laws  had
 been  enated  by  all  the  States  in  the
 country  except  Nagaland  and
 Meghalaya  which  have  communal
 ownership  of  land.

 The  States  of  Andhra  Pradesh,
 Assam,  Bihar,  Haryana,  Himachal
 Pradesh,  Jammu  &  Kashmir,  Kerala,
 Madhya  Pradesh,  Punjab,  Orissa,
 Rajasthan,  Tamil  Nadu,  Uttar  Pra-
 aecsh  and  West  Bengal  have  recently
 revised  their  ceiling  laws,

 (b)  A  statement  is  appended.

 (c)  Even  after  the  enforcement  of
 revised  ceiling  Acts,  considerable
 time  is  needed  to  go  through  the
 various  procedural  stages  before  sur-
 plus  land  can  actually  be  mopped  up
 for  distribution  among  eligible  per-
 sons.
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 Statement

 Minimum  ceiling  Maximum  celling  Outer  limit

 4°05  hectares
 2  Assam  .

 of  35  bighas
 ३3  Bihar  I5  acres

 4  Haryana  7°25  hectares

 5:  Himachal  Pradesh]  TO  acres
 6  J&K.  9°  I  acres

 7  Kerala  ०  «6  807९5
 8,  Madhya  Pradesh  IO  acres

 9  Orissa  TO  acres

 30  Punjab  .  +  Thectares  §

 Tre  Rajasthan.  8  acres

 ‘12.  Tamil  Nadu  72  acres

 wh  Uttar  Pradesh  »  7°30  hectares
 14.  West  Bengal  5  hectares

 2I°85  hectares  Twice  the  ceiling
 50  bighas  plus  actual  area  of  the  orchard  subject  to  a  maximum

 45  acres  I}  times  the  ciiling

 2r  8  hectares  Twice  the  ceiliag
 70  acres  Twice  the  ceiling
 22°2  acres

 20  acres  20  acres

 45  acres  54  acres

 45  acres  I°  4/5  times  the  ceiling
 area

 20°  5  hectares  I'35  times  the
 ceiling  area

 775  acres  Twice  the  ceiling area

 60  acres  Twice  the  ceiling ee  area

 8°25  hectares  24°25  hectares

 7  hectares  i  7  hectares

 Proposal  for  2  Year  Secondary
 Course

 77.  SHRI  ९,  ESWARA  REDDY:
 SHRI  NARENDRA  SINGH:

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  Central  Advisory
 ‘Board  of  Education  has  proposed  a
 l2-year  Secondary  Course  in  schools
 throughout  the.  country;

 (b)  if  so,  the  salient  features  there-
 of;  and

 (c)  whether  Government
 take  a  decision.  soon  on  it?

 would

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE

 DEPARTMENT  OF  CULTURE  (SHRI
 D.  P,  YADAV).  (a)  At  its  36th  Ses-
 sion  held  on  18-19  September  1972,
 the  Central  Advisory  Board  of  Edu-
 cation  reiterated  its  earlier  recom-
 mendation  to  adopt  a  uniform  pattern
 of  education  in  the  country  consisting
 of  0  years  of  primary/secondary  edu.
 cation  followed  by  2  years  of  higher
 secondary  education  and  3  years’
 degree  course.
 ’

 (b)  The  salient  features  of  the
 scheme  considered  by  the  Standing
 Committee  of  the  Central  Advisory
 Board  of  Education  at  its  meeting  held
 on  13th  June  973  are  given  in  pages
 46—48  of  the  printed  report  of  the
 proceedings  already  available  in  the
 Lok  Sabha  library.

 (c)  The  recommendations  of  the
 Central  Advisory  Board  of  Education
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 are  being  considered  by  the  State
 Governments/Union  Territory  Admi-
 nistrations  and  universites,
 Report  of  the  Gajendragadkar  Com-
 mission  regarding  Research  Procedure

 78.  SHRI  K.  LAKKAPPA: SHRI  PURUSHOTTAM  KAKO-
 DKAR:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  the  Gajendragadkar
 Commission  have  found  some  irregu- larity  in  agricultural  research  proce- dure  especially  regarding  potato  and
 wheat;

 (b)  whether  they  have  found  that
 the  field  records  of  a  potato  experi- ment  at  the  I.C.A.R.  were  unsyste-
 matic;  and

 (c)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE): (a)  No  Sir.  No  irregularity  has  been
 found  but  some  deficiencies  have  been
 noted.  Based  on  the  advice  of  a
 Panel  of  Advisers,  the  ICAR  Inquiry Committee  while  making  certain
 comments  on  seed  size  of  potato  in
 the  relay  cropping  experiments  and
 on  the  protein  content  of  Sharbati
 Sopora  have  come  to  the  following conclusions:—

 1  Potato:  (i)  The  use  of  large sized  potato  seed  in  the  experiments
 was  not’  deliberate  because  the
 varieties  used  by  themselves  nor-
 mally  produce  large-sided  tubers.  In
 other  words,  the  size  of  the  potato used  is  a  characteristic  of  the  variety,

 Gi)  The  seed  rate  used  in  the  IARI
 experiments  does  not  appear  to  be
 excessive,

 Gii)  The  yields  obtained  in  the
 IARI  ‘experiments  have  been  corrobo-
 rated  by  the  national  demonstrations
 in  U.P.  as  well  as  by  the  experience of  the  farmers  in  Punjab.

 2.  Wheat:  With  regard  to  the  protein
 content  of  wheat,  the  Committees  has
 observed  that  it  is  highly  variable
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 depending  upon  the  soil-climatic
 conditons  ard  also  the  fertilizers.
 used.  The  variation  is  well  reflected
 in  the  publshed  results.  However  in
 spite  of  the  variation,  Sharbati  Sonora
 seems  to  be  clearly  superior  to  Sonora
 64,  &nd  Kalyan  Sona  in  respect  of
 protein  content  but  probably  not  in.
 lysine  contest,

 (b)  The  Panel  of  Advisers  observed
 that  the  field  note-books  mentioned
 by  the  research  workers  working  on
 experiments  with  potato  were  not
 systematic  as  they  were  in  the  form
 of  scribbing  pads.  The  yields  record-
 ed  in  these  books  breafly  tallied  with
 the  published  figures.  However,  the
 Panel  emphasized  the  need  for  main-.
 taining  a  complete  and  detailed  re-
 cord  of  experiments  in  a  systematic
 manner,  preferably  in  a  separate  pro-
 ject  file  for  each  experiment.  Such.
 records  should  be  duly  signed  by  the
 scientist  incharge  of  the  project.

 (c)  Instructions  have  been  issued
 to  the  scientists  of  all  ICAR  Insti-.
 tutes  that  all  the  data  should  be
 neatly  maintained  in  the  project  files
 already  developed  for  this  purpose.
 In  the  case  of  All  India  Coordinated
 Project,  all  the  data  are  compiled  by
 the’  Project  Coordinator,  analysed
 Statistically  and  presented  for  discus-
 sion  at  the  Annual  Workshops.  One
 high  figure  in  lysine  content  had  been
 recorded  in  the  Cereal  Quality
 Laboratory  of  IARI  in  6  in
 Sharbati  Sonora,  probably  due  to  an
 experimental  error  in  the  Lysine
 Analyser,  which  had  then  recently
 been  acquired.  When  this  figure  was
 not  found  later,  it  was  omitted  from
 symposia  and  research  papers  and  the
 IARI  Research  Bulletin  No,  6  “Re-
 cent  research  on  the  improvement  of
 protein  and  nutritive  properties  of
 food  and  feed  plants,  published  in
 1971.”  The  procedure  for  taking
 samples  and  testing  protein  and  lysine
 content  and  recordng  the  results
 adopted  in  the  IARI  Quality  Testing
 Laboratory  were  examined  by  Dr.  J.
 S.  Patel,  one  of  the  Members  of  the
 Scientific  Panel  and  in  his  opinion
 “the  techniques  are  well  standardized
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 and  the  accuracy  is  satisfactory”.
 Hence,  no_  specific  instructions  on
 chemical  estimations  appear  to  be
 necessary.  vo

 Research  Project  on  Dry  Land  Agricul-
 ture  and  Black  Soil

 79.  SHRI  K.  LAKKAPPA:
 SHRI  PURUSHOTTAM  KAKCD-

 KAR:
 Will  the  Minister  of  AGRICULTURE

 be  pleased  to  state:
 (a)  whether  an  operational  research

 Preject  on  Dry  Lani  Agriculture  and
 heavy  black  soils  is  to  be  undertaken
 by  the  Indian  Council)  of  Agricultural
 Research  in  the  Fifth  Plan;  and

 Xb)  if  so,  the  main  features  thereof?

 THE  MINISTER  OF  STATE  IN  THE’
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANASAHEB  P,  SHINDE):  (a)  and
 (b).  Indo-British  Operational  Research
 Project  on  dry  farming  in  black  soils
 is  being  taken  up  at  Indore  under  5th
 plan  proposal  as  an  integra)  part  of
 the  All  India  Coordinated  Research
 Project  on  Dryland  Agriculture.  For
 the  purpose,  a  cluster  of  2-3  villages,
 on  a  complete  watershed  basis,  covering
 approximately  an  area  of  2000  hectares
 would  be  chosen.  A  complete  inven-
 tery  of  the  basic  resources  including
 socio-economic  aspects  and  informa-
 tion  regarding  lend  use,  crop-weather
 relationship,  cropping  patterns,  agro-
 nomic  practices  etc.  will  be  made  A
 detailed  work  plan  for  the  development
 and  the  management.  of  the  watershed
 ‘will  be  evolved  in  collaboration  with
 the  British  team  of  experts,  The  ope-
 rational  work  plan  will  include  land
 shapping,  soil  conservation  and  drain-
 age,  fuller  use  of  runoff  water,  storage
 facilities  for  timely  supply  of  inputs.
 crop  plans  for.  different  categories  of
 land,  livestock  improvement  and  grass-
 Jand  development.  All  available  re-
 search  information  from  the  local  ex-
 periment  stations  will  be  screenec  and
 appropriate  field  practices:  formulated
 for  adoption.  Efforts  will  be  made  for
 evaluating  the  utilization  of  the  avail-
 able  resources  for  development  of
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 scientific  agriculture  and  livestock  in
 the  chosen  watershed  for  meeting  the
 Farmers’  and  village  needs  and  for  im-
 proving  their  socio-economic  condi-
 tions.  Full  participation  of  the  villa-.
 gers  is  envisaged  so  that  the  benefi-
 ciary  considers  the  programme  as  hi3
 own.  Economic  evaluation  wil]  be
 made  of  the  practices  adopted  in  the
 operational  watersheds  and  the  changes
 brought  about,  will  be  suitable  moni-
 tored.  In  view  of  the  importance  and
 urgency  of  the  Project,  the  Governing
 Body  of  the  Indian  Council  of  Agricul-
 tural  Research  sanctioned  an  amount
 not  exceeding  Rs,  2.50  lakhs  fror:  the
 cess  funds  of  the  Council  to  initiate
 the  Project  immediately  during  the
 current  year,  pending  the  sanction  of
 the  Fifth  Plan  proposal  for  the  entire
 Project.

 Utsation  of  Compost  and  Organic
 Measures

 80.  SHRI  MUKHTIAR  SINGH
 MALIK:  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  state:

 (a)  whether  Government  have
 finalised  the  programme  for  the  utilisa-
 tion  of  compost  and  organic  measures
 in  the  country;  and

 (b)  if  so,  the  broad  outlines  thereof?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P,  SHINDE):  (a)  Yes,
 Sir.

 (b)  A  statement  giving  the  required
 information  is  placed  on  the  Table  of
 the  Sabha

 Statement

 A  comprehensive  prograniune  for
 exploiting  the  manurial  resources  in
 the  country  has  been  prepared  for  the
 5th  Plan,  with  a  view  to  intensifying
 the  work  under  the  various  schemes
 for  development  of  local  manurial  re-
 Sources  viz.  urban  compost,  rural  com-
 post,  sewage/sullage  utilisation,  grecm
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 manuring  ‘which  have  been  in  opera-
 tion  through  the  Plan:  periods  on  all-
 India  basis  as  State  Plan  Schemes,

 In  adgition,  certain  key  schemes  are
 Pro  to  be  taken  up  under  the
 Central  Agriculture  Sector,  in  the
 5th  Plan  They  are:

 l.  ‘Setting  up  ‘of  Nechanical  com
 post  plants:  to  mianufactire  organic

 manure  from  city  waste;
 2.  Sewage/sullage  utilisation  for

 agricultural  production;
 3.  Award  of  ‘prizes-to  local  podies

 doing  excellent  urban  compost  work;
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 4  Award  of  prizes  to  gram  pan-
 chayats
 work;  and

 5.  Organigatiqn  of  Demonstration-
 cum-training  camps  by  the  farmers
 associations,

 The  anticipated  achievements  under
 the  various  schemes  for  development
 of  local  manurial  resources  by  the  end
 of  the  4th  Plan  and  the  targets  pro-
 posed  for  the  Sth  Plan  are  given  in
 table  below:—.

 Anticipated  achievement  by  tht  end
 achievement  by  tht  end  of  4th  plan  Target  proposed  for’  the  5th  Plan

 i  Urban‘compost  production  (million  tonnes)
 2  Rural  compost  production  (million  tonnes)  .
 3  Area  under  sewage/sullage  irrigation  (hectares)  ५:

 4  Coverage  under  green  matiuring  (Million  hectares)

 4°8  Ts
 I70°0  350°O

 70,080,  8,000"
 (additional)

 60

 *With  the  introduction  of  multiple
 cropping  and  intensive  cultivation  pra-
 gramme,  the  scope  of  green  manyring
 has  become  limited.  As  such,  no  tar-
 get  for  green  mariuring  has  been  pro-
 posed  for  the  5th  Plan.  However,
 étresg  will  continue  to  be  laid  on  green
 manuring  by  including  green  manure/
 leguminous  crops  in  the  crop  rotations
 without  loss  of  any  commercial  07
 cereal  crop.

 List  of  Selection  Grade:  Teachers  for
 Delhi  Schools

 8l.  SHRI  MUKHTIAR  SINGH
 MALIK:  Will  the  Minister  of  EDU-
 CATION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  refer  to  the
 reply  given  to.  Unstarred  Question  No.
 ll  on  23rd  July,  973  regarding  the
 list  of  selection  Grade  Teachers  for
 Delhi  Schools  and  state

 (a)  whether  the  list  of  T.  G.  Tea-
 chers  (both  male  and  female)  eligible
 for  Selection  Grade  has-been  finalised

 (b)  if  not,  the  reasons  for  the  delay
 and  the  likely  time  to  be  taken  to  fina-
 lise  the  same;  and

 (९)  how  much  time  will  be  taken  for
 the  selected  candidates  to  draw  their
 arrears,  as  their  cases  have  already
 been  delayed  considerably?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  -EDUCATION.  AND
 SOCIAL  WELFARE.  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D  P.  YADAV):  (a)  and  (b).  List  of
 T..G  ‘Teachers  eligible  fox:  Selection
 Grade  hag  been  finalized  in  respect  of
 Government  schools.  With:  regard  to
 the  7,  G.  Teachers  working  in  aided
 schools,  the  list  is  being  -fnalized.

 (०),  The  ‘Delhi  Administration  is
 taking  steps  to  pay  the  arears  as  early
 as  possible.
 Ban  on  the  movement  of  Coarse  Grains

 between  Gujarat  and  M.P.

 82,  SHRI  ARVIND  M.  PATEL:
 SHRI  D  P.  JADEJA:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  ta  state:

 (a)  the  decision  taken  by  the  Gov-
 ernment  to  release|  the  ban  on  the
 movement  of  coarse  grains  between
 the  Gujarat  State  and  Madhya  Pra-
 desh;  and

 doing  best  rural  compost
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 (b)  the  names  of  stuff  to  be  includ-
 ed?

 THE  MINISTER  OF  STATE  IN  THB
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  There
 is  no  decision  to  removel  the  rmove-
 ment  restrictions  on  coarse  grains
 between  Gujarat  ahd  Madhya  Pradesh
 States.

 (b)  Does  not.  arise.
 Rice  and  Paddy  ड्ान्टपात्थ्ती  during

 Current  Year

 83.  SHRI  ARVIND  M.  PATEL:
 SHRI  D.  P.  JADEJA:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  the  total  quantity  of  rice  and
 paddy  procurred  durit%  the  current
 year  by  the  Government  of  India,
 State-wise;  and

 (b)  the  price  fixed  quality-wise?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P,  SHINDE):
 (a)  and  (b).  A  statemnent  is  laid  on  the
 Table  of  the|  House.  [Placed  in  Libra-
 ry.  See  No.  LT-5659/78).

 वनस्पति  थी  के  लए  कारख़ाने  को  स्थापना

 हेतु.  लाइट्स

 84.  थ्री  श्ररथिन्द  एसे०  पटेल  :
 शी  डो०  पी०  जडेजा  :

 क्या  कृषि  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  गत  तीन  वर्ष  में  वनस्पति  घी  के

 नए  कारखाने  स्थापित  करने  के  लिए  कितने
 नए  लाइसेंसों  की  भ्जियां  मिली  हैं  ;

 (ख)  इन  में  से  कितनी  गैर-सरकारी
 श्र  कितनी  सहकारी  क्षेत्र  मैं  कारखाने
 लगाने  के  लिए  हैं;  कौर

 (ग)  सरकार  ने  इन  प्रतियों  पर  क्‍या
 निर्णय  किया  है  ?

 गए

 कृति  संत्रास,  सें  राज्य  मंत्री  (को
 कोर  सिह)  :  (क)  698

 (a)  प्राइवेट  66
 सहकारी  :  3

 (")  लाइसेंस  शुदा :  ३9
 [भस्वीकत  :  30
 विचाराधीन  20

 Central  Assistance  as  Compensation  to
 Gujarat  fer  Flood  Relief

 85.  SHRI  ARVIND  M.  PATEL:  Will
 the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  the  approximate  amount  of  foed-
 graing  destroyed  during  the  current
 year  due  to  floods  in  Gujarat  State;
 and

 “(b)  the  assistance  given  by  the  Cent-
 ral  Government  for  compensstion?

 THY  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)
 Damage  to  foodgrains  and  other  com-
 modities  in  ‘fair  price  shops  due  to
 floods  as  reported  by  the  State  Govern-
 ment  is  to  the  tune  of  Ra.  62245,15,

 (b)  The  State  ‘Government  do  not
 propose  to  reimburse  the  losses  and
 claim  any  Central  assistance.

 गाजियाबाद  से  वाली  दवाइयों  का  तले बार
 किया  जाना

 8  6.  शी  भागीरथ  नंबर  :  क्‍या
 स्वास्थ्य  कौर  परिवार  नियोजन  मंत्री  यहँ
 बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  गाजियाबाद  में  नकली
 दवाइयां  बतासे  वाली  एक  बड़ी  फैक्टरी

 पकड़ी  गई  है;
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 (8)  क्या  वहां  से  तीन  लाख  रुपये
 से  प्रतीक  की  दबाइयां  मिली  हैं;  शौर

 (ग)  ऐसे  कार्य  को  रोकने  के  लिए
 सरकार  क्‍या  कठोर  कदम  उढ़ाएगी  ?

 स्वास्थ्य  शौर  परिवार  नियोजन  मंत्रालय
 में  उप-मंत्री (ओ  ए०  के०  किस्म)  :  (क)
 जहां।

 (@)  पकड़े  गए  माल  का  मूल्य क्या  होना
 यह  राज्य  भाषा  नियंत्रण  अधिकारियों

 द्वारा  प्रभी तय  किया  जाना  है

 (ग)  नकली  कौर  घटिया  किस्म  की
 दवाइयों  के  निर्माण  तथा  बिक्री  को  रोकने
 के  लिए  निम्नलिखित  कदम  पहले  ही  उठा
 लिए  गए  हैं:--

 मिलावट-शुदा  दवाइयों  के  निर्माण  तथा
 बिक्री  की  रोकथाम  के  लिए  औषध  शौर
 प्रसाधन  सामग्री  भ्रध्रिनियम,  7940  #
 दण्ड  की  व्यवस्था  है  ?  गैर  लाइसेन्स-
 याफ़ता  श्रौषध  निर्माताश्रों  को  जो  ऑ्रामतौर
 पर  नकली  दवाइयां  बनाने  ओर  बेचने  का
 धन्धा  करते  हैं,  समाप्त  करने  के  लिए  एक
 “ग्रसित  भारतीय  लाइसेंस-शुदा  औषध-
 निर्माताओं  की  सूची

 io  छाप  दी  गई  है.  जिसे
 सम्बन्धित  "सभी  लोग  आसानी  से  मामूली
 सी  कीमत  देकर  प्राप्त  कर  सकते  हैं  ।
 नकली  दवाइयों  के  विरुद्ध  प्रभावकारी  अभि-
 यान  चलाने  तथा  अपने  प्र पने  श्रौषध  निरी-
 क्षणालयों  धौर  निरीक्षण  सुविधाओं  को
 बढ़ाने  के  लिए  राज्य  सरकारों  की  सलाह
 दी गई  है  कि  वे  पुलिस  अधिकारियों  के  साथ

 सूप्रकें  बनाये.  रखें  ।  औषधि-  निर्माता थों
 तथा  किक्रेताशरों  के  हितों  का  प्रतिनिधित्व
 करने  वाली  समितियों  की  सहायता  और

 सहयोग  लिया  जा  रहा  है  ताकि  नकली
 दवाइयों  के  खिलाफ  अभियान  चलाया
 जा  सके  तथा  दवाइयां  बताने  और  बेचने
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 की  भ्रमणी  विधियों  का  भ्र धिक  से  अधिक
 पालन  किया  जा  सके  ।  इसके  अतिरिक्त
 क्षेत्रीय  कार्यालयों  के  केन्द्रीय  प्रयोग  निरीक्षक
 भी  राज्य  झौचध  नियंत्रण  भ्र धि कारियों  के
 कार्य  कर  रहे  हैं  ।  क्षेत्रीय  कार्यालयों  के
 केन्द्रीय  प्रो  नियंत्रण  संगठन  ने  देश  भर
 में  एक  राज्य से  दूसरे  राज्य में  जाने  वाली
 झविधांक:..  कौर  जीवन-शतक  दवाइयों  का
 सैम्पल  लेने  का  एक  सुनियोजित  कार्यक्रम  तैयार
 किया  है।

 Adulteration  of  Vanaspati  Ghee  with
 Mineral  Oil

 87.  SHRI  BHAGIRATH  BHANWAR:
 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state.

 (9)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  news-
 item  published  in  ‘Hindustan’  dated
 the  7th  September  to  the  effect  that
 sealed  Vanaspati  Ghee  has  been  found
 adulterated  with  mineral  oil;

 (b)  if  so,  the  broad  outlines  thereof;

 (०)  the  level  at  whicn  this  adultera-
 tion  was  made;  and

 (d)  the  persons  against  whom  action
 has  been  taken  in  the  said  case?

 a

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  or  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  Yes,  Sir.

 (b)  to  (d).  Information  has  been
 called  for  from  the  Government  of
 Punjab  and  it  will  be  laii  on  the  Table
 of  the  Sabha  on  receipt
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 Quality  and  Quantity  of  Rice  Supplied
 to  Herala  oo

 88,  SHRIMATI  BHARGAVI  THAN-
 KAPPAN:

 SHRI  RAMACHANDRAN  KAD-
 ANNAPALLI:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  the  different  qualities  of  rice
 together  with  the  quantity  and  rate  of
 each  allotted  to  the  State  Government
 of  Kerala  88  also  the  quantity  asked
 for  by  them  from  January,  973  to  Oc-
 tober,  1973  month-wise;  and

 (b)  whether  the  people  of  Kerala
 have  to  face  and  are  facing  great  diffi-
 culties  due  to  non-supply  of  the  requi-
 site  quantity  of  foodgrains  to  the  State

 234

 quests  and  if  go,  the  reaction  of  Gov-
 ernment  thereto?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P  SHINDE):  (a)  .The
 State  Government's  casual  requirement
 has  been  about  60  to  80  thousand
 tonnes  rice  per  mynth.  No  particular
 qualities  of  rice  were  allotted  to  the
 State  Government  from  the  Central
 pool,  Supplies  are  arranged  according
 to  availabilities  irrespective  of  varie-
 ties.  The  Central  Government's  issue
 prices  for  different  qualities  of  rice
 supplied  to  Kerala  from  the  Central
 Pool  ranged  from  Rs.  00  to  Rs  28
 per  quintal.  The  month-wise  quanti-
 ties  of  rice  and  wheat  allotted  to  the
 Government  of  Kerala  during  the
 period  from  January,  4973  to  October,
 ‘1993  were  as  under:— Government  even  after  repeated  re-

 (In  r000  tonnes)
 Allotment

 Month  Rice  Wheat  ‘Total

 January  +  ह  ©  ©  «©  ७  70  7  77

 February  .  .  .  ०  ७०  60  7  67

 March  न  -  .  ७  60  7  67

 April  -  .  ०  e  -  67  7  74

 May  .  '  नि  53  30  83
 June  7  -  ©  -  «©  »  50  35  85
 July  -  ०  -  9  @  »  45  35  80

 August  ;  *  e  ०  55  30  85

 September  e  ०  e  .  e  45  30  75

 October  .  न  45  30  75

 (b)  Food  supply  position  in  Kerala
 is  difficult.  Keeping  in  view  the  over-
 all  availablities  of  foodgrains  in  the
 Central  pool  and  the  relative  needs  of
 other  deficit  States,  minimum  possible
 quantities  of  foodgrains  are  being

 supplied  by  the  Centre  for  meeting
 its  reasonable  requirements.  In  addi-
 tion,  Kerala  Government  was  permit-
 ted  to  purchase  some  quantities  of
 rice  from  surplus  States  on  State  to
 State  basis  to  supplement  the  Central
 supplies.
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 Scareity.  of  Baby  Food

 90.  SHRI  BAKSI  NAYAK:  Will  the
 Minister  of  AGRICULTURE be  piees-
 ed  to  state:

 -  ६82  whether  theve  is  a  country-wide
 Scarcity  of  pepulariu:bnands-ef  haby
 tood;,

 (b)  whether  the
 7  priake highly  inflattonary  pri

 food;  and

 (c)  whether  attention  of  the  Govern-
 ment  of  India  has  been  invitated  to
 8  report  in  the  ‘Economic  Times"  dated
 the  26th’  August,  973  and;  if!  so!  ‘the
 reaction  of  ‘Government  thertef?

 are  charging
 Of  baby

 THE  MINISTER  OF  STATE  IN:  THE
 MINISTRY  OF!  AGRICULTURE  (8HRI
 ANASAHEB  P:  SHNDE}:  a.  Short-
 age  of  Baby  Food  has  been  reported
 from  some.partg.of  the  country

 (b)  No  specific  instance  of  charging
 of  high  prices  has  been  brought  to  Gov-
 ernment’s  notice.

 (०)  Yes,  Sir.”  Theses@hortage  have
 been  brought  to  the  notice  of  the  manu-
 facturers  of  Baby  Food  for  corrective
 action  गए  ,

 Suspension  of  Sale  of  Ghee  and  Butter
 by  Delhi  Milk  Scheme  ०

 9l.  SHRI'BAKSI  NAYAK:  Will  the
 Minister  of  AGRICULTURE  be  pleased
 to  state:

 (a)  whether  the  Delhi  Milk  Scheme
 completely  Suspended  sale  of  ghee  and
 butter  during  the  last  four  months
 and

 (b)  if  so,  reasons  therefor?
 Cc

 THE.  MINISTER  07  STATE  IN.  THE
 MINISTRY.  QF  AGRICULTURE

 PROF.
 1:

 ह

 H):  (a),  Yea,  Sir
 supply

 wat,  vans
 after  first

 week..of,  गुप्त,
 (७)  The  pcimary  objective  of  the

 \  Beth:  Milk  Seheme,is  to  collect;  pro-
 cess  and  distribute  fluid  mils;  to  the
 citizens  of  Delhi.  It  manufactures
 and  gells  milk  products,  including  ghee
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 and  butter  only  when  jt  receives  sur-
 plus  supplies  of  milk  The  availability
 Of  milk  decreases:  gubstentialiy  in  the
 sufmer  and  rainy  seaspn..  Therefore
 when  the  stocks  of  ghee  and  butter  pro-
 Guced  in  the  winter  season  are  exhaust-
 ed,  the  D.M.S  is:not  able  to  offer  these
 Products  for  sale  till  it  recommences
 manufacture.  Due  to  the  severe  and
 prolonged  “summer  this  yeur  and
 drought  conditiong  that  prevailed  in
 many  parts  of  the  milkshed  in  1972,
 ह...  availability  of  milk  in  the  Delbi
 Milks  Scheme  milkshed  area  has  been
 helew  normal.  The  D.M.S.  has  been
 able  to  meet  only  the  fluid  milk  re-
 quirements  of  the  city  during  the  last
 summer  and  has  not  been  able  to
 menufacture  any  butter  or  ghee.
 Manufacture  of  these  two  products  has,
 however,  just  been  resumed.

 Increase  in  Prices  of  Milk,  Butter  and
 Ghee  of  Delhi  Milk  Scheme

 92  SHRI  BAKSI  NAYAK:
 SHRI  SHRIKRISHNA  AGRA-

 WAL’

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state

 (a)  whether  the  Delhi  Milk  Scheme
 propose  to  increase  prices  of  milk,

 butter  and  ghee;

 (5)  if  so,  the  extent  thereof;  and

 (c)  the  reasons  therefor?

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  The  prices
 of  milk  and  milk  products  marketed

 ‘by  the  Delhi  Milk  Scheme  have  been

 revised  with  effect  from  5-2l-973.



 उ7
 (b)  The,  revised

 butter  and  ghee  sold  by  the  D.MS.  as
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 of  milk,  are  as  below

 Special  Toned  Milk  containing  3°5%  fat
 B5%  other  s

 Double  Toned  Milk  .—  :
 Ghee  “s

 Table  Butter  .

 White  Butter

 per  fend  ©  ‘1-gep.
 per  litre  “0-70p,

 3  kg.  tin  (2I-00° 2  kg  tn  4I°00
 4  ke  tn  8I-00

 25  gm  pkt  0°50 Too  .gm  pkt  790 250  ‘gm  pkt  4°50 500  gm  pkt  850,
 250  gm  pkt  5°00 500  gm  pkt  9°50

 (c)'  Duritig  the  last  sevérat  nionths
 ft  has  been  seen  that  the  aveilability
 of  fresh  milk  to  D.M.S.  from  its’  milk-
 shed  areas  in  the  neighbouring  States
 was  decreasing.  During  the  summer
 months  due  to  severai  reasons;  inelud-
 ing  drought,  the:  availability  of  frésh
 milk  decreased  acutely.  To  procure
 larger  quantities  of  milk  and  also  to
 encourage  the.  farrhérs  to  produte
 more  milk,  it  became  necessafy  to  in-
 crease  the  milk,  it  became  netessary
 to  increase  the  milk.  procurement
 prices  of  the  D.M.LS.  from  about  Rs.  04
 per  quintal  to  about  Rs.  30  per’  quin-
 tal  for  buffalo  milk  with  6.5  per  cent
 fat  and  9  per  cent  solids-not-fat.
 Since  the  D.M..  functions  on  a  ‘no
 profit  no  loss’  basis  and  since  nearly
 80  per  cent  of  its  annual  expenditure
 is  on  purchase  of  raw  milk,  s.mp.
 butter  and  butter  fat,  it  became  neces-
 sary  to  increase  sale  prices  propor-
 tionately.

 गाय  की  चर्बी  से  थी  का  उत्पादन

 95.  श्री  हुकम  पद  कछवाय  :  क्‍या
 स्वास्थ्य  और  परिसर.  नियोजन  मंत्री  यह
 बताने की  कृपा  करेंगे कि  Fee

 (क)  क्‍या  सरकार  का  ध्यान  27
 सितम्बर,  973  के  'हिन्दुस्तान'  में  प्रकाशित

 a  eee
 इस  समाचार  की  झोर  दिलाया  गया  है  कि.

 गाय  की  चर्बी  से  घी  बनाया  जा  रहा  है  ;

 (@)  यदि  हां,  तो  इस  संबन्ध  में सरकारे

 की  क्या  प्रतिक्रिया  है.;

 (ग)  इस  सम्बन्ध  में  की  मई  जांच  के

 क्यों  परिणाम  निकले  ;  और

 (घ)  सरकार का  हस  सम्बन्ध  में  भविष्य
 J

 में  क्या  कार्यवाही  करने  का  विचार  है  ?

 स्वास्थ्य  धौर  परिवार  नियोजन  मंत्रालय

 में  उपमंत्री (भी  go  Bo  किस्म  )  (क)

 जी  हां।

 (ख)  से  (घ).  भ्रपेक्षित-  सूचना  एकत्र

 की  जा  रही  हैप् ौर  यथा  समय  सभा  पटल  पर

 रख  दी  जायेगी  ।

 758  ae
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 केन्द्रीय  सरकार  के  कर्मचारियों  की  डाक्टरी
 सुविधाओं  पर  व्यय

 96.  भी  हुकम  खुद  कछवाय  :  क्या
 स्वास्थ्य  कौर  परिवार  नियोजन  मस्ती  यह
 बताने  की  कृपा  करेंगे  कि  :

 (क)  970-7i,97:-72  जौर
 1972-73,  के  वित्तीय  बर्ष  में  केन्द्रीय
 सरकार  ने  प्र पने  कर्मचारियों  की  डाक्टरी
 भुविधाप्रों  पर  कितनी  घनराशि  व्यय  की  ;
 और

 (ख)  973-74°  के  वित्तीय  वर्ष  में
 इस  शोर  के  प्न्तर्गंत  अनुमानत:  ;कितना
 रूपया  व्यय  होगा?

 स्वास्थ्य  कौर  परिवार  नियोजन  मंत्रालय
 में  उपमंत्री  (भी  go  के०  किस्कू)  :

 (क)  शौर  (ख).  केन्द्रीय  सेवा  (चिकित्सा
 परिचर्या)  नियमावली,  944  तथा
 उसके  श्रन्तगंत  जारी  किये  गये  आदेशों  के

 अनुसार  राजपत्नी  अधिकारियों  को  भ्र पने
 तथा  अपने  परिवार  के  सदस्यों  के  इलाज  पर
 किये  गये  खर्चे  की  प्रतिपूर्ति  क ेतौर  पर  जो
 घन  देय  होता  है  वह  उन्हें  अपने  बेतन  बिलों
 के  साथ  लेना  होता  है  जबकि  पअगराजपतित
 सरकारी  कर्मचारियों  को  मिलने  वाला  यह
 पैसा  कर्मचारी  वेतन  बिलों  में  लेकर  उन्हें
 दे  दिया  जाता  है।  वर्तमान  नियमों  के  भ्रनुसार
 चिकित्सा  परिचर्या  तथा  इलाके  सम्बन्ध  में
 किये  गये  खर्च  की  राशि  सम्बन्धित  विभागों /
 कार्यालयों  के  मुख्य  भ्रधिकारी  द्वारा  नियन्त्रित
 वेतन  तथा  कमंचारी  वेतन  बिलों  में  “भत्ते
 तथा  मानदेय”  उप-शीर्षक  के  नामे  डाली  जाती
 है।  चूंकि  अलग  से  ऐसा  कोई  उप-शीर्षक

 नहीं  है  जिसके  नामे  केन्द्रीय  कर्मचारियों  की
 स्वीकृत  चिकित्सा  प्रतिपूर्ति  पर  होने  वालें
 व्यय  की  राशि  डाली  जाए,  केन्द्रीय  खजाने
 पर  इस  सम्बन्ध  में  ठीक  ठीक  कितना  भार

 पड़ता  है  यह  जानना  सम्भव  नहीं  है।
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 Reorganisation  of  Administrative  set ap  of  Feod  Corporation  of  India

 98.  SHRI  K.  P,  UNNIKRISHNAN:
 SHRI  VAYALAR  RAVI:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  present  management  of  the
 Food  Corporation  of  India  has  failed
 miserably  in  the  procurement  drive  and
 its  present  distributivn  machinery  is
 defective  and  inefficient;  and

 (b)  if  so,  the  steps  taken  or  Proposed to  be  taken  for  the  re-organisation  of
 its  administrative  set  up?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  800
 (b).  The  shortfall  in  procurement  was
 due  to  several  factors.  The  Food  Cor-
 poration  of  India,  as  one  of  the  public
 agencies  took  necessary  steps  in  maxi-
 mising  procurement  of  wheat  during
 the  current  rabi  season.  The  question
 of  improving  its  operational  efficiency
 has  been  engaging  the  attention  of  the
 F.C.I.  and  the  Government.

 Export  of  Basinati  Rice  to  Kuwait.
 99.  SHRI  P.  A.  SAMINATHAN:

 SHRI  V.  MAYAVAN:
 Will  the  Minister  of  AGRICULTURE

 be  pleased  to  state:
 (a)  whether  attention  of  Govern-

 ment  has  been  drawn  to  the  press
 report  published  in  the  “Times  of
 India”  (Ahmedabad  Edition)  dated  the
 2th  August,  973  under  the  heading
 ‘Basmati  rice  exports  to  Kuwait’  justi-
 fled;

 (b)  if  so,  the  reasons  for  supplying
 basmati  rice  to  Kuwait  when  there  is
 8  great  shortage  in  the  country;  and

 (c)  to  what  extent  the  rice  was
 exported  to  Kuwait?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a).  Yes,
 Sir.

 (b),  Only  Superior  Basmati  Rice  is
 ‘being  exported  to  earn  much  neede?
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 foreign  exchange  to  buy  cheaper  food-
 grains.

 (c)  About  000  tonnes.

 Proposed  conference  of  State  Health
 Ministers  to  discuss  unrest  among

 Docters

 100.  SHRI  P.  A,  SAMINATHAN:
 SHRI  P.  M.  MEHTA:

 Will  the  Minister  of  HEALTH
 AND  FAMILY  PLANNING  ४9४९
 pleased  to  state:

 (a)  whether  Union  Government
 is  considering  to  call  Conference  of
 State  Health  Minister.  te  discuss  the
 unrest  among.  the  doctors  in  the
 country;

 (b)  if  so,  when  the  meeting  is
 likely  to  be  held;  and

 (c)  what  steps  are  being  taken  to
 settle  the  issue?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND
 FAMILY  PLANNING  (SHRI  A.  K.
 KISKU):  (a)  No.

 (b)  and  (c).  Do  not  arise.

 Recovery  of  sugar  in  sugar  factories
 and  machinery  to  check  recovery

 figures

 0l.SHRI  M.  R.  LAKSHMI-
 NARAYANAN:  Will  the  Minister  of
 AGRICULTURE  be  pleased  to
 state:

 (a)  whether  recovery of  sugar  in
 the  sugar  factories  in  Tamil  Nadu
 and  other  States  in  the  country  has
 declined;

 (b)  if  so,  the  reasons  thereof;
 (c)  whether  there  is  any  proper

 Government  machinery  to  check  the
 recovery  figures  as  shown  by  the
 sugar  factories  throughout  the
 country,  and  if  so,  the  broad  out-
 lines  thereof;  and
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 (d)  if  thetre  is  no  proper  machinery

 to  check  up,  what  steps  Govern-
 ment  propose  to  check  the  recovery
 figures?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (PROF.  SHER’  SINGH):
 (a)  Out  of  6  sugar-producing  States,
 the  recovery  of  sugar  was  low  in
 ‘1972-73  compared  to  the  previous
 season  in  l  States,  including  Tamil
 Nadu.

 (b)  The  fall  in  recovery  in  1972-73,
 was  due  to  climatic  and  other  fac-
 tors,  viz.,  deficient  rainfall,  drought
 conditions,  inferior  cane  quality
 and  commencement  of  early
 crushing  and  its  continuance  till  a
 late  stage.  In  Tamil  Nadu  there
 were  severe  rains  and  floods  in
 December  7972  and  January  973
 which  might  have  affected  the  cane
 quality.

 (c)  and  (d).  Yes,  Sir.  Sugar
 factories  under  the  Central  Excise
 Law  are  required  to  maintain  and
 submit  statutory  returns  daily,  re-
 garding  use  of  raw  materials  and
 production  of  sugar  including  the
 recovery  percentage  etc.  These
 are  scrutinised  by  the  Technical
 Wing  of  the  Central  Excise  Depart-
 ment  to  ensure  that  there  is  no  leak-
 age  of  sugar  resulting  in  loss  of
 revenue.  Besides,  the  technical
 officers  of  the  Central  Revenues
 Chemical  Service  make  _  surprise
 ehecks  of  a  few  factories  at  random
 and  verify  the  recovery  by  carrying
 out  suitable  tests.

 Price  paid  for  sugarcane  by  sugar
 factories  in  Tamil  Nadu

 102.  SHRI  M.  R.  LAKSHMI-
 NARAYANAN;  Will  the  Minister  of
 AGRICULTURE  be  pleased’  to
 state:

 (a)  the  actual  price  agreed  by  the
 sugar  factories  in  Tamil  Nadu  for
 sugarcane  for  the  season  ‘1972-73,
 factory-wise;
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 (b)  whether  there  is  vast  differ
 ence  in  prices  compared  to  other
 States  and,  if  so,  the  reasons  thereof;

 (c)  whether  all  the  factories  have
 paid  the  agreed  price  to  the  growers

 and,  if  not,  the  name  of  the  default-
 ing  factories  and  amount  outstand-
 ing  against  them;  and

 (d)  the  action  proposed  to  be
 ‘taken  by  Government  against.  the
 defaulting  factories?

 THE  MINISTER  OF  STATE  IN
 “THE  MINISTRY  OF  AGRICUL-
 “TURE:  (PROF.  SHER  SINGH)::  (a)
 to  (a).  The  information  has  been
 called  for  from  the  Government  of
 “Tamil  Nadu;  and  will  be  laid  on  the
 Table  of  the  Sabha.

 Sugar  prices  by  sugar  factories  in
 Tamil  Nadu,  Haryana  and  Punjab

 103.  SHRI  M.  &B.  LAKSHMI-
 NARAYANAN:  Will  the  Mimster  of
 AGRICULTURE  be  pleased  to  state:

 (a)  whether  the  price  paid  for

 ‘sugereane  per  tonne  by  the  sugar
 factories  in  Tami]  Nadu  for  the

 -season  1972-73.  was  Rs.  30.00  less
 than  the  price  paid  by  the  sugar  fac-
 tories  in  Haryana,  and  Punjab,
 where  the  recovery  is  less  than  in
 ‘Tamil  Nadu;

 (b)  if  so,  the  steps  Government
 “propose  to  remove  the  disparities;  and

 c)  whether  Government  would
 pus  the  sugar  factories  in  Tamil
 Nadu  to  pay  the  same  price  as  paid
 in-  Haryana  and.  Punjab  for  the
 season  (1972-187

 HE  MINISTER  OF  STATE.  IN
 ‘THE  MINISTRY  OF  AGRICUL-
 “TURE:  (PROF.  SHER  SINGH):  (a)
 Yes,  Sir;  it  is  so,  generally  speak-
 ing.  In  Haryana,  the  recovery  was
 ‘etter  than  in  Madras  during

 ‘1972-78.
 (b)  and  (c).  The

 went  fix  only  the  minimum  p
 Central  Govern-

 ice  of

 NOVEMBER  12,  978  Written  Answers  22  |
 sugarcane  payable  by  sugar  fac-
 tories.  The  actual  price  to  be  paid  is
 settled  between  the  growers  and  the
 sugar  factories  mainly  with  re-
 ference  to  the  supply  and  demand

 position  of  gugapcane,  and  not  with
 b@ference..  to  the,  percentage  of  xe-
 covery.  The  Government  of  Tamil
 Nadu  had,  however,  advised  the
 sugar’  factories  on  the  26th  June,
 973  to  pay  Rs.  5  per  tomme  over
 and  above  what  they  were  already
 paying  to  growers,  subject  to  a
 minimum  of  ks.  90  pér  tonne.

 Final.  report  of  Sugar  Industry
 Enquiry  Commission

 104.  SHRI  M.  हे.  LAKSHMI-
 NARAYANAN:  Will  the  Minister  of
 AGRICULTURE  be  pleased  to  state:

 (a)  whether  the  final  report  of
 the  Sugar  Industry  Enquiry  Com-
 mission  has  been  received  by  Gov-
 ernment;

 (b)  if  so,  the  main  recommenda-
 fioris  of  the  Commission;  and

 (c)  the
 thereto?

 reaction  of  Government

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (PROF.  SHER  SINGH):
 (a)  No,  Sir.  The  final  report  is  ex-
 pected  by  the  end  of  the  current
 year:

 (b)  and  (e).  Do  not  arise:

 Mal-Natrition  Among  the  Children
 of  Agricultural  Workers

 105.  SHRI  JAGDISH  BHATTA-
 CHARYYA:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state:

 (a)  whether  Government  are  hav-
 ing  any  s¢heme  to  tackle  the  problem
 of  mal-nutrition  and  under-nutrition
 among  the  children  of  agricultural
 workers;  and
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 (b)  if  not,  whether  Government
 intended  to  evolve  a  scheme’  for
 them  at  the  earliest?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  and  (b).  Yes,
 Sir.  The  following  nutrition  pro-
 grammes  are  implemented  by  the
 Government  of  India:

 (1)  Mid-day  Meals  Programme  for
 the  school  children  of  the  age-group
 6-ll  covering  over  32  million  child-
 Ten;

 (2)  Special  Nutrition  Programme
 for  the  pre-school  children  in  the  age
 group  0-6  and  the  nursing  and  ex-
 pectant  mothers  in  the  urban  slums
 and  the  tribal  areas  covering  about
 38  lakhs  beneficiaries;

 (3)  Nutrition  Programme  through
 Balwadis/Day  Care  Centres  for  the
 pre-school  children  of  the  age-group
 3-5  years  covering  about  2  lakhs
 beneficiaries,

 (4)  Applied  Nutrition  Programme
 designed  to  stimulate  self-help  acti-
 vities  for  the  optimum  use  of  avail-
 able  food  resources  in  the  rural  areas
 covering  8l  blocks.

 (5)  Composite  Nutrition  Program-
 me  for  Women  and  Pre-School
 Children  designed  to  strengthen  the
 nutrition  education  effort  of  the  Ap-
 Plied  Nutrition  Programme  covering
 under  training  3000.  Associate  Women
 Workera  and  800  Balwadis  in  De-
 monstration  Feeding.

 (6)  Health-based
 Brammes  to  contro]  anaemia  and
 Vitamin  ‘A’  deficiency  of  children
 and  mothers  to  cover  about  66.3i
 lakhs  beneficiaries  and  43  lakhs  bene-
 ficiaries  respectively.  While  none  of
 these  programmes  serves  exclusively
 the  children  of  the  agricultural
 workers,  all  thrl  schemes,  have  got  a
 Tural  bias  and  serve  in  a.

 nutrition  pro-
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 The  Department  of  Social  Welfare
 has  evolved  a  scheme  (Integrated
 Child  Caré  Services  Project)  for  im-
 plementation  in  the  Fifth  Five  Year
 Pian  to  offer  a  package  of  services  to
 the  children  with  supplement  feeding
 as  the  core.  The  services  are:—

 (i)  Supplementary  nutrition;
 (ii)  Nutrition  education;
 (iii)  Health  check-up;
 (iv)  Referral  services;
 (v)  Pre-school.  education,

 This  programme’  is  expected  to  cover
 .in  the  Fifth  Plan  period,  57  T.D.
 Blocks,  926  Rural  Blocks  and  248
 cities/towns,  This  programme  will
 also  have  a  pronounced  rural  bias  and
 will  be  implemented  in  the  urban
 slums,  tribal  and.rural  areas,  It  is
 currently  under  consideration  in  the
 Planning  Commission.

 Wheat  Procured  from  each  State

 106.  SHRI  S.  M.  BANERJEE:  Will
 the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  whether  procurement  figures  of
 wheat  have  been  made  available  from
 the  various  States;

 (b)  if  so,  the  total  quantity  of  wheat
 procured  from  each  State  during
 August,  September  and  October,  ‘1973;
 and

 (c)  what  further  steps  have  been
 taken  in  this  regard?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICTILTURE  (SHRI
 ANNASAHEB  P.  SHINDB):  (a).  Yes,
 Sir.

 (b)  A  statement  is  attached.

 (c)  The  Rabi  Procurement  Season
 ‘1973-74  is  still  on  and  all  possibile
 efforts  are  being  made  to  mop  up  maxi-
 mum  =  quantities  of  wheat  before  the good:

 measure  the  agrieulturists’  children.  ‘  emd  of  the  season.
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 Statemant
 Statement  showing  quantity  of  Wheat  precured  from  each  State  during  August

 ptember  and  October  3973
 (Figures  im  ’ooo  tonnes)

 Name  of  State  Quantities  procured  during  Progres-
 sive  pro-

 Adigust  Sept  October  curement
 73  73  न्  upto  304९

 October
 १73

 Assam  .  5  .  .  .  or  O95
 Bihar  न  e  oo  न  .  ०4  49°8

 Gujarat  .  -  .  ee  .

 Haryana  .  .  .  .  a2  72  $°3  584°2
 Himachal  Pradesh  .  .  .  oe  8

 Jammu  &  Kashmir  ०4  0.7  o's  89

 Madhya  Pradesh  .  or  o-2  1916

 Maharashtra  .  To"  9

 Orissa  .  0.3

 Punjab  44°5  46-r  25°9  2709°3,

 Rajasthan  os  1465
 Uttar  Pradesh  2°  23°3  3°2  799°  6

 +i0°8*  +5°3%  to5*  +16-6*

 West  Bengal  or  ०4

 Delhi  0*2

 Chandigarh  ee  ०.3

 Tora  :  73°5  82-8  35°4  4531-3

 Wheat  Supply  to  UP

 107.  SHRI  8.  M,  BANERJEE:  Will

 the  Minister  of  AGRICULTURE  be

 pleased  to  state:

 (a)  whether  supply  of  wheat  to  UP.

 has  been  increased  with-a  view  to

 restore  the  wheat  cut;

 (b)  if  so,  total  quantity  of  wheat
 supplied  in  September  and  October,

 1973;  and

 (c)  how  does  it  compare  with  the
 quantity  supplied  in  the  months  of  July
 and  August,  ‘1973?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  to  (०).
 Allotments  of  wheat  to  the  Uttar  Pra-
 desh  Government  for  the  months  of
 September  and  October,  973  were
 made  after  taking  into  account  the
 overall  availability  in.the  Centra]  Pool
 and  the  needs  of  other  deficit  States

 -and  States  affected  by  drought/floods
 The  supplies  of  wheat  made  during  the
 period  July  and  October,  973  to  the

 *Quantities  confiscated  under  DIR ————aaed  caer  DIR
 in

 we Pronk  _  7 in  Uttar  Pradesh.  et
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 Uttar  Pradesh  Government  have  been
 as  follows:  sot

 Month  Supplies  made  (In
 ०००0  tonnes)

 July,  1973,  «  न.  qo!
 August,  7973  «  as
 September,  7973  27°0
 October,  3973  +  25°0  (Allotment)

 Help  by  tate  Government  in  Dehoard-
 ing  Foodgrains

 108.  SHRI  8,  M.  BANERJEE:  Will!
 the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  what  further  steps  have  been
 taken  to  de-hoard  the  hoarded  grains
 thrcughout  the  country;

 (b)  whether  State  Government  have
 helped  in  de-hoarding  campaign;  and

 (c)  if  not,  the  reason  for  the  same?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  ‘fhe
 State  Governments  have  been  advised to  intensity  the  various  anti-hoarding
 measures  already  indicated  to  them
 from  time  to  time.

 (b)  Yes,  Sir.
 (c)  Does  not  arise.

 Bharat  Scouts  and  Guides

 109,  SHRI  DINESH  JOARDER:  Will the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased to  refer  to  the  reply  given  to  USQ.  No. 346  on  3th  August,  973  regarding
 Bharat  Scouts  and  Suides  and  state:

 (a)  whether  the  Government  have
 209  control  over  the  accounts  of  this
 ©rganisation;

 50

 (b)  whether  he  is  aware  about  any
 false  information  or  suppression  of  ac-
 tual  position  of  Accounts  and  Receipts;
 and =

 (९)  if  so,  what  steps
 proposed  to  take?

 Government

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ARVIND  NETAM):  (a)  Yes  Sir,  in
 respect  of  grants  sanctioned  by.  this
 Ministry,  The  Accountant  General
 Central  Revenues  audits  the  accounts
 of  the  Bharat  Scouts  and  Guides  an-
 nually.

 (b)  and  (c)  A  few  complaints  have
 recently  been  received.  These  were
 forwarded  to  the  A.G.C.R.  who  was
 requested  to  carry  out  a  special  audit
 of  the  accounts  of  Bharat  Scouts  and
 Guides  A.G.C.R.  has  stated  that  this
 is  being  arranged.

 वनस्पति  थी  की  कमी

 110.  श्री  श्रीकृष्ण  भ्र ग्न वाल  :

 श्री  शानदार  प्रसाद  यादव  :

 क्या  कृषि  मनवरी  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  विभिन्न  क्षेत्रों  मे ंवनस्पति  घी
 की  भ्रमण-प्रलय  कीमतें  निर्धारित  किए  जाने
 तथा  उसकी  वितरण  व्यवस्था  में  त्रुटियों  के
 कारण  कुछ  क्षेत्रों  में  विशेषकर  उत्तर  क्षेत्र
 में  इसकी  कमी  महसूस  की  जा  रही  है  ;

 SSeVe=  rer
 (ख)  यदि  हां,  तो  क्या  सरकार  सारे

 देश  में  एक  समान  मूल्य  निर्धारित  करने  तथा
 वितरण  व्यवस्था  में  सुधार  करने  का  विचार
 कर  रही  है;  कौर

 (ग)  यदि  नहीं,  तो  कमी  वाले  क्षेत्रों  में
 वनस्पति  घी  की  कमी  दूर  करने  के  लिए
 सरकार  का  विचार  क्या  कार्यवाही  करने  का
 है?
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 कृषि  बंधा लय  ।  राज्य  मंजी  (घ०
 दोर  सिह):  (क)  हाल  ही  में  भद्दी दों में  कुछ
 क्षेत्रों  में  वनस्पति  की  कमी  के  बारे  में  खबरें.

 मलो  शो  लेकिन  इसका  क्षय  कारण  क्च

 तेलों  की  कम  उपलब्धि  होने  से  वनस्पति  के

 उत्पादन में  जारी  गिरावट  प्राण  ars  उत्तरी

 शत्  में  सितम्बर-भरतपुर  में  मजदूरों  को

 हड़ताल  के  कारण  दो  बड़ो  फैड्ियों  के  बन्द

 हो  जाने  से  स्थिति  ज्यादा  खराब  हो  गई  थी।
 इसमे ंसे  एक  फैक्ट्री ने  फिर  से  उर का दत श्री
 कर  दिया  है।

 (@)  प्रश्न  ही  नहीं  उठता

 (ग)  समस्या  में  मई  मूंगफली  का  मौसम

 प्रारम्भ  होने  से  कच्चे  तेलों  की  उपलब्धता

 में  वृद्धि  हो  गई  है  कौर  इसका  तदनुसार
 वनस्पति  के  उत्पादन  भ्र ौर  उसकी  सप्लाई
 स्थिति  में  सुधार  होने  की  आशा  है।

 धान  बसूली  मूल्यों  में  बुद्धि  के  बारे  सें  राज्य
 सरकारों  की  राज

 1b  शी  श्रीकृष्ण  ग्वाल:  कया  कृषि
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  घान  के  वसूली  मूल्यों  में  वृद्धि
 करने  के  बारे  में  राज्यों  की  राय  ले  ली  गई  है

 झ्र ौर  क्‍या  इस  सम्बन्ध  में  कोई  निर्णय  कर

 लिया  गया  है;

 (ख)  यदि  हां,  तो  मस्त  बारे  में  प्रत्येक

 राज्य  ने  क्‍या  राय  प्रकट  की  है;  कौर

 (ग)  क्‍या  वसूली  मूल्यों  में  वृद्धि  सर्वे

 सम्मति  से  की  गई  है  ?
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 कृषि  मं  ह ड  शल्य  संघी  (६. |
 झण्णासाहिब fro  fret):  (क)  जी  हां।

 (@)  ानध्रप्रदेश,  उड़ीसा  प्लोर  तमिल-

 नाडु  पों  को  छोडकर,  भ्रधिकांश  राज्य
 पत्रकारों  ने  मुख्य  मंत्रियों  के  सम्मेलन  में
 आ्राधिप्राप्ति  मूल्य  बढ़ाने  के  पक्ष  में  विचार
 अभिव्यक्त  किए  थे।

 (ग)  इस  मतैक्य  को  देखते  हुए  गाधी-
 प्राप्ति  मूल्यों  में  वृद्धि  की  गयी  है।

 Implementation  of  Dethi  Pulses
 (Licensing  of  Dealers)  Order,

 3973

 112.  SHRI  R.  K.  SINHA:
 SHRI  SHASHI  BHUSHAN:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  the  Delhi  Pulses  (Licen-
 sing  of  Dealers)  Order,  973  which
 came  into  force  an  the  l0th  September
 following  the  disclosure  of  the  dal
 scandal  has  not  so  far  been  imple-
 mented;

 (b)  if  so,  the  reasons  therefor;

 (c)  whether  the  attention  of  Govern-
 ment  has  been  invited  to  the  news  item
 which  appeared  in  the  Times  of  India
 dated  the  7th  October,  973  to  the
 effect  that  the  Delhi  Administration
 has  again  let  off  the  dealers  in  pulses;
 and

 (d)  if  so,  the  reaction  of  Gov ern  ment
 thereto  and  the  strict  steps  taken  to
 ensure  implementation  of  the  Delhi
 Pulses  (Licensing  of  Dealers)  Order,
 973  to  give  relief  to  the  common
 man?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  and
 (b).  The  Delhi  Pulses  (Licensing  of
 Dealers)  Order,  973  has  not  so  far
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 heen  implemented  as  the  matter.  is
 under  discussion  with  the  Government
 of  India  for  their  concurrence.

 (९)  Yes,  Str,

 (d)  The  allegations  made  in  the  news
 item  about  letting  off  the  dealers  in
 pulses  is  not  correct  betause  the  matter
 is  stil]  under  consderation.

 Use  of  Paper  given  te  Off-set  Press  in
 Kerala  for  Counterfeiting

 Ns.  SHRI  A.  K.  GOPALAN:  Will
 the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pieased  to
 state:

 (a)  whether  Government  are  aware
 that  paper  giveri  by  Swedish  Interna-
 tional  Develapment  Authority  to  the
 Off-set  Press  given  by  the  Central
 Government  to  the  Family  Planning
 Department  in  Kerala,  has  been  utilis-
 ed  fer  counterfeiting;

 “()  if  so,  the  action  taken  by  Gov-
 ernment;

 (c)  why  the  posters  are  being  print-
 ed  in  private  Presses  for  Family  Plan-
 ning  even  though  the  above  mentioned
 press  is  functioning;  and

 (c)  has  any  punishment  been  given
 to  the  Officer-in-Charge  to  the  Press?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMI-
 LY  PLANNING  (SHRi  KONDAJJI
 BASAPPA):  (a)  No  However,  it  is
 learnt  from  the  Government  of  Kerala
 that  Police  have  registered  a  case  and
 arrested  00९  Shri.  Raveendran,  Fore-
 man,  for  alleged  misappropriation  of
 ‘Government  paper.

 (b)  Shri  Raveendran  ‘has  already
 been  placed  under  suspension  by  the
 State  Government  and  the  case  is
 under  investigation  by  the  Police.

 (c)  Since  the  commissioning  of  the
 off-set  machine  in  September,  ‘1973,  no
 Poster  is  being  printed  in  private
 presses.

 (d)  No.
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 Fourth  Centenary  bration  of

 il¢.  SHRI  B,K.  SINHA:  Will  the-
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  refer  to  the  reply  given  to  Un-
 starred  Question  No.  30i  on  the  8th
 August,  973  regarding  the  Fourth.
 Centenary  Celebration  of  Ram
 Charit  Manas  and  state;

 (a)  whether  a  person  from  Faiza--
 bad  region  has  been  associated  with:
 the  National  Committee  for  the  cele--
 beration  of  fourth  centenary  of  Ram.
 Charit  Manes  and,  if  so,  his  particu-
 lars;

 (b)  the  amount  allocated  for  the-
 celebration  in  this  regard  in  Faiza-
 bad;  and

 (e)  the  definite  proposals  for  the
 congervation  of  ancient  temples  at
 Ayodhia?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND:
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D.  P.  YADAV):  (a)  and  (b).  A  pro-
 posal  to  associate  a  reputed  person.
 from  Faizabad  region  is  understood  to
 ‘tbe  under  the  consideration  of  the  Ram
 Charit  Manas  Chatuhshat:  Rashtriya
 Samiti.  The  Samiti  has  also  approved:
 an  amount  of  Rs.  12,500  in  connection
 with  the  celebration  programmes  at
 Ayodhia,

 (c)  Action  has  been  initiated  by  the-
 Archaeological  Survey  of  India  for
 conducting  an  inspection  of  the  tem-
 ples  at  Ayodhia  in  order  to  decide
 which  of  these  could  be  considered’
 as  of  Nationa]  importance  for  conser-
 vation.  Proposals  in  this  regard  could’
 be  finalised  on  receipt  of  the  inspec-
 tion  report.
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 Uniivertity  at  Faisabad  and  other  '
 Places  th  U.P.

 115,  SHRI  R.  K.  SINHA:  Will  the
 Minister  of  UCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-

 ed  to  refer  to  the  reply  given  to  Star-
 red  Question  No.  2  on  the  23rd  July,
 S73  re:  U.G.C.  plans  for  starting  new

 Universities  and  state:

 (a)  whether  the  University  Grants
 Ccmmission  has  taken  a  final  deci-
 sion  regarding  the  proposal  of  a  Uni-
 versity  in  Faizabad  (Uttar  Pradesh)
 and  if  so,  the  particulars  thereof.  and
 the  type  of  the  proposed  University
 and  when  such  8  University  is  likely
 40  be  established  in  Faizabad;  and

 (b)  whether  there  are  certain  other
 prcposals  under  consideration  of  the
 U.G.C.  for  establishing  other  Univer-
 sities  in  Uttar  Pradesh  and  if  so,  the
 ‘particulars  thereof?

 THE  MINISTER  OF  EDUCATION,
 ‘SSCCIAL  WELFARE  AND  CULTURE
 4{FROF,  8.  NURUL  HASAN):  (a)  No,
 Sir.  The  proposal  is  under  examina-
 ticn  of  the  University  Grants  Com-
 misson.

 (b)  The  Uttar  Pradesh  Administra-
 ticn  had  also  proposed  the  establish-
 ment  of  a  University  each  in  Kumaon
 and  Garhwal  Divisions.  These  are
 under  examination  of  the  Commis-
 sicn.

 Help  to  Mysore  ip  getting  rice  from
 Andhra  Pradesh

 ‘116.  SHRI  C,  K.  JAFFER  SHA-
 RIEF:  Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 ca)  Whether  the  Central  Govern-
 ‘ment  has  helped  the  State  of  Mysore
 4n  getting  rice  from  Andhra  Pradesh
 to  tide  over  the  immediate  difficul-

 ‘ties;  and

 (b)  if  go,  the  quantities  supplied
 and  the  demand  of  Mysore  from  the
 entre  in  this  regard?
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASHAHEB  P,  SHINDE):
 (a)  and  (b).  The  Government  of
 Mysore  approached  the  Government
 of  Andhra  Pradesh  direct  for  the  sup-
 ply  of  5,000  tonnes  rice  on  State  to
 State  basis  and  requested  the  Cen-
 tral  Government  to  permit  this  bila-
 teral  transaction.  On  enquiry,  the
 Government  of  Andhre  Pradesh  inti-
 mated  that  they  were  agreeable  to
 supply  only  3,000  tonnes  rice  on  con-
 dition’  that  additional  allotment  of
 3,000  tonnes  wheat  was  made  to  them
 from  the  Central  pool.  The  additio-
 nal  allotment  of  wheat  was  accord-
 ingly  made  to  Andhra  Pradesh  to  en-
 able  supply  of  3,000  tonnes  rice  to
 Mysore.  This  deal,  however,  is  re-
 ported  to  have  not  materialised  on  ac-
 court  of  high  price  quoted  for  the  rice
 and  as  such  the  allotment  of  addi-
 tional  3,000  tonnes  of  wheat  made  to
 the  Government  of  Andhra  Pradesh
 was  diverted  to  the  Government  of
 Mysore.

 आन्ध्र  प्रदेश  में  खा सानों  का  जब्त  किया
 जाना

 i7.  शी  सहा दीपक  सिह  शाक्य  :

 क्य।  कृषि  मंत्री  यह  बताने  की  कृपा  करेंगें  कि  :

 (क)  क्या  उनका  ध्यान  गान्श्रत्रदेश

 में  1  हजार  क्विंटल  खाद्यानों  के  जब्त  किए

 जाने  के  बारे  में  4  अगस्त,  के  नवभारत  cy  तस
 में  प्रकाशित  समाचार  की  झोर  दिलाया

 गया  है;  और

 (qr)  यदि  नहों,  तो  इसमें  अन्तर्ग्रस्त  लोगों

 के  नाम  क्या  हैं  कौर  उनके  विरुद्ध  क्या  कार्यवाही

 की  गई  है?
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 कृषि  मंत्रालय  में  राज्य  मंत्री (भी

 झण्णासाहिब  पी०  शिन्दे)  :  (क)  प्रोर  (ख).

 सूचना  एकत्रित  की  जा  रही  है  श्रौर  सभा  पटल
 पर  रख  दी  जायेगी  ।

 “हिन्दू  कालेज  में  सांकेतिक  हड़ताल''  शीर्षक
 से  समाचार

 118.  श्री  महाद्वीप  सिह  हावी:  क्‍या

 शिक्षा,  समाज  कल्याण  जौर  संस्कृति  मंत्री

 यह  बताने  को  कृपा  करेंगें  कि  :

 (क)  क्‍या  सरकार  का  ध्यान  4  प्रशस्त,
 के  नवभारत  टाइम्स  में  “हिन्दु  कालेज  में
 संकेतिक  हडताल]  शीर्षक  से  प्रकाशित
 समाचार  की  ओर  दिलाया  गया  है  ;

 (ख)  क्या  छात्रों  ने  यह  निर्णय  कालेज
 में  व्याप्त  अनियमितताओं  का  विरोध  करते  के
 लिये  किया  है:

 (ग)  यदि  हां,  तो  इस  सम्बन्ध  में  की  गई
 जांच  के  क्‍या  परिणाम  निकले  ?

 शिक्षा,  समाज  कल्याण  तथा  संस्कृति

 मंत्री  (प्रो०  एस०  नरूला  हसन)  :  (क)  जी

 हां।

 (@)  और  (7).  दिल्ली  विश्वविद्यालय

 द्वारा  भेजी  गई  सूचना  के  अनुसार,  कालेज
 के  कुछ  छात्रों  के  एक  दल  ने  कालेज  केयर-
 टेकर  को  जिये  भारी  कदाचार  और  अनुशासन-
 हीनता  के  भ्रारोपों  क ेकारण  बरखास्त  कर  दिया
 गया  था  पुन:  सेवा  में  लेने  के  लिये  दबाव
 डालने  वाले  हयकंडे  भ्र पना एं।  कालेज  स्टाफ
 की  प्रशासनिक  कार्य  समिति  द्वारा
 एक  नियमित  जांच  कराई  गई
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 तथा  छात्रों  द्वारा  सूचीबद्ध  किये  गये  प्रत्येक
 आरोप  की  तहकीकात  कराई  गई  थी  ।
 जांच  समिति  का  यह  प्रतिशत  थां  कि  सारे
 आरोप  बेबुनियाद  थे।  भाले  की  आगे  जांच
 करने  के  लिये  स्वतंत्र  तथा  निष्पक्ष  रुप  से  एक
 सदस्यी  जांच  समिति  की  नियुक्ति  करने  के
 लिये  शासी  निकाय के  भ्रध्यक्ष  का  नाम  पेश
 किया  गया,  किन्तु  सम्बन्धित  छात्रों  ने  झ्रारोंपों
 को  वापिस  ले  लिया  और  मामले  को  यहीं
 समाप्त  करने  का  निवेदन  किया।

 टाकोमा  झनुसन्थान  कण,  अलीगढ़

 119.  श्री  सहा  दीपक  सिह  शाक्य  :
 क्या  स्वास्थ्य  और  परिवार  नियोजन  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  अलीगढ़  स्थित  ट्रोमा,
 अनुसन्धान  केन्द्र  को  0  वर्ष  चलने  के  बाद
 बन्द  कर  दिया  गया  है  ;

 (ख)  क्‍या  सरकार  ने  इस  अनुसन्धान
 योजना  को  बिना  यथोचित  छान-बीन  के  शुरू
 किया  था  ;  शौर

 (ग)  यदि  हां,  तो  इसके  बन्द  होने  के
 क्या  कारण  हैं  ?

 स्वास्थ्य  और  परिवार  नियोजन  मंत्रालय
 में  उपमंत्री  (भी  ए०  के०  किस्कू)  :  (क)
 जहां।

 (ख)  और  (ग).  भारत  सरकार  ने
 विश्व  स्वास्थ्य  संगठन  भ्र ौर  यूनिसेफ
 के  साथ  मिलकर  भारतीय  प्रायुविज्ञान
 अनुसन्धान  परिषद्‌  के  नियंत्रण  में  एक
 लोहे  नियंत्रण  मार्गदर्शी  परियोजना  को,
 उसकी  व्यवहायंता  सम्बन्धी  भ्रध्ययन  को

 पूरा  कर  लेने  के  बाद  जुलाई,  956  में
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 area  किया  था  ।  i967  में,  भारतीय
 :

 आयु  विज्ञान  प्रभु  संतान  परिषद्‌  परियोजना  की
 जाल  करने  के  लिए  गठित  की  गई  जांच
 समिति  ने  यह  सिफारिश  की  थी  कि  इस
 केन्द्र  को  भ्र पना  कार्य  नैदानिक  महामारी
 विज्ञान  कौर  राहें  के  उपचार  पहलू  तक
 सीमित  रखता  चाहिए।  i969  में  इस  परिषद्‌
 की  विशेषज्ञ  समिति  ने,  जिसने  इस  केन्द्र  के
 कार्य  की  प्रगति  पर  विचार  किया  था,  यह
 सिफारिश  की  थी  कि  इस  परियोजना  को
 3  मार्च,  970  से  बन्द  कर  दिया  जाए।

 यूरिया  उर्वरक  को  चोर  बाजारी  शोक
 से  समाचार

 i20.  श्री  महा दीपक  सिह  वाक्य  :
 क्या  कृषि  मंत्री  यह  बताने  की  क्रिया  करेंगे
 कि:

 (क)  क्‍या  उनका  ध्यान  28  अगस्त  के
 प्रदीप  में  “यूरिया  उनका  की  चोरबाजारी”
 शीर्षक  से  प्रकाशित  समाचार  की  शोर
 दिलाया  गया  है  ;

 (ख)  क्‍या  खुदरा  विक्रेता  इसकी  कृत्रिम
 कमी  दिखा  कर  इसे  60  रुपये  तथा  80  रुपये
 प्रति  बोरी  के  हिसाब  से  बेच  रहे  हैं.  ;  शौर

 (ग)  यदि  हां,  तो  खुदरा  विक्ेताप्रों
 द्वारा  उचित  मूल्य  पर  उर्वरक  की  बिक्री
 सुनिश्चित  करने  के  लिए  सरकार  द्वारा  क्‍या
 उपाय  किये  जा  रहे  हैं  ?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (भी
 प्रण्णासाहिब  पी०  चिन्वे)  :  (क)  जी
 हां  1

 (ख)  जहां  तक  कृत्रिम  करो  पैदा
 करके  प्रति  बोरी  60  रुपये  कौर  80  रुपये
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 यूरिया  बेचने  बले  खुदरा  व्यापारियों  का  प्रश्न
 है,  इस  सम्बन्ध  में  बिहार  सरकार  से  एक:
 रिपोर्ट  मांगी  गई  है

 (ग)  किसानों  को  उचित  दरों  पर:
 उर्वरक  उपलब्ध  कराने  के  लिए  यूरिया,.
 केल्शियम  प्र मोनि यम  नाइट्रेट  और  ग्र मो नियम-
 सल्फेट  के  प्रध्षिकतम  मूल्य  बे्रक  (नियंत्रण)
 आदेश,  957  के  श्रन्त्त्त  सांविधिक  रूप  से
 निर्धारित  कर  दिए  गए  हैं  जिन  पर  कि  इन्हें
 उपभोक्ताओं  को  बेचा  जा  सकता  है  ॥  केन्द्रीय
 पूल  द्वारा  श्रायातित  शौर  वितरित  किये
 जाने  वाले  अरन्य  उबर कों  के  करो  प्रधिकरण'
 खुदरा  मूल्य  सरकार  द्वारा  उचित  स्तरों  पर
 निर्धारित  किए  जाते  हैं  ।  इन  मूल्यों  का  अंसर
 देश  में  उत्पादित  इन्हीं  जैसे  उर्वरकों  के  मूल्यों
 पर  पड़ता  है  ।

 Committee  to  Assess  Development  of
 Resources  in  Drought  Affected  States

 i2!,  SHRI  5.  N,  MISRA:
 SHRIMATI  KRISHNA  KU-

 MARI:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 under  consideratior:  of  Government  to
 constitute  a  Committee  to  assess  the
 gravity  of  the  problem  arising  out  of
 repeated  drought  conditions  in  the
 various  States  and  to  evolve  a  suit-
 able  policy  for  the  development  of  re-
 sources  in  the  areas  continuously
 affected  by  the  drought;  and

 (b)  if  so,  the  main  features  there-
 of?  ake”

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  and  (b).
 No,  Sir.  However,  a  Task  Force  in
 the  Plar.ning  Commission  studied  the
 problems  of  integrated.  agricultural
 development  in  drought  prone  areas.
 The  important  elements  in  the  strate-
 gy  for  developing  the  drought  prone
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 areas,  as  recommended  by  the  Task
 Force,  are:  development  and  man-
 -agement  of  irrigation  resources;  soil
 ‘and  moisture  conservation  and
 .afforestation,  restructuring  of  crop-
 ping  patterns  and  pasture  develop-

 tment;  changes  in  agronomic  practices;
 livestock  development;  provision  of
 ‘drinking  water  supply;  development
 of  rural  communications  and  develop-
 ‘ment  of  small/marginal  farmers  and
 agricultural  labour.

 Primary  Health  Centres  in  the  State
 of  Uttar  Pradesh

 122,  SHRI  S.  N,  MISRA:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  the  names  and  number  of  Pri-
 mary  Health  Centres  that  are  func-
 tioning  in  the  State  of  Uttar  Pradesh;

 (b)  the  number  of  patients  that
 were  treated  in  these  Centres  during
 the  year  972  in  outdoor  and  indoor
 Departments;

 (c)  the  expenditure  incurred  by  the
 Government  of  India  on  this  account
 in  the  year  ‘1972;  and

 (d)  the  number  of  Primary  Health
 Centres  which  are  likely  to  be  open- ed  in  that  State  during  the  next  one
 year?

 ‘THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FA-
 MILY  PLANNING  (SHRI  A.  K.
 KISKU):  (a)  The  number  of  the  Pri-
 mary  Health  Centres  functioning  in
 the  State  of  Uttar  Pradesh  is  875.  A
 list  of  the  names  of  the  Primary
 ‘Health  Centres  will  be  laid  or:  the
 ‘Table  of  the  Sabha.

 (b)  in  information  is  not  available.

 _e  During  the  Fourth  Five  Year
 Plan  period  establishment  of  Primary
 Health  Centres  and  their  mainten-
 ance  is  the  responsibility  of  the  State
 Governments,  The  Government  of
 India  did  not  incur  any  expenditure
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 on  this  account,  during  1972,  How-
 ever,  the  Government  of  India  have
 provided  Rs,  34.00  lakhs  to  the  State
 Government  of  Uttar  Pradesh  during
 the  year  1972-73  for  the  appointment
 of  Basic  Health  Services  staff  in  the
 Primary  Health  Centres  which  have
 entered  into  the  Malaria  Maintenai.ce
 phase.

 (d)  29  more  Primary  Health  Cen-
 tres  are  likely  to  be  opened  during
 ‘1973-74,

 Implementation  of  the  Recommenda-
 tions  of  the  Gajendragadkar  Com-

 sion  on  LC.A.R.

 123,  SHRI  S.  N.  MISRA:  ‘Will  the
 Minister  of  AGRICULTURE  be  pleas-
 ed  to  state:

 (a)  whether  the  recommendations
 of  the  Gajendragadkar  Commission  on
 Indian  Council  of  Agricultural  Re-
 search  has  since  been  considered  and
 implemented  by  Government;  and

 (b)  if  not,  the  reasons  for  delay?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P,  SHINDE):
 (a)  and  (b).  The  Government  of
 India,  after  giving  careful  considera-
 tion  to  the  recommendations  made  by
 the  I.C-A.R.  Inquiry  Committee,  and
 the  views  expressed  by  the  Govern-
 ing  Body  of  the  Indian  Council  of
 Agricultural  Research  and  other  emi-
 nent  scientists  and  keeping  in  view
 the  overall  organisation  and  manage-
 ment  of  scientific  institutions  in  the
 country,  has  recently  taken  specific  de-
 cisions  on  the  advice  of  Group  of
 Ministers  on  the  major  recommenda-
 tions  made  by  the  Inquiry  Committee.
 A  statement  indicating  Government
 decisions  on  the  reorganisation  of  the
 Indian  Council  of  Agricultural  Re-
 search  is  being  laid  on  the  Table  of
 the  Sabha  shortly.  Steps  are  being
 taken  to  implement  Government  deci-
 sions  as  expeditiously  as  possibly.



 163  Written  Answers

 structuring  of  the  I.C.M.R.

 124,  SHRI  M.  8,  SANJEEVI  RAO:
 Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to
 state:

 (a)  whether  Government  propose
 to  restructure  the  Indian  Council  of
 Medical  Research;  and

 (b)  if  so,  the  steps  proposed  to  be
 taken  in  the  matter?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FA-
 MILY  PLANNING  (SHRI  A.  K.
 KISKU):  (a)  and  (b).  At  the  meeting
 of  the  Governing  Body  of  the  Indian
 Council  of  Medical  Research  it  has
 been  suggested  that  the  Sub-Commit-
 tee  which  was  set  up  to  consider  the
 recommendations  of  the  last  Review-
 ing  Committee  might  coopt  two  or
 three  vutstanding  scientists  to  go  into
 all  aspects  of  the  working  of  the
 Indian  Council  of  Medical  Research.

 Indo-French  Cultural  Pact

 125,  SHRI  M.  8,  SANJEEVI  RAO:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Indo-French  Cultural
 Pact  has  been  signed  in  October,  ‘1973;
 and

 (b)  if  so,  the  main  features  there-
 of?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D,  P.  YADAV):  (a)  A  Programme  for
 Cultural,  Technical  and  Scientific  Co-
 operation  between  the  Governments
 of  India  and  France  was  finalised  and
 signed  in  the  first  week  of  October,
 973  in  Paris.

 (b)  The  Programme  envisages  Co-
 operation  and  exchanges  ir  the  fields
 of  education,  language,  teaching,  art
 and  culture,  science  and  technology,

 NOVEMBER  12,  973  Written  Answers  764

 radio  and  television,  films,  sports  and
 youth  activities.  Copies  of  the  mi-
 nutes  of  the  meeting  of  Indo-French
 Joint  Commission  held  at  Paris  on
 Ist  and  2nd  October,  973  are  avail-
 able  in  the  Parliament  Library.

 Development  of  National  Capital
 Region

 126,  SHRI  M.  S.  SANJEEVI  RAO:
 Will  the  Minister  of  WORKS  AND
 HOUSING  be  pleased  to  state:

 (a)  whether  Government  have  ap-
 pointed  a  Committee  to  make  recom-
 mendations  to  the  High  Powered
 Board  set  up  for  the  development  of
 the  National  Capital  Region;

 (b)  what  are  the  terms  of  refer-
 ence  of  the  Committee;  and

 (c)  by  what.  time  the  recommenda-
 tions  of  the  Committee  will  be  made
 available?

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  IN  THE  MIN-
 ISTRY  OF  WORKS  AND  HOUSING
 (SHRI  OM  MEHTA):  (a)  Yes,  Sir.

 (b)  and  (c),  The  Committee  will
 consider  matters  relating  to  planning
 of  the  Region,  provision  of  funds,  ad-
 dition  to  the  areas  comprised  in  Re-
 gion  and  other  connected  matters  and
 make  suitable  recommendations  to  the
 High  Powered  Board  on  the  subjects
 considered  by  it.  It  is  g  Standing
 Committee  to  consider  matters  as  they
 arise  from  time  to  time.

 Indo-Iranian  Pact,  1973

 127.  SHRI  M.  S.  SANJEEVI  RAO:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE.
 be  pleased  to  state:

 (a)  whether  the  Indo-Iranian  Pact
 has  been  signed  in  October,  ‘1973;  and.

 (b)  if  so,  the  main  features  there-
 of?



 365  Written  Answers  KARTIKA  21,  895  (SAKA)

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D,  P.  YADAV):  (a)  and  (b),  No,  Sir.
 However,  during  Education  Minister’s
 visit  to  Iran  in  October,  973  discus-
 sions  were  held  with  a  view  to  have
 programme  of  regular  exchanges  bet-
 ween  the  two  countries.  Both  sides
 agreed  in  principle  to  draw  up  such
 a  Programme.

 Posts  of  Scientific  and  Technical
 Personnel  lying  vacant  in  I.C.A.R.

 128,  SHRI  M.  5.  SANJEEVI  RAO:
 SHRI  NAWAL  KISHORE

 SHARMA:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  some  1,200  posts  of
 scientific  and  technical  personnel  are
 lying  vacant  in  the  Indian  Council
 of  Agricultural  Research  Institute  in
 the  country;  and

 (b)  if  so,  reasons  for  the  same  and
 since  how  long  these  posts  are  lying
 vacant?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  and  (b).  About  200  scientific  and
 technical  posts  in  the  pay-scales  of
 Rs.  325—575  and  above,  were  estimat-
 ed  to  be  vacant  in  the  I.C.A.R,  Head-
 quarters  and  its  constituent  Research
 Institutes  at  the  end  of  January,  1973.
 These  posts  have  remained  vacant  for
 periods  ranging  between  l  to  23
 years.  Most  of  these  vacancies  are
 due  to  the  instructions  issued  by  the
 LC.A.R.  in  October  1972,  at  the  sug-
 gestion  of  the  Chairman,  I.C.A.R.  In-
 quiry  Committee  is  restricting  recruit-
 ment  only  to  cases  in  which  the  fill-
 ing  up  of  a  post  was  considered  ab-
 solutely  essential  for  ensuring  the  im-
 plementation  of  a  priority  time  bound
 Tesearch/educational  project/pro-
 gramme,  pending  receipt  of  the  Re-
 Port  of  the  ICAR  inquiry  Committee
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 and  decisions  of  the  Government  of
 India  thereon.

 कह मोदी  गेट  को  दोबारा  से  दिल्‍लो  परिवहन
 निगम  को  बतों  के  टकरा  जाने  के  कारण

 हुई  मौत

 129.  श्री  न्यू  लाल  न्द्ाकर  :

 क्या  नौवहन  कौर  परिवहन  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि

 (क)  क्या  दिल्‍ली  परिवहन  निगम  की
 बसों  में  यात्रा  कर  रहे  कई  युवकों  की  कश्मीरी
 गेट  की  दीवारों  से  टकराने  के  कारण  कुचले
 जाने  के  समय  समय  पर  मृत्यु  हो  चुकी  है  |

 (ख)  अब  तक  इन  दीवारों  से  कितने
 व्यक्तियों  को  अपने  जीवन  से  हाथ  धोने  पड़े  हैं;
 कौर

 (ग)  भविष्य  में  इस  प्रकार  की  घटना प्र ों
 की  पुनरावृत्ति  को  रोकने  के  लिए  सरकार  ने
 क्या  कार्यवाही  की  है  ?

 नौवहन  शौर  परिवहन  मंत्रालय  पढ़ें  राज्य
 मंत्री  (श्री  एम०  वी०  राना)  :

 (क)  और  (ख).  कभी  तक  श्रीमत्  0-8-73
 को  दिल्ली  परिवहन  निगम  की  बस  से  एक  ही
 घटना  हुई  है,  जब  कि  एक  यात्री  जो  कि
 पायदान  पर  यात्रा  कर  रहा  था  कश्मीरी  गेट
 की  दीवार  से  टकरा  कर  गिर  गया  था।  उसे
 तत्काल  भ्रस्पताल  ले  जाया  गया  जहां  उसे  मृत
 घोषित  कर  दिया  गया  1

 (ग)  भविष्य  में  ऐसी  दुर्घटनाएं  न  होने
 देने  के  लिए  दिल्ली  परिवहन  निगम  ने  निम्न-
 लिखित  हिदायतें  जारी  की  हैं  :--

 1. कश्मीरी  गेट  की  तरफ  जाने  वाले
 बसों  के  संवाहक  यह  सुनिश्चित
 करें  कि  बसों  के  पायदान  पर
 तोकोई  यात्री  न  हो  ।



 67  Written  Answers

 2.  कश्मीरी  गेट  पहुंचने  वाले  बसों

 के  संबाहुक  यह  अवश्य  बताएं
 कि  वे  कशमीरी  गेट  से  -गुजरने
 बाले  हैं  शौर  कोई  व्यक्ति

 बाहर  न  कि  अथवा  प्र पने

 शरीर  का  कोई  भंग  भीड़  कायों
 से  बाहर  न  निकले  ।

 Scheme  to  set  up  Drug  Control  Admi-
 nistration  in  States

 130,  SHRI  V,  MAYAVAN:  Will  the
 Minister  of  HEALTH  AND  FAMILY
 PLANNING  be  pleased  to  state:

 (a)  whether  his  Ministry  has  pro-
 posed  a  scheme  to  set  up  Drug  Con-
 trol  Administration  in  the  States  to
 combat  spurious  and  sub-standard
 drugs;  and

 (b)  if  so,  the  main  features  of  the
 scheme?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FA-
 MILY  PLANNING  (SHRI  A.  K
 KISKU):  (a)  No.

 (b)  Does  not  arise.

 Agitation  by  Employees  of  F.C.I,

 131.  SHRI  V..  MAYAVAN:
 SHRI  P.  M.  MEHTA:

 Will  the  Minster  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  employees  of  the  Food
 Corporation  of  India  are  agitating  for
 better  pay  scales,

 (b)  “if  so,  whether  this  agitation  of
 the  employees  has  deteriorated  the
 working  of  the  F.C.I.  at  the  time  of
 procurement;  and

 (c)  if  so,  what  steps  are  being  taken
 to  settle  the  issue  immediately?
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE.
 (SHRI  ANNASAHEB  P.  SHINDE):.
 (a)  Yes,  Sir.

 (b)  It  is  reported  that  the  work  is
 being  attended  to  normally  on  the
 whole,

 (c)  A  decision  has  been  taken  to
 appoint  a  Pay  Committee  in  the  Food
 Corporation  of  India  to  consider  and
 make  recommendations  on  the  struc-
 ture  of  emoluments  and  conditions  of
 service  of  the  Corporation’s  em-
 ployees,

 Meeting  of
 °

 Agriculture  Officers  om
 Production  Strategy  for  Rabi  Crops

 132.  SHRI  V.  MAYAVAN:
 SHRI  P,  M.  MEHTA:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  the  Central  and  State
 Agriculture  officials  met  in  Septem-
 ber,  973  to  discuss  production  stra-
 tegy  for  rabi  crops  in  New  Delhi;

 (b)  if  so,  how  many  States  partici-
 pated  in  the  conference;  and

 (c)  the  subjects  discussed  and  the
 decisions  arrived  at?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Yes,  Sir.

 (b)  Twelve  States  and  one  Union
 Territory  attend  the  Conference,

 (c)  A  statement  is  enclosed.

 Statement
 In  the  Meeting  of  the  State  Agricul-

 tural  Production  Commissioners  and
 Directors  of  Agriculture,  held  at  New
 Delhi  on  1-98-73,  targets  of  area  and
 production  of  important  food  crops  as.
 also  the  production  strategy  for  Rabi.
 1973-74,  were  discussed.  The  Alr
 India  target  of  foodgrains  production
 during  Rabi  1973-74  was  arrived  at
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 48.00  million  tonnes  on  the  basie  of
 the  State-wise  targets  of  area  and
 production  agreed  to  in  the  meeting.
 The  important  problems  to  be  tackled
 and  the  measures  to  be  undertaken
 for  increasing  production’  dyring  the
 Rabi  season  were  also  high-lighted  in
 the  meeting.  These  inter-alia  in-
 clude:—

 (i)  Breaking  down  of  targets  dis-
 trict-wise,  for  irrigated  and  unirri-
 gated  ateas  and  for  ordinary  and
 High  Yielding  Varieties;

 (ii)  Proper  selection  of  varieties,
 time  of  sowmg  and  proper  use  of
 available  fertilisers  including  micro
 nutrients;

 (ii)  Evolving  of  suitable  package
 of  practices  keeping  in  view  the  con-
 straints  on  the  availability  of  inputs,
 particularly  nitrogenous  fertilisers;

 (iv)  Encouraging  the  use  of  orga-
 nic  manure  to  overcome  the  shortage
 of  nitrogenous  fertilisers  and  increas-
 ed  use  of  phosphatic  and  otassic  fer-
 tihsers  to  achieve  higher  yields;

 (v)  Training  of  extension  workers
 and  farmers  and  visits  of  teams  of  ex-
 perts  of  universities  and  agricultural
 departments  to  villages  to  organise
 demonstrations  about  the  see  treat-
 ments,  timely  sowing,  method  of  ap-
 pheation  of  fertilisers,  timely  use  of
 irrigation  water  etc.;

 (vi)  Intensification  of  efforts  to
 achieve  maximum  yield  of  rabi  ce-
 reals  in  the  command  areas  of  major
 and  medium  irrigation  projects;

 (vii)  Weed  control;

 (viii)  Identification  of  reasons  for
 wide  disparity  in  the  productivity  of
 wheat  and  other  rabi  crops  from  State
 to  State  and  also  from  area  to  area
 within  the  State  itself  and  concentra-
 tion  of  efforts  to  improve  the  produc-
 tivity  in  areas  that  are  lagging  be-
 hind  by  extension  efforts  and  assur-
 ed  supply  of  inputs;

 (ix)  Mobilisation  to  the  maximum
 extent  of  all  the  human  and  material
 resources;

 (x)  Organisation  of  seed  production
 programme  to  meet  the  demand  of
 seed  and  next  year;  and

 (xi)  Regular  review  and  evaluation
 of  the  programme.

 Meeting  of  Vice-Chancellors  to  For-
 matiate  Programme  for  “Examination

 Reforms

 ‘133.  SHRI  द  MAYAVAN:  Will  the
 Mimster  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be
 pleased  to  state:

 (a)  whether  Vice-Chancellors  are
 to  meet  in  New  Delhi  to  formulate  a
 programme  for  the  Examination  re-
 to  be  discussed;  and

 {b)  It  38  proposed  to  convene  a  Com-
 forms,

 (c)  how  many  States  have  agreed  to
 implement  the  examination  reforms?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF  S.  NURUL  HASAN):  (a)  and
 (b).  It  is  proposed  to  convene  a  Com-
 ference  of  the  Vice  Chancellors  some-
 time  next  year  to  discuss  this  and
 other  matters

 (e)  The  University  Grants  Com-
 mission  has  selected  the  following  2
 Umiversities  for  implementing  the
 ‘Plan  of  Action’  for  Examination  Re-
 form:

 ())  Aligarh  Muslim  University,
 Aligarh.

 (2)  Andhra  University,  Waltair.

 (3)  M.S.  University  of  Baroda,
 Baroda,

 (4)  Punjab  University,  Chandi-
 garh.

 (5)  Gauhati  University.  Gauhati.

 (6)  Rajasthan  Universitv.  Jaipur.

 (7)  Jadavpur  Untversity,  Jadav-
 pur.

 (8)  Poona  University,  Poona.
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 (9)  Saugar  University,  Saugar.
 (10)  Mysore  University,  Mysore.
 (ll)  Madras  University,  Madras.
 (I2)  Calicut  University,  Calicut.

 No  State,  as  such,  has  been  selected
 for  this  purpose.

 Development  of  Education  during
 Fifth  Plan

 134.  SHRI  RAJDEO  SINGH:  Will  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  state:

 (a)  whether  the  strategy  for  the
 development  of  education  during  the
 Fifth  Plan  period  is  notably  different
 from  the  pattern  followed  in  the  ear-
 lier  plans—the  emphasis  will  be  shift-
 ed  from  growth  to  distributive  justice;
 and

 (b)  if  so,  whether  the  recommenda-
 tions  of  the  Education  Commission  will

 “be  implemented?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN):  (a)
 and  (b).  The  Standing  Committee  of
 the  Central  Advisory  Board  of  Edu-
 cation  in  its  meeting  held  on  June  18,
 973  had  made  certain  proposals  in
 respect  of  the  Education  sector.  The
 proposed  Plan  is  still  under  considera..
 tion  of  the  Planning  Commission.

 Bonus  Incentive  to  Farmers  in  Punjab

 135.  SHRI  RAJDEO  SINGH:  Wil
 the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  whether  the  Punjab  farmers  who
 have  sold  wheat  to  three  Government
 agencies  are  to  get  Rs.  3.50  crores  as
 bonus  incentive;

 (b)  if  so,  the  cost  of  wheat  per  quin-
 tal  inclusive  of  the  amount  of  bonus
 incentive;
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 (ce),  whether  out  of  the  total  bonus
 incentive  of  Rs.  3.50  crores,  Rs.  5.50
 crores  will  be  contributed  by  the  Cen-
 tral  Government  and  the  rest  will  be
 borne  by  the  Punjab  Government;  and

 (d)  whether  similar  bonus  scheme
 has  been  allowed  to  other  State  Gov-
 ernments  also?

 -THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  to
 (d),  Under  the  bonus  scheme  sanction-

 ed  for  the  wheat  marketing  season,
 wheat  producing  States  are  eligible  for
 bonus  on  a  graded  basis  for  qunatity
 supplied  to  the  Central  Pool  before
 3lst  October,  1973,  The  Punjab  Gov-
 ernment  has  reported  that  on  the  basis
 of  the  quantity  procured  and  delivered
 to  the  Central  Pool,  the  State  Govern-
 ment  would  be  eligible  to  receive  a
 bonus  about  Rs.  9  crores.  The  State
 Government  has  also  reported  to  have
 decided  to  give  the  farmers  Rs.  5  per
 quintal  as  cash  incentive  over  and
 above  the  procurement  price  of  Rs.  76
 per  quintal.

 Investment  on  Road  Developments
 Including  High  Priority  Schemes

 136.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  SHIPPING  AND
 TRANSPORT  be  gleased  to  state:

 (a)  whether  the  sub-group  on  the
 Central  Sector  roads  have  recommen-
 ded  an  investment  of  Rs.  1537/-  crores
 on  road  developments  in  the  Central
 Sector  including  Rs.  1,200  crores  for
 high  priority  schemes  in  the  fifth  plan
 period;

 (b)  if  so,  the  categories  of  roads
 which  come  under  high  priority  sche-
 mes;  and

 (c)  whether  any  amount  has  also
 been  recommended  for  the  roads  to-
 wards  the  development  of  backward
 areas?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):  (a)
 Yes,  Sir.
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 (b)  A  statement  indicating  a  broad
 scheme-wise  break  up  of  Rs.  200
 crores  recommended  by  the  Sub-Group
 for  high  priority  schemes  is  attached.

 marily  fall  within  the  sphere  of  State
 activities.  While  therefore  no  specific
 provision  has  been  recommended  by
 the  Sub-Group  for  roads  in  backward
 areas,  the  requirements  of  these  areas

 (c)  Constitutionally,  the  Govern-  will  be  taken  care  of  to  the  extent
 ment  of  India  are  responsible  for  roads
 declared  as  National  Highways.  All

 ional  Highways roads  other  than  Nationa’  g  y'  tral  Aid  Programme  af  State  Roads  of in  States,  including  general  question  of
 improvement  of  roads  towards  the  de-  Special
 velopment  of  backward  areas,  pri-  etc.

 possible  under  the  various  Central
 Assistance  Programmes  like  the  Cen-

 Area  Development  Schemes

 Statement:

 High  Priority
 Rs  crores

 TI.  National  Highways  :

 (a)  Carry  Over  254°00
 (b)  New  works  on  existing  National  Highways  :

 ©  yo  eridening Roads  te  four  isa
 |

 300°  00
 2.  Other  Schemes  250°  00

 (ii)  Works  on  new  NH  added  in  the  4th  Plan  30-00
 (c)  New  additions  to  the  existing  NH  system  40°  00
 (d)  Machinery  requirements  §0°00

 I  Strategic  Roads:  92400

 New  Works
 $s}

 76:00
 III  E  &  I  Roads

 (a)  Carry  Over  20°00)  50:00
 (b)  New  Works  30°  oh,

 IV  Special  Area  Development  Schemes  and  Central  Ministries’  require-
 ments  हर  नि  40°00

 V_  Highway  Research  Development  and  Planning  Studies  का  I0:  00
 Grand  Total  eves

 Add  :  Road  Communications  in  the  Sensitive  Border  Areas  I00:  00
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 21,500  DWI  Cargo  Liner  in  the  Coun-
 try

 137,  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  SHIPPING  AND
 TRANSPORT  be  pleased  to  state:

 (a)  whether  the  keel  for  a  21,500
 cargo  liner,  the  second  biggest  multi-
 purpose  bulk-carrier-cum-general
 Cargo  Ship  built  at  the  Hindustan
 Shipyard  Limited,  was  laid  in  last  July;

 (b)  if  so,  the  total  number  of  cargo-
 liners  of  this  class  in  service  with  Gov-
 ernment;  and

 (c)whether  any  other  Indian  Ship-
 ning  Company  have  cargo-liner  of  this
 class  and  the  broad  outlines  thereof?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):
 (a)  Keel  of  two  such  vessels  have
 been  laid,  one  on  lth  September,  972
 and  the  other  on  30th  August,  1973.

 (b)  None,  Sir.

 (c)  Information  is  being  collected
 and  will  be  laid  on  the  Table  of  the
 House.

 Provision  in  Fifth  Plan  for  Reduction
 in  Percentage  literacy

 138.  SHRI  RAJDEO  SINGH:  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  state:

 (a)  whether  according  to  the  97l
 Census,  illiteracy  rate  was  7l  per  cent
 for  the  country  as  a  whole;

 (b)  if  so,  whether  any  provisions
 have  been  made  in  the  Fifth  Plan  to
 reduce  the  percentage  of  illiteracy;
 and

 (९)  if  so,  the  amount  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
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 DEPARTMENT  OF  CULTURE
 (SHRI  D.  P.  YADAV):  (a)  The  per-
 centage  of  illiteracy  was  70.55  of  the
 total  population,  including  infants  and
 children.

 (b)  and  (c).  The  Fifth  Plan  pro-
 posals  are  yet  to  be  finalised.

 Financial  Assistance  for  Improvement
 of  Medical  Colleges  in  the  State  of

 Rajasthan

 139.  SHRI  PURUSHOTTAM
 KAKODKAR:

 SHRI  K.  LAKKAPPA:

 Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to
 state:

 (a)  whether  Rajasthan  Government
 had  approached  the  Centre  for  finan-
 cial  assistance  for  improvement  of
 Medical  Colleges  in  the  State;

 (b)  if  so,  whether  Government  have
 given  any  aid;  and

 (c)  other  relevant  information?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAMI-
 LY  PLANNING  (SHRI  A.  K.  KISKU):
 (a)  to  (c).  The  Government  of  Rajas-
 than  have  not  approached.  the  Govern-
 ment  of  India  for  any  financial
 assistance  for  improvement  of  medi-
 cal  colleges  in  the  State,  for  imparting’
 under-graduate  medica]  education.

 On  the  request  of  Government  of
 Rajasthan,  however,  the  Central  Gov-
 ernment  have  approved  the  upgrading
 of  the  Departments  of  Physiology  and
 Ophthalmology  in  the  S.M.S.  Medical
 College,  Jaipur  under  the  Centrally
 Sponsored  Scheme  for  Development  of
 Postgraduate  Medical  Education.
 Under  the  Scheme  00  per  cent  Central
 assistance  is  given  for  meeting  non-
 recurring  expenditure  on  construction
 of  buildings,  equipment  and  supplies
 and  for  recurring  expenditure  on  addi-
 tional  staff  and  stipends  to  post-gradu-
 ate  students  in  the  upgrade  depart-
 ments.  The  amount  of  Central  assis-
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 tance  released/allocated  to  the  State
 Government  for  these  departments

 ,  Guring  each  of  the  five  years  of  the  IV
 Five  Year  Plan  is  as  indicated  be-
 low:—

 Year  Amount  released (Rs.  in  lekhs)
 I.  I969-70  4°00
 2.  ‘1970-71  4°00
 3.  7977-72  4°00
 4.  7972-73  I'00
 5.  1973-74,  Ito

 (Provisi  >r  al)

 Anticipated  Shortfall  in  Targets  of.
 Agricultural  produce  during  [Vth  Plan

 10.  SHRI  PURUSHOTTAM
 KAKODKAR:

 140.  SHRI  PURUSHOTTAM
 Will  the  Minister  of  AGRICULTURE

 be  pleased  to  state:
 (a)  whether  shortfalls  are  anticipat-

 ed  in  the  targets  of  all  items  under
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 agriculture  and  allied  sectors  during
 the  IVth  Plan;

 (b)  if  so,  the  percentage  of  short-
 falls  in  various  foodgrains;  and

 (c)  the  break-up  of  anticipated  pro-
 duction  of  individual  crops  and  the
 targets?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):(a)  to  (c).
 As  the  crop  year  ‘1973-74,  which  is  the
 last  year  of  the  IV  Plan,  is  not  vet
 over,  it  is  not  possible,  at  this  stage,
 to  indicate  the  shortfall  in  the  IV  Plan
 target  of  agricultural  production.  How-
 ever,  the  break-up  of  the  IV  Plan  tar-
 get  and  the  target  envisaged  under  the
 Annual  Plan,  ‘1973-74,  is  as  under:—

 Targets
 Crops  Unit

 Fourth  Annual  Plan
 Plan  (1973-74)

 Foodgrains  Million  329°00  II§°00,
 tonnes

 Oilseeds  नि  ढ  33  T0°50*  9°40

 Sugarcane  (Gur)  33  75°00  13°50

 Cotton  Million  8°00  6°50. Bales

 Jute  35  7°40  5°60**

 “five  major  oilseeds.
 **According  to  available  indication  a  bumper  crop  of  jute  has  been

 obtained  during  1973-74,  and  the  jute  output  is  substantially  higher  than  the
 Annual  Plan  Target  for  the  year.
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 Progress  of  Educational  Survey

 141.  SHRI  DASARATHA  DEB:  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  refer  to  the  reply  given  to  Un-
 Starred  Question  No.  68  on  the  28rd
 July,  973  regarding  the  Educational
 Survey  and  state  the  progress  of  the
 survey  made  so  far?

 THE  DEPUTY  MINISTER  IN  THE
 ‘MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE  DE.
 PARTMENT  OF  CULTURE  (SHRI  D.
 P.  YADAV):  Sub-Committees  have  been
 constituted  for  different  fields  included
 in  the  Survey  namely,  school  education,
 -higher  education,  vocational  education,
 educational  administration  and  super-
 vision  and  cultura]  education.  Neces-
 sary  steps  for  conducting  the  survey
 are  under  way.  For  School  Education,
 all  State  Governments  have  been  re-
 ‘quested  to  apnoint  the  staff  and  de-
 velop  the  requisite  machinery  for  con-
 ducting  the  survey.  In  a  number  of
 States  the  staff  has  already  been  ap-
 pointed.  Forms  for  conducting  the
 Survey  have  been  finalised  and  a  ten
 ‘day  training  programme  for  the  State
 Government  Survey  Officers  is  being
 organised  by  the  National  Council  of
 ‘Educational  Research  and  Training
 ‘from  20th  November,  1973,  for  provid-
 ing  guidance  regarding  organisation  of
 the  survey,  collection  of  data,  analysis
 procedures  and  writing  of  reports.

 ‘Land  in  Possession  of  Tribals

 142.  SHRI  K.  M. MADHUKAR:  Will
 ‘the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  whether  a  huge|  bulk  of  culti-
 vable  lands  belonging  to  the  tribals  is
 in  possession  of  persons  other  than  the
 tribals;

 (b)  if  so,  how  much  tribal  land  is
 in  possession  of  the  non-tribals;  and

 (c)  what  concrete  measure  has  been
 taken  or  directive  Government  has
 given  to  get  back  these  lands?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI!
 ANNASAHEB  P.  SHINDE):  (a)  to
 (९).  Information  38  being  collected
 from  the  State  Governments  and  will
 be  placed  on  the  Table  of  the  Sabha
 when  received,

 National  Awards  to  Teachers

 143.  SHRI  BIRENDER  SINGH
 RAO:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  the  National  Awards
 for  Teachers  has  caused  unhappiness
 among  the  teachers  in  the  country
 as  the  awards  mostly  go  to  the  prin-
 cipals  or  Headmasters  of  the
 Schools;

 (b)  whether  the  eligibility  clause
 lays  down  that  only  a  teacher  who
 has  put  in  20  years  can  be  consider-
 ed  for  the  award;  and

 (c)  whether  Government  propose
 to  change  the  whole  system  and
 not  continue  with  the  awards  in  the
 present  form?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE
 (SHRI  0.  P.  YADAV):  (a)  to  (c).
 The  Central  Government  selects
 teachers  for  National  Awards  from
 out  of  names  recommended  by  State
 Governments/Administrations  of
 Union  Territories,  The  number  of
 teachers  rerommended  for  awards
 is  normally  double  the  number  of
 awards  given  each  year.  It  is  true
 that  more  awards  have  hitherto
 been  given  to  Heads  of  schools  in-
 cluding  Heads  of  Primary  and
 Middle  schools  because  of  which
 teachers  have  at  times  expressed  re-
 sentment,  One  of  the  reasons  for
 more  awards  to  class-room  teachers
 schools  is  that  minimum  years  of
 service  for  eligibility  for  getting  a
 National  Award  is  20  years  by
 which  time  even  an  average  teacher
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 is  expected  to  become  the  head  of  a
 Schoo].  However,  in  order  to  give
 more  awards  to  class-room  teachers
 than  hitherto  given,  a  proposal  to
 reduce  the  period  of  eligibility  to  5
 years  is  under  consideration  of  Gov-
 ernment.

 Death  of  a  Professor  in  Gurukul
 Kangri

 144,  SHRI  BIRENDER  SINGH
 RAO:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  Professor  Om  Prakash
 Sinha  had  been’  shot  dead  by  a
 student  in  Guruku]  Kangri  recently;

 (b)  whether  any  report  has  been
 asked  from  the  management  of  the
 Gurukul  University  about  this  in-
 cident;

 (c)  whether  the  University  Grants
 Commission  had  deputed  a_  senior
 academician  to  find  out  the  details
 about  this  happening;  and

 (d)  if  so,  the  action  taken  against
 the  guilty,  the  compensation  paid  to
 the  victim’s  family  and  the  steps

 -taken  to  avoid  the  recurrence  of  such
 incidents?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN):  (a),
 (b)  and“(d).  A  report  is  awaited

 from  the  Gurukul  Kangri  Vishwavid-
 yalaya,  Hardwar.  However,  the
 police  is  investigating  into  the
 matter.

 (९)  No,  Sir,  The  Commission  is
 not  concerned  with  the  matter.
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 Curbs  on  entry  of  foreign  Scholars
 145.  SHRI  BIRENDER  SINGH

 RAO:

 SHRI  SHRIKISHAN  MODI:

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE:
 be  pleased  to  state:

 (a)  whether  the  curbs  on  the  entry
 of  foreign  scholars  had  been  with-
 drawn;

 (b)  whether  it  is  still  necessary
 for  the  foreign  scholars  to  submit.
 their  researches  to  Indian  supervi-
 sors  for  valuation;

 (c)  whether  visa  applications  from:
 the  foreign  students  would  be  subject-
 ed  to  scrutiny;

 (d)  whether  any  restrictions  will
 be  imposed  on  the  selection  of  re-
 search  subjects  on  vital  subjects;
 like  the  greening  of  border  desert
 areas  on  the  Rajasthan  Canal  for
 foreign  scholars;  ‘and

 (e)  the  guidelines  for  foreign
 scholars  if  any  now  in  existence?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN):  (a)  to
 (e),  There  have  been  no  curbs  as
 such  on  the  entry  of  foreign  scholars
 in  India.  However,  certain  frame-
 work  has  been  laid  down  to  ensure
 that  while  foreign  educational
 activity  in  India  is  conducted  in  the
 most  fruitful  manner,  it  does  not
 adversely  affect  our  national  inter-
 ests.  Foreign  scholars  are  thus  not
 permitted  to  undertake  research  in
 certain  fields,  incituding  those  re-
 lated  to  the  border  areas.  Keeping
 this  in  view,  each  research  project
 is  examined  on  merits  to  assess  _  its
 academic  viability,  before  it  can
 be  cleared.  A  foreign  scholar  re-
 gistered  with  an  Indian  University
 as  a  regular  Ph.D.  scholar  is  re-
 quired  to  submit  his  thesis  to  the
 University  for  evaluation,  in  accord-
 ance  with  the  University  regula-
 tions;  scholars  registered  for  a
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 Ph.D.  degree  in  a  foreign  University
 and  desiring  to  come  to  India  for
 research  for  a  short  period,  have
 8:80  to  register  themselves  with  an
 Indian  University  and  work  under
 the  supervision  of  a  Professor  de-
 signated  by  the  University.  Scrutiny
 of  applications  of  foreign  students
 admitted  to  Indian  Universities  is
 subject  to  the  normal  visa  regula-
 tions.

 Toll  Tax  on  Vehicular  Traffic  passing
 through  Vivekanand  Bridge  on  Bom-

 bay-Calcutta  Highway
 146.  SHRI  DINEN  BHATTACHAR-

 YYA:  Will  the  Minister  of  SHIPP-
 ING  AND  TRANSPORT  be  pleased
 to  state:

 (a)  whether  Calcutta-Bombay  High-
 ‘way  and  the  Byepass  of  G.T.  Road
 (Highway  No.  2)  passes  through
 Vivekanand  Bridge  and  B.T.  Road  to
 Calcutta;

 (b)  whether  as  per  Rule,  the  Go-
 vernment  is  to  abolish  the  toll  tax
 on  the  vehicular  traffic  passing
 through  the  same  Bridge;  and

 (c)  if  so,  when  Government  is  to
 take  action  on  it?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):
 (a)  to  (c).  Vivekanand  Bridge  near
 Calcutta  is  now  on  a  National  High-
 way  urban  link  (Belgharia  Express-
 way)  connecting  N.H.  2  and  N.H.  34.
 There  is  no  provision  in  the  National
 Highway  Act  956  for  levy  of  toll  tax
 on  any  part  of  a  National  Highway.
 Also,  in  the  Agreement  entered  into
 by  the  Government  of  India  with
 the  Government  of  West  Bengal  in
 December,  972  in  respect  of  deve-
 lopment  and  maintenance  of  this  ur-
 ban  link,  it  was  stipulated  that  the
 State  Government  should  ensure  that
 Octroi  or  any  other  terminal  taxes  on
 through  traffic  and  tolls  are  not  levi-
 ed.  Ags  soon  as  it  was  known  that,
 in  spite  of  this  Agreement,  the  State
 Government  was  still  continuing  to
 charge  the  toll  tax,  which  it  had
 levied  earlier  when  the  bridge  had
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 not  yet  been  brought  under  the  pro-
 gramme  for  development  as  a  nation-
 al  highway  urban  link,  the  matter
 was  taken  up  with  the  State  Go-
 vernment  and  is  under  correspon-
 dence,

 Strikes  in  the  Hospitals  all  over  the
 Country

 147.  SHRI  DINEN  BHATTACHAR-
 YYA:

 SHRI  JAGANNATH  MISHRA:
 Will  the  Minister  of  HEALTH  AND

 FAMILY  PLANNING  be  pleased  to
 state:

 (a)  whether  a  large  number  of
 Strikes  have  occurred  involving  doc-
 tors,  resident  doctors,  nurses  and
 Class  IV  employees  in  Central/Cen-
 trally  aided  hospitals  all  over  the
 country  during  the  recent  past;

 (b)  if  so,  the  details  of  such  strikes
 during  the  last  three  months;  and

 (c)  the  steps  taken  by  Government
 to  umprove  the  working  conditions
 for  the  hospitals  employees?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FA-
 MILY  PLANNING  (SHRI  A.  K,  KIS-
 KU):  (a)  to  (c).  In  so  far  as  _  Cen-
 tral  Government/Centrally  aided  hos-
 pitals  under  the  administrative  con-
 trol  of  the  Ministry  of  Health  and
 Family  Planning  are  concerned  the
 position  is  as  under:—

 Junior/resident  doctors  in  medical
 colleges  and  hospitals  in  Delhi  went
 on  strike  on  the  5th  September,  973
 for  48  hours  in  sympathy  with  the
 resident  medical  doctors  in  Maharash-
 tra.

 The  nursing  staff  of  these  institu-
 tions  struck  work  for  one  to  two  days
 from  i6th  August,  1973,  Their  main
 demand  was  for  increase  in  the
 quantum  of  washing  allowance  and
 uniform  allowance.  The  Government
 have  sanctioned  the  enhancement  of
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 washing  allowance  from  Rs,  4.50  to
 Rs,  12/-  p.m.  with  effect  from  Ist

 August,  ‘1973.  As  regards  uniform  al-
 lowance  the  matter  is  under  consi-

 -deration  of  the  Government.

 The  class  III  and  IV  employees  of
 the  Lady  Hardinge  Medical  College

 -and  Hospital,  New  Delhi  struck  work
 ‘from  l7th  October  to  20th  October,

 1973.  The  following  action  has  been
 ‘taken  by  the  Government  on  some  of
 the  demands  of  the  employees:—

 l.  The  rate  of  interest  on’  the
 provident  fund  accumulations
 of  the  employees  has  been
 raised  from  4  to  5  per  cent
 with  effect  from  ist  April,
 1973,

 2.  Twenty-five  Type  I  quarters
 have  been  placed  at  the  dis-
 posal  of  the  Lady  Hardinge
 Medica]  College  &  Hospital
 for  allotment  to  Class  IV
 staff.

 3,  It  has  been  agreed  to  give  8
 hours  single  shift  duty  to
 class  IV  employees  on  the
 hospital  side  who  were  pre-
 viously  performing  duties  in
 broken  spells.  It  has  also
 been  agreed  to  give  32  days
 off  in  a  year  to  class  IV  staff
 on  the  hospital  side.  Some
 of  the  other  demands  are  un-
 der  consideration  of  the  Go-
 vernment.

 “Shortage  of  Foodgrains  in  Western
 Zone  due  to  Stranded  of  Ships  in

 Bombay  Docks

 148,  SHRI  INDRAJIT  GUPTA:
 SHRI  P.  G.  MAVALANKAR:

 Will  the  Minister  of  AGRICULTU-
 “RE  be  pleased  to  state:

 (a)  whether  the  Western  Zone
 ‘States  are  facing  a  grim  prospect  of
 ‘an  acute  foodgrains  shortage  as  food
 ‘ships  are  stranded  in  the  Bombay
 ‘docks  and  midstream  owing  to  the
 ‘strike  by  stevedores;  and
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 (b)  if  so,  the  steps  taken  in  this
 regard?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Despite  some  dislocations  of  nor-
 mal  work  the  supply  of  foodgrains
 to  the  states  in  the  West  Zone  against
 the  monthly  allocations  given  by  the
 Government  of  India  has  been  main-
 tained  satisfactorily  with  imported
 and  indigenous  foodgrains.

 (b)  The  strike  by  the  stevedore  and
 other  labour  at  the  Bombay  port  was
 called  off  w.e.f.  24th  October,  973
 (II  shift)  and  the  operations  have
 since  then  returned  to  normal.

 Wheat  and  Rice  Trade  Merchants
 arrested  under  D.LR:

 ‘149,  SHRI  INDRAJIT  GUPTA:  Will
 the  Minister  of  AGRICULTURE  be
 pleased  to  state:

 (a)  whether  certain  merchants  who
 deal  in  wheat  and  rice  trade  had  been
 arrested  under  D.LR.;

 (b)  if  so,  the  names  of  the  States
 and  the  merchants  and  the  number;
 and

 (०)  what  punishments  were  given
 to  them  socially  and  under  the  laws
 of  Government?

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  to  (ec).  The  information  is  being
 collected  and  will  be  placed  on  the
 Table  of  the  Sabha  as  soon  as  it  is
 available.
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 States  Desirous  of  Takimg-over
 Wholesale  Trade  in  Rice

 150.  SHRI  INDRAJIT  GUPTA:

 SHRI  SHANKAR  DAYAL
 SINGH:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  certain  States  have
 expressed  their  desire  to  take-over
 the  wholesale  trade  of  rice;

 (b)  if  so,  the  names  of  the  States
 which  have  already  taken  over;

 (c)  the  names  of  states  which  op-
 posed  the  take-over  of  the  wholesale
 trade  of  rice;  and

 (d)  the  steps  Government  is  consi-
 dering  to  fulfil  its  promise  of  taking
 over  of  wholesale  trade  in  rice?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  to  (da).  Assam  State  Government
 has  taken  over  the  wholesale  trade  in
 rice  with  effect  from  lst  November,
 1973.  None  of  the  States  is  opposed
 to  the  take-over  of  the  wholesale  trade
 in  rice  in  principle.  However,  some
 State  Governments  felt  that  there
 were  some  operational  difficulties
 which  had  to  be  overcome.  In  view
 of  this,  the  State  Governments  have
 been  allowed  to  phase  out  the  pro-
 gramme  and  to  intensify  the  procure-
 ment  through  the  system  of  procure-
 ment  best  suited  to  the  conditions  in
 the  State,  to  achieve  the  overall
 objective  of  procuring  maximum

 quantity  of  rice  to  build  an  adequate
 buffer  stock  and  to  meet  the  require-
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 ments  of  public  distribution  system,
 This  will  not  only  ensure  a  remunera-
 tive  price  to  the  producers  but  also
 enable  the  public  agencies  to  supply
 rice  at  reasonable  prices  to  the  con-
 sumers,  particularly  the  vulnerable
 sections  of  the  population.

 Minimum  Needs  Programme  in_  the
 Fifth  Plan

 ‘151,  SHRI  SHRIKISHAN  MODI:
 SHRI  SUKHDEO  PRASAD

 VERMA:

 Will  the  Minister  of  WORKS  AND’
 HOUSING  be  pleased  to  state:

 (a)  the  total  amount  proposed  to  be
 spent  on  the  minimum  needs  program-
 me,  new  projects  and  new  sechemes:
 in  the  Fifth  Plan;

 (b)  how  much  will  be  spent  on
 water  supply  schemes  in  rural  areas
 and  on  slum  improvement  schemes;

 (c)  whether  there  are  any  propo-
 sals  for  giving  house  sites  to  landless
 people;  and

 (d)  if  so,  particulars  thereof?

 THE  MINISTER  OF  STATE  IN  THE.
 DEPARTMENT  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  IN  THE  MIN-
 ISTRY  OF  WORKS  AND  HOUSING
 (SHRI  OM  MEHTA):  (a)  This  Minis-
 try  has  proposed  to  the  Planning.
 Commission  a  total  ammount  of  Rs.
 083.45  crores.

 (b)  This  Ministry  has  proposed  to
 the  Planning  Commission  the  follow-
 ing  outlay:—

 (i)  Water  supply  schemes  in  ru-
 ral  areas—Rs.  550.00  Crores.

 (ii)  Slum  Improvement  Sche-
 me—Rs.  02.40  Crores.

 (c)  Yes,  Sir.

 (9)  A  statement  is  attached.
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 Sta,  EMENT
 Statement  showing  rojects  sanctioned  and  funds  released  under  the  Scheme  for  provision

 of  house-sites  to  Enelless  workers  in  rural  areas  (Position  as  on  7th  November,  973)

 S.  No.  Name  of  State  No.  of  No.  of  Approved  Central
 .  Projects  —  house-  Cost  financial

 anal
 sites

 mae

 (Rs.  in  lakhs)
 oo  BIHAR  है  .  .  39  23,872  45°82  II°45
 2.  GUJARAT  .  .  न  85  +1,62,676  306°  58  76°65
 3.  HARYANA,  .  वि  ०  ०  I  053  0°08  0°02

 4.  HIMACHAL  PRADESH  ,  .  5  430  0°64  o'l6

 5s)  KERALA  ,  .  .  .  .  960  96,000,  677°76"  205°  44
 6.  MAHARASHTRA  .  .  alae  +1,08,962,  64°56  4I°l4
 7.  MYSORE  ‘109,  15725597  -239°38  59°84
 8.  ORISSA  डे  2  35349  8°40  2°I0

 9.  PUNJAB  3  12,082  37*68  7°92
 to.  RAJASTHAN  ,  ‘  हे  ;  20  84  व  124  2°8r
 iz.  TAMIL  NADU  x  36  33,692  75९  57  18  88
 i2.  UTTAR  PRADESH  27  19,808  30°85  ह
 ‘13.  WEST  BENGAL  ,  I2  II+I66  I9°39  4°85

 ToTaL  ,  7  ‘1,382,  652,828  1,611.89  438°97

 *Amounts  sanctioned  for  1972-73  Rs.  273°92  lakhs
 Amounts  to  be  made  available  for  1973-74 and  1974-75,  .  .  .  .  Rs.  403°84  lakhs

 Tora,  .  Rs.  677°76  lakhs
 N.B.  :  It  is  not  known  yet  whether  the  Scheme  will  continue  to  be  in  the  Fifth  Five

 Year  Plan.

 Prospects  for  Education

 152,  SHRI  SHRIKISHAN  MODI:
 SHRI  P.  GANGADEB:

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  prospects  for  edu-
 cation  in  the  coming  plan  years  are
 uncertain;  if  so,  the  reason  therefor;
 2060  LS—8

 (b)  whether  his  Ministry's  propo-
 sals  were  discussed  with  the  Planning
 Commission;  if  so,  outcome  of  the
 discussion;  and

 (c)  whether  the  Central  Advisory
 Board  of  Education  has  drawn  up  a
 blue  print  for  educational  develop-
 ment  programme?
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 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  S.  NURUL  HASAN):  (a)  to
 (c).  In  its  meeting  held  on  September,
 ‘18-19,  ‘1972,  the  Central  Advisory
 Board  of  Education  approved  a  blue-
 print  for  the  development  of  educa-
 tion  in  the  Fifth  Plan  estimated  to
 cost  about  Rs.  3200  crores.  It  also
 directed  that  discussions  on  these  pro-
 posals  should  be  initiated  with  the
 Plarning  Commission  and  that,  if  the
 allocation  actually  available  were
 to  be  less  than  this  amount,  a  revised
 plan,  based  on  ‘priorities  within  pri-
 orities’,  should  be  evolved.

 2.  In  the  approach  to  the  Fifth
 Plan  approved  by  the  National  De-
 velopment  Council,  an  outlay  of  Rs.
 2200  crores  only  waS  proposed  for
 education  and  culture.  Accordingly
 revised  proposals  for  the  development
 of  education  and  culture  in  the  Fifth
 Plan  estimated  to  cost  Rs,  2200  crores,
 were  prepared  and  boardly  approved
 by  the  Standing  Committee  of  the
 Central  Advisory  Board  of  Education
 at  its  meeting  held  on  June  13,  ‘1973,
 The  propdsals  have  been  discussed
 with  the  Planning  Commission.  The
 decision  of  the  Commission  is  awaited.

 Alleged  Sale  of  Mercury-Treated
 Seeds  by  National  Seeds  Corporation

 153,  SHRI  SHRIKISHAN  MODI:
 SHRI  M,  SUDARSANAM:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  mercury-treated  seeds
 worth  Rs.  l  crore  have  been  sold  by
 the  National  Seeds  Corporation  to
 commercial  starch  manufacturers;  and

 (b)  if  so,  what  precautions  have
 been  taken  to  ensure  that  these  are
 not  sold  as  foodgrains?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  and  (b),  Seeds  worth  Ras.  l  crore
 were  condemned  by  the  National
 Seeds  Corporation  from  1969-70  to
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 1972-73.  These  seeds  are  treated  only
 with  non-mercurical  fungicides  and
 insecticides.  While  disposing  of  con-
 demned  seeds,  a  written  acknowled-
 gement  is  taken  from  the  buyers  that
 they  are  aware  that  the  seed  sold  to
 them  is  treated  withs  chemicals  and
 meant  for  strictly  non-edible  purpos-
 es.  Even  while  inviting  tenders  for
 the  disposal  of  condemned  seeds,  the
 fact  that  the  seed  is  treated  with  che-
 micals  and  should  not  be  used  for
 edible  purposes  is  clearly  notified.

 Wheat  stock  with  F.C.

 154.  SHRI  -SHRIKISHAN  MODI:
 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  the  stock  of  wheat  with
 the  F.C.I.  has  considerably  dwindled
 recently;

 (b)  if  so,  the  present  position  of
 wheat  stocks  in  its  godowns;  and

 (c)  the  measures  Government  have
 taken  to  augment  the  supply  posi-
 tion?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  to  (c).  On  Ist  October,  ‘1973,  the
 total  stocks  of  wheat  held  by  F.C.I.
 and  other  Govt.  agencies  were  a  little
 over  5  lakh  tonnes.  Arrangements
 have  been  made  to  import  on  com-
 mercial  accounts  some  quantities  of
 wheat  to  replenish  the  stocks.  Be-
 sides,  a  loan  of  2  million  tonnes  of
 wheat  has  been  arranged  from
 U.S.S.R.  Government.

 Support  Price  of  Wheat  for  Rabi  Crop
 155.  DR.  H.  P.  SHARMA:

 SHRI  M.  RAM  GOPAL
 REDDY:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  Government  have  de-
 cided  about  the  suport  prices  for
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 different  varieties’  of  wheat  to  be
 grown  during  the  forthcoming  rabi
 season;

 (b)  if.  so,  the  support  prices  fixed
 -and  the  criteria  adopted  in  fixation  of
 the  prices;  and

 (c)  whether  the  experiences  of  the
 procurement  operations  this  year
 have  been  kept  in  view  in  this  re-
 gard?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 {SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Yes,  Sir.

 (b)  Support  prices  have  been  fixed
 at  Rs.  80.00  per  quintal  for  indige-
 nous  red  and  Rs.  85,00  for  Mexican
 and  indigenous  common  white  varie-
 ‘ties.  The  prices  have  been  fixed  after
 taking  into  account  relevant  factors
 such  as  increase  in  the  prices  of  in-
 puts,  the  need  for  giving  incentive  to
 producers  etc.  and  keeping  in  view
 the  recommendations  of  the  Agricul-
 ‘tural  Prices  Commission.

 (c)  Yes,  Sir.

 Requirements  of  Fertilisers  for  next
 Winter  Crops

 156.  DR.  H.  P.  SHARMA:  Will  the
 Minister  of  AGRICULTURE  be  pleas-
 ed  to  state:

 (a)  whether  fertilisers  for  the  next
 winter  crops  are  in  short  supply  and
 are  much  beyond  the  economic  means
 of  the  farmers;

 (b)  if  so,  the  estimated  require-
 ments  of  different  types  of  fertilisers
 for  the  winter  crops,  State-wise  and
 as  a  whole,  and  the  prices  of  their
 availability  to  farmers;  and

 (c)  the  steps  being  taken  for  timely
 supply  of  fertilisers  in  adequate
 quantities  to  the  farmers?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P,  SHINDE):
 (a)  There  is  likely  to  be  some  cons-
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 traint  in  the  availability  of  fertilisers
 during  the  Rabi  ‘1973-74,

 The  statutory  maximum  prices  of
 three  important  nitrogenous  fertilisers,
 namely,  Urea,  Ammonium  Sulphate
 and  Calcium  Ammonium  Nitrate  have
 been  fixed  at  reasor.able  levels.  The
 prices  of  fertilisers  imported  and
 distributed  through  the  Central  Fer-
 tiliser  Pool  are  also  fixed  at  reason-
 able  levels,  which  in  turn,  influence
 the  prices  of  similar  fertilisers  pro-
 duced  in  the  country.

 (b)  A  Statement  showing  require-
 ments  of  fertilisers  in  terms  of
 nutrients,  State-wise  and  for  the
 country,  aS  a  whole  for  Rabi  1973-74
 season,  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-5660/73]._  Another  Statement
 giving  the  prices  of  certain  important
 types  of  fertilisers,  is  laid  on  the  Table
 of  the  House.  [Placed  in  Library.
 See  No.  LT-5660/73].

 (c)  (i)  Efforts  are  being  made  to
 import  as  much  quantities  of  fertili-
 sers  as  possible;

 (ii)  Attempts  are  being  made  to
 improve  the  production  performance
 of  the  domestic  fertiliser  units.

 (iii)  Steps  have  also  been  taken
 to  rationalise  and  improve  the  dis-
 tribution  system  by  removing  bottle-
 necks  in  movement  and  by  asking  the
 manufacturers  to  sell  as  much  quan-
 tity  as  possible,  through  cooperatives
 and  State  agencies.
 Shortfall  in  Wheat  Production  during

 Last  Rabi  Season

 ‘157.  DR.  H.  P.  SHARMA:  Will  the
 Minister  of  AGRICULTURE  be  pleas-
 ed  to  state:

 (a)  whether  wheat  production  in
 the  last  rabi  season  was  estimated
 to  be  even  lower  than  that  of  the
 1971-72,  level;

 (b)  if  so,  the  actual  level  of  pro-
 duction;  and

 (c)  the  reasons  for  the  lower  pro-
 duction?
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  and  (b):  The  estimate  of  wheat
 production  in  the  country  during
 (1972-73  is  provisionally  put  at  24.92
 million  tonnes  as  against  26.4  million
 tonnes  during  97l-72.  The  estimate
 is  however  subject  to  revision,  as  the
 estimates  received  from  some  of  the
 States  are  still  under  scrutiny.

 (c)  Thé  wheat  crop  during  1972-73,
 was  adversely  affected  by  such  fac-
 tors  as  early  hot  winds  in  the  latter
 part  of  the  season,  particularly  in’  the
 States  of  Bihar,  Haryar‘a,  Punjab  and
 Uttar  Pradesh  and  shortage  of  power
 and  fertilisers  in  particular  in  Har-
 yana,  Punjab  and  Uttar  Pradesh.

 Progress  in  the  setting  up  of  Desert
 National  Park  in  Rajasthan

 ‘158,  DR,  H.  P.  SHARMA:  Will  the
 Minister  of  AGRICULTURE  be  pleased
 to  state:

 (a)  whether  many  of  the  rare  species
 of  birds  and  animals  are  becoming
 fast  extinct,  while  the  fate  of  the  pro-
 posed  Desert  National  Park  in  Rajas-
 than  is  still  hanging  in  balance;

 (b)  if  so,  the  reasons  for  the  delay
 in  implementing  the  National  Park
 scheme  and  the  progress  made  in  that
 Girection  so  far;  and

 (c)  the  steps  Leing  taken  to  expedite
 the  scheme?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  to  (c).
 Rare  animals  ani  birds  included  in
 schedules  of  the  Wild  Life  (Protection)
 Act,  972  are  being  protected  under
 the  provisions  of  the  Act  since  ist
 September,  973  in  Rajasthan,  Before
 this  date  these  animals  were  given  pro-
 fection  under  the  provisions  of  Rajas-
 than  Wila  Animals  and  Birds  Protec-
 tion  Act,  96l  and  Rajasthan  Forest
 Act,  1953.
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 A  Study  Team  of  the  Rajasthan
 Forest  Department,  visited  all  pro-
 posed  areas  for  the  Desert  National
 Park  for  selection  of  suitable  area.
 Report  of  the  team  is  under  their
 consideration.

 Corruption  and  Deterioration  in
 Working  of  F.C.I.

 159.  SHRI  P.  M.  MEHTA;

 SHRI  KRISHNA  CHANDRA
 HALDER:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  there  has  been  deterio-
 ration  in  the  working  of  the  Food  Cor-
 poration  of  India;

 (b)  whether  the  corruption  in  the
 Corporation  is  increasing  and  the
 Minister  of  Agriculture  has  himself
 admitted  it  and  whether  his  attention
 has  been  invited  in  this  regard  to  the
 press  report  in  the  ‘Hindustan  Times’
 dated  the  2nd  October,  973  under  the
 heading  “Corruption  Unlimited”;

 (c)  whether  Maharashtra  Govern-
 ment  also  pays  illegal  money  to  the
 F.C,  officials  and  whether  earlier  in
 U.P.  also  similar  allegation  was  made
 that  U.P.  Government  had  to  pay  ille-
 gal  money  to  the  F.C.I,  officials;  and

 (d)  if  so,  what  steps  are  being  taken
 to  check  this  increasing  corruption  and
 deterioration  in  the  working  of  the
 F.CI?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  No,
 Sir.  But  there  is  a  need  to  improve
 the  functioning  of  the  Food  Corpora-
 tion  of  India  at  various  levels.

 (9)  Government  have  seen  the
 press  report,  In  a  large  organisation
 Vike  the  Food  Corporation  of  India
 with  a  de-centralised  set-up,  cases  of
 various  kinds  of  malpractices  cannot
 be  entirely  ruled  out.  Every  effort  is
 being  made  to  check  corruption  of  mal-
 practices  in  the  Corporation.
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 (c)  The  statement  that  the  Govern-
 ment  of  Maharashtra  were  paying  i!le-
 gal  gratification  to  the  employees  of
 the  Food  Corporation  of  India  was  got
 examined,  It  was  found  that  the  re-
 gular  employees  of  the  Corporation
 were  not  demanding  or  accepting  any
 such  illegal  gratification.  The  depart-
 mentalised  labour  of  the  Corporation
 were,  however,  demanding  a  sum  of
 Rs.  5  for  every  truck-load  of  food-
 grains  in  cases  in  which  the  trucks  did
 not  bring  with  them  warners  (helpers)
 on  the  ground  that  the  wages  paid  tu
 the  labour  of  the  Corporation  did  not
 include  the  services  of  arranging  the
 bags  in  the  trucks.  This  amount  was
 enhanced  at  a  time  when  there  were
 heavy  issues,  The  Government  of
 Maharashtra  and  the  Management  of
 the  Food  Corporation  are  trying  to  en-
 sure  that  no  illegal  gratification  is
 demanded  or  received  by  this  labour.
 The  Government  of  Maharashtra  have
 issued  instructions  that  Police  in  uni-
 form  and  in  plain  clothes  should  also
 keep  a  watch  to  check  this  practice.

 No  complaints  have  been  brought  to
 the  notice  of  (sovernment  about  simi-
 lar  demands  in  respect  of  U.P.  If  any
 such  complaints  are  received,  the
 same  will  be  investigated.

 (d)  The  vigilance  and  security  or-
 ganisations  in  the  Corporation  are
 being  strengthened.  Steps  are  also
 being  taken  to  streamline  and  tighten
 up  the  procedure  and  bring  more  disci-
 Pline  into  the  administrative  machi-
 nery  of  the  Corporation.

 ‘States  having  own  Agencies  for  Pro-
 ‘curement  ang  Distribution  of  Food-

 grains

 160.  SHRI  P.  M.  MEHTA:
 SHRI  R.  V.  SWAMINATHAN:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  the  picture  of  food
 Management  in  the  States  is  undergoing
 Significant  changes  and  Bihar,  J'amil
 Nadu  and  Mysore  have  ficated  their
 Own  agencies  ivy  procurement  and
 listribution  of  fcodgrains  and  they
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 have  not  cared  to  obtain  Centre's  sanc-
 tion;

 (b)  if  so,  whether  these  agencies  set
 up  under  the  Indian  Companies  Act
 will  perform  a  job  assigned  to  the
 Food  Corporation  of  India;

 (c)  whether  some  States  have  sought
 the  Centre’s  permission  to  form  State
 subsidiaries  of  the  Food  Corporation  of
 India  but  under  the  control  of  the  res-
 pective  State  Governments;  and

 (9)  jf  so,  the  reaction  of  the  Union
 Government  to  all  these  changes  and
 the  steps  that  are  heing  considered  to
 have  agreed  formula  for  all  these
 issues?

 THE  MINISTER  OF  STATE  IN  ‘THE
 MINISTRY  OF  AGRICULT!'RE  (SHRI
 ANNASAHEB  P.  SHINDE):  (a)  89
 (d).  The  State  Governments  are  com-
 petent  to  set  up  Corporation  under
 the  Companies  Act.  A  few  State  Go-
 vernments  including  Bihar,  Tamil
 Nadu  and  Karnataka  have  set  up
 Corporation  under  the  Companies  Act
 to  undertake  State-trading  in  food-
 grains  and  g  few.  other  _  essential
 commodities.  The  Government  of
 West  Bengal,  however,  has  proposed
 to  set  up  a  State  Corporation  under
 the  Food  Corporation  Act.  The  Union
 Government  has  no  objection  in  State
 Governments  setting  up  their  own
 Corporations  and  the  details  are  be-
 ing  discussed  with  respective  State
 Governments.

 Reduction  in  Allocation  of  Foodgrains
 to  States  ang  Union  Territories

 ‘161.  SHRI  P.  M.  MEHTA:
 SHRI  PRABHUDAS  PATEL:

 Will  the  Minister  of  Ai;3RICULTURE
 be  pleased  to  state:

 (a)  whether  allocation  of  foodgrairs
 to  the  various  States  and  Union  Terri-
 tories  during  the  months  of  Septem-
 ber-October  has  been  reduced  by  one
 million  tonnes;

 (b)  if  so,  whether  the  shortfall  in
 respect  of  Gujarat  was  aS  much  as
 30,000  tonnes:  and ceeemeemememmees
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 (c)  if  so,  what  were  the  reasons  for
 this  shortfall  and  when  the  shortfall  is
 likely  to  be  restored?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICUI.TURE  (SHRI
 ANNASAHEB  P,  SHINDE):  (a)  The
 reduction  during  the  months  of  Sep-
 tember-October  was  to  the  extent  of
 about  two  lakh  tonnes  compared  to  the
 allocations  given  for  August,  ‘1973.

 (b)  During  the  months  of  Septem-
 ber  and  October  the  reduction  was  to
 the  extent  of  15,000  tonnes  to  20,000
 tonnes.

 (c)  Allocations  of  foodgrains  are
 made  every  monih  taking  into  account
 the  overall  availability  in  the  Central
 Pool  and  the  relative  needs  of  the  defi-
 cit  States.  With  the  coming  in  of  the
 kharif  crop  the  requirements  of  the
 States  will  go  down.

 Doctors  Demands  for  Equality  of
 Status  and  Pay  with  I.A:8S.  Per-

 sonnel  in  the  Country

 162.  ए.  M  MEHTA:
 SHRI  R.  V.  SWAMINATHAN:

 Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to
 state:

 (a)  whether  doctors  all  over  India
 are  fighting  for  and  demanding  equal
 status  with  I.A.S.  and  increase  in  tacir
 pay  structure;

 (b)  if  so,  whether  the  agitation  of
 these  doctors  was  withdrawn  on  the
 appeal  of  the  F'rime  Minister  who
 assured  them  for  full  consideratiun  in
 their  case;

 (c)  if  so,  whether  the  Prime  Minister
 with  the  consultation  of  the  Ministry
 has  drawn  up  a  compromise  formula
 to  settle  this  issuc;  and

 (da)  if  so,  what  is  the  agreed  formula
 reached;  and  if  not,  the  reasons  for
 delav?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FAML-
 LY  PLANNING  (SHRI  A.  K.  KISKU):
 (a)  Yes,  the  Association  of  Central
 Health  Service  Officers  are  demanding
 equal  status  with  I.A.S.  and  increase
 in  their  pay  structure,

 (b)  Government  have  no  informa-
 tion.

 (c)  Does  not  arise.

 (d)  The  Pay  Commission's  reconi-
 mendations  regarcling  the  revised  sela-
 ry  structure  for  Central  Class  I  Ser-
 vices  including  that  of  Medical  Services
 vis-a-vis  the  I.A.S  and  other  All  India
 Services  are  under  consideration  of
 ‘Government.  The  demands  of  the
 Associations  of  Medical  Officers  will
 also  be  given  due  consideration,  It  is.
 likely  to  take  some  time  before  final
 decisions  are  reached  by  Government
 in  view  of  the  comolexity  of  the  pro-
 blem.

 दिल्‍ली  दुग्ध  योजना  द्वारा  स्टेगडड  दूध
 की  सप्लाई

 i63.  श्री  ज्ञानेश्वर  प्रसाद  यादव  :

 शनी  सुखदेव  प्रसाद  वर्मा  :

 क्या  कृषि  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  दिल्ली  में  दूध  की  भारी  कमी
 है  और  दिल्ली  दुग्ध  योजना  द्वारा  केवल  टोंड

 दूध  ही  सप्लाई  किया  जाता  है  ;

 (ख)  क्‍या  सरकार  ने  कहा  था  कि
 टोंड  दूध  की  सप्लाई  कुछ  ही  दिनों  के  लिये  है
 जब  कि  इसकी  सप्लाई  पिछले  दो  महीनों  से

 हो  रही  है  ;  शौर

 (ग)  स्टैण्ड  दूध  कब  से  मिलना  शह
 ही  जायेगा  ?



 201  Written  Answers  KARTIKA  a,  7695  (SAKA)  Written  Answers  202

 कृषि  मंत्रालय  म्  राज्य  मंत्री  (प्रो०
 शर  सिह):  (क)  दिल्ली  शहर  में  इस  समय

 तरल दूध  की  कमी  या  बेशी  के  वारे  में  कोई
 विश्वस्त  सूचना  उपलब्ध  नहीं  है  ।  विदेश  से
 बटर  आयल  के  जहाज़  के  देर  से  पहुंचने  के
 कारण  मक्खन  (चिकनाई)  की  अस्थायी
 कमी  के  कारण  अगस्त,  973  से  दिल्ली

 दुग्ध  योजना  स्टैण्ड  दूध  की  जगह  टोंड  दूध
 सप्लाई  करती  करा  रही  है  |

 (ख)  जुलाई,  973  के  अन्त  में
 दिल्‍ली  दुग्ध  योजना  ने  अधिसूचित  किया  था
 कि  कुछ  समय  तक  स्टैण्ड  दूध  की  जगह  टोंड

 दूध  वितरित  किया  जायेगा  ।  उस  समय  यह
 आशा  की  गई  थी  कि  विदेश  से  बटर  घायल
 शीघ्र  ही  प्राप्त  हो  जायेगा  और  ताजे  दस
 तथा  सफेद  मक्खन  की  उपलब्धि  में
 भी  सुधार  हो  जाएगा  ।  तथापि,  मक्खन
 (चिकनाई)  के  जहाज़  के  आने  में  बौर
 विलम्ब  हुआ  तथा  सभी  सम्भव  प्रयासों  के

 बावजूद  सफेद  मक्खन  भी  भ्रपेक्षित  मात्रा  में
 उपलब्ध  नहीं  हुआ  wa:  टोंड  दूध  को
 सप्लाई  की  शुरू  में  जितनी  देर  के  लिए  जारी
 रखने  की  आशा  की  गई  थी,  उससे  इसे  कुछ
 झ्र धिक  समय  तक  जारी  रखना  पड़ा  ।

 (ग)  नीति  के  तौर  पर  दिल्ली  दुग्ध
 योजना  ने  5  नवम्बर,  973  से  स्टैंडर्ड  और
 टोंड  दूध  की  जगह  विशेष  टोंड  दूध  की  सप्लाई
 शुरू  कर  दी  है  जिसमें  3.  5  प्रतिशत  चिकनाई
 कौर  8.  5  प्रतिशत  एस०  एन०  एफ०  शामिल
 है

 निधन  लोगों  को  बस्तियों  हें  सुपर  बाजार  को
 हससायें  'खोलना

 i64.  भी  शानदार  प्रसाद  यादव  :

 क्यो  कृषि  मंत्री  यह  बताने  की  क्या  करेंगे
 किं  :

 (क)  क्या  सरकार  का  विचार  निर्धन
 लोगों  की  बस्तियों  में  सुपर  ब्राजील  की  शाखाएं
 खोलने  का  है  ;  कौर

 (ख)  यदि  हां,  तो  ये  शाखायें  किन
 बस्तियों  में  कब  तक  खोली  जायेंगी  ?

 कृषि  मंत्रालय  लें  राज्य  मंत्री  (श्री
 श्रण्णासाहिब  पी०  शिन्दे)  :  (क  )  इस  बारे  में
 प्रस्ताव  कोआपरेटिव  स्टोर  लि०,  नई  दिल्‍ली
 जो  सुपर  बाजार  तथा  उसकी  शाखा झ्र ों  को
 चलाता  है,  के  विचाराधीन  हैं  ।

 (ख)  सुपर  बाजार  ने  दिल्ली  विकास
 प्राधिकरण  से  अपनी  शाखाएं  खोलने  हेतु
 उपयुक्त  स्थान,  विशेष  रूप  से  उन  बस्तियों
 में  जो  उनके  द्वारा  कम  आय  वाले  वर्गों  क ेलिए
 विकसित  की  जानी  हैं,  आवंटित  करने  के  लिए
 प्रस्ताव  किया  है  ॥|

 बिल्ली  के  हायर  सैकण्डरी  स्कूलों  में  प्रिंसिपलों
 झोर  प्राध्यापकों  के  रिक्त  पद

 165.  श्री  ज्ञानेश्वर  प्रसाद  यादव  :
 श्री  विक्रम  महाजन  :

 क्या  शिक्षा,  समाज  ह्  शक  कौर  संस्कृति
 मंत्री  यह  बताने  की  कृत  करेंगे  कि  :

 (क)  क्‍या  दिल्ली  के  ग्धिकांशं  हायर
 सैकण्डरी  स्कूलों  में  पेंसिलों  तथा  प्राध्यापकों
 के  बहुत  से  पद  रिक्त  पड़े  हैं  ;  कौर

 (ख)  इन  पदों  को  अब  तक  न॒  भरे
 जाने  के  क्या  कारण  हैं  श्र  इन  पदों  को  कब
 तक  भरा  जायेगा  ?

 शिक्षा  और  समाज  कल्याण  मंत्रालय
 तथा  संस्कृति  विभाग  में  उपमंत्री  (शी  डी०
 पी०  यांवव) :  (क)  श्र  (खा  श्रवेक्षित
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 सूचना  दिल्ल  प्रशासन  से  एकत्रित  की  जा
 रही  है  तथा  यथाशीघ्र  सभा  पटल  पर  रख  दी
 जाएगी  |

 गेहूं  के  वसूली  मूल्य

 166.  श्री  ज्ञानेश्वर  प्रसाद  यादव  :
 क्या  कृषि  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  क्‍या  कृषि  मूल्य  आयोग  ने
 नई  फसल  के  लिए  गेहूं  के  मूल्य  वसूली  मूल्य
 क्रमश:  80/-,  85/-  श्र  90/-  रुपये  प्रति
 क्विंटल  रखने  का  सुझाव  दिया  है  ;

 (ख)  कया  सरकार  उपरोक्त  मूल्य  को
 किसान  प्रोत्साहन  मूल्य  मानने  को  तैयार  है;

 (ग)  क्‍या  भारतीय  किसान  संघ  ने

 गेहूं  का  मूल्य  15/-  रुपये  25/—  रुपये
 अति  क्विंटल  निर्धारित  करने  के  लिए  सरकार
 से  मांग  की  है;  कौर

 (घ)  यदि  हां,  तो  इस  बारे  में  सरकार
 की  क्‍या  प्रतिक्रिया  है  ?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (श्री
 अल्‍्णासाहिब  पी०  शिन्दे)  :  (क)  से  (घ).
 कृषि  मूल्य  आयोग  ने  किसानों  को  पर्याप्त

 प्रोत्साहन  देने  के लिए  i974-75  विपणन
 मौसम  के  लिए  गारंटी  शुदा  मूल्यों  न  कि
 अधिप्राप्ति  मूल्यों  के  रूप  में  इन  मूल्यों  का

 सुझाव  दिया  था  ।  तथापि,  किसानों  के  कई
 संगठनों  ने  अधिक  ग्र धि प्राप्ति  मूल्यों  की  मांग
 की  थी  ।  सरकार  ने  सभी  संगत  तथ्यों  पर

 ध्यानपूर्वक  विचार  करने  के  वाद  974-75
 के  गेहूं  विपणन  मौसम  के  लिए  केवल  देशी
 जाल  और  साधारण  सफेद  किस्मों  की  गारंटी

 शुदा  सामान्य  मूल्यों  की,  जैसा  कि  कुकी  मूल्य
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 आयोग  ने  सिफारिश  की  थी,  पहले  ही  घोषणा
 कर  दी  है

 राष्ट्रीय  राजमार्ग  संस्था  52  पर  पुलिया
 (कल कर्ट )

 167.  शनी  ज्ञानेश्वर  प्रसाद  यादव  :
 क्या  नौवहन  झोर  परिवहन  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्या  राष्ट्रीय  राजमार्ग  संध्या
 3  में  बिहपुर  शौर  खरीक-नवगछिया  के  बीच

 एक  भी  पुलिया  नहीं  है  ;

 (ख)  यदि  हां,  तो  क्‍या  सरकार  का
 विचार  नौगछिया  सेक्शन  में  तेलंघी  ग्राम
 कौर  बगड़ी  के  नजदीक  एक  पुलिया  बनाने
 का  है  ;  और

 (ग)  क्‍या  उक्त  स्थान  पर  पुलिया  न
 होने  के  कारण  हजारों  एकड़  भूमि  की  फल
 बरसात  में  नष्ट  हो  जाती  है  ?

 नौवहन  शौर  परिवहन  मंत्रालय  में
 राज्य  मंत्री  (भी  एम०  to  राना)  :

 (क)  से  (ग).  भ्रपेक्षित  सूचना  बिहार  सरकार
 से  मांगी  गई  है  शौर  यथा  समय  सभा  पटल  पर
 रख  दी  जायेगी  ।

 Shipping  Tonnage  during  Fifth  Five
 Year  Plan

 168.  SHRI  MANORANJAN  HAZ-
 RA:  Will  the  Minister  of  SHIPPING
 AND  TRANSPORT  be  pleased  to
 state:

 (a)  whether  the  target  for  the  ac-
 quisition  of  Shipping  tonnage  during
 the  Fifth  Five  Year  Plan  has  been
 decided;

 (9)  if  so,  what  is  the  target;  and  :
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 (c)  how  for  this  target  will  meet
 the  needs  of  the  country?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):
 (a)  and  (b).  The  target  of  shipping
 tonnage  for  the  Fifth  Five  Year  Plan
 has  been  tentatively  fixed  at  8.6  mil-
 lion  GRT  plus  one  million  GRT  on
 order.

 de)  With  8.6  million  GRT  of  ship-
 ping  tonnage,  it  is  expected  that
 Indian  tonnage  would  be  adequate  to
 carry  00  per  cent  of  country’s  over-
 seas  trade  in  crude  oil  and  petroleum
 products,  50  per  cent  of  iron-ore  ex-
 ‘port  to  Japan,  00  per  cent  iron  ore
 export  to  Europe  and  about  50  per
 ent  of  the  liner  trade  in  other  com-
 modities  as  well  as  00  per  cent  of
 coastal  trade.
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 Annual  Expenditure  on  repairs  to
 Ministers  and  MP’s  Bungalows/Fiats

 169.  SHRI  SHYAMNANDAN
 MISHRA:  Will  the  Minister  of
 WORKS  AND  HOUSING  be  pleased
 to  state:

 (a)  the  annual  expenditure  on  re-
 pairs  done  to  Ministers’  bungalows
 and  M.Ps.  bungalows/flats  separately
 during  the  last  three  years;  and

 (b)  the  expenditure  on  repairs  un-
 dertaken  on  each  Minster’s  bungalow
 separately  for  the  above  period?

 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND  HOUS-
 ING  (SHRI  OM  MEHTA):  (a)  Ex-
 penditure  incurred  on  repairs  to  Min-
 isters’  bungalow  and  MPs.’  bunga-
 lows/flats  during  the  last  three  years
 was  as  under:—  :

 Year

 1970-71
 I97I-72  डे
 1972-73,

 oo

 Expenditure  incurred  on  repairs  to

 Ministers’  bungalows  =  M..Ps’  bungalows! flats

 Rs.  Rs.

 6,28,403  23,53,684
 5,584,649  -17;78,868
 6,32,I95  16,59,696

 (b)  Details  of  expenditure  incur-
 red  Minister-wise  on  repairs  during
 ‘the  last  three  years  is  shown  in  the
 ‘Statement  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-566/73].

 I.C.A.R.  as  Department  of  Ministry
 of  Agriculture

 170,  SHRI  VASANT  SATHE:
 =a  SHRI  D.  0.  DESAI:

 Will  the  Minister  of  AGRICUL-
 ‘TURE  be  pleased  to  state:

 (a)  whether  Government  have
 ‘taken  any  decision  on  the  main  re-
 -cOmmendations  of  I.C.A.R.  Enquiry

 Committee  particularly  regarding  the
 conversion  of  I.C.A.R.  into  a  Govern-
 ment  Department  of  Agriculture  Re-
 search  and  taking  firm  action  against
 whom  the  Committee  has  passed  ad-
 verse  remarks;  and

 (b)  the  action  proposed  against
 those  who  have  introduced  an  ele-
 ment  of  misrepresentation  in  Science
 as  revealed  by  the  Committee?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  and  (b).  The  Government  of  India
 have  recently  taken  decisions  on  the
 major  recommendations  made  by  the
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 LC  A.R.  Inquiry  Committee.  A  state-
 ment  indicating  Government  decisions
 on  the  reorganisaton  of  the  Indian
 Council  of  Agricultural  Research  in
 the  light  of  the  recommendations  of
 the  Inquiry  Committee  as  also  the
 Government  views  on  matters  ad-
 versely  commented  upon  by  the  Com-
 mittee,  is  being  laid  on  the  Table  of
 the  Sabha  in  due  course.

 Import  of  Cows

 171.  SHRI  JAGANNATH  MISHRA:

 SHRI  DEVINDER  SINGH
 GARCHA:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  Government  have  de-
 cided  to  import  a  large  number  of
 cows  from  abroad;  and

 (b)  if  so,  the  number  of  cows  pro-
 posed  to  be  imported,  the  name  of  the
 countries  and  the  foreign  exchange
 involved?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (PROF.  SHER  SINGH):  (a)  For  step-
 ping  up  cross  breeding  programme  in
 the  different  States  of  the  country  for
 increasing  milk  production  a_  large
 number  of  exotic  cattle  are  required
 to  be  imported  which  involves  large
 amount  of  foreign  exchange.  In  view
 of  the  difficult  foreign  exchange  posi-
 tion  the  Government  of  India  has
 been  arranging  import  of  exotic  cat-
 tle  through  various  aid  or  gift  pro-
 grammes  to  meet  the  requirements  of
 the  States/Institutions  There  is  a
 further  proposal  under  consideration
 for  the  import  of  ६  large  number  of
 exotic  cattle  during  the  5th  Plan
 period.

 :
 (b)  Efforts  are  being  made  to  get

 the  maximum  number  of  exotic  cat-
 tle  as  gift  under  various  aid  program-
 mes  from  different  countries.  It  is
 not  pdssfble  at  this  stage  to  indicate

 of  exotic  cattle
 likely  to  be  imported,  the  amount  of

 such
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 import  and  the  countries  from  which
 they  may  be  forthcoming.

 Restrictions  on  Private  Trade  in
 Foodgrairis

 172,  SHRI  JAGANNATH  MISHRA:
 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  the  number  of  States  whieh
 have  imposed  restrictions  on  private
 trade  in  foodgrains;

 (b)  the  reasons  for  not  imposing
 such  restrictions  by  other  States;  and

 (c)  the  steps  taken  by  Government
 in  the  matter?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  to  (c).  Wholesale  trade  ir:  wheat
 has  been  taken  over  in  8  States  and
 Union  Territories.  In  the  rest,  it  has
 not  been  taken  over  because  they  are
 non-wheat  producing  areas.  How-
 ever,  licensed  retailers  are  allowed  to
 function  in  all  the  States  subject  to
 reasonable  restrictions  on  stocks.  Li-
 censed  retailers  are  required  to  abide
 by  maximum  retail  prices  which  have
 been  fixed  under  Statutory  Orders  in
 most  of  the  States,

 Wholesale  trade  in  rice  has  been
 taken  over  by  Assam  Government.
 The  other  State  Governments  have
 adopted  either  graded  levy  or  mil-
 lers/traders’  levy  or  a  combination  of
 the  two  systems.

 Cultivation  of  Additional  Landi  under
 Crash  Programme  for  Rabi  Crop

 173  SHRI  JAGANNATH  MISHRA
 Will  the  ister,  of  AGRICULTURE
 be  pleased  to  state

 (a)  whether  the  States  have  failed
 to  bring’  under  cultivation  additional
 land  under  thé  crash  programrhe  for
 the  rabi  crop  during  1972-78;

 (b)  if  50,  whether  Government  have
 inquired  how  thé  amount  earmarked
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 for  the  said  purpose  was  spent  by  the
 States;  and

 (c)  the  result  thereof?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  According  to  the  available  infor-
 mation,  the  area  under  wheat  during
 1972-73  increased  somewhat,  while
 the  area  under  other  rabi_  grains
 showed  a  decline.  The  decline  in
 area  was  due  to  unfavourable  wea-
 ther  conditions  at  the  time  of  sowing
 and  prevalence  of  prolonged  drought
 in  the  principal  rabi  jowar  growing
 States.

 (b)  and  (c).  The  allocations  under
 the  Emergency  Agricultural  Produc-
 tior:  Programme  comprised  principal-
 ly  of  long-term  loans  for  development
 of  minor  irrigation  and  short-term
 loans  for  agricultural  inputs.  The
 implementation  of  the  programme
 added  to  the  irrigation  potential  and
 facilitated  the  use  of  agricultural  in-
 puts.

 समय  प्रदेश  के  खा  राहों  के  मंदिरों  की  मरम्मत
 के  लिये  धन  की  व्यवस्था

 ita.  श्री  गंगा  चरण  दीक्षित  :व्या
 शिक्षा,  संभाल  कल्याण  और  संस्कृति  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  मध्य  प्रदेश  के  खजुराहों  के
 मंदिरों  की  मरम्मत  के  लिये  धन  देने  के  सम्बन्ध
 में  कोई  निर्णय  लिया  गया  है  ;  और

 (ख)  यदि  हां,  तो  कितना  ?

 शिक्षा,  समाज  कल्याण  और  संस्कृति

 मंत्री  (प्रो०  एस०  नुरुल  हसन)  :

 (क)  जी,  हां

 (ख)  विधिक  श्रीरमण  और  विशेष
 इमारती  मरम्मत  के  लिये  क्रमशः  35,000
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 रुपये  शरीर  30,000  रुपये  की  व्यास  72  ।
 इसके  अलावा  उद्यानों  के  विकास  के  लिये
 60,000  रुपये  और  स्मारकों  के  रासायनिक
 उपचार  के  लिये  26,000  रुपये  की  व्यवस्था
 की  गई  है।

 मध्य  प्रदेश  के  जनजाति  क्षत्रों  दे  लिए
 साग दर्शी  परियोजनाएं

 175.  श्री  गंगा  चरण  दीक्षित

 क्या  कृषि  मंत्री  यह  बताने  की  कृप  करेंगे
 किः

 (क)  क्‍या  उनके  मदिरालय  के  चौथी
 प्रोजना  में  मध्य  प्रदेश  के  जनजाति  क्षेत्रों  में
 प्रागंदर्शी  परियोजनाएं  आरम्भ  करने.  के  लिये
 मध्य  प्रदेश सरकार  से  एक  प्रस्ताव  प्राप्त  हुआ

 था;

 (ख)  यदि  हां,  तो  प्रत्येक  मार्गदर्शी  परि-
 योजनायें  के  लिये  कितनी  धनराशि  नियत
 की  गई  ;  और

 (ग)  क्‍या  धन  का  नियम  इस  समय
 चल  रही  मार्गदर्शी  परियोजनाञ्रों  की  भांति
 खंडों  के  भ्रनुसार  किया  जावेद।  शर  यदि  हां,
 तो  मार्गदर्शी  परियोजना  के  ग्रन्त्गंत  कितने
 खंड  बनेंगे  ?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (प्रो०
 शेर  सिह)  :

 (क)  मध्य  प्रदेश  के  बस्तर  जिले  में

 चौथी  योजनावधि  के  दौरान  जनजाति
 विकास  के  लिये  दो  मार्गदर्शी  परियोजनायें
 स्थापित  करने  का  फैसला  भारत  सरकार  ने

 राज्य  सरकार  की  सलाह  से  किया  था  |

 (ख)  प्रत्येक  मागदर्शी  जनजाति  विकास

 परियोजना  के  लिय  श्रमिक  विकास  के

 महत्वपूर्ण  कार्यक्रम  हु  योजना  में  65
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 करोड़  रुपये  के  परिव्यय  की  और  प्रमुख  सड़को
 के  लिय  50  लाख  रुपये  की  व्यवस्था  है।

 (ग)  धनराशि  का  झाबंटन  खण्ड वार
 आधार  पर  नहीं,  बल्कि  प्रत्येक  परियोजना  के
 लिये  इकट्ठे  किया  जाता  है।  दातेवारा  परियोजना
 में  चार  खण्ड  अर्थात  दातेवारा,  गीदश  बुझा-
 स्कोडा  और  काटे  कल्याण  तथा  कोंटा  परियोजना
 में  तीन  खण्ड  अर्थात  सुकमा,  छिंदगढ़  कौर
 कोटा  जाते  हैं  ?

 अन्य  प्रदेश  में  भूमि  हड़पने  के  मामले  को
 जांच

 176.  श्री  गंगा  चरण  दीक्षित  :  क्‍या
 क्ष  |  मंत्री  |  यह  बताने  की  कृपा  करेंगे  कि  :

 =
 (क)  क्‍या  केन्द्रीय  सरकार  ने  मध्य

 प्रदेश  में  भूमि  हड़पने  के  बारे  में  कोई  रिपोर्ट
 प्राप्त  की  है  ;

 (ख)  यदि  हां,  तो  क्या  केन्द्रीय  सरकार
 का  विचार  इन  मामलों  की  कोई  जांच  कराने
 का  है  ;  और

 (ग)  यदि  नहीं,  तो  इसके  क्या  कारण
 हैं?

 कृषि  मंत्रालय  में  राज्य  मंत्री  (श्री
 अणष्णासाहिब  पी०  िन्दें)  :  (क)  से  (ग).
 सूचना  एकत्र  क।  जा  रही  है  कौर  प्राप्त  होने
 पर  सभा  पटल  पर  रख  दी  जायेगी  ?

 मध्य  प्रदेश  में  'प्रा पेर शन  'फूल”  के  अन्तर्गत
 डरी  तथा  फीडर  फार्म  योजना

 227.  श्री  गंगा  चरण  दीक्षित  :  क्‍या
 कृषि  मंत्री  यह  बताने  की  कृपा  करेंगे
 छह

 (क)  क्या  मध्य  प्रदेश  में  डेरी  तथा
 फीडर  फार्म  योजना  भी  “्रापेरणन  फूल'
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 कार्यक्रम  के  अन्तर्गत  है  कौर  यदि  हां,  तो  वे
 कहां-कहां  है  ;

 (ख)  इन  योजनायें  को  लागू  करने
 के  लिये  किन-किन  विशिष्ट  स्थानों  में  सरकारी
 तंत्र  की  व्यवस्था  की  गई  हूँ  और

 (ग)  इस  सम्बन्ध  में  जब  तक  कितनी
 प्रगति  हुई  हूँ  ?

 कृषि  मंत्रालय  म  राज्य  मंत्री  (प्रो०
 शर  सिह:  (क)  और  (ख)जी  नहीं  ।
 यह  आपरेशन  फलूड  के  अ्रंवगंत  नही  है  किन्तु
 पांचवी  योजना  के  ज्र्न्गत  विदेशी  पशु
 प्रजनन  फर्मों  को  केन्द्र  द्वारा  प्रायोजित  क्षेत्र
 में  स्थापित  करने  के  लिये  प्रस्तावों  पर  विचार
 किया  जा  रहा  है  यह  विचार  है  कि  ये  कर्म
 चारे  की  खेती  के  लिये  विस्तार
 केन्द्रों  का  भी  कार्य  करें  फार्म  कहां  स्थापित
 बि  जाये  इस  बारे  में  भ्र भी  फैसला  नहीं  ञ्

 ह।

 (ग)  प्रश्न  ही  नहीं  उठता।

 Provision  of  Protected  and  Portable
 Water  in  Rural  Areas  during  the

 Fifth  Plan

 178.  SHRI  B.  S.  BHAURA:  Will  the
 Minister  of  WORKS  AND  HOUSING
 ‘be  pleased  to  state:

 (a)  whether  the  Prime  Minister  re-
 cently  claimed  that  90  per  cent  vil-
 lages  would  be  provided  with  protect-
 ed  and  potable  water  by  the  end  of
 the  Fifth  Plan;

 (b)  whether  the  Estimates  Com-
 mittee  complaints  that  after  25  years,
 455,000  out  of  567,000  villages  in  the
 country  are  dependent  on  =  ancient
 means  of  water  supply;  and

 (c)  if  so,  the  particulars  thereof?
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 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND  HOUS-
 ING  (SHRI  OM  MEHTA):  (a)  Under
 the  Minimum  Needs  Programme,  a
 provision  of  Rs.  573  crores  is  antici-
 pated  in  the  Fifth  Plan  for  providing
 drinking  water  in  villages  where
 water  is  not  available  within  a  rea-
 sonable  distance  or  where  the  water
 available  is  exposed  to  health  hazards
 ete.  It  is  expected  that  90  per  cent
 of  these  difficult  and  problem  villages
 will  be  covered  during  the  Fifth  Plan.
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 (b)  and  (c).  Yes,  But  it  may  be
 clarified  that  piped  water  supply  in
 rural  areas  is  not  the  only  method  of
 providing  protected  drinking  water
 to  the  rural  community.  Tube-wells
 with  hand  pumps  and  sanitary’  wells.
 also  constitute  adequate  sources  for
 safe  water  supply.  The  following
 table  gives  an  approximate  estimate

 of  coverage  of  rural  population  with

 drinking  water  supply  by  various  me-

 thods  at  the  end  of  the  IV  Plan:

 No.  of  villages  Population  Type  of  supply
 (1971)

 0°39  lakhs  2°0  crores  Tubewells  with  handpumps  and  piped
 water  supply-safe.

 2°39  lakhs  20°2  crores  Adequate  and  fairly  safe  water  supply
 through  simple  wells  and  handpumps. Some  villages  are  also  covered  with  piped
 water  supply  which  is  safe.

 i°85  lakhs  I6°0  crores  Simple  wells.

 I°r3  lakhs  5°6  crores  Problem  villages  yet  to  be  covered  with
 water  supply.

 5°76  lakhs  43°8  crores

 Difference  of  Opinion  over  Demands
 of  Dock  Workers  of  Calcutta  Port

 179.  SHRI  R.  R.  SINGH  DEO:  Will
 the  Minister  of  SHIPPING  AND
 TRANSPORT  be  pleased  to  state:

 (a)  whether  there  are  serious
 differences  between  the  Union  Ship-
 ping  Ministry  and  the  Union  Labour
 Ministry  on  various  demands  of  the
 dock  workers  of  Calcutta  Port;

 (b)  if  so,  the  points  of  difference;
 and

 (ec)  the  reaction’  of  the  Government
 of  India  thereto?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B.  RANA):
 (a)  No.

 (b)  and  (c).  Do  not  arise.

 Setting  of  Seed  Corporation  to  Pro-
 ducts  Seeds  of  Local  Importance

 180.  SHRI  M,  S.  PURTY:  Will  the-
 Minister  of  AGRICULTURE  be  pleas-
 ed  to  state:

 (a)  whether  the  National  Seeds
 Corporation  has  proposed  to  the  Min-
 istry  that  seed  Corporation  should  be-
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 set  up  at  various  Centres  to  produce
 seeds  of  local  importance  which  are
 not  being  produced  by  agencies  ope-
 rating  at  the  Nationa]  Level;  and

 (b)  if  so,  the  main  recommendations
 and  the  reaction  of  Government
 thereon?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  and  (b).  No  formal  proposal  has

 ‘been  sent  by  the  National  Seeds  Cor-
 poration  to  the  Ministry  regarding
 the  setting  up  of  Seed  Corporations.
 However,  the  Ministry  of  Agriculture,
 in  consultation  with  the  National
 Seeds  Corporation  and  the  State  Gov-
 ernments,  have  proposed  the  setting
 up  of  State  Seeds  Corporations.  The
 NSC  will  assist  such  Corporations  by
 becoming  shareholder.  In  the  Fifth
 Plan,  the  Ministry  of  Agriculture  has
 made  a  provision  for  assisting  the
 NSC  to  become  a  shareholder  in  these
 Corporations  which  are  to  be  set  up.

 The  details  of  the  scheme  for  setting
 up  of  these  Seeds  Corporations  are
 being  worked  out  in  consultation  with
 the  State  Governments  and  the  NSC.
 These  Corporations  are  expected  to
 meet  the  quality  seed  requirements
 of  the  States.

 Ban  on  House  building  advances  to
 Central  Government  Employees

 181.  SHRI  M.  S.  PURTY:
 SHRI  K.  MALLANNA:

 Will  the  Minister  of  WORKS  AND
 HOUSING  be  pleased  to  state:

 (a)  whether  Government  have  de-
 cided  to  impose  total  ban  on  house
 building  advances  to  the  Central
 Government  Employees;

 (b)  if  so,  the  reasons  therefor;  and

 Government  have
 taken  any  decision  regarding  the
 persons  who  have  alreddy  regis-
 tered  their  name  with  the  State
 Housing  Boards  for  purchasing  ready
 built  houses  and  if  so,  the  decision
 of  Government  in  that  respect?

 (¢)  whether
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 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  AND  IN  THE
 MINISTRY  OF  WORKS  AND
 HOUSING  (SHRI  OM  MEHTA):
 (a)  and  (b).  Yes,  Sir.  As  one  of
 the  measures  for  curtailment  in
 Government  spending  as  part  of  the
 short-term  measures  for  economic
 stabilisation,  further  sanctions  of
 new  loans  to  Government  servants
 for  house  building  purposes  have
 been  totally  stopped  during  the  cur-
 rent  financial  year.

 (c)  No.

 Amendment  of  acid  and  a‘kaline  soil
 during  Fifth  Plan

 182.  SHRI  M.  5.  PURTY:
 SHRI  G.  Y.  KRISHNAN:

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  Government  have
 completed  details  of  the  comprehen-
 sive  programmes  for  the  amend-
 ment  of  acid  and  alkaline  soils  in  the
 country  during  the  Fifth  Five  Year
 Plan;  and

 (b)  if  so,  the  area,  State-wise?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  CF  AGRICUL-
 TURE  (SHRI  ANNASAHEB  PP.
 SHINDE):  (a)  and  (b).  The  State
 Government  have  been  asked  _  to
 send  specific  proposals,  which  will
 be  finalised  as  soon  as  they  are  re-
 ceived.

 Appointment  of  committee  of  regu-
 lations  re;  recognition  of  institutions

 183.  SHRI  ANNASAHEB-  GOT-
 KHINDE:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  refer
 to  the  reply  to  the  Unstarred  Ques-
 tion  No,  4829  given  on  l8th  Decem-
 ber,  972  regarding  regulation  re-
 garding  the  recognition  of  institu-
 tions  and  state:

 (a)  the  terms  of  reference  of  the
 said  Committee;
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 (9)  the  findings  of  the  Committee;

 (c)  whether  the  matter  was  re-
 ferred  to  the  Law  Ministry;  if  so,
 the  views  of  the  said  Ministry;  and

 (d)the  time  by  which  the  regula-
 tions  would  be  suitably  amended?

 THE  MINISTER  OF  EDUCA-
 ‘TION,  SOCIAL  WELFARE  AND
 CULTURE  (PROF.  8.  NURUL
 HASAN):  (a)  The’  term  of  refer-
 ence  of  the  Committee  was  to  re-
 consider  the  question  whether  an
 institution  to  be  brought  under  the
 purview  of  University  Grants  Com-
 mission  Act  should  have  a  legal
 entity  of  its  own.

 (b)  to  (d).  The  Committee  met
 on  9th  February,  973  and  formed
 the  view  that  each  college  should
 have  a  legal  entity  of  its  own  either
 as  a  society  under  the  _  Societies
 Registraion  Act  or  be  a  body  corpo-
 rate,  established  or  incorporated
 under  a  Central  or  State  Act  or  a

 ‘Trust  with  the  trustees  being
 appointed  and  vested  with  legal
 powers  and  duties  as  provided  in  the
 regulation.  The  matter  is  under
 examination  in  consultation  with  the
 Ministry  of  Law  and  Justice.

 Foodgrains  for  Maharashtra  for
 October,  973

 184,  SHRI  ANNASAHEB-  GOT-
 KHINDE:  Will  the  Minister  of
 AGRICULTURE  be  pleased  to  state:

 (a)  the  food  releases  asked  for  by
 the  State  Government  of  Maharash-
 tra  for  the  month  of  October,  1973;

 (b)  the  quantity  of  foodgrains
 supplied  for  the  said  period;  and

 (c)  the  reasons  for  short  supply,
 if  any?

 THE  MINISTER  OF  STATE  IN
 ‘THE  MINISTRY  OF  AGRICUL-
 TURE  (SHRI  ANNASAHEB  PP.
 SHINDE):  (a)  and  (b).  The  quan-
 tity  of  foodgrains  demanded  by  the
 Government  of  Maharashtra  for  the
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 month  of  October,  1973,  the  quantity
 allotted  and  the  actual  quantity
 supplied  are:—

 Quantity  demanced  250,000  Tonnes

 Quantity  allotted  380,0co  Tonnes

 7§2,cco  Tonnes Quantity  supplied

 (“including  10,000  tonres  of  wheat
 allotted  in  advance  for  November,
 1973.)

 (०)  Keeping  in  view’  the  overall
 availability  of  foodgrains  in  the  Cen-
 tral  Pool  and  the  needs  of  States
 affected  by  drought/floods  and  de-
 ficit  States,  the  reasonable  require-
 ments  of  Maharashtra  State  have
 been  met,  while  making  the  allot-
 ment.  There  was  a  slight  shortfall
 in  actual  supplies  made  in  the  case
 of  milo  due  to  complete  dock
 labour  strike  from  llth  to  l7th
 Qctober,  partial  dock  labour  strike
 from  487  to  23rd  October,  four
 dock  holidays  and  heavy  unseasonal
 rains  for  some  days.

 Soil  and  water  management  during
 Fifth  Plan

 185.  SHRI  R.  V.  SWAMINATHAN:
 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  a  thousand-crores
 scheme  has  been  prepared  by  the
 Ministry  for  soil  and  water  man-
 agement  during  the  Fifth  Five  Year
 Plan;

 (b)  if  so,  the  main  features  of  the
 scheme  under  which  this  sum_  will
 be  spent;  and

 (c)  whether  the  scheme  has
 already  been  approved  by  the  Plan-
 ning  Commission?

 STATE  IN
 AGRICUL-

 THE  MINISTER  OF
 THE  MINISTRY  OF
 TURE  (PROF,  SHER  SINGH):  (a)
 to  (c).  Following  outlays  are  en-
 visaged  in  the  Fifth  Five  Year  Plan



 2I9  «©  Written  Answers

 on  programmes  relating  to  soil  and
 water  management:

 Crores.

 (a)  Soil  and  water  con-
 servation,  land  recla-
 mation,  etc.  Rs.  370

 (b)  Optimum  _  utilisation
 of  irrigation  poten-
 tial  under  major  and
 medium  irrigation  pro-
 jects,  including  in-
 tegrated  area  develop-
 ment  programmes,
 drainage  and  moderni-
 sation  of  irrigation
 systems  Rs.  645

 Some  tentative  decisions  have
 already  been  taken  by  the  Planning
 Commission  about  the  contents  of
 the  programme  for  soil’  and  water
 management  and  the  outlays  there-
 for  during  the  Fifth  Plan.  Final
 decision  is,  however,  still  awaited.

 Conference  on  Soil  and  Water  Con-
 servation  held  in  Delhi

 186.  SHRI  R.  V.  SWAMINATHAN:
 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  a  three-day  Confer-
 ence  was  held  in  New  Delhi  on  Soil
 and  water.  conservation  on  20th
 September  to  discuss  the  areas  that
 will  be  covered  under  the  scheme;
 and

 (b)  if  so,  the  decision  arrived  at  the
 cecnference?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (PROF.  SHER  SINGH):  (a)
 A  three-day  Conference  of  the  Cen-
 tral  and  State  officers  on  Soil  and
 Water  Conservation  was  held  in  New
 Delhi  from  the  17th:  to  the  9th  Sep-
 tember,  973  to  discuss  various  pro-
 grammes  for  improved  land  and
 water  management.
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 (b)  The  following  decisions  were
 taken:

 l.  Improved  water  management
 in  irrigated  areas,  particularly  canal
 irrigated  areas  as  this  offers  the
 quickest  way  to  increase  agricul-
 tural  production.  Such  areas  must
 also  be  provided  with  drainage  to
 prevent  further  loss  of  fertile  land
 through  waterlogging  and  salinity;.

 2.  Soil  and  water  conservation
 measures  must  form  the  core  of  any
 programme  for  the  amelioration  of
 arid  and  drought  prone  areas  if  the
 menace  of  recurring  droughts  is  to
 be  successfully  fought.  All  preci-
 pitation  in  such  areas  must  be  utilis-
 ed  locally  and  only  such  water  as  in
 excess  of  local  requirements  should
 be  allowed  to  run  off.  Such
 measures  must  necessarily  be
 planned  and  _  executed  on  the  basis
 of  complete  sub-catchments  regard-
 less  of  the  number  of  agencies  in-
 volved;

 3.  All  denuded  lands—whether
 these  are  situated  in  deserts  and
 drought-prone  areas  or  in  the  com-
 paratively  moist  regions  represent-
 ed  by  the  Shivaliks  and  the  ravines
 along  many  of  our  rivers  must  be
 progressively  placed  under  vegeta-
 tive  cover.  Such.a  policy  will  in-
 volve  effective  closure  to  allow
 natural  vegetation  to  come  up  as
 well  as  deliberate  afforestation  and
 grassing.  Wherever  possible  fruit
 trees  and  other  economic  species
 should  be  planted  as  part  of  such
 afforestation  programmes;

 4.  Shifting  cultivation  in  tribal
 areas  must  be  put  on  end  to  by  a
 progressive  programme  of  inducing
 local  populations  to  take  to  settle
 agriculture  on  lands  which  have
 been  properly  treated  for  soil  con-
 servation  and,  wherever  possible,
 provided  with  irrigations;

 5.  Severely  eroded  lands
 catchments  of  reservoirs  should  be
 treated  with  engineering  works
 such  as  pully  plugs  and  check  dams:

 in  the
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 in  order  to  provide  an  immediate
 answer  to  the  problem  of  heavy
 sedimentation.  Such  works  should
 also  be  taken  up  in  the  catchments
 of  rivers  which  are  subject  fo  re-~
 curring  floods  and  in  ravinous
 areas;

 6.  In  order  to  protect  the  heavy
 investments  represented  by  new
 irrigation  projects,  soil  conservation
 measures  in  their  catchment  areas
 should  be  taken  up  as  a  part  of  the
 projects,  as  was  recommended  by
 the  Agricultural  Ministers’  Confer-
 ence  held  at  Bhubaneswar  in  1961;

 7.  Special  attention  needs  to  be
 paid  to  the  reclamation  of  water-
 logged  and  saline  lands—a  subject
 which  has  not  received  adequate  at-
 tention  untill  now.  Pilot  projects
 should  be  undertaken  in  all  States
 to  establish  the  economic  and  tech-
 nical  feasibility  of  such  reclama-
 tion;

 8.  Projects  for  road  coristruction
 in  hilly  areas  which  are  susceptible
 to  significant  erosion  should  in-
 clude  provisions  for  erosion  control;

 9.  In  order  to  ensure  the  efficancy
 of  water  manage:nent,  soil  conser-
 vation,  reclamation  and  other  land
 development  programmes  and_  to
 prevent  wasteful  expenditure,  it  is
 necessary  that  all  such  _  projects
 should  be  based  on  careful  soil
 surveys.  For  this  purpose,  Soil
 Survey  Organisation  should  be
 strengthened  in  all  the  States;

 10.  In  order  to  ensure  that  prob-
 lems  of  land  management  receive
 adequate  attention  on  a  sustained
 basis  and  that  the  necessary  coordi-
 nation  is  effected  between  the
 various  disciplines  concerned,  it
 would  be  necesary  to  set  up  a  high-
 powered  Land  Use  Board  in  each
 State.  Such  Boards  should  be  pre-
 sided  over  by  the  Chief  Ministers.

 ll.  It  would  be  desirable  to  set
 up  a  Land  Development  Corpora-
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 tion  in  each  State  in  order  to  make
 use  of  funds  which  are  _  available
 from  financial  institutions  for  in-
 vestment  in  the  land.  The  use  of
 such  funds  will  automatically  in-
 ‘roduce  a  measure  of  financial  and
 economic  discipline  in  programmes
 of  land  development  and_  ensure
 that  they  are  planned  and  executed
 in  a  responsible  manner;

 12,  There  is  at  present  little  public
 consciousness  about  the  importance
 of  soil  and  water  conserve.i24  pro-
 grammes.  As  a  result  even  the  pro-
 tection  of  existing  forest  iands  is
 proving  to  be  difficult  in  the  face  of
 local  pressures,  If  existing  forests
 are  to  be  adequately  protected  and
 vast  mew  denuded  areas  are  to  be
 put  to  better  use,  it  will  be  neces-
 sary  to  create  an  adequate  public
 opinion  in  favour  of  closures,  con-
 trolled  grazing  and  felling  and  a
 limit  on  the  number  of  cattle,  sheep
 and  goats,  which  a  given  piece  of
 iand  should  bear.  This  task  can
 only  be  achieved  with  the  active
 cooperation  and  help  of  the  leaders
 of  public  opinion  at  all  levels—
 national,  state  and  local.

 Custom  Service  Centre  for  supply  of
 Tractors  to  Small  Farmers

 187.  SHRI  R.  V.  SWAMINTHAN:
 Will  the  Minister  of  AGRICULTURE
 ‘be  pleased  to  state:

 (a)  whether  the  Union  Government
 have  decided  to  set  up  Custom  Ser-
 vice  Centre  to  supply  tractors  to  small
 farmers  on  hire  basis;

 (b)  if  so,  how  many  tractors  have
 been  supplied  to  the  farmers  under
 the  scheme  so  far;

 (c)  whether  the  farmers  have  made
 complaints  that  tractors  supplied  un-
 der  the  scheme  were  defective  and
 had  cost  them  much  due  to  frequent
 troubles;  and

 (d)  in  which  States  these  were  set
 up  and  the  rate  of  interest  charged?
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P,  SHINDE):
 (a)  and  (b).  There  is  no  scheme  of
 Government  of  India  to  set  up  Cus-
 tom  Service  Centres  for  supply  of
 tractors  as  such  to  small  farmers.
 However,  Government  of  India  have
 set  up  84  agricultural]  machinery  hir-
 ing  centres  through  the  State  Agro-
 Industries  Corporations  for  provid-
 ing  tractors  and  other  agricultural
 machinery  to  farmers  on  custom  hire.
 Custom  Hiring  Services  are  also  pro-
 vided  by  Agre-Service  Centres  set

 ‘up  by  the  engineer  entrepreneurs.  This
 scheme  of  setting  up  of  Agro-Service
 Centres  has  been  formulated  with
 the  twin  objective  of  providing  much
 needed  technical  services  to  the  farm-
 ing  community  and  providing  _  self-
 employment  opportunities  to  techni-
 cal  personne]  who  are  given  training
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 for  the  purpose  and  Government  is
 also  giving  subsidy  on  interest  on
 loans  advanced  to  them  by  banks  for
 purchase  of  machinery  equivalent  ६०
 the  difference  between  normal  lend-
 ing  rate  of  the  bank  and  5  per  cent
 for  a  period  of  three  years.  807
 Agro-Service  Centres  have  so  far
 been  set  up  in  the  various  States.

 (c)  Since  no  tractors  as  such  are
 supplied,  this  question  does  not  arise.

 (१)  Machinery  Hiring  Centres  have
 been  set  up  in  the  following  States

 by  the  respective  State  Agro-Indust-
 ries  Corporations:—

 S.No.  Name  of  State  No.  of  centres  set  up

 i.  Andhra  Pradesh  %  23

 2.  Assam  ji  7

 3.  Bihar  74

 4.  Gujaret  II

 5.  Punjab  II

 6.  Rajasthan  .  9

 7.  Tamil  Nadu  हे
 Uttar  Pradesh  32

 9.  West  Bengal  .  &  76

 Io.  Haryana  .  F  4
 ar.  Kerala  हि  .  नि  6

 ‘12.  Maharashtra  2

 ap.  Mysore  22

 14  Madhya  Pradesh  हि  8

 ‘1S.  Orissa  .  मु  3
 TovaL
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 Since  these  Custom  Hiring  Centres
 give  the  tractor  or.  hire  basis,  the
 ‘question  of  charging  any  interest  does
 not  arise.

 ‘Purchase  of  U.S,  Wheat  and  Delay  in
 Shipment  to  India

 188.  SHRI  R.  V.  SWAMINATHAN:
 Will  the  Minister  of  AGRICULTURE
 ‘be  pleased  to  state:

 (a)  whether  heavy  purchases  of
 ‘U.S.  wheat  by  the  U.S.S.R.  and  China
 jaave  produced  severe  strains  on  the
 smaller  buyers  link  India  ard,  if  so,
 to  what  extent  it  has  affected  India;

 (b)  whether  India  has  instructed  its
 purchase  mission  in  Washington  ६०
 negotiate  daily  purchases  from  private
 brokers  whose  price  had  touched  an
 all  time  high  of  nearly  200  dollars  a
 tonne;

 (c)  whether  an  earlier  arrange- ment  of  5  million  tonnes  of  wheat
 purchased  in  July-August  last  should
 have  reached  India  by  October  end
 but  owing  to  difficulty  in  shipment this  dead-line  was  also  not  met;  and

 (d)  whether  India  is  almost  entire-
 ly  dependent  on  foreign  shipping lines  for  carrying  the  grains,  if  80,

 ‘steps  taken  by  the  Union  Government
 to  meet  the  situation  in  this  regard
 and  how  many  U.S.  wheat  shipments teached  India  upto  beginning  of  No-
 vember,  1973?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Large  purchases  by  many  major
 importing  countries  did  not  have  an
 ‘adverse  effect  on  the  international
 ‘wheat  export  prices;  it  is  difficult  to
 ‘Quantify  this  in  respect  purchases  by
 India  or  any  other  country.

 (b)  The  highest  price  paid  for  U.S.
 wheat  by  India  was  only  $140.10  per
 ‘metric  ton,  and  for  Canadian  wheat ©  $166.86  per  metric  ton.

 (c)  No,  Sir.  Only  about  .8  million
 tonnes  of  foodgrains  were  purchased
 during  July-August  1978,
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 (d)  No  Sir.  India  has  been  utilis-
 ing  foreign  vessels  only  to  the  extent
 Indian  vessels  are  not  available.
 Upto  the  end  of  October  1973,  52
 vessels  carrying  9.82  lakhs  tonnes  of
 wheat  from  U.S.A.  arrived  in  India.

 Cases  of  Malaria  in  Delhi
 189.  SHRI  VIKRAM  MAHAJAN;

 SHRI  E.  V.  VIKHE  PATIL:

 Will  the  Minister  of  HEALTH
 AND  FAMILY  PLANNING  be
 pleased  to  state:

 (a)  whether  Government  are  aware
 that  cases  of  malaria  have  increas-
 ed  to  a  considerable  extent  in  Delhi
 and  other  parts  of  the  country;  and

 (b)  if  so,  the  particular  reasons
 therefor  and  the  steps  taken  to  check
 the  increasing  number  of  cases  of
 malaria?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FA-
 MILY  PLANNING  (SHRI  AK.  KIS-
 KU):  (a)  There  has  been  no  undue
 rise  in  malaria  cases  in  973  (upto
 July)  as  compared  to  the  figures  for
 97  and  1972,  though  an  analysis  of
 malaria  cases  recorded  indicates  that
 the  number  of  positives  has  shown  a
 rise  in  some  States.

 (b)  The  reasons  for  the  rise  in
 malaria  cases  in  certain  parts  of  the
 country  are  primarily  slackness  in
 supervision  and  surveillance  by  the
 State  authorities.  The  following
 steps  have  been’  taken  by  the  Gov-
 ernment  for  effective  imp!ementation
 of  the  programme:—

 l.  The  National  Malaria  Eradica-
 tion  Programme  has  been
 made  a  Centrally  Sponsored
 Scheme  with  00  per  cent
 Central  assistance  during  the
 Fourth  Plan  period.  Under
 this  scheme,  the  operational
 cost  over  and  above  the  com-
 mitted  level  of  expenditure

 is  borne  by  the  Government
 of  India.  Cost  of  material
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 and  equipment  supp‘ied  to
 States  is  also  borne  by  the
 Government  of  India  in  res-
 pect  of  units  in  the  Attack
 and  Consolidation  phases.
 Partial  assistance  is  also
 given  to  meet  the  expendi-
 ture  on  staff  at  Headquar-
 ters/Zonal  level  in  the
 ‘States.

 2.  In  areas  which  have  entered
 into  Maintenance  phase  00
 per  cent  Centra]  assistance  is
 given  for  strengthening  the
 Basic  Health  Services.

 3.  Steps  have  been  taken  to  pro-
 cure,  in  advance,  insecticides
 for  supply  in  time  to  various
 States,  for  spray  operations.

 4.  The  o!d  and  unserviceable  vehi-
 cles  in  Attack  and  Consolida-
 tion  phase  units  are  being  re-
 placed  by  new  vehicles  in  a
 phased  manner  during  the
 Fourth  Plan  period.

 5.  Adequate  quantities  of  insecti-
 cides  and  anti-malaria  drugs
 are  being  supplied  to  States
 for  spray  operations  and  che-
 motherapeutic  measures.

 6.  Akernate  insecticides  like  BHC
 and  Malathion  are  being  sub-
 stituted  in  areas  where  the
 mosquito  vector  has  develop-
 ed  resistance  to  D.D.T./B.H.C.

 7.  Special  investigations  are  being
 undertaken  in  persistent  trans-
 mission  areas.

 8.  The  Urban  Malaria  Scheme  un-
 der  the  ambit  of  National
 Malaria  [Eradication  Pro-

 ie  gramme  has  been  launched  in
 towns  where  Malaria  was  a
 serious  problem,  with  effect
 from  97l-72,  as  a  Centrally
 Sponsored  scheme  as  per  ap-
 proved  pattern.  The  scheme
 is  being  implemented  in  28
 towns  during  the  Fourth  Plan
 period,
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 Report  of  Committee  to  examine  inci-.
 dentals  of  F.C.I.  and  reduction  in

 expenditure
 190.  SHRI  VIKRAM  MAHAJAN:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  the  Committee  of  Offi-
 cials  constituted  to  examine  the  inci-
 dentals  of  he  Food  Corporation  of
 India  and  the  extent  to  which  expen-
 diture  on  the  items  of  costs  could  be-
 reduced  has  submitted  its  report  to:
 the  Government  and  if  so,  the  recom-
 mendations  made  by  them  and  the  re-
 action  of  Government  thereto;

 (b)  if  not,  the  time  by  which  the:
 report  of  the  Committee  is  likely
 to  be  received;  and

 (c)  the  composition  of  the  Com-
 mittee  of  officials?

 THE  MINISTER  OF  STATE.  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  to  (c).  The  Committee  is  likely
 to  take  some  more  time  to  submit  its
 report,  as  relevant  data  which  are
 quite  voluminous  have  to  be  obtain-
 ed  from  field  offices  of  the  F.C.I,  and
 processed  by  Cost  Accountants  and  by
 a  Technical  Sub-Committee.

 The  composition  of  the  Committee
 is  as  follows:—

 l:  Secretary,  Minlstry  of  Agricul-
 ture  (Department  of  Food)—-
 Chairman,

 2.  Secretary,  Ministry  of  Finance’
 (Department  of  Expendi-.
 ture)—Members.

 3.  Secretary,  Planning  Commission.
 Secretary—Member.

 4,  Managing  Director,  Food  Cor--
 poration  of  India—Member-
 Secretary.
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 ‘Examination  of  Interim  Report  of
 ‘Sugar  Industry  Enquiry  Commission

 191,  SHRI  VIKRAM  MAHAJAN:
 SHRI  SARJOO  PANDEY:

 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  the  Government  have
 ‘examined  the  interim  reports  submit-
 ‘ted  by  the  Sugar  Industry  Enquiry
 «Commission;

 (b)  if  so,  the  main  recommenda-
 ‘tions  made  in  these  reports  and  the
 *Government’s  reaction  thereto;  and

 (c)  when  a  final  report  of  the  Com-
 ‘mission  is  likely  to  be  submitted  to
 the  Government?

 THE  MINISTER  OF  STATE  IN
 ‘THE  MINISTRY  OF  AGRICULTURE

 (PROF.  SHER  SINGH):  (a)  and  (b).
 “The  Sugar  Industry  Enquiry  Commis-

 sion  has  submitted  two  interim  reports
 ‘on  (i)  sugarcane  price  policy  and
 “stabilisation  of  cane  supplies  to  sugar
 ‘factories  industry  (ii)  rational  and
 ‘efficient  organisation  of  the  sugar  in-
 ‘dustry.

 Some  of  the  main  recommendations
 ‘contained  in  the  first  interim  -Report,
 “-viz.,  basic  level  of  recovery  for  cane
 price  and  -eane  price  fixation  on  full
 proportionality  basis  already  stand

 ‘implemented.  The  remaining  recom-
 mendations  are  under  consideration

 ‘in  consultation  with  the  concerned
 ‘Departments  of  the  Government  of
 India  and  the  State  Governments.

 The  second  interim  Report  of  the
 ‘Commission  deals  with  the  question  of
 ‘rational  and  efficient  organisation  of
 the  sugar  industry,  including  the
 question  of  its  nationalisation.  The

 ‘recommendations  contained  in  this
 report  are  still  under  examination  of
 the  Government.

 (c)  The  final  Report  is  expected
 from  the  Commission  by  the  end  of

 ‘the  current  year.
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 Staff  and  labour  unions  working  in

 FCL

 ‘192.  SHRI  PRIYA  RANJAN  DAS
 MUNSI;  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  state:

 (a)  how  many  employees,  Mazdoor
 and  other  staff  and  labour  unions  are
 working  in  the  Food  Corporation  of
 India  at  the  National  level  and  State
 level;

 (b)  how  many  of  them  are  recog-
 nised;  and

 (c)  whether  any  co-ordinated  effort
 or  co-ordinating  body  between  the
 employees,  staff  and  Majdoors’  or
 labour  unions  have  yet  been  formed?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTER  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Thirty  Associations/Unions  are
 functioning  in  the  F.C.I.  of  which  38
 claim  to  represent  the  regular  staff
 and  the  remaining  2  the  Departmen-
 talised/Casual  and  factory  labour  at
 Ports|Depots|Plants,  Out  of  these
 30,  5  are  claiming  to  function  at  the
 All  India  level  and  the  remaining  25
 at  local/  State  level.

 (b)  Although  none  of  the  Associa-
 tions/Unions  representing  the  regular
 staff  has  been  recognised,  the  Food
 Corporation  of  India  has  been  dealing
 with  four  of  them  on  defacto  basis  at
 different  levels  of  management.  One
 labour  Union  has  been  recognised  un-
 der  the  code  of  discipline  and  seven
 on  defacto  basis  for  negotiations  in
 respect  of  demands  and  other  matters
 concerning  the  departmental  workers.

 (c)  No,  Sir.  The  policy  to  be  adopt-
 ed  by  the  Corporation  for  recognition
 is  under  consideration.
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 Implementation  of  section  33  of  F.C.I.
 Act,  964

 193.  SHRI  PRIYA  RANJAN  DAS
 MUNSI:  Will  the  Minister  of  AGRI-
 CULTURE  be  pleased  to  state:

 (a)  whether  the  F.C.I.  has  imple-
 mented  or  utilised  the  scope  of  Sec-
 tion  3  of  F.C.I.  Act,  1964;

 (b)  if  so,  what  are  the
 ments;  and

 achieve-

 (c)  if  not,  what  are  the  reasons?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  to  (०).  Apart  from  purchase,
 storage  movement,  transport,  distribu-
 tion  and  sale  of  foodgrains  and  certain
 other  foodstuffs  the  Food  Corpora-
 tion  of  India  have  taken  up  some  acti-
 vities  of  production  of  vegetable  oils,
 setting  up  of  processing  units  such  as
 rice  and  rice  bran  mills,  maize  milling
 plant,  soyabean  processing  plant  etc.

 National  Education  Policy

 i94.  SHRI  PRIYA  RANJAN  DAS
 MUNSI:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  the  reasons  for  not  announcing
 National  Education  Policy  of  our
 country  since  the  independence;  and

 (b)  whether  any  effort  has  been
 made  by  the  Ministry  to  announce  the
 National  Education  Policy  of  our  coun-
 try  for  strengthening  the  concept  of
 National  integrity  and  homogenity  of
 education  among  the  students,  high
 and  low?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  NURUL  HASAN):  (a)  and
 (b).  The  National  Policy  on  Education
 as  approved  by  the  Parliament  has
 been  du'y  documented  in  the  Govern-
 ment  of  India  Resolution  (1968)  which
 resolves  to  promote  the  development
 of  education  in  the  country  in  accord-
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 ance  with  the  principles  laid  down
 therein.  Copies  of  the  Resolution
 which  were  laid  on  the  Tab‘e  of  both
 Houses  of  Parliament  are  available  in.
 the  Parliament  Library.

 Cases  of  adulteration  in  spices,
 besan  and  drugs  in  Delhi

 195.  SHRI  SAT  PAL  KAPUR:
 SHRI  NAWAL  KISHORE

 SINHA:

 Will  the  Minister  of  HEALTH  AND
 FAMILY  PLANNING  be  pleased  to
 state:

 (a)  the  number  of  cases  of  adul-
 teration  in  Delhi  in  spices,  besan
 and  drugs  reported  to  Government.
 during  the  year  973  so  far  and  the
 action  taken  against  the  persons  in-
 volved  in  adulteration;

 (b)  the  total  number  of  persons
 arrested  in  Delhi  during  973  so  far
 on  charges  of  adulteration,  the
 number  out  of  them  who  were
 manufacturers  and  the  number  who
 were  dealers;  and

 (c)  the  specific  steps  proposed  to
 be  taken  to  ensure  complete  stop-
 page  of  sale  of  adulterated  goods
 and  the  time  by  which  such  steps
 are  likely  to  be  taken?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND
 FAMILY  PLANNING  (SHRI  A.  K.
 KISKU):  (a)  The  number  of  adul-
 teration  cases  detected  was  as  indi-.
 cated  below:

 Spices  55
 besan  86
 Drugs  Nil

 Prosecutions  have  been/are  being
 launched  against  the  offenders.

 (b)  The  number  of  persons  con--
 victed  with  imprisonment  during
 the  period  from  the  Ist  January  to
 30th  September,  973  is  176.  Infor-
 mation  is  not  available  regarding
 the  number.
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 of  manufacturers  and  dealers
 rately.

 sepa-

 "
 (ce)  The  following  staff  are  func-

 tioning  for  checking  adulteration  of
 food  articles  in  Delhi—

 Delhi  Municipal  Corporation
 6  whole-time  Food  Inspectors
 2  Chief  Sanitary  Inspectors
 New  Delhi  Municipal  Committee

 3  Food  Inspectors
 l  Chief  Food  Inspector,
 Cantonment  Board

 2  Sanitary  Inspectors
 ]  Sanitary  Superintendent

 A  special]  squad  of  5  food  inspec-
 tors  has  been  established  in  the
 Directorate  General  of  Health
 Services  to  investigate  the  com-
 plaints  received  from  public  and
 others  for  curbing  this  menace,

 The  following  additional  steps
 have  been  taken  by  the  Government
 of  India:—

 (i)  The  Act  was  amended  in
 964  whereby  the  penalty
 clause  was  made  more  de-
 terrent  and  the  Govern-
 ment  of  India  was  also  given
 concurrent  powers  to
 appoint  their  food  inspec-
 tors  and  public  analysts  for
 checking  adulteration  at
 inter-state  level  as  well  as
 at  manufacturers,  whole-
 salers  or  other  levels
 wherever  considered  neces-
 sary.

 (ii)  A  new  Food  Research  and
 Standardisation  Laboratory
 is  being  established  at  Gha-
 ziabad.

 (iii)  To  provide  for  trained  and
 experienced  analysts,  train-
 ing  courses  have  been
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 started  at  the  Central  Food
 Laboratory,  Calcutta.  Scho-
 larships  have  been  =  sanc-
 tioned  for  candidates  study-
 ing  food  analysis  at  Andhra
 University.

 Prevention  of  Drugs  Adulteration

 (i)  The  Drug  Inspectorate  staff
 in  Delhi  has  been  _  streng-
 thened  from  8  to  14,  At
 present  there  are  7  Drug
 Inspectors  in  position  and
 7  more  are  likely  to  join.

 (ii)  A  strict  vigil  over  the
 quality  of  drugs  moving  in
 the  market  is  maintained  by
 carrying  out  regular  inspec-
 tions  of  premises  manufac-
 turing  and  selling  drugs.

 (iii)  A  check  over  the  quality  of
 drugs  is  also  being  main-
 tained  by  periodic  sampling.

 (iv)  &  close  liaison  is  being
 maintained  by  the  Delhi
 Drug  Control  Administra
 tion  with  the  Local  Police
 and  activities  of  persons
 with  doubtful  reputation  are
 kept  under  close  surveillance.

 Raids  in  Delhi  for  unearthing
 hidden  foodgrains

 196.  SHRI  SAT  PAL  KAPUR:
 SHRI  N.  K.  SANGHI;

 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  the  number  of  raids  conduct-
 ed  by  Government  agencies,  private
 parties  and  political  parties  in  Delhi
 for  unearthing  hidden  stocks  of
 foodgrains:  during  the  last  six
 months;

 (b)  the  number  of  godowns  sealed
 and  the  action  taken  against  the
 godown  owners;  and

 (c)  the  extent  to  which  the  price
 of  czsential  commodities  like  dals
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 came  down  in  Delhi  as  a  result  of
 these  raids,  the  period  for  which  the
 prices  remained  as  such  and  the
 reasons  for  rise  in  price  again  and
 the  particular  steps  taken  by  Gov-
 ernment  to  ensure  fall  in  price  of
 foodgrains,  dals  and  spices?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (SHRI  ANNASAHEB  ए.
 SHINDE):  (a)  to  (c).  The  informa-
 tion  is  being  collected  from  the
 Delhi  Administration  and  will  be  laid
 on  the  table  of  the  Sabha.

 Complaints  from  employees  of  Wil-
 lingdon  Hospital,  New  Delhi

 197.  SHRIMATI  SAVITRI
 SHYAM:  Will  the  Minister  of
 HEALTH  AND  FAMILY  PLANNING
 be  pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  some  complaints  dated  the
 4th  February,  973  and  others  from
 the  employees  of  the  Willingdon
 Hospital,  New  Delhi  against  some  of
 the  employees  of  the  said  Hospital
 in  regard  to  the  outrage  of  the
 modesty  of  a  woman  in  the  said
 Hospital;

 (b)  if  so,  the  facts  thereof;  and

 (c)  the  action  taken  in  the  matter?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND
 FAMILY  PLANNING  (SHRI  A.  K.
 KISKU):  (a)  No  complaint  dated
 l4th  February,  973  has  been  re-
 ceived.  However,  complaints  dated
 7th  ‘October,  972  and  28th  May,
 973  \vere  received.

 (b)  In  complaint  dated  the  ‘th
 October,  972  the  lady  employee
 allegeii  that  a  Laboratory  Techni-
 cian  tried  to  misbehave  with  her
 (Meri  Izzat  per  hamla  karna  chahta
 tha)  on  8rd,  5th  and  6th  October, 3972  during  the  night  when  she  was
 on  duty  in  the  OPD  Laboratory.

 The  other  complaint  dated  the  28th
 May,  1973,  was  against  a  Clasg  IV
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 employee  by  a  lady  patient  in  which
 she  stated  that  she  was  raped  by  a
 Class  IV  employee  on  28th  May  1973.

 (९)  On  the  first  complaint,  an  en-
 quiry  was  conducted  by  the  Vigil-
 ance  Officer  of  the  Willingdon
 Hospital  and  on  his  recommenda-
 tion,  a  warning  was  issued  by  the
 Medical  Superintendent  to  the
 Laboratory  Technician  in  question,
 not  to  leave  his  place  of  duty  on
 flimsy  grounds  and  to  intimidate  any
 hospital  staff.

 Regarding  second  complaint  dated
 the  28th  May,  973  the  case  was
 handed  over  to  the  Police  and  the
 suspect  was  arrested  by  the  Police.
 The  case  is  pending  in  the  Court  of
 Law  and  the  employee  is  under  sus-
 pension.

 More  Ship-buiicing  yards
 198.  SHRI  0.  D  DESAI:  Will  the

 Minister  of  SHIPPING  AND  TRANS-
 PORT  be  pleased  to  state:

 (a)  whether  Government  are
 thinking  of  having  two  more  7  ship-
 building  yards  in  addition  to  those
 at  Cochin  and  Visakhapatnam;

 (b)  if  so,  which  sites  have  so  far
 been  considered;  and

 (c)  whether  Government  would
 consider  Kandla  or  a  site  on  Sau-
 rashtra  Coast  line  as  a  likely  site  for
 construction  of  a  Ship-building  yard?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  M.  B,  RANA):
 (a)  Yes,  Sir,

 (b)  Various  maritime  State  Gov-
 ernments  have  sent  their  proposals
 for  establishment  of  new  Shipyards
 in  their  States.  The  sites  under  con-
 sideration  are  Haldia,  Paradip,  Tuti-
 corin,  Karwar,  Marmugoa,  Nhava-
 Sheva/Murud-Jinjira,  Tapti  and
 Visakhapatnam  Outer  Harbour,

 (c)  No,  Sir.  State  Government
 have  suggested  Tapti  for  construc-
 tion  of  a  Shipyard.
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 Views  of  Dr.  Norman  Borlaugh  on
 life  of  Kalyan-Sona

 199.  SHRI  0.  0.  DESAI:

 SHRI  RAGHUNANDANLAL
 BHATIA:

 Wil  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  Dr.  Norman  Borlaugh
 revealed  during  his  visit  to  India
 in  September,  973  that  “the  useful
 life  of  Kalyan  Sona  had  almost  come
 to  and  end”;  and

 (b)  if  so,  what  alternatives  Gov-
 ernment  have  in  view  to  keep  the
 green  revolution  in  wheat  growing?

 THE  MINISTER  OF  STATE
 THE  MINISTRY  OF

 (SHRI
 SHINDE):

 IN
 AGRICUL-

 ANNASAHEB  P.
 (a)  Yes,  Sir.

 (b)  l.  Indian
 workers  have  developed  several
 new  strains  of  wheat  to  replace
 Kalyan  Sona,  which  has  become  sen-
 Sitive  to  brown  and  yellow  _  rusts.
 About  29  such  straies  were  identified
 in  the  last  workshop  of  the  All
 India  Wheat  Research  Workers  held
 in  September  in  Delhi.  With  the
 help  of  the  seed  multiplication
 agencies  these  new  strains  are
 being  multiplied  on  a  large  scale
 during  rabi  1973-74,  Seeds  ef  the
 new  strains  shall  be  available  to
 farmers  by  the  next  season.

 wheat  research

 ‘2.  Cultivation  of  rust
 wheats  is  recommended  in  the
 northern  and_  southern  hills.  These
 hills  serve  as  the  food  of  infection
 for  rusts.  If  rust  resistant  wheats
 are  grown  in  these  hills,  the  inoclum
 of  rusts  is  minimised  thus  reducing
 the  chances  of  a  rust  epidemic:  to
 build  up  in  the  plains.

 resistant

 3.  An  All  India  Diseases  Survey
 is  in  operation  since  the  last  few
 years  to  warn  the  farmers  if  the  rust
 is  going  to  appear  in  epidemic  pro-
 Portions,  Fortnightly  bulletins  are
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 issued  by  the  survey  group.  Chemi-
 cals  which  reduce  rust  losses  such
 as  the  zinc  and  manganese  based
 dithiodarbamates  have  been  identi-
 fied,

 4.  Kalyan  Sona,  if  planted  before
 the  maddle  of  November,  escapes
 the  severity  of  the  rust  damage.
 Where  sowings  are  delayed  beyond
 middle  of  November’  early  matur-
 ing  wheats  like  Sonalike  are  re-
 commended.  Varities  will  hence
 have  to  be  changed,  according  to
 sowing  dates.  Extension  agencies
 have  been  advised  to  ensure  this.

 5.  Multi  lines  of  Kalyan  Sona  are
 being  developed  by  our’  wheat
 workers.  These  lines  look  exactly
 iike  Kalyan  Sona  except  that  they
 are  resistant  to  rust,  These  are
 now  in  the  final  stages  of  testing
 and  initia]  multiplication.

 Memorandum  to  Prime  Minister  for
 distribution  ef  land  to  landless  in

 Kollera  of  West  Godavari  District

 200.  SHRI  K.  SURYANARAYANA:
 Will  the  Minister  of  AGRICUL-
 TURE  be  pleased  to  state:

 (a)  whether  32  M.Ps.  presented  a
 memorandum  in  April,  973  to  the
 Prime  Minister  with  a  request  to
 sec  that  about  40,000  acres  of  Gov-
 ernment  lands  in  Kollera  area  of
 West  Godavari  District,  Andhra
 Pradesh  are  distributed  to  landless
 poor;  and

 (b)  if  so,  the  action  taken  by  the
 State  Government  in  this  regard?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (SHRI  ANNASAHEB_  P.
 SHINDE):  (a)  Yes,  Sir.

 (b)  The  information  is  being  col-
 lected  from  the  Government  of
 Andhra  Pradesh  and  will  be  laid  cn
 the  table  of  the  House  when  received.
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 Working  of  Co-operative  Rice  Mills
 in  Andhra  Pradesh

 20l.  SHRI  K.  SURYANARAYANA:
 Will  the  Minister  of  AGRICULTURE
 be  pleased  to  state:

 (a)  whether  Government  are
 aware  that  several  co-operative  rice
 miils  in  Andhra  Pradesh  are  not
 working  and  kept  idle  since  the  last
 three  years;  and

 (b)  if  so,  the  reasons  therefor  and
 the  losses  to  the  societies  on  account
 of  keeping  them  idle?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 (a)  Yes,  Sir.

 (b)  The  main  reasons  for  several
 cooperative  rice  mills  remaining
 idle/under-utilised  have  been  as  fol-
 lows:—

 (i)  Natural  calamities  like
 cyclone  and  drought  condi-
 tions  due  to  which  the
 price  of  paddy  ruled  high,
 and  it  was  uneconomical  for
 the  mills  to  procure  paddy;

 (ii)  Adverse  effects  on  the
 economy  of  the  mills  due  to
 millers’  levy  levied  by  the
 State  Government  and  res-
 trictions  on  the  sale  of  levy-
 free  rice  imposed  by  the
 District  Authorities;

 (iii)  Inability  to  compete  with
 private  rice  mills,  some  of

 mal- which  indulge  in
 practices.

 Information  regarding  losses,  if
 any,  to  such  societies  on  account  of
 their  remaining  idle/under-utilised
 capacity  बड  not  readi:y  availabl:.

 NOVEMBER  12,  973  Fleet  in  Indian
 Ocean  (C.A.)
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 2.04  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 REPORTED  PRESENCE  OF  U.S.  NAVAL
 FLEET  IN  THE  INDIAN  OCEAN

 SHRI  K.  LAKKAPPA  (Tumkur):
 Mr.  Speaker,  Sir,  I  call  the  atténtion
 of  the  Minister  of  External  Affairs
 to  the  following  matter  of  urgent
 public  importance  and  I  request  that
 he  may  make  a  statement  thereon:

 “The  reported  presence  of  U.S.
 Naval  fleet  in  the  Indian  Ocean.”

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  SWARAN  SINGH):
 On  October  29,  1973,  the  U.S.  Govern-
 ment  announced  that  it  was  despatch-
 ing  an  aircraft  carrier  task  force  into
 the  Indian  Ocean  as  a  part  of  the
 alert  of  U.S.  forces  around  the  world.
 This  task  force  was  not  however,
 called  back  when  the  alert  was  lifted.
 According  to  the  State  Department,
 it  was  a  precautionary  move  related
 to  moves  by  other  States  in  the
 Middle  East  crisis.  Subsequently
 some  other  justifications  were  put
 forward  such  as  the  assertion  of  the
 right  of  navigation  through  the  Straits
 of  Malacca,  balancing  the  increased
 Soviet  naval  presence  in  the  Mediter-
 ranean,  safeguarding  the  oil  routes
 from  the  Middle  East  etc.

 :
 It  is  not  easy  for  us  to  understand

 what  particular  task  the  Americans
 have  before  them  for  which  they  have
 thought  it  necessary  to  constitute  the
 so-called  task  force.

 I.  reiterated  on  November  !  the
 objective  of  our  policy  regarding  the
 Indian  Ocean  i.e.  to  ensure  that  it
 remains  an  area  of  peace  free  from
 Big  Power  rivalry.  Any  large  scale
 and  loud  presence  of  the  navy  of  one
 Big  Power  is  bound  to  attract  the
 navies  of  other  Big  Powers.  Such
 rival-y  could  create  problems  or  lit-
 toral  countries  the  overwhelming
 majority  of  whom  desire  to  maintain
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 the  Indian  Ocean  as  an  area  of  tran-
 quility.  Government  of  India  have
 strongly  supported  the  U.N.  General
 Assembly  Resolution  of  |  December
 16,  97l  declaring  the  Indian  Ocean
 a  Zone  of  Peace  for  all  time  and
 calling  upon  the  Great  Powers  to
 halt  the  further  escalation  and  expan-
 sion  of  their  military  presence  in  the
 Indian  Ocean.  Government  have  also
 associated  themselves  actively  with
 efforts  in  the  United  Nations  and  else-
 where  for  the  realisation  of  this  objec-
 tive.  In  this  context,  we  are  naturally
 concerned  at  any  escalation  of  a
 major  naval  power’s  presence  in  the
 Indian  ocean.

 SHRI  K.  LAKKAPPA:  It  is  strange
 that  the  Government  of  India  have
 strongly  supported  the  UN  General
 Assembly  Resolution  of  December
 16,  97l  declaring  the  Indian  Ocean
 as  a  zone  of  peace  for  all  time  and
 an  area  of  tranquility  for  all  the  lit-
 toral  countries  which  are  concerned,
 and  yet  there  has  been  a  deliberate
 and  mischievous  infiltration  by  great
 powers  like  America  which  has  been
 making  a  sneaky  attempt  on  the
 Indian  Ocean  by  sending  their  task-
 force,  which  we  do  not  know  for  what
 purpose  they  have  sent.  The  External
 Affairs  Minister  has  been  astonished
 at  this  fact  and  he  has  made  a  state-
 ment  to  this  effect,  but  it  has  proved
 beyond  all  reasonable  doubt  that
 America  is  operating  on  our  Indian
 Ocean  in  order  to  create  a  big  rivalry
 among  the  global  powers,  and  this
 kind  of  thing  happened  at  the  time
 of  the  liberation  of  Bangla  Desh  also,
 when  America  sent  the  Seventh  Fleet
 to  the  Indian  Ocean  in  order  to  give
 a  threat  to  the  countries  in  this  re-
 gion  which  were  peace-loving  and
 supporting  the  cause  of  liberation  of
 Bangla  Desh.

 Therefore,  I  would  like  to  say  that’
 there  isa  big  conspiracy  behind  this.
 Even  in  this  Middle  East  crisis  and
 this  West  Asian  conflict,  we  are  find-
 ing  this.  Deliberately,  America  is
 creating  a  situation,  about  which
 sensational  revelations  have  been
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 made  in  many  papers  of  this  country,.
 which  have  stated  that  war  looms:
 over  the  Indian  Ocean,  and  there  are
 certain  acts  of  big  powers  like:
 America  in  the  Indian  Ocean  which.
 are  very  disturbing,  as,  for  instance,
 their  developing  Diego  Garcia  as  a
 base  for  attacking  ships,  and  it  has.
 been  stated,  for  instance:

 “In  a  trial  of  strength  with  the.
 Socialist  giant,  put  far  from  its  own
 shores,  the  United  States  has  chosen
 the  Indian  Ocean  as  the  testing.
 ground.  With  Diego  Garcia  as  its
 strongest  base  in  this  region,  the-
 US  Navy  plans  to  control  the  move-.
 ment  of  ships,  particularly  oil
 tankers.”

 This  is  a  deliberate  act  by  America,
 because  India  has  supported  the  Arab-
 countries.  We  are  surely  within  our-
 rights  to  support  the  Arab  countries.
 and  work  for  the  establishment  of  a
 durable  peace  in  the  Middle  East,  and
 thereby  establish  global  peace  in  this
 world.  It  is  gratifying  to  note  that
 our  astute  leader  of  this  country  has-
 been  doing  it,  but  unfortunately  this
 kind  of  establishment  of  a  base  in
 the  Indian  Ocean  has  been  a  step-
 which  has  been  a  source  of  great  con-
 cern  for  a  great  and  democratic  coun-
 try  like  India  and  the  littoral  States:
 which  are  concerned  with  the  Indian-
 Ocean.

 I  would  like  to  state  that  Bangla-
 desh  is  8  reality.  Our  External:
 Affairs  Ministry  should  know  that  this
 is  a  conspiracy  to  create  a  global
 rivalry  in  the  Indian  Ocean.  It  is  a-
 deliberate  act  of  confrontation  com-
 mitted  by  the  United  States.  High-
 ranking  American  diplomats  have
 made  it  known  that  President  Nixon’s
 aim  in  ordering  the  aircraft  carrier:
 Hancock  and  five  destroyers  of  the.
 US  Seventh  Fleet  from  the  Pacific  to
 the  Indian  Ocean  is  to  ‘punish  and’
 warn  the  Indian  and  Bangladesh  Go-
 vernments’  for  supporting  the  Arabs
 in  the  war  with  Israel.  This  is  in
 violation  of  the  Resolution  of  the  UN:
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 -of  December  16,  97l.  By  this  Re-
 ‘solution  the  General  Assembly  had
 stated  that  the  Indian  Ocean  should

 -be  kept  as  an  area  of  peace  and  tran-
 ‘quility  for  the  littoral  States.

 There  is  another  aspect  of  the  acti-
 -vity  of  the  United  States.  They  have
 set  up  and  fortified  a  powerful  base

 -on  Diego  Garicia  island  in  the  British-
 owned  Chagos  Archipelages,  000
 miles  south  of  Ceylon.  Already
 nuclear  missiles  have  been  planted
 on  the  island  according  to  intelligence
 reports.  The  nuclear  armoury  is  now
 reinforced  with  sophisticated  war
 ‘planes,  long-range  delivery-vehicles
 for  its  nuclear  warheads  and  an
 undisclosed  number  of  servicemen.

 It  is  also  reported  that  more  ships
 from  the  Seventh  Fleet  will  soon  be
 diverted  to  this  region  to  patrol  the
 waters  from  the  mouth  of  the  Persian
 Gulf,  Aden  and  the  Red  Sea  down  to
 the  Bay  of  Bengal  and  even  further
 east.  While  helping  along  with  the
 Seventh  Fleet  in  the  Mediterranean,
 to  give  flank  support  to  Israel  in  case
 of  another  war  with  the  Arabs,  the
 Seventh  Fleet  contingent  in  the  Indian

 -Ocean  is  bent  on  deliberately  provok-
 ing  a  conflict  with  the  Arab  States  and
 its  allies  in  Asia,  like  India  and
 Bangladesh.  This  is  prejudicial  to
 the  interests  of  India  and  Bangladesh.
 Such  is  the  deliberate  attempt  on  the
 part  of  the  United  States  to  produce
 a  confrontation.

 I  would  like  to  know  whether  the
 hon.  Minister  is  aware  of  the  fact
 that  certain  companies  are  operating
 in  this  area  on  a  spying  mission.  It
 is  reported  that  US  spy  trawlers
 operated  by  the  Union  Carbide,

 -ostensibly  on  shrimp  fishing,  are  in
 this  area.  They  are  equipped  with
 sophisticated  equipments  and  instru-
 ments  for  sounding  and  probing  .and
 other  purposes.

 This  is  how  the  United  States  has
 acted.  It  is  a  deliberate  violation  cf
 the  U.N.  Resolution  I  have  referred  to
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 Therefore,  I  would  like  to  ask  the
 hon.  Minister  what  steps  he  has
 taken  to  see  that  a  protest  is  lodged
 against  this  action  by  America,  which
 is  an  act  of  aggression,  in  order  to
 create  a  global  conflict  in  this  region
 which  is  a  matter  of  serious  concern
 to  the  peace-loving  countries  of  this
 region.  Has  a  united  effort  been
 made  by  all  the  littoral  States  against
 this  act  of  confrontation  by  the
 American  Government?  Has  this
 matter  also  been  brought  to  the  notice
 of  the  United  Nations?  I  would  like
 categorical  answers  to  these  categori-
 cal  questions.

 244

 SHRI  SWARAN  SINGH:  Sir,  the
 hon.  Member  has  given  a  lot  of  infor-
 mation.  and  I  am  sure  that  it  is  use-
 ful  information.  But  I  would  like  to
 add  one  thing.  He  made  mention  of
 Diego  Garcia  base  of  the  United
 States  of  America.  It  is  a  fact  that
 the  United  States  Government  an-
 nounced  that  Diego  Garcia  became
 operationa)  as  of  23rd  March,  1973.
 According  to  our  information,  it  has  a
 satellite  tracking  base  in  Seychelles,
 and  a  powerful  communication  sta-
 tion  also  they  have  got  at  Kagnew.
 They  have  got  these  facilities  in  that
 region.

 About  the  object  that  the  United
 States  had  in  sending  this  fleet,  I  have
 myself  mentioned  in  my  _  opening
 statement  the  various  conflicting  rea-
 sons  that  the  United  States  adminis-
 tration—the  military  authorities—
 have  from  time  to  time  been  giving,
 and  I  have  no  doubt  in  my  mind  that
 the  very  fact  that  they  altered  one
 reason  after  nother  does  create  a  rea-
 sonable  doubt  about  the  credibility
 of  these  various  reasons  that  they
 have  given.

 The  hon.  Member  has  quite  natur-
 ally  drawn  the  attention  to  the  Arab-
 Israeli  conflict,  the  situation  in  West
 Asia,—or  the  Middle  East  as  other
 countries  call  it.  It  is  true  that  the
 appearance  of  the  task  force  in  the
 Indian  Ocean  took  place  at  a  time
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 when  this  conflict  was  still  going  on.
 But  the  House  is  no  doubt  aware
 that  very  concrete  steps  over  the
 last  three  or  four  days  have  been
 taken  between  the  parties  concerned,

 ‘between  Egypt  and  Israel,  which  had
 opened  up  the  possibility  of  restora-
 tion  of  peace  and  for  the  stabilisation
 of  the  cease  fire.  Even  if  there  was
 any  justification  at  that  time,  which
 we  reject  out-of-hand  for  this  fleet
 being  present  in  this  region,  now  that
 the  peace  situation  prevails,  and  [
 must  say  that  in  this  the  United  States
 and  the  Soviet  Union  have  both  co-
 ordinated  their  effort  in  bringing
 about  a  cease  fire  and  are  now  mak-
 ing  serious  efforts  to  stabilise  peace,
 there  is  no  justification  at  present  for
 bringing  and  keeping  this  task  force
 in  this  region.

 The  hon.  Member  has_  expressed
 concern  recalling  the  experiences  of
 the  Bangladesh  crisis,  when  an  ele-
 ment  of  the  Seventh  Fleet  moved
 into  the  Bay  of  Bengal  and  had  stated
 that  India  and  Bangladesh  have  been
 naturally  concerned  when  a  naval
 force  is  in  strength  in  this  vicinity.
 According  to  our’  information,  the
 task  force  has  gone  in  the  direction
 of  Diego  Garcia;  that  is  a  place,  about
 which  mention  has  been  made,  near
 Mauritius.  (Interruptions).  The
 best  reaction  in  such  a  situation  is
 not  to  be  frightened,  whether  it  is
 India  or  Bangladesh,  just  as  we  were
 not  frightened  when  the  Seventh
 Fleet  moved,  and  a  war  was  going
 on.  Even  when  we  were  engaged  in
 an  armed  conflict,  we  kept  up  our
 nerve  and  refused  to  be  afraid.  Why
 should  we  be  now  afraid?  At  the
 same  time,  we  should  continue  our
 efforts  in  the  United  Nations  and  in
 other  organisations  in  order  to  ensure
 that  the  Indian  Ocean  remains  as  an
 area  of  peace  and  tranquillity  and
 free  from  big  power  rivalry.  I  must,
 at  the  same  time,  sound  a  note  of
 warning  that  in  this  respect  the  res-
 ponse  from  the  main  big  naval  coun-
 tries  had  not  yet  been  encouraging.
 The  main  naval  powers  concerned  in
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 this  case  would  be  the  United  States,
 France,  Britain  and  the  Soviet  Union.
 They  have  not  made  any  positive
 response  to  the  UN  resolution  but
 other  points  have  been  raised,  that  it
 is  a  complicated  issue  and  that  it
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 ‘involves  the  right  to  the  freedom  of
 the  seas.

 But  I  must  also  add  that  China,  out
 of  the  five  permanent  members  of
 the  Security  Council,  is  the  only  coun-
 try  which  supported  this  concept.  We-
 shall  continue  with  the  help  of  the-
 United  Nations  forum  and  in  the  non-
 aligned  Conference  to  support  the
 move  in  the  United  Nations  on  the
 initiative  of  Sri  Lanka  that  the  UN
 should  continue  to  mount  pressure
 and  mobilise  international  opinion  to
 ensure  that  the  Indian  ocean  remains.
 an  area  of  peace.

 SHRI  S.  M.  BANERJEE  (Kanpur):
 In  the  statement  the  Minister  of  Ex--
 ternal  Affairs  has  said  that  it  was.
 not  easy  for  us  to  understand  what
 particular  task  the  Americans  have
 before  them  for  which  they  have
 thought  it  necessary  to  send  that  task
 force.  If  he  used  that  language  for
 diplomatic  purpose,  it  is  all  right
 but  the  task  of  the  American  imperia-
 lists  should  be  better  known  to  the
 hon.  Minister  than  to  any  of  us.
 Their  nefarious  game  is  known  to
 all  countries  which  had  suffered  at
 their  hands,  namely,  Viet-Nam  and
 Korea,  Laos,  Cambodia.  I  remember
 that  during  our  conflict  with  Pakistan
 when  our  soldiers  were  fighting  with
 the  Muktibahani,  we  were  also  threa-
 tened  by  the  paper  tiger  and  they
 sent  their  Seventh  Fleet,  they  sent
 their  ship  called  Enterprise.  If
 India  takes  a  firm  attitude  along  with
 its  neighbour  the  7th  Fleet  meet  its
 Waterloo  in  the  Indian  Ocean  itself.
 I  should  like  to  know  from  the  hon.
 Minister  whether  any  protest  note
 has  been  sent  by  the  Government  of
 India,  apart  from  the  UN  General
 Assembly  Resolutions.  If  so,  what  is
 their  reply?
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 [Shri  S.  M.  Banerjee)
 ‘The  explanation  given  by  them,
 saccording  to  Press  reports,  was  not
 ‘satisfactory  to  the  Government  of
 India.  Is  it  a  fact  that  by  its  7th
 Fleet  the  United  States  is  paving  the
 way  for  the  Toakin  bay  type  of  in-

 ‘cident  in  the  Indian  Ocean?  I  shall
 ‘quote  from  a  report  which  says  that
 -one  of  these  old  ships  had  been  sent
 to  Tonkin  Bay  in  Viet-Nam  and

 -possibly  such  a  ship  is  here  with
 possibly  a  plan  to  continue  the  war

 sagainst  Arabs.  You  know  the  history
 of  that  ship  which  was  damaged.
 They  wanted  to  escalate  the  war  in
 Viet  Nam  and  they  adopted  this
 method.  These  are  criminal  and
 sinister  designs  of  the  American  im-
 perialists  who  want  to  escalate  the

 ‘war  or  restart  the  war  and
 thus  help,  the  Israelis.  The  hon.  Min-
 ‘ister  said  that  no  information  was  re-
 ‘ceived;  he  said  that  there  was  no
 response  from  the  naval  nowers;  he
 mentioned  four  countries  and  he  said
 that  it  was  not  encouraging.  Apart
 from  that  what  further  steps  have
 deen  taken  by  us  to  register  our
 protest  and  expose  the  criminal
 designs  before  the  entire  world.  The
 hon.  Minister  said  he  did  not  know
 the  task  of  that  task  force.  The  task
 of  that  task  force  was  to  escalate  the
 war  and  spread  the  war  and  create
 ‘war  vsychosis.  But  they  did  not
 succeed  in  this.  I  would  like  to  know
 whether  this  matter  has  been  taken
 up  with  all  other  countries  so  as  to
 ‘mobilise  world  opinion  against  this
 ‘constant  appearance  of  this  Seventh
 ‘Fleet  in  the  Indian  Ocean.  I  do  not
 -depend  much  on  the  UN  Resolution,
 ‘though  we  respect  it.  I  want  to  know
 whether  India  has  made  it  firmly

 -clear  to  the  American  imperialists
 that  if  they  tinker  with  the  Indian
 ‘Ocean  or  the  Bay  of  Bengal,  the
 “Seventh  Fleet  will  meet  its  Waterloo

 on  the  Indian  Ocean  or  Bay  of
 ‘Bengal.

 SHRI  SWARAN  SINGH:  I  would
 like  to  clarify  that  the  Seventh  Fleet

 ‘has  not  come  to  the  Bay  of  Bengal.
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 It  has  uot  come  into  our  territorial
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 waters  or  even  near  our  territorial
 waters.

 SHRI  S.  M.  BANERJEE:  I  did  not
 say  that.  I  was  referring  to
 Enterprise.

 SHRI  SWARAN  SINGH:  It  is  true
 that  the  Enterprise  at  the  time  of
 Bangladesh  liberation  did  come  to
 the  Bay  of  Bengal.  I  have  already
 made  a  reference  to  that  when  I  was
 replying  to  Shri  Lakkappa’s  question
 and  I  do  not  want  to  repeat  it.  As
 hon.  members’  know,  the  Indian
 Ocean  is  a  wide  area  starting  from
 the  Arabian  Sea  and  Oman  Coast
 down  to  the’  south-western  tip  of
 Australia  and  South  Africa  and  all  the
 littoral  countries  of  Africa.  There-
 fore,  it  has  not  been  the  practice  and
 we  do  not  want  to  create  a  new  prac-
 tice—that  as  soon  as  a  naval  ship
 belonging  to  any  country  enters  the
 Indian  Ocean,  we  should  register  a
 protest.  Protest  to  whom?  It  is  true
 in  this  particular  case  when  _  these
 contradictory  statements  were  made
 about  the  presence  or  bringing  in  an
 element  of  the  Seventh  Fleet  into  the
 Indian  Ocean,  we  did  ask  the  Ameri-
 cans  both  in  Washington  as  well  as
 here  and  they  said,  so  far  as  India
 and  this  region  is  concerned,  this,  the
 naval  force,  is  not  directed  against
 this  region  at  all  they  are  not  likely
 to  be  in  this  vicinity.  I  myself  made
 a  public  statement—that  is  even
 more  than  protest  because  protest
 generally  remains  on  files—that  it  is
 our  concern  if  there  is  any  large  scale
 presence  of  any  naval  power,  because
 that  will  create  a  natural  desire
 amongst  the  other  navies  to  come  in
 there.  We  do  not  want  that  the
 Indian  Ocean  should  also  become  like
 the  Mediterranean,  which  today  is
 saturated  with  riva]  navies.  We  are
 also  strongly  urging  in  the  UN  and
 among  the  international  community
 that  every  possible  opinion  should  be
 mobilised  in  order  to  dismantle:  the
 foreign  bases  and  ensure  that  the
 foreign  navies  do  not  come  here  in
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 any  large  number.  Of  course,  some
 nava)  ships  will  always  be  here,  just
 88  our  naval  ships  go  to  other  friendly
 ports.  Therefore,  the  mere  presence
 of  some  naval  ships  is  something  ahout
 which  we  cannot  object.

 About  taking  it  up  with  other  coun-
 trices,  some  particular  countries,  parti-
 eularly  African  countries  hke  Tanzania
 have  already  raised  their  vaice  a

 >  wae the  presence  of  this  navy.  In  these
 matters,  where  their  smmediate  na-
 tional  interests  are  not  affected,  in
 the  international  community  it  takes
 time  before  they  understand  the  im-
 pheations  and  start  reacting.  ]  have
 no  doubt  that  a  vast  majority  of  the
 httoral  States  surrounding  the  Indian
 Ocean  will  react  in  the  manner  in
 which  we  have  reacted  We  cannot
 ourselves  start  the  type  of  activity
 which  the  hon  member  mentioned
 because  sometims,  tt  can  be  counter-
 preductive  Other  countnes  are  as
 much  inte:e-ted  as  we  are  We  have
 taken  a  public  stand  and  now  that  if
 has  been  mentioned  in  Parhamrmt,  it
 will  receive  very  wide  pubhcity  I
 am  pretty  certain  that  all  the  non-
 alingned  countries  will  icact  in  th>
 matter  and  that  will  have  a  great
 mhbibiting  =  effect  upon  the  Unite.
 S.ates’  ambitions,  if  they  have  any,
 to  come  here  in  any  undecirable
 manner  J  think  this  35  the  best  wav
 to  deal  with  a  situation  of  this  type

 SHRI  S  M  BANERJEE  A  question
 was  asked  by  Shri  Lakkappa  about
 Umon  Carhide,  one?  of  the  American
 firms,  which  is  helping  them  He  has
 not  mentioned  anything  atrout  it  m  the
 reply.

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Gwahor):  What  has  it  to  do  with
 this?

 SHRI  S.  M.  BANERJEE:  In  this
 report  while  dealing  with  the  Penta-
 gon  it  is  stated:

 “To  make  sure  of  its  fighting
 ground  and  map  every  vantage
 point  in  this  vast  waterway,  the
 United  States  has  utilized  the  ser-
 vices  of  a  giant  American  commer-
 cia}  unit,  Union  Carbide.”

 १  is  an  American  firm  in  India  I  do
 not  know  whether  any  investigation
 has  been  made  sbout  it.

 ‘
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 MR.  SPEAKER:  I  have  not  been
 able  to  appreciate  how  the  matter  is
 relevant.

 250

 SHRI  SWARAN  SINGH:  At  any
 rate,  it  is  not  relevant  in  the  present
 context

 ओ  मुख्तियार  सिंह  सलिक  (रोहतक)
 *

 अध्यक्ष  महोदय,  पिछले  चन्द  सालो  से  झ्रमरिका
 शरीर  रशिया  ये  दानो  जो  सूत्र  पावर्स  है  इन
 की  नीति  बई  पालिटिक्स  में  नॉमिनेट  करते

 के  चली  जाती  है  कौर  इसी  तरह  से  वे  प्र पने
 अफेयर्स  आफ  ऐक्टिविटीज़  को  झाफ्स  में

 आहिस्ता  आहिस्ता  डीमाकेंड  भी  कर  रहे

 है।  इसी  तरह  से  हिन्द  महासागर  के  अ्रन्दर

 भी  ये  ऐक्टिविटीज़  को  दिन  ग्र तला दिन  इन्क्रीस
 कर  रहे  है  ।  जो  छोट  आर  कमजोर  देश  है
 उन  को  ये  आपस  में  लगाते  और  भिड़ाते  रहे

 है।  भेरी  तजर  में  अध्यक्ष  महोदय,  भूत  में

 बौर  प्रेत  मे  कोई  पाक  नहीं  है  i  अमरीका  और
 रशिया  ये  दोनो  सुपर  पावर्स  जो  हैं  इन  दोनों
 की  नी  यह  है  र  ये  दोनों  छोटे  कौर

 कमजोर  देशों  के  लिए  घातक  है  a  दोनों  मित्र
 कर  वहीं  काम  करते  2  जैसे  हमारे  यहां
 मिसाल  चली  शानी  है  कि  जो  बहुत  चालाक
 और  होशियार  दुशमन  होगा  उस  को  जब  अपने

 दर्शन  को  खत्म  कतरना  होगा  तो  वह  चार  को

 कहेगा  कि  तू  लाग  म्रौर  गाह  को  था  मकान

 मलिक  को  कहेगा  कि  लत  जाया  ये  एक  को

 लडाएगे  कौर  दूसरे  की  मदद  करेगे  इस  एक
 मिसाल  बेस्ट  एशिया  वार  ो  झर  देखने  का
 मिलती  हैं  :  इस  वार  के  अन्दर  कोर्स  आफ

 वाई  में  और  उस  को  बाद  के  निमो शि एश
 आफ  पीस  में  जो  कुछ  हुजरा  वह  साफे
 तौर  से  जाहिर  कर  देता  है  कि  रशिया  जौर
 अमेरिका  ने  एक  नया  चैटले  इस  का  अ्रख्तियार
 किया  है।  क्योकि  लड़ाई  के  पहले  वापस  में
 इनका  कम्पीटीशन  रहा  एक  दूसरे  ऐन्ट्री
 को  आम  करने  का।  यही  नहीं  जिस  क्त
 बार  ब्रेक  लाउड  हो  गया  तो  बजाय  इस  के
 कि  उन  को  झांसे  को  सप्लाई  बन्द  कर  देते
 उस  को  और  इस् क्रीज  करते  चले  गये  शोर
 किस  तरह  से  उन  के  हाथ  उन्होंने अपने  हथियार



 2  U.S.  Naval

 [fi  मुख्तयार  सिर  मलिक]
 को  वहां  पर  ट्राई  करने  का  काम  किया  ये  सारी
 चीजें  एक  मिसाल  हमारे  सामने  पेश  करती  है

 इन  सारी  चोजों  को  देखते  हुये  में  फाजिल
 मंत्री  जी  से  पूछता  चाहता  हूं  कि  इन  दोनों
 कन् ट्रीज  की  नेवल  स्ट्रेचर  हिन्द  महासागर
 के  अंदर  कपा  2?

 What  is  the  comparative  strength  of
 the  super  powers  in  the  Indian  ocean?

 दूसरी  खोजें  मैं  मंत्री  महोदय  से  पूछता
 चाहता  हूं  कि  जो  अमेरिका  फीट  के  बाबद
 कहा  गया  जैसे  कि  एस  एम  बेंजो  ने  कहा  कि  हमा री
 गवर्नमेंट  तो  अब  तक  के  बारे  में  पता  नही  लगा  सकी

 It  is  not  easy  for  them  to  curb  the
 activities  of  these  naval  fleets.

 उस  के  साथ  में  यह  पुछना  चाहता  हूं  कि
 यह  रशियन  नै  बल  फलीट  जो  हिन्द  महासागर
 में  हैं  उस  की  ऐक्टिविटीज़  कया  हैं  यह,  श्राप
 ने  आज  तक  जाजने  की  कोशिश  की  या  नहीं  की?

 जहां  तक  मुझे  याद  है  मैं  ने  पेपर्स  में  पढ़ा
 &  हमारे  मंत्री  महोदय  ने  जो  यह  मूवमेन्ट  हुई
 अमेरिकन  फलीट  की  उसकी  बाबत  कहा  की

 It  may  be  against  the  Arabs.
 क्योंकि  इन  की  झोवर  भा  करने  को  पालिसी  है  ।
 यह  उन्होंने  कहीं  कहा  है  कि  इट  में  वी झ्रगेस्ट
 अरबस  तो  क्‍या  उन्होंने  कोई  अरब  देशों
 से  इस  बारे  में  बातचीत  की  है  मगर  बातचीत

 हुई  है  तो  उन्होंने  इस  के  वारे  में  अपना  क्‍या
 ख्याल  जाहिर  किया  है।

 इस  के  साथ  साथ  एक  बात  और

 पूछना  चाहता  हूं  कि  अभी  पीछे  आस्ट्रेलिया  के
 प्रधानमंत्री  यहां  शाए  थे  और  प्रधान  मंत्री  तथा
 विदेश  मंत्री  की उन  के  साथ  बातचित  हुई
 इसके  अलावा  दूसरे  जो  देश  हिन्द  महासागर
 के  हैं  क्या  हमारी  सरकार  ने  उत

 दूसरे  दंगों  के  साथ  भी  बातचीत
 करने  की  कोशिश  की  है  ताकि  सन  लोग  मिल
 कर  यह  जो  बढ़ती  हुई  ऐक्टिविटीज़  सुपर
 पावर्स  की  इंडियन  श्रोसन  के  अंदर  है  उस  के
 के  बारे  में  कोई  एक  मुश्तरका  नीति  अपना

 NOVEMBER  12,  973  Fleet  in  Indian
 Ocean  (C.A.)

 ae  क्य  इतना  को  कोशिश  की  है
 यो  नहों  की  हैं  यदि  उन  देशों  से  बातचीत
 की  है  तो  उस  के  नतायज  कया  है  यह  मैं  माननीय
 मंत्री  महोदय  से  पूछता  चाहता  हूं  ।

 SHRI  SWARAN  SiNGH:  The  first
 point  which  requires  clarification  vy
 me  is  the  mention  of  spheres  of
 influence.  Whatever  may  be  the
 dewire  of  any  big  power  to  create  any
 sphere  of  influence  we  have  from  the
 very  beginning  rejected  this  concept
 and  we  will  not  accept  any  sphere  of
 influence  in  this  region  or  in  any
 other  region.  We  are  totally  opposed
 to  it  and  we  will  continue  to  pursue
 an  independent  policy  not  only  in
 this  region  but  we  will  continue  to
 oppose  the  creation  of  any  spheres  of
 influence  of  the  type  the  hon.  Member
 has  mentioned.

 Then,  he  asked  about  our  informa-
 tion  of  naval  strength  of  various
 countries,  particularly,  about  the
 United  States  of  America  and  the
 U.S.S.R.  The  naval  strength  in  any
 particular  ocean,  particularly,  in  the
 Indian  Ocean,  is  not  something  which
 is  constant.  Ships  come:  ships  80.
 Any “statement  that  I  make  today  or,
 in  fact,  on  any  occasion,  will  be  really
 out  of  date.  There  is  no  doubt  that
 there  are  the  U.S.  naval  ships;  there
 are  thei  Soviet  Union  naval  ships;
 there  are  the  French  and  the  British
 naval  ships.  Of  course,  there  are
 naval  ships  of  some  of  the  litteral
 countries  in  this  region.  The  presence
 of  naval  ships  in  the  Indian  Ocean
 at  any  given  time  is  some  thing  about
 which  it  will  not  be  proper  or  safe  to
 give  any  figures  because  they  con-
 tinuously  go  on  changing.
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 There  is  one  fact,  however,  that  the
 United  States  along  with  their  allies
 have  got  some  basic  facilities  in  the
 form  of  either  bases  or  some  othe:
 arrangements.  They  have  facilities
 at  Diego  Garcia.  Them,  in  Pakistar
 and  Iran  which  are  CENTO  allies
 those  facilities  are  also  available.  Or
 the  western  coast  of  Australia,  ther:
 are  some  facilities  available  to  th
 American  and  British  naval  force:
 According  to  our  information,  there  i
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 no  such  country  which  might  have
 signed  any  pact  with  Soviet  Union
 for  any  base  facility  of  the  type.
 This  is  the  real  distinction  I  can  give.
 But  the  actual  presence  of  naval-craft
 at  any  given  time  is  something  which
 goes  on  changing  from  time  to  time.
 I  cannot  give  any  figures  with  regard
 to  that.

 The  hon.  Member  has  said  that  the
 Australian  Prime  Minister  visited
 India.  It  is  true  that  we  raised  this
 matter  with  him  and  we  were  very
 happy  to  find  that  he  also  was  of  this
 view  that  the  Indian  Ocean  should  be
 kept  as  an  area  of  peace  and  tran-
 quility,  free  from  naval  rivalry.  That
 is  a  distinct  improvement  in  the  situa-
 tin  in  this  respect  that  the  number  of
 countries  now  supporting  this  concept
 of  the  Indian  Ocean  being  kept  as  an
 area  free  from  tension  has  increased;
 the  powerful  voice  of  Australia  is
 also  on  this  side,  and  that  is  a  posi-
 tive  factor  in  the  situation.

 Then  he  asked  whether  on  this  issue
 we  have  talked  to  the  Arab  countries.
 He  must  realise  that  the  main  pre-
 occupation  of  Arab  countries  at  the
 present  moment  is  with  the  aftermath
 of  the  rectent  conflict.  They  know,
 as  we  know,  that  the  Seventh  Fleet
 elements  have  moved  into  the  Indian
 Ocean  as  I  have  said,  they  have
 moved  a  little  to  the  south-west
 portion  towards  Diego  Garcia  side—
 and  we  did  not  have  any  direct  ex-
 change  of  views  with  the  Arab  lea-
 ders’on  this  problem.  I  do  not  know
 which  statement  the  hon.  Member  is
 referring  to  in  which  I  may  have  said
 that  this  might  be  directed  against
 the  Arabs.  I  am  generally  very
 cautious  in  these  matters.  May  be,
 I  may  have  mentioned  that  these  are
 the  various  ideas  that  are  floated,  but
 I  did  not  make  any  categorical  state-
 ment  to  that  effect.

 SHRI  P.  M.  MEHTA  (Bhavnagar):
 Mr.  Speaker,  Sir,  the  Indian  Ocean
 has  its  own  importance  from  the  point
 of  view  of  defence,  American  and
 Russian  presence,  trade  routes  and
 tapping  of  oil  and  other  resources.
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 The  statement  that  has  been  made
 appears  to  me  to  be  only  a  statement
 of  intentions,  a  reiteration  of  the
 objectives  and  policy  of  the  Govern-
 ment  of  India;  there  is  nothing  con-
 crete  in  the  operative  part  of  the
 statement.

 This  area  of  peace  is  being  threa-
 tened  by  moves  of  big  powers  not  for
 the  first  time—specially  America  and
 Russia  have  been  continuously  doing
 this;  the  move  to  build  rival  military
 bases  has  been  under  process  for  long.
 India  has  protested  against  these
 moves  of  big  powers,  but  the  Gov-
 ernment  has  not  succeeded  in  achiev-
 ing  its  objective  or  policy  so  far.  In
 the  year  1969,  Russia  had  planned  to
 transform  the  Pakistani  port  of
 Gwadur,  west  of  Karachi,  into  a  sub-
 marine  base,  ostensibly  for  Pakistani
 use,  and  the  United  States  had  already
 begun  transforming  certain  islands  in
 the  British  Indian  Ocean  territory  into
 air-sea  transit  communications  and
 storage  base.  At  that  time  India  had
 taken  up  the  Gwadur  affair  with  the
 Soviet  Union  and  the  American  affair
 with  Britain.  India  had  also  protested
 against  any  action  which,  it  neared
 would  have  the  effect  of  importing
 big  power  rivalries  and  tensions  into
 the  hitherto  untroubled  Indian  Ocean.

 Now,  we  are  protesting  against  the
 big  power  move  to  build  up  their
 military  bases  and  to  stop  this  rivalry,
 but  it  has  not  been  achieved  so  far.
 It  appears  that  we  are  not  sincere  or
 serious  to  achieve  this  objective.  In
 july  1969,  when  our  hon.  Prime
 Minister  returned  to  this  country
 from  abroad,  a  correspondent  at  the
 Calcutta  airport  put  a  question  to  her.
 This  is  what  the  Hindustan  Standard
 of  7th  July  9¢9  says:

 “Asked  about  the  Chinese  alle-
 gation  that  India  was  allowins
 Russia  to  use  some  naval  bases  in
 the  Indian  Ocean,  she  is  reported  to
 have  answered:—We  are  not
 allowing  any  bases,  but  we  cannot.
 do  anything  about  the  movements
 of  vessels  of  friendly  countries.
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 (Shri  P.  M.  MEHTA]
 Our  sea  is  open  to  any  friendly
 country.’”

 Now,  if  this  is  the  attitude,  naturally,
 as  stated  in  the  statement  of  the
 Minister,  ‘any  large  scale  and  loud
 presence  of  the  navy  of  one  Big
 Power  is  bound  to  attract  the  navies
 of  other  Big  Powers.’  Now,  this  is
 the  natural  consequence  which  our
 country  is  facing.

 The  Hindustan  Times
 August,  973  reports:

 “A  Soviet  Fleet  is  being  steadi'y
 built  up  in  the  Indian  Ocean  as  part
 of  the  preparation  for  a  pre-emp-
 tive  strike  against  China,  according
 to  a  document  smuggled  from  the

 Soviet  Union  to  the  West.  Already
 5  Russian  ships—the  document
 says—have  been  moved  from  the
 Mediteranean  to  the  Indian  Ocean
 waters....”

 of  llth

 MR.  SPEAKER:  Please  ask  your
 question  now.

 SHRI  P.  M.  MEHTA:  This  is  very
 important.  The  correspondent  says
 that  5  vessels  have  already  sailed
 from  the  Mediterranean  to  the  Indian
 waters.  If  we  allow  one  country  to
 move  its  ships  in  this  part  of  the
 Indian  Ocean,  naturally,  the  other  big
 Powers  are  bound  to  come.  There  is
 no  question  about  it.

 Therefore,  I  would  ask  whether  the
 Government  propose  to  convene  a
 conference  of  the  littoral  countries
 and  find  out  the  ways  and  means  to
 stop  this  military  rivalry  of  big
 powers.  [I  also  want  to  know  whether
 the  Government  would  take  into  con-
 fidence  all  the  concerned  countries
 and  will  take  up  the  issue  in  the
 Security  Council]  to  keep  the  Indian
 Ocean  as  an  area  of  peace.

 SHRI  SWARAN  SINGH:  I  will
 not  comment  on  the  earlier  part
 which  was  more  of  a_  statement
 rather  than  any  question.  So,  I  will
 confine  myself  to  the  specific  points
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 which  he  has  raised  at  the  end  of
 his  long  speech.  Two  things  were
 asked  by  him.  He  asked  whether  it
 was  our  intention  to  convene  a  con-
 ference  of  littoral  countries  and
 mobilise  opinion.  My  reply  is  that
 all  the  littoral  countries  may  not  be
 of  the  same  mind.  We  must  not
 forget  that.  There  are  countries.
 surrounding  the  Indian  Ocean  who  are
 members  of  certain  pacts.  There  are
 two  countries,  Pakistan  and  Iran.
 They  are  members  of  CENTO.  There
 are  other  countries.  South  Africa  is
 one.  Australia  is  a  member  of  the
 Pact.  There  are  others  also  and  I
 need  not  elaborate  this  more.
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 There  are  the  non-aligned  countries.
 surrounding  the  Indian  Ocean  who
 attended  the  Lusaka  Conference  and
 the  Algiers  Conference  and  as  hon.
 Member  know,  in  both  these  confer-
 ences  the  desirability  of  keeping  the
 Indian  Ocean  as  an  area  of  peace  and
 tranquility  was  highlighted  and  this  is
 part  of  the  Resolution  or  the  Decla-
 ration  adopted  both  in  Lusaka  as  welt
 as  in  Algiers.

 Secondly,  I  would  like  to  submit
 that  this  matter  is  already  before  the
 United  Nations.  Already  a  Resolu-
 tion  has  been  adopted  by  the  General
 Assembly  declaring  that  the  Indian
 Ocean  should  be  maintained  as  था
 area  of  peace  free  from  big  power
 naval  bases  and  naval  rivalries.  And,
 the  follow  up  action  on  thet  also  is.
 continuing  in  the  United  Nations.

 So,  in  view  of  all  these  points,  it
 is  not  necessary  to  convene  a  separate
 conference  specifically  on  this  issue
 as  this  matter  is  already  before  the
 international  community.

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 OF  ELECTRONICS  AND  MINISTER
 OF  SPACE  (SHRIMATI  INDIRA
 GANDHI):  I  am  sorry  I  have  been
 misquoted.  I  have  not  stated  ships
 of  friendly  countries.  I  said  ‘any
 ships’.  I  said,  any  ships,  when  they
 come,  we  cannot  prevent  them  sailing
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 n  the  Indian  Ocean.  That  is  what
 *  have  said.

 AN  HON.  MEMBER:  This  is  till
 worse,

 2.52  hrs.

 MOTION  FOR  ADJOURNMENT

 RIsE  IN  Prices  07  EssENTIAL  COMMO-
 DITIES

 MR.  SPEAKER:  Hon.  Members,  I
 have  received  a  number  of  Motions—
 Adjournment  Motions,  Calling  Atten-
 tion  Motions  etc.  As  you  know,  we
 have  to  admit  only  one.  I  have  given
 my  consent  to  the  moving  of  an  Ad-
 journment  Motion  regarding  rise  in
 the  prices  of  essential  commodities,
 Shri  S.  M  Banerjee’s  Motion  has  got
 the  first  place  in  the  ballot.  The
 reasons  given  are,  abnormal  rise  in
 the  prices  of  essential  commodities,
 petrol,  kerosene  oil,  diesel  and  gas,
 milk  and  ghee  (Delhi  Milk  Scheme)
 and  failure  of  the  Government  to
 check  the  same.

 Mr.  Banerjee,  would  you  like  to  get
 up  and  seek  the  leave  of  the  House?

 SHRI  S.  M.  BANERJEE  (Kanpur):
 Sir,  with  your  permission,  I  seek  the
 leave  of  the  House  for  admitting  my
 Adjournment  Motion  on  Price  Rise.

 MR.  SPEAKER:  There  is  no  objec.
 tion  to  it  from  any  side.

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  K.  RAGHU-
 RAMAIAH):  Sir,  we  object  to  it  be-
 cause  it  amounts  to  a  vote  of  censure.
 We  have  absolutely  no  objection  for.
 a  discussion  of  the  subject.  But  as
 Adjournment  Motion,  we  do  object  to
 it,  as  it  amounts  to  a  vote  of  censure.

 श्री  ग्रस्त  बिहारी  बाजपेयी  (ग्वालियर):
 अध्यक्ष  महोदय  जो,  सरकार  के  लिये  आवश्यक
 नहीं  है  कि  वह  स्थान  प्रस्ताव  का  विरोध
 करे  श्राप  को  याद  होगा  एक  बार  लोक  सभा
 में  जब  दिल्‍ली  में  गोली  चली  थी  ज़ोर  श्री
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 कन्हैया  लाल  बाल्मीकि  स्थगन  प्रस्ताव  लाये
 थे,  जो  कांग्रेस  पाटी  के  सदस्य  थे  सरकार
 ने  आपत्ति  नहीं  की।

 अध्यक्ष  महोदय  :  सरकार  का  कहना  है  कि
 और  ऐसे  ही  बहस  करनी  हो  तो  उन्हें  कोई
 एतराज  नही  ।  लेकिन  अगर  प्राय  सेंटर  करते  हें
 तो  उनको  तो  फिर  एतराज  करना  ही
 पड़ता  है  ।  यह  उनका  कहना  है  in

 Those  who  are  in  favour  of  it  may
 please  rise  in  their  seats.

 More  than  50  Members  are  standing.
 So,  leave  is  granted.

 What  time  does  the  hon.  Member
 want  this  to  be  taken  up?

 SOME  HON.  MEMBERS:  Two
 o’clock.

 MR.  SPEAKER:  So,  this  will  be
 taken  up  at  two  o’clock.

 2.56  hrs.

 PAPERS  LAID  ON  THE  TABLE

 PROCLAMATION  REVOKING  PRESIDENTS’
 RULE  IN  Urrar  PRADESH

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  H.  MOHSIN):  On  behalf

 of  Shri  Uma  Shankar  Dikshit,
 I  beg  to  lay  on  the  Table  a  copy

 of  the  Proclamation  (Hindi  and
 English  versions)  dated  the  8th
 November,  973  issued  by  the  Pre-
 sident  under  clause  (2)  of  article
 356  of  the  Constitution  revoking  the
 Proclamation  issued  by  him  on  the
 3th  June,  973  in  relation  to  the
 State  of  Uttar  Pradesh,  published  in
 Notification  No.  G.S.R.  492  (E)  in
 Gazette  of  India  dated  the  8th
 November,  ‘1978,  under  article  356
 (8)  of  the  Constitution.  [Placed  in
 Library.  See  No.  LT-5638/73.]
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 शी  झील  बिहारी  बाजपेयी  (ग्वालियर):
 अघ्यक्ष  जी,  मेरा  व्यवस्था  का  प्रश्न  है।

 अध्यक्ष  महोदय  कभी  में  श्राप  को  बुला
 लूंगा।

 श्री  झील  बिहारी  वाजपेयी :  मैं  ने  उत्तर
 प्रदेश  के  बारे  में  श्राप  को  लिखा  है।

 अध्यक्ष  महोदय i  वह  तो  अभी  नहीं
 शा  सकता।

 श्री  अटल  बिहारी  वाजपेयी  :  जब
 सरकार  चाहती  है  उत्तर  प्रदेश  में  राष्ट्रपति
 शासन  लागू  कर  देती  है  और  जब  चाहती
 है  उठा  लेती  है।  क्‍या  संविधान  का  अनुच्छेद
 इस  प्रकार  की  अनुमति  देता  है  ?  वहां  कोई
 संवैधानिक  संकट  नहीं  था  जब  राष्ट्रपति  शासन

 लागू  हुआ  ।

 Press  Counc,  (AMDT.)  ORDINANCE,
 CentraL  Excigs  AND  Satt  (AMDT.)

 ORDINANCE  AND  KONKAN  PASSENGER
 Surps  (ACQUISITION)  ORDINANCE

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  K.  RAGHU-
 RAMAIAH):  I  beg  to  lay  on  the
 Table  a  copy  each  of  the  following
 Ordinances  (Hindi  and  English  ver-
 sions)  issued  by  the  President  under
 provisions  of  article  123 (2)  (a)  of  the
 Constitution:

 (i)  The  Press  Council  (Amend-
 ment)  Ordinance,  973  (No.  2  of
 4973)  promulgated  by  the  President
 on  the  27th  September,  1973.

 (ii)  The  Central  Excises  and  Salt
 (Amendment)  Ordinance,  1978,
 (No.  3  of  973)  promulgated  by  the

 President  on  the  2nd  November,
 ‘1978.

 (iii)  The  Konkan  Passenger  Ships
 (Acquisition)  Ordinance,  1973,
 (No.  4  0f  973)  promulgated  by  the
 President  on  the  7th  November,
 1973.  [Placed  in  Library.  See  No.
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 Report  07  Expert  COMMITTEE  ON
 Crop  INSURANCE,  ANNUAL  REPORT  OF
 Gusarat  Acro  INDUSTRIES  CORPORATION
 Lrp.,  AHMEDABAD  AND  NOTIFICATIONS

 UNDER  Propuce  Cress  Act,  4966

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):  I
 beg  to  lay  on  the  Table—

 qd)  A  copy  of  the  Report  (Hindi
 and  English  versions)  of  the  Expert
 Committee  on  Crop  Insurance.
 {Placed  in  Library.  See  No.  LT-
 5640  [73.1

 (2)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Gujarat  Agro-Industries  Corpora-
 tion  Limited,  Ahmedabad,  for  the
 year  1971-72,  along  with  the  Audit-
 ed  Accounts  and  the  Comments  of
 Comptroller  and  Auditor  General
 thereon,  under  sub-section  (l)  of
 section  6l9A  of  the  Companies  Act,
 1956.  [Placed  in  Library.  See  No.
 LT-564/73.]

 (3)  A  copy  each  of  the  following.
 Notifications  (Hindi  and  English
 versions)  under  section  22  of  the
 Produce  Cess  Act,  1966.

 (i)  The  Produce  Cess  (Amend-
 ment)  Rules,  1978,  published
 in  Notification  No.  G.S.R.  432
 (E)  in  Gazette  of  India  dated
 the  2th  September,  1973.

 (ii)  G.S.R.  483(E)  published  in
 Gazette  of  India  dated  2th
 September,  973  exempting
 payment  of  cess  on  oils  ex-
 tracted  from  oilseeds  crushed,
 in  any  mill  if  the  quantity  of
 oil  so  extracted  is  less  than
 one  quintal,  during  a  calendar
 month.

 (iii)  G.S.R.  464(E)  published  in
 Gazette  of  India  dated  the
 28th  September,  978  making
 certain  amendments  to  Notifi-
 cation  No,  G.S.R.  884,  dated
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 (iv)  GS.R.  455(E)  published  in
 Gazette  of  India  dated  the
 28th  September,  978  rescind-
 ing  Notification  Nos.  G.S.R.
 2241,  dated  the  24th  Decem-
 ber,  968  and  GSR.  83
 dated  the  llth  March,  1969.
 [Placed  in  Library.  See  No.
 LT-5642/73.]  ५

 NOTIFICATIONS  UNDER  WILD  LIFE
 Protection  Act

 SHRI  ANNASAHEB  P.  SHINDE:
 On  behalf  of  Prof.  Sher  Singh,  I  beg
 to  lay  on  the  Table  a  copy  each  of
 the  following  Notifications  (Hindi  and
 English  versions)  under  sub-section
 (2)  of  section  63  of  the  Wild  Life  Pro-
 tection  Act,  972:—

 (i)  The  Wild  Life  (Stock  Declara-
 tion)  Rajasthan  Rules,  1973,  pub-
 lished  in  Notification  No.  G.S.R.  4
 (E)  in  Gazette  of  India  dated  the
 lst  September,  1973.

 (ii)  The  Wild  Life  (Transactions
 and  Taxidermy)  Rajasthan  Rules,
 1973,  published  in  Notification  No.
 G.S.R.  42(E)  in  Gazette  of  India
 dated  the  Ist  September,  1973.

 (iii)  The  Wild  Life  (Stock  De-
 claration)  Dadra  and  Nagar  Haveli
 Rules,  1973,  published  in  Notification
 No.  G.S.R.  44(E)  in  Gazette  of
 India  dated  the  lst  September,  1978,

 (iv)  The  Wild  Life  (Transactions
 and  Taxidermy)  Dadra  and  Nagar
 Haveli  Rules,  1973,  published  in
 Notification  No.  G.S.R.  45(8)  in
 Gazette  of  India  dated  the  Ist
 September,  1973.

 (v)  The  Wild  Life  (Stock  Decla-
 ration)  Tripura  Rules,  1973,  pub-
 lished  in  Notification  No.  G.S.R.
 466(E),  in  Gazette  of  India  dated
 the  2nd  October,  1973.

 (vi)  The  Wild  Life  (Transactions
 and  Taxidermy)  Tripura  Rules,
 1973,  published  in  Notification  No.
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 dated  the  2nd  October,  1973.
 [Place  in  Library.  See  No,  LT-5643/

 73.)
 NotiFIcaTION  Te.  AMMENDMENTS  TO
 Seconp  SCHEDULE  TO  Dryas  AND  Cos-

 metics  Act,  940

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEALTH  AND  FA-
 MILY  PLANNING  (SHRI  A.  K.
 KISKU):  I  beg  to  lay  on  the  Table
 a  copy  of  Notification  No.  GSR.
 (Hindi  and  English  versions)  publish-
 ed  in  Gazette  of  India,  dated  the
 i8th  August,  1978,  making  certain
 amendments  to  the  Second  Schedule
 to  the  Drugs  and  cosmeties  Act  1940,
 under  section  38  of  the  said  Act.
 [Placed  in  Library.  See  No.  LT-
 5644/73.)

 Froop  SIruaTION  IN  THE  COUNTRY

 f  feared  और  विद्युत  मंत्रालय  में  उप  मंत्री

 (श्री  सिद्धेश्वर  प्रसाद)  :  प्रत्यक्ष  जी,  में
 कि
 देश  में  बाढ़  की  स्थिति  के  सम्बन्ध  में  एक
 व्यक्त व्य  (हिन्दी  तथा  अंग्रेजी  संस्करण  )
 सभा  पटल  पर  रखता  हू  ।
 [Placed  in  Library.
 5645/73.]
 Counci,  oF  ARCHITECTURE  (AMDT.)
 Russ,  973  AND  ANNUAL  REPORTS  OF
 TECHNICAL  TEACHERS’  TRAINING  INSTI-
 TUTE  (EasTERN  REGION),  CALCUTTA
 1971-72,  T.T.T.I.  (WESTERN  REGION),
 Buopa,  1971-72,  4७४७  EXxEcUTIVE  Com-
 MITTEE  OF  TRUSTEES  OF  THE  VICTORIAL
 Memoria  Hatt  Catcurta,  1971-72

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D.  P.  YADAV):  I  beg  to  lay  on  the
 Table:

 See  No.  LT-

 (l)  A  copy  of  the  Council  of
 Architecture  (Amendment)  Rules,
 973  (Hindi  and  English  versions)
 published  in  Notification  No.  G.S.R.
 04  in  Gazette  of  India,  dated  the
 6th  October,  1973,  under  sub-section
 (3)  of  section  44  of  the  Architects
 Act,  1972.  [Placed  in  Library.  See
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 {Shri  D.  P.  YADAV]
 (2)  A  copy  each  of  the  following

 Reports  (Hindi  and  English  ver-
 sions)  :

 (i)  Annual  Report  of  the  Techni-
 cal  Teachers’  Training  Insti-
 tute  (Eastern  Region)  Cal-
 cutta,  for  the  year  97l-72.

 (ii)  Annual  Report  of  the  Tech-
 nical  Teachers’  Training  Ins-
 titute  (Western  Region),
 Bhopal,  for  the  years  1971-72.

 (iii)  Annual  Report  of  the  Exe-
 cutive  Committee  of  the
 Trustees  of  the  Victorial
 Memorial  Hall,  Calcutta,  for
 the  year  1971-72.  [Placed  in
 Library.  See  No.  LT-5647/
 73.)

 3.58  hrs.

 STATEMENT  RE.  PRICE  AND  SUP-
 PLY  POSITION  OF  CRUDE  OIL

 MR.  SPEAKER:  Shri  Dev  Kanta
 Borooah  to  make  a  statement  on  the
 price  and  supply  position  of  crude  oil.

 eft  aca  बिहारी  वाजपेयी  :  (ग्वा-
 लिया)  :  अध्यक्ष  जी,  मेरा  व्यवस्था  का  प्रश्न
 है।  इस  वक्‍तव्य  द्वारा  सदन  को  कच्चे  तेल
 के  मूल्य  और  उस की  वृद्धि  के  संबंध  में  जानकारी
 दी  जा  रही  है।  अध्यक्ष  जी  आप  जानते  है  कि
 जब  सदन  का  सत्र  नहीं  हो  रहा  था  उस  समय
 सरकार  ने  अध्यादेश  जारी  कर  के  मिट्
 के  तेल  के  दाम  बढ़ा  दिये  पैट्रोल  के  दाम  बढ़ा
 दिये  अध्यादेश  के  द्वारा  मूल्य  वृद्धि  करता
 यह  तो  संसदीय  लोकतांत्रिक  परम्पराओं  के

 सर्वेयर  प्रतिकूल  है  7  यह  ठीक  है  कि  संविधान
 सरकार  को  अध्यादेश  जारी  करने  का  अधिकार
 देता  है,  किसी  संकट  की  परिस्थिति  में  अध्यादेश
 जारी  हो  सकता  है  लेकिन  भ्र ध्या देश  दवारा
 टैक्स  नही  लगाया  जा  सकता  प्रखर  पट्रोल
 के  दाम  में,  मिट्टी  के  तेल  के  दाम  में  इतनों

 वृद्धि  की  जाती  जितनी  परिस्थिति  के  कारण
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 आवश्यक  थी  तो  शायद  यह  सदन  कड़वी
 गोली  समझ  कर  उस  को  निगल  लेता  ।  लेकिन

 दाम  उतने  नहीं  बढ़ाये  गये  :  पैट्रोल  के  दाम  में

 एक  5०  टैक्स  है  कौर  पाठ  पैसे  दाम  बढ़ाये
 गये

 mort  7  जी,  मिट्टी  के  तेल

 की  स्थिति  यह  हूँ  कि  सरकार  ने  पहले  28

 पैसे  बढ़ा  दिये  फिर  0  पैसे  कम  कर  दिये  |

 अध्यक्ष  महोदय  :  यह  मामल।  तों  रो
 बजे  भा  रहा  हैं  ।

 शो  झट 4.  बिहारी  वाजपेयी:  जब

 संसद  की  बैठक  नही  हो  रही  थी,  क्या  संसद
 की  पीठ  के  पीछे  सरकार  अध्यादेश  ग्रा
 टैक्स  बढा  सकती  हैँ  ?  संसदीय  लोकतंत्र
 की  सारी  लड़ाई  इसी  वात  पर  हुई  कि

 पार्लियामेंट  की  बिता  राय  के  सरकार  टैक्स

 नहीं  लगा  सकती  |  |  श्रव्य  जी  अमरीका

 वाले  इसलिये  लड़े  ।

 अध्यक्ष  मो ।य  :  बढ  तो  लाते  नहीं
 यह  तो  प्रापक  आमने  धाव  वाला  है  1

 श्री  प्रद 1  बिहारी  वाजपेयी  :  भ्रध्यक्ष
 जी,  एग्जेक्यूटिव  आवेग  बत्रा  टैक्स  सही
 बढ़ाया  जा  सकता  ।  यह  मामला  अ्रापका
 उठाना  चाहिये  था  |

 अध्यक्ष  महोदय:  में  तों  नहीं  उठाता  |

 आपकों  इजाजत  ३  दी  ।  दो  बज  बहस  कर

 लीजियेगा  ।

 हम  प्रदान  बिहारी  वाजपेयी  :  प्रत्यक्ष
 जी,  दो  बजे  तो  दाम  बढ़ते  के  बारे  में

 चचा  होती  |  संत  की  राय  के  बिता  क्‍या

 शासक  दाम  बड़ा  महवे  हैं  ?
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 बिना  जन  प्रतिनिधियों  की  सलाह  के  टैक्स  नहीं
 लग  सकता  है  t

 358  hrs.

 अध्यक्ष  महोदय  :  मैंने  आपका  प्वाइंट
 श्राफ  आर्डर  नोट  कर  लिया  है।  एरेंजमेंट
 पेशन  पर  बहस  हो  ही  रही  है  ।

 श्री  प्रबल  बिहारी  वाजपेयी  :  मैं  प्राकार
 याद  दिलाना  चाहता  हूं  कि  पिछली  बार  भी
 यह  मामला  उठा  था।  तब  यह  कहा  गया  था  कि
 नोटिफिकेशन के  द्वारा  टैक्स  नहीं  बढ़ता  चाहिये
 और  श्व  भ्रार्डिनेंस  के  दारा  टैक्स  बढ़ा  दिया
 गया  है।  पालिमैंट  की  बैठक  चन्द  दिनों  के  बाद
 होने  वाली  थी  ।  सरकार  पार्लीमैंट  की  बैठक
 के  लिये  रुक  सकती  थी  ।  यह  संसद  की  भ्रवहेलना

 “का.
 मामला  है  ।

 अध्यक्ष  महोदय  :  मैं  एग्जैमिन  करूंगा  और
 जो  भी  होगा  a  .को  बताऊंगा  ।

 श्री  लघु  लिसये  (बांका)  :फैसला  देने  से
 पहले  हमें  भी एक  मनट  सुन  लें

 अ्रध्यक्ष  महोदय  :  प्रभी  नहीं  दी  है  ।

 SHRI  H.  N.  MUKERJEE  (Calcutta
 North-East):  You  have  taken  note  of
 the  point  of  order  and  you  have  re-
 served  your  ruling—is  that  so?

 MR.  SPEAKER:  I  am  going  to
 examine  the  position  and  let  you
 know.

 SHRI  H.  N.  MUKERJEE:  I  want
 to  be  clear.  You  have  taken  note  of
 the  point  of  order  raised  about  the
 inadvisability  of  taxation  by  way  of
 whatever  they  have  done  and  you
 shall  inform  the  House  as  soon  as  you

 ‘can  with  regard  to  your  ruling.

 MR.  SPEAKER:  I  will  have  to
 ask  the  Law  Minister  to  explain  it.

 SHRI  H.  N.  MUKERJEE:  This  is"
 a  matter  of  principle.  You  should
 direct  the  Law  Minister  to  come  be-
 fore  the  House  tomorrow.

 KARTIKA  21,  895  (SAKA)  Supply  of  Crude  266
 Oil  (St.)

 MR.  SPEAKER:  That  is  what  I
 shall  do.  .

 SHRI  H.  N.  MUKERJEE:  To-
 morrow  the  Law  Minister  might
 come.

 MR.  SPEAKER:  I  will  fix  up  some
 time.

 SHRI  प्र.  .N.  MUKERJEE:  You
 can  tell  the  House  now.  You  can  ask
 the  Law  Minister  to  come  tomorrow.

 aft  मु  लिये  :  श्राप  ते कहा  है  कि  आप

 कानून  मंत्री  से  कहेंगे  ।  श्राप  हमारी  बात  भी

 सुन  लीजिये  ।

 भ्रध्यक्ष  महोदय:  जब  ला  मिनिस्टर  से  बात
 करेगे  तब  श्राप  भी  प्रश्न  कर  लेना  तसल्ली  न
 हो  तो।

 SHRI  H.  N.  MUKERJEE:  My
 submission  is  to  get  a  clarification,
 that  is  to  say,  that  without  any  un-
 conscionable  delay  the  House  would
 get  your  ruling  and  if  you  wish  to
 have  the  advantage  of  the  Law  Minis-
 ter’s  advice,  he  can  come  here  to-
 morrow,  not  later.

 MR.  SPEAKER:  Not  later.  You
 are  right.

 श्री  साधु  लिये  :  जब  श्राप  निर्णय  2  तो
 इसका  भी  आप  स्पष्टीकरण  करे  कि  अगर  एक
 आ्राडिनस  से  एक्साइज  इपूटी  बढ़  गर्मी  है  तो
 क्या  अगले  साल  आडि तस  से  फाइनस  बिल  भी
 पास  हो  सकता  है  ?  जब  श्राप  सफाई  दें  तो

 इसके  ऊपर  भी  आपका  निर्णय  होना  चाहिये  ।

 मुझे  डर  लगने  लगा  है  कि  अगर  इस  बात  को
 आपने  चलने  दिया  तो  फाइनेंस  बिल  भी  प्राणी-
 नर्से  के  द्वारा  पास  हो  जाया  करेगा  और  बजट
 सैशन  की  जरूरत  किसी  भी  विधान  सभा  या
 लोक  सभा  को  नहीं  पड़ेगी  ।  आजकल  कम  से
 कम  यह  रोक  तो  बजट  के  लिये  है  सनौर  विधान

 सभाएं  बुलाई  जाती  है  t
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 SHRI  SHYAMNANDAN  MISHRA
 (Begusarai):  I  have  another  aspect

 of  the  matter  to  submit.  It  seems
 that  these  taxes  have  already  become
 operative.  That  is  highly  improper.
 Government  should  have  waited  till
 Parliament  gave  its  approval  to  the
 Ordinance,  and  not  made  the  taxes
 operative  straightway.

 अध्यक्ष  महोदय  :  एप्रूवल  एवेट  करनी  थी
 सो  क्‍या  जरूरत  थी  झ्राडिनस  निकालने  की  ?

 SHRI  SHYAMNANDAN  MISHRA:
 How  can  you  take  Parliament  for
 granted  in  the  matter  of  taxation?

 SHRI  P.  G.  MAVALANKAR  (Ah-
 medabad):  With  your  permission,
 Mr.  Speaker,  I  want  to  ask  a  question.
 What  is  the  special  necessity  for  the
 Minister  of  Law  to  come  and  address
 this  House  in  order  to  give  assistance
 to  you?  If  you,  as  the  Speaker  of
 the  House,  think  that  you  need  assis-
 tance  on  a  legal  point....

 MR.  SPEAKER:  I  would  like  to
 hear  what  he  has  to  say.

 SHRI  S.  A.  SHAMIM  (Srinagar):
 I  am  a  practising  lawyer.  You  can
 ask  me.

 MR.  SPEAKER:  The  Speaker,  of
 course,  is  not  prepared  for  all  even-
 tualities,  all  points  of  order  and  every-
 thing.  Sometimes  I  also  do  need  to
 study  points.  In  that  case  also,  I
 would  like  to  hear  the  Law  Minister
 as  to  what  his  point  of  view  is.  It
 is  for  the  benefit  of  the  whole  House,
 not  for  me  only.

 श्री  साधु  लिमये  :  कानून  मंत्री  के  बाद

 हमें;  भी  सुनियेगा  ।

 SHRI  P.  6.  MAVALANKAR:  Sir,
 if  this  concession  is  allowed,  then
 everytime  a  Minister  comes  and  ex-
 plains,  it  is  possible  that  a  debate  will
 take  place.  The  ruling  will  entail,
 therefore,  a  further  unnecessary  delay.
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 MR.  SPEAKER:  The  ruling  cannot
 be  shot  like  a  gun.  It  has  to  be  care-
 fully  considered.

 SHRI  P.  G.  MAVALANKAR:  If
 you  should  listen  to  the  Law  Minis-
 ter,  then  you  should  also  listen  to  us
 afresh,

 MR.  SPEAKER:  If  he  has  not
 satisfied  the  House  on  some  points,
 he  will  be  asked  to  explain  them.

 SHRI  SAMAR  GUHA  (Contai):  It
 is  the  usual  practice  of  the  Govern-
 ment  that  whenever  they  take  a
 decision  in  regard  to  the  issue  of  an
 ordinance  or  enacting  a  Bill,  the  first
 thing  they  do  is  to  consult  the  Law
 Minister.  How  is  it  not  expected  that
 the  Government  has  already  taken
 the  advice  of  the  Law  Minister?  Na-
 turally  it  is  the  Law  Minister  who
 has  given  the  reasons,  and  the  same
 advice  should  be  given  to  you  now.
 So,  if  you  really  want  to  have  a
 decision  on  the  matter,  and  have  a
 clarification  on  the  matter,  then  the
 whole  issue  should  be  discussed  in
 the  House.  Whatever  the  Law  Minis-
 ter  may  say,  opportunity  should  be
 given  to  the  House  to  discuss  it.

 MR.  SPEAKER:  You  are  going  to
 discuss  it  in  the  House.

 SHRI  PILOO  MODY  (Godhra):
 We  are  bound  to  ask  the  question  at
 the  Inter-Parliamentary  Union.

 MR.  SPEAKER:  About  what?

 SHRI  PILOO  MODY:  About  this
 procedure.

 MR.  SPEAKER:  About  the  proce-
 dure?  Procedure,  of  course,  is  al-
 ready  discussed  in  the  Speakers’  Con-
 ference.  We  will  discuss  it.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  PETROLEUM
 AND  CHEMICALS  (SHRI  SHAHNA-
 WAZ  KHAN):  Shall  Liay  it  on  the
 Table  of  the  House?
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 MR.  SPEAKER:  Yes,  do  not  make
 a  statement.  It  is  very  risky’.

 SHRI  SHAHNAWAZ  KHAN:  I
 lay  the  statement  on  the  Table  of  the
 House.

 STATEMENT

 The  recent  developments  in  the
 world  oil  situation  must  have  caused
 great  concern  to  the  Hon’ble  Members
 and,  therefore,  I  am  taking  the  first
 opportunity  to  take  this  esteemed
 House  into  confidence.  There  are  two
 aspects  of  this  question  which  have
 exercised  us,  the  rise  in  world  prices,
 and  the  embargoes  and  cuts  imposted
 by  Arab  oil  producing  countries.  I
 will  deal  with  the  latter,  first.

 2.  The  House  is  aware  of  the  use
 of  oil  by  the  Arab  world  as  a  delibe-
 rate  act  to  bring  pressure  on  countries
 who  have  supported  Israel  and  have
 been  unfriendly  to  the  Arabs  in  their
 just  struggle  for  asserting  their  legiti-
 mate  rights  and  liberating  their  terri-
 tory  occupied  by  Israeli  aggression
 Hon’ble  Members  are  equally  aware
 of  the  firm  and  consistent  support
 that  India  has  given  to  the  Arab
 cause  for  the  last  25  years;  in  the
 recent  armed  conflict  we  again  stood
 by  the  Arabs  and  our  stand  was
 widely  acknowledged  in  the  Arab
 world,  The  ties  of  mutual  friend-
 ship  and  co-operation  between  India
 and  the  Arab  countries  are  thus
 beyond  question  and  are  based  on
 principles  which  constitute  some  of
 the  guidelines  of  our  foreign  policy.

 3.  On  28th  October,  an  American
 journal  called  the  “Petroleum  Intelli-
 gence  Weekly”  put  out  an  item  which
 gave  a  list  of  a  countries  which  were
 exempted  from  oil  cuts  imposed  by
 Saudi  Arabia,  This  magazine  is  a
 vehicle  of  technical  and  topical  in-
 formation  on  oil  matters  and  has  wide
 circulation  in  world  oil  circles.  The
 oil  company  ESSO,  which  imports
 crude  oil  for  its  Bombay  refinery  from
 Saudi  Arabia,  about  the  same  time
 informed.  Government  of  the  cuts
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 which,  according  to  them,  had  been
 imposed  and  pleading  force  majeure,
 notified  cuts  on  imports  by  about
 25  per  cent—roughly  55,000  tonnes
 per  month.  This  news  wag  subse-
 quently  transmitted  to  the  world  press
 and  caused  bewilderment  in  India
 since  it  seemed  to  categorise  India  as
 an  unfriendly  country,
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 4.  My  distinguished  collegue
 Sardar  Swaran  Singh  addressed  a
 communication  to  the  Foreign  Affairs
 Minister  of  Saudi  Arabia,  and  dip-
 lomatic  enquiries  were  made  with
 other  Arab  countries.  The  response
 from  the  Arab  countries  has  been
 mostre-assuring.  Their  leaders  ex-
 pressed  surprise  at  any  such  discrimi-
 natory  action  against  India.  They
 have  re-affirmed  their  friendship  with
 Indja  and  their  confidence  in  our
 policies.  His  Majesty  the  King  of
 Saudi  Arabia  himsélf  sent  a  message
 to  his  Embassy  in  Delhi  which  was
 communicated  to  the  Ministry  of
 External  Affairs  on  Friday,  9th  Nov-
 ember  confirming  that  there  will  be
 no  cuts  in  oil  supplies  to  India  which
 will  continue  as  before.  There  have
 been  no  other  notifications  of  oi]  cuts
 in  respect  of  imports  from  other  coun-
 tries.  As  far  as  the  Government  is
 concerned,  we  cherish  above  all,  the
 friendship  which  the  Arab  world  have
 Tre-ajrmed  and  which  we  fully  re-
 ciprocate;  it  is  a  friendship  which  is
 and  will  be  fortified  both  by  our
 policies  and  our  deeds.

 5.  Caltex  and  Burmah-Shell  have
 also  intimated  to  us  that  there  would
 be  a  reduction  in  thejr  total  availa-
 bility  of  crude  oil  as  a  result  of  sub-
 stantial  cuts  in  production  imposed
 by  the  Arab  oil  producing  countries.
 On  our  questioning,  Caltex  have  clari-
 fied  that  even  though  they  import
 crude  ojl  into  India  from  Iran,  they
 are  importing  large  quantities  from
 the  other  Gulf  countries  for  their
 affiliates  and  customers  in  this
 region  and  that  the  overall  availabi-
 lity  will  be  strictly  prorated;  they
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 (SHRI  Shahnawaz  Khan]
 have  also  stated  that  no  part  of  the
 crude  oil  avajlability  would  be  divert-
 ed  to  USA  at  the  cost  of  India  and
 other  countries.  We  have  now
 received  intimation  from  Caltex  that
 there  may  be  no  cut  as  they  may  be
 able  to  supply  replacement  crude  oil
 from  other  sources  to  make  good  their
 overal]  availability.

 As  for  Burmah-Shell,  they  have
 stated  that  any  reduction  in  their
 overall  availability  would  be  strictly
 pro-rated,  their  refineries  in  UK  and
 Singapore  would  also  be  subject  to
 the  same  percentage  cut  as  their  re-
 finery  in  India  and  that  they  would
 do  their  best  to  avoid  any  cut.  There
 has  been  no  reduction  in  crude  oil  im-
 ports  by  Burmah-Shell  so  far.  There
 has  also  been  no  reduction  in  crude  30
 imports  from  Iran  for  the  ochin  Re-
 finery  under  an  existing  cont:act  with
 a  Frensh  company,  from  the  National
 Iranian  Oil  Company  for  the  Madras
 Refinery  and  in  imports  from  Iraq.

 6.  As  for  the  oil  prices,  the  sub-
 ject  has  been  discussed  in  this  House
 on  a  number  of  occasions.  In  the  last
 three  years,  the  prices  have  more  than
 trebled  from  $.28/bbl  in  970  to
 $3.86/bbl  at  present.  Consequently,
 the  foreign  exchange  requirements
 have  steeply  increased  from  Rs,  200
 crores  last  year  to  just  under  Rs.  500
 crores  in  the  current  year.  Such  large
 increases  in  foreign  exchange  outgo
 on  account  of  oil  alone  are  obviously
 unacceptable  We  have,  therefore,  to
 adopt  measures  to  curb  the  consump-
 tion  of  oil  products  for  personal  use,
 The  measures  that  we  have  taken
 would  undoubtedly  cause  some  hard-
 ship.  buf  the  country  will  have  to  put
 up  with  such  hardships  if  we  have  to
 ensure  the  continuing  availability  of
 naphth.  high  speed  diesel  oil,  light
 diese]  o#},  furnace  oil  etc.,  essentially
 meeded  aconomic  inputs,  by  way  of
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 fuels  and  feedstocks  for  ensuring  un-
 impeded  economic  growth.  The  deci-
 sion  that  we  took  was  not  an  easy
 One  but  we  had  no  other  alternative.
 We  could  have  rationed  these  pro-
 ducts,  but  that  would  have  created
 many  more  problems,  Petrol,  for
 instance,  is  not  a  basic  necessity  and
 one  does  not  normally  ration  things
 which  are  not  basic  necessities.  Many
 of  the  States  were  opposed  to  it.
 Besides  we  envisage  the  need  for
 curbs  in  the  next  5  or  0  years  and
 introduction  of  rationing  for  such  long
 periods  would  seem  undesirable.  I
 hope  people  owing  personal  vehicles
 will  respond  in  the  right  spirit  and
 reduce  consumption  drastically.
 Every  litre  of  petrol  saved  will  give
 us  naphtha  which  our  fertiliser  facto-
 ries  will  convert  jnto  urea,  There  is
 a  world-wide  shortage  of  naphtha  and
 unless  we  curb  the  consumption  of
 petrol,  we  will  not  be  able  to  operate
 our  fertiliser  plants  to  capacity.  How-
 ever,  if  reduction  in  the  consumption
 of  petrol  does  not  come  about,  we  may
 reluctantly  have  to  enforce  rationing.
 Many  other  countries  have  already
 done  so.  We  are  also  trying  to  block
 the  loopholes  in  the  use  of  carg  for
 official  purposes  and  by  business
 houses,

 7.  As  for  kerosene,  we  consulted
 the  State  Governments  and  were  told
 that  most  of  the  States  could  not  in-
 troduce  rationing  in  smaller  towns
 and  in  rural  areas  without  equating
 the  price  of  kerosene  with  high-speed
 diesel  oil,  because  large  quantities  of
 kerosene  which  was  cheaper  then  high
 speed  diesel  oil  by  about  20  paise  per
 litre,  were  being  diverted  for  mixing
 with  HSDO,  The  extent  of  this
 diversion  during  the  current  year  has
 been  estimated  at  45  per  cent  of  the
 total  kerosene  sale,  i.e.  almost  .8
 million  tonnes  of  kerosene.  We  do
 appreciate  the  difficulties  that  would
 arise  with  the  increase  in  kerosene  oil
 prices  and  for  this  reason  we  have
 made  some  adjustments  in  excise  duty
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 subsequent  to  the  price  increase  of
 2nd  November,  which  will  reduce  the
 burden  on  kerosene  consumerg  and
 incidentally  on  the  HSDO,  consumers
 as  well.  For  the  first  time,  we  have
 created  conditions  for  the  free  avail-
 ability  of  kerosene  at  controlled  prices
 throughout  the  country  by  climinating
 the  incentive  for  its  use  in  mixing
 with  HSDO.  All  the  kerosene  which
 was  being  mixed  with  high  speed
 diese]  oil  will  now  be  available  for
 sale  in  the  rural  areas.  Until  now,
 almost  70  per  cent  of  kerosene  was
 consumed  in  big  cities  or  mixed  with
 HSDO  and  not  more  than  30  per  cent
 went  into  the  rural  areas.  We  are
 now  taking  crash  measures  for
 arranging  its  sale  at  the  maximum
 number  of  existing  pumps—there  are
 already  11,000  pumps  in  the  country
 mostly  serving  smaller  towns  and  the
 rural  areas.  This  will  be  in  addition  to
 existing  sale  channels.  Reduction  in
 the  price  of  HSDO  will  benefit  the
 cultivators  who  consume  some  30  per
 cent  of  the  total  HSDO  consumption.
 We  have  taken  steps  to  increase  its
 production  to  ensure  its  continuing
 free  availability.  Its  present  stocks
 are  an  all  time  high.

 8.  It  would  be  appreciated  that  oil
 products  have  to  be  priced  broadly  on
 the  basis  of  the  price  at  which  we
 are  able  to  import  crude  oil.  At  the
 same  time  we  have  to  mobilise  resour-
 ces  for  the  Fifth  Five  Year  Plan.  It
 would  not,  therefore,  be  possible  for
 us  to  absorb  increase  in  crude
 oil  prices  by  reducing  excise  duty.
 That  apart,  an  ordinary  consumer
 would  have  little  incentive  for
 economy  unless  he  pays  the  true  costs
 of  the  energy.  With  further  continu-
 ing  increases  in  crude  oil  prices,  we
 would  have  to  tackle  this  national
 problem  as  a  challenge  to  our  cap-
 abilities.  Besides  curbs  which  will
 have  to  be  intensified,  we  will  also
 have  to  develop  alternative  sources  of
 energy.  A  comprehensive  plan  in
 this  regard  is  being  finalised  and  put
 through  on  a  crash  basis.
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 18.08  hrs.

 STATEMENT  RE:  FOOD  AND
 AGRICULTURAL  SITUATION  IN

 INDIA
 MR.  SPEAKER:  Shri  Annasaheb-

 Shinde.

 ‘SHRI  VAYALAR  RAVI  (Chiray-
 inkil):  Sir,  I  have  a  submission  to
 make  on  item  No.  12.

 MR.  SPEAKER:  If  you  want  to
 raise  it,  you  should  have  given
 advance  notice,  as  Mr.  Vajpayee  has
 done,

 SHRI  VAYALAR  RAVI:  Because
 I  am  coming  from  a  hungry  State,  I
 want  to  raise  it  here.  Please  allow
 me  to  make  it,  just  in  a  minute.  It  is
 a  very  relevant  and  a  very  genuine
 point,  The  Minister  is  expected  to
 make  a  statement  on  the  food  situa-
 tion.  I  just  arrived  last  night  from
 a  straving  State—

 MR,  SPEAKER:  Your  arrival  is  not
 a  point  of  order.

 SHRI  VAYALAR  RAVI:  I  would
 like  to  make  just  one  point.

 The  Government  here  from  Delhi
 has  instructed  the  Kerala  Government
 to  increase  the  price  of  rice  by  25  per
 cent,  from  Rs.  1,10  to  Rs.  1.56.  This
 is  done,  while  the  wage  of  the  ordi-
 nary  labour  there  is  only  Rs.  2  a  day.
 I  would  like  to  inform  the  hon.
 Minister  that  we  in  Kerala  are  getting
 only  three  ounces  of  rice  per  head,
 The  people  are  starving.  I  would
 like  to  know  whether  he  is  going  to
 make  a  statement,  taking  into  account,
 and  in  consideration  of  the  fact,  that
 in  Kerala,  the  food  situation  is  very
 serious—

 MR.  SPEAKER:  It  is  not  a  point  of
 order..  (Interruptions).  I  am  _  sorry
 my  throat  is  a  little  hoarse  today.
 Why  do  you  all  get  up  on  a  point  of
 order  when  it  is  not  a  point  of  order?

 SHRI  VAYALAR  RAVI:  It  is  very
 relevant.  The  food  situation  in
 Kerala  has  worsened  now.
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 MR.  SPEAKER:  You  can  send  me
 in  writing  if  you  went  to  raise  a
 certain  point.  Do  not  take  up  any
 matter  like  that.  I  am  not  going  to
 allow  any  more  Members.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  २,  SHINDE):
 May  {  also  lay  it  on  the  Table  of  the
 House?  cal  |

 MR.  SPEAKER:  Yes.

 SHRI  ANNASAHEB  P.  SHINDE:  [
 lay  on  the  Table  of  the  House  a
 statement  on  the  Food  and  Agricul-
 tural  Situation  in  India.

 STATEMENTS
 As  the  House  is  aware,  the  food

 situation  in  the  country  came  under
 considerable  stress  and  strain  in  1972,
 On  .account  of  set-back  in  foodgrain
 production  in  97l-72  and  more  parti-
 cularly  because  of  the  extensive
 damage  to  the  1972-73  kharif  corps,
 resulting  from  erratic  and  _  scanty
 rainfall  and  the  _  prevalence  of
 drought  conditions  in  several  parts
 of  the  country,  the  worst  affected
 States  being  Maharashtra,  Gujarat,
 Rajasthan  and  parts  of  Andhra  Pra-
 desh  and  Karnataka.

 2.  In  order  to  meet  the  drought
 situation  prompt  and  effective  steps
 were  taken  by  the  Central  and  State
 Governments,  In  addition  to  the
 massive  relief  operations,  the  public
 distribution  of  foodgrains  was  con-
 siderably  stepped  up  during  the  year
 1972,  to  mitigate  the  hardship  of  the
 consumers  especially  the  vulnerable
 sections  of  the  population.  Inspite  of
 difficulties,  during  the  years  972  and
 973  the  total  volume  of  foodgrains
 released  for  the  public  distribution
 system  was  kept  higher  than  the
 preceding  two  years.

 3.  Despite  unprecedented  drought
 affecting  large  areas  of  the  country,
 the  public  distribution  system  has
 been  kept  running  through  determin-
 ed  efforts  of  the  Central  and:  State
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 Governments,  largely  with  our  own
 strocks,  which  were  augmented
 through  imports  on  commercial  basis.
 Even  then  the  situation  was  difficult,
 due  to  unprecedented  rise  in  the
 world  foodgrains  prices  and  all  time
 low  availability.  At  this  critical
 stage  came  the  generous  offer  of  two
 million  tonnes  of  wheat  from  the
 Soviet  Union.  This  offer  is  a  loan  on
 very  favourable  terms  which  we  have
 accepted  with  gratitude.

 4.  During  the  current  year,
 weather  conditions  have  been  gene-
 rally  favourable  all  over  the  country.
 Premonsoon  showers,  particularly  in
 North-East  India  were  helpful  for  the
 sowing  of  autumn  paddy  and  _  jute
 crops.  During  the  South-West
 monsoon  season  also  rainfall  has  been
 normal.  Good  showers  had  been
 received  generally  during  the  month
 of  October,  which  apart  from  helping
 the  kharif  crops,  have  been  beneficial
 for  rabi  sowings.  In  certain  parts  of
 the  country  floods  affected  the  stand-
 ing  crops  to  some  extent.  Although
 there  have  been  some  difficulties  in
 respect  of  a  few  key  inputs  on  the
 whole  the  prospects  of  kharif  crops
 this  year  are  very  bright.  Country-
 wide  special  efforts  were  launched  to
 raise  the  production  of  kharif  crops
 by  increasing  the  area  under  high-
 yielding  varieties,  promotion  of
 effective  utilisation  of  irrigation
 potential  and  balanced  use  of  ferti-
 lisers  and  provision  of  credit.  The
 producton  of  foodgrains,  particularly
 rise,  jute  and  cotton  is  expected  to  be
 substantially  higher  than  the  previous
 years  output.  ‘The  prospects  of  pro-
 ductoin  of  kharif  oil  seeds  particularly
 groundnut  are  very  encouraging.
 Though  general  price  situation  con-
 tinues  to  be  difficult,  due  to  improved
 crop  prospects,  prices  of  some
 of  the  foodgrains  particularly  coarse
 grains  like  bajra  and  maize  have
 already  started  showing  an  easy  trend.
 Also  the  prices  of  kharif  oilseeds  have
 shown  an  easy  trend,  at  some  of  the
 countries.
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 5.  In  order  to  ensure  the  remuner-
 ative  prices  to  farmers  and  encourage
 production,  the  Govt.  of  India  took
 the  decision  to  increase  the  procure-
 ment  prices  of  kharif  cereals  for  the
 current  season.  Consequent  upon

 the  upward  revision  in  the  procure-
 ment  prices,  the  issue  prices  have  also
 been  suitably  revised  to  reduce  the
 burden  of  subsidy  and  deficit  financ-
 ing.  With  the  improved  crop  pros-
 pects  and  announcement  of  the  kharif
 price  policy,  market  arrivals  of
 kharif  cereals  have  been  reported  to
 be  much  better  than  the  previous  year.
 The  current  trend  of  procurement
 compared  to  the  previous  year  is  very
 encouraging.  We  expect  that  with
 determined  efforts,  and  active  co-
 operation  of  the  State  Governments,
 it  should  be  possible  to  maximise
 procurement  this  year,

 6.  With  better  crop  prospects,  the
 availability  of  foodgrains  in  the
 market  is  going  to  be  considerably
 improved,  and  undoubtedly  this  will
 bring  in  a  considerable  measure  of
 confidence,  in  the  management  of
 food  economy.  Available  stocks  will
 have  to  be  judiciously  utilised,  to  meet
 the  essential  demands  of  the  deficit
 States,  but  at  the  same  time  in  the
 area  of  public  distribution,  we  must

 be  careful  and  vigilant  to  conserve
 and  use  stocks  of  foodgrains  to  our
 best  advantage.  With  the  consider-
 able  improvement  in  the  food  situa-
 tion  determined  efforts  will  have  to
 be  made  to  keep  up  this  optimism,  so
 that  its  effect  on  the  general  economy
 could  be  equally  felt.

 13.11  hrs,

 STATEMENT  RE.  GOVERNMENT
 DECISION  ON  THE  REORGANISA-
 TION  OF  INDIAN  COUNCIL  OF

 AGRICULTURAL  RESEARCH

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 ‘TURE  (SHRI  ANNASAHEB  P.
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 SHINDE):  I  beg  to  lay  a  statement
 indicating  Government’s  decisions  on
 the  reorganisation  of  the  Indian
 Council  of  Agricultural  Research  in
 the  light  of  the  recommendations  of
 the  ICAR  Inquiry  Committee,

 Statement

 In  his  statement  made  in  the  Lok
 Sabha  on  ist  August,  1973,  the  Minis-
 ter  of  Agriculture  had  informed  the
 Hon’ble  Members  that  in  its  Report
 the  ICAR  Inquiry  Committee,  set-up
 by  the  Government  in  June,  ‘1972,  had
 suggested  some  radical  changes  in  the
 present  organisational  set-up  of  the
 Indian  Council  of  Agricultural  Re-
 search  (ICAR).  Since  decision  mak-
 ing  on  the  recommendations  of  the
 Committee  had  to  be  based  on  a  de-
 tailed  consideration  of  the  position  of
 agricultural  research  in  he  overall
 context  of  the  organisation  and  man-
 agement  of  Scientific  Research  Insti-
 tutions  in  the  country,  the  Cabinet
 had  eppointed  a  Group  of  Ministers,
 to  examine  the  recommendations  of
 the  Inquiry  Committee.  In  concluding
 the  statement,  the  Minister  of  Agri-
 culture  had  assured  the  Hon'ble  Mem-
 bers  that  the  Government.  of  India
 was  fully  conscious  of  the  urgency
 and  importance  of  the  matter  and
 that  all  possible  steps  were  being
 taken  to  arrive  at  decisions  on  the
 major  recommendations  of  thei  ICAR
 Inquiry  Committee,  as  expeditiously
 as  possible.

 2.  The  Report  of  the  ICAR  Inquiry
 Committee  was  subsequently  placed
 on  the  Table  of  the  two  Houses  of
 Parliament  on  3rd  August,  1973.

 3.  I  now  wish  to  report  that  Gov-
 ernment,  after  giving  careful  consi-
 deration  to  the  recommendations
 made  by  the  Inquiry  Committee  and
 the  views  expressed  by  the  Govern-
 ing  Body  of  the  ICAR  and  other  emi-
 nent  scientists  and  keeping  in  view
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 the  overall  organisation  and  manage-
 ment  of  scientific  institutions  in  the
 country,  has  taken  the  following  de-
 cisions,  on  the  advice  of  the  Group  of
 Ministers:

 (l)  Reorganisation  of  the  ICAR

 (2

 (3

 )

 ~

 structure  on  the  basis  of  the
 changes  recently  made  by
 Government  in  the  CSIR  in

 the  light  of  the  recommenda-
 tions  of  the  CSIR  Inquiry
 Committee,  so  as  to  confer  on
 ICAR  greater  autonomy  and
 flexibility  in  its  operational
 and  management  procedures,
 with  such  modifications,  as
 may  be  needed  from  the  CSIR
 pattern.

 Establishment,  with  imme-
 diate  effect,  of  a  Department
 of  Agricultural  Research  and
 Education  in  the  Ministry  of
 Agriculture  to  provide  the
 ICAR  with  the  requisite  link-
 ages  with  the  Central  and
 State  Government  agencies
 and  in  international  collabo-
 ration  in  agricultural  research
 and  education  and  designating
 the  Director-General,  ICAR
 concurrently  as  Secretary  to
 the  Government  of  India  _  in
 the  Department  of  Agricultu-
 ral  Research  and  Education.

 Initiating  an  emergency  rec-
 ruitment  procelure  through  a
 special  Agricultural  Scientists’

 Recruitment  Board,  with  an
 eminent  agricultural  scientist
 as  whole-time  Chairman,  to
 be  set-up  by  the  ICAR  with
 the  approval  of  the  Cabinet,
 which  will  function  as  an  in-
 dependt  recruitment  agency
 for  filling  up  those  of  the  200
 and  odd  currently  vacant

 posts  in  the  ICAR  which  carry
 a  salary  of  Rs.  ‘700—1250  and
 above.
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 Reorganisation  of
 ICAR  (St.)

 Authorising  the  ICAR  Institu-
 tes  to  make  recruitment  for
 posts  upto  Rs.  400—950  ac-
 cording  to  the  current  proce-
 dures,  as  may  be  modified  in
 the  light  of  the  recommenda-
 tions  made  by  the  Inquiry
 Committee,  subject  to  the  repr
 commendations  of  the  Insti-
 tute  Selection  Panels  being.
 accepted  by  the  Chairman  of
 the  Agricultural  Scientists’
 Recruitment  Board.

 Authorising  ICAR  to  fill  up
 the  currently  vacant  senior
 posts  at  the  Headquarters,
 through  _  transfer/deputation
 by  a  Departmental  Selection
 Committee,  to  be  constituted
 in  consultation  with  the  De-.
 partment  of  Personnel.
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 Development  of  a  new  per-
 sonnel  system  for  the  ICAR
 which  does  not  involve  recur-
 rent  application  and  competi-
 tion,  with  appropriate  provi-
 sions  for  direct  recruitment
 at  different  levels  using  the
 relevant  procedures  in  ope-
 ration  in  the  CSIR  and  the
 Department  of  Atomic  Ener-
 gy.

 Revision  of  pay-scales  of
 agricultural  scientists  on  the
 basis  of  Government  decisions
 on  the  recommendations  of
 the  Pay  Commission  and  those
 adopted  by  other  scientific
 agencies  of  the  Government
 of  India.

 Setting  up  of  Executive  and
 Management  Committees  in
 the  Research  Institutes,  so

 as  to  broad-base  the  decision-
 making  process  and  ensure  ef-
 fective  implementation  of
 approved  research  and  train-
 ing  programmes  and  _  decen-
 tralisation  of  powers  all  along
 the  line.
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 I  am  laying  a  Statement  on  the
 Table  of  the  House  explaining,  in  de-
 tail,  the  Government  decisions  on
 the  major  recommendations  of  the
 Inquiry  Committee.

 In  the  end,  I  would  like  to  express
 both  on  behalf  of  the  Government  of
 India  and  on  my  own,  our  deep  sense
 of  gratitude  to  Dr.  P.  P.  Gajendragad-
 kar  and  his  colleagues  on  the  Inquiry
 Committee  for  completing  the  work
 of  the  Committee  within  the  specified
 time  and  for  giving  us  a  very  com-
 prehensive  Report.

 SHRI  S.  M.  BENERJEE  (Kanpur):
 Sir,  copies  of  the  statement  should  be
 circulated  so  that  we  can  have  a  dis-
 cussion.

 MR.  SPEAKER:  Yes;  it  will  be
 done.

 3.2  hrs.
 RE.  CERTAIN  ELECTRICAL  INSTA-
 LLATIONS  IN  CENTRAL  HALL  OF

 PARLIAMENT  HOUSE

 SHRI  SHYAMNANDAN  MISHRA:
 (Begusarai):  Sir,  I  have,  with  a
 measure  of  reluctance,  to  refer  to  a
 widespread  impression  that  the  Cen-
 tral  Hall  of  Parliament  has  been
 recently  bugged.  The  basis  for  this
 apprehension  or  suspicion  has  been
 provided  by  the  very  complicated  sys-
 tem  of  mechanical  contrivances  that
 have  been  set  up  in  the  Central  Hall.
 The  obvious  reason  that  is  being  given
 is  that  it  is  for  the  convenience  of
 interpretation.  But  the  minds  of  the
 Members  to  be  disabused  of  the  ap-
 prehensions.  The  allegation  is  that  the
 opportunity  has  been  taken  by  the
 Government  to  bug  the  entire  Central
 Hall.  You  would  recall  that  sometime
 back  that  there  was  an  allegation  that
 there  was  a  network  of  spies  in  the
 Central  Hall.  That  was  confirmed  by
 some  of  the  allegations  that  were  made
 against  the  hon.  Member,  Shri  Dinesh
 Singh,  which  were  based  on  some
 cock-and-bull  stories  in  the  Central
 Hall  of  Parliament  or  whatever  they
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 are.  We  all  know  that  the  highest.
 executive  in  the  United  States  is  now
 under  a  cloud  and  he  is  not  being.
 trusted  by  the  Congress  or  the  public
 there.  He  is  being  prosecuted  in  three
 forumis,  the  press,  the  Grand  Jury  and.
 also  the  Congressional  Committee.

 MR.  SPEAKER:  You  raise  this:
 issue  to  that  level?

 SHRI  SHYAMNANDAN  MISHRA:
 If  it  comes  to  that.  Because  the  Cen-
 tral  Hall  is  your  direct  responsibili-
 ty  and  comes  under  your  care,  you
 should  appoint  a  Committee  of  Mem-
 bers  of  Parliament  to  assure  the  Mem-
 bers  that  no  such  bugging  has  been
 done.  That  can  be  done  only  in  this
 way.

 श्री  झील  बिहारी  वाजपेयी  (ग्वालियर)  :
 श्रष्यक्ष  महोदय,  सरकार  इस  बारे  में  आश्वासन
 दे  दे,  इस  से  बात  नहीं  बनेगी।  (व्यवधान)
 यह  बात  समाचार  र-पत्रों  में  छपी  है---जिम्मेदार
 पत्न कारों  न  इस  बात  को  लिखा  है  कि  सैंट्रल
 हाल  में  एक  मिनी-टेप  रिकार्डर  काम  में  लाया
 गया,  मेम्बर  जो  बात  करते  हैं,  उसको  टेप  किया
 गया  शर  उसे  किसी  पार्टी  के  एक  फोरम  मेँ
 पेश  किया  गया

 अध्यक्ष  महोदय  :  जो  बात  हाउस  म  चल

 रही  है,  ग्रुप  उसी  पर  रहिये  ।

 श्री  अटल  बिहारी  वाजपेयी  :  कभी  तक
 इस  बात  का  खंडन  नहीं  किया  गया  है।  अगर
 श्राप  हमें  इजाजत  देंगे,  तो  हम  वह  टे  प-रिकार्डर
 लेकर  आप  के  पास  आयेंगे  |

 मेरा  निवेदन  है  कि  यह  मामला  इतना
 सरल  नहीं  है।  यह  बड़ा  गम्भीर  प्रश्न  है।  इस
 तरह  के  निश्चित  आरोप  लगाये  गये  हैं  कि  मेम्बर
 आपस  में  जो  बातचीत  करते  हैं,  उसको  रिकार्ड
 किया  जाता  है।  भ्रमर  यह  चीज  चलेगी,  तब
 तो  समझ  लेना  चाहिये  कि  लोकतंत्र  खत्म  हो
 गया।  इस  प्रकार  तो  हम  कहीं  भी  स्वतंत्रता
 से  बात  नहीं  कर  सकते  ।  इसलिये  मैं  इस
 मांग  को  सपोर्ट  करता  हूं  कि  आप  एक  कमेटी
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 [att  भ्रमण  बिहारी  वाजपेयी]
 बनायें  शौर  उसके  सामने  यह  सारा  मामला
 जाना  चाहिए।  इस  तरह  की  सभी  सम् भावनाओ ों
 को  हमें  समाप्त  करना  पड़ेगा  |

 SHRI  H.  N.  MUKERJEE  (Calcutta
 —North-East):  Because  I  found  you,
 Mr.  Speaker,  calling  upon  the  Minis-
 ter  of  State  for  Parliamentary  Affairs
 to  say  something  or  the  other,  I  want
 to  be  clear  of  one  thing.  Whatever
 thas  been  done  in  the  Central  Hall,
 hhas  been  done  under  your  direction  or
 your  Secretariat’s  direction,  not  by
 the  Minister  of  Parliamentary  Affairs
 or  any  other  member  of  the  Treasury
 Benches.  If  you  assure  the  House  that
 all  those  allegations  in  the  Press  or
 elsewhere,  are  not  correct  according
 to  your  own  personal  information,
 then  of  course  it  is  all  right.  But  why
 are  you  looking  to  the  Minister?  What
 has  the  Minister  to  do  with  this?

 SHRI  S.  A.  SHAMIM  (Srinagar):
 This  mischief  was  done  when  you

 "were  away.
 MR.  SPEAKER:  Nothing  has  been

 ‘done  in  my  absence.

 SHRI  S.  A.  SHAMIM:  Tape-recor-
 ders  have  been  used;  you  must  have
 ‘read  papers  in  your  foreign  tour.  This

 is  a  period  for  economy.  What  was
 tthe  necessity  for  this,  then?  After  all,
 we  have  carried  on  all  these  years
 in  the  Central  Hall.  What  was  the
 emergency  to  start  all  this  at  this
 particular  juncture.  Evon  your  tele-
 phone  is  being  bugged.  Do  you
 know?  i.  ६ 4

 SHRI  SAMAR  GUHA  (Contai):
 Prof.  Mukerjee  said  that  it  has  been
 ‘done  under  your  direction.  There  is
 no  doubt  about  it.  But  who  are’  the
 engineers  who  did  it?  It  has  been

 done  by  the  employees  of  the  Central
 Government.  If  some  doubts  arise
 that  there  has  been  some  collusion
 with  some  conspirators,  the  doubts
 ‘have  to  be  cleared  for  future  use  of
 the  Central  Hall.  Otherwise,  the
 Central  Hall  will  be  a  de-Central  Hall
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 MR.  SPEAKER:  Bugging  has  some-
 thing  to  do  with  the  United  States.
 It  should  not  be  here.  In  our  country,
 the  bugs  are  at  different  places  in  the
 ‘orm  of  insects.

 SHRI  SHYAMNANDAN  MISHRA:
 Here  the  Prime  Minister  uses  the
 buggy  and  there  President  Nixon  is
 accused  of  bugging.

 MR.  SPEAKER:  Bugs  normally
 come  through  other  sources.

 Now  that  this  question  has  been
 raised.  I  may  tell  you  that  this  wir-
 ing  is  in  connection  with  the  provi-
 sion  of  instruments  for  simultaneous
 interpretation.  If  this  is  for  something
 else,  I  would  advise  Shri  Mishra  to
 choose  any  mechanical  expert  or  ac-
 oustic  expert  and  get  it  examined.

 SHRI  SHYAMNANDAN  MISHRA:
 Why  not  appoint  a  committee?

 MR.  SPEAKER:  There  is  no  need
 for  a  committee.  I  give  you  the  choice
 to  get  it  examined  by  some  experts
 from  outside,  if  necessary,  to  re-
 move  the  doubts.  Otherwise,  how  will
 you  know  the  intricate  mechanism
 unless  you  get  the  opinion  of  some
 expert?

 SHRI  SHYAMNANDAN  MISHRA:
 It  would  be  much  beyond  my  re-
 sources.

 MR.  SPEAKER:  The  good  name  of
 this  Parliament  and  this  House  should
 not  be  brought  into  such  things.  I
 leave  it  to  the  opposition  to  satisfy
 themselves  on  this  point.  We  had
 been  planning  it  because  many  meet-
 ings  are  held  in  the  Central  Hall,  and
 just  as  we  have  simultaneous  inter-
 pretation  in  this  House,  we  want  to
 have  it  there  also.  That  is  too  big  a
 place  for  bugging.

 श्री  अटल  बिहारी  वाजपेयी  :  क्‍या  किसी
 मेम्बर  को  यह  टेप  रिकार्डर  लाने  की  इजाजत
 है?  कया  वह  प्राय  मेम्बरों  की  जानकारी
 के  बिना  उनकी  बातचीत  को  टेप  रिकार्ड  कर
 सकता  है  ?
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 झ्रध्यक्ष  महोदय  :  छापने  तो  साइमलटे-
 "नियम  इंटरप्रिटेशन  के  लिए  जो  बोरिंग  लग

 रही  है  उसके  ऊंपर  बाते  की  ।  प्र  कोई  टेप॑.
 रेकार्ड  लाया  तो  उसके  लिए  अलानिया
 बताइए  ।

 ‘We  can  have  an  investigation  into
 that.  But  I  assure  you  that  this  is
 just  a  mechanism  for  simultaneous
 interpretation,  If  you  do  not  want  it,
 we  can  stop  it.

 SHRI  SHYAMNANDAN  MISHRA:
 No,  Sir.

 “MR.  SPEAKER:  It  has  been  going
 on  for  ‘many  years  here,  and  there
 ‘was  a.  demand  that  it  should  be  ins-
 talled  in  the  Central  Hall.

 श्री  प्रबल  बिहारी  वाजपेयी  :  साइमलटे-
 नियम  ट्रांसलेशन  का  कौन  विरोध  कर  रहा  है  ?

 श्री  श्यासननन्‍दन  मिश्र  :  हम  उस  का
 विरोध  नहीं  कर  रहे  हैं  ।

 अध्यक्ष  महोदय  :  भ्रमर  उसके  लिए  कोई
 अग  आप  को  कहीं  मिल  जाये  तो  निकालिए  ।
 जह  जरूर  निकालने  ।

 ‘Tape-recording  ig  a  different  thing.
 Yeu  have  raised  ithis  question  of  the
 installation  of  new  instruments.  You
 are  welcome  to  go  into  that.

 SHRI  SHYAMNANDAN  MISHRA:
 I  want  to  make  it  quite  clear  that
 ‘we  are  not  against  this  facility  for
 interpretation,  But  the  suspicion  is
 this  opportunity  has  been  utilized  by
 the  Government  for  setting  up  a
 mechanism  for  bugging.

 MR.  SPEAKER:  If  you  have  any
 information  on  that  point,  you  are
 welcome  to  go  into  that  with  the
 help  of  any  expert  of  your  choice.  In
 this  House  we  have  full  opportunity
 of  speaking  on  any  subject.  So,  there
 is  no  question  of  installing  anything
 of  that  kind.
 2060  L.  S.—i  "
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 SHRI  SHYAMNANDAN  MISHRA:
 Our  suspicion  is  that  the  Government
 have  taken  this  opportunity  {o  install
 this.

 MR.  SPEAKER:  If  sométhing  is
 bugging  you  all  the  time,  what  can
 we  do?  We  will  adjourn  now  for
 lunch  ‘and  meet  again  8४६  2.30  p.m.
 when  we  will  take  up  the  Adjourn-
 ment  Motion.

 3.23  hrs.

 The  Lok  Sabha  adjourned  for  lunch
 till  thirty  minutes  past  fourteen  of
 the  Clock.
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 _—_—_

 The  Lok  Sabha  _  re-assembled  after
 Lunch  at  thirty-three  minutes  past

 Fourteen  of  the  Clock.

 (Mr.  Depury-SpeaKer  in  the  Chair]

 FOR  ADJOURNMENT— MOTION
 Contd.

 RISE  IN  PRICES  OF  ESSENTIAL
 COMMODITIES—CONTD.

 MR.  DEPUTY-SPEAKER:
 8.  M.  Banerjee.

 Shri

 SHRI  S.  M.  BANERJEE  (Kanpur):
 Mr,  Deputy-Speaker,  Sir,  I  beg  to
 move:

 “That  the  House  do  now  adjoum.”

 The  purpose  of  my  adjournment
 motion  is  known  to  the  House.  It  was
 read  out  by  the  hon,  Speaker.  My
 previous  adjournment  motion  in  the
 House  which  was  moved  by  me  was
 only  on  the  failure  of  the  Government
 to  check  rise  in  prices  of  essential
 commodities.  But  this  time,  I  have
 added  something  more,  that  the  Gov-
 ernment  themselves  have  enhanced  the
 prices  of  not  only  of  wheat,  rice  and
 other  essential  commorlities  but  also  of
 petrol  and  other  petroleum  products.
 So,  the  Government  is  solely  respon-
 sible  for  the  rise  in  prices.  They  can-
 not  attribute  this  either  to  drought  or
 EOE hey
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 to  floods  or  to  any  other  natural  cala-
 mity  or  to  Bangladesh  crisis.

 I  am  surprised  to  see  the  manner
 {n  which  the  statement  has  been  made
 by  the  hon.  Minister,  Shri  Shinde,

 even  today.  If  you  read  the  state-
 “ment,  you  will  find  that  he  has
 wogain  repeated  the  same  hackneyed
 arguments  of  drought,  etc.  Lastly,  he
 has  mentioned:
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 ‘““With  the  considerable  improve-.
 ment  in  the  food  situation,  deter-
 mined  efforts  will  have  to  be  made
 to  keep  up  this  optimism  so  that  its
 effect  on  the  general  economy  could
 be  equally  felt.”

 ६  am  surprised.  Generally  I  do  not
 believe  in  pessimism;  I  am  an  optimist
 myself.  But  what  sort  of  optimism
 is  this—keeping  millions  of  people  in
 the  fool’s  paradise  or  hoodwinking  the
 people?  I  do  not  want  to  waste  my
 lungs  over  this  statement  which  is
 nothing  more  than  a  scrap  of  paper
 and  a  repetition  of  the  old  arguments
 given  in  this  House.

 Today  the  prices  have  gone  up  to
 an  extent  where  it  has  become  im-
 possible  for  the  common  man  with  a
 limited  income  to  survive.  There
 have  been  many  cases  of  suicides  in
 Orissa,  Maharashtra  and  other  places.
 People  have  also  faced  bullets  by  the
 various  State  Governments  when  they
 demanded  rice  in  Maharashtra,
 Mysore,  Gujarat  and  other  places.
 Therefore,  I  shall  strictly  confine  my~
 self  to  the  subject  which  is  under  dis-
 cussion  and  for  which  I  wish  to  cen-
 sure  this  Government.

 In  late  October  it  came  out  in  the
 news  papers  that  the  Prime  Minister
 had  said  in  one.of  her  speeches  that
 the  worst  period  in  the  country's  econo-
 my  was  over  and  that  frora  the  next
 month—she  meant  the  month  of  Nov-
 ember—the  country’s  economy  would
 turn  for  the  better.  How  has  it  turned
 better  now!  Perhaps  sho  said  it  with-
 out  any  realisation  of  its  implication.
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 We  all  know  what  nas  happened  after
 that.  Prices  of  rice  end  wheat  increas-
 ed;  prices  of  electrical  goods  increased
 by  l0  per  cent;  prices  of  petrol,  kero-
 sene  and  gas  also  increased.  To  what
 extent?  The  price  of  kerosene  oil  went
 up  by  28  paise  per  litre.  The  price  of
 petrol  went  up  by  Rs.  .07—seven  paise:
 for  the  increase  in  the  price  of  crude
 oil  and  one  rupee  excise  duty.  A  very
 pertinent  point  was  raised  by  some  of
 my  friends  in  this  House  when  the
 Speaker  was  in  the  Chair,  whether
 Government  was  correct  in  issuing  an
 Ordinance  to  increase  prices  and  raise
 revenues  when  Parliament  was  meet-
 ing  after  eight  days.  There  was  no
 sense  of  regret  from  the  Treasury
 Benches.  I  remember,  when  such  &
 thing  happened  in  the  past,  even  Shri
 Pandit  Jawaharlal  Nehru  apologised
 {o  the  House.  But  here  things  are
 being  done  shamelessly  unabated  and
 unchecked.
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 Now  what  is  the  order  of  revenue
 being  raised?  It  is  estimated  to  be
 nearly  Rs.  2l2  crores;  it  is  not  a  few
 lakhs  or  one  or  two  crores;  the  re-
 venues  earned  by  way  of  excise  duty
 through  these  increased  prices  will  be
 to  the  tune  of  Rs.  2l2  crores!

 I  shall  first  deal  with  the  prices  of
 foodgrains.  The  prices  of  essential
 urticles  like  vegetables,  meat,  fish,
 egg,  etc.,  have  increased.  The  prices
 of  wheat  and  rice  have  been  raised
 twice,  and  all  the  State  Governments
 have  been  advised  to  raise  the  prices.
 In  Delhi  itself  the  prices  have  been
 raised  twice.  I  do  not  know  how  it
 is  being  justified.  The  prices  of  all
 other  essential  commodities—Dalda,
 Postman  oil,  mustard  oil,  ghee,  etc.—
 have  been  raised  by  30  to  40  per  cent.
 What  about  other  things?  The  price
 of  mutton  in  January  97l  was  Rs.  6
 tn  Bombay,  Delhi,  Calcutta  and  other
 metropolitan  cities.

 AN  HON.  MEMBER:  What  about
 Kanpur?

 SHRI  S.  M.  BANERJEE:  Kanpur
 would  like  to  take  to  human  flesh  if
 it  ig  cheap.
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 In  January  ‘1973,  it  was  Rs.  6.50,
 September  973—Rs.  9.00  and  Octo-
 ber—Rs.  9.00.  Potato,  good  quality
 which  is  perhaps  round  and  sweet—
 the  price  has  risen  from  Re.  4  to
 Rs.  1.60.  Onions—the  price  has  risen
 from  50  paise  to  Rs.  1.80.  Fish—from
 Rs.  4.50  to  Rs,  9.  Again,  in  Delhi  it
 is  selling  at  Rs.  0  or  l.  Eggs—from
 Rs.  3.0  per  dozen  to  Rs.-  5.40  per
 dozen.  Sugar—from  Rs,  2  to  Rs.  2.60.
 Here,  it  is  Rs.  3.80  to  Rs.  4.  Postman
 Oil—from  Rs.  2.  4.50  to  Rs.  2  35.
 Tudal—from_  Rs.  2.90  to  Rs.  3.00;
 Moongdal—from  Rs.  2.00  to  Rs.  2.90;
 Chana  Dhal—from  Rs.  .70  to  Rs.  2.70;
 Urad  Dhal—from  Rs.  .80  to  Rs.  3.35;
 Gur—from  Rs.  .60  to  Rs.  3.60:  Co-
 conut  oil—from  Rs.  2  to  Rs.  25.  Til
 oiJ—from  Rs.  .60  to  Rs.  23.32.

 But  Hindustan  Lever  was  allowed
 to  raise  the  price  of  Dalda  by  35
 per  cent.  They  stopped  production
 for  days  to-gether  in  Ghaziabad.
 Still,  they  were  not  prosecuted  under
 DIR.  Regarding  their  production,
 whether  it  is  soap—any  soap,  whether
 Lifebuoy  or  Sunlight—or  Surf,  the
 size  has  been  reduced  and  the  quan-
 tity  has  also  been  reduced.  But
 prices  have  been  increased.  They
 have  stopped  production  of  ordinary
 soaps—washing  soap  and  what  are
 they  producing  with  the  help  of  the
 Government?  Supreme  Soap,  Sup-
 reme  Lux....

 AN  HON.  MEMBER:  To  wash
 their  dirty  linen.

 SHRI  8.  M.  BANERJEE:  ...so  that
 it  can  be  compared  with  that  wonder-
 ful  soap  called  Camy  in  Western
 countries.  They  say,  ‘Look  at  our
 soap,  it  is  like  Camy.’  Sir,  I  have
 never  used  Camy  soap  and  so  I  do
 not  know.

 The  prices  of  everything  have  been
 increased  and  this  Government  says
 and  according  to  the  Minister’s  state-
 ment,  things  have  improved.  And
 just  after  the  statement  of  the  Prime
 Minister,  prices  of  all  commodities
 have  gone  up.  The  moment  the  price
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 of  petrol  went  up,  it  was  argued  by
 some  officials  that  because  of  the  int
 ternational]  situation,  specially  in  West
 Asia,  we  have  to  curb  the  huge  con-
 sumption  of  petrol.  I  would  have
 understood  if  it  had  been  rationed  and
 anybody  who  disobeys  the  law  or
 violates  the  orders  should  have  been
 punished.  But  why  raise  it  by
 Rs.  ‘107?  The  argument  is  that  it  is
 used  by  the  affluent  society.  But  who
 are  those  affluent?  Poor  men?  Poor
 Government  employees  hiring  a.  taxi
 from  a  particular  place  to  the  office
 paying  50  paise  or  60  paise  or  a  rupee.
 Are  they  affluent?  The  Prime  Min-
 ister  became  angry  at  the  rise  and
 started  travelling  in  a  buggy.

 SHRI  G.  VISWANATHAN  (Wandi-
 wash):  Only  once.

 SHRI  8.  M.  BANERJEE:  May  be
 gnce.  Sir,  I  am  not  against  buggy,  I
 have  a  pity  on  the  horses.  But  the
 question  is,  it  is  all  the  more  pity  for
 had  it  been  done  by  any  other  Min-
 ister,  I  would  not  have  minded,  but
 the  Prime  Minister,  a  lady  of  fine
 taste,  should  not  have  done  so.  It  is
 not  of  good  taste  and  merely  a  cheap
 stunt.  It  was  not  a  stunt—she  said.
 Shri  Atal  Bihari  Vajpayee  copied  her
 and  he  got  a  pair  of  bullocks.  I  shall
 not  be  surprised  if  Mr.  Piloo  Mody
 selects  a  pair  of  donkeys  to  come
 here.

 SHRI  PILOO  MODY  (Godhra):
 On  a  point  of  order,  Sir,  I  think  this
 is  only  right  that  if  he  has  to  refer
 to  me,  if  I  were  to  indulge  in  a  state-
 ment  like  that,  I  should  say,  I  would
 come  only  on  the  top  of  an  elephant-
 nothing  less  than  that—and  I  may
 add,  a  very  well-decorated  elephant.

 SHRI  S.  M.  BANERJEE:  Sir,  the
 question  is:  Are  the  Government
 really  serious  about  the  price  rise?
 Are  they  really  serious  about  tackling
 this  problem  of  price  rise?  I  will
 give  you  one  example  to  show  how
 things  have  been  happening.  The  All
 India  Bank  Employees  Association  has
 brought  out  a  pamphlet.  This  shows
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 -one  thing  clearly.  This  shows  how
 the  fourteen  nationalised  banks  have
 been  advancing  money  to  big  business
 ouses.  For  what  purpose?  For  the
 putpose  of  forward  trading,  for  the
 purpose  of  speculation,  etc.  But  who
 has  benefited  out  of  this?  The  CBI
 has’  not  succeeded.  They  have  not
 succeeded  in  unearthing  black  money.
 The  black  market’  machinery  is  more
 powerful  than  the  Government
 machinery.  ‘These  blackmarket  ele-
 ments  indulge  in  speculation,  they  in-
 dulge  in  cornering  of  the  shares  etc.
 I  am  sorry  to  say  that  Government
 does  fnot  want  the  black  money  to
 come  out.  They  only  want  biack
 money  to  continue  in  the’  country.
 These  blackmarketeers  indulge  in  all
 sorts  of  underhand  dealings.  There
 is  one  Report  of  the  Reserve  Bank  of
 India  which  has  come  out  recently  and
 it  gives  a  depressing  picture  of  the
 economy  of  the  country.  The  report
 says:  4

 “Despite  all  its  efforts  to  present
 an  encouraging  outlook  and  trends
 in  the  economy  the  Reserve  Bank
 of  India  has  not  succeeded  in  hid-
 jng  the  real  state  of  our  economic
 affairs.

 The  data  presented  in  its  annual
 report  on  currency  and  finance  for
 the  Year  ending  June  30,  973  make
 it  quite  clear  that  RBI’s  optimism
 is  unwarranted  until  and  unless  the
 Government  changes  its  _  policies
 radically.”
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 Then  it  says:

 “The  failure  of  the  Government
 and  the  RBI  has  been  most  glaring
 on  the  price  front.  During  1972-73,
 the  overall  price  index  rose  by  2.5
 per  cent.  This  increase  was  un-
 precedented.”

 And  then,  Sir,  my  information  is  this.
 If  you  come  to  August  the  price  rose
 by  25  per  cent.  As  a  result  of  this
 increase  in  prices  the  condition  of
 the  to  ling  masses  has  become  un-
 bearable.  As  hon.  Members  are
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 aware,  nearly  20,000  employees  of
 Bokaro  Steel  Limited  are  on  strike sinte  the  8th  of  this  month.  What  do
 they  want?  Apart  from  bonus,  they want  only  essential  commodities.
 Nearly  20,000  employees  of  the  Bhilai Steel  Plant  are  to  go  on  strike  from
 the  I5th  of  this  month.  Wkat  do  they demand?  They  demand  20  per  cent
 bonus.  They  demand  supply  of  ra-
 tion  articles  fot  their  daily  use  at  a
 certain  concessional  rate.  28  lakhs  of Central  Government  employees  are
 Preparing  for  a  strike.  This  is  be-
 cause  of  the  inadequacy  of  the  pay scales  recommended  by  the  Pay  Com-
 mission  and  accepted  and  modified  by the  Government.  They  Bive  Rs.  96
 for  an  ordinary  worker,  Class  IV  em-
 ployee,  when  they  have  miserably failed  to  hold  the  price  line.  They have  accepted  their  failure.  There  is no  change  of  stabilising  the  price. their  minimum  wage  is  Rs.  196/-.  If
 they  go  on  strike—the  Prime  Minister Said  yesterday  in  a  party  meeting—sne
 says  that  the  employees  or  the  wor-
 kers  should  not  go  on  strike.  It  came
 out  in  the  papers  and  that  is  why  I
 am  mentioning  it.  She  said:  give  up the  right  to  strike.  How  can  they  give
 up  the  right  to  exist  or  even  the  right
 to  eat?  I  am  surprised  to  hear  this
 from  the  Prime  Minister.
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 The  average  index  figure  of  the
 consumers  price  for  the  industrial
 workers  has  increased  from  92  in
 (1971-72  to  24  in  1972-73.  In  other
 words,  the  index  rose  by  7.5  per  cent
 in  1972-73  as  against  a  rise  of  3.2  per cent  in  1971-72,  Even  the  average
 price  index  for  the  urban  non-manual
 labour  rose  by  7.  per  cent  in  1972-73,
 as  against  4  per  cent  in  97l-72..  When-
 ever  there  is  deficit  financing,  they  say
 that  in  a  developing  economy,  deficit
 financing  is  a  must  and  in  a  developing
 economy  the  prices  do  move  up.  What
 is  the  effect  of  this  deficit  financing
 and  to  what  extent  it  has  affected  the
 government  budgeting?  The  (3overn-
 ment  cannot  hold  the  price-line  because
 of  its  reckless  deficit  financing.  In  1972-
 73,  the  Government’s  budget  was  for
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 Rs.  252  crores..  Later  that  was  revised
 to  Rs.  550  crores.  Finally,.the  bud-
 get  estimates  rose  up  to  Rs.  882  crores.

 The  Government  now  come  forward
 and  say  that  whatever  be  the  arrears
 due  to  the  Government  employees
 they  must  deposit  them  in  the  Bank.
 If  this  liquid  cash  shall  come  into  the
 hands  of  the  employees,  that  will
 further  push  ‘up  the  prices.  Now  they
 are  asking  for  the  price  rise  on  oil.
 Cat  is  now  out  of  the  bag  as  to  why
 they  have  done  so.  They  could  not
 nationalise  the  foreign  oil  companies.
 On  the  contrary  they  are  punishing
 their  people  by  saying  that  they  must reduce  their  consumption.  That  is
 why  they  have  raised  the  price  of  oil.
 What  is  the  effect  of  this?  Only  75  per
 cent  of  the  motor  cars  are  owned  by
 the  companies  or  by  the  Ministers.
 Do  you  think  that  we  are  just  going
 to  take  it  lying  down?  They  will  not
 take  out  from  their  own  pockets.
 They  will  just  pass  on  this  burden
 of  Rs.  22  crores  or  206  or  200  crores
 to  the  consumers.  All  the  business
 houses  owing  cars  are  still  using  them
 Juxuriously  and  generously.  How?
 At  the  cost  of  the  starving  millions.
 They  just  pass  on  the  burden  to  the
 consumers.  I  do  not  know  whether
 they  have  done  it  intentionally  or
 unintentionally.  We  see  that  there  has
 been  a  change  in  the  policy  of  Go-
 vernment  but  they  deny  that  there  is
 nothing  of  that  sort.  But,  I  say  that
 whatever  be  the  policy  that  they  may
 adopt,  they  have  conveniently  forgot- ten  what  they  have  pledged  before
 the  people  when  they  came  over  to
 Parliament  with  a  massive  mandate.
 They  have  yielded  to  pressure.  And
 all  this  is  reflected  clearly  when  they
 have  shifted  their  policy.  There  was
 an  article  in  which  it  has.  been  stated
 that  some  of  the  economists  in  Hong-
 kong  did  make  a  study  of  the  Chinese
 Problems  on  how  they  have  managed to  arrest  the  price  rise.  How  have
 they  managed?  The  point  is  that  let
 us  have  some  definite  policy.  Some-
 times  we  find  that  it  is  mixed  eco-
 nomy,  and  ‘sometimes,  it  is  joint:  ven-
 ture,  sometimes,  it  is  talk  of  socialism,
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 and  sometimes  we  are  on  the  way  to
 socialism.  So,  we  do  not  understand
 what  the  policy  is.

 _.We  hailed  the  decision.  of  Govern
 ment  when  they  took  over.  wheat
 trade.  But.  what  about  the  half-
 hearted  decision  which  they  took  op
 rice?  After-some  sectiops  of  the
 people  created  a  hullabaloo,  we  founa
 that,  they  did  not  take  over  the  rice
 trade.  .They  succumbed  to  the  pres.
 sure.  by  certain  agencies  and  certain
 vested  interests  and  they  said  that
 they  would  not  take  it  over  because
 they  did  not  have  adequate  machi-
 nery.  What  about  the  distribution
 machinery?  Why  have  they  taken
 this  half-hearted  decision?  Why
 should  they  not  go  the  whole  hog  and
 take  over  the  wholesale  trade  in  food-
 grains  as  a  whole?  After  all,  they
 cannot  do  it  piece-meal.  No  country
 has  been  able  to  do  it  piece-meal,
 and  I  am  sure  that  our  Government
 will  not  also  be  able  to  do  it.  I  do
 not  know.  how  this,  halting  decision,
 and  this  Hamlet-like  approach  of  ‘to
 be  or  not  to  be’  is  going  to  help  the
 Government.

 MR.  DEPUTY-SPEAKER:  Now,
 the  hon.  Member  should  try  to  con-
 clude.

 SHRI  8,  M.  BANERJEE:  I  hope  J
 shall  have  30  minutes.

 MR.  DEPUTY-SPEAKER:  30
 minutes  including  the  reply.  He  har
 already  taken  about  30  minutes.

 SHRI  S.  M.  BANERJEE:  Since  the
 ballot  has  favoured  me,  you  .should
 also  favour  me.  For  the  reply,  I
 shall  not  take  more  than  six  minutes.

 MR.  DEPUTY-SPEAKER:  I  shall
 favour  everybody  within  the  time-
 limit  given.

 SHRI  PILOO  MODY:  Your  job  is
 to  favour  nobody.

 MR,  DEPUTY-SPEAKER:  He  may
 put  it  that  way  if  he  likes.
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 SHRI  S.  M.  BANERJEE:  I  want  a
 clear-cut  answer  from  the  Govern-
 ment  to  the  question  whether  they  are
 going  to  take  adequate  measures  to
 arrest  these  prices.  Shri  -Uma
 Shankar  Dikshit  made  a  heroic  an-
 mpuncement  that  Government  were
 ‘asing  the  DIR  in  UP  and  the  prices
 would  go  down.  We  know  that  the
 (IR  was  used;  but  against  whom  were
 they  used?  Mr.  P.  N.  Sukul,  the  lea-
 der  of  the  State  Government  em-
 ployees  is  behind  the  bars,  but  Mr.
 S.  K.  Modi  and  the  Modi  parivar  are
 out;  I  am  sure  that  Mr.  S.  K.  Modi
 would  be  awarded  “adma  Bhushan  or

 ‘Padma  Vibhushan,  I  do  not  know
 which.
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 Shri  Uma  Shankar  Dikshit  could
 not  take  any  action  as  the  Home
 Minister  also.  When  we  talked  of
 black  money,  somebody  put  the  ques-
 tion  ‘If  this  Government  is  not  going
 to  accept  your  demand  for  demone-
 tisation,  what  is  your  other  demand?’
 I  say  that  my  other  demand  is  that
 they  should  appoint  a  high-powered
 commission  with  Shri  Uma  Shankar
 Dikshit  as  Chairman,  because  he
 knows  where  the  black  money  is,  and
 they  may  be  able  to  arrest  it.

 There  is  no  need  for  me  to  go  into
 this  any  further  to  prove  that  this
 Government  has  failed  to  hold  the
 price-line  and  therefore,  they  des-
 erve  a  censure,  and  a  serious  censure
 at  that  from  people  outside  and  the
 Members  here.

 In  conclusion,  I  would  like  to  make
 certain  demands.  Firstly,  there
 should  be  introduction  of  statutory
 rationing  in  all  the  important  cities,
 and  even  the  villagers  should  be
 brought  under  this.  Secondly,  strin-
 gent  punishment  should  be  meted  out
 to  hoarders,  blackmarketeers,  and
 profiteers.

 On  the  6th  of  this  month,  there  was
 8  hartal  here  in  Delhi.  What  was  the
 result?  The  people  were  beaten,
 lathi-charged’  and  so  on..  But  what:
 happened  when  our  volunteers  and
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 others  unearthed  2  lakhs  maunds  of
 wheat  and  other  foodgrains?  Was
 anybody  arrested?  No.  So,  deterrent
 punishment  should  be  given  to  the
 hoarders.  Then,  there  should  be
 seizure  of  hoarded  stocks  of  essential
 commodities  and:  distribution  under
 the  supervision  of  people’s  committees.
 We  want  People’s  committees.  Even
 the  legislators  are  not  taken  into  con-
 fidence  at  the  time  of  distribution,  and
 solely  it  has  been  left  to  the  district
 authorities  and  the  bureaucrat.

 The  bureaucrats  are  hand  in  glove
 with  the  hoarders  and  black-mar-
 keteers.  I  am  sorry  to  say  that  the
 Ministers  have  also  connived  with
 them.  I  say  that  they  have  connived
 with  them.

 I5  hrs.

 There  should  be  compulsory  levy
 for  procurement  of  foodgrains  from
 big  landlords  and  monopoly  stockists.
 There  should  be  total,  and  not  half-
 hearted,  state  takeover  of  trade  in
 wheat,  rice  and  other  foodgrains.  Then
 there  should  be  withdrawal  of  all
 outstanding  bank  credits  from  private
 agencies  and  hoarders  of  foodgrains
 and  a  ban  on  all  bank  credits  to
 whole  salers  and  private  agencies  in
 all  essential  eommodities.

 I  charge  this  Government  with
 conniving  with  the  hoarders  and
 black-marketeers.  I  charge  this  Go-
 vernment  with  pro-capitalist  tenden-
 cies  and  policies.  I,  charge  them  with
 sabotaging  their  own  ceclaration  and
 thereby  strengthening  the  hands  of
 the  monopolists.  Therefore,  I  charge
 that  this  Government  have  miserably
 failed  and  if  they  have  any  sense  of
 respect  left  in  them,  they  must  show
 to  this  country  that  they  are  capable
 of  acting  up  to  their  declarations  and
 of  delivering  the  goods

 MR.  DEPUTY-SPEAKER:  Motion
 moved:

 “That  the  House  do  now  adjourn”.
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 There  is  a  long  list  of  members
 from  the  Congress  Party.  It  would
 be  in  order  if  I  allow  40  minutes  to
 each  member.

 sit  ए  पी०  फार्मा  (बक्सर)  :  उपाध्यक्ष

 महोदय,  जहां  तक  कीमतें  बढ़ने  का  प्रश्न  है,
 यह  नहीं  कहा  जा  सकता.  है  कि  कीमतें  नहीं
 बढ़ी  है।  काफी  भ्रावश्यक  चीजों  की  कीमतें
 बढ़ी  .हैं  ।

 जहां  तक  पेट्रोल  में  कीमत  वृद्धि  का  संबंध

 है,  इससे  पहले  कि  हम  इसकी  आलोचना  करें,
 “हमें  देखना  चाहिये  कि  क्या  हम  इसको  रोक
 सकते  थे  ।  मगर  गवर्न॑मेंट  इसका  रोक  सकती
 'थी,  तब  तो  माननीय  सदस्य,  श्री  एस०  एम०
 बनर्जी,  की  आलोचना  या  विरोध  का  कुछ
 औचित्य  हो  सकता  था।  लेकिन  इस  सदन  को

 मालूम  है  कि  पेट्रोल  की  कीमत  इस  लिये  बढ़ी
 है  कि  जिन  मुल्कों  से  हम  पेट्रोल  लेते  हैं,  उन्होंने
 पेट्रोल  की  कीमत  बढ़ा  दी  है।  (व्यवधान)  जिस

 अनुपात  में  उन्होंने  कीमत  बढ़ाई  है,उसी  अनुपात
 में  यहां  भी कीमत  बढ़  गई  है।  (व्यवधान)
 इस  लिये  यह  स्पष्ट  है  कि  हम  पेट्रोल  की  कीमत
 करें  बुद्धि  को किसी  भी  तरह  नहीं  रोक  सकते  थे  ।

 अब  हमें  यह  देखना  है  कि  पेट्रोल  की  कीमत
 अपने  से  नुक्सान  किस  को  पहुंचा  है,  इसका
 बोझ  किन  लोगों  पर  पड़ा  है।  (व्यवधान)
 जो  गरीबों  की  बातें  करते  हैं,  वे यह  नहीं  जानते
 कि  देश  में  गरीब  कौन  हैं,  या  शायद  वे  देश  के
 “प्रमियों  को  ही  गरीब  समझते  हैं  ।  मैं  समझता

 हूं  कि  पेट्रोल  की  कीमत  बढ़ने  से  हिन्दुस्तान  के
 साढ़े  पांच  लाख  मोटर  चलाने  वाले  लोगों  पर  कुछ
 बोझ  पड़ा  है।  यह  कहना  बिल्कुल  गलत  है  कि
 उसका  बोझ  गरीबों  पर  पड़ा  है  ।  पेट्रोल  की
 “कीमत  बढ़ने  से  हिन्दुस्तान  में  मोटर  रखने  वाले
 लोगों  पर,  या  बड़े  बड़े  पैसे  वाले  लोगों  पर,
 व्यवधान)  या  शायद  श्री  रामावतार  शास्त्री
 जैसे  टैक्सी  पर  सफर  करने  वाले  लोगों  पर  कुछ
 बोझ  पड़ा  है।  लेकिन  हिन्दुस्तान  के  गरीब
 खोगों  पर  पेट्रोल  की  कीमत  बढ़ने  से  कोई  असर
 नहीं  पड़ा  है।

 -रतन  यह  देखकर  प्राचार्य  हुआ  कि  श्री
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 एस०  एम०  बनर्जी  ने  अपने  भाषण  में  पैट्रोल
 की  कीमत  में  वृद्धि  का  तो  जिक्र  किया,  लेकिन
 अ्रपने  सारे  भाषण  के  दोरान  उन्होंने  यह  नहीं
 बताया  कि  किस  तरह  से  पेट्रोल  की  कीमत
 बढ़ने.  स ेरोका  जा  सकता  था।  उन्होंने  कहा  कि
 गवर्नमेंट  इसके  लिये  जिम्मेदार  है।  प्राचीन  a

 देश  में  जों  गवर्नमेंट  होंती  है,  वह सब  बातों  ४
 के  लिए  जिम्मेदार  होती  हैँ।  लेकिन
 गवर्नमेंट  जो  बरच्छा  काम  करती  है,  माननीय
 सदस्य  उसके  लिए  भी  उसकी  तारीफ  करने  के
 लिये  तयार  नहीं  हैं।  (व्यवधान)  अभी  हाल
 ही  में  गवर्नमेंट  ने  प ेकमीशन  की  रिपोर्ट  को  .
 स्वीकार  करके  केन्द्रीय  कर्मचारियों  के  वेतन  ी
 86  करोड़  रुपये  की  बढ़ौतरी  की  है,  लेकिन  श्री
 बनर्जी  को  उसमें  भी  कोई  अच्छाई  नजर  नहीं
 आई  और  उन्होंने  उसको  भी  “डिसएपायंटिंग”
 बताया।  इसलिये  यह  कहना  एक  थोथी  दलील  «
 है  कि  पेट्रोल  की  कीमत  में  if  द्धि  क ेलिए  गवर्नमेंट
 जिम्मेदार  है  शौर  इसका  उद्देश्य  महज  गवर्नमेंट
 की  आलोचना  करने  के  अलावा  कौर  कुछ
 नहीं  है।

 जहां  तक  गेहूं  ग्रोवर  चावल  की  कीमतों
 बढ़ने  का  सम्बन्ध  है,  मैं  सदन  को  याद  दिलाना
 चाहता  हूं  कि  आज  से  पहले  सभी  पार्टियों  के
 सदस्य  कहते  थे  कि  सरकार  गल्ले  की  खरीद  में
 किसान  को  कम  कोमल  देती  है।  जब  सरकार
 ने  किसानों  को  ज्यादा  कीमत  देने  के  लिये  कदम
 उठाया  है,  तो  उन  को  इस  से  भी  परेशानी  होने
 लगी  है।  जब  गवर्नमेंट  किसानो  के  हित  के  लिए
 कोई  काम  करती  है,  तो  ये  माननीय  सदस्य  दूसरे
 लोंगों  की  बात  करना  शुरुकर  देते  हैं  ध्रौर  प्रखर
 किसानो  के  हितों  को  तरफ  पर्याप्त  ध्यान
 न  दिया  जाय,  तब  तो  गवनेमट  की  आलोचना

 होती  ही  है।  मैं  समझता  हुं  कि  इस  दृष्टिकोण
 से  जो  प्लालोचना  की  जाता  है,  उस  की  कोई
 कीमत  नहीं  है  1

 हमारे  प्रधान  मंत्री  ने  प्रपने  भाषण  में

 कहा  है  कि  जागे  शाने  बाले  दिन  अच्छे  नजर
 जाते  हैं।  उन्होंने  यह  भी  कहा कि  इस  विकट
 परिस्थिति  में  छोटे-मोटे  प्रश्नों  को  लेकर
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 श्री  go  पी०  शर्मा]
 झ्राये-दिन  हड़ताल  का  मार्ग  नहीं  प्रेपनाया  जाना

 चाहिए,  जब  कि  उन  प्रश्नों  को  भारती

 बातचीत  के  द्वारा  भा सनी  से  हल  किया  जा
 सकता  है  ।  राज  हमें  लोहे.की  प्रावश्यकता  है,

 लेकिन  बेकारी  कारखाने  में  हड़ताल  कराई

 जाती  है।  राज  भ्रावश्यकता  इस  बात  की  है
 कि  देश  में  लोहे,  सीमेंट  बौर  अरन्य  प्रावश्यक
 चोरों  का  उत्पादन  बढ़ाया  जाये,  ले  किन  हमारे
 दोस्त  जो  चीजों  की  कीमतों  को  कम  करना

 चाहते  हैं,  उन  प्रश्नों  को  ले  कर  भ्रांत-दिन

 बन्द  गौर  हड़ताल  कराते  हैं,  जो  प्रा सानी  से  तय

 किये  जा  सकते  हैं,  और  इस  प्रकार  उत्पादन

 में  रुकावट  डालते  हैं  t

 हमारे  परवान  मंत्री  ने  कहा  है  कि  दुख
 की  बात  तो  यह  है  कि  कोयले  को  खदान  में

 कोयला  पड़ा  हुसना  है,  उस  को  वहां  से  उठा

 कर  बैगन  में  लाद  दिया  गया  है,  लेकिन  कुछ
 लोग  लाइन  पर  झा  कर  बैठ  जाते  हैं,  कुछ
 इंजिन  की  आग  को  गिरा  देते  हैं  गौर  कुछ

 ड्राइवर  को  मारने  की  धमकी  देते  है  शौर  गाड़ी

 को  चलने  नहीं  देते  हैं,  और  इस  का  समर्थन

 हमारे  दोस्त,  श्री  रामावतार  शास्त्री,  करते

 है।  (व्यवधान)

 मैं  यह  जानना  चाहता  हूं  कि  क्या  मजदूरों

 को  कम  काम  करने  से  ज्यादा  वेतन  मिल  सकता

 है,  या  अधिक  उत्पादन  करने  से  उन  की  भाम-

 दनी  बढ़  सकती  है  |  यह  तो  एक  बुनियादी

 बात  है  कि  मजदूरों  को  यह  कहता  चाहिए  कि

 अधिक  उत्पादन  करो  कौर  उब  में:  अधिक

 हिस्सा  बटुवों  |
 लेकिन  उस  के  बजाये  हमारे

 मित्र  कहते  हैं  कि  कम  काम  करो  शौर  भ्र धिक

 मांग  करो  ।

 ब्राजील  में  एक  बात  मैं  कहना  चाहतों  हूं

 हमारे  मित्र  जो  बड़ी  बढ़ी  प्रोश्नेश्जिव  बातें  करते  हैं

 और  दूसरे  देशों  की  अड़ी  ह ..: |  ड्रामे  करदे  हैं

 भें  उनसे  पूछता  चा हत् कहूं  कि  क्‍या  बसपमें, इस कस
 हरहर  की  बातें  ही  सकते:  हैं.  दाएं.

 दिन  हड़ताल  वहां  हो  सकती  है  ?  इन  को

 मालूम  नी  है।  इन  से  ज्यादा  रुस  का  ज्ञान
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 मुझे  है।  बहा पर  कोई  भी  मजदूर  किसी  सवाल
 के  ऊपर  हड़ताल  पर  नहीं  जा  सकता  है॥
 दूसरे  साम्यवादी  देशों  को  देखिए  ।  वेस्ट

 यूरोपियन  कंट्रीस  में  जा  कर  देखिए  ।  चाहे
 डैमो  टिक  कंट्रीज  है  चाहे  सोशलिस्ट  कंट्रीस
 हैं  जहां  देश  में  उत्पादन  बढ़ाने  का  सवाल  2,
 देश  की  दौलत  को  बढ़ाने  का  सवाल  है,  जहां  पर
 कीमतों  को  कमर  करने  का  सवाल  है  वह  तभी
 हो  सकता  है  जब  अधिक  से  भ्र धिक  उत्पादन
 देश  में  हो  ।  ऐसे  सवालों  के  ऊपर  हम  चाहते
 हैं  जहां  तक  कीमत  बढ़ने  से  लोगों  को तकलीफ
 होती  .है  उस  को  रोकना  चाहिए,  चीजों  के
 वितरण  का  सही  इंतजाम  होना  चाहिए  ।

 (ब्यान )  ....हम  रोकेंगे  कीमतों  को,
 आप  तो  रोकेंगे  नहीं,  बाप  तो  और  बढ़ाएंगे,
 चीजों  का  उत्पादन  कम  करने  t

 इसलिए  मैं  यह  कहेना  चाहता  हुं  कि  यह
 जो  इन  की  पुरानी  चाल  है  कि  चोर  से  कहते
 हैं  कि चोरी  करो  A  साहुकार  से  कहते  हैं
 कि  जागते  रहो  1  लोगों  को  कहते  हैं  कि अधिक
 मांग  करो  और  दूसरी  तरफ  जा  कर  उत्पादन
 में  कमी  कराने  की  कोशिश  करते  हैं,  इस  हरकत
 को  छोड़ना  पड़ेगा  7  तभी  चोरों  की  कीमतें  कम

 हो  सकती  है  ।

 इन्हीं  शब्दों  के  साथ  मैं  ऐड जम मेंट  मोशन  पेश
 जो  इन्होंने  किया  है,  उस  का  विरोध  करता  हूं  ।

 MR.  DEPUTY-SPEAKER:  Shri
 DEB....  (Interruptions).  I  have  call-

 ‘ed  Mr.  Deb.
 t  4

 SHRI  s.  B.  GIRI  (Warangal):  ,On
 a  point  of  order,  what  Mr.  Sharma.
 said  was  that’  wherever  industries
 give  more  production,  the.  ‘workers
 can  get  more  wagek.

 MR.  DEPUTY  SPEAKER:  Is  this.
 ‘a  point  of  ‘order?  This  is  not  a  point

 of  order.

 *  gHRI  DASARATHA  DEB:  (Tripura
 East):  If  any  section  of  the  popula-
 tion  of  India  has  ever  enjoyed  the
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 fullest  freedom  to  flourish  under  the
 26  years  of  Congress  regime,  that  is
 the  section  belonging  to  the  capitalist,
 monopolist,  blackmarketeers  and
 hoarders.  The  people  of  our  country
 must  realise  that  the  Congress
 Government  is  the  best  and  the
 truest  friends  of  that  section  and  it  is
 the  enemy  of  the  common  people.

 The  price  of  every  essential  commo-
 dity  has  shot  up  beyond  the  reach  of
 the  common  man  and  very  recently
 the  Government  of  India  had
 announced  the  increase  in  procure-
 ment  price  for  essential  commodities;
 for  rice  it  is  Rs.  ll—Rs.  9  per
 quintal  and  for  maize  and  jawar  and
 bajra,  it  is  Rs.  70—72  per  quintal.  It
 proposes  to  increase  the  issue  price  of
 cereals  also  imposing  this  burden  on
 the  people.  I  find  that  the  Govern-
 ment  and  the  Food  Corporation  of
 India  may  fix  the  issue  price  at  Rs.  .76
 per  kg.  of  rice.  On-the  same  _  basis
 the  price  of  wheat,  procurement  price,
 is  going  to  be  Rs.  05  per  quintal  and
 the  issue  price  would  be  Rs.  .50  or
 so  per  kg.  of  wheat.

 This  is  a  very  wrong  policy.  We
 have  demanded  that  Government  must
 come  forward  with  a  compulsory
 Procurement  of  rice  and  procure
 compulsorily  all  the  marketable  sur-
 plus  of  foodgrains  with  the  Jandlords
 owing  more  than  0  acres  of  wet  land
 and  20  acres  of  dry  land.  But  they
 have  decided  to  purchase  in  the  open
 market  only  a  small  amount  of  70
 million  tonnes  or  so  of.  kharif/food-
 grains  crop  and  most  probably  about
 the  same  amount  .of  rabi  also.  They
 Propose  to  give  a  ration  of  only  280
 gms.  per  adult  per  day,  forcing  the
 People  to  purchase  the  remaining

 ‘grains  in  the  black.  market  at  even
 higher  prices  than  now.  This  increase
 of  price  of  foodgrains  is  an  open  in-

 :  Vitation.to  the  landlords,  wholesale
 dealers  and  blackmarketeers  to  freely
 loot  the  people.
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 We  have  found  that  the  Govern-
 ment  have  so  far.  reflised  to  take  over
 the  wholesale  trade  in  jute  and  food-
 grains,  At  the  same  time,  the  price  of
 jute  is  very.  low.  Even  according  to
 the  Government’s  estimate,  the  cost  of
 production  of  jyte  is  Rs.  60  to  65  per
 maund  but  they  get  only  Rs.  25  to  30
 per  maund.  There  ig  a  _  regular
 demand  that  they  should  take  over  the
 jute  trade  also.  For  the  last  25  years,
 this  Government  has  allowed  the  25
 families  to  loot  Rs.  4000  crores  of
 foreign  exchange.  Now  when  the
 jute  growers  are  selling  jute  at  a  vety
 low  price,  at  a  distress  price,  this  is
 the  right  time  for  Government  to  come
 forward  and  give  them  some  reason-
 able  price  and  for  taking  over  the
 jute  trade  by  nationalising  the  jute
 industry.
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 The  price  of  everything  has  shot  up.
 Now,  they  have  raised  the  price  of
 petrol,  kerosene}  and  what  not.  Under
 this  regime,  people  are  not  getting  any
 relief.  Every  day  prices  are  increas-
 ing.  Our  people  must  know  why  this
 increase  in  prices  is  taking  place.  It
 is  because  Government  needs  money
 for  the  elections.  They  are  collecting
 a  huge  amount  from  all  these  people
 who  have  been  making  huge  profits
 for  the  last  26  years  by  selling  these
 things.  Now  this  ruling  Congress  is

 elections  in  U.P.  and  Orissa  and
 they  need:money.  That  is  why  they
 are  giving  full  opportunity  to  all  these
 sections  to  earn  more  money  to  make
 more  profits  just  to  keep  this  Gevern-
 ment  in  existence.

 If  you  remember  and  study  the
 entire  scheme,  you  will  find  that  the
 tendency  of  this  Government  is  that
 kerosene  has  been  the  special  target  of
 this  Government  for  a  number  of
 years.  In  the  last  few  years  the  ex-
 cise  duty  on  kerosene  has  risen  from
 Rs.  8  crores  to  Rs.  40  crores.  Now
 with  this  latest  increase  in  excise  duty,
 one  should  not  blame.  the  people  if
 they  say  that  this  is  only  one  step
 shart.of  banning  the  use  of  kerosene
 under  DIR  or  declaring  its  use  as  an
 offence  under  the  MISA!
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 The  only  thing  left  with  the  Govern-

 ment  is  to  ban  the  use  of  kerosene,
 petrol  and  essential  commodities  used
 by  the  common  man.  According  to
 the  Government,  a  rise  in  the  price  of
 petrol  will  affect  only  those  who  use
 the  cars  and  it  would  not  affect  the
 common  man.  I  do  not  think  this
 sargument  is  correct.  What  about
 :auto-rickshaws,  buses  and  taxies?
 “Will  the  increased  petrol  bill  of  these
 vehicles  not  affect  the  common  man?
 By  this  step  of  raising  the  petrol  price
 ‘the  Government  is  heaping  more
 ‘burdens  on  the  common  man.  I  do
 not  bother  about  people  who  use
 fashionable  cars  with  black  money.
 They  can  afford  to  purchase  petrol  at
 any  higher  price.  I  am  concerned
 about  those  people  who  travel  by  bus
 and  auto-rickshaw.  Government  will
 not  succeed  in  their  effort  to  convince
 these  people  that  thely  will  not  be
 affected.

 At  a  time  when  the  Government  is
 -unable  to  check  the  price  rise  or  sup-
 _ply  essential  commodities  to  the  com-
 mon  man,  the  Prime  Minister  has

 -come  forward  with  the  advice  that  the
 working  class  should  forget  their  right

 -to  strike.  Perhaps  the  Prime  Minister
 wants  the  working  class  to  forget  to

 eat  to  survive.

 Some  people  say:  let  us  increase
 production.  We.  are  for  increased
 production.  But,  at  the  same  time,
 when  we  increase  production  the
 working  class  must  get  its  proper

 share  which  it  is  not  getting  now.
 That  is  why  they  want  the  need-based
 wage  which  the  Government  have
 denied  to  them.  If  their  right  to  exist
 ig  denied,  what  is  left  to  them?  That
 is  why  I  say  that  the  working  class,

 .peasants  and  the  common  man  should
 ‘resort  to  strike  to  ventilate  their
 grievances,  to  push  the  ‘Government  to
 accept  their  demands.  They  should
 asert  their  rights  and  with  thelr  power

 _of  organisation  they  should  have  4
 revolution  to  overthrow  the  Govern-

 -ment  which  is  within  their  rights  be-

 gause  they  want  to  survive.

 Now  when  our  common  people  ere
 suffering,  when  people  are  dying  of
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 “starvation,  when  people  are  going
 without  clothes,  kerosene,  sugar  or
 other  articles  of  food  what  do  we  find
 on  the  side  of  Government?  We  find

 ‘that  the  members  of  the  ruling  party
 are  quarrelling  among  themselves,
 having  factional  fights  in  almost  all
 States  like  Madhya  Pradesh,  Uttar
 Pradesh,  Orissa,  Rajasthan  and  where
 not.  The  difference  is  not  based  on
 policy  issue,  but  is  based  on  personal
 greed.  That  is  why  I  say  that  the
 Indian  people  must  revolt  against
 those  who  deny  them  their  right.  If
 the  Government  want  to  avert  such  a
 contingency,  they  should  supply  es-
 sential  commodities  like  kerosene.
 sugar,  cloth  and  medicines  to  ‘he
 common  man  through  fair  price  shops,
 if  they  cannot  control  the  open  mar-
 ket  price  and  must  give  jobs  to  all.
 If  they  cannot,  they  must  resign.

 SHRI  B.  R.  BHAGAT  (Shahabad):
 Mr.  Deputy-Speaker,  Sir,  as  is  very
 commonly  known,  the  price  is  purely
 an  economic  phenomenon.  The  rise
 in  prices  is  also  due  to  a  number  of
 economic  factors  operating  in  the
 system.  It  ig  like  fever  in  a  human
 body.  The  causes  may  be  one  or
 many,  internal  or  external.  But  in
 order  to  cure  fever,  we  have  to  cure
 the  causes.  There  is  hardly  any  diffe-
 rence  of  opinion  between  different
 sides  of  the  House  either  about  the
 state  of  affairs  of  rise  in  prices  or
 about  inflationary  situation  or  about
 the  causes  leading  to  that.  I  also  re+
 cognise  that  it  has  sensitive  political
 overtones  and,  particularly,  in  a
 democratic  system  like  ours,  each
 party  views  it  as  an  opportunity  to
 further  their  political  aims,  either  to
 win  an  election  which  may  be  in  the
 offing  or,  as  some  of  the  extremist
 parties  like  the  one  to  which  the  hon.
 Member  belongs  who  just  preceded  me,
 to  make  out  a  call  for  revolution  and
 create  conditions  for  chaos.

 I  was  quite  surprised  how  on  earth
 the  hon.  Member  who  moved  this
 adjournment  motion  chose  this  subject
 as  a  cause  for  adjournment  motion  and
 the  arguments  that  he  used  as  a  big
 stick  to  beat  the  Government  with
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 reason  or  without  reason.  I  think,
 the  Finance  Minister  and  other
 spokemen  of  the  Government  have
 said  that  the  Government  is  worried
 by  the  rise  in  prices.  The  economic
 situation  is  difficult.  I  agree.  You
 can  even  say  that  it  is  critical.  But
 we  have  to  see  what  steps  the  Govern-
 ment  have  been  taking.  A  _  bigger
 catastrophe  has  been  prevented.  It
 is  true  that  there  is  a  continuous  rise
 in  prices.  We  have  to  see  the  efforts
 that  have  been  taken  to  stabilise  the
 prices,  the  policy  spectrum  that  has
 been  in  operation  to  stabilise  the
 prices.  If  we  discuss  the  problem
 of  rise  in  prices  in  this  perspective,  at
 a  national  forum  like  this,  we  will  be
 reaching  some  constructive  and  fruit-
 ful  results,  not  in  an  endless  debate
 like  this.

 About  the  rise  in  prices  of
 ‘petroleum  products,  we  know  the
 ‘reasons  behind  that.  I  will  come  to
 that  later  on.  The  policy  that  the

 Government  has  been  following  is  to
 meet  a  very  difficult  economic  situa-
 tion.  Take  the  economic  situation  in
 the  last  2-3  years,  not  only  this  year

 ‘but  during  the  previous  year  and
 earlier  to  that.  You  see  the  struc-
 ture  of  prices  where  the  prices  have

 “gone  up  very  high.  In  this  country,  in
 a  developing  country,  it  is  always  the
 supply  factor  that  is  very  important.

 ‘If  there  is  a  shortfall  in  food  produc-
 tion,  a  sensitive  item  like  food  produc-

 ‘tion  which  accounts  for  a  dominant
 factor  in  a  family  budget,  if  there  is
 a  big  shortfall  in  production  of  food
 articles,  there  is  a  big  rise  in  prices.

 ‘The  food  prices  have  gone  up  by  30
 Per  cent.  If  there  is  a  good  crop,  the
 prices  fall.  Therefore,  the  main
 factor  is  the  supply  factor.  It  is  not
 always  wise  to  compare  ourselves  with

 ‘other  developed  countries.  The  inter-
 national  factors  also  operate  in  our

 “economy  because  our  economy  is  not  a
 ‘closed  one.  We  have  a  big  foreign
 trade;  we  have  a  big  international
 trade.  If  there  is  a  rise  in  prices  out-
 side,  if  there  is  an  inflationary  situa-
 ‘tion  all  over  the  worlf,  that  affects
 ‘our  écondmy  ‘also.  But  there  the.
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 demand  factor  is  important,  and  the
 demand  factor  is  because  there  ig  a
 rising  income,  there  is  a  higher  em-
 ployment.  Also  because  of  the  higher
 demands,  prices  are  pushed  up. Therefore,  the  situation  in  these  two
 economies,  the  developing  economy
 like  ours  and  the  developed  economy of  Western  Europe,  is  entirely  diffe-
 rent.  Therefore,  we  should  not  make
 such  comparisons.  I  think,  we  should
 not  also  compare  with  the  socialist
 societies,  although  it  is  a  very  laud-
 able  example  that,  in  spite  of  the  fact
 that  the  world  forces  are  in  operation
 leading  to  higher  demand  and  higher
 employment  and  higher  prices  all
 over,  the  socialist  economies  have
 been  able  to  stabilise  their  prices
 and,  in  certain  sectors,  have  also  been
 able  to  bring  down  the  prices.  But
 that  is  different;  we  cannot  copy  it
 here  because  our  political  system  is
 different.
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 Let  us  see  to  what  extent,  in.  the
 present  political  system,  the  policies
 that  the  Government  have  been  adopt-
 ing  have  been  leading  to  stabilisation
 of  prices,  to  what  extent  expansion  in
 the  economy  is  going  to  lead  to  more
 investments  and  savings.  From  that
 point  of  view  I  want  the  House  to
 judge  the  policies  that  the  Govern-
 ment  have  been  following.  I  have  no
 time  to  go  into  the  details  of  the
 monetary  policies,  the  budgetary
 policies  the  policies  of  industrial
 pricing,  the  policy  in  regard  to  food
 and  agricultural  development,  policy
 in  regard  to  our  foreign  trade,  etc.  If
 you  take  the  totality  of  these  policies.
 Government  can  very  well  claim  that
 they  have  averted  a  very  difficult
 situation,  a  catestrophic  situation.  If
 you  analyse  and  “see  what  it  could
 have  been  otherwise,  you  would  find
 that  it  could  have  been  a  chaotic
 situation,  and  that  has  been  prevented
 because  of  the  strength  and  determi-
 nation  of  the  Government's  _  policies.
 But  the  fact  remaing  that  the  situation
 continues  to  be  difficult.  I  was  quite
 surprised  when  an  intelligent  man  like
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 Shri  S.  M.  Banerjee.  was..  finding
 fault  with  the  statement  of  the  Prime
 Minister  when  she  said  that  the  worst
 Period  was  over  and  that  we  could
 look  forward  to  better  time.  She
 limited  it  to  foodgrains  she  did-  not
 make  a  general  sort  of  statement—
 because  we  were  going  to  have  a
 bumber  erop.  And  when  she  made
 that  statement,  what  was  the  position
 prevailing  a  few  months  before,  from
 April  .onwards?  It  was  a  difficult
 situation,  from  ship  to  mouth  or  from
 train  to  mouth,  when  the  entire  trans-
 port  system  was  fully  geared  to  see
 that  nobody  starved  and  food  reached
 every  nook  and  corner  of  the  country
 despite  the  fact  that  there  were  forces
 operating  in  the  country  to  cbstruct
 the  movement  of  foodgrains,  to  create
 chaos,  food  riots  and  various  other
 difficulties.  We  have  gone  over  that
 because  we  followed  a  correct  policy.
 Today  what  is  the  situation?  What
 the  Prime  Minister  or  the  other
 Government  spokemen  have  been  say-
 ing  is  the  very  correct  situation,  and
 to  say  that  it  is  not  correct,  it  is  mis-
 leading,  only  betrays  the  ignorance
 the.  hon.  Member  has.  What  is  the
 position  today?  Take,  for  instance,
 week  or  month  or  year.  Over  the
 week,  there  has  been  a  fall  in  prices.
 The  index  number  for  the  week  end-
 ing  September  I,  1973,  showed  a  fall  of
 0.6  per  cent....

 SHRI  PILOO  MODY:
 cook.

 SHRI  B.  R.  BHAGAT:  I  will  come
 to  ‘cook’  also.
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 Ask  your

 In  the  month  of  August,  the  food
 articles  fell  by  .9  per  cent,  Industrial
 raw  materials  fell  by—4  per  cent
 Among  the  food  articles,  edible  oils..
 (Interruptions)  I  am  coming  to  the

 cook  also.  Edible  ojls  fell  by--  .4  ner
 ent,  Take.  the  Bajra  which  prokably
 the  hon,  Member  does.  not  eat.  It  fell
 by  38.4  per  cent.  Pulses  fell  by  3.8
 per  cent.

 SHRI  ATAL  BIHARI  VAJPAYEE:
 (Gwalfor):'  What  ‘fe  ‘hé  reading  from?

 SHRI  B:  ‘R.  BHAGAT:  I  “am  reading
 from  the  figures  published  (Inter-
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 ruptions).  Does  .  the  hon.  Member
 challenge  it?»  I:.am  -not  in  the  habit
 of  quoting  wrong  figures.

 SHRI  ATAL  BIHARI  VAJPAYEE
 I  wanted  to  know  the  source  of  his
 information  so  that  we.  may  also  be
 benefitted.

 SHRI  B.  R.  BHAGAT:  These  were
 published  figures...  .(Interruptions).

 MR.  DEPUTY-SPEAKER:  Order,
 please.  It  does  not  help  the  problem.
 You  do  not  get  food  by  that.  What  is
 the  source  of  your  information--that  is
 what  they  want.

 SHRI  B,  R.  BHAGAT:  Every  week
 the  Reserve  Bank  and  the  Government
 of  India  in  the  Finance  Ministry  pub-
 lish  these  figures.  Then  they  have  a
 monthly  bulletin,  a  weekly  bulletin
 and  they  have  an  annual  bulletin.
 These  are  from  those  bulletins.  A
 very  reliable  source—I  can  assure  the
 hon.  Member...  (Interruptions).

 SHRI  VIKRAM  MAHAJAN  (Kan-
 gra):  These  cannot  be  reliable  be-
 cause  they  are  not  published  in  New
 Age.

 SHRI  PILOO  MODY:  The  hon.  Mem-
 ber  has  a  paper  in  his  hand  which  is
 cyclostyled.  Obviously,  the  author-
 ship  of  that  paper  at  least  can  be  re-
 vealed.

 MR.  DEPUTY-SPEAKER:  He  has
 quoted  the  Resz:rve  Bank.  He  has
 quoted  the  Government  of  India,  Fin-
 ance  Ministry’s  figures...  .(Interrup-
 tions).  Order,  please.

 SHRI  B.  R.  BHAGAT:  Therefore,
 the  point  I  was  making  is  that  here  is
 a  situation  that  as  a  result  of  the
 policiés  pursued  by  the’  Government
 and  the  various  steps  taken  in  various
 fields,  for  the  first  time  quite  in.  seve-
 ral  months,  the  prices  have  started
 coming  déWwn  and,  as  I  have  said
 Mainly  because  of  the  expected  bum-
 ‘per  crép,  fhe  prices,  particulérly  the
 prices  of’  thirigs  Hke  groundnut  oil,  of
 ‘Dalda  or  of  foodgrains  or  ‘even  ‘of  raw
 eotton  are  coming  down  and  they  are
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 affecting  the  overall  indices  of  prices.
 Therefore,  when  the  Government
 spokesman  or  the  Prime  hiinister  says
 that  the  worst  is  over,  it  is  a  very
 correct  description  and  any  hon.  Mern-
 ber  of  the  Opposition  finding  fault
 with  it  to  suggest  that:  there  is  some
 misunderstanding  or  that  some  mis-
 apprehension  is  being  created  by  these
 statements  is  entirely  wrong.

 The  point  is  that  it  does  not  mean
 that  i¢  the  prices  have  come  down,
 unless  we  follow  the  policies,  unless
 the  five  critical  sectors  in  the  economy
 —the  critical  sectors  of  the  economy
 are;  (l)-power,  (2)  food,  (3)  fertiliser,
 (4)  coal  and  (5)  transport—are  looked
 after,  it  will  not  only  be  a  long  term
 problem  but  it  will  be  a  continuons
 ‘problems  Unless  the  investment  in-
 creases,  unless  the  production  in  these

 ‘critical  sectors  increases  and  I  have
 no  doubt  that  with  a  good  crop,  good

 ‘cotton  crop,  good  jute  crop,  a  good
 groundnut  crop  and  the  efforts  the
 ‘Government  have  taken  to  increase  the
 Production  of  cement,  paper  and  sugar
 and  other  consumer  items  and  the
 ‘items  in  the  critical  sectors,  unless  we
 pursue  vigorously  to  achieve  a  higher
 rate  of  production,  we  will  not  be  able
 to  see  the  trend  of  stabilisation  of
 prices.  I  do  not  say  for  a2  moment
 ‘that  there  is  going  to  be  an  apprecia-
 ‘ble  fall  in  prices.  If  the  hon.  Member
 thinks  that  there  is  going  to  be  a  20
 per  cent  fall  in  prices  or  30  per  cent
 fall  in  prices,  no,  it  is  not  going  to

 ‘happen,  I  think  that  the  Government
 will  be  within  the  realm.  of  achieve-
 ‘ment  if  they  are  able  to  stabilise  the
 ‘prices.  There  should  not  be  run-away
 prices  or  abnormal  increase  in  prices.
 For  all  these  things  it  is  necessary  that
 ‘we  increase  our  institutional  and  orga-
 nisational  arrangements.  In  our  coun-
 try  fifty  per  cent  of  our  people  are  be-
 low  the  poverty  line,  in  many  areas
 of  our  country.  The  middle  class  and
 the  lower  middle  class  especially  are
 finding  it  difficult  to  make  both  ends
 meet.  Take  a  commodity  like  petrol.
 The  prices  of  petrol  have  been  increas-
 ed.  I  know  petrol  is  consumed  by
 people  who  own  cars.  But  then  we
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 have  to  look  at  the  situation  which
 faces  us  today.  What  is  the  situation?
 This  is  a  particular  situation  which
 has  been  imposed  upon  us,  Crude
 Prices  have  been  increased  and  they
 go  on  increasing.  This  is  increased  by
 one  dollar  per  barrel;  then  it  becomes
 one-and-half  dollar  and  two  dollars  or
 two-and-a-half  dollars.  The  policy  of
 the  Government  is  to  protect  the  essen-
 tial  elements  lixe  the  agricultural  sec-
 tor  and  agricultural  operations,  public
 transport  and  to  luad  the  burden  most-
 ly  on  the  people  who  could  take  it.
 We  have  therefore  to  adopt  a  policy
 which  is  well-instrumented  and  well-
 orchestrated.  It  should  be  so  regulat-
 ed  that  various  segments  of  society
 are  taken  care  of.  Any  sort  of  blan-
 ket  policy  will  not  do  much  good.

 My  second  point  is  this.  We  have
 to  see  that  the  essential  sectors  and
 the  weaker  sections  are  protected.  We
 should  make  certain  institutional  and
 organisational  arrangements  in  this
 regard.  I  think  the  Government  must
 be  congratulated  for  facing  and  meet-
 ing  a  difficult  situation  indeed.  It  was
 a  very  difficult  situation.  Any  weak-
 ness  on  their  part  or  any  weak-need
 policy  on  their  part  would  have  al-
 lowed  the  situation  to  get  out  of  hand.
 On  the  other  hand  the  situation  has
 been  brought  well  under  control.  It
 has  not  gone  out  af  hand.  It  has
 remained  within  our  control.  So,  the
 Government  must  be  congratulated
 for  that.

 My  hon,  friend  Mr.  Banerjee  would
 be  well-advised  to  withdraw  his  Ad-
 journment  Motion.  I  hope  he  will  not
 press  it

 att  wen  बिहारी  बाजपेयी  (ग्वालियर):
 श्री  भगत  के  भाषण  को  धुनते  समय  लग  रहा
 था  कि  देश  में  कोई  संकट  नहों  है  कौर  भारत
 की  बगिया  में  सव  कुछ  हरा  भरा  है।  श्री  भगत

 का  दावा  है  कि  सरकार  ने  ऐसी  परिस्थिति  पर

 विजय  प्राप्ति  करने  में  सफलता  पाई  है  जैसी
 गम्भीर  परिस्थिति  पिछले  पच्चीस  साल  में

 पैदा  नहीं  हुई  ।  प्रधान  मत्री  जी  न ेकहा  था  कि

 ऐसा  सूखा  पिछले  पचास  साल  में  नहीं  हुमा ।
 भगत जी  ने  25  वर्ष  घटा  दिए  हैं।  किन  जो  तथ्य
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 हैं  वे  न  प्रधान  मंत्री  के  दावे  का  समर्थन  करते
 हैं  प्रो  न  भगत  जी  के  दावे  की  पुष्टि  करते  हैं

 देश  के  कितने  व्यापक  भाग  में  सूखा  है
 इसका  प्रश्न  नहीं  है  ।  उससे  फैसल  कितनी
 प्रभावित  होती  है  इस  बात  को  देखा  जाना

 चाहिए  ।

 व्यापक  पैमाने  पर  सूखे  के  बावजूद  गत  वर्ष
 अनाज  के  उत्पादन  में  केवल  चार  प्रतिशत  की
 कमी  हुई  ।  लेकिन  i965-66  में जो  सूखा
 पड़ा  था  तब  कमी  25  प्रतिशत  की  उत्पादन”
 में  हुई  थी,  90  मिलियन  टन  से  हमारा  उत्पादन
 घट  कर  72  मिलियन  टन  रह  गया  था  ।
 लेकिन  उस  समय  थोक  दामों  में  वृद्धि  केवल
 3.6  प्रतिशत  हुई  थी  जबकि  इस  साल  34.I

 प्रतिशत  की  वृद्धि  हुई  है  1  इस  वृद्धि  के  लिए
 कौन  उत्तरदायी  है  ?  स्पष्ट  है  कि  मौसम  को
 दोष  नहीं  दिया  जा  सकता  है  ।

 घिसे  पिटे  तर्क  दिये  जाते  हैं  कि  बंगला
 देश  से  विस्थापित  आए,  हमने  लड़ाई  लड़ी  ।
 मैं  चाहता  हुं  वित्त  मंत्री  महोदय  आंकड़े  दें
 कि  विस्थापितों  पर  हमने  कितना  खर्च  किया
 कौर  जनता  पर  टैक्स  लगा  कर  और  विदेशी
 सहायता  से  हमने  कितन।  प्राप्त  किया।  सरकार
 के  आंकड़  हैं  कि  बंगला  देश  के  विस्थापितों
 पर  306  करोड़  रुपया  सब  प्रा  शौर  युद्ध
 पर  खर्च  होने  वाली  राशि  i25  करोड़  है  ।
 लेकिन  उससे  अधिक  राशि  हमने  जनता  से

 वसूल  कर  ली  है  ।

 मंहगाई  बढ़ने  का  अगर  कोई  कारण  है
 तो  वह  है  मती  सप्लाई  में  वृद्धि  रिजर्व  बैंक
 की  रिपोर्ट  है  कि  ig  प्रतिशत  मनी  सप्लाई

 बढ़ी  है  जोर  जी०एन  ०पी  डेढ़  प्रतिशत  बढ़ा  है
 क्या  शिकार  भ्रमित-शनाप  नोट  छापे  ?  क्‍या
 कोई  [वित्तीय  प्रशासन  नहीं  होगा  ?  क्‍या
 घाटे  फो  प्र यं व्यवस्था  पर  कोई  मर्यादा  नहीं
 लगाई  जाएगी  ?  क्या  भ्रनुत्पादक  व्यय  किसी
 भी  गति  से  बढ़ने  दिया  जाएगा  ?  श्रगर ये
 बातें  होंगी  तो  मूल्य  वृद्धि  को  कोई  रोक  नहीं
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 हमने  मांग  को  थी  कि  रिजर्व  बैंक  को  एक
 इंडिपेंडेंट  मानेटरी  भ्राथोरिटी  बनाया  जाए,
 सरकार  का  एक  विभाग  नहीं  मैं  यह  भी  चाहता

 हूँ  कि सरकार  घाटे  की  भरथंव्यवस्था  झगर  बढ़ाना
 चाहती  है  तो  उसे  'कालियामैंट  के  पास  जाना

 चाहिये,  इस  लंदन  की  स्वीकृति  लेनी  चाहिये  t
 तभी  वह  घाटे  ककी  र्थ  व्यवस्था  को  बढ़ा  सकती

 है,  वर्ना  नहीं  ।  लेकिन  रिजर्व  बैंक  की  सिफा-
 रिणों  पर  ध्यान  नहीं  दिया  जाता,  सदन  को
 विश्वास  में  नहीं  लिया  जाता,  प्रताप-शनाप
 रुपये  का  फैलाव  किया  जा  रहा  है,  मुद्रा  स्फीति-

 हो  रही  है,  बाजार  में  जरुरत  की  चीज़ें  कम  हैं
 पैसा  भ्र धिक  है,  काले  धन  की  एक  समानान्तर
 अर्थव्यवस्था  चल  रही  है,  वैभव  ज़ोर  विलास
 की  वस्तुओं  का  उत्पादन  तीस  प्रतिशत  बढ़ा
 है  और  आवश्यक  वस्तुओं  का  उत्पादन
 घटा  है  1

 आज  सबेरे  ही  सरकार  ने  सभा  पटल  पर
 वक्तव्य  रखा  है  कि  चावल,  मोटे  अनाज  कौर

 गेहूं,  जो  सरकारी  दूकानों  से,  सस्ते  दर  की

 दूकानों  से,  दिया  जाता  है,  उसके  मूल्य  में  वृद्धि
 की  गई  है  सस्ते  दर  की  दूकानों  से  मिलने
 वाला  अनाज  घटिया  किस्म  का  होता  है,  उसे
 गरीब  झ्र भा दमी  खरीदता  है  यह  बोझा  किस
 पर  पड़ेगा  ?  तक  यह  दिया  जाता  है  कि  हमते
 किसान  को  भी  दी  जाने  वाली  रकम  में  थीड़ी
 सी  वृद्धि  की  है।  मैं ्ापके  सामने  तथ्य  रखना

 चाहता  हूं  कि  इस  मामले  में  भी  सरकार  मुनाफा
 कर  रही  है।  सभी  प्रदेशों  की जानकारी  इकट्ठी
 की  जाए  तो  पता  लगेगा  कि  केरल  में  प्रोखोर-
 मेंट  प्राइस  65  से  बढ़ा  कर  7.50  की  गई
 है  लेकिन  इशू  प्राइस  25  से  60  की  गई  1
 इसका  भ्रमण  है  कि  उत्पादक  को  0  प्रतिशत.
 अधिक  मिलेगा  लेकिन  उपभोक्ता  को  28
 प्रतिशत  अधिक  देना  .पड़ेगा  ।  महाराष्ट्र  में
 ज्यार  के  बारे  में  भी  यही  स्थिति  है।  बसूली
 के  दाम  5  प्रतिशत  बढ़ाएं  गए  हैं,  58  से
 67  रुपये  प्रति  क्विंटल  किए  गए  हैं  लेकिन

 इश्‌  प्राइस  44  प्रतिशत  बढ़ा  दी  गई  है,  78
 से  05  रुपये  कर  दी  गई  है।  मैं  पूछना  चाहता
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 हूं  कि  यह  मुनाफाखोरी  नहीं  है  ?  कया  यह
 भ्रम  ग्रामीण  की  कमर  तोड़ने  का  तरीका  नहीं
 है  ?  फिर  दावा  किया  जाता  है  कि  दाभ  घट
 रहे  हैं।  सरकार  स्वयं  दाम  बढ़ा  रहो  है  प्रौढ़
 भाषण  दिए  जा  रहे  हूँ  कि  दाभ  घट  रहे  हैं।

 पता  नहीं,  कहां  से  ला  कर  इस  सदन  में  प्रांगण
 रख  दिये  जाते  हैं  ।

 SHRI  8.  R.  BHAGAT:  I  am  sorry
 that  my  hon.  friend  has  cast  doubts
 on  the  figures  that  I  had  quoted.  I
 say  that  they  are  abgOlutely  correct,
 and  they  are  reliable  and  they  have
 been  published.  They  are  official
 estimates,

 SHRI  PILOO  MODY:  That  is  why
 they  are  unreliable.  This  Govern-
 ment  cannot  be  trusted.

 et  झटल  बिहारी  वाजपेयी  :  मेरा
 निवेदन  है  कि  सरकार  ने  आवश्यक  वस्तु ओरों
 के  दाम  स्वयं  बढ़ाये  हैं,  या  निर्मितियों  को
 बढ़ाने  की  इजाज़त  दी  है।  कपास  की  फसल

 बहुत  भ्रमणी  हुई  ।  तो  फिर  कपड़े  के  दाम  कसे
 बढ़  गये  हैं  ?  कपड़े  के  निर्मितियों  को  जनता
 को  लूटने  की  छूट  दे  दो  गई  है  1  इसी  तरह
 चीनी  का  उत्पादन  सात-राठ  लाख  टन  अधिक
 हुआ  है  ।  फिर  चीनी  के  दाम  बढ़ने  का  क्‍या
 औचित्य  है  ?  लेकिन  चीनी  के  दाम  बढ़े  हैं

 की  एम०  रामगोपाल  रही  (निज़ामी-
 बाद)  :  उस  को  एक्सपोर्ट  कर  रहे  हैं  i

 wt  झील  बिहारी  बाजपेयी  :  बड़ी
 बुद्धिमत्ता  का  काम  कर  रहे  हैं  ।

 कोयले  के  दाम  भी  बढ़े  हैं  ।  बाज़ार  में
 कोयले  की  कमी  है  ।  कोयले  की  खानों  के
 राष्ट्रीयकरण  के  बाद  कोयले  का  उत्पादन  बढ़ना
 चाहिए  था,  लेकिन  उत्पादन  घटा  है,  उपलब्धि
 घटी  है  ।  इस  के  लिए  कौन  ज़िम्मेदार  2?

 इस  सदन  में  भाषण  दिये  जाते  हैं  कि  उत्पा-
 दन  बढ़ाना  चाहिए  ।  मैं  सरकार  को  चेतावनी
 देता  ह॑ं  कि  भ्र गले  साल  देश  में  गेह  का  उत्पादन
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 कम  होने  की  झ्राशंका  है  ।  गेहूं  पैदा  करने
 वाले  किसान  को  खाद  नहीं  मिल  रहा  है  t
 खाद  की  कंमी  से  किसान  परेशान  है  ।  खाद
 चोर  बाज़ार  में  बिक  रहा  है।  रुख़सार
 खाद  नहीं  दे  पा  रही है भौर  जब  तक  खाद

 नहीं  मिलेगा,  तब  तक  किसान  गेहूं  बोना

 शुरू  नहीं  करेगा  ।  उसे  गेहूं  की  बुझाई  के
 साथ  ही  खाद  मिलना  चाहिए  1  मैं  पूछना
 चाहता  हूं  कि  खाद  की  कमी  के  लिए  कौन
 ज़िम्मेदार  हैं।  क्‍या  बंगलादेश  ज़िम्मेदार.

 हैं?  या  मौसम  ज़िम्मेदार  हैं?  क्‍या
 इस  शासन के  भ्रन्तगंत  खाद  भी  खेत  में
 पैदा  होता  है?  खाद  के  शौर  कारखाने
 क्यों  नहीं  लगाए  गये  ।  मीठापुर  की
 फ़ैक्टरी  लगाने  में  देर  क्यों  की  गई  ?  सरकारी
 खाद  के  कारखाने  पूरी  क्षमता  से  काम
 क्यों  नहीं  कर  रहे  हैं  ?  हम  दुनिया
 भर  से  महंगी  खाद  बेचते  हैं,  लेकिन  फिर
 भी  किसान  को  पर्याप्त  मात्रा  में  देने  क ेलिए
 तैयार  नहीं  हैं

 सरकार  अपनी  नीतियों  को  नहीं  सुधारती
 है  और  जनता  के  जीवन  के  साथ  खिलवाड़
 करती  है  ।  भ्र नाज  के  थोक  व्यापार  को
 अपने  हाथ  में  लेने  का  निर्णय  भी  एक  खिलवाड़
 था।  वह  एक  ग़लत  निर्णय  था,  जो  व्याव-

 हारिकता  की  कसौटी  पर  विफल  सिद्ध  हुआ
 है  ।  किसानों  से  सारा  अनाज  खरीदने
 कौर  जनता  को  बेचने  का  ज़िम्मा  फूड
 कार्पोरेशन  को  दे  दिया  गया,  जिस  के  बारे
 में  श्री  शिन्दे  ने  कहा  हं--वह  बड़े  स्पष्ट-
 वादी  हैं  :

 “Corruption  in  the  Food  Corpora-
 tion  knows  no  bounds.  Even  the
 Maharshtra  State  Government  paid
 illegal  money  to  FCI  officials.”

 अर्थात  राज्य  सरकार  इस  कार्पोरेशन  के
 अधिकारियों  को  रिश्वत  दे  देती  है।  एक
 मंत्री  न ेकहा  था  कि  सरकार  को  भी  सीमेंट

 चोर  बाज़ार  से  खरीदना  पड़ता  है।  दिल्ली
 के  एक  कांग्रेस  के  नेता  ने  भ्र भी  श्रृगार
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 में  चिटठी  छपाई,  जिस  में  उन्होंने  नारायणा
 के  फूड  कार्पोरेशन  के  गोडाउन  के  बारे  में

 जहा”  व्यापारी  भ्र नाज  लेने  के  लिये  जाते

 हैं,  बताया  :

 “Officials  in  charge  take  bribe
 varying  from  Rs.  0  to  Rs.  30  from

 every.  shopkeeper.  If  the  shop
 keeper  refuses  to  give  bribe,  he  is
 not  giver’  the  material.”

 ब्या  ऐसी  कार्पोरेशन,  या  ऐसी  संस्था  पर,

 नहम  वितरण  की  ज़िम्मेदारी  छोड़  सकते

 2?

 यह  बात  ठीक  है  कि  हमारी  अर्थ-

 व्यवस्था  में  जो  संकट  पैदा  हो  गया  है,

 महंगाई  उसका  प्रतीक  हैं।  केवल  यह  आशा

 कर  के  कि  फ़सल  अच्छी  हो  जायेगी  और

 दाम  कम  हो  जायेंगे,  हम  फिर  धोखा  खाने

 वाले  हैं।  मेरा  निवेदन  है  कि  इस  बार

 भी  फ़सल  इतनी  ख़राब  नहीं  थी,  जितनी

 ख़राब  वह  बढ़ा-चढ़ा  कर  दिखाई  जा  रही

 है

 wat  हमें  झ्राथिक  क्षेत्र  में  प्रगति  करनी

 है,  तो  उत्पादन  बढ़ाना  होगा,  उत्पादन

 बढ़ाने  के  लिए  परिस्थितियां  पैदा  करनी

 होंगी  ।  किसान  को  खाद  नहीं  मिलता  हैं;
 उत्पादन  कैसे  बढ़ेगा?  बिजली  का  संकट

 है;  कल-कारखाने  कैसे  चलेंगे  ?  देश  में

 प्रौद्योगिक  मन्दी  आई  हुई  है  बौर  आवश्यक

 वस्तुओं  को  निर्माण  पर  बल  नहीं  दिया

 जारहा  है।
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 कहा  जाता  है  कि  प्रधान  मंत्री  एक
 फिनैंशल  विंड  की  तलाश में  हैं  1
 समझते  थे  कि  i97:  में  देश  को  एक
 जादूगरनी  मिल  गई  है,  जो  स्पर्श  करते  ही
 ग़रीबी  हटा  देशी  ।  लेकिन  राज  प्रधान
 मंत्री  को  भी  जादूगर  की  आवश्यकता  है  ।
 स्पष्ट  है  कि  वित्त  मंत्री,  श्री  चला,  पर
 प्रधान  मंत्री  का  विश्वास  नहीं  रहा  हैं  +
 श्री  श्री  डी०  पी०  घर  भी  समस्‍यायें  हल
 कर  संकते  हैं,  उस  कें  बारे  में  प्रधान
 मंत्री  को.  भरोसा  नहीं  है  ।  इसके  लिए
 उन्‍हें  एक  जादूगर  चाहिए।  ग़ालिब  ने
 लिख  है  “जो  दवा  के  बदले  ज़हर  दे,  उस
 चारागर  की  तलाश  है  ।”  मैंने  थोड़ा
 संशोधन  कर  दिया  है:  “जो  ग़रीबी
 के  बदले  अमीरी  दे,  उस  जादूगर  की  तलाश
 है।”  लेकिन  जादूगर  से  समस्या  हल  नहीं
 होगी  ।

 प्रधान  मंत्री  से  हमारा  निवेदन  है  कि  हमें
 973  का  गरीबी  हटाओ  वर्ष  नहीं

 चाहिए,  197  की  गरीबी  हमें  वापस  दे
 दीजिए  ।  शहरी  श्री  बनर्जी  ने  1971
 के  चीज़ों  के  दाम  पढ़  कर  बताए  हैं।  हम
 प्रधान  मंत्री  से कहते  हैं  कि  1971  के  दाम
 वापस  दे  दीजिए,  नहीं  तो  त्यागपत्र  दे
 दीजिए  ।  वह  आधिक  मोर्चे  पर  विफल
 हो  गई  हैं।  श्री  देश  को  अधिक  दिनों  तक

 गुमराह  नहीं  किया  जा  सकता  है।  महंगाई
 के  कारण  जो  व्यापक  अ्रसंतोष  पैदा  हो  रहा
 है,  वह  विस्फोट  का  रूप  ले  सकता  है  और
 लोकतंत्र  को  भी  ख़तरे  में  डाल  सकता
 है

 शो  चरणजीत  यादव  (झ्राजमगढ़)  :
 उपाध्यक्ष  महोदय,  अभी  श्री  वाजपेयी  ने
 जो  भाषण  दिया  है,  उस  में  उन्होंने,  आज
 जो  परिस्थिति  है,  उस  को  सदन  के  सामने
 रखा  है--सिवाये  ग्रा खिरी  बात  के  ।
 शायद  वह  उत्तर  प्रदेश  के  आगामी  चुनाव
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 के  सम्बन्ध  में  अपना  भाषण  तैयार  कर  रहे  होंगे  ।
 वह  आखिरी  बात  उन्होंने  उस  के  संदर्भ  में
 कही  है।

 राज  हमारे  देश  में  जीवनोपयोगी
 सामान,  रोज़-मर्रा  की  ज़िन्दगी  में  इस्तेमाल
 होने  वाली  चीज़ों  की  बढ़ती  हुई  कीमतों  के
 कारण  हर  एक  परिवार  और  हर  एक
 व्यक्ति  चिन्तित  कौर  परेशान  हैं।  इस
 बात  से  हमारी  सरकार  भी  चिन्तित  है  ।
 अभी  कल ही  प्रधान  मंत्री  जी  ने  कहा  है  कि
 राज  यह  सच्चाई है  कि  कीमतें  बढ़  रही  हैं
 यह  भी  सच्चाई  है  कि  जिन  चीज़ों  का  उत्पादन
 बढ़  रहा  है,  उन  की  कीमतें  भी  बढ़  रही
 हैं।  हम  बढ़ती  हुई  कीमतों  के  एक  ऐसे
 चत्रब्यू ह  में  फंसे  हुए  हैं,  जिस  से  हमें  निकलना
 होगा  प्रधान  मंत्री  ने  यह  भी  कहा  हैं  कि
 मैं  इस  विषय  में  हर  उस  व्यक्ति  का  सहयोग
 चाहती  हूं  जो  सोचता  हैं,  समझता  है  और
 जिस  को  जानकारी  है  7  आज  इस  बात
 की  आवश्यकता  है  कि  इस  समस्या  पर
 हम  गम्भीरता  से  विचार  करें  और  कोई
 रास्ता  निकालें।  +

 यह  हमारी  अर्थव्यवस्था  का  संकट
 हो  सकता  है,  या  यह  हमारे  प्रशासन  की
 कमज़ोरियों  का  संकट  हो  सकता  है।
 हमारे  जैसे  अरन्य  विकासमान  देशों  को  भी,
 जो  अपने  भविष्य  की  रचना  में  लगे  हुए
 हैं,  इस  तरह  की  कठिनाइयों  के  दौर  से

 गुज़रना  पड़  सकता  है।  राज  अन्तर्राष्ट्रीय
 जगत  में  जो  घटनायें  हो  रहीं  हैं,  लाज़िमी
 तौर  पर  उन  का  असर  भी  पड़  सकता
 है।  मैं  उस  का  कोई  सहारा  नहीं  लेना
 चाहता  हूं,  लेकिन  यह  एक  सच्चाई  है,
 जिस  से  हम  इन्कार  नहीं  कर  सकते  हैं।
 जो  देश  पेट्रोल  कौर  डिम्पल  ट्रायल  पैदा
 करते  हैं,  जिन  से  हमें  कई  मिलियन  बैरल
 मंगाने  पड़ते  हैं,  अगर  वे  तेल  की  कीमत

 बढ़ा  देते  हैं,  तो  हम  उन  से  बढ़ी  हुई  कीमत
 पर  तेल  खरीदने के  लिए  मजबूर  हैं।  मगर
 अरब  देशों  ने  अपने  तेल  की  कीमत  बढ़ाई  है,
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 तो  उस  का  भ्र सर  हिन्दुस्तान  पर  भी  पड़ता
 है  भौर  प्रमरीका  पर  भी  पड़ता  हूँ।
 उस  का  शरीर  दुनिया  के  दूसरे  मुल्कों  के
 ऊपर  भी  पड़ा  है,  यह  सच्चाई  है।  हम
 इस  से  इन्कार  नहीं  कर  सकते।  (व्यवधान)
 सवाल  इस  का  नहीं  है  कि  कितना  बढ़ाया  है
 मैं  उस  में  नहीं  जना  चाहता  ।

 एक  माननीय  सदस्य  :  बिलकुल
 नहीं  बढ़ाया  है  ।

 शी  जमा जीत  यादव  :  आप  मेहरबानी
 करके  सच्चाई  पर  परदा  डालने  की  कोशिश
 मत  कीजिए  ।  राज  यह  एक  सच्चाई  है
 कि  इस  तरह  की  बात  हुई  है  ।

 अब  प्रश्त  यह  है  कि  राज  हमारा  देश
 जो  मंहगाई  का,  बढ़ी  हुई  कीमतों  का

 मुकाबिला  कर  रहाः है  शौर  इस  संकट  से

 हम  गुजर  रहे  हूँ  इसका  हमें  रास्ता  ढूंढना
 है  श्र  एक  राष्ट्र  की  हैसियत  से  हमें  इस
 का  रास्ता  ढूंढना  है।  राज  हमारे  देश
 के  सामने  कई  बुनियादी  सवाल  पैदा  होते
 हैं  ।  राज  यह  बात  सही  है  कि  कीमतें
 बढ़ी  हुई  हैं।  चाहे  जितना  करोड़  हम  ने
 शरणार्थियों  के ऊपर  खच  किया,  चाहे  जितने
 सौ  करोड़  हम  ने  लड़ाई  के  ऊपर  खर्च

 किए,  चाहे  जितनी  बड़ी  प्राकृतिक  आपदा'

 हमारे  देश  के  ऊपर  भाई,  हम  ने  उस  का

 मुकाबिला  किया  यह  सब  इस  की  पृष्ठभूमि
 है।  लेकिन  हम  राज  जिस  तरह  के  समाज  में

 रह  रहे  हैं,  हमारी  प्रथा-व्यवस्था  जिस  तरह
 से  मांग  और  पूर्ति  पर  भ्राधारित  है,  जिस  तरह
 की  निश्चित  अर्य-व्यवस्था  के  हम  शिकार

 हैं,  मैं  वाजपेयी  जी  से  सहमत  हूं  शौर
 मैं  इस  को  स्वीकार  करता  हूं  कि  उत्पादन

 बढ़ता  है  तब  भी  कीमत  चढ़ती  हैं,  सामान

 होता  है  तब  भी  सामान  चाहने  वालों  को

 सामान  नहीं  मिलता  है,  यह  बात  सही  हैं,

 तो  यह  दोष  है  कहां  ?  दोष  है  यहां  पर

 कि  राज  समाज  में  ऐसे  लोग  हैं  जो  प्रभाव

 की  स्थिति  का  बेजा  लाभ  उठाने  की  कोशिश



 379  Food  and

 [aft  चन र्द्र जीत  यादव]
 करते  हैं,  गरीब  की  गरीबी  से  और  देश  के
 अन्दर  जमाव  कौ  स्थिति  से  मुनाफाखोरी
 करने की  प्रवृत्ति  जिन  के  भ्रन्दर  है  वह  मुनाफा-
 खोरी  करते  हैं।  हमें  उन  के  लिए  समाज  में
 वातावरण  भी  पैदा  करना  होगा,  कायदे

 कानून  का  इस्तेमाल  भी  करना  पड़ेगा  और
 ऐसे  लोग  जो  ऐसे  अपराधों  के  स्रोत  है
 उन  के  खिलाफ  कार्यवाही  भी  हम  को  करनी
 पड़ेगी  ।  इस  के  ऊपर  हमें  सोचना  है  शौर
 गम्भीरता  से  सोचना  है  -  एक  तरफ  हम
 इस  बात  को  मानते  हैं  कि  इस  मुल्क  के  अंदर
 हम  को  प्राथमिकता  तय  करनी  पड़ेगी  ।
 इस  मुल्क  में  इस  बात  से  कोई  ईमानदार
 आदमी  इनकार  नहीं  कर  सकता  कि  उत्पादन
 बढ़ता  जा  रहा  है,  चाहे  कृषि  का  उत्पादन

 हो  चाहे  कौर  किसी  चीज  का  उत्पादन  हो,
 इस  देश  में  हम  ने  स्वागत  बन  को  तरफ  तेजी
 से  कदम  बढ़ाया  है  भर  यह  देश  भ्र पनी
 एक  मजबूत  भ्रंश-व्यवस्था  को  बनाने  में  लगा

 हुआ  है।  इससे  इनकार  नहीं  किया  जा
 सकता  ।  लेकिन  दूसरी  तरफ  गरीबी  भी
 है,  आर्थिक  और  सामाजिक  विषमता  भी
 बड़े  माने  पर  है।  एक  तरफ  समाज  का
 एक  हिस्सा  है  जिस  के  पास  पैसा  है  चाहे
 काले  घन  का  पैसा  है  चाहे  प्रगति  कमाई  का
 पैसा  है,  वह  इस  स्थिति  में  है  कि  चाहे
 जितनी  कीमत  पेट्रोल  की  बढ़  जाए,  उस
 की  कार  की  दौड़-धूप  बन्द  नहीं  होने  वाली

 है,  रेफ्रिजरेटर्स  की  कीमत  चाहे  जितनी  बढ़
 जाए,  उसके  घरों  में  रेफ़िजरेटर्स  कौर
 आने  वाले  हैं,  सीमेंट  की  कीमत  मुल्क  में  चाहे
 जितनी  बढ़  जाए  उस  की  अट्टालिकाएं
 बढ़ती  जायंगी,  वह  रुकने  वाली  नहीं  हैं  ।
 लेकिन  दूसरी  तरफ  जनता  का  पार

 बहुमत  ऐसा  है  कि  जिस  की  रोटी  का  दाम
 बढ़ता  है,  चावल  का  दाम  बढ़ता  है,  गेहूं
 का  दाम  बढ़ता  है  तो  आज  उस  के  पेट  के
 ऊपर  सीधे  प्रहार  होता  है,  यह  एक  सच्चाई
 शर  वास्तविकता  है  ।  इस  के  ऊपर

 हमें  सोचना  पड़ेगा  ।  भरा  चाहे  जितना
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 हम  इस  का  मज़ाक  उड़ा  ले।  सरकार
 ने  एक  कदम  इस  के  लिए  उठाया  था  कि  अगर
 इस  देश  में  गल्ले  का  अभाव  है  तो  गल्ले
 के  ही  नहीं  जीवन  के  हर  भ्रावश्यक  सामान
 के  लिए  सार्वजनिक  वितरण  की  व्यवस्था
 इस  मुल्क  में  करनी  पड़ेगी  |  राज  वह
 समय  शा  गया  है  इस  मुल्क  के  इन्दर  ।  आज
 चाहे  किसी  कमजोरी  की  वजह  से  हो,
 हमारा  प्रशासन  ठीक  न  हो,  हमारी  पूरी
 तैयारी  न  रही  हो,  हम  राजनैतिक  रूप  से
 काम  को  न  कर  पाए  हों,  लेकिन  इस  बात
 से  हम  इन्कार  नहीं  कर  सकते  कि  अगर
 इस  देश  के  करोड़ों  इन्सानों  की  प्राथमिक
 आवश्यकताओं  को  पूरा  करना  है  तो  पब्लिक

 डिस्ट्रिब्यूशन  सिस्टम  को  हमें  स्थापित
 करना  पड़ेगा  और  इस  बात  को  देखना
 पड़ेगा  कि  इस  मुल्क  के  गरीब  श्रादमी  को
 सामान  ठोक  समय  पर  और  ठीक  कोमल
 पर  पहुंचे।  |  राज  यह  हमारे  सामने  सबाल

 है  और  इस  के  ऊपर  हमें  विचार  करना

 है,  सोचना  है  और  इस  का  रास्ता  निकालना

 है।  लेकिन  दूसरी  तरफ  मैं  यह  भी  कहना
 चाहूंगा  कि  यह  किसी  एक  दल  का  कार्य  नहीं
 है  किसी  एक  सरकार  का  सवाल  नहीं  है  ।
 राज  यह  एक  वास्तविकता  है।  क्‍या

 हमारी  नीयत  खराब  हो  गई  है  ?  क्‍या

 हम  गरीब  की  मदद  नहीं  करना  चाहते

 है  ?  क्‍या  हम  इस  मुल्क  में  उत्पादन
 को  बढ़ाना  नहीं  चाहते  हैं  ?  लेकिन
 अगर  राज  इंडियन  एयर  .लाइन्स  के
 कर्मचारी  जो  इस  मुल्क  में  सब  से  ज्यादा

 तनख्वाह  पाने  वाले  कर्मचारियों  में  हैं.  मगर

 वह  भी  राज  अपना  संगठन  बना  कर  हड़ताल
 की  धमकी  देते  हैं  और  हड़ताल  कर  देते

 हैं,  मगर  इस  मुल्क  में  एयर  इंडिया  के  करें-
 चारी  जो  न  केवल  हिन्दुस्तान  के  बल्कि

 दुनिया  के  अन्य  देशों  के  कर्मचारियों  के

 मुकाबले  में  बेहतर  तनख्वाह  पाते  हैं  वह  भी

 हड़ताल  करने  की  धमकी  देते  है  तो  इस  मुल्क
 के  इन्दर  ऐसे  ईमानदार  लोग  होने  चाहिए
 श्र  ऐसी  ईमानदार  पार्टियां  होनी  चाहिएं  जो
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 यह  कहें  कि  जब  तक  इस  देश  का  गरीब
 आदमी  जो  है  जिस  को  हम  न्यूनतम  वेतन
 देने  की  पोजीशन  में  नहीं  हैं,  जब  तक  उस
 का  वेतन  नहीं  बढ़ेगा,  तब  तक  ऊंची  तनख्वाह
 थाने  वालों  का  एक  पैसा  भी  वेतन  नहीं
 बढ़ने  वाला  है  1  राज  यह  एक  सच्चाई
 है  जिस  सच्चाई  पर  हम  आएं  ।  कम  से
 से  कम  कुछ  सालों  के  ऊपर  तो  हम  एक
 राय  के  बनें।

 6.00  hrs.

 प्रधान  मंत्री  जी  ने  कल  यह  नहीं  कहा
 था  बल्कि  प्रधान  मंत्रीजी  ने  उलटी  बात  कही
 थी,  मुझे  अफसोस  है  कि  एस०  एम०  बैनर्जी

 साहब  ने  उस  को  गलत  तरीके  से  पेश  किया
 अधीन  मंत्री  ने  यह  कहा  था  कि  मजदूरों  को
 इस  मुल्क  में  हड़ताल  करने  का  अधिकार
 है।  उस  अ्रधिकार  पर  हम  प्रतिबन्ध  नहीं
 लगाना  चाहते  हैं  ।  अभ्र गर  उन  के  साथ
 ज्यादती  होगी,  जुल्म  होगा,  उनके  अधिकार

 नहीं  मिलेंगे  तो  उनका  यह  हक  है  शौर

 हम  उस  को  मानते  है।  लेकिन  भ्रमर  देश
 एक  संकट  के  दौर  पर  गुजर  रहा  है,  देश
 में  ऐसे  बताते  है  चाह  लड़ाई  के  कारण
 हो,  चाहे  प्राकृतिक  झ्रापदा  से  संकट  पैदा
 हो  जायें,  चाहे  भ्रन्तर्राष्ट्रीय  सम्बन्ध  की  वजह
 से  संकट  पैदा  हो  जायें,  तो  ऐसे  वक्‍त  में
 हमें  बैठ  कर  रास्ता  निकालना  पड़ेगा  |
 उन्होंने  यह  नहीं  कहा  कि  वह  अपनी  मांग
 न  रखें  या  प्रिया  संघर्ष  न  उठाएं।  एक
 उदाहरण  देते  हुए  उन्होंने  कहा  कि  कि  ै
 कारखान  में  काम  हो  रहा  था,  सारे  मजदूरों
 के  सिर  पर  लाल  पट्टी  बंधी  हुई  थी।  किसी
 ने  पूछा  कि  यह  लाल  पट्टी  क्यों  बांध  रखी
 है  तो  उन्होंने  कहा  कि  लाल  पट्टी  इसलिए
 बांध  रखी  है  कि  मजदूर  हड़ताल  पर  हैं  लेकिन
 काम  कर  रहे  है  ।  उन्होंने  अपना  एक
 प्रोटेस्ट  किया  है  लेकिन  वह  नहीं  चाहते  कि
 देश का  कोई  नुकसान  हो।  तो  इस  प्रश्न के
 ऊपर  हमें  सोचना  है  1  इन  बातों  को
 हमें  सामने  रखना  है।
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 यह  बात  सही  है  कि  वित्त  मंत्री  जी
 को  कीमतों  के  बारे  में  सोचना  पड़ेगा  ।
 जो  डेफिसिट  फाइनेंसिंग  इस  मुल्क  में  होती  है
 उस  के  ऊपर  विचार  करना  पड़ेगा
 राज  हमारी  एक-एक  राज्य  सरकारें
 कोई  नियंत्रण  मानने  को  तैयार  नहीं  हैं
 amt  कुछ  भी  कहिए  राज्य  सरकारें  प्र पने
 ढंग  से  चलने  को  तैयार  हैं।  श्राप  कहिए
 कि  राशनिंग  करिए  तो  बहू  मानने  के  लिए
 तैयार  नहीं  हैं,  भाप  कहिए  कि  इस  तरह
 से  करिए  तो  वह  मानने  के  लिए  तैयार
 नहीं  ।  तो  हम  को  सोचना  पड़ेगा  कि
 झगर  इस  मुल्क  में  डेफिसिट  फाइनेंसिंग
 होनी  है,  भ्रमर  इस  मुल्क में  सिक्‍के  बनने
 हैं  तो  कहीं  तो  नियंत्रण होगा,  कहीं तो  उस  के
 ऊपर  पभनुशासन  होगा  या  नहीं  होगा  ?

 यह  एक  गंभीर  प्रश्न  है  जिस  पर  हमें  विचार
 करना  पड़ेगा  और  कोई  रास्ता  निकालना
 पड़ेगा  ।  राज  यह  सच्चाई  है  कि  राज
 काला  बाजार  है,  काला  धन  है,  लेकिन
 वह  क्‍यों  है?  कहां  उसकी  कमजोरी  है,
 कसे है?  सरकार  ने  उस  के  लिए  कुछ  कदम
 उठाए  हैं  कौर  वित्त  मंत्री  जी  उस  के  लिए
 बधाई के  पात्र  हैं  कि  कुछ  प्रभावकारी  कदम

 उन्होंने  उस  के  लिप  उठाए  हैं।  लेकिन
 फिर  भी  राज  वह  रोग  है।  मैं  इससे
 इन्कार  नहीं  कर्ता  कि  वह  रोग  राज  भी

 है।  जब  वह  प्रिया  उत्तर  देंगे  तो  श्राप  को

 बताएंगे  कि  क्या-क्या  कदम  उठाए  गए  हैं  ।
 राज  उस  को  रोकना  है  ताकि
 काला  धन  और  काले  धन  को  रखने
 वाले  इस  मुल्क  की  आर्थिक  व्यवस्था  को

 लुंज-पुंज  करने  में  कामयाब  नहों।  इस
 को  भी  हमें  सोचना  पड़ेगा  ब्रोकर  इस  के  लिए
 रास्ते  निकालने  पड़ेंगे

 राज  उत्पादन  बढ़ाने  का  सवाल  है।
 मैं  इस  बात  को  शुरू  से  कहता  प्राया  हूँ
 आर  राज  भी  कहना  चाहता  हूं  कि  राज  वह
 समय  ह::16  गया  है  कि  जब  सरकार  को

 इस  बात  का  निर्णय  लेना  पड़ेगा  चाहे  बहू
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 [श्री  चन्द्रजीत  यादव]
 निर्णय  थोड़ा  कट  हो,  चाहे  देश  में  उस  के
 लिए  कुछ  गलत  फहमियां  पैदा  करने  की
 कोशिश  की  जाय॑  लेकिन  यह  हमें  तय  करना
 पड़ेगा  कि  कौन  सी  चीजों  को  हमें  टाप
 प्रायरिटीज  देनी  है?  उसके  लिए  झगर
 किन्हीं  बातों  पर  हमें  नियंत्रण  लाना  पड़े
 तो  उस  के.  लिए  इस  प्रजातांत्रिक  ढांचे
 के  इन्दर  ऐसा  वातावरण  पैदा  करना
 होगा,  लोगों  को  समझाना  होगा  शौर
 हमें  सोचना  पड़ेगा  कि  इस  ढांचे  को  मजबूत
 रखते  हुए  इस  के  इन्दर  हम  कौन  से  कदम
 उठाए  ।

 उदाहरण  के  लिए  मैं  कहता  हूं  कि
 इस  मुल्क  में  कपड़ा  बनता  है।  मैं  नहीं
 चाहता  यह  विवाद  का  विषय  बने  कि.  i8
 हजार  किस्म  या  28  हजार  किस्म  का  कपड़ा
 इस  मुल्क  में  हम  पैदा  करते  हैं।  मैं  समझता
 हूं  कि  इतनी  बड़ी  लग्ज़री  को  बर्दास्त  करने
 के  लिए  मुल्क  तैयार  नहीं  हो  सकता  है  कि
 ऐसे  समय  में  जहां  अगर  स्टैंडर्ड  सामान
 नहीं  मिलता  है  तो  हम  क्‍यों  i8  हजार
 किस्म  के  कपड़े  बनाने  की  इजाजत  दें  ?
 हम  क्‍यों  नहीं  इस  बात  के  ऊपर  सोचें  कि  एक
 दर्ज  या  दो  दर्ज नया  सौ  दो  सौ  किस्म
 के  कपड़े  बनें?  इस  मुल्क  के  श्राम  इन्सान
 को  कपड़ा  मिल  सके  इस  के  लिए  हम  क्‍यों
 न  कदम  उठाएं  ?  इसी  तरह  से  बहुत  से  ऐसे
 प्रश्न  हैं  जिन  पर  हमें  सोचना  पड़ेगा  |

 लेकिन  मैं  यह  श्रागाहू  करना  चाहता
 हूं  कि  राज  की  बढ़ी  हुई  महंगाई  का  फायदा
 इस  मुल्क  के  अन्दर  ऐसी  ताकतें  उठाना
 चाहती  हैं  जिन्होंने  मुल्क  के  इन्दर  फ्री
 माकट  की  वकालत  करना  शुरू  कर  दिया

 'है।  उन  के  पअ्नुसार  सारा  दोष  कंट्रोल  के
 अन्दर,  सारा  दोष  पब्लिक  सेक्टर  के  प्रकार,
 सारा  दोष  सरकारी  नियंत्रण  के  भ्रमर  है।
 इन  ताकतों  से  भी  हमें  आगाह  होना  होगा  ;
 सरकार  को  इन  कमजोरियों  को  दूर  करना
 होगा।  लेकिन  हिन्दुस्तान  जैसे  विकासशील
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 देश  में  और  इतने  बड़े  मुल्क  में  हमें  नियंत्रण
 लाना  पड़ेगा।  उन  अनावश्यक  चीजों  पर
 नियन्त्रण  लगाना  पड़ेगा  जिनकी  इस  देश  में
 जरूरत  नहीं  है  और  जिन  चीजों  की  प्राथमिक--
 ता  है  उनको  देने  के  लिए  वितरण  व्यवस्था
 को  मजबूत  करना  पड़ेगा  ।  आज  सरकार
 अपनी  नीतियों  से  हटी  नहीं  है लेकिन  सरकार
 को  सच्चाई  भी  देखनी  पड़ती  है।  प्यार
 गल्ले  के  थोक  व्यापार  में  कमजोरियां

 रह  गई  थी  तो  इसलिए  नहीं  कि  सरकार
 की  नीतियों  में  अविश्वास  पैदा  हो  गया
 बल्कि  सही  बात  यह  थी  कि  हम  एक
 सरकार  होने  के  नाते,  एक  जिम्मेदार  पार्टी

 होने  के  नाते,  हमने  देखा  कि  हमारी  कम-
 चोरियां  हैं  शौर  उनको  हमें  दूर  करना

 पड़ेगा  और  उसके  लिए  हमें  तैयारी  करनी

 पड़ेगी  ।  उसके  बाद  जो  हमारे  लक्ष्य  हैं,
 जिस  बात  को  हम  हासिल  करना  चाहते
 हैं  उसकी  तरफ  हम  बढ़ेंगे ।

 इन  शब्दों  के  साथ  मैं  कहना  चाहता
 हूं  कि  राज  देश  में  जो  महंगाई  की  स्थिति

 है  उससे  हम  सभी  चिन्तित  हैं,  राज  हमको
 उसके  लिए  प्रभावकारी  कदम  उठाने  हैं
 और  दूसरी  तरफ  एक  निराशा का  वातावरण
 पैदा  नहीं  करना  चाहिए।  जैसा  कि
 भगत  जी  ने  कहा,  यह  एक  सच्चाई  है  जिसको

 हल  करने  कां  सरकार  ने  भरसक  प्रयत्न
 किया  है।  एक  कठिन  स्थिति  के  होते

 हुए  भी  सरकार  ने  उसका  मुकाबला  करने
 की  कोशिश  की  है  शौर  मुझे  विश्वास  है
 कि  हमारी  जनता  इस  संकट  के  दौर  से

 गुज़र  रही  है  और  जाने  वाले  समय  में
 हमारी  ऐसी  नीतियों,  कार्यक्रमों  जिनसे

 हमारा  उत्पादन  बढ़े,  हमारी  वितरण
 व्यवस्था  ठीक  से  रह  और  कमजोरियों  पर
 नियन्त्रण.  कर  सकें,  वह  चलेंगी  और

 इस  तरह  इस  महंगाई  पर  सफलतापूर्वक
 नियन्त्रण  कर  सकेंगे।

 SHRI  6.  VISWANATHAN  (Wandi-
 wash):  Sir,  today  the  country  is  fac-
 ing  an  oil  crisis.  This  is  not  a  natural
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 ‘crisis,  but  a  man-made  or  rather  a
 woman-made  crisis,  Already  the
 -country  is  facing  an  economic  chaos.
 The  poor  are  becoming  poorer.  The
 nation’s  economic  growth  rate  is  al-
 most  near  zero.  Everything  is  in
 short  supply,  whether  it  is  foodgrains,

 ‘cement,  steel,  oil  or  yarn.  There  is
 neither  efficient  production  nor  equi-
 table  distribution.  The  only  factory
 which  works  efficiently  I  think,  is  the
 Security  Press  at  Nasik.  On’  import-
 ed  paper,  they  are  printing  paper
 money  which  is  pumped  into  circula-
 tion,  which  is  the  major  cause  for  in-
 flation.

 6.8  hrs.

 [Suri  K.  N.  Trwary  in  the  Chair]
 In  the  last  one  year,  the  wholesale

 ‘prices  have  gone  up  by  20  per  cent.
 According  to  the  Internationa]  Labour
 Organisation,  the  prices  have  gone
 up  in  India  by  95  per  cent.  Go-
 vernment  says,  we  fought  one  war
 ang  fed  refugees  from  Bangaladesh.
 But  it  is  against  Pakistan  that  we
 fought  the  war  and  in  Pakistan  the
 prices  have  gone  up  only  by  45  per
 ‘cent  in’  the  last  decade  as  against  95
 per  cent  in  India.  40  per  cent  of  the
 population  of  the  country—22  crores
 are  living  below  the  the  poverty  line,
 earning  less  than  Rs.  300  per  annum.
 This  Government  promised  us  socia-
 lism  in'  Avadi.  Later  on  they  offered
 socialistic  pattern  of  society.  Then
 they  assured  us  that  we  will  get  de-
 mocratic  socialism.  Now  this  won-
 derful  Government  wants  us  to  be
 taken  back  to  buggy  socialism  or
 bullock  cart  socialism,  as  Mr.  Vajpa-
 yee  would  like  to  call  it,  Pandit
 Jawaharlal  Nehru  often  used  to  say
 that  our  people  should  be  taken  for-
 ward  from  the  bullock  cart  age,  but
 his  distinguished  daughter  wants  to
 take  the  country  back  to  the  bullock
 cart  age.

 The  prices  of  petroleum  products have  gone  up.  That  has  been  done
 through  ar!  ordinance.  This  is  noth-
 ing  but  taxation  by  back-door.  Go-
 vernment  says,  the  companies  are
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 increasing  the  prices.  The  Organi-
 sation  of  Petroleum  Exporting  Coun-
 tries  increased  the  price  of  crude  oil
 by  WwW  per  cent.  This  means  actually
 the  price  of  petro]  should  have  gone
 up  by  7  paise  per  litre  and  that  of
 kerosene  by  8  paise.  But  actually  the
 price  of  petrol  has  gone  up  by  707
 paise  and  that  of  kerosene  by  28
 paise.  India  will  have  to  pay,  accord-
 ing  to  the  increased  crude  _  prices,
 Rs.  30  crores  extra.  But  the  Govern-
 ment  by  this  measure  is  going  to  get
 an  annual  income  of  Rs.  300  crores.

 Again,  some  people  think  that  this
 steep  increase  in  the  prices  of  petrole-
 um  products  is  politically  motivated.
 It  is  time  the  Government  clarify  this
 point.  Now  the  elections  are  to  take
 place  soon  in  four  States,  including
 the  biggest  State  of  Uttar  Pradesh.
 Further,  there  is  number  of  bye-
 elections  pending.  The  ruling  party
 has  got  enough  resources  for  its  elec-
 tion  campaign  and  people  think  that
 it  wants  to  put  the  opposition  parties
 at  a  disadvantage  jn  the  elections  be-
 cause  the  opposition  parties  cannot
 afford  to  pay  for  so  many  jeeps  and
 other  vehicles  with  this  increased
 petrol  price.  Otherwise,  what  is  the
 justification  for  increasing  the  price
 of  petrol?

 Let  me  quote  one  instance.  When
 in  January  973  the  foreign  oil  com-
 panies  increased  the  price  of  crude
 oil,  Shri  Gokhale,  the  then  Minister
 in  charge  of  this  subject  said:

 “While  the  Government  have  an-
 ticipated  an  increase  of  68  cents
 a  barrel  under  the  Tehran  Agree-
 ment,  the  demand  of  23  cents  by
 the  foreign  companies  was  totally
 unjustified.”

 Now  I  want  to  know  what  else  is  it,
 if  it  is  not  unjustified,  when  they  in-
 crease  the  price  by  07  paise  when  the
 oil  companies  have  increased  it  only
 by  7  paise.

 Then  Government  argue  that  this
 increase  is  to  control  the  use  of
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 petrol.  This  theory  has  been  dis-
 proved  by  the  Prime  Minister  her-
 self  by  her  stunt.  She  came  to  Par-
 liament  House  in  a  buggy  instead  of
 using  one  car,  there  were  three  cats
 preceding  and  following  her.  So,
 this  disproves  the  theory  of  reduc-
 tion  in  consumption.
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 What  is  the  net  result?  The  prices
 of  all  items  have  gone  up,  It  is  not
 only  the  rich  people  who  are  affected
 by  this  measure.  People  who  use
 scooter  or  motor-cycle,  apart  from
 those  who  use  cars,  are  affected  by
 this.  Because  the  cost  of  road  trans-
 port  will  go  up,  it  will  affect  all
 items  including  even  vegetables.

 If  Government  want  to  reduce
 consumption  they  should  come  for-
 ward  with  a  system  of  rationing.
 Very  recently  when  there  was  a
 power  crisis  all  over  the  country,
 most  of  the  States  fixed  a  quota  for
 electricity.  Upto  the  quota  they  will
 get  at  a  reasonable  price  and  above
 the  quota  at  a  very  high  price.  Why
 could  they  not  adopt  it  in  the  case  of
 petrol  also?

 Then,  what  is  the  O&NGC  and
 other  organisations  doing  in  the
 matter  of  augmenting  our  own
 supply?  I  hope  the  Minister  in
 charge  will  answer  this  question.
 The  O&NGC  is  a  white  elephant.
 It  has  not  done  anything  so  far.  We
 had  to  import  16  million  tonnes  of
 crude  even  though  we  have  enough
 potential  in  our  country.  One  of
 our  officers  has  said  that  offshore,
 in  the  high  seas,  there  are  one  lakh
 square  miles  where  oil  can  be
 tapped.  What  is  the  O&NGC  doing
 about  that?  For  offshore  drilling  we
 purchased  a  platform  which  could
 not  be  used  because  of  other  things
 not  being  ready.  What  is  Oil  India

 ‘doing?  When  we  have  got  enough
 expertise,  why  are  we  not  using
 them  to  become  self-sufficient  in  oil?

 |  ‘Then,  what  has  happened  to  that
 wonderful  Fuel  Policy  Committee?
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 Is  it  working  or  sleeping?  What  is
 the  result  it  has  produced?  The  Com-
 mittee  on  Public  Undertakings  and  the
 Malaviya  Committee  have  recommend-
 ed  a  number  of  steps.  Are  the  Gov-
 ermment  sleeping  over  those  recom-
 mendations?  Government  must  get  up
 from  the  deep  slumber  at  least  now.
 When  there  is  world  shortage  of  oil
 and  oil  is  being  used  as  a  political
 weapon  by  some  of  the  countries,
 Government  have  miserably  failed
 both  in  oil  exploration  and  in  fixing
 the  correct  prices  for  imported  oil.
 Instead  of  taking  steps  to  curb  the
 Price  rise,  they  are  themselves  raising
 it.  Hence,  I  think  this  Government
 deserve  universal  condemnation.
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 (SHRI  ANNASAHEB  P.  SHINDE):
 Mr  Chairman,  Sir,  naturally,  my
 senior  colleague,  the  Finance  Minister,
 will  be  replying  to  the  main  points
 raised  by  hon.  Members.  But  I  thought
 that  I  should  reply  to  some  of  the
 points  relating  to  my  Ministry,  the
 Agriculture  Ministry,  which  have  been
 raised  by  hon.  Members.  I  am  thank-
 ful  to  you  for  giving  me  permission
 tu  reply  to  those  points.

 As  is  well-known,  during  the  last
 year,  one  of  the  important  factors
 which  contributed  to  price  rise  was  8
 severe  set-back  in  agricultural  produc-
 tion.  I  am  not  saying  that  this  was
 the  only  factor  which  contributed  to
 the  price  rise.  There  were  many  other
 factors,  monetary  and  fiscal.  But  the
 most  important  single  factor  that  can-
 tributed  to  the  price  rise  was  the
 severe  drought  which  prevailed  in  a
 very  large  part  of  the  country.  There
 was  a  severe  set-back  in  several  sec-
 tors  of  our  agricultural  economy.

 हु  Fortunately,  this  year,  as  a  result  cf
 Government's  efforts,  favourable
 nature  and  a  number  of  other  things,
 the  prospects  of  crops  are  really
 very  good,.  The,  main  factor  that  con-
 tributed  to  the  price  rise  last  year  as
 no  longer  there.  As  I  look  at  the
 picture  of  crop  prospects,  it  is  too  early
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 to  make  an  assessment  about  rabi  crop
 prospects  but,  as  far  88  kharit  crop
 prospects  are  concerned,  all  over  the
 country,  whether  it  is  wheat  or  rice
 or  coarse  grains  or  cash  crops  or  jute
 or  cotton  or  oilseeds,  uniformly,  the
 prospects  of  all  these  crops  are  good.
 Perhaps,  the  hon.  Members  will  charge
 me  with  over-optimism.  I  would  like
 to  give  my  honest  assessment  that
 this  is  going  to  be  one  of  the  best
 post-Independence  years  as  far  as
 agricultural  situation  in  the  country  is
 concerned.  I  anticipate  record  pro-
 duction  of  jute.  The  final  figures  will
 Naturally  be  available  a  little  later  on.
 But  as  far  as  the  assessment  is  con-
 cerned,  I  also  expect  a  very  good  crop
 ef  cotton.  As  regards  oilseeds,  there
 were  some  difficulties  ang  the  prices  of
 edible  oils  also  went  up  and,  naturally,
 there  was  a  great  hardship  caused  to
 a  large  section  of  population.  Fortu-
 nately,  the  oilseeds  crop  also  is  very
 good  this  year.  This  is  bound  to  have
 some  salutary  #ffect  on  prices.

 Already,  some  market  arrivals  have
 started  coming.  We  have  tried  to  exa-
 mine  the  trend  of  market  arrivals.  I
 find,  as  compared  to  the  same  period
 last  year,  the  market  arrivals  are
 higher  by  40  per  cent.  This  also  in-
 dicates  that  the  position  has  started
 gradually  easing.

 If  we  look  to  the  procurement  side,
 it  is  a  better  position.  Of  course,  it
 is  too  early  to  anticipate  what  will  be
 the  total  volume  of  procurement.  we
 have  naturally  fixed  on  the  basis  of
 crop  prospects  quite  a  reasonable  and
 high  target  of  procurement,  that  is,  50
 lakh  tonnes  of  rice  and  6  lakh  tonnes
 of  coarse  grains.  In  some  parts  of  the
 country,  the  market  arrivals  of  rice
 have  started  coming.  The  trend  of
 Procurement  is  so  encouraging  that
 within  the  last  2-3  weeks  alone,  88
 compared  to  !ast  year  when  we  had
 procured  only  .6  lakh  tonnes  of  rice,
 the  total  procurement  within  the  short
 Period  has  crossed  5  lakh  tonnes.  This
 is  a  very  encouraging  trend.  This
 shows  how  our  economy  is  likely  to
 get  strength  from.  agricultural  sector.
 Unfortunately,  last  vear,  there  was  a

 KARTIKA  21,  895  (SAKA)  Rise  in  Prices  330
 (Adj.  M.)

 set-back.  In  this  House,  many  un-
 charitable  remarks  were  made  about
 agricultural  economy.  Unfortunately,
 in  this  country  what  happens  is  that
 if  there  is  a  gond  crop,  we  go  to  one
 extreme  and,  if  there  is  a  bad  crop,
 we  go  to  the  other  extreme  and  say
 that  everything  is  wrong  with  agricul-
 ture.  There  jis  basicaily  nothing  wrong
 with  agriculture  and  with  the  basic
 strategy  of  agricultural  production.  I
 am  not  suggesting  that  there  are  no
 weaknesses  in  agriculture.  I  myself
 know  of  many  weaknesses  in  agricul-
 ture.  But  as  far  as  the  basic  strategy
 of  agricultural  production  is  concerned,
 it  is  a  very  sound  one.  The  strategy
 of  agricultural  production  which  has
 been  adopted  by  this  country  with  the
 support  and  goodwill  of  the  honour-
 able  House  is  going  on  very  well,

 My  hon,  friend,  Shri  Vajpayee,  made
 an  assessment  and  he  tried  to  make  a
 wrong  assessment  that,  as  compared
 to  1966-67,  the  price  increase  has
 keen  steeper  now.  I  contradict  his
 assessment  on  the  basis  of  facts.  This
 year  was  altogether  different.  In  fact,
 we  did  not  have  liberal  imports  as
 in  the  year  1066-67.  It  is  well-known
 to  the  House  that  in  the  year  ‘1966-67,
 we  imported  more  than  70  million  ton-
 nes  of  foodgrains  from  outside.

 This  year  the  total  imports  did  not.
 exceed  more  than  2.7  million  tonnes.
 Despite  these  limited  imports,  the  price
 increase  has  been  not  to  that  extent
 as  was  in  the  years  1963-67.  Unfor-
 tunately  human  memory  is_  very
 short,  and  Mr.  Vajpayee’s  statement
 would  have  gone  uncontradicted  if  I
 had  not  brought  these  facts  to  the
 notice  of  the  House.  For  instance,  in
 the  year  1966,  the  price  increase  in
 the  case  of  foodgrains  was  l.8  per
 cent  over  1965.  In  967  the  price  in-
 crease  over  966  was  3l.6  per  cent.  If
 we  make  a  comparative  study  of  the
 figures  of  price  increase  in  the  year
 972  over  1971  and  in  the  year  973
 over  1972,  as  against  .8  per  cent  in
 the  year  966  and  3.6  per  cent  in  the
 year  1967,  we  find  that  the  price  in-
 crease  in  972  over  97l  had  been
 13;3  per  cent  and  in  1973.  over  972
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 the  increase  has  been  9  per  cent.
 The  overall  increase  in  price  in  the
 year  ‘1972-73  has  been  low  as  com-
 pared  to  1966-67.  It  is  true  that  we
 tried  to  rely  more  on  our  own  efforts
 and  we  did  not  try  to  have  liberal
 imports  under  PL  480.  I  am  not  sug-
 gesting  that  there  was  no  hardship,
 there  were  no  difficulties,  There  has
 been  hardship,  there  have  been  diffi-
 culties.  But  for  the  first  time  in  the
 history  of  this  country,  by  relying  on
 our  own  efforts,  on  our  own  resources,
 we  tried  to  manage  the  food  economy
 and  succeeded  in  helping  the  deficit
 States  to  a  considerable  extent.

 If  you  look  into  what  was  the  total
 quantity  of  foodgrains  that  were
 pumped  into  the  public  distribution
 system,  you  will  find  that  the  largest
 quantity  was  pumped  into  the  public
 distribution  system  in  498  as  com-
 pared  to  the  last  four  or  five  years.
 In  972  through  the  public  distribu-
 tion  system  0.5  million  tonnes  of
 foodgrains  were  distributed  and  in
 ‘1978,  from  January  upto  the  last
 month,  8.9  million  tormes  have  been
 distributed  through  the  public  distri-
 bution  system.  This  figure  would,  by
 December  end,  reach  7]  million  ton-
 nes.  This  is  also  not  a  very  small
 achievement  because  we  tried  to  rely
 on  our  local  procurement  and  tried
 to  supply  foodgrains  by  marginal
 commercial  imports.

 Then  a  statement  was  made  here
 that  the  price  increases  which  had
 been  made  were  quite  unreasonable
 and  uncalled  for.  On  this  I  would
 make  this  very  humble  submission.
 I  have  many  times  replied  to  the
 queries  of  the  hon.  members  when
 the  controversy  on  wheat  take-over
 was  going  on  in  the  country  and  on
 the  floor  of  the  House.  For  instance,
 the  .procurement  was  not  coming  up
 satisfactorily  during  the  wheat  sea-
 son.  What  was  the  demand  of  the
 House  then?  There  was  a  near-un-
 animous  demand  in  this  House  that
 prices  of  procurement  must  be  in-
 creased.  In  fact,  arguments  were  ad-
 vanced  on  the  floor  of  the  House  that
 the  Canadian  farmers  were  being
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 paid  higher  prices,  the  American  far-
 mers  were  being  paid  higher  prices
 and  why  should  the  Indian  farmers
 not  be  paid  higher  prices.  Naturally
 the  Goverr.ment  of  India  have  taken
 the  decision  to  pay  reasonable  and
 remunerative  prices  to  our  farmers.
 But  it  cannot  happen  one  way.  If
 you  only  increase  the  procurement
 price  and  do  not  increase  the  issue
 price,  what  would  be  the  consequ-
 ence?  Again  a  near-unanimous  de-
 mand  in  this  House  was  that  we
 should  not  resort  to  deficit  financing.
 Had  we  not  increased  the  issue  price,
 what  would  have  been  the  consequ-
 ence,  what  would  have  been  the  re-
 sult?  Government  would  have  had
 to  resort  to  very  heavy  subsidies  or
 Government  would  have  been  com-
 pelled  to  resort  to  deficit  financing.
 They  are  part  of  the  same  process.
 And  that  would  not  have  been  in  the
 interest  of  the  poorer  sections  of  the
 society  because  that  would  have  led
 to  inflationary  trends.  §  Therefore,
 what  Government  has  done  is,  we
 have  increased  the  procurement  pri-
 ces.  This  has  been  a  very  good  thing
 done  because  that  not  only  helps  pro-
 curement  but  also  helps  the  produc-
 tion.  I  am  sure  that,  as  far  as  rice
 production  is  concerned,  it  has  already
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 ‘started  coming  up.  Even  outside  ex-
 perts  have  said  it.  Dr.  Borlough  was
 here  and  he  toured  some  parts  of  our
 country.  Dr,  Borlough  is  one  of  the
 leading  scientists  of  the  world.  He
 has  made  a  statement  that,  as  far  as
 rice  production  is  concerned,  the
 break-through  in  rice  is  coming  up  in
 this  country.  He  referred  to  our
 achievements  in  wheat  earlier  but
 even  on  rice,  he  said  that  rice  pro-
 duction  programme  of  this  country
 fs  also  going  on  very  well.  There-
 fore,  the  humble  submission  that  I
 was  making  is  that  whatever  decisions
 the  Government  have  taken  regard-
 ing  prices,  I  think,  were  just,  neces-
 sary  and  consistent  with  the  national
 interests.  I  think  if  the  Government
 had  not  taken  the  decision  to  in-
 crease  the  procurement  price,  the
 Government  would  have  failed  in  its
 duty.  The  right  thing  has  been  done
 but  some  of  the  Opposition  Members
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 and  some  of  our  colleagues  here  want
 to  blame  the  Government  for  dving
 the  right  thing,

 Another  point  that  was  raised  was
 that  the  increase  in  the  issue  price  is
 not  in  proportion  to  the  increase  in
 the  procurement  price.  That  again
 is  rot  a  very  correct  statement.  Shri
 Atal  Bihari  Vajpayee  made  a  state-
 ment  that  some  State  Governments
 procured  foodgrains  at  a  higher  pri-
 ce.  The  Governments  of  Kerala  and
 Maharashtra  procured  some  grain  for
 local  distribution  at  a  higher  price
 and  distributed  it  at  a  higher  price.
 It  has  nothing  to  do  with  the  Gov-
 ernment  of  India  price.  As  far  as
 the  Government  of  India  is  concern-
 ed,  we  procure  at  a  uniform  price
 throughout  the  country.  There  were
 some  disparities  in  the  past  but  the
 Government  of  India  have  now  ac-
 cepted  the  position  that  we  must  pro-
 cure  the  foodgrains  at  a  particular
 level  of  prices.  Now,  the  procure-
 ment  prices  are  more  or  less  uniform
 throughout  the  country.  Even  the
 issue  price,  whether  of  rice  or  of
 ‘coarse  grains  are  uniform.

 As  far  as  the  price  rise  is  concern-
 ed,  I  may  make  g  humble  submission
 for  the  information  of  the  hon.  Mem-
 bers.  The  amount  of  subsidy  which
 ‘was  involved  in  the  issue  of  rice
 through  the  public  distribution  sys-
 tem  was  only  very  marginal  in  the
 past.  Now  because  of  the  new  deci-
 sion,  a  subsidy  of  Rs.  4  a  quintal
 would  be  involved.  Then  other  fac-
 tors  will  have  to  be  taken  into  con-
 sideration.  For  instance,  we  are  pur-
 chasing  wheat  in  the  country  at
 Rs.  76  and  issue  wheat  to  the  State
 Governments  at  Rs.  78.  But  what  has
 happened  now?  In  this  internation-
 al  market,  the  entire  picture  or  the
 prospects  of  price  levels  have  chang-
 ed.  The  price  level  per  tonne  of
 wheat  was  55  dollars  a  tonne  in  the
 month  of  April-June  1972,  In  the  in-
 ternational  market  to-day  the  prices of  wheat  are  anywhere  between  80
 to  90  dollars.  Once  it  even  went
 upto  2I4  dollars....
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 SHRI  S.  M.  BANERJEE:  But  what
 about  their  per  capita  income?

 334

 SHRI  ANNASAHEB  P.  SHINDE:
 I  am  referring  to  the  fact  that  we
 were  purchasing  wheat  and  food-
 grains  at  a  much  higher  price  in  the
 international  market.  Now,  the  wheat
 of  which  the  landed  cost  would  have
 been  Rs,  60  to  170,  to  give  it  to  the
 State  Governmer.ts  at  Rs.  78  would
 have  meant  a  very  heavy  amount  of
 subsidy  and  resort  to  deficit  financing
 which  again  would  have  led  to  a  dis-
 tortion  in  the  economy.  Therefore,
 all  the  decisions  the  Government  have
 taken  were  taken  after  taking  into
 consideration  all  these  factors,

 Therefore,  as  far  as  the  food  and
 agricultural  economy  is  concerned,  I
 have  already  made  a  statement  ear-
 lier  in  the  House  to-day  in  which  I
 had  given  the  Government's  assess-
 ment.  Not  only,  as  I  said  earlier,  this
 year  is  going  to  be  one  of  the  good
 years  for  agriculture;  agriculture,  as
 I  anticipate,  is  going  to  be  one  of  the
 very  important  factors  which  may
 provide  a  considerable  strength  to
 our  economy.

 SHRI  SHYAMNANDAN  MISHRA
 (Begusarai):  The  very  fact  that  the
 House  has  been  greeted  on  the  very
 first  day  with  an  adjournment  mo-
 tion—for  the  last  one  year,  this  has
 beer:  the  case—shows  the  gravity  of
 the  situation.  In  no  country  in  the
 world  would  the  Parliament  have
 been  greeted  on  the  first  day  of  every
 session  for  more  than  a  year  with  an
 adjournment  motion.

 What  does  this  adjournment  mo-
 tion  indicate?  It  is  the  voiee  of  the
 56  per  cent  of  the  people  of  India  and
 the  adjournment  motion  is  the  voice
 of  censure  of  the  56  per  cent  people
 of  India  on  the  Government.  This
 point  must  never  be  Jost  on  the  Gov-
 ernment,  but  the  Government  is  so  im-
 pervious  and  thick-skinned  and  what.
 not,  to  the  needs  of  the  people  that  it
 would  not  care.
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 हों

 ~
 शी  अदल  बिहारी  बाजपेयी:  जिन्होंने

 इसका  वाट  दिये  वे  भी  प्राइस  राइज  से
 परेशान  है  ny
 SHRI  SHYAMNANDAN  MISHRA:

 So  the  percentage  must  be  much
 more  now  as  hon,  Member,  Shri  Vaj-
 payee  says.

 Why  १8  the  economic  situation  so
 grave  in  this  country?  The  reason
 is  clear  enough,  that  there  has  been
 a  thorough  mismanagement  of  the
 economy  of  everything  else.  There
 is  no  sense  of  responsibility,  as  it  were,
 in  running  the  economy  of  this  coun-
 try.  We  have  almost  aq  run-away
 inflation.  In  no  other  country  of  the
 world  except  perhaps  a  few  countries
 like  Chile  where  we  find  a  peculiar
 kind  of  turmoil  prevailing  at  the  pre-
 sent  moment  of  prices  increased  by
 24  per  cent  or  so  during  the  course
 of  a  year.  We  are  on  way  to  similar
 kind  of  economic  development.  I  am
 not  suggesting  any  ominous  develop-
 ment  of  the  other  kind.  But  I  know
 that  the  Prime  Minister  had  been  ir-
 resporsivle  enough  to  say  to  her  own
 AICC  that  there  might  be  an  attempt
 to  do  Allende  to  her.  She  has  been
 most  irresponsible  in  her  statement
 I  must  take  this  opportunity  to  say
 80,

 Recently,  the  Minister  of  State  for
 Defence  Mr.  V.  C.  Shukla  went  to
 Bombay  and  he  said  that  when
 What  was  taken  over,  there  was  an
 atternpt  to  hving  about  a  Children  type
 of  cuap  in  this  country.  This  is  the
 king  «f  fantasy  they  indulge  in.
 Would  the  Prime  Minister  deny  hav-
 ing  said  that  she  had  apprehended
 the  same  kind  of  coup  in  this
 counfiy”  And,  therefore,  [  say  that
 in  no  country  of  the  world  would
 the  Prime  Minister  have  made  such
 an  irresponsible  statement  as  Shri-
 mati  Indira  Gandhi  has  made.  What
 she  had  said  was  doing  injustice  to
 the  people  of  the  country,  doing  in-
 justice  to  the  traditions  of  this  count-
 ry.

 I  think  I  have  all  the  conventions
 with  me  when  I  demand  that  any
 honourable  Finance  Minister  should
 resign  in  the  circumstances  which
 prevail  in  our  country.  These  cir-
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 cumstances  are  the  handiwork  of  the
 Finance  Minister;  they  are  the  handi-
 work  of  the  Government,  not  the
 handiwork  of  the  opposition.  These
 circumstances  have  not  been
 brought  about,  as  the  Prime
 Minister  has  been  trying  to  tell  the
 country,  because  of  the  drought  and
 the  Indo-Pak  war  and  so  on.  Indeed,
 the  situation  had  been  aggravated  be-
 cause  of  the  drought,  because  of  the
 Indo-Pak  war,  but  it  had  not  been
 brought  about  by  these  factors.  That
 had  been  clearly  established  by  some
 of  the  honourable  previous  speakers,
 So,  I  say,  any  honourable  Finance
 Minister  would  have  resigned  in  the
 given  situation.  And  my  hon.  triend
 Shri  Vajpayee  was  right  in  drawing
 the  attention  of  the  honourable  Fin-
 ance  Minister  to  the  remark  of  the
 Prime  Minister  that  the  country
 needed  a  finance  wizard.  The  hon.
 Finance  Minister  was  putting  up  a
 long  face  all  the  time,  I  don’t  know
 why.  Maybe,  because  of  the  ccono-
 mic  situation  as  a  whole,  maybe  he
 was  trying  to  reflect  the  miseries  of
 the  country  as  a  result  of  thw  price
 Situation.  But  I  think  he  was  also
 ruminating  over  the  remark  made  by
 the  Prime  Mimster  that  this  country
 needs  a  financial  wizard.  Later  on
 the  Prime  Minister  amplified  the  re-
 mark  by  saying  that  what  she  meant
 was  the  world  situation.  I  would  ask
 Mrs.  Gandhi  to  worry  more  about
 this  country  than  about  the  world  si-
 tuation.  What  happens  to  the  world
 one  does  not  know,  what  happens  to
 this  country,  we  know.

 Sir,  we  are  not  trying  to  make  any
 political  capital  out  of  it.  I  met  a
 barber  the  other  day  who  was  earning
 not  Jess  than  l0  to  42  rupees  a  day.
 He  told  me  with  a  great  pathos  in  his
 voice  and  agony  in  his  face;  ‘Mishraji,
 Il  would  be  happy  if  my  children  died,
 for,  J  cannot  leok  after  therm  well  in
 the  present  difficult  conditions.’

 Recently,  when  I  went  to  Bihar,
 I  heard  a  tragic  story  of  a  person,  a
 young  worker  of  Jamalpur.  He  was
 complaining  to  his  friends  about  the
 great  burden  he  was  bearing  on  ac-
 count  of  his  parents  living  with  him.
 He  wished  if  he  were  bitten  by  a
 snake,  he  would  be  a  happier  person.
 And  only  twenty  yards  away  from
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 there  he  was  later  actually  bitten  by
 a  snake  and  he  fell  dead!  This  is  the
 kind  of  situation  that  the  country  is
 facing  at  the  mOment.  As  representa-
 tives  of  the  people  ‘we  are  bound  to
 highlight  those  difficulties  which  our
 people  are  facing.  Let  it  not  be
 said  by  complacent  members  on  the
 other}  side  that  this  is  because  we
 want  to  make  a  political  capital  out
 of  it.  Let  them  be  thinkful  that  at
 least  there  is  a  set  of  people  who  can
 speak  for  the  people  when  they  have
 got  no  guts  or  courage  to  stand  up
 and  speak  for  them.

 Mr,  Chairman,  our  Prime  Minister
 has  been  saying  many  interesting
 things  about  prices  and  also  doing
 many  interesting  things  about
 prices.  She  has  been  saying  that
 this  wonderful  phenomenon  of  price
 rise  prevails  all  over  the  world,  and
 so  we  are  almost  a  partner  in  the
 world  tragedy,  and  if  we  did  not  do
 that,  perhaps  we  would  have  been  less
 democratic.

 This  is  what  the  Prime  Minister
 says,  but  she  has  also  been  doing  many
 interesting  things.  Now  this  buggy
 ride  has  been  mentioned  by  every  hon.
 Member.  On  this  I  came  out  with
 a  limerick  the  other  day  and  I  said—
 Shortage  of  petrol—Victoria  real

 ria
 of  cloth—Shakuntala  in  Bal-

 al!

 The  remedy  is  plain  why  do  you
 complain?  This  is  the  remedy  which
 the  Prime  Minister  would  probably
 suggest.  But  we  would  not  like  to
 deal  with  all  the  interesting  things
 that,  the  Prime  Minister  has  been  say-
 ing  or  doing.  Let  them  be  observed  by
 all-wise  Finance  Ministers  we  have.
 The  only  limited  point  that  I
 want  to  make  is  this  that  the  Prime
 Minister  has  been  doing  exactly  the
 things

 MR.  CHAIRMAN:  Mr.  Mishra,  your time  is  up.  You  were  given  only  five
 minutes.  I  am  giving  you  0  more
 minutes,

 SHRI  SHYAMNANDAN  MISHRA:
 There  are  not  many  speakers  on  this
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 side.  How  would  you  expect  me  ta
 finish  it  within  this  time?

 MR.  CHAIRMAN:  I  do  not  know
 that.  You  should  finish  it  within  the
 limited  time.

 SHRI  SHYAMNANDAN  MISHRA:
 The  Government  and  the  Prime  Mi-
 nister  have  been  doing  things  which
 are  exactly  at  variance  with  what  she
 has  been  saying.  And  therefore,  the
 prices  of  all  those  things  which  are
 under  the  control  of  the  Government
 have  been  raised  one  after  another.
 The  price  of  milk  has  been  raised;
 the  prices  of  rice  and  wheat  have  been
 increased.  A  few  minutes  before  Mr.
 Shinde  was  saying  that  if  this  issue
 price  had  not  been  raised,  then  the
 demand  of  the  hon.  Members  of  the
 Opposition  that  the  procurement
 price  should  also  be  raised  would  not
 have  been  met.  So  we  were  probab-
 ly  not  being  quite  sincere  about  _  it.
 But  may  I  say  that  he  himself  has,
 been  saying  that  there  is  so  much  of
 corruption  in  the  operations  of  the
 FCI.  And  then  we  _  find  there
 is  such  a  vast  difference  between  the
 cost  of  operation  of  the  F.C.I.  and
 the  private  sector,  9  to  0  per  cent
 to  30  per  cent  in  the  F.C.  Could
 this  not  be  lowered?  I¢  the  Opposition
 were  right,  why  did  you  bring  this
 country  to  this  pass?  Why  did  you
 not  give  a  higher  procurement
 price  earlier?  If  there  had
 been  higher  procurement  price  in  the
 country,  then  we  would  not  have  had
 to  pay  $ 160  as  against  85  dollars
 per  bushel  of  wheat.  You  should  have
 heeded  the  advice  of  the  Opposi-
 tion  at  that  time.  But  the  Govern-
 ment  did  not  do  that.

 Now  there  has  béen  price
 rise  in  petrol  and  kerosene  oil.
 Kerosene  is  consumed  by  the  vast
 millions  of  people  of  our  country  and
 this  price  rise  affects  them  very
 much.  The  raising  of  the  price  of  pet-
 rol  has  been  done  mostly  because  of
 electoral  considerations.  The  elections
 being  in  the  offing,  the  price  of  petrol
 has  been  raised  by  60  per  cent.  it

 “means  that  the  other  political  parties
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 which  do  not  have  an  unlimited  hold
 on  black  money  will  not  be  able  to  use
 jeeps  and  motor-cars  for  election  pur-
 poses.  That  is  precisely  one  of  the
 intentions  behind  the  raising  of  price
 of  petrol.

 If  Government  wanted  that  the  con-
 sumption  of  petrol  should  be  curbed,
 the  only  just  and  straight  course  was
 to  have  taken  to  rationing.  Why  did

 they  not  take  to  rationing  for  the  pur-
 pose?  Because  they  did  not  want  the
 other  political  parties  to  be  put  oh  a

 par  with  the  ruling  party  which  is
 the  greatest  master  of  black  money,
 because  with  rationing  the  other  poli-
 tical  parties  also  would  have  got  the
 same  quantity  of  petrol.

 We  are  also  bound  to  ask  why  did
 Government  not  try  to  find  out  oil
 from  the  sea-bottom  as  was  envisag-
 ed  in  1966.  If  there  had  been  a  ten-

 tative  kind  of  agreement  with  TEN-
 NACO  ir:  1966,  we  would  have  been
 able  to  get  oil  from  the  sea-bottom.
 Government,  however,  wanted  the

 Soviet  technology  to  be  brought  into
 this  country.  What  do  we  find  now?
 The  USSR  Government  themselves
 have  entered  into  an  agreement  with
 the  United  States  for  oi]  technology.
 This  Government  would  always  imi-
 tate  the  Soviet  Union.  So,  if  they  had
 not  entered  into  this  agreement  for  oil

 technology,  they  owe  an  explanation
 to  us  in  this  regard.

 Petrol  consumption  cannot  be  curb-
 .ed  by  these  measures  taken  by  Gov-
 ernment,  because  50  per  cent  of  the

 consumption  is  by  Government  trans-

 port,  and  then  there  are  people  with
 black  money  who  can  always  have  as

 much  petrol  as  they  like.  So,  this  is

 not  the  way  to  bring  about  a  curb  on

 consumption.  Clearly  Government  do
 not  sound  convincing  when  they  come

 forward  with  the  please  that  they
 have  been  trotting  out.

 What  are  the  prospects  in  store  for
 us?  They  are  not  very  hopeful.  The

 _dearness  allowance  has  been  raised  du-

 ring  the  course  of  five  months,
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 three  times,  and  that  may  have  its
 full  impact  during  the  course  of  the
 next  year,  when  we  would  require
 additional  resources  of  the  order  of
 Rs,  240  crores  or  so.

 What  Shri  D.  P.  Dhar,  the  hon.  Mi-
 nister  of  Planning  said  the  other  day,
 and  which  as  widely  reported  in  the
 newspapers,  namely  that  Government
 would  not  take  to  deficit  financing
 during  the  course  of  the  first  two
 years  of  the  Fifth  Plan  was  complete-
 ly  wrong.  For  they  cannot  bridge
 the  budgetary  deficit  if  they  go  on
 increasing  in  this  manner.

 MR.  CHAIRMAN:  Now,  the  hon.
 Member  should  conclude,

 SHRI  S.  A.  SHAMIM
 I  have  a  submission  to  make.  Every
 party  is  exceeding  its  time.  I  hope
 that  it  is  not  at  the  cost  of  Indepen-
 dents  like  us.  I  hope  you  will  look
 after  orphans  like  us.

 MR.  CHAIRMAN:  Now,  the  hon.
 Member  should  conclude.  I  have  al-
 ready  given  him  fifteen  minutes.

 SHRI  SHYAMNANDAN  MISHRA:
 I  shall  finish  in  two  or  three  minutes.
 I  shall  finish  very  soon.  Just  as  Gov-
 ernment  have  been  making  a  mockery
 of  the  whole  thing  about  prices,  you
 want  to  make  a  mockery  of  the  de-
 bate  on  prices?  That  does  not  look
 nice....

 MR.  CHAIRMAN:  This  is  very  un-
 charitable.  I  have  given  him  fifteen
 minutes  whereas  he  was  entitled  only
 to  five  minutes.  I  would  not  give  him
 any  more  time.  Now,  Shri  Unni-
 krishnan.

 SHRI  SHYAMNANDAN  MISHRA:
 Do  you  think  that  we  can  do  justice
 to  the  subject  in  such  a  short  time?..

 MR.  CHAIRMAN:  Now,  he  must
 conclude.  I  shall  not  give  him  any
 more  time.

 -SHRI.SHYAMNANDAN  MISHRA:
 So  I  shall  have  to  conclude  my
 speech,

 Just  consider  the  kind  of  situation
 which  we  are  facing,  and  yet  you
 would  not  allow  a  full  debate  to  take

 place.  '
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 Then,  there  is  the  frightful  picture
 that  Government  have  raised  the  pri-
 ces  of  those  commodities  which  will
 have  a  multiplier  effect.  The  price  of
 steel  has  been  raised  and  that  will
 have  a  multiplier  effect.  Similarly,
 there  are  some  other  things,  but  time
 would  not  permit  me  to  go  into  them.
 The  cost  of  transport  has  been  raised.
 It  will  have  a  multiplier  effect.  No
 government  in  the  given  situation
 would  have  taken  recourse  to  this  kind
 of  thing.

 341

 Then  I  am  also  quite  sure  in  my
 mind  that  the  rabi  prospects  are  not’
 going  to  be  that  good  as  the  Govern-
 ment  has  been  painting,  because
 there  is  definitely  going  to  be  short-
 age  of  power  and  shortage  of  ferti-
 liser.

 Lastly,  a  few  question  and  the  imp-
 lied  remedies.  Is  the  Government  pre-
 pared  to  see  that  all  the  necessary
 commodities  ‘would  be  available  to
 the  people,  the  common  masses,  at
 reasonable  prices  through  its  public
 distribution  system?  Secondly,  is  Gov-
 ernment  prepared  to  tell  Parliament
 that  there  would  prevail  a  relationship
 between  revenues  and  advances  from
 the  Central  Government?  There  is,  in
 fact  no  relationship  between  govern-
 ment  revenue  and  the  advances
 obtained  from  the  RBI.  Then
 again,  the  country  must  know  whether
 the  central  bank  of  the  country,  the
 Reserve  Bank  of  India,  thinks  in  terms
 of  establishing  a  correlation  between
 national  output  and  money  _  supply.
 Parliament,  as  my  hon.  friend,  Shri
 Vajpayee,  suggested,  must  be  brougnt
 into  the  picture,

 Then  the  Government  must  also  tell
 us  what  exactly  is  in  its  mind
 when  it  speaks  in  broad  _  strokes
 about  increase  in  production.  General
 increase  in  production  may  not  bring
 about  the  required  situation  in  the
 country  because  every  increase  in
 production  increases  demands  of  raw
 materials  and  so  on.  So  the  Gov-
 ernment  must  be  very  clear  and  un-
 equivocal  about  it  that  it  is  only  pro-
 duction  of  the  necessary  goods  that
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 it  would  try  to  bring  about  and  it  is
 not  general  production,  because  gene-
 ral  production  creates  its  own  de-
 mands.

 Then  Government  should  also  telf
 us  why  it  is  hesitating  to  demonetise
 the  hundred  rupee  notes.  The
 hundred  rupee  notes  constitute
 54  per  cent  of  the  notes  in  circula-
 tion.  Why  did  the  Government  allow
 the  one  hundred  rupee  notes  to  be
 that  preponderant  in  our  note  circu-
 lation?  Earlier,  there  used  to  be  a  sort
 of  parity  between  the  ten  rupee  notes
 and  the  hundred  rupee  notes  Now
 that  has  been  changed  and  the
 hundred  rupee  notes  are  of  the
 order  of  52  per  cent  and  the  ten
 rupee  notes  of  the  order  of  32  per
 cent.  Why  did  Government  allow
 this  situation  to  prevail?  And  if  it
 allowed  it  to  prevail,  why  is  Govern-.
 ment  not  prepared  to  domonetise  the
 hundred  rupee  notes  now?  If  it  is  not
 doing  that,  the  conclusion  is  clear  that
 Government  has  the  cOmmand  of
 the  hundred  rupee  notes  more  than
 any  black-marketeer.

 SHRI  K.  P.  UNNIKRISHNAN
 (Badagara):  Mr.  Chairman,  though  I
 am  firmly  opposed  to  this  Motion,  I
 should  have  welcomed  the  opport-
 tunity  afforded  by  this  Motion  to  take
 a  look  at  our  economic  Jandscape  and
 find  out  the  salient  features  thereof.
 But  I  had  not  imagined  that  I  would
 have  to  join  issues  with  my  distin-
 guished  friend.  Prof.  Shyamnandan
 Mishra,  who  said  not  only  many
 wrong  things  but,  I  am  sorry  to  say,
 many  disgustingly  shameful  things
 here  like  defending  the  butchers  of
 democracy  and  socialism  in  chile.

 SHRI  SHYAMNANDAN  MISHRA:
 You  have  done  many  shameful  things
 in  your  party.

 SHRI  K.  P.  UNNIKRISHNAN:  I
 should  have  thought  that  he  would
 have  defended  the  parliamentary  in-
 stitutions.  Instead,  he  had  gone  on
 to  challenge  my  Prime  Minister  for
 defending  the  cause  of  democracy  and
 socialism  (Interruptions).  I  do  not
 yield.  The  least  I  can  say  is  that  it
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 is  a  disgustingly  shameful  perform-
 ance  for  a  man  who  has  had  some
 innings  of  a  parliamentary  life  a  long
 record  of  presence  in  this  House,  and
 who,  I  thought,  knew  better.

 I  do  not  want  to  enter  into  his
 new  arithmetic  on  democracy  and
 electoral  representation  by  which  he
 claims  to  represent  57  or  58  per
 cent  of  the  people,  whereas  the  350
 of  us,  who  sit  on  this  side  represent
 only  30  or  40  per  cent?  I  would  leave
 that  waste  to  him  because  as  my
 friend,  Shri  Shamim,  remarked,  it  is
 their  business  to  distort.  That  is  ex-
 actly  what  has  been  going  on  here.  It
 fs  their  business  to  distort,  and  I
 must  say  they  are  doing  it  well.

 Nobody  in  this  House,  certainly  not
 the  Prime  Minister,  certainly  not  any
 other  Minister,  or  the  spokesmen  of
 my  party,  nobody  had  said  that  the
 situation  is  not  critical;  that  the  situ-
 ation  is  not  something  which  does  not
 warrant  immediate  and  compelling
 attention.  (Interruptions).  There  is
 indeed  a  lot  of  hardship  among  the
 people,  and  if  the  hon.  Members  on
 the  other  side,  the  Opposition,  are
 conscious  of  it,  we  are  also  conscious
 of  it.  We  also  work  among  the
 people,  and  we  have  come  here  with
 their  mandate  and  we  have  come  here
 with  their  support.
 ,  SHRI  PILOO  MODY:  But  you  do

 not  feel  the  financial  pinch!
 SHRI  kK.  P.  UNNIKRISHNAN:

 ‘There  is  no  doubt  that  there  is  a  de-
 termined  bid  on  their  part  to  use  the
 present  economic  situation  not  only
 for  political  profiteering,  but  I  would
 say,  political  blackmail.  This  is  not
 what  was  expected.  After  all,  what
 do  we  want  to  do  in  this  country?
 That  is  the  basic  question  to  which  we
 should  address  ourselves  in  this
 House;  not  the  incoherent,  frustrated
 criticism  that  has  come  up.

 I  was  surprised  that  throughout.
 this  debate,  as  well  as  outside,  dur-
 ing  the  last  few  weeks,  there  has  been
 no  alternative  framework  of  econo-.
 mic  policies  or  measures  posed  before
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 the  country.  The  entire  stand  of  the
 Opposition,  whether  it  be  the  right  or
 the  left,  is  riddled  with  contradict-
 ions.  Take  the  question  of  food  im-
 ports;  during  the  days  when  we  had
 to  import  food,  and  we  still  have  to,
 it  was  suggested  that  our  farmers  are
 being  cheated.  If  I  remember  aright,
 Prof.  Shyamnandan  Mishra,  himself
 stated,  “Why  not  pay  more?”  Yes.

 SHRI  SHYAMNANDAN  MISHRA:
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 Why  did  you  not  do  that?  (Inter-
 ruptions).

 SHRI  K.  P.  UNNIKRISHNAN:
 When  the  procurement  prices  are  rais-
 ed  by  30  to  32  per  cent  automatical-
 ly  what  follows  is  the  issue  price  had
 also  to  be  raised.  Then  we  are  told,
 “you  have  raised  the  issue  price.”  I
 would  like  to  pose  this  question  be-
 fore  this  House:  what  was  the  alter-
 native  to  raising  the  issue  price?  Was
 it  deficit  financing?  Would  that  have
 checked  or  stopped  the  price  spiral?
 Would  that  have  stopped  the  alarm-
 img  rate  at  which  the  prices  have
 been  going  up  or  it  would  have  fur-
 ther  aggravated  it?  I  do  not  under-
 stand  this  logic.  But  all  these  con-
 tradictions  have  been  packed  into
 the  arguments  of  my  friends  on  the
 other  side.

 There  has  been  a  lot  of  talk  about
 black  money.  When  an  attempt  is
 made  for  the  equalisation  of  the  price
 of  kerosene  and  diesel,  when  an  at-
 tempt  is  made  in  the  steel  policy,  to
 have  a  dual  price  policy,  when  there
 is  a  price  hike  in  the  petroleum  pro-
 ducts,  it  is  said  that  it  will  generate
 black  money!  I  have  not  been  able
 to  understand  this  argument.  (Inter-
 ruptions)....Who  is  afraid  of  this
 petroleum  products  price  rise?  I
 would  like  to  pose  this  question.  Who
 is  afraid  of  the  petroleum  price  rise?
 It  is  the  5,00,000  automobile-owners
 on  whom  you  are  depending  today
 for  your  support.  I  welcome  the
 courage  of  this  Government,  of  Shri
 Devkant  Borooah,  who  has  gone  into
 attack,  to  hurt  the  consumption  pat-
 tern  of  a  section  of  the  elite.  They
 will  have  to  be  attacked.  I  am  not
 here  to  apologise.  I  shall  defend  it



 345  Rise  in  Prices
 (Adj.  M.)

 and  I  would  say  that  this  is  the  first
 courageous  act  of  the  Government  to
 deliberately  curtail  the  consumption  of
 an  overgrown  elite  and  open  a  new
 leaf  in  the  economic  policy.  I  hope
 that  this  courage  will  remain  and  also
 courage  not  only  to  hurt  but  to  attack
 the  privileged  few  who  have  not  only
 the  automobiles  but  who  have  also
 various  other  privileges,  and  to  change
 the  elitist  consumption  pattern  of  the
 top  40  per  cent  of  the  population  for
 whom  you  want  economic  develop-
 ment  and  for  whom  you  want  all  the
 Privileges,  concessions  and  opportuni-
 ties.

 If  their  opposition  was  only  about
 _the  kerosene  price,  I  could  have  un-
 ‘derstood  it.  It  could  have  been  justi-

 fied.  But  that  is  not  so.  I  do  not
 know  how  Shri  Vajpayee  came  here
 today,  whether  in  a  bullock  cart
 followed  by  cycles.  It  is  a  welcome
 Change.  Certainly  the  5,00,000  car
 owners  are  not  below  the  poverty line  and  I  shall  not  defend  them.
 ३7  brs.

 SHRI  PILOO  MODY:  How  did  you
 come  to  Parliament?

 SHRI  K.  P.  UNNIKRISHNAN:  I
 would  also  say  that  kerosene  is  not
 the  basic  cooking  fuel  of  the  rural
 people  Yet  there  ere  herdships  and I  hope  those  hardships  will  ke  remov-
 ed.  The  price  differential  between kerosene  ang  -liesel  was,  if  I  remem-
 ber  right,  about  40  per  cent  and  that
 was  the  real  source  of  black-money. The  consequence  of  this  Policy  is  to
 attack  black-money.  There  has  been a  talk  about  petrol  rationing.  I  differ
 from  even  my  friends  here’  on  this side.  We  must  have  a  proper  regula- tory  framework.  I  want  this  frame- work  to  be  used  for  effective  distribu- tion  of  foodgrains  and  we  must  use our  administrative  capabilities  fur  hav-
 ing  a  regulatory  framework  in  the
 States  to  make  a  success  of  the  whole-
 Sale  procurement  and  distribution  of
 toodgrains  before  we  attempt  to  deal with  items  whose  consumption  is  res-
 tricted  to  a  select  few  and  a  marginal Section  of  our  population.  The  Fin-
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 ance  Minister’s  task  has  been  made
 easier.

 I  think  this  levy  will  fetch  the
 Government  about  Rs.  200  crores  or  so
 in  excise  duty.  It  will  also  help  to
 raise  resources,  This  is  a  step  in  the
 right  direction.  If  you  want  the  plan
 to  succeed  and  to  go  ahead  with  the
 larger  socio-economic  goals  set  before
 us,  thig  sort  of  hara  decisions  are
 necessary  and  there  is  no  question  of
 soft  options  or  rnaning  away  from
 them.  If  we  try  to  run  away,  we
 would  land  ourselves  in  a  situation
 which  will  endang2r  even  our  freedom
 and  integrity,

 My  friend  Mr.  A  P.  Sharma  referred
 to  the  question  of  strikes.  J  said  that
 there  was  a  new  labour  aristocracy
 coming  up  in  this  country.  I  said  so
 sometime  ago  and  at  that  time  my
 distinguished  friend  Mr  Indrajit  Gupta,
 who  is  not  here,  today,  publicly  and
 my  deputy  leader,  Sharma,  privately
 joined  issue  with  me.  Even  at  the  risk
 of  unpopularity,  I  would  again  say  and
 repeat  that  a  labour  aristocracy  has
 developed  in  this  country.  They  are
 misleading  the  working  class  and  mak-
 ing  the  working  class  the  enemies  of
 socialism!  They  are,  in  fact,  fighting
 against  the  real  working  class  inte-
 rests.  It  is  to  this  aspect  of  the  situa-
 tion  that  our  Prime  Minister  referred
 to  yesterday  in  our  party  meeting.
 While  welcoming  this,  I  would  earne-
 stly  appeal  to  my  friends  that  they
 should  have  a  new  approach  and  a
 new  orientation  to  the  labour  policy
 is  called  for  and  this  can  only  be  done
 if  the  leaders  of  the  working  class
 take  courage  in  their  hands  and  say
 that  enough  is  enough.  In  my  State  at-
 least  Mr.  Mohd,  Koya  will  agree  with
 me,  these  is  a  new  awareness  against
 wild  cat  strikes  and  against  such  wild
 approaches  even  among  people  belong-
 ing  to  the  party  to  which  Mr.  S.  M.
 Banerjee  belongs.  Mr.  Banerjee
 spoke  so  eloquently  in  their
 defence.  The  basic  problem  is  to  step
 up  domestic  savings  and  increase  our
 rate  of  resource  mobilisation.  The
 increase  in  procurement  prices  will
 put  into  the  rural  pockets  atleast
 Rs.  300  crores,  I  guess.  If  that  5
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 so,  I  do  not  see  any  reason  why:  the
 Raj  Committee’s  recommendations
 which,  I  think,  are  lying  somewhere
 in  the  shelves  of  the  Finance  Minis-
 try,  could  not  be  given  effect  to.  The
 Fifth  Finance  Commission’s  recom-
 mendations  will  put  a  lot  of  mone;
 in  the  hands  of  the  States,  who  are
 unwilling  to  undertake  petrol  ration-
 ing,  whe  are  unwilling  to  implement
 a  rational  procurement  and.  distribu-
 tion  system  and,  who  are  practically
 unwilling  to  do  many  things  which
 the  Centre  wants  them  to  do.  I
 would  certainly  not  want  them  to
 squander  away  this  money  which  is
 going  to  be  put  in  their  pockets.  All
 this  calls  for  larger  fiscal  discipline,
 discipline  among  all  sections  of  people,
 so  that  there  can  be  an  effort  at  re-
 construction  of  our  society  and  achie-
 vement  of  our  larger  social  goals.  This
 cannot  be  done  by  distributing  licences
 to  breweries  and  _  distilleries  fcr
 which,  I  understand,  about  250  licen-
 ces  have  been  given  or  for  cosmetics
 and  allowing.  multi-national  compa-
 nies  to  enter  into  the  field  and  in
 such  soft  areas  of  growth,  or  allow-
 ing  a  section  of  labour  to  indulge  in
 blackmail,  particularly  the  middle-
 class  unions.

 T  hope  a  collective  effort  would  be
 made.  I  would  earnestly  appeal  tr
 my  friends  on  the  other  side  to  join
 us  in  this  great  mission  so  that  we
 Can  save  not  only  our  economy  but
 also  the  freedom  and  integrity  of  our
 country.

 SHRI  PILOO  MODY  (Godhra):  Sir,
 when  I  hear  speeches  like  the  one  I
 just  heard,  I  begin  to  wonder  whose
 head  it  was,  whose  tongue  he  was
 using  and  what  phraseology  came  out.
 This  was  further  complicated  by  the
 fact  that  he  was  talking  in  English.
 Finally,  when  he  mentioned  “my  Prime
 Minister”  we  all  got  confused  because
 we  did  not  know  whom  he  was  refer-
 ring  to.  An  adjournment  motion  is  a
 censure  motion  and  I  take  it  that  this
 House  is  trying  to  censure  the  Gov-
 ernment  for  its  failings.  We  know  in
 this  country  the  Government  is  Shri-
 mati  Indira  Gandhi  and  therefore  I
 cannot  work  up  the  enthusiasm  that
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 I  would  have  in  censuring  Mrs,
 Gandhi  if  she  is  not  here
 Every  time  I  am_  about  to  attack  the:
 Government,  I  find  Mr.  Chavan  at  the
 receiving  end.  He  turns  round  and
 asks,  “what  have  you  got  against-me?’””
 Does  he  not  understand  that  I  attack
 him  only  by  proxy?  Therefore,  if  he
 will  convey  my  thoughts  to  where  they
 should  reach,  I  will  proceed.
 37.07  hrs.

 [Mr.  SPEAKER  if  the  Chair
 )  In  the  last  session,  three  or  four
 times  we  have  discussed  the  same  pro-
 blem  of  rising  prices.  We  have  to  dis-
 cuss  it  because  the  prices  go  on  increas-
 ing:  from  week  to  week,  from  day  to
 day.  My  friend,  Mr.  Bhagat  made  a
 valiant  effort  to  justify  the  statement
 which  the  Prime  Minister  made  about
 ‘our  having  turned  the  corner  and
 things  beginning  to  look  up  etc.,  for
 which  he  quoted  a  document  which  he
 dared  not  reveal  the  source  of—I  hap-
 pen  to  know  it  but  I  would  not  tell
 you.  The  Prime  Minister,  out  of
 necessity,  has  to  make  many  state-
 ments  in  the  course  of  the  day  and  if
 Mr.  Bhagat  were  to  start  justifying
 every  statement  that  the  Prime  Minis-
 ter  made,  not  all  the  dictionaries,  not
 all  the  words  of  the  English  language,
 would  be  sufficient  to  make  out  a  Cre-
 dible  argument.  We  have  discussed
 price  rise  but  nothing  has  passed  into
 the  heads  of  the  Government  which
 will  make  it  even  remotely  possible  for
 this  Government  either  to  stabilise  or
 to  decrease  the  prices  anywhere  it
 the  foreseeable  future.  I  keep  on  try-
 ing  to  tell  Shri  Chavan,  these  are  the
 things  he  has  to  do,  though  he  does
 not  understand  or  he  is  not  in  a  posi-
 tion  to  implement  what  I  am  suggest-
 ing  to  him.  I  even  break  the  very
 rigid  code  and  send  an  article  to  the
 Prime  Minister,  hoping  that  she  would
 take  the  time  to  read  it.  But  since  it
 had  nothing  to  do  with  UP,  I  doubt
 whether  the  article  was  at  all  read.
 Therefore.  I  will  give  my  advice  this
 time  in  staccato  fashion.

 The  first  thing  you  have  to  do  is  to
 save.  How  can  you  save?  You  can
 save  by  cutting  down  administrative
 expenses.  You  can  save  by  closing
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 down  non-productive  schemes.  You
 can  save  by  cutting  out  projects  where
 you  are  not  succeeding  either  because
 of  shortage  of  raw  materials  or  manage-
 ment  or  other  technological  deficien-
 cies.  These  are  luxuries  you  cannot
 afford  and  you  have  to  cut  them  out;
 you  have  to  leave  them  for  some
 future  generation.  You  must  get  rid
 of  all  the  superfluous  staff  all  around
 you,  particularly  the  security  staff
 which  seems  to  be  multiplying  in  geo-
 metrical  progression.  Now  a  horse
 needs  three  cars  full  of  security
 guards  and  a  machine  gun  to  protect.
 I  think  these  notions  of  security  have
 to  be  reduced.

 The  second  thing  is  produce.  Pro-
 duction  means  that  you  have  to  re-
 move  restrictions  from  those  that  can
 produce.  My  friend,  Shri  Unn-
 krishnan  might  think  that  he  is  a
 producer.  He  is  not;  he  is  a  consumer
 and,  therefore,  a  parasite  on  society.
 Therefore,  those  who  can  produce
 have  to  encouraged;  they  have  to  be
 patted  on  the  back.  Because,  if  they
 do  not  do  it  you  cannot  do  it.  Then
 who  is  going  to  produce?  Talking  of
 production,  you  ask  Professor  V.K.R.V.
 Rao  to  write  a  paper  on  production.
 Why  do  you  not  ask  me  to  write  a
 paper  on  socialism?  The  two  things
 are  foreign  Therefore,  you  have  to
 learn  to  produce.

 Where  is  my  friend,  Shri  Subra-
 maniam,  who  all  on  a  sudden  woke  up
 to  the  fact  that  the  licensing  proce-
 dure  has  to  be  streamlined?  We  have
 been  shouting  about  it  for  the  last
 decade.  Still,  Shri  Subramaniam
 woke  up  to  this  only  last  night  and  he
 is  yet  to  take  those  steps.  The  Plan-
 ning  Commission  says  “produce”,  the
 Prime  Minister  says  “produce”  and
 the  Cabinet  says  “produce”,  every-
 body  says  “produce”  and  yet  the
 streamlining  of  the  licensing  procedure
 is  still  waiting  refinement  God  knows
 when  it  will  ever  be  done.

 SHRI  DINESH  SINGH  (Partapgarh):
 I  thought  you  had  suggested  some  pro-
 cedure.

 2060  LS—i3.
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 SHRI  PILOO  MODY:  I  do  not  sug-
 gest  procedures.  I  suggest  elimination,
 which  is  the  next  point.  I  am  glad
 you  brought  me  to  that.

 Since  this  whole  thing  is  in  any  case
 an  impediment,  what  you  really  have
 to  do  is  to  delicence.  What  are  you
 afraid  of?  Why  do  you  want  these
 licences?  Why  do  you  want  the  power
 in  your  hands  todeny,  to  make  and
 break?  So,  I  suspect  mala  fide  there
 Because,  when  this  country  is  so
 hungry  for  production,  when  anybody
 wants  to  produce  we  should  encour-
 age  him  to  produce  _  irrespective  of
 what  he  wants  to  produce.  But  over
 here  we  have  employed  two  lakhs  of
 people  whose  only  job  from  morning
 to  night  is  to  say  “No”  or  rather  “neit”
 Whether  it  is  a  proposal  for  sctting  v
 an  industry,  importing  or  exporting
 something,  or  engaging  is  some  other
 productive  economic  activity,  the  an-
 swer  is  always  “no”.  Then,  of  course,
 there  are  ways  and  means  of  getting
 around  that  “no”  and  each  time  money
 passes  hands,  and  this  is  what  makes
 them  all  happy.  The  only  thing  that
 makes  them  happy  is  the  money  that
 falls  into  their  pockets  and  that  is
 why  we  have  this  licensing  system.

 The  next  point  is  that  there  should
 be  no  waste.  How  are  we  not  going
 to  waste?  Here  I  will  have  to  talk
 about  the  public  sector,  which  is  the
 sacred  cow  for  people  on  this  side  as
 well]  as  that  side  of  the  House.  No
 matter  how  uneconomical  a  project,
 no  matter  how  badly  bungled,  no
 matter  how  inefficiently  managed,  no
 matter  how  much  plunder  takes  place
 there,  they  want  the  public  sector  not
 to  be  touched.  It  is  very  clear  from
 the  figures  that  for  every  Rs.  00  you
 have  spent  on  the  public  sector  the
 value  of  money  that  you  get  is  only
 Rs.  56.  Out  of  that  Rs.  56  if  you  take
 out  production  in  terms  of  capitalisa-
 tion,  it  will  come  to  something  like
 40  per  cent  efficiency.  If  you  want  the
 luxury  of  a  public  sector  in  order  to
 satisfy  your  ego  and  dogmas,  by  all
 means,  you  do  it.  But  at  the  same
 time,  don’t  cry  about  the  poor,  that
 they  are  suffering,  that  they  are  bleed-
 ing..  You  are  responsible  for  it.  And
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 as  a  man,  you  should  accept  that  res-
 ponsibility.

 Behave  and  be  sensible.  It  means,
 no  deficit  financing.  No  matter  how
 many  demands  on  you,  no  deficit
 financing.  Forget  it.  You  are  just  not
 capable  of  sustaining  any  more.  Even
 on  the  note  that  you  print,  you  lose
 foreign  exchange  because  they
 are  printed  on  imported  paper.
 Therefore,  no.  deficit  financing.  Do
 you  have  the  courage?  It  requires
 courage  because  drastic  cut  in  taxa-
 tion  is  required.  You  have  to  cut
 taxes,  both  direct  and  indirect,  and
 eliminate  all  indirect  taxes  on  items
 that  contribute  to  the  poor  man’s
 bread  basket.  Do  you  have  the
 courage  to  do  that,  the  will  to  do  that?
 No.  Why  do  you  talk  about  wanting
 to  control  prices?  You  cannot  do  it.
 You  have  a  history  of  26  years  of
 bravado,  26  years  of  mis-direction.
 You  are  not  going  to  wash  it  away.
 Are  you  prepared  to  raised  the  exemp-
 tion  limit  to  Rs.  12,000?  No.  Because
 you  lose  a  few  pennies.  You  are  80
 panicky  that  you  are  afraid  of  losing
 even  those  few  pennies

 Be  realistic.  Float  the  rupee  in  a
 real  sense.  How  can  it  help  you  inside
 the  country?  It  will  only  help  those
 who’  want  to  import  and  reward  those
 who  want  to  export.  You  want  to  en-
 courage  exports  instead  of  which  you
 punish  the  exporter  who  goes  around
 and  finds  market  for  you  by  asking
 him  to  sell  to  you  2  rupee  dollar  for
 T/2  rupees  and  you  reward  a  person
 to  whom  you  give  a  licence  and  give  2
 rupee  dollar  for  7  1/2  rupees.  Does
 this  make  sense?

 Have  a  goal.  The  rural  economy
 of  this  country  needs  revival.  It  has
 been  ground  to  the  dust.  There  is  no
 economic  viability  there.  This  needs
 to  take  a  balance  of  whatever  you
 have  in  hand,  after  you  have  gone
 through  the  drill,  and  put  that  into
 rural  economy.  I  can  give  you  some
 ideas:  road,  public  transport,  rail-
 ‘ways,  rural  electrification,  agro-indus-
 tries,  afforéstation,  minor  irrigation,
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 contour  bunding,  terracing,  drainage,
 water  conservation,  etc.  Every  dis-
 trict  in  this  country  must  have  a
 water  conservation  plan.  These  are
 the  activities  you  should  go  in  for.
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 Ultimately,  think  of  the  future.
 You  can  build  your  nation  only
 through  education.  The  Education
 budget  needs  not  only  to  be  doubled
 or  trebled  or  quardrupled  but  any
 amount  of  money  that  you  spend  on
 education  is  money  well-invested—
 not  merely  well-spent  but  well-in-
 vested.  It  is  these  people  who  work
 with  their  mind  that  will  ultimately
 produce  the  goods  that  you  cannot
 do  on  your  own  today.

 My  last  question  to  you  is:  Will
 you  do  any  of  these  things?  My  ans-
 wer  is  ‘No’.  Can  you  do  anything?
 No.  Therefore,  the  conclusion  that  I
 had  drawn  last  time  which  is  inevita-
 ble  today  is  that  you  are  unfit  to
 govern  and  you  must  hand  over  this
 Government  to  me.

 THE  MINISTER  OF  PETROLEUM
 AND  CHEMICALS  (SHRI  D.  छू.
 BOROOAH):  Mr.  Speaker,  Sir,  I  will
 confine  myself  to  the  very  limited
 subject  of  the  rise  in  prices  of  petro-
 leum  products.  The  prices  of  petro-
 leum  products  have  to  be  increased
 because  of  increase  in  crude  oil
 prices.  Ever  since  970  when  the
 price  of  crude  oil  was  28  cents  per
 barrel,  there  has  been  a  rise  in  the
 price  of  crude  oil,  but  in  the  last  six
 months,  that  rise  has  been  precipit-
 ous.  In  February  this  year  it  was
 206  cents,  2  dollar  and  6  cents,  per
 barrel.  Today  it  is  386  cents,  3  dol-
 lars  and  86  cents,  per  barrel.  So,  the
 result  has  been  that  we  have  to  buy
 crude  at  a  much  higher  price  and,
 therefore,  utilise  more  foreign  ex-
 change  than  what  we  used  to  earlier.
 In  fact,  last  year,  our  foreign  ex-
 change  requirement  for  import  of
 crude  oil  was  about  Rs.  200  crores,
 and  this  year  it  is  going  up  to  Rs.  500
 crores.  Ours  is  a  poor  country  and
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 much  more  80  in  foreign  exchange.
 Therefore,  we  have  now  to  take  stock
 of  the  situation  and  think  whether
 we  can  continue  to  buy  crude  at  in-
 creased  price  and  in  increased  quan-
 tities  because  according  to  the  Plan,
 there  has  been  an  increase  in  con-
 sumption  of  petroleum  products  in
 this  country  every  year  which  will
 vise,  by  ‘1978,  if  the  Plan  goes through,  to  about  43  million  tonnes.
 As  it  is,  we  are  now  using  22  million
 tonnes,

 In  addition  to  that,  there  was  also
 the  problem  of  availability  of  crude
 because  the  crude  that  we  buy  is from  western  Asia  and  mostly  from the  Arab  countries  and  Iraq.  All these  countries  have  organized  them- selves  and  decided  that  they  would ask  for  a  higher  price  for  what  they consider  to  be  a  wasting  asset.  There-
 fore,  they  have  been  increasing  the
 Price  almost  unilaterally  now.  For-
 merly  the  companies  and  the  Govern. ment  used  to  decide  about  price  bila-
 terally.  But  now  all  the  countries,  al] the  Arab  countries  separately  and all  the  oil-producing  countries  joint-
 ly,  have  decided  that  they  will  de- cide  unilaterally.  In  fact,  on  the  l6th
 October,  they  decided  to  increase  the prices  by  one  dollar  and  on  6th
 Morning  it  was  265  cents  Per  barrel. On  17th  morning  it  was  365  cents  per barrel.  Since  then,  there  has  been
 another  hike  and  it  has  gone  up,  as  I Said  earlier,  to  386  cents  per  barrel for  light  Arabian  crude  which  is  a standard  crude..There  are  other crudes  also  the  prices  of  which  are
 ‘higher.  Thereore,  this  is  a  hard
 reality  which  we  have  to  face.  Mr. Piloo  Mody  said  that  we  should  be realistic.  In  this  matter  we  have  to be  realistic.  Here  we  have  only  hard ‘options  because  it  js  a  hard  reality...

 SHRI  SAMAR  GUHA  (Contoi):  I Want  to  know  whether,  as  a  result  of
 Arab-Israeli  war,  they  have  raised  it as  8  measure  of  political  pressure. There  is  a  contradiction  from  the  Arab States  that  they  had  used  that  politi- cal  pressure  against  india.  Whether

 KARTIKA  21,  895  (SAKA)  Rise  in  Prices  354
 (Adj.  M.)

 it  was  on  account  of  political  pressure
 against  India  or  it  was  for  their  own
 reasons  that  the  price  has  been  in-
 creased,  should  be  made  clear.

 SHRI  D.  K.  BOROOAH:  The  Arabs
 have  never  said  that  the  price  in-
 crease  has  any  connection  with  poli-
 tical  pressure.  What  they  have  said
 is  that  they  would  cut  down  the  sup-
 ply  to  those  countries  which  were
 unfriendly  to  them.  There  was  some
 newspaper  report,  some  apprehension
 in  our  mind,  that  Saudi  Arabia  was
 cutting  down  the  supplies  to  us.  But
 it  proved  to  be  wrong  because  His
 Majesty  King  Faisel  himself  passed
 orders  that  supplies  to  India  would
 continue  and  they  would  not  be  re-
 duced  under  any  circumstances.  So
 far  as  price  is  concerned,  they  are
 charging  the  same  price  from  all
 countries.  Even  some  of  the  Arab
 countries  also  buy.  The  price  is  the
 same  for  all  the  countries.  Now,
 this  is  the  price  we  have  to  pay.  But
 there  is  one  good  thing  about  it.  Be-
 cause  of  our  friendship  with  the  Arab
 countries,  our  supplies  remain  un-
 abated  whereas  except  U.K.  and
 France,  Europe  is  suffering  from  a
 cut,  America  itself  is  suffering  from  a
 cut  of  8  per  cent,  Japan  is  suffering
 from  a  cut  and  Japan  is  entirely  de-
 pendent  for  its  industry  on  oil.  But
 India  has  been  spared  because  of  our
 friendship  with  the  Arabs.  There-
 fore,  the  price  has  to  be  paid  because
 they  feel  that  it  is  a  wasting  asset  for
 them.  As  a‘wasting  asset,  they  may
 ask  the  price  they  wdnt.  Therefore,
 the  price  has  been  raised  for  every-
 body  and  we  have  to  pay  the  price.
 Unfortunately,  for  a  poor  country  like
 ours,  we  must  consider  whether  we
 could  pay  for  it  on  an  increasing  rate
 as  well  as  on:  increasing  quantities.
 Therefore,  we  have  decided  that  time
 has  come  for  us  to  consider  how  to
 \at  least  halt  this  increase  in  the  con-
 sumption  of  petroleum  products...
 (Interruptions)  If  Prof  Samar  Guha
 were  less  emphatic,  he  would  have
 been  more  effective...  (Interruptions).



 Rise  in  Prices
 (Adj.  M.)

 [Shri  D.  K.  Borooah]
 This  price  rise  is  not  a  new  thing.

 It  was  accepted  as  early  as  970  or
 even  earlier  by  Shantilal  Shah  Com-
 mittee  that  the  price  of  the  crude  oil
 will  be  reflected  in  the  prices  of  the
 petroleum  products  and  the  formula
 was  that  an  increase  of  0  cents  per
 barrel  would  reflect  a  4  per  cent  rise
 in  the  price  of  petroleum  products.
 On  that  basis,  there  has  to  be  a  price
 hike  and  we  have  done  it  on  two
 occasions,  as  you  know.  But  _  this
 time,  our  problem  was  a  little  diffe-
 went.  The  prices  have  gone  up.
 Therefore,  we  could  not  afford  to  buy.
 Therefore,  we  have  to  cut  our
 consumption.
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 There  are  potroleum  products  used
 for  different  purposes.  Broadly  one
 type  of  petroleum  products  are  used
 for  agriculture  and  development  pur-
 Poses.  Fuel  oil,  diesel  oil  and  light
 diesel  oil—these  three  items  are  used
 for  agriculture  ang  industrial  develop-
 ment  purposes.  Fuel  oil  runs  many  of
 our  power  plants  and  if  we  increase  the
 Price  of  fuel  oil  substantially,  then
 Power  generation  will  be  more  expen-
 sive.  Regarding  diesel  oil,  to-day  in
 this  country  about  90  per  cent  of  the
 road  transport,  whether  it  is  bus  or
 truck,  is  by  diesel.  Therefore,  if  we
 increase  the  price  of  diesel,  then  trans-
 Port  will  be  more  exPensive,  both  for
 truck  as  well  as  for  buses.  Then
 40  per  cent  of  the  diesel  oil  is  used  by
 agriculturists  for  tractors  as  also  for
 pumps  and  also  for  threshers.  There-
 fore,  we  thought  that  we  must  not
 increase  the  price  as  far  as  we  can,  for
 diesel.

 Similarly,  Light  Diesel  oil  is  used  for
 pumps  and  for  different  types  of  indus-
 trial  and  agricultural  activity.  There
 are  two  items  which  are  used  for  per-

 ‘sonal  consumption.  One  is  kerosene
 and  the  other  is  petrol..

 AN  HON.  MEMBER:  What  about
 LPG?

 SHRI  D.  K.  BOROOAH;  Gas  forms
 a  very  small  part.  So  far  as  kerosene
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 is  concerned,  it  is  very  interesting  that
 we  produce  now  about  3  million  tonnes
 of  kerosene  and  we  import  about
 800,000  tonnes  of  kerosene—600,000
 tonnes  from  Russia  ang  200,000  tonnes
 from  different  countries.  Now,  the
 Prices  of  all  petroleum  products  have
 gone  up.  Nonetheless  we  have  found
 that  more  than  one-third—40—45  per
 cent—according  to  the  studies  and
 reports  both  by  Official  bodies  as  well
 as  by  learned  bodies  like  National
 Council  of  Applied  Economic  Research,
 which  have  gone  into  this  question.
 All  these  aspects  have  been  gone  into
 carefully  and  we  came  to  the  conclu-
 sion  that  40  to  45  per  cent  of  kerosene
 is  adulterated.  It  is  mixed  with  diesel
 oi]  because  they  belong  to  the  middle
 distillates  group.  The  differential  bet-
 ween  the  price  of  kerosene  ang  diesel
 is  20  paise.  So  it  is  profitable  to  con-
 vert  kerosene  into  diesel  and  charge
 a  higher  price.  So,  this  is  really  one
 of  these  items  which  generates  black
 money  in  the  country.  One-third  of
 kerosene  is  no  longer  the  element  of
 lighting  for  the  poor  man,  it  is  also  the
 cooking  fuel  element  for  latfge  number
 of  middle  classes  in  the  urban  areas  of
 the  country.  There  has  been  a  study
 made.  Greater  Bombay  alone  con-
 sumes  5  per  cent  of  the  entire  kero-
 sene  production  of  India,  as  cooking
 fuel.  The  landless  labourer  in  the
 countryside  is  worse  off  than  the  urban
 man  in  the  country  and  there  is  no
 doubt  about  it.  So,  what  happened
 was  this.  One-third  of  the  kerosene
 was  going  to  the  urban  areas.  One-
 third  was  going  to  diesel  ang  adultera-
 tion  and  only  one-third  was  available
 for  the  rural  areas.  So  we  decided  this
 that  there  must  be  equalisation  of  the
 price  of  diesel  and  kerosene.  We
 broueht  down  the  price  of  dieset
 slightly  ang  we  also  raised  the  price
 of  kerosene  and  brought  it  to  a  point
 of  equalisation.  When  the  price  is  the
 same  there  will  be  no  incentive  for
 anybody  for  adulterating  kerosene  with
 diesel  ofl.  5.5  million  tonnes  of  kero-
 sene  will  be  available  for  the  country-
 side,  for  the  rural  areas  from  which
 vast  majority  of  our  Members  come.
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 So  far  as  petrol  is  concerned,  there
 are  5.40  lakhs  of  cars  in  this  country
 and  about  70,000  taxis.  I  agree,  the
 increase  in  the  price  of  petrol  will
 certainly  hit  many  of  these  people.
 Out  of  5.40  lakhs  of  cars  slightly  less
 than  half  would  be  in  the  public  sector
 07  cOmpanies  sector  or  even  Govern-
 ment  sector,  So  the  number  of  people
 who  will  be  directly  hit  would  be  about
 23  lakhs.

 SHRI  S.  A.  SHAMIM.  The  company
 people  will  charge  from  the  consumer.

 SHRI  D.  K.  BOROOAH:  My  esteem-
 €qd  colleague  the  Finance  Minister  will
 take  care  of  that  and  he  will  explain
 about  the  steps  taken  in  this  regard.
 What  I  was  going  to  say  was  this.
 The  problem  before  us  is  very  simple,
 whether  to  look  after  60  crores  of
 Indians  in  the  villages  or  21/2  lakhs
 of  affluent  people.

 One  of  the  worst  surprises  to  me  is
 this.  There  is  an  honourable  Member
 present  in  the  House  who  is  very
 active  now.  He  came  to  see  me  when
 I  was  the  Governor  of  Bihar.

 One  hon.  Member  who  is  very  active
 came  to  see  me  in  Patna  in  a  rickshaw.
 Someone  remarked:  Mr.  so  and  80,  you
 are  a  candidate  coming  from  a  pro-
 &ressive  party.  The  people  in  the  gate
 were  very  angry  when  he  came  it  a
 rickshaw.  It  is  all  right  if  he  drives
 in  a  rickshaw  in  his  constituency.  But,
 suppose  he  comes  to  Delhi.  And  if  he
 finds  it  all  right  to  drive  in  a  rickshaw,
 it  is  a  very  interesting  thing.

 I  have  not  nameg  him.  What  I  am
 gOing  to  say  is  this.  That  is  the  reason
 why  this  price  hike  has  been  announc-
 ed.  The  main  purpose  for  this  price
 hike  is  this.  It  is  a  national  problem.
 Saving  of  foreign  exchange  and  reduc-
 tion  in  consumption  of  petroleum  pro-
 ducts  is  a  national  problem.  It  has
 been  a  national  problem  in  all  the
 countries  in  the  world  which  are  de-
 Pendent  on  the  petroleum  products.
 Therefore,  in  this  country,  as  in  other
 countries  where  there  are  party  Gov-
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 ernments,  Parliament  and  _  public
 Opinion  accept  this  ag  a  national  pro-
 blem.  This  has,  therefore,  to  be  solved
 at  a  national  level.  There  are  some
 people  here  who  believe  in  some  prin-
 ciples.  In  a  democracy  what  is  that
 Principle?  It  is  this.  So  far  as  money
 generateg  out  of  this  is  concerned—
 Mr.  Mishra  raised  this  question  here—
 as  the  hon,  Member  said,  the  money
 that  is  generated  or  at  least  a  reason-
 able  part  of  the  money  would  be  used
 for  the  development  of  public  trans-
 Port  in  the  urban  areas.

 SHRI  SAMAR  GUHA:  Sir,  I  rise  on
 a  point  of  order.  How  can  the  hon.
 Minister,  on  behalf  of  Government,
 cOmmit  himself  that  the  money  that
 has  been  generated  out  of  this  is  for
 the  development  of  transport  in  the
 urban  areas?  He  is  misleading  the
 House.

 MR.  SPEAKER.  There  is  no  point
 of  order.

 SHRI  D.  छू.  BOROOAH:  I  would
 only  say  that  this  is  with  the  consent
 of  the  hon.  Minister  of  Finance.  The
 Price  hike  goes  ०5  increasing  although
 it  may  sound  a  little  humorous.  The
 basic  fact  however  is  this.  When  the
 Prime  Minister  came  in  a  _  buggy.
 Shri  Vajpayee  came  in  a  bullock  cart.
 You  all  know  that  imitation  is  the
 simplest  form  of  flattery.  In  this  coun-
 try,  for  quite  some  time  to  come,  we
 have  to  depend  on  the  animals  for  the
 protection.  And  so,  these  bullocks  are
 to  stay  with  us  for  quite  some  time  to
 come.  I¢  we  give  them  up,  that  is,
 both  the  bullocks  and  the  cart  and  if
 we  entirely  depend  on  the  petroleum
 products  for  our  protection,  then,  we
 will  all  be  landeqg  in  a  very  great
 difficulty.  Therefore,  any  mode  of
 transport  has  always  to  be  considered
 as  an  alternative  for  protection.

 SHRI  SHYAMNANDAN  MISHRA:
 Why  are  Government  not  taking  to
 rationing?  The  hon.  Minister  hes  not
 replied  to  that  point.
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 SHRI  G.  VISWANATHAN;  He  _  has
 not  spoken  about  petrol  rationing  at
 all.

 AN  HON.  MEMBER.  He  has  referr-
 ed  to  animal  traction.  (Interruptions).

 MR.  SPEAKER:  What  are  the  hon.
 Members  doing  among  themselves,
 when  I  am  standing?  Let  them  leave
 alone  this  animal  traction.  If  it  is  a
 question  of  people  coming  by  horses,
 pullockcarts,  cow-carts  and  all  that  I
 shall  have  to  make  sOme  arrangement
 for  stables  and  cow-sheds  and  bullock-
 sheds.

 AN  HON.  MEMBER:  And  make
 Shri  D.  K.  Borooah  in  charge  of
 animal  traction.

 MR.  SPEAKER.  Now,  we  may
 better  fix  up  the  time.  At  what  time
 shoulg  the  hon.  Minister  reply?  There
 are  three  or  four  more  Members  till  to

 speak  on  each  side,  and  I  think  that
 about  30  to  40  minutes  will  be  taken
 by  them.  So,  I  shall  call  the  hon.  Min-
 ister  at  about  twenty  minutes  Past
 six  o'clock.  Hon.  Members  have  al-

 ready  taken  much  more  time  than
 allowed  for  this  adjournment  motion.

 SHRI  SHYAMNANDAN  MISHRA  :
 The  way  in  which  we  are  given  time
 shows  that  we  are  not  taking  this  ad-
 journment  motion  —  seriously.  Within
 five  to  ten  minutes  do  you  think
 we  can  do  justice  to  the  subject?

 MR.  SPEAKER:  That  is  the  reason
 why  I  do  not  press  for  it,  and  we  do
 not  take  it  as  an  adjournment  motion.
 It  is  just  an  open  motion.

 Madhu Now,  I.  shall  call  Shri
 Limaye...

 SHRI  S.  A.  SHAMIM:  Then,  Shamim
 Ahmed  Shamim.

 MR.  SPEAKER:  As  we  go  on  calling
 Members,  he  will  have  time,  but  not
 in  the  order  in  which  he  is  mention-
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 थ्री  |  जिसके  (बांका)  :  भ्रध्यक्ष  महोदय,
 शब  तक  दो  मंत्रियों  के  भाषण  हो  चुके  हैं  ।
 इन  के  भाषणों  से  वर्तमान  समस्या झ्र ों  के  बारे
 में  कोई  भी  संतोषजनक  जबाब  सरकार  की
 जोर  से  नहीं  कराया  है।  प्रभी  मैं  श्री  बरुआ  जी
 का  भाषण  सुन  रहा  था  उन्होंने  कहा  कि
 विदेशों  से  ऋण  आयल  मंगाने  में  हम  को  कोई
 दिक्कत  नहीं  है  ।  दिक्कत  है  कि  विदेशी  मुद्रा
 हमारे  पास  पर्याप्त  नहीं  है  ।

 7.43  hrs.
 [Sauer  K.  N.  Trwary  in  the  Chair]

 इसके  लिये  जहां  पेट्रोल  का
 दाम  7  पैसे  बढ़ाने  स ेकाम  चल  जाता
 है  वहां  i.  रुपये  से  भी  ज्यादा  दाम  बढ़ा
 दिया  और  उसका  उन्होंने  समर्थ  न यह  विद्या  कि
 इसका  बोझा  साधारण  जनता  पर  नहीं  पड़ेगा  ।
 जो  निजी  गाड़ियों  का  इस्तेमाल  करने  वाले  बड़े
 लोग  हैं  उन्हीं  लोगों  के  ऊपर  पड़ेगा  ।  लेकिन

 उन्होंने  यह  स्वंय  कबूल  किया  कि  राधे  से
 अ्रधिक  पेट्रोल  सरकार  के  द्वारा  और  सार्वजनिक
 क्षेत्र  के  द्वारा  खर्चे  किया  जाता  है  तो सरकार  की
 और  सार्वजनिक  क्षेत्र  को  जो  भ्र धिक  पैसा  खर्च
 करना  पड़ेगा  उसका  बोझ  क्‍या  बड़े  लोगों  के
 ऊपर  जायगा  या  साधारण  जनता  के  ऊपर
 जायगा  ?

 दूसरे  श्री  बुरा  जो  ने  भ्र पने  भाषण  में
 एक  शब्द  भी  पिछले  पन्द्रह  वर्षों  में  तेल  का  शोध
 श्र  खोज  अपने  देश  में  करने  के  बारे  में  सरकार
 में  अपनी  जो  अयोग्यता  साबित  कर  दी  है  उसके
 बारे  में  नहीं  कहा।  उनको  जरा  भी
 सदमा  नहीं  है।  यह  इतना  बड़ा  देश  है
 इन  लोगों  का  यह  दावा  है  कि  तेल  हमारे  यहां
 मिल  सकता  है।  लेकिन  तेल  की  खोल  के  ताम
 में  इनकी  पूरी  सफलता  रही  है  |  अकेले  इस  ,
 बात  को  लेकर  भी  आज  सरकार  की  निन्दा
 करना  बिलकुल  जायज  होगा  ।

 मुझे  ऐसा  लगता  है  कि  न्यूज प्रिन्ट  के  कोटे में  जो
 कमी  की  गई  है  भोर  पेट्रोल  का  जो  इतना  दाम

 बढ़ाया  गया  है  यह  उत्तर  प्रदेश  के  चुनाथ  को

 महे-नजर  रखते  हुये  किया  गया  है।  हम  जानते

 हैं  क्योंकि  आपके  यास  पैसे  की  कमी  नहीं  है,
 गर  पेट्रोल  का  दाम  5  रुपये  लीटर  भी  हो
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 जायगा  तो  भी  कांग्रेस  की  उतनी  ही  जीपें  शौर

 गाड़ियां  दौड़ेगी  जो  अगर  दो  रुपये  दाम  रहता
 दब  जोड़तीं  ।  इससे  चोट  पड़ेगा  विरोधी  दल
 वालों  को  जिनके  पास  साधनों  की  कमी  है  ।

 न्यूज प्रिन्ट  का  कोटा  काटने  का  भी  कारण  यही
 है  कि  अ्रखवारों  के  पृष्ठ  कम  हों  शौर  विरोधियों
 की  बात  छपे  नहीं  ।  न्यूज प्रिन्ट  काले  बाजार  में
 बिके  और  पोस्टर  परचे  आदि  छापने  का  खर्चा
 भी  बढ़  जाय  विरोधी  लोगों  के  लिये  ।  वरना
 इन  कामों  को  मैं  वित्तीय  दृष्टिकोण  स ेसमथनीय

 नहीं  समझता  हूं  जो  इन्होंने  दामों  में  वृद्धि  कर
 या  कोट  में  कमी  करके  किया  है  ।

 वित्त  मंत्री  न ेकई  बार  कहा  है  कि  पैदावार
 जब  बदलेगी  तो  दाम  घटेंगे  ।  हमारे  मित्र  पीलू
 मोदी  साहब  भी  कहते  हैं ।  लेकिन  यह  बात
 दूसरे  देशों  के  लिये  सही  हो  सकती  है  यह
 देश  ऐसा  'विभिन्न  है  कि  पैदावार  कम  होने  पर
 कली  दाम  बढ़ते  हैं  और  पदावार  बढ़ने  पर  भी
 दाम  बढ़ते  हैं  ।  चीनी  की  वात  ले  लीजिये  ।
 क्या  यह  बात  सही  नहीं  है  कि  72-73  के
 सीजन  में  चीनी  की  पैदावार  7  साख  टन  बढ़
 गई ।  कैफीन  क्या  वजह  है  कि  विगत  साल  जो
 वाम  थे  उससे  डेढ़  गुने  दो  मुने  दाम  चल  रहे  हैं  ?

 oe  (rae)  विदेशों  कीचर्चा  करेंगे  लो  मैं
 प्रां कड़ों  से साबित  कर  दूंगा  कि  यह  बिलकुल
 बेमतलब  बात  है  जो  विदेशों  से  तुलना  कर  रहे
 हैं।  चोनी  की  पैदावार  बढ़ने  के  बाद  भी  चीनी
 के  दाम  क्‍यों  कम  नहीं  होते  हैं  a जब  7  लाख  टन
 पैदावार  कम  थी  विगत  साल  तो  मई  जून  महीने
 में  जो  शादी  विवाह  के  दिन  थे  जितनी  चीनी
 रिलीज  कर  दी  गई  थी  इस  साल  पैदावार  बढ़ने
 के  वाद  भी  2  लाख  टन  चीनी  कम  वितरित  की
 गई  है  ।  जानबूझकर  चीनी  के  दाम  ऊंचे  उठे
 इसलिये  चीनी  जो  रिलीज  होनी  चाहिये  वह
 होती  नही  है  ,  श्राप  आंकड़े  पेश  कीजिए  नगर
 मेरी  बात  गलत  है।  मैं  शिन्दे  साहब  को  चुनौती
 देना  चाहत  हूं  ।  क्या  मई,  जून  के  महीने  में
 चीनी  कम  मात्रा  में  रिलीज  की  गई  या  नहीं
 विगत  साल  की  तुलना  में  ।
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 चव्हाण  साहब  ने  पिछली  बार  कहा  था

 कि  मझे  भी  लगता  है  कि  कपड़े  के  दाभ  बहुत
 बढ़  गये  हैं  कौर  मैं  व्यापार  मंत्री  को  चिट्ठी
 लिख  रहा  हूं  ।  यह  उनका  राज्य  सभा  का

 बयान  है  |  यह  सरकार  कैसे  चल  रही  है  ?

 एक  मंत्री  कहते  हैं  कि  मुझ  भी  लगता  है  कि  कपड़े
 के  दाम  बढ़  गए  हैं  और  मैं  व्यापार  मंत्री  को

 लिख  रहा  हुं  v  व्यापार  मंत्री  ने  तो  सूत  कौर

 कपड़े  का  मामला  इतना  चौपट  कर  दिया  है  कि

 जिस  की  कोई  हद  नहीं  ।  इन्होंने  कुछ  महीने

 पहले  सूत  के  ऊपर  नियंत्रण  जारी  किया  लेकिन

 वितरण  का  कोई  इंतज  म  नहीं  किया  7  नतीजा

 यह  हुआ  कि  सूत  के  दाम  दुगुने  ढाई  बढ़  गए
 कौर  जिसके  ऊपर  70  लाख  बुनकर  निर्भर
 करते  हैं  उन  बुनकरों  को  समय  पर  सूत  नहीं
 मिल  सका  ।  अक्सर  इंडेक्स  नम्बर  बनाते
 समय  नियंत्रित  कपड़े  के  दामों  को  सामने
 रखा  जाता  है  लेकिन  कुल  कपड़े  का  दस
 प्रतिशत  नियंत्रित  कपड़ा  है  1  बाकी  90  प्रात

 शत  कपड़े  का  दाम  एक  साल के  अ्रंदर  30  से
 लेकर  60-70  प्रतिशत  तक  बढ़ा  है।  तो  क्या
 कपड़ा  क्‍या  चीनी  क्या  पेट्रील  क्या  केरोसिन  हर
 चीज  के  दाम  बढ़  गये  हैं  ग्रोवर  यह  सिलसिला  चल
 रहा  है  ।

 +

 उत्पादन,  दाम  और  कमी  इन  जो  संबन्ध
 होता  है  हमारे  देश  में  वह  टूट  गया  है।  इसका
 एक  कौर  उदाहरण  मैं  देना  चाहटा  हूं।  खदान
 मंत्री  कोयले  के  बारे  में  कहते  हैं  कि इस  साल
 कोयले  की  पदावार  विगत  साल  की  तुलना  में
 अधिक  हुई  हैं  -  तो  कोयले  की  पैदावार  जद
 बढ़  गई  है  तो  क्या  वजह  है  कि  कोयले  का  इतना
 बड़ा  भारी  अभाव  है  कि  दो  सौ  ढाई  सो  रेन्स
 को  कैंसिल  कर  दिया  गया  हैं  शौर  इतना  हू
 नहीं  कई  पावर  स्टेशंज  को  पर्याप्त  मात्रा  में
 कोयला  नहीं  मिल  रहा  है।  इसलिये
 बरौनी,  पतरातू,  कानपुर,  कई  जगह  थे
 मैं  उदाहरण  दे  सकता  हूं  जहां  पावर  स्टेशन्ज
 कब  बन्द  होने.की  नौवां  श्र  गई  है  7  तो  कोयले
 की  कमी  का  क्‍या  कारण  है  ?  मेरी  राय  में
 कोल  की  कमी  का  कारण  यह  है  कि  बैगनों  की
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 [at  मधु  लिमये|
 सप्लाई  में  बड़े  पमाने  पर  घोटाला  हो  रहा  है
 कौर  इसमें  बड़े  लोग  एक  दिन  में  दो  लाख
 रुपये  को  कमाई  कर  रहे  है।  इसलिये  कोल  का
 अभाव  है  बुरा  जी  ने  कहा  डीजल  पर  जो
 रेन्स  चलती  है  उनकी  वजह  से  डीजल  की
 खपत  भी  ज्यादा  है  कौर  विदेशों  से  डीजल.
 मंगवाना  पड़ता  है  लेकिन  अपने  देश  में  तेल  की
 खोज  करने  का  काम  यदि  ठीक  ढंग  से  किया
 जाता  तो  डीजलाईजेशन  का  जो  कार्यक्षम  है
 सफल  हो  जाता  ।  इस  कार्यक्रम  का  श्र  तेल
 की  खोज  का  जो  कार्यक्रम  हैं  उसका  कोई
 सम्बंध  था  लकिन  तेल  की  खोज  का  कार्यक्रम
 पीछे  चला  गया  और  डीजलाईजेशन  करते  हे  Vv
 इनकी  हर  योजना  के  बारे  में  यही  पता  चलगा
 कि  कोई  आ्रापसी  रिश्ता  नहीं  है,  मेल  नहीं  है
 और  इसी  लिए  यह  सारी  कठिनाईयां  उत्पन्न
 दो  रही  है।

 कल  ही  मैं  इसके  ऊपर  बोलने  वाला  हुं,
 व्यापार  मंत्री  यहां  पर  मौजूद  हैं,  उन्होंने  विला
 वजह  पिछले  अगस्त  महीने  में,  जूट  का  जो
 सामान  विदेशों  में  जाता  है  उसके  ऊपर  जो
 एक्सपोर्ट  ड्यूटी  लगाई  जाती  हूँ  उसको  घटाया
 है  या  बिल्कुल  खत्म  किया  है  जिससे  कम  से  कम
 8  करोड़  रुपये  का  घाटा  सरकार  को  होगा  ।

 जूट  का  सामान  सस्ता  हो,  विदेशों  में  अधिक
 बिके  और  हमको  अधिक  विदेशी  मुद्रा  मिले
 यही  इनका  उद्देश्य  था  लेकिन  श्राप  विश्वास
 कीजिए  जैसे  ही  इन्होंने  एक्सपोर्ट  ड्यूटी  माफ
 कर  दी  जूट  सामान  के  दाम  शौर  बढ़ाने  ।  क्या
 मंत्री  महोदय  मेरी  इस  बात  को  काट  सकते  हैं
 कि  जुट  गुड्स  के  भाव  भर  बढ़  गए  ?  यानी  जब

 ड्यूटी  थी  उस  समय  से  भी  इसके  दाम  अधिक
 हो  गए  हैं।  मैं  जानना  चाहता  हूं  इसको  खरीदने
 वाले  कौन  लोग  हैं  ?  अनाज  वर्ग रह  के  लिए
 सरकार  को  ही  खरीदना  पड़ता  है  -  तरन्त  में

 जूट  के  सामान  जो  दाम  बढ़  गये  उसका  बोझ  भी
 सरकार  पर  गोया  |  8  करोड़रूपय  कारसाज़
 भी  बाटा  भौर  जूट  गुड  क  दाम  जौ  बढ  गये

 उसके  लिय  भी  फूड  डिपार्टम  को  ज्यादा  खर्चा
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 करना  पड़ा  ।  तो  कौन  सी  नीति  झआपचल
 रहे  हैं  वह  मेरी  समझ  में  नहीं  भ्राता  है  1
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 शिन्दे  साहब  का  भाषण  भी  मैं  गौर  से
 सुन  रहा  था।  उन्होंने  एक  ही  मुद्दा  रखा  कि
 कौन  कहता  है  इस  वक्‍त  दाम  बहुत  ज्यादा
 बढ़  हैं,  966  में  हम  इससे  भी  ज्यादा  ग्र योग्य
 कौर  नालायक  थे  |  यह  आपकी  दलील  है
 लेकि  मैं  कहता  हूं  केवल  पर सन् टेज  पर  नहीं
 देखना  चाहिये  ।  (व्यवधान)  हां,  आपने  तो
 यही  कहा  कि  वाजपेयी  जी  की  बात  गलत  है  कि
 इस  समय  बहुत  ज्यादा  दाम  बढ़  गये  हैं,  966
 में  दाम  अधिक  बढ़े  थे  ।

 SHRI  ANNASAHEB  P.  SHINDE:
 You  have  been  a  little  unfair.  Mr.
 Vajpayee  made  a  statement  on  food-
 grain  prices;  that  the  price  of  food-
 grains  in  1966-67  was  higher  as  com-
 Pared  to  ‘1972-73.  My  immediate  reply
 was  only  in  regard  to  the  increase  in
 foodgrain  prices.  I  gave  the  figures
 to  show  that  despite  a  large  volume
 of  import,  the  price  increase  in  1966-67
 was  higher.  That  is  what  I  said.

 SHRI  SHYAMNANDAN  MISHRA:
 But  at  that  time  the  shortage  was  of
 the  order  of  20  per  cent.

 att  we  लिये  :  यह  भी  इनकी  जो  सफ!  है
 मुझे  इसलिए  नहीं  जंचती  है  कि  मान  लीजिये
 आज  सौ  रुपया  दाम  है  क्विंटल  का  दौर  उसमें
 25-30  प्रतिशत  बढ़ता  है  कौर  मूल  दाम

 पहले  60  रुपये  था  कौर  उसमें  25-30.  |
 प्रतिशत  बढ़ा  था  तो  कुल  मिलाकर  साधारण
 जनता  पर  राज  भ्रधिक  बोझ  पड़ता  ही  है  |

 इन्होंने  जिन  दामों  की  चर्चा  की  उसमें  राशन  की
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 दूकानों  से  जो  गलत  वितरित  किया  जाता  है,
 उसका  दाम  है  लेकिन  क्यारे  इस  बात  से  इंकार
 कर  सकते  हैं  कि  ग्रामीण  इलाकों  में  राशन  की

 दुकानों  के  लिये  जो  माल  कराता  हैँ  उसका
 प्रतिकार  हिस्सा  काले  बाजार  में  बिकता  है  ?
 भ्रमर  वे  मेरे  साथ  चलें,  उत्तर  प्रदेश,  बिहार  या

 कहीं  चलें  तो  फेयर  प्राइस  शाप्स  चलाने  वाले
 जो  लोग  हैं  उनसे  हम  लोग  मिलेंगे,  वे दुकानदार
 स्वंय  बतायेंगे  कि  एक  तो  माल  मिलता  नहीं  है
 सनौर  भ्रमर  माल  मिल  गया  तो  एक  बोरे  गेहुं  के
 पीछे  6-7  रुपये  घूस  देनी  पड़ती  है  गल्ला
 सप्लाई  इन्सपेक्टर  को  ।  इसी  तरह  से  एक
 चीनी  बोरे  के  पीछे  i5  रुपया  घूस  देनी
 पड़ती  है  7  तो  आप  जिन  दामों  की  चर्चा  कर

 रहे  हैं  वह  तो  बिल्कुल  एक  कागजी  दाम  हैं  ।
 वास्तविक  दाम  जो  जनता  को  देने  पड़ते  हैं,  उन
 दामों  में  दौर  इन  दामों  में  बड़ा  फर्क  है।  इस
 तरह  से  इन्होंने  राज  जो  प्रश्न  का  जवाब  दिया

 हुँ  उसमें  स्वयं  स्वीकारा  है  कि  इस  समय
 देश  में  तीन  किस्म  के  दाम  चल  रहे  हैं-एक  दाम
 तो  राशन की  दुकानों  के  हैं,  दूसरे  दाम  सरकारी

 स्टैट्युटरी  ऑर्डर  की  तहत,  रिटेलर  को  इन्होंने
 छूट  दे  रखी  है  कि  ग्रसित  से  भ्र धिक  किस  दाम
 पर  वे  बेच  सकते  हैं  शौर  तीसरे  हैं  वास्तविक
 दाम  |  भ्र भी  इसतरह  के  जो  स्टैट्युटरी  भ्रार्डर

 होते  हैं  उसपर  वास्तव  में  माल  मिलता  नहीं  है
 और  उसका  नतीजा  यह  होता  है  कि  स्टैट्युटरी
 मर्डर  इनकम  टैक्स  इवेंट  करने  का  एक  बेहतर
 तरीका  हो  जाता  है  क्योंकि  इनकम  टैक्स  वाले
 जब  जायेंगे  तो  वे  उनसे  कहेंगे  कि  यह  तो

 स्टैट्यूटरी  भ्रार्डर  है  कौर  इस  दाम  पर  हम  लोग
 बेच  रहे  हैं।  राज  कौन  नहीं  जानता  कि  टायर
 के  जो  दाम  हैं  वह  वास्तविक  लिस्टेड  प्राइस  से
 दो  गुने  हैं।  राज  सारी  पब्लिक  भ्रन्डरटेकिग्ज
 शिकायत  कर  रही  है  कि  हमको  चेसिस  नहीं
 मिल  रहे  हैं,  हमको  टायर  नहीं  मिल  रहे  हैं,
 हमको  बियरिग्ज  नहीं  मिल  रहे  हैं  प्रभी
 अभी  मुझे  पता  चला  है  कि  सरकार  इस  तरह  के
 कामों  को  स्वयं  मान्यता  दे  रही  है  ट्रक  बनाने
 वाले  जो  हमारे  यहां  के  उद्योगपति  हैं  उनसे
 नाव  के  लिये  पेस्ट  मांगा  गया  तो  उन्होंने
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 कहा  कि  मेरे  पास  ब्लैक  का  पैसा  नहीं  है,  मैं
 नहीं  दे  सकता,  कम्पनी  कानून  में  नहीं  दे  सकता
 क्योंकि  ऐसी  कानूनी  रोक  लगी  हुई  है,  लेकिन
 मेरी  ट्रकों  पर  0-15,  हजार  का  प्रीमियम  है
 इसलिये  500  ट्रक  मैं  कांग्रेस  पार्टी  को  देने  के
 लिये  तैयार  हूं  उसके  ऊपर  0  हजार  के  हिसाब
 से  50  लाख  रुपया  श्राप  ले  लीजिये  ।  तो

 ट्रक  में,  टायर  में  जो  ब्लैक  मार्केट  है...........

 सभापति  महोदय  :  श्राप  एक  बात  सुन
 लीजिए  ।

 श्री  मधु  लिये  :  मैंने  व्यक्तियों  का  नाम

 नहीं  लिया  है।

 सभापति  महोदय  :  आपने  व्यक्ति  का
 नाम  नहीं  लिया  है  लेकिन  यह  चीजें  तो  आप
 ले  जाये  कि  इस  तरह  का  बारगेन  हुआ  ।

 (व्यवधान)

 श्री  मधु  लिये  :  श्राप  स्वयं  जानते  हैं
 बिना  जानकारी  के  मैं  इस  तरह  बोला  नहीं
 करता  ह्  ।  मैंने  जनवरी,  97  में  यह
 आरोप  किया  था  कि  साढ़े  5  सौ  जीपों  डिफेन्स
 डिपार्टमेन्ट  से  कांग्रेस  थर्टी  के  लिए  शाइनी
 की  गई  है  और  इसके  लिए  इन्श्योरेन्स
 कम्पनियों  का  कंसोर्टियम  बनाया  गया  है  |
 मैंने  आखिर  में  इसको  साबित  करके  रखा

 है  शौर  उसका  ठीक  जवाब  नहीं  श्र  रहा  है
 कौर  इस  मामले  को  मैं  इस  सेशन  में  भी
 उठाने  जा  रहा  हूं  ।  खाली  एक  महाश पष् द्र
 प्रदेश  कांग्रेस  कमेटी  के  एड्रेस  पर  साढ़े  5  सौ
 जीप  डिफेन्स  डिपार्टमेन्ट  से  डाइवर्ट  करके
 काँग्रेस  पार्टी  को  दी  गईं  |  मैं  जब  कसी
 चीज़  के  बारे  में  बोलना  हूं  तो  मैं  तोल  कर
 बोलता  हुं  ।  मुझ  दो  महीना  पहले  पता  चला

 है;  फिर  उसकी  दो  तीन  बार  जांच  करके
 श्र  कई  लोगों  से  पता  लगातार  इन  चीजों
 पर  बोला  करता  हूं  ।  तो  ट्रक  के  ऊपर  प्रीमियम

 है,  टायर  के  ऊपर  प्रीमियम  है,  नायलान
 के  ऊपर  प्रीमियम  है  ।  मैं  कई  बार  यहां  पर  कह
 चुका  हूं  कि  चार  चार  टैरिफ  कमीशनों  की
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 [at  मधु  लिमये]
 रपट  को  तीन  तीन  साल  दबाया  गया  |
 पांच  ताय लान  यार्न  बनाने  वाली  कम्पनियों
 की  एक  दिन  की  काले  धन  की  कमाई  दस  लाख
 रुपए  है  यही  स्थिति  सूत  की  है  ।  कया  मस्ती

 महोदय  ने  इस  बात  को  कबूल  नहीं  किया  है
 कि  सूत  वितरण  में  जब  तमिलनाडु  हाईकोर्ट
 का  श्राडेर  शा  गया  कौर  कन्ट्रोल  उठ  गया  तब
 अन्य  राज्यों  में  जो  सत  की  मिलें  हैं  उन्होंने  भी
 अपने  सूत  पर  शान  मनी  लिया  है  ?  यह  स्वयं

 उन्होंने  मुझ  जो  उत्तर  लिखा  है  उसमें  स्वीकारा

 है  और  कहा  है  कि  मैं  वित्त  मंत्री  को लिख  रहा
 हूं  कि  वे  इसकी  जांच  करे  |;

 दामों  का  जो  मामला  है,  जब  तक  भ्रष्टा-
 चार  का  त्रिकोण  रहेगा,  नौकरशाही,  राजनीति
 शौर  पूंजीपति  भ्रष्टाचार  के  इस  त्रिकोण
 को  जब  तकी  आप  खत्म  नहीं  करेंगे
 तब  तक  यह  मामला  खत्म  नहीं  होगा।
 मेरे  मित्र  पीलू  मोदी  जी  ने  ठीक
 कहा  कि  फिजूलखर्ची  कम  करो  ।  कौन  सी
 फिजूलखर्ची  ?  खाडिलकर  जी  बैठे  हैं  जो  नये
 सप्लाई  मिनिस्टर  बन  गये  हैं,  जामनगर  हा  उस
 में  सरकारी  मकान  में  डी  ०जी  ०एस  ०  एंड  डी  (इन्स-
 सेक्शन)  का  दफ्तर  है  उस  दफ्तर  के  लिये  22
 हजार  रुपये  का  मकान  भोजन  के  लिये  साउथ
 एक्सटेंशन  चले  गये।  डेवलपमेंट  कानन  को
 तोड़ना  चाहते  हैं  ।  मैंने  चव्हाण  साहब  को
 पत्र  लिखा  ।डी  जी  एस  एंड  डी  को  स्ट्रीम लाइन
 करने  के  लिये  एक  रिटायर्ड  अफसर  के  लिये
 स्पेशल  अाफिसर  आन  ड्यूटी  की  पोस्ट  उत्पन्न
 की  जाती  है।  इंग्लैंड  में  आपकी  हाई  कमिश्नरी
 में  इतने  अफसर  हैं  लेकिन  सप्लाई  डिपार्टमेन्ट
 का  सुझाव  शता  है  कि  हमारा  एक  डायरेक्टर
 वहां  पर  होना  चाहिये  ।  जनता  के  टिकट  का
 प्रेस  लेकर  लूट  मचाने  का  काम  सरकार
 के  द्वारा  किया  जा  रहा  है।  अकेले  सप्लाई
 डिपार्टमेंट  के  एक  सेक्शन  का  उदाहरण
 दिया  और  हम  लोगों  को  इस  बात  का
 भी  पता  चला  है  कि  डिक स  कांट्रेक्ट  जो  होते  हैं
 उसमें  जो  माल  डी जीएस एण्ड  डी०  द्वारा
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 खरीदा  जात  है  उस  मैंकु  चीजों  पर  ऊपर
 सप्लायर  को  60  परसेंट  तक  मुनाफा  दिया
 गया  है  डिफेंस  कांट्रेक्टर  में  ।  यह  स्वयं  माननीय
 जगजीवन  राम  जी  ने  कबूल  किया  ।  क्या  इन
 चीजों  की  जांच  नहीं  होनी  चाहिये  ।  इसलिये
 फिजूलखर्ची  कौर  मुनाफाखोरी  के  कुचक्र  को
 समाप्त  कीजिये  ।  जब  तक  यह  समाप्त  नहीं
 होगा  दाम  वृद्धि  के  बारे  में  हमको  हर  सत्र  में
 इस  तरह  की  बहस  करनी  होगी।

 18.00  hrs.

 श्री  शंकर  दयाल  सिह  (चतरा)  :
 सभापति  जी,  कोई  इस  बात  को  अस्वीकार
 नहीं  कर  सकता  है  कि  मूल्य  वृद्धि  हुई
 है,  उत्पादन  में  कमी  हुई  है।  लेकिन  साथ
 साथ  मैंने  जो  यहां  भाषण  सुने  मेरो  राय  में
 यह  उस  का  इलाज  नहीं  है।  हम  को  देखना
 होगा  कि  इस  मूल्य  वृद्धि  का  क्‍या  कारण
 है?  उस  का  कारण  मुख्य  रूप  से  यह  है
 कि  उत्पादन  क्षमता यें  जहाँ  हैं  वहां  श्राप
 कहते  हैं  कि  हड़ताल  करो,  उत्पादन  जहां
 होता  है  श्राप  कहते  हैं  कि  बन्द  करो,  काम
 रोक  दो,  गाड़ियां  न  चलाया,  फैक्ट्रियों  को
 बन्द  करो,  भाग  लगा  दो  और  सदन  में
 भी  कार्य  स़्थगन  प्रस्ताव  ले  आओ  ।
 तो  क्‍या  इस  का  इलाज  यही  है  ?  रोग
 का  क्‍या  इलाज  है  यह  हम  सब  को  ईमान-
 दारी  से  ढूंढना  पड़ेगा ।  मगर  राष्ट्र  के
 प्रति  श्राप  को  चिन्ता  है,  भक्त  है,  दर्द  है,
 तो  श्राप  हाथ  मिला  कर  सोचें  कि  कया  इलाज
 होना  चाहिए  ।

 पैट्रोल  में  तीन  चार  चीजें  ऐसी  हैं  जिनकी
 मूल्य  वृद्धि  भर सहनीय  है।  खाद्यान्न  में,
 कोयले  में,  लोहा,  सीमेंट,  कपड़ा  और  मिट्टी
 के  तेल  में  जो  मूल्य  वृद्धि  हुई  श्र  उस  पर
 जब  प्रधान  मंत्री  ने सादगी  का  एक  रास्ता
 दिखाना  चाहा  तो  माननीय  वाजपेयी  जी
 ने  राज  उस  पर  मखौल  किया  ।  “जाके
 भाव  न  फटे  बिवाई,  बह  क्‍या  जाने  पीर  पराई  ra
 यह  तो  बंजारे  अकेले  हैं,  आगे  नाथ  न,  पीछे
 पगहा  ।  अकेले  हैं  शौर  जनता  से  भी
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 कोई  नाता  नहीं  है।  ऐसी  स्थिति  में  जिस  को
 घर  चलाना  पड़ता  है  वह  ही  इस  दर्दे  को
 समझ  सकता  है।  श्रवण  बनावटी  दर्दे  को
 ले  कर  न  चलें

 चीज़ें  जो  महंगो  हुई  हैं  उस  का  मुख्य
 कारण  यह  है  कि  रुपया  सस्ता  हो  गया  है  |
 शौर  रुपया  जब  सस्ता  होता  है  तो  काले
 धन  को  कैसे  निकाल  सकते  हैं  यह  सरकार
 को  सोचना  पड़ेगा।  कौर  जब  पैट्रोल
 का  दाम  बढ़ाया  गया  उस  काले  घन  को
 निकालने  के  लिए  तो  काले  मत  वाले  सकपका
 रहे हैं।  सरकार  कहती  है  कि  शरन  इस  रेट
 पर  बेचो,  तेल,  कपड़ा  इस  रेट  पर  बेचो  तो
 यह  लोग  उस  का  विरोध  करते  हैं।  झोंक
 बेचने  वाले  कौन  हैं?  मेरे  सामने  बैठने
 वाले  साथियों  के  दोस्त  ।  सरकार  का  जो
 उद्देश्य  है  वह  समाजवादी  उद्देश्य  है,  लेकिन
 प्रतिक्रियावादी  लोग  सरकार  को  बदनाम
 करते  रहते  हैं।  जब  तक  सरकार  इन
 चीजों  पर  ध्यान  नहीं  देती  है  कौर  जब  तक
 ऐसे  दल  वालों  की  जो  निहित  स्वार्थ  नीति
 है  उस  पर  आक्रमण  नहीं  करती  है  तब  तक
 रास्ता  साफ़  सामने  नहीं  जायेगा  ।  इस-
 लिए  मेरा  निवेदन  है  कि  हमारी  जो  र्थ
 व्यवस्था  है  उस  के  मूल  में  हम  को  झांकना
 पड़ेगा  ।  25,  30  साल  पहले  आदमी
 सादे  ढंग  से  रहता  था,  रूखी  सूखी  खा  कर
 रह  जाता  भरा,  सादा  कपड़ा  पहन  कर  रह
 जाता  था  ।  लेकिन  राज  हर  श्रमी
 पहनने  के  लिए  टेरी लीन  शौर  रहने  के  लिए
 बड़ा  मकान  तथा  खाने  के  लिए
 पलाव  और  मुर्गी  तथा  अंडा  चाहता  है।
 तो  जब  तक  सादगी  का  जमाना  पुनः  नहीं
 लाते  हैं  तब  तक  अभाव  वता  रहेगा  क्योंकि
 विश्व  में  दो  प्रतिशत  के  हिसाब  से  आबादी
 बढ़ी  है  लेकिन  उस  अनुपात  में  अन्न  का
 उत्पादन  नहीं  हुआ,  यह  हम  को  समझना
 पड़ेगा  ।  इसलिए  उत्पादन  मांग  से  अधिक
 करना  होगा  प्राथमिक  स्थिरता  लाने  के
 लिए  ।  कुछ  लोगों  के  पास  जो  काला
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 धन  है  उस  को  निकालना  होगा  प्रौढ़
 सरकार  आमदनी  से  ज्यादा  खर्च  करने  के
 लोभ  में  न  पड़े,  इस  नीति  में  भी  सुधार
 लाना  होगा,  ब्रोकर  जो  गलत  प्रचार  तथा
 चढ़ाव  उतार  के  तरके  तथा  बेकार  के  यहां
 भाषण  होते  हैं  उन  पर  भी  कंट्रोल  लगाना
 होगा  तभी  हम  देश  पर  आये  हुए  इस  खतरे
 का  हल  निकाल  सकेंगे  मिल  कर।  जो
 आधिक  संकट  झा  गया  है  उस  का  हल  सभी
 दलों  को  दलगत  राजनीति  से  ऊपर  उठ  कर
 एक  मंच  पर  सोचना  होगा  कि  क्‍या  रास्ता
 हो  ।  कौर  वह  तभी  निकल  सकता  है  जब

 हम  में  ईमानदारी  हो  ।

 श्री  पी०  जी०  भावों कर  (अ्रहमदाबाद)  :
 सभापति  महोदय,  हिन्दी  में  मैं  राज  बोलने
 की  चेष्ठा  कर  रहा  हूं,  और  मैं  प्राशि  करता  हू
 कि  मेरे  इस  सदन  में  आने  के  बाद  एक  वर्ष
 जब  पूरा  हुआ  और  दूसरा  वर्ष  शुरू  हो  रहा
 है  प्यार  मैं  सर्वप्रथम  भाषण  हिन्दी  में  करू
 तो  मेरी  गलती  को  आप  शौर  यह  सदन
 माफ़  करेगा  और  भप्रध्यक्ष  के  नाते  उदारता
 से  आप  भी  कुछ  ज्यादा  समय  मुझे  देंगे

 सभापति  जी,  मैं  ज्यादा  समय  नहीं
 मांगता,  लेकिन  हिन्दी  में  बोलने  में  कठिनाई
 जाती  है,  शब्द  जल्दी  नहीं  भाते  क्‍योंकि
 अंग्रेज़ी  में  बोलने  का  अभ्यास  है,  इसलिए
 थोड़ा  समय  आप  देने  की  कृपा  करें।

 सभापति  जी,  मुझे  यह  कहना  है  कि
 गत  वर्ष  जब  मैं  उप  चुनाव  में  अहमदाबाद
 की  जनता  द्वारा  चुना  गया  था  कौर  मेरा
 सौभाग्य  था  कि  मेरा  प्रथम  प्रवचन  आपने

 ही  सुना  था  शौर  उस  पर  श्राप  ने  मुझे  ज्यादा
 समय  दिया  था  भोर  इसी  प्रकार  के  काम
 रोको  प्रस्ताव  पर  बहस  हो  रही  थी  -  दाम

 बढ़े  थे  और  उस  के  बारे  में  मैंने  जो  कुछ  बातें
 की  थीं  तो  सरकारी  पक्ष  के  बहुत  से  सदस्यों
 ने  हसी  के  साथ  मेरी  बातों  को  सुना  शोर

 कहा  कि  तुम  चुनाव  की  गर्मी  में  चलाये  हो
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 [श्री  पी०  जी०  मावलकर]

 इसलिए  गर्मी  से  बोल  रहे  हो।  मैं  माननीय

 चह्वाण  से  कहना  चाहता  हूं  कि  पूरा  एक
 साल  हो  चुका  है,  जनता  इतनी  परेशान  श्र

 हैरान  हो  गई  है  और  इतनी  गर्म  हो  गई  है
 कि  शब  बाप  कोई  भी  चुनाव  लें,  आप

 चुनाव  या  उप-चुनाव,  हर  एक  जगह  सरकार
 को  हारना  होगा  और  विरोधी  पक्षों  को
 जीतना  होगा  ।

 सभापति  महोदय,  काम  रोको  प्रस्ताव
 दाम  वृद्धि  के  बारे  में  हैं,  जोर  मैं  देख  रहा
 हूं  कि  बजट  अधिवेशन  हो,  वर्षा  कालीन
 अधिवेशन  या  वर्तमान  अधिवेशन  हो,  सब
 में  यह  बात  जाती  है  ।  लेकिन  मैं  प्रामाणिकता
 के  साथ  कहना  चाहता  हूं  कि  ज्यादातर
 जो  भाषण  होते  हैं  उन  में  सुझाव  कम
 जाते  हैं  और  आ्रालोचना  ज्यादा  मात्रा  में
 आती  है।  हम  लोग  भी  आलोचना  करते
 हैं,  लेकिन  सुझाव  कह  नहीं  सकते।  सरकार
 को  भी  क्‍या  करना  चाहिए  वह  भी  नहीं
 “कह  सकती।  सारे  देश  में  राज  कल  एक
 जसा  वातावरण  चल  रहा  है  कि  जिसमें

 कहा  जाता  है  कि  यह  चीज़  खराब  है,  बुरी
 है,  इसको  निकलना  .चाहिए,  दाम  घटने

 चाहियें,  लेकिन  इस  को  कैसे  करना  है,  कौन
 इसको  शुरू  करेगा,  किस  तरह  से  वह  इसको
 करेगा  इसके  लिए  हम  सब  को  सोचना

 होगा  ।  किसी  एक  या  दो  सदस्यों  की

 यह  बात  नहीं  है।  मैं  सारे  सदन  कीं
 बात  करता  हूं।  सरकार  को  आप  कह
 सकते  हैं  कि  इसके  लिए  इतना  करो,  यह  करो
 शौर  इतना  न  करो,  वह  करो  ।  लेकिन
 ऐसा  नहीं  होता  है।  केवल  आलोचन  ही
 होती  है  मैं  मानता  हूं  कि  काम  रोक
 प्रस्ताव  लाना  हमारा  अधिकार  है।  सरकार
 की  प्रालोचना  करना  हमारा  भ्र धि कार

 है।  लेकिन  उसके  साथ  साथ  क्‍या  सरकार
 को  करना  चाहिए  यह  भी  हमें  बताना  चाहिए।
 झगर  वह  उसको  नहीं  करती  है  तो  उसको

 हम  दोष  दे  सकते  हैं  ।  भ्रभी  भी  समय  है
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 कि  हम  यंह  दृष्टिकोण  अपनाएं।  इट  इज
 बेटर  लेट  देन  नेवर  ।  एक  साल  के  बाद
 भी  कहता  हूं  कि  कुछ  ऐसे  सुझाव  रखने  चाहिए
 कि  इतना  सरकार  करे  और  इतना  न  करे
 झगर  वह  ऐसा  नहीं  करती  है  कौर  न
 ही  उस  में  रुचि  लेती  है  तो  हम  कह  सकते
 हैं  कि  आपने  नहीं  किया,  इसलिए  हम
 भ्रामक  आलोचना  करते  है  ।

 पैट्रोल  के  दाम  भ्रापने  बढाए।  इसको
 बढ़ाने  के  बाद  मैं  आप  से  पूछता  हूं  कि
 इसका  असर  किन  लोगों  पर  पड़ेगा  ।  आप
 कहते  हैं  कि  पैट्रोल  का  कंजम्पशन  कम  करने
 के  लिए  आपने  ऐसा  किया  है।  लेकिन
 जो  दाम  बढाए  हैं  उसकी  कीमत  कौन  देगा,
 इसका  बोझा  किस  पर  पड़ेगा  ?  इसका
 श्री  तंत्र  पर  विपरीत  अग्रसर  पड़ा  है  यह  बात

 बिल्कुल  साफ  हैं।  इसके  लिए  कौन  जिम्मे-
 दार  है?  सरकार की  नीति  ही  तो  जिम्मेदार
 हैं।  जनता  पर,  आराम  जनता  पर  उसका
 बोझा  पड़ेगा,  इस  वास्ते  श्राम  जनता

 हैरान  और  परेशान  है।  जो  पूंजीवादी
 लोग  हैं,  जो  इलाइट्स  हैं,  जो  सत्ता स्थान
 पर  हैं,  वे  तो  खर्चा  कर  सकते  हैं,  उनके  लिए
 कोई  इससे  अन्तर  नहीं  पड़ेगा  ।  लेकिन
 वे  बहुत  कम  लोग  हैं।  जिनके  पास

 बहुत  पूंजी  ह ैवे  तो  इसका  इसी  तरह  से
 इस्तेमाल  करते  रह  सकते  हैं।  लेकिन  जो
 मध्यम  वर्ग  के  लोग  हैं,  जो  झाम  जनता  है,
 जो  निचले  बग  के  लोग  हैं,  क्या  उन  पर  इसका
 बोझा  नहीं  पड़ा  है  ?  हर  एक  चीज़  के  दाम
 इसकी  वजह  से  बढ़  गए  हैं  कौर  बढ़ते  हैं  ।
 दिल्ली  में  थोड़े  दिन  हुए  नेशनल  हेराल्ड  में
 कराया  था  जोकि  कांग्रेस  का  भ्रखबार  है
 कि  लोग  कहते  हैं  कि  कीमतें  बढ़ेंगी  कौर  बढ़ी
 हैं  क्योंकि  देहात  के  और  गांवों  से जो  चीज़
 जाती  है  शहरों  में  उसके  लिए  मोटर  ट्रांसपोर्ट
 का  उपयोग  करना  पड़ता  है  भौर  चूंकि
 द्रांस्पोटेशन  चार्लीज  ज्यादा  हो  गए  हैं  इस
 वास्ते  दाम  भी  बढ़  गए  हैं,  वेज़ीटेबल्ज़,  घी,
 बटर  शादी  जो  जाता  है,  सभी  के  दाम  इसकी
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 वजह  से  बढ़ते  हैं।  जितना  माल  ट्रकों  से
 जाता  है  उसकी  कीमत  बढ़  गई  है।  इस
 से  आम  जनता  को  ही  नुक्सान  हुआ  है,  इसका
 बोझा  उसी  को  सहन  करन।  पड़  रहा
 है  1

 मैं  कहता  हूं  कि  सरकारी  होती  जानबूझ
 कर  ऐसी  हो  रही  है  कि  एक  के  बाद

 दूसरे  ठसे  कदम  उठाओझ्नो  जिससे  मध्यम  वर्ग
 देश  से  खत्म  हो  जाए।  मैं  बड़े  ही  भ्र दब  से

 चित्रण  स/हब  से  पूछता  चाहता  हू  कि  मध्यम
 बग  खत्म  हो  गया  तो  जो  वह  कहते  हैं  कि
 लोकतंत्र को  बढ़ाना  है,  इसको  मजबूत  करना
 है  तो  वह  कैसे  होगा।  क्या  सरकार  के
 वास्ते  यह  जरूरी  नहीं  हैं  कि  वह  मध्यम
 वर्ग  के  लोगों  को  ठीक  तरह  से,  अच्छी  तरह
 से  रखे,  उसके  जीवन  निर्वाह  का  ठीक
 तरह  से  प्रबन्ध  करे  ?  वे  ब्रद्धिवादी  लोग
 हैं,  वे  काम  करते  हैं,  वे  समाज  का  आधार
 हैं।  सुकरात  के  ज़माने  से,  प्लैटो  के  ज़माने  से,
 अरिस्टौटल  के  ज़माने  से  हम  सुनते  जाए  हैं
 कि  दी  मिडल  क्लास  दज़  दी  वेक वोन  आफ
 एनी  कम्युनिटी  ।  दाम  बढ़ने  की  वजह
 से  मध्य  वर्ग  क्रि  स्थिति  बहुत  बिगड़  गई  हूँ  ।
 पूंजीपति  लोग  या  जिन  के  पित्त  पैसा  ज्यादा
 है  वे  बोलते  नहों  हैं,  नोचे  वाले  जो  लोग  हैं
 वे  बोल  नहीं  सकते  हैं  मीर  बोलने  वाले
 लोग  मध्यम  वर्ग  के  ही  हैं  कौर  वे  ही
 बेचारे  दब  गए  आशिक  कठिनाइयों  से  तो

 है  इस  देश  का  बहुत  बड़ा  दुर्भाग्य  होगा  ।

 चराग  साहब  हास्य  कौर  मिठास
 वाली  बातें  करने  में  दक्ष  हैं  ब्रोकर  इत  अवसर
 पर  भो  वह  जरुर  करेंगे।  लेकिन  मैं  चाहता
 हूं  कि वह  सात  की  बताएं  कि  सरकार  कौन
 कौन  से  ब्रोड  किम  किस  प्रक/र  के  ठोस
 उपाय  इस  मामले  में  कर  रही  है  श्र  आगे
 क्या  करने  का  विचार  रखती  है  ।  दुनिया
 में  यह  हो  रहा  है  इस  बात  को  न  बता  कर
 बह  यह  बताएं  कि  वह  क्या  करेंगे  ?  आप
 क्या  कर  रहे  हैं  इसको  श्राप  बताएं  |
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 जब  कभी  दाम,  बढ़ते  हैं  तो
 ' सरकार

 कहती  है  कि  इस  लेवल  पर  हम  दामों  को  स्थिर
 करेंगे  ।  लेकिन  दाम  उस  लेबेल  पर  स्थिर
 नहीं  रहते  हैं  भौर  वे  भौर  भी  बढ़  जाते  हैं  ।
 इसका  परिणाम  यह  हो  रहा  है  कि  ग्राम  जनता
 का  स्तर  नीचे  जा  रहा  है  भौर  दामों  का
 स्तर  ऊपर  जा  रहा  है।  श्री  लिमय  की  जो
 बात  है  उसका  मैं  समर्थन  करता  हूं।  चुनावों'
 में  जो  खर्चा  होता  है  और  बिना  किसी
 अपवाद  के  प्रामाणिक  तौर  पर  यह  पूछता
 चाहता  हूं  सब  फि  थे  चुनाव  जीतने
 के  लिए  कि.ता  खा  कराहें  और  कहां  से
 आता  है

 श्री  शंकर  दयाल  सिह:  आपने
 कितना  किया  ?

 श्री  पी०  जी०  मावलंकर  :  /  पूरी
 सच्चाई  के  साथ  कह  सकता  हूं  कि  सात  में:
 कि  चुनाव  नियमों  में  जितना  खर्च  करने
 की  व्यवस्था  है  उससे  तहत  कय  खर्चा
 मैंने  किया  और  अहमदाबाद  कब  चुनाव
 मैंने  जीता  --(इंटरप्शंज़)

 श्री  शंकर  दयाल  सिह :  मैंने  श्राप  से
 भी  कम  खर्चा  किया  था  ।
 =

 श्री  ato  atte  मावलंकर:  मैं  किसी एक
 सदस्य  की  बात  नहीं  करता  हूं  -  हर  एक
 से  मैं  पूछता  हूं  कि  अगर  हमारा  व्यवहार।  र
 अच्छा  हो,  जनता  के  लिए  फायदाकारक  हो
 तो  हमें  डर  किस  बात  का  है।  गरीबों  की
 बात  करने  के  लिए  पैसा  खूब  खर्च  करो,

 चुनाव  को  किसी  भी  तरह  हे  जीतो  यह  ढोक

 नहीं  हैं।  इससे  भी  दान  बढ़ते  हैं  ।

 भ्रष्टाचार  और  पूंजीवाद  को  अगर

 हटाना  हो  तो  इसका  प्रारम्भ  करने  का
 मौका  सौभाग्य  से  हमें  मिलने  वाज़ा  हैं  ।

 थोड़े  सप्ताहों  में  उत्तर  प्रदेश  में,  उड़ीसा  में,

 मणिपुर  में  चुनाव  होंगे  कौर  साबरकंठा,
 कच्छ,  बम्बई  ग्राही  दूसरी  जगहों  पर  उपयु  नाव
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 [aft  fro  जी०  मावलंकर]

 भी  होंगे  ।  कया  हम  यह  झाझह्लान  स्वीकार
 करेंगे  कि  हम  भले  ही  हार  जाएं  लेकिन
 पैसा  काले  बाजार  का  या  दूसरा  पैसा
 खर्च  नहीं  करेंगे  और  हम  जो  सीमा  है
 उससे  ज्यादा  खर्च  करके  चुनाव  नहीं  जीतेंगे  ?
 अगर  हम  इसके  बारे  में  निश्चय  करेंगे  तो
 मैं  समझता  हूं  कि  यह  एक  सही  रास्ता
 होगा।

 आजकल  यंह  फैशन  सा  हो  गया  है  कि
 जो  समाजवाद  की  बात  करता  है  उसका
 मतलब  यह  है  कि  वही  प्रगतिशील  है  ।
 समाजवाद  के  रास्ते  पर  जाने  के  लिए  अगर
 कोई  कहता  है  कि  कभी  कभी  थोड़ा

 टु ला प्रो

 ६:  जो  किया  है  उसको  सुस्थिर
 और  ऐसा  करने  के  बाद  ही  आगे

 बढ़ो  तो  उसको  प्रतिक्रियावादी  कहा  जाता

 है,'  समाजवाद  का  विरोधी  कहा  जाता  है।
 जो  लोग  इस  देश  में  कहते  हैं  कि  सरकार  को

 हर  एक  काम  नहीं  करना  चाहिये  वेलोग  भी
 भी  उतने  ही

 प्रगतिशील  हैं,  कम  नहीं,  वे  भी  दूसरों  से
 कम  देशभक्‍त  नहीं  हैं  ।  यह  मोनो पोली
 सरकार  की  या  समाजवादी  लोगों  की  ही
 नहीं  है।  हमको  झाम  जनता  को  ऊपर
 उठाना  है,  सब  की  मदद  करनी  है  ।  मैं

 चह्वाण  साहब  से  दुबारा  अदब  के  साथ

 कहना  चाहता  हूं  कि  विचारक,  श्राइडियो
 ल्‍लोजिकल,  डाक्ट्रिनेयर  एप्रोच  को  छोड़  करके
 वह  वास्तविकता  को  पहचानें  और  ठोस
 तथा  अ्रसरकारक  उपाय  ऐसे  काम  में  लायें
 जिन  से  दामों  पर  काबू  पाया  जा  सके,
 उनको  बढ़ने  से  रोका  जा  सके,  उनको  कम
 किया  जा  सके  ।

 :  a  इन  शब्दों  क ेसाथ,  सभापति  महोदब,
 आपने  जो  समय  मुझे  दिया  उसके  लिए  मैं
 आपको  धन्यवाद  देता  हूं  d
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 (Bhubaneswar):  During  the  last  )
 years  our  country  ig  passing  through
 a  most  critical  period,  and  it  is  per-
 haps  with  the  unparallelled  deter-
 mination,  courage  and  calmness  that
 our  people  have  withstood  this  most
 critical  situation  in  our  country.  I,
 therefore,  congratulate  the  vast
 millions  of  our  people  who  have  so
 courageously  braved  this  most  diffi-
 cult  situation  during  the  last  l4  years.
 It  is  quite  correct  that  we  are  now
 out  of  the  woods;  though  not  comp-
 letely.  But  we  are  nearing  the  end
 of  the  tunnel,  there  is  no  doubt.
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 Reports  are  appearing  from  diffe-
 rent  markets  of  this  country.  If  we
 see  the  latest  market  reports  from
 different  centres,  what  do  we  find?
 This  ig  a  report  from  Bombay  dated
 the  0  November  and  here  they  have
 said:

 “Earlier  scarcity  and  the  conse-
 quent  rise  in  prices  of  edible  oils
 is  over.  Prices  showed  a  marked
 fall,  after  Diwali,  on  expectation
 of  a  bumper  groundnut  crop.
 Vanaspati  was  now  available  at
 prices  below  the  controlled  rates.
 A  bumper  crop  of  6.8  million  bales
 is  expected  this  season.”

 And  this  is  the  latest  report  from
 Chandigarh:

 “Reports  from  Chandigarh  in-
 dicate  that  arrivals  of  paddy  in
 Punjab  markets  have  totalled
 9,27,804  quintals  so  far,  compared
 to  4,35,292  quintals  during  the
 corresponding  period  last  year.”

 Therefore,  you  will  find  that  the
 market  arrivals  are  improving.

 Reports  available  from  Hyderabad
 indicate  that  prices  of  green-gram
 and  groundnut  oil  have  come  down
 throughout  the  State.  While  the  fall
 in  the  price  of  gram  is  due  to  the  arri-
 val  of  the  fresh  corp,  the  ground-nut
 oil  price  decline  is  attributed  to  a
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 number  of  factors  including  the

 aad  .
 of  a  good  crop  of  ground-

 nut.

 Paddy  and  rice  prices  have  fallen
 in  some  parts  of  the  State.  The  price
 of  maize  has  come  down.  The  main
 reason  for  this  downward  trend  in
 prices  is  the  hope  of  good  crops....
 (Interruptions).  These  are  the  latest
 reports  of  market  arrivals.  There-
 fore,  there  is  nothing  to  be  worried
 about.  You  will  find  from  the
 different  market  reports,  that  now  in
 view  of  the  bumper  kharif  crop,  the
 market  arrivals  are  increasing  and,
 therefort,  those  people  who  have
 hoarded.  I  hope,  are  releasing  it  in  the
 market  and  therefore,  the  prices  are
 showing  a  downward  trend.  I  am
 quite  sure  that  in  another  fifteen
 days’  time,  perhaps  the  prices  will  go
 down  still  further.

 Some  references  were  made  to  the
 prices  in  965—66.  I  take  this
 opportunity  of  reminding  this  House
 that  during  the  period  1964-65  to
 1966-67  we  imported  about  33
 million  tonnes  of  foodgrains.  These
 were  on  what  was  called  concessional
 terms  and  there  was  also  continuous
 flow  of  external  resources  in  those
 years.  To-day  we  have  stopped
 large  scale  imports  of  foodgrains  and
 the  flow  of  our  external  assistance  is
 shrinking.  In  this  context  the  prices
 to-day  are  not  higher  compared  to
 those  that  prevailed  in  1965-66.

 I  would  like  to  bring  it  to  the  kind
 notice  of  the  hon.  Minister  and  the
 Finance  Ministry  that  if  we  look  to
 the  index  of  industrial  production
 which  Mr.  C.  Subramaniam  also
 mentioned  somewhere,  we  will  be
 happy  to  Sind  that  in  April  it  was
 94.8  and  it  has  gone  upto  96.3  in
 May.  The  latest  reports  that  are
 available  show  that  the  trend  is  on
 the  increase  and  I  am  sure  the  indus-
 trial  production  will  show  a  marked
 trend  in  the  coming  months.

 The  only  point  I  would  like  to
 bring  to  the  notice  of  the  hon.
 Minister  is  that  between  November
 972  and  April  ‘1973,  bank  credit  ex-
 panded  to  Rs.  878  crores.  Now,  I
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 learnt  that  during  this  period  credit
 was  not  utilised  for  procurement  of
 foodgrains.  Evidently,  much  of
 this  money  was  used  by  certain
 sections  of  the  people  or  the  business
 community  to  corner  and  to  purchase
 esssential  raw  materials  and  scarce
 materials  and,  therefore,  they  have
 increased  their  inventories  with  this
 bank  credit.  I  hope  this  contributed
 to  the  kind  of  inflationary  trend  that
 we  witness.
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 The  recent  decision  of  the  Govern-
 ment  of  India  to  cut  down  Bs.  400
 crores  in  the  expenses,  I  think,  is  a
 very  good  decision  and  also  the  rais-
 ing  of  the  prices  of  wheat  and  rice
 will  help  us  to  check  still  further  the
 inflationary  trend  because  the  sub-
 sidy  amount  will  go  down.

 Lastly,  I  would  submit  to  the
 Government  that  by  the  increase  in
 the  prices  of  petrol  and  petroleum
 products  we  would  be  getting  about
 Rs.  200  crores.  This  is  a  good  thing
 we  have  done  because  the  energy
 crisig  is  there  all  over  the  world.
 We  ought  to  have  done  it  even
 earlier.  I  would  only  suggest  that  a

 large  part  of  this  amount  should  be
 utilised  for  increasing  the  number  of
 buses  in  towns  and  villages  and  im.
 proving  the  mass  transport  systems  in
 all  the  urban  centres  of  this  country,
 so  that  the  common  people  will  not
 feel  the  pinch  of  this  increase  in  the
 price.

 Finally,  I  would  request  the  hon.
 Member  to  withdraw  this  adjourn-
 ment  motion.

 st  एस०  ए०  झा मीम  (श्रीनगर):
 जनाब  चेयरमैन  सहाब,  मैं  इस  बात  का  एतराफ
 करना  चाहता  हूं  कि  इस  सदम  में  राज  तकरीरें

 सुनने  से  पहले  मैं मुल्क  की  स्थिति  के  वारे  में

 काफ़ी  परेशान  था,  लेकिन  इन  तकरीरों  को

 सुनने  के  बाद  में  कुछ  हैरान  भी  हो  गया  हूं
 और  मेरी  परेशानी  भी  कु  ज्यादा  बढ़
 गई  है।  इस  की  बजह  यह  है  कि  एक  तरफ़  से
 तो  भ्र सली  हालत  से  आंखें  बन्द  करने  की
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 [at  एस०  ए०  शमीम]
 कोशिश  की  जा  रही  है,  कहा  जा  रहा  है  कि
 सब  कुछ  ठीक  है  शर  उस  से  भी  ठीक  दो  जाएग
 इसलिए  फिक्र  की  बात  नहीं  है  और  दूसरी
 तरफ़  से  जो  लोग  कहते  हैं  कि  हालत  ठीक
 नहीं  है,  वे  यह  नहीं  बताते  कि  उस  को  कैसे  ठीक
 किया  जा  सकता  है।

 मेरे  पास  समय  कम  है।  मैं  हिन्दी  में  इस
 लिए  नही  बोलता  कि  आप  ज्यादा  वक्‍त  देगे।
 इस  लिए  में  एक  दो  कहानियो  से  अपना  मकसद
 और  अपना  मतलब  वाजेय  करने  की  कोशिश
 करूंगा  ।

 सभापति  महोदय  :  यह  बात  नहीं  है  कि
 में  जो  हिन्दी  बोलता  है,  उसको  ज्या  ab  वक्‍त
 दिया  जाता  है  डोर  जो प्रंग्रेजी  मे  बोल..।  है,
 उसको  कम  ह: अ  .॥  6  ।  समय  तो
 जितना  निश्चित  2,  उतना  ही  मिलेगा  ।
 श्राप  उर्दू  में  नोल  र5  हैं,  तो  भी  श्राप  को  उतना
 ही  टाइम  मिल  गा,  जितना  तय  किया  गया  है।

 ्!  एस 9  ए०  शरीम  :  मैं  भी  हिन्दी  में
 बोल  रहा  हुं  -  ले।कन  में  हिन्दी  में  पहली  मतंगा
 नहीं  बोल  रहा  हूं  ?  उसमें  ज्यादा  टाइम
 मिलता  है  ।

 राज  मुल्क  की  क्या  हालत  है,  उसके  बारे
 में  एक  कहानी  सुन  लीजिये  ।  एक  झ्रादमी  को
 उसकी  बीबी  ने  कहा  कि  घर  में  खाने  को  कुछ
 नहीं  है,  सालन  के  लिये  कुछ  चीज  लाइये  ।
 वह  आदमी  बाजार  गया  ।  उसने  गोश्त  की

 बहुत  तलाश  की,  लेकिन  उसको  गोश्त  नहीं
 मिला  ।  इसी  तरह  बहुत  कोशिश  करने  पर
 भी  उसको  न  सब्जी  मिली  और  न  ही  अंडे
 मिले  ।  वह  नामुराद  घर  लौट  रहा  था  और
 सोच  रहा  था  कि  क्‍या  खाऊं  वहू  दरिया  के
 किनारे  बैठ  गया  कौर  उसने  देखा  कि  एक
 मछली  उभरी  |  उसने  वहां  काफी  वक्‍त  सर्फ
 करके  एक  मछली  को  अपने  दाव  में  फंसाया
 और  खुश-खुश  अपने  घर  पाया  उसने  पनी
 बीवी  से  कहा  कि  मछली  लाया  हूं  इसको
 तल  लो  ।  बीवी  ने  कहा  कि  तेल  कहां  है,

 जसमें  इस  को  फ्लू  |
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 ::  तब  वह  खाने  का  तेल  लेने  के  लिये  बाजार
 गया  शौर  सुबह  से  शाम  तक  क्यू  में  खड़े  रहकर
 थोड़ा  सा  तेल  लेकर  घर  लौटा  ।  बीवी  ने
 कहा  कि  तेल  तो  लाये  हो,  लेकिन  मिट्टी  का
 तेल  कहां  है,  जिससे  स्टोव  जलाकर  मछली  को
 तलूं  ।  वह  बेचारा  फिर  बाजार  गया,  लेकिन
 बहुत  कोशिश  करने  पर  भी  उसको  मिट्टी  का
 तेल  नहीं'  मिला  :

 शब  वह  सोचने  लगा  कि  मछली  का  क्‍या
 किया  जाय  ।  उसने  मछली  को  ले  जाकर
 दरिया  में  उसी  जगह  फैंक  दिया  जहां  से  उसको
 पकड़ा  था  ।  कहते  हैं  कि  मछली  ज्योंही
 जबकि  लगाकर  उभरी  तो  उसने  कहा  कि
 इंदिरा  गांधी  जिन्दाबाद  ,  जान  बची  लाखों
 पाये;  बड़ी  मुश्किल  से  जिन्दगी  बची  है;  चूंकि
 चीजें  नहीं  मिलती  हैं;  इसीलिये  मैं  बच  पाई  ।

 मैं  दूसरी  कहानी  से  यह  बताउंगा  कि

 मुल्क  की  हालत  ऐसी  क्‍यों  है,  मुल्क  को  क्या  हो
 गया  है।  कहते  हैं  कि  एक  महिला  विदेश  से
 इस  देश  में  आई  शौर  उसने  मिसेज  गांधी  से
 इन्टरव्यू  के  लिये  एप्लाई  किया  ।  यहां  विदेशी
 महिलाओं  को  फौरन  ६  द्रव्य  मिल  जाता  है।
 बहू  मिसेज  गांधी  के  दरपय  में  गई  और  उसने
 कहा  कि  मैं  एक  दूर  द  .ज  इला,  से  शाई  हूं,
 मुझे  सख्त  तकलीफ  हे.  |>े  गा  <र  फोड़ा  है
 मैंने  सारी  दुनिया  में  दला  a  पारा है,  लेकिन
 इसका  इलाज  नहीं  हो...

 प्राइप  मिनिस्टर  बहुत  श  हो  गई:  t
 उन्होंने  कहा  कि  यह  पाल  इंडिया
 मेडिकल  इंस्टीट्यूट  का  बड़ा  रेपुटेशनहै,
 में अभी  टेलीफोन  करके  बेहतरीन  डाक्टरों
 से  श्राप  का  इलाज  करवा  दूंगी,  आप  फित्र
 न  कीजिये  ।  उस  महिला  ने  कहा  कि  आप
 डाक्टरों  को  टेलीफोन  न  कीजिये,  यह
 रोग  डाक्टरों  से  ठीक  नहीं  हो  सकता  है,
 विदेशों  में  बड़ी  शोहरत  है,  और  यहां  भी

 शोहरत  है,  कि  श्राप  जिस  चीज  को  हाथ
 लगाती  है,  वह  गायब  हो  जाती  ह,
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 इसलिये  श्राप  मेहरबानी  कर  केइस  पर

 ग्रसना  तस्मे  शफकत  फेर  दीजिये,  यह
 फौरन  ठीक  हो  जायेगा  :

 मतलब  यह  है  कि  जिस-जिस  चीज  को
 भी  सरकार  अपने  कंट्रोल  और  अपनी
 तहसील  में  लेती  हैं  कुछ  ऐसा  जादू  हो
 जाता  है  कि  वह  गायब  हो  जाती  है।
 इसलिये  अगर  यह  मृतालिवा  किया  जाये  कि
 सरकार  सारी  चीजें  अपनी  तहवील  में  ले

 ले,  तो  उससे  भी  मसला  हल  नहीं  होगा

 मौजूदा  हालत  को  सुधारने  के  लिये
 जो  दलील  दी  जाती  है,  यह  बड़ी  दिल-
 चम्प  है  7  एक  दलील  यह  दी  जाती  है  कि
 केरोसीन  की  कीमत  में  इस  लिये  इजाफा  किया
 गया  कि  लोग  इस  को  डीजल  में  मिलाते

 थे,  शब  चूंकि  दोनों  की  कौमते  बराबर  हो
 गई  हैं,  इस  लिये  ब  कोई  नहीं  मिलायेगा  ।
 अगर  इस  दलील  को  आगे  ले  जाये  कि  लोग
 असल  चीज  में  जिस  चीज  की  मिलावट
 करते  हैं,  उस  की  कीमत  बढ़ा  दी  जाये,
 तो  पानी  की  कीमत  बढ़ा  दी  जाये,  क्‍योंकि

 दूध  में  उस  की  मिलावट  होती  है,  आलू
 की  कीमत  बढ़ा  दी  जाये,  क्‍योंकि  उस
 से  घी  में  मिलावट  होती  है  और  इसी
 तरह  ईट  की  कीमत  बढ़ा  दी  जाये,  क्योंकि
 हल्दी  में  उस  की  मिलावट  होती  है  ।

 तो  यह  दलील  बाप  को  कहां  तक  ले
 चलेगी  :  इस  से  जाहिर  होता  है  कि  श्राप
 भ्र पनी  नाकामियों  और  श्राप  अपनी  नाहलि-
 मतों  का  इंतकाम  ग्राम  जनता  से  ले  रहे  हैं  ।

 दूसरी  बात  यह  है  कि  यह्‌  तो  सरका  र  के
 लिए  रहा  कि  कैसे  वह  इस  को  हल  करे।
 कब  एक  बातकही  वाजपेयी  जी  ने  ।  वाजपेयी
 जी  जब  यहां  बुलाककार्टे  से  पाए  तो  मैं
 समझता  था  कि  यह  एक  स्टिमुलेटि  सैटायर
 है  प्राइम  मिनिस्टर  की  वग्गा-राइड  का।
 लेकिन  मेरा  ग्रन्दाज्ञा  गलत  साबित  हुआ  ।
 मालूम  यह  हुमा  कि  वाजपेयी  जी  की  थिंकिंग
 भी  बुलककार्ट  पर  सवार  हो  कर  श्राई है ।
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 इन  का  सारा  फिएस्टा  जो  है  वह  बुलाक
 कार्ट  फिएस्टा  है।  दलील  देते  हैं  क  हमें
 972  का  देश  यह  नहीं  चाहिए  गरीबी

 हवाओं  का  ।  हम  को  71  की  गरीबी  दीजिए॥।
 इस  दलील  को  भी  पिछले  जाइए  ।7  |  क्यों?
 5i  क्यों  नहों  ?  शर  पीछे  ले  जाइए  i  47
 क्यों नहीं  ?  इस  के  बाद  श्रौरपीछे  ले  जाइए।
 अंग्रेज  के  वक्‍त  तो  बड़े  मर्ज  थे।  पेट्रोल  भी
 सस्ते  दामों  में  मिल  जाता  था  1  वैजट बल
 भी  मिलती  थी  ।  सारी  दुनिया  को  पीछे  की
 तरफ  ले  चलें  पीलू  मोदी  साहब  ने  कहा  कि
 किसी  को  भी  मत  रोको  ।  जो  भी  चीज  जो
 पैदा  कर  रहा  है  उसको  पैदा  करने  दो  |
 सब  चीजों  के  नाम  लिए  ।  सब  से  ज्यादा
 प्रोडक्शन  बच्चों  की  होती  है।  उस  के  बारे
 में  वह  खामोश  रहे  ।  वजह  मुझ  नहीं  मालूम  ।
 लेकिन  यह  इकोनामी  भी  कैसी  इकोनामी  है
 कि  जिस  की  जो  मर्जी  शाए  जो  भी  चीज
 चाहे  बनाएं।  उस  को  .इस  बात  का  कोई
 एहसास  नहीं  रहे  कि  इस  मुल्क  की  प्राइम
 लीड्स  क्‍या  हैं,  प्रायोरिटी  क्‍या  है?
 यह  फलसफा  यहां  से  पोज  किया  गया  4  मैं

 आप  को  अपनी  परेशानी  की  वजह  बता

 रहा  हूं।  श्राप  को  नालायकी  का  कोई

 यहां  काबलियत  से  जबाव  देता  तो  मैं  कहता
 कि  शायद  इस  मुल्क  का  कल्याण  होने  वाला

 है।  लेकिन  जो  दलील  यहां  से  दी  जा  रही  है

 इन  दलीलों  में  भी  वजन  नही  तो  झ  फिलहाल
 तीन  साल  तक  तो  बावजूद  इस  के  कि  मेरे

 दोस्त  पीलू  मोदी  जी  श्राप  से  कह  रहे  है  कि
 चले  जाइए,  मै  ड्राप  से  दस्तवदस्ता  गुजारिश
 करता  हुं  की  श्राप  मत  जाइए  ।  यह  मैं  ने

 पिछली  मत्तेवाल  भी  कहा  धा  और  फिर  दोहराता
 हूं।  दो  वजह  है।  एक  इसलिए  कि  श्राप  की

 जगह  लेने  के  लिए  श्री  हम  ने  आपस  में  तय

 नहीं  किया  है।  मीटिंग  वगैरह  कर  रह  हैं
 जिस  तारीख  को  वह  डिसाइड  हो  जायगा  वी
 बिल  लेट  यू  नो  ।  एक  बात  तो  वह  है।  दूसरी
 बात--बह
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 [oft  एस  ०  ए  ०शमीम]
 जाहिल  होगा  जो  भाप  की  जगह  लेने  'जाएगा.  |
 बाप  ने  इस  मुल्क  का  वह  सत्यानाश  किया

 है,  भाष  ने  इस  मुल्क  की  इकोनामी  का  वह
 नाश  किया  है  कि  कोई  जाहिल  आदमी  भी
 आप  की  जगह  लेने  को  लिए  जाने  की  हिम्मत
 नहीं  करेगा।  मेरी  दरख्वास्त  है  कि  प्राय  यूं
 नहीं  जाइए  क्‍यों  कि  श्राप  को  निकालने  की
 तयारी  हो  रही  है।  जनता  जिस  के  लिए
 आप  कहते  है  कि  भाप  को  उस  ने  मेसिज
 मैरिट  दिया  था  और  उस  मैसिब  मैन्‍्डेंट  के

 नशे  में  भाप  जभी  तक  चूर  हँ,  वह  श्राप  को
 इस  नशे  मैं  मशगुल  रखे  हुए  है,  वही  श्राप  को
 निकालने  की  तैयारी  कर  रही  है।  यह  लातों
 के  भूत  हैं,  यह  बातों  से  नहीं  मानते  ।  एक
 एक  कर  के  आप  को  घसीट  कर  के  निकाला
 जायगा।  भाप  के  ऊपर  बाकायदा  स्वामी
 अदालत  कै  कटघरे  में  चीजें  शायद  होंगे  प्रौढ़
 श्राप  को  सजा  बोली  जायगी  तब  श्राप  जाएंगे  |

 फिलहाल  श्राप  मत  जाइए  ।  पीलू  मोदी  साहब
 को  भी  जल्दी  नहीं  है  भौर  मुझे  तो  बिलकुल
 जल्दी  नहीं  है  क्‍यों  कि  भ्र पना  तो  कोई  चांस

 ही  नहीं  बनता  ।

 जहां  तक  वाजपेयी  जी  करा  ताल्लुक  है
 इस  देश  का  जो  कुछ  भी  हो  लेकिन  इस  को

 बुलाक  कार्ट एज  में  मै  नहीं  ल ेजाना  चाहता  ।

 seer  -  (व्यवधान) .  ,  ,  बग्घी  भी  उसी
 का  एक  मार्डन  वर्शन  है।

 मेरी  सिर्फ  गुजारिश  यह  है  कि  हुक मर्रा
 'जमात में  ग्राम  तक  एहसास  पैदा  नहीं  हुआ
 है  कि  सिचुएशन  सीरियस  है  ।  प्राइम  मिनिस्टर
 की  बग्घी  जो  थी  वहू  तो  एक  स्टंट  था।

 वह  वाकई  एक  नाटक  करना  चाहती  थी  ।

 उन्होंने  कहा  जरूर  कि  यह  कोई  पब्लिसिटी
 स्टेट  नहीं  है।  लेकिन  पब्लिसिटी  नहीं  यह
 तो  बिलकुल  एक  स्टंट ही  स्टंट  था।  मगर
 वाकई  हुकुमत  को  एहसास  होता  कि  इस

 मुल्क  की  जनता  के  साथ  क्‍या  हो  रहा  है  तो
 जिन  फिजूलखर्चियों  की  तरफ  सदन  के  मेम्बरान
 ने  इशारा  किया  है  वह  यकीन  नहीं  होतीं  ।

 यह  सही  है  कि  तमाम  दुनिया  में  दाम  बढ़े
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 सजा  दुनिया  में  स्थिति  खराब  है।  यह
 ही  है  कि  सारी  दुनिया  म॑  मुश्किलात  हैं  ।

 लेकिन  जिन्होंने  भ्रखबारात  पढ़े  है  उन  को
 पता  होगा  कि  वहां  के  लोगों  ने उस  सिचुएशन
 को  मीट  करने  के  लिए  कितने  सीरियस  किस्म
 के  प्रोग्राम  बनाए  हैं  ।  हमारे  यहां  कार्टून
 बनते  हैँ।  बग्घी  के  कार्टून,  बुलाक  काटे  के

 कार्टून  भर  चूंकि  कि  मिट्टी  का  तेल  डीजल
 में  मिलाया  जाता  है  इसलिए  उस  के  दाम
 बढ़ाए  जाते  इस  से  जाहिर  होता  है  कि

 हुकूमत  के  प्रेस  पैसा  हैकल  नहीं  है,  ताकत
 है,  समझ  नहीं  है।  खुदा,  भगवान  इन  को
 इस  के  साथ  साथ  कम  से  कम  दो  ढाई  साल
 के  लिए  थोड़ी  सी  बुद्धि  भी  बना  करे,  बस
 यही  मुझे  रज  करना  है।
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 SHRI  VIKRAM  MAHAJAN
 (Kangra):  The  Opposition  has.
 performed  the  customary  ritual  of
 bringing  forward  an  adjournment
 motion  in  this  House.  There  can  be
 no  two  opinions  on  the  fact  that  the
 Prices  of  VariOus  cOmmodities  have
 risen  and  it  is  causing  a  great  hard-
 ship  to  the  weaker  sections  of
 society.  But  the  rise  in  prices  has
 been  due  to  various  causes  to  which
 my  hon.  friends  on  this  side  of  the
 House  have  referred.

 For  example,  the  shortage  in  essen-
 tial  commodities  has  come  about  due
 to  natural  calamities.  Due  to  inter-
 national  reasons,  the  prices  have
 gone  up,  and  the  glaring  instance  of
 this  is  that  of  petroleum  products.
 The  prices  of  petroleum  product
 have  gone  up  and  are  going  up  in
 rapid  succession.

 ro
 Apart  from  this,  the  Opposition

 parties  are  indulging  in  various  acti-
 vities  which  are  hampering  produc-
 tion.  They  are  encouraging  _  strikes
 which  result  in  the  production  of
 essential  commodities  going  down.
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 ,  and  consequently  there  are  shortages
 which  result  in  rise  in  prices  and
 blaekmarketing.  The  latest  instance
 is  that'of  the  Bokaro  steel  plant.
 Though  we  are  short  of  steel,  there
 is  a  strike  there  and  there  is  stop-
 page  of  production  which  again  is  a
 contributory  cause  for  blackmarket-
 ing  and  rise  in  prices.  But  in  spite
 of  these  causes  which  are  beyond  the
 control  of  Government,  Government
 have  tried  their  best  to  see  that  the
 weaker  sections  of  society  do  not
 suffer.

 With  this  particular  objective  in
 view,  the  price  of  diese]  oil  was  not
 raised.  It  was  raised  by  seven  paise
 but  subsequently  reduced  by  ten
 paise,  with  the  result  that  the  price
 has  been  reduced  by  three  paise
 from  its  pre-rise  price.  The  object
 has  been  to  see  that  the  weaker
 sections  of  society  which  use  public
 transport  do  not  suffer  and  that  there
 is  no  rise  in  the  fares  of  public
 transport.

 Besides,  this  has  also  saved  the
 rural  sections  of  sOciety  from  the
 rise  in  prices,  specially  the  farmers
 who  use  tractors  and  diesel  pumps
 which  need  diesel.  The  effort  of  the
 Government,  therefore,  has  been  to  see
 that  the  rural  sections  and  the  weaker
 sections  of  society  do  not  suffer,  and
 every  effort  has  been  made  to  see
 that  despite  the  rise  in  international
 prices,  the  prices  of  essential  com-
 modities  needed  by  the  weaker  and
 rural  sections  were  not  raised.
 Though  a  particular  section  of
 society  had  .to  pay  a  higher  price  on
 some  of  the  petroleum  products,  yet
 an  effort  was  made  to  see  that  the
 weaker  sections,  thé  poorer  sections
 and  especially  the  farming  sections
 did  not  suffer.

 Similarly,  in  the  case  of  inputs  for
 the  farm  products,  as,  for  example,
 fertilisers,  the  price  has  gone  up.  The
 Price  of  machine-goods  hag  also  gone
 up.  It  was  found  necessary  to  raise
 the  prices  of  essential  cereals  like
 wheat,  rice  and  so  on.  The  object
 has  been  to  see  that  the  small  farmer
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 gets  an  economic  price.  That  was
 the  reason  why  the  prices  of  farm
 products  were  raised  to  a__  limited
 extent,  so  that  they  could  receive  a
 fair  price.

 In  fact,  this  was  advocated  and
 pleaded  for  by  the  Opposition.  But
 when  the  Government  have  done  '  it.
 they  turn  round  and  ask  ‘Why  did
 you  raise  it?’  It  has  naturally  also
 resulted  in  raising  the  issue  price.
 Obviously,  from  the  commonsense
 point  of  view,  if  the  procurement
 price  is  raised,  the  issue  price  is
 bound  to  be  raised.  But  the  Opposi-
 tion  did  not  want  it;  they  wanted  to
 eat  the  cake  and  also  keep  it.  They
 wanted  to  please  the  farmer  by
 saying  that  the  procurement  price
 should  be  raised,  and  then  they  want
 to  please  the  voter  or  the  urban  sec-
 tions  or  the  consumer.  Now  they  ask
 ‘Why  did  you  raise  the  issue  price?
 You  should  .not  have  raised  it’.

 This  is  the  amasing  argument:  you.
 should  raise  the  procurement  price
 but  you  should  not  raise  the  issue’
 price?  The  object  of  Government
 in  raising  the  prices  of  some  of  these
 farm  products  was  to  give  8  fair
 deal  to  the  farmer  and  at  the  same
 time  to  see  that  the  consumer  does
 not  stiffer,  that  the  poor  man  does
 not  suffer.  That  is  why  Government
 has  kept  up  the  Rs.  4  subsidy  per
 quintal  of  wheat  that  is  issued  to  the
 consumer.  The  object  was  to  see
 that  the  weaker  sections  do  not
 suffer.  Thus  every  action  that
 Government  has  taken,  the  effort  has
 been  to  see  that  in  spite  of  the
 ecofiomic  crisis  throuch  which  the
 country  is  passing,  the  weaker  and
 the  rural  section  which  are  the  poor
 sectiéfis  do  not  suffer.  Shri  Bhagat
 hag  quoted  facts  to  show  that  in
 spite  6f  such  a  serious  economic
 situation,  Governtnent  has  been  able
 to  steer  through  with  such  a_  little
 adverse  effect  on  the  weaker  sections
 of  society.  This  is  the  first  time  that
 in  such  a  bad  year  94  lakh  9९00९
 were  given  employment.  employment
 without  which  they  would  have
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 starved.  When  they  were  on  the
 verge  of  starvation,  Government
 came  out  and  gave  them  enough  em-
 ployment.  This  is  the  first  time  in
 history  when  this  was  done  and  for
 this,  Government  qeserves  full  credit

 Though  there  is  a  grave  economic
 crisis,  though  no  basic  philosophy  or
 principles  are  ‘involved,  yet  blind
 opposition  to  the  Congress  is  making
 the  position  unite.  We  on  this  side
 have  full  confidence  in  the  people.
 We  believe  they  are  aware  of  the
 economic  difficulties  we  are  facing.
 I  am  sure  they  will  face  it  with
 courage  and  determination  and  I  am
 confident  that  under  the  leadership
 of  our  Prime  Minister,  we  will  be
 able  to  get  over  this  crisis.
 38.43  hrs.

 (Mr.  Speaker  in  the  Chair]
 SHRI  0.  प्र.  MOHAMED  KOYA

 (Marjeri):  At  the  fag  end  of  the  de-
 bate  when  the  time  at  our  disposal  is
 very  short,  I  do  not  want  to  embarrass
 you  by  making  a  long  speech,  but  I
 shall  confine  my  remarks  to  certain
 problems  of  my  State  of  Kerala  with
 regard  the  price  rise.

 I  am  not  convinced  by  the  state-
 ment  made  by  the  hon.  member  who
 just  sat  down  that  the  weaker  sec-
 tion  of  society  is  not  affected  by  this
 crisis.  I  come  from  Kerala  where
 the  ration  now  is  just  three  ounces
 of  rice.  As  regards  wheat  3  ounces  of
 wheat  were  promised.  That  is  also
 not  coming.  I  am  glad  that  Shri
 Shinde  is  here.  There  was  a  break-
 down  of  the  rationing  system  in
 Kerala  of  various  places  in  Kerala
 because  the  FCI  refused  to  give
 advances  to  the  Government.  There
 was  a  cold  war  going  on  between  the
 FCI  and  the  Government.  Govern-
 ment  was  unwise  in  restricting  move-
 ment  into  the  State  from  neighbouring
 States.  They  refused  to  honour  their
 commitment.  Do  you  believe  that
 anybody  can  live  on  three  ounces  of
 rice?  Therefore,  they  have  to  de-
 pend  on  the  black  market.  This  is
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 the  condition  in  a  State  which  is  pro-
 ducing  so  much  of  tea,  coffee,  carda-
 mom,  pepper,  ginger  and  fish  which
 are  earning  so  much  ०  foreign  ex-
 change.  The  people  are  being  starv-
 ed.  Prices  have  gone  up,  because  the
 Government  is  not  giving  us  rice,  and
 consequently,  black  market  prices  are
 going  up.

 Shri  Shinde  was  saying  that  that  it
 was  only  the  increase  in  procurement
 Price  that  was  additionally  charged  to
 the  consumer.  That  is  not  true.  Has
 there  been  a  25  per  cent  increase  in
 procurement  price?  I  do  not  think  s0.
 If  a  deficit  State  like  Kerala  is  not
 to  be  starved  and  if  they  are  not  wise
 enough  to  restore  the  zonal  system
 whereby  al]  the  southern  States  form
 a  zone  and  if  they  do  not  allow
 movement  of  foodgrains  from  other
 States,  the  situation  will  deteriorate.
 Prices  will  keep  on  rising.  As  one
 hon.  member  said,  this  is  a  man-made
 crisis;  it  is  a  government-made  crisis.
 There  are  gentlemen  who  want  ९०
 congratulate  Government  for  making
 a  mess  of  things  like  this.  It  is  really
 wonderful  that  the  price  has  got  sup-
 porters  and  it  is  being  supported.
 God  save  the  supporters.

 You  want  to  increase  production,
 but  how  can  we  increase  production?
 Is  not  Mr.  Shinde  aware  of  the  fact
 that  fertilisers  are  not  available?
 Fertiliser  is  not  given,  and  you  talk
 of  an  increase  in  production.  How
 can  we  increase  production?  If  the
 Government  cannot  give  us  fertilisers,
 it  cannot  increase  the  production.

 Then,  about  petrol  prices,  I  was
 just  watching  some  hon.  Members
 struggling  hard  to  justify  the  in-
 crease  in  petro]  prices  saying  that  it
 affects  only  the  rich  people.  It
 indirectly  affects  the  pnor  veople
 also;  in  my  State  especially,  the  poor
 people,  taxi-owners,  who  got  taxies
 through  some  financial  enterprises,
 the  nationalised  banks,  etc.,  went  on
 strike  for  two  or  three  days  conti-
 nuously.  This  may  affect  a  few  peo-
 ple  who  are  rich,  but  how  many  such.
 people  you  have  got  in  the  country?
 The  poor  taxi-owners,  the  poor  auto-
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 rickshaw-walas  are  all  starving.  Really
 speaking,  this  price  rise  has  an  in-
 direct  impact  on  the  country  as  a
 whole.

 It  is  all  right  to  say  that  the  Arab
 countries  have  increased  the  price
 of  petrol.  Mr.  Borooah  was  saying
 that  it  is  simply  because  of  the  Arab
 countries  who  have  increased  the
 prices.  Is  it  correct?  I  do  not  say
 the  was  misleading  the  House,  but  he
 was  not  correct  in  saying  it.  The  in-
 «crease  in  the  price  of  petrol  by  about
 Re.  l  a  litre  is  not  justified  at  all.  I
 know  that  even  if  you  increase  it
 by  Rs.  5  you  will  get  supporters  here,
 ‘but  simply  because  of  their  support
 you  cannot  increase  the  price  and
 -burden  the  people  further.

 Really,  there  is  a  price  increase  in
 ‘many  cpmmodities,  What  about
 milk?  What  about  edible  oils?
 ‘People  are  finding  it  hard  to  make
 ‘both  ends  meet.  Mr.  Banerjee  may
 ‘ask  for  a  rise  in  the  wages  of  the
 employees.  It  is  all  right  as  far  as
 the  employees  afe  concerned.  That
 ‘might  help  them  in  regard  to  meet-
 ‘ing  the  price  increase,  but  what  about
 ‘the  people  who  are  not  employed.
 who  are  on  the  starvation  level?  The
 Government  say  they  are  helping  the
 poor  people,  the  weaker  section  of

 ‘society.  I  do  not  know  which  is  the
 ‘weaker  section.  If  you  have  got
 really  any  iota  of  knowledge  about
 the  conditions  of  the  poor  people,  you
 will  come  to  the  conclusion  that  there
 is  a  price  rise  in  almost  every  commo-
 dity  and  that  the  people  are  finding
 it  hard  to  make  both  ends  meet.

 Therefore,  something  must  be  done.
 ‘Do  not  be  carried  away  by  the  assu-
 rances  given  by  the  so-calleq  econo-
 mists.  Something  will  have  to  be
 ‘done  to  arrest  the  price  increase  and
 the  people  must  be  saved.

 THE  MINISTER  OF  FINANCE
 (SHRI  YESHWANTRAO  CHAVAN):
 Mr.  Speaker,  Sir,  in  the  course  of  the
 last  one  year,  I  find  that  we  are  dis-
 cussing  this  problem  of  price  rise  for
 the  third  or  the  fourth  time.  There-
 fore,  I  can  yery  well  understand  there
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 is  a  repetition  of  the  motion  in  the
 same  words  and  most  of  the  speeches
 delivered  were  also  similar.  I  will
 try  to  see  that  I  do  not  deliver  the
 same  reply.
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 SHRI  PILOO  MODY:  That  means
 he  has  learnt  something.

 SHRI  YESHWANTRAO  CHAVAN:
 But  you  have  not.  If  at  all  we  have
 to  deal  with  the  problem  of  prices
 as  I  said  last  time,  we  will  have  to
 see  the  entire  question  of  prices  in
 its  proper  national,  economic  perspe-
 ctive,  and  also  political  perspective.
 As  we  have  seen,  this  rise  in  prices
 is  effected  by  both  internal  factors
 and  externa]  factors.  I  am  mention-
 ing  external  factors  not  merely  to
 explain  away  some  of  the  factors  that
 are  responsible  for  the  price  rise,  but
 it  is  a  fact  of  life  that  we  are  to  a
 certain  extent  dependent  on  the  sup-
 ply  of  some  of  the  important  commo-
 dities  from  other  countries;  we  im-
 port  these  commodities  which  are
 necessary  for  carrying  on  some  of  the
 economic  activities  ir’  our  country.
 This  is  also  because  we  have  brought
 certain  sophistication  in  our  econo-
 mic  life.  We  see  that  the  prices  of
 certain  commodities  have  been  ris-
 ing  in  the  world  market-fertilisers,
 crude  oil,  steel,  and  nonferrous  me-
 tals  necessary  for  industrial  produc-
 tion.  Their  prices  were  rising  and
 our  country  cannot  merely  wish  _  it
 away.  These  are  some  of  the  exter-
 na]  factors  which  are  exercising  their
 pressure  on  the  price  structure  in
 this  country,

 Of  course,  internal  factors  were
 there.  Some  of  them  are  still  there.
 For  example,  there  were  certain  fac-
 tors  exercising  pressure  on  the  de-
 mand  side,  and  also  on  the  supply
 side.  There  was  shortage  of  supply
 because  of  declirie  in  production  of
 agricultural  commodities  like  coarse
 grains,  oi]  seeds,  “etc.  Oil  seeds  par-
 ticularly  exercise  tremendous  pres-
 sure  on  prices.  If  you  analyse  the
 price  rise  in  the  last  four  years  you
 will  see  that  the  price  rise  in  the
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 case  of  foodgrains  and  oil  seeds  has
 exercised  a  major  influence  on  the  rise
 in  prices.  There  are  other  reasons
 also.  Some  of  them  have  been  repea-
 ted  by  hon.  Members  and  we  have
 also  cor.ceded  them.  For  example,
 Shri  Vajpayee  emphasised  the  increa-
 sed  money  supply.  There  was  more
 Government  spending.  If  money
 supply  has  increased  because  of  go-
 vernment  spending,  we  shall  have  to
 examine  reasons  why  we  were  re-
 quired  to  resort  to  deficit  financing.
 It  is  not  for  merely  luxury’s  sake  that
 we  resorted  to  it.  I  am  giving  this
 information  which  has  been  given
 repeatedly  before,  but  it  is  necessary
 for  us  to  understand  the  point  in
 proper  perspective.  Mr.  Mavalankar
 wanteg  me  to  say  that  exact  steps
 were  taken  and  what  policy  measures
 had  been  adopted  to  see  that  the  price
 problem  is  solved  to  our  reasonable
 satisfaction.  One  of  the  steps  that
 we  have  taken  is—We  are  trying  to  see
 that  it  is  properly  implemented—that
 there  should  be  an  economy  of  nearly
 Rs,  40  crores  in  our  expenditure  in  the
 course  of  this  financial  year.  We  have
 asked  in  the  course  of  this  financial
 year.  We  have  asked  the  States  Gov-
 ernments  also  to  effect  an  economy
 of  nearly  Rs.  00  crores  in  their
 expenditure.  It  is  not  that  we  have
 not  taken  any  step,  to  restrict  Gov-
 ernment  spendings.  I  do  not  know
 whether  I  have  understood  Mr.  Vaj-
 payee  correctly.  He  might  correct  me
 if  I  misinterpret  his  remarks.  He  said
 that  it  was  not  relevant  to  what  ex-
 tent  the  areas  were  affeced  by
 drought  and  failure  of  crop,  but  |
 was  ultimately  the  percentage  of  loss
 in  production  that  was  much  more
 important.  That  was  the  point  he
 emphasised.  You  can  take  into  ac-
 count  the  percentage  of  production
 at;  the  end  of  the  whole  year  and
 possibly  put  your  case  statistically  in
 a  proper  way,  or  in  an  improper  way.
 But  when  it  affects  a  large  area  in-
 volving  a  very  large  percentage  of
 people,  production  rise  or  production
 fall  in  average  terms  at  the  end  of
 the  year  does  not  help.  For  example,
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 in  this  case  we  were  required  to.
 provide  employment  to  nearly  a  crore
 of  people  in  large  parts  of  our  coun-
 try  at  the  expense  of  the  Govern-
 ment  and  the  Central  Government
 had  to  provide  a  major  part  of  its
 expenditure.  We  have  to  give  employ-
 ment  to  94-96  lakhs  of  people,  near-
 ly  a  crore  of  people.  Can  I  merely tell  them:  no,  there  is  a  fall  in
 Production,  there  are  my  statistics,
 and  therefore  it  is  difficult  to  provide
 money.  You  cannot  produce  that
 very  sophisticated  argument  that,
 “There  is  going  to  be  no  more  in-
 crease  in  money-supply  and  there-
 fore  you  will  have  to  suffer  the
 consequences  of  the  drought.”  No
 democratic  Government  can  say
 that.  You  have  to  take  a  certain
 responsibility  and  _  risk.  This  risk
 was  there  in  the  increased  Goven-
 ment  spending.

 In  the  course  of  last  year,  people
 had  suffered  and  there  is  an-element
 of  suffering  even  today.  I  know
 there  are  people  who  are  somewhat
 dissatisfied  with  the  present  situa-
 tion.  We  are  aware  of  it  and  we  are
 trying  to  do  our  best  to  remove  the
 sufferings  from  the  lives  of  the
 people.  The  situation  was  such  that.
 possibly  any  political  party  or  any
 Government  would  have  been  over-
 whelmed.  The  only  claim  of
 achievement  we  can  make  is  _  that.
 during  this  very  difficult  economic
 situation  ang  political  situation,  we
 did  not  allow  ourselves  to  be  over-
 whelmed.  We  must  thank  and  con-
 gratulate  the  people  that  they  also
 helped  us  not  to  be  overwhelmed  by
 these  very  serious  difficulties  TI
 know  the  opposition  parties  perhaps
 may  not  like  this  statement  of  mine.
 But  it  is  a  fact  of  life  that  they  did
 their  best  to  make  an  explosive  use
 of  the  critical  economic  situation,  but
 I  must  say,  the  people  in  their
 wisdom  saw  through  their  game.  The
 people  were  angry|  and  wanted  to
 protest,  but  they  did  not  fall  a
 victim  to  that  sort  of  propaganda
 unleashed  by  the  opposition.  We



 4०  Price  and

 will  have  to  see  it  in  this
 perspective.

 SHRI  SHYAMNANDAN  MISHRA:
 Nor  will  they  heed  this  propaganda
 you  are  making.

 SHRI  YESHWANTRAO  CHAVAN:
 This  is  not  propaganda.  I  am
 making  a  statement  of  fact  after  the
 event.  Mr.  Shamim  said  that  no
 argument  hag  been  produced  from
 that  side  as  to  how  we  can  get  out  of
 it  because  there  was  no  intention  to
 find  a_  solution  to  the  problem.
 (Interruptions).  I  can  certainly
 give  a  long  list  of  what  we  have
 done  in  the  course  of  the  last  few
 months  to  see  that  the  prices  do  not
 rise....

 AN  HON.  MEMBER:  What  is  the
 outcome?

 SHRI  YESHWANTRAO  CHAVAN:
 The  outcome  is  that  we  have  been
 successful  in  maintaining  the  politi-
 cal  stability  in  this  country  and  we
 have  used  this  stability  to  strengthen
 the  forces  of  production  in  the  agri-
 cultural  and_  industrial  sectors.
 Without  allowing  ourselves  to.  be
 overwhelmed,  we  quietly  applied  our
 mind  to  the  problem  and  tried  to
 find  out  how  we  can  organise  the
 productive  forces  properly.  I  must
 say  that  this  has  started  paying
 dividend  now.

 SHRI  P.  M.  MEHTA:  Agricultural

 political

 and  Industrial  production  have
 declined  because  of  your  wrong
 policy.

 SHRI  SAMAR  GUHA:  You  are
 absolutely  wrong  when  you  say  that
 the  people  have  behaved  in  a  con-
 structive  manner  and  the  opposition
 tried  to  instigate  them.  You  are
 provoking  them  the  other  way.  You
 have  brought  the  country  to  the  near
 condition  of  chaos.

 SHRI  B.  N.  REDDY  (Niryalguda):
 Even  in  States  where  there  is  a
 single  party  in  majority,  there  is
 President’s  rule.  Is  this  the  exami-
 Ple  of  political  stability?

 SHRI  YESHWANTRAO  CHAVAN:
 Iam  not  yielding.  What  he  has
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 said  has  nothing  to  do  with  the
 ecOnomic  situation....  (Interruptions)
 49  hrs.

 We  have  taken  a  series  of  steps  for
 controlling  the  price  rise.  The
 Reserve  Bank  of  India  have  taken
 a  package  of  measures  in  the  last
 four  months.  May  I  say  that  the
 Bank  Rate  was  raised  from  six  to
 seven  per  cent  and  the  minimum
 lending  rate  was  prescribed  for  com-
 mercial  banks  excepting  lending  for
 certain  specifieq  sectors.  At  the  same
 time,  the  statutory  reserves  have
 been  increased  from  three  to  five  per
 cent  and  then  to  seven  per  cent.
 These  steps  have  had  the  effect  of
 immobilising  about  Rs.  400  crores.

 SHRI  SHYAMNANDAN  MISHRA:
 All  these  had  been  quoted  last  time
 also.

 SHRI  YESHWANTRAO  CHAVAN:
 What  can  I  do?  You  have  raised  the
 very  same  points  again.

 att  wen  बिहारी  बाजपेयी  :  हरापन  तो
 कहा  था  कि  पुरानी  बात  नही  कहेंगे,  कुछ
 मई  बात  कहेगे  ।

 श्री  यशवंतराव  चब्हुण  :  मैंन  कहा  था
 कि  कई  नई  बात  कहूंगा  और  कोशिश  करूंगा

 कि  पुरानी  न  कहूं।

 When  you  have  raised  some  points,
 we  have  to  make  a  reference  to  the
 realities  and  state  them.  These  are
 continuous  steps  and  results.  So,  I
 must  make  a  mention  of  the  fact  that
 the  effect  of  those  steps  is  being
 felt  now.  I  must  make  a  mention
 of  this  thing  because  these  are  very
 effective  ‘answers  to  the  points  you
 trave  raised,  which  you  do  not  want
 to  hear.

 -SHRI  SHYAMNANDAN  MISHRA:
 We  want  you  to  bea  _  financial
 wizard.
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 SHRI  PILOO  MODY;  We  want  to
 turn  you  into  a  financial  wizard.

 SHRI  YESHWANTRAO:  CHAVAN:
 lf  Shrj  Piloo  Mody  has  that  much
 understanding,  it  is  a  good  thing.

 Now  I  will  say  what  we  have  done
 4m  order  to  augment  our  supplies,
 -though  this  is  not  something  which  is
 -new.  We  had  to  resort  to  import  on  a
 very  large  scale  import  of  foodstuffs
 and  different  types  of  oil  for  example.

 During  January  to  September  973
 -the  import  of  foodgrains  amount  to

 2.l  million  tonnes.  Further  imports  of
 -.7  million  have  also  been  contracted.
 .Of  course,  you  all  know  of  the  offer
 ef  Russia  of  2  million  tonnes  of  wheat.
 This  has  started  arriving  in  this  coun-
 try  at  the  very  right  time.  This  has
 also  increased  the  availability  of  food-
 grains  in  this  country.  This  creates  a

 8००१  psychology.  The  prices  have
 ‘gone  up  mainly  because  of  certain
 shortages,  because  of  certain  internal

 factors.  This  is  one  point.  But  the
 psychology  of  scarcity  has  also  result-

 _ed  in  price  rise.  Therefore,  this  step
 of  importing  foodgrains,  different  types
 of  oilseeds  and  oils  has  changed  the
 complexion  of  the  problem.

 Today  some  hon.  Members  made  a
 mention  of  what  the  Prime  Minister
 Said  yesterday  in  our  party  meeting,

 S  namely,  that  we  have  seen  the  worst
 part  of  it.  That  does  not  mean  that
 we  are  completely  at  the  end  of  thc
 problem.  We  have  still  some  problems
 to  deal  with,  but  certainly  the  com-
 plexion  of  it  has  changed.  At  the

 _present  moment,  -because  of  the  good
 crop  and  good  availability  of  food-
 grains  in  thig  country,  we  have  seen
 that  there  is  a  decline  in  the  prices  of

 oilseeds,  bajra  and  wheat.  If  I  can
 refer  to  some  of  the  figures  which  are
 available  for  comparisen  sake,  in  the
 case  of  Wheat,  for  example...  .(In-
 terruptions)  As  regards  the  whole-
 sale  price  index  numbers  which  are
 announced  by.  the  Gavernment  from
 time  to  time,  in  the  case  of  wheat,  for
 example,  the  price  index  of  wheat  in
 the  month  of  July  wag  227  and  in
 the  month  of  October  revised  index
 was  211.5..  So,  as  a  matter  of  fact,
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 there  is  a  decline.  In  the  case  of
 jowar  decline  is  3.6;  in  the  case  of
 bajra  it  is  28.4;  in  the  case  of  ground-
 nut  oil  it  is  9.9.  I  am  merely  men-
 tioning  some  of  the  important  food-
 gards  oilseeds  which  was  mainly  res-
 for  the  price  rise  last  year.  As  re-
 gads  oilseeds  which  was  mainly  res-
 ponsible  for  the  price  rise,  there  is
 also  the  same  trend—I  know,  this  trend
 has  not  yet  become  some  sort  of  per-
 mement  thing.  This  particular  trend
 shows  the  availability  of  important
 articles  the  scarcity  of  which  created
 problems  for  us.  When  these  things
 are  there,  it  means  we  have  certainly
 crossed  the  worst.  (Interruptions)
 There  is  some  sort  of  a  confidence
 coming  back  in  the  minds  og  the
 people.  That  is  what  really  speaking
 is  troubling  you.
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 As  we  proceed  further,  as  the  win-
 ter  crop  is  going  to  be  a  better  one
 and,  as  the  industrial  production  is
 also  going  to  improve,  I  am  sure....
 (Interruptions)

 अध्यक्ष  महोदय  :  आप  जो  कुछ  कह  रहे
 थे  उसको  बह  सुनते  रहे  ।  जब  उनकी  बारी  है
 तो  उनको  भी  श्राप  सुने  ।  शोर  करने  से  कोई
 मसला  हल  नहीं  होगा  ।  शोर  करन  से  मसले

 हल  हो  जाऐ  तो  करते  जाओ  शोर  ।

 SHRI  YESHWANTRAO  CHAVAN:
 The  point  that  I  was  making  was  that
 with  the  improvements  in  the  avail-
 ability  of  some  of  the  important  arti-
 cles  which  exercised  influence  on  the
 Price  rise,  as  they  are  showing  a  heal-
 thy  trend,  I  am  sure,  the  things  are
 going  to  improve  in  days  to  come....
 (Interruptions)  I  am  not  making  any
 prophecy  about  the  price  fail.  I  say
 that  the  present  trend  shows  that
 there  is  going  to  be  a  stabilisation  of
 prices.  I  cannot  say  that  there  is  go-
 ing  to  be  a  very  sharp  decline.  But
 certainly,  our  efforts  will  have  to  be
 directed  towards  that.  (Interruptions)
 The  prevention  of  further  price  rise
 will  have  to  be  our  objective  ang  our
 entire  plan  and  effort  will  have  to  be
 in  that  direction.  This  is  the  strategy
 that  we  are  trying  to  follow  for  con-
 trolling  the  prices,  for  stabilising  the



 4०5  Rise  in  Prices
 (Adj.  M.)

 price....(Interruptions)  I  have  made
 a  mention  of  some  of  the  steps  that
 we  have  taken.....

 SHRI  SHYAMNANDAN  MISHRA:
 Why  are  you  asking  us  to  reconcile
 ourselves  to  the  stabilisation  of  prices
 at  the  highest  level  since  [ndeprm-
 dence?

 SHRI  YESHWANTRAO  CHAVAN:
 We  are  dealing  with  the  problem  of
 prices  in  the  course  of  last  year.  I
 am  trying  to  make  you  understand
 the  trend  of  prices  as  it  is  proceeding
 from  month  to  month.  If  you  are
 trying  to  find  solution  to  the  problem
 at  hand,  you  must  first  try  to  under-
 stand  what  the  problem  is.  I  will  de-
 fine  the  problem  for  you.  But  you
 do  not  want  to  understand  it.  Then
 what  can  I  do?  (Interruptions)

 SHRI  SHYAMNANDAN  MISHRA:
 I  do  not  want  to  get  a  certificate  from
 you.

 SHRI  YESHWANTRAO  CHAVAN:
 You  may  think  that  you  are  the  wisest
 man  in  the  world.  You  may  have
 that  satisfaction.  I  do  not  want  to
 come  in  the  way  of  that  satisfaction.

 SHRI  SHYAMNANDAN  MISHRA:
 You  have  not  learnt  anything  about
 economics.

 श्री  यशवंतराव  चह्वाण  :  ड्राप  ही  इतना-
 मिक्स  के  बढ़े  पंडित  है
 You  have  no  patience  to  hear  me.
 SHRI  SHYAMNANDAN  MISHRA:

 You  must  use  a  proper  language.

 SHRI  YESHWANTRAO  CHAVAN:
 What  improper  language  have  I  used?

 SHRI  SHAYAMNANDAN  MISHRA:
 Why  do  you  ask  us  to  be  reconciled
 to  the  stabilisation  of  prices  at  the
 highest  level  since  independence?

 SHRI  YESHWANTRAO  CHAVAN:
 T  have  only  said  that  I  am  not  making
 any  prophesy  about  a  sharp  fall  in
 Prices;  I  cannot  make  that  prophesy.
 ‘Our  objective  will  now  have  to  be
 ‘to  see  that  there  is  no  further  rise  in
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 prices,  and  possibly  the  prices  may~
 have  to  stabilise  at  a  higher  level.  This  -
 is  what  I  am  trying  to  say.  (Inter--
 ruptions)  a
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 Now  I  want  to  mention  the  steps.
 that  we  have  taken.  One  of  the  argu-.
 ments  made  by  the  Opposition  was.
 that  Government,  instead  of  taking.
 steps  for  reducing  the  prices,—this  is.
 a  new  line  of  argument  that  they
 have  started—the  Government  itself
 has  started  increasing  the  prices  and
 the  illustration  they  gave  was  the  rise-
 in  the  case  of  issue  prices  and  the  rise
 in  the  case  of  petrol  and  kerosene.
 Our  answer  to  that  is  this.  When
 there  is  the  price  question,  the  most
 important  thing  that  we  have  to  do  is.
 to  see  that  there  is  more  availability
 of  some  of  the  foodgrains.  Those  who
 are  criticising  the  Government  today:
 about  this  had  themselves  said  that.
 there  ought  to  have  been  reasonable~
 prices  given  to  farmers  and  producers:.
 (Interruptions)

 Now,  in  order  to  make  the  availabi-
 lity,  when  we  give  a  rise  in  the  pro-
 curement  prices  to  the  produce,  it  is
 the  same  people  who  are  coming  for-
 ward  with  the  argument  that  we  are:
 increasing  the  issue  prices.  With  the
 rise  in  procurement  price,  there  wilk'
 be  more  availability  of  coarse  grains
 and  the  rice....(Interruptions).

 MR.  SPEAKER:  There  is  a  limit.
 Please  sit  down.  Please  do  not  do  it
 every  time.

 SHRI  YESHWANTRAO  CHAVAN:
 The  decline  in  the  prices  of  coarse
 grains,  the  decline  is  the  prices  of.
 Bajra  and  the  decline  in  the  price  of
 rice  to  a  certain  extent  is  because  of
 the  possibility  of  availability  of  grains.
 in  the  market  because  the  Govern-
 ment  have  offered  more  price  to  the
 producers.  (Interruptions).  These-
 things  are  giving  the  results.

 Now,  they  have  started  the  argu--
 ment  that  the  Governmemt  is  raising.
 the  price.
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 {Shri  Yeshwantrao  Chavan]
 With  regard  to  petrol  prices,  the

 Minister  for  Petroleum  and  Chemi-
 eals....  (Interruptions),

 भ्रध्यक्ष  महोदय  :  श्राप  का  कोई  हक  नहीं
 है  कि  अप  सारे  हाउस  को  सुनने  से  महरूम  करें।
 बाप  बैठ  जाइये  झप  किसी  बात  से  सहमत
 नहीं  हैं,  तो इसका  मतलब  यह  नहीं  है  कि  भाप
 हाउस  की  कार्यवाही  में  रुकावट  डाल  ।  यह
 क्या  तरीका  निकाला  है  ?  इस  तरह  नहीं
 चलेगा।  सारा  हाउस  सुनना  चाहता  है,  लेकिन
 एक  दो  मेम्बर  रुकावट  डाल  रहे हैं  |
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 SHRI  YESHWANTRAO  CHAVAN:
 ‘They  will  take  advantage  of  it  in  the
 incomt-tax  deduction,  but  I  can  in-
 form  the  house  that  we  are  examin-
 ing  this  question  as  to  how  we  can
 now  amend  the  Income  Tax  Act  so
 that  the  advantages  will  not  be  taken
 for  the  purposes  of  expenditure.  It
 can  be  done  after  examination.  But
 we  propose  to  do  that.

 As  far  as  the  additonal  income  or
 revenue  that  we  will  get  from  the
 rise  in  prices  of  petroleum.  is  con-
 cerned  we  have  decided  that  a  rea-

 :sonable  part  of  it  will  be  used  to  im-
 prove  the  public  transport  system.

 SHRI  ATAL  BIHARI  VAJPAYEE:
 Now,  he  has  qualified  it  by  saying  ‘a
 reasonable  part’.  What  did  Mr.
 Borooah  say?  He  did  not  say  ‘only  a
 reasonable  part’.  Now  you  say  ‘a
 reasonable  part’.

 SHRI  YESHVANTRAO  CHAVAN:
 He  also  said  that.  You  did  not  hear
 him  properly.  You  can  see  from  the
 proceedings.  He  said  that.  I  heard
 him  and  I  am  repeating  what  he  said.

 SHRI  D.  K.  PANDA  (Bhanjana-
 -gar):  The  new  point  raised  is  a  very
 simple  one  and  it  requires  also  a  very

 ‘simple  answer.  The  point  is  the  last
 time  when  we  discussed  the  price
 line,  you  gave  an  answer  and  you
 ale  giving  the  same  answer  now  also.
 “What  we  want  is  and  I  am  appealing
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 to  Mr.  Chavan  that  while  in  pursu..
 ance  of  your  dynamic  policy,  you  can
 also  give  a  dynamic  answer.  During
 the  past  3-4  months  there  was  a  gal-
 loping  price  rise  and  this  is  the  Go-
 vernment  which  has  fixed  the  issue
 price  at  a  higher  rate  in  regard  to
 wheat,  rice,  bajra,  kerosene,  milk
 tte.....  (Interruptions).  That  is  the
 simple  question.  Why  repeat  the
 same  answer?
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 MR.  SPEAKER:  Please
 Let  him  reply.

 sit  down.

 SHRI  YESHWANTRAO  CHAVAN:
 The  hon.  Member  thinks  that  he  has
 put  a  simple  question.  My  simple
 answer  to  that  is  that  I  am  not  rep-
 eating  what  I  said  last  time  because
 the  question  of  petrol  prices  is  a  new
 question.  I  am  giving  an  answer  and
 information  which  is  completely  new
 because  the  petrol  prices  are  a  new
 things.  The  answer  that  I  am  giving
 is  that  the  price  rise,  whether  it  was
 jumping  or  leaping,  has  ceased  to  be
 so  in  the  last  three  months.  The
 price  rise  was  considerably  less  than
 what  it  was  earlier...  .(Interruptions)
 T  am  giving  you  facts  and  I  am  giving
 you  authoritative  information  which
 we  have  got.

 SHRI  P.  M.  MEHTA:  The
 of  everything  have  gone  up.  =

 SHRI  YESHWANTRAO  CHAVAN:

 prices

 l  have  not  made  statement  about
 everything....  (Interruptions)

 अध्यक्ष  महोदय  :  देखिये  वह  जब  बोले  तो
 श्राप  एस  करें,  श्राप  जब  बोले  तो  वह  एस  करें
 शाप  बताइए  ऐसे  शोर  करन  से  क्‍या
 शायद  होगा  ?

 SHRI  YESHWANTRAO  CHAVAN:
 l  have  not  said  about  everything.  I
 mentioned  specific  items  and  I  men-
 tioned  specific  articles.  I  said  in  such
 and  such  a  case  the  price  has  shown
 a  declining  trend.  I  am  not  mention-
 ing  cement.  I  have  mentioneq  wheat.
 I  have  mentioned  oilseeds.  I  have
 mentioned  bajra.  I  have  mentioned
 specific  things.  I  have  not  made  a
 general  statement  at  all.  I  should
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 not  be  misinterpreted.  I  do  not  at
 the  same  time  want  to  unnecessarily
 point  a  rosy  picture.  I  am  taking  a
 Tealistic  assessment  of  the  situation

 ‘and  my  only  eubmission  is,  there  is
 an  improvement  in  the  situation  to  a
 certain  extent  and  if  it  continue  then
 there  is  going  to  be  more  improve-
 ment  in  the  days  to  come.

 Therefore,  Sir,  taking  into  consi-
 ‘deration  al]  the  steps  which  we  have
 taken  and  the  assessment  that  we
 have  made,  one  should  not  take  a
 pessimistic  view  or  an  alarming  view
 of  the  situation  and  I  think  if  the
 present  trend  continues  we  wll  be
 out  of  the  woods  and  this  is  my  hope.
 ‘Thank  you.

 MR.  SPEAKER:  Shri  S.  M.  Baner-
 jee  has  got  the  right  of  reply.  Shri

 ‘S.  M.  Banerjee.  (Interruptions)

 देखिये,  मैं  मापकों  बतौर  प्रेजाइडिंग
 आफिसर  के  कहता  हूं  कि  अगर  भ्रामक  शोर
 करते  से  कीमत  नीचे  धा  जायं  तो  बड़ी  खुशो
 से  कीजिए  लेकिन  ऐस।  होने  वाला  नहीं
 है  तो  अरब  उनको  बोलने  तो  दीजिये  ।

 SHRI  HARI  KISHORE  SINGH
 (Pupri):  May  I  ask  one  question?  I
 would  like  to  know  from  Shri  Ban-
 erjee  whether  fifty  per  cent  of  the
 Population  of  this  country  who  live
 Substantially  below  poverty  line  and
 are  very  poor  are  affected  by  this
 Price  rise  or  not.  I  want  a  specific
 answer  from  him.  (Interruptions)

 को  एस०  एम ०  बनर्ज  :  भ्रध्पक्ष  महोदय,
 मैं  दोनों  मंत्रियों  क ेभरण  सुने  है  ।  (इटरप्शंस  )

 MR.  SPEAKER:  There  is  limit:  for
 everything.  This  is  a  ouse  and  you
 cannot  get  up  every  now  and  then
 and  talk  like  this.

 श्री  एस०  एम०  बन जजों  :  भ्रध्यक्ष  महोदय,
 तीनों  मंत्रियों  के  भाषण  मैंते  भ्रमणी  तरह  से
 सूखे  है  भौर  मुझे  तुल्य  है  यह  सुनकर  भराली
 वास्तविक  परिस्थिति  को  किसी  ने  शायद
 देखने  की  कोशिश  नहीं  की  या  जान  बूझकर
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 शायद  वह  समझना  नहीं  चाहते  ।  अभी  भगत

 साहब  ने  भी  कहा  कि  प्राइसेज  कुछ  रिड्यूस
 हुई  हूँ  ।  मुझे  मालूम  नहीं  है  कि  कहां  उनके
 घर  हुई  या  कहां  हुई  है  ?  बाजार  मे  तो  हुई
 नहीं  है।  (व्यवधान)  श्राप  किताब  पढ़ते  हैं  ।

 मैं  सामान  खरीदने  जाता  हूं  बाजार  में  ।
 उसके  बाद  शिन्दे  साहब  ने  कहा  कि  जो

 कुछ  चोरों  के  दाम  बढ़ाये  गये  ह  वह  नेशनल
 इंडेरेस्ट  सम  बढ़ाये  गये  हैं।  बुधा
 साहब  ने  कहा  कि  यह  नेशनल  प्राब्लम

 2  जो  इंटरनेशनल  प्राब्लम  के  साथ

 जुड़ी  हुई  है,  लिहाजा  बढ़ना  जरूरी  है।  इस
 के  बाद  चव्हाण  साहब  ने  तो  कहा  कि  घायल
 सीड  के  दाम  घटे  हैं।  जैसे  मालूम  हो  रह।  है
 कि  हम  लोग  आयल  सीड  ही  खाते  हैं।  लेकिन

 ताज्जुब  की  बात  है,  मैं  कहता  हुं,  प्रधान  मंत्री
 जी  यहां  बैठी  हैं,  इसी  हाउस  की  तमाम  पार्टियों
 की  एक  कमेटी  बनाई  जाय  कौर  जो  कुछ  भी

 उन्होने  भाषण  दिया  है,  चीजों  के  दाम  बढ़ने  के
 बारे  में  जो  कहा  कि  बढ़े  नहीं  है  या जो  कुछ  बयान

 उन्होंने  दिया  है,  वह  दोनों  कमेटी  के  साथ  हर
 एक  शहर  में  और  गांवों  में  जाकर  देखें  शर
 फिर  वह  कमेटी  निश्चय  करे  कि  चव्हाण  साहब
 ने  सही  कहा  है  या  बैनर्जी  ने  ?  मैं  इस्तीफा
 देने  के  लिये  तैयार  हूं  भ्रमर  मेरी  बात  गलत
 निकले  ।  वह  कमेटी  देश  भर  में  जाकर  देखे  ।
 सारे  देश  में  हाहाकार  लोग  कर  रहे  हैं  ।

 एक  चीज  श्री  ए०  पी  शर्मा  ने  और  दूसरे
 मित्रों  न ेकही  कि  इस  वक्‍त  देश  में  प्रोडक्शन
 बढ़ना  चाहिये  ।  डिफेंस  में  प्रोडक्शन  बढ़ाने
 का  नारा  डिफेंस  मिनिस्टर  ने  दिया  और  राज
 l  हजार  एम  एस  के  कर्म  चारी  जिन्होंने

 सड़के  बनाई,  लड़ाई  के  जमाने  में  चाहे  चीनी
 आक्रमण  था  चाहे  पाकिस्तानी  आक्रमण  था,
 जिन्होंने  मेहनत  से  काम  किया,  उनको  नोटिस
 देकर  उनकी  छंटनी  की  जा  रही  है  1  हड़ताल
 नहीं  होनी  चाहिये,  यह  मैं  भी  समझता  हूं  ।
 लेकिन  अगर  आज  लोगों  को  खाना  न  मिले,
 लोगों  को  पहनने  को  न  मिले,  सारी  तनख्वाह
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 प्री  एसएचओ  बनर्जी]
 5-6  तारीख  को  खत्म  हो  जा,  उसके  बाद
 यह  कहना  कि  नहीं  हड़ताल  नहीं  होनी  चाहिये,
 बोनस  के  लिये  नहीं  लड़ना  चाहिए,  तो  मैं
 पूछना  चाहता  हूं  कि  आखिर  वे  करें  क्‍या  ?

 दूसरी  चीज  कही  गई  है  कि  विदेशों  में
 चीजों  के  दाम  बढ़े  हैं।  लेकिन  वहां  पर  कैपिटा
 इनकम  कितनी  बढ़ी  है  उसका  हवाला  किसी  ने
 नहीं  दिया  ।  मैं  जानना  चाहता  हूं  कि  क्‍या
 वाकई  में  फिजूलखर्ची  को  अगर  कम  करना  है  तो
 क्या  सरकार  इसको  करना  चाहती  है  ?
 मगर  फिजूलखर्ची  कम  करनी  है  तो  मैं  जानना
 चाहता  हूं  कौन  उसे  शुरू  करे  ?  एक  मिसाल  दी
 गई  कि  हमारे  तमाम  एम  पीज  ने  तनख्वाह  में
 दस  प्रतिशत  कटौती  कर  दी,  किसी  ने  ज्यादा
 कर  दी  और  राष्ट्रपति  ने  तो  हद  कर  दी  कि
 दस  प्रतिशत  अ्रपनी  तनख्वाह  कम  कर  दिया  |
 हमारे  उत्तर  प्रदेश  में  एक  कहावत  है  कि
 हाथी  कितना  भी  दुबला  होगा  तो  भैस  के
 बराबर  होगा  ।  राष्ट्रपति  जी  की  जितनी
 भी  ज्यादा  तनख्वाह  होगी  हम  लोगों  से  सबसे
 ज्यादा  होगी  i  उनकी  दस  प्रतिशत  की
 कटौती  ज़ोर  दस  प्रतिशत  उससे  कहें  कि  जिस
 की  तनख्वाह  सौ  रुपये  डेढ़  सौ  रुपये  हो,  या
 96  रुपये  जिसके  लिये  चव्हाण  साहब  नहीं

 मान  रहे  थे  वह  दस  प्रतिशत  कम  करे  तो  इन
 दोनों  का  क्या  कहीं  मेल  बैठता  है  ?  लेकिन  वह
 क्यों  करे  ?  मैं  पूछना  चाहता  हूं  कि  25-26
 साल  एक  पोलिटिकल  पार्टी  राज  करे  हिन्दु-
 स्तान  में  जिसको  बहुमत  प्राप्त  था  कौर  प्राप्त
 है,  लेकिन  राज  26  साल  के  बाद  यह  परिस्-
 पति  राज  उत्पन्न  हो  तो  उस  सरकार  को  क्‍या
 कहें  ?  आज  प्रजातांत्रिक  सिद्धांतों  से  लोगों
 का  विश्वास  उठता  जा  रहा  है।
 लोग  समझते  हैं  कि  यह  सरकार  पालियामेंट  में
 बहस  करने  से  नहीं  जायगी  ।  वोटों  से  यह
 हिलने  वाली  नहीं  है  जब  तक  काला  धन  मौजूद
 है  इस  देश  में

 मैं  समझता  हुं  कि  एंक  दिन  जाने  वाला  है,
 ;  चाहेआ्राप  हमारी  बातों  को  बुरा  समझें,  हम  रहें

 न  रहें  हमारे  लड़के  शायद  रहेंगे,  एक  बात  है
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 बाप  समझ  लीजिये  कि  इन्हीं  खेतों  जिनकी:
 दुहाई  भाष  देते  हैं,[इन्हीं  का खानों  जिनकी  दुहाई
 भाप  देते  हैं  इन्हीं  गलियों  और  सड़कोंसे  एक
 दिन  जबदंस्त  शाम  उठने  वाली  है  जिसको  आप
 हम  कोई  रोक  नहीं  सकेंगे  ।  वह  किसके  तख्त
 को  गिरायेंगे,  किसके  ताज  को  उठायेंगे  यह
 मालूम  नहीं  ।  इसलिये  श्राप  बदलते  हुये
 जमाने  को  समझने  की  कोशिश  कीजिये  ग्रोवर
 यहां  पर  वकालत  करके  इस  चीज  का  डिफेंस
 करने  की  कोशिश  मत  कीजिये  1  मैं  चाहता  हूं
 हूं  जिन्होंने  यहां  पर  भाषण  दिये  हैं  द्रोह  यह
 कहा  है  कि  चीजों  के  दाम  घटे  हैं,  एक  कमेटी
 बनाई  जाये.  जो  जाकर  उनकी  बीवियों
 की  गवाही  ले  कि  वे  क्या  कहती  हैं।  (व्यवधान  )
 मैं  कहता  हूं  कि  श्राप  बाजार  में  चलिये  वहां
 कोई  सामान  नहीं  है  शाम  के  वक्‍त  सड़ी
 हुई  सब्जी  को  खरीडने  के  लिये  मेला  लगता  है  +
 ड्राप  कलकत्ते  में  चले  वहां  होटलों  के
 सामने  होड़  लगती  है  कि  कौन  जूठा  पहले
 खाये  कुत्ता  या  इंसान  ?  इस  लिये  आप
 अपने  गरेबान  में  मुंह  डालकर  देखने  की
 कोशिश  कीजिये  ।  मैं  प्रधान  मंत्री  जी  से
 कहना  चाहता  हूं  कि  श्राप  देख,  झाज इस
 बात  का  कोई  सवाल  नहीं  है  कि  कहां  पर

 हिन्दुस्तान  जा  रहा  है।  पाकिस्तान  तर  जब
 हमारी  विजय  हुई  थी  तो  जीत  की  खुशी  में  सारे
 देश  में  आपका  स्वागत  किया  ।  मैंने  आपको
 पत्र  लिखा  था  जिस  दिन  आपने  बंगला  देश  को
 रिकगम्निशन  दिया  था  कि  ऐसी  सारी  बहनें
 हमारे  हिन्दुस्तान  में  पैदा  हों  ।  लेकिन  राज
 अफसोस  के  साथ  कहना  पड़ता  है  जब  यह
 कहा  जाता  है  कि  अरिस्टत्रैसी  ग्रो  कर  रही  है
 किंग  क्लास  में  ।  रामराज्य  की  एक  परि-
 भाषा  थी  इस  देश  में  और  यहां  के  लोगों  ने
 एक  सपना  देखा  था  लेकिन  राम  राज्य  ऐसा
 बना  कि  चव्हाण  साहब  राम  ब्रोकर  55-56

 करोड़  की  सेना  जिसको  न  कपड़ों  की  जरूरत
 न  खाने  की  जरूरत  बह  सिर्फ  फल  फूल  खाकर

 रहे  ।  सन्‌  947  से  लेकर  राज  तक  इस
 देश  में  जो  लखपती  थे  वे  करोड़पति  हो  गये
 कौर  जो  करोड़पति  थे  वें  अ्ररबपति  हो  गये
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 हो  गए  ।  जो  एक  कारखाने  का  मालिक  था

 बह  24  का  रखान  मालिक  हो  गया  ।  दूसरी  तरफ
 जिसकी  सौ  रुपए  आमदनी  थी  वह
 50  रुपए  रह  गई  ।  महंगाई  ने  उसकी  कमर

 तोड़  दी  ।  एक  मामूली  मकान  में  रहने
 वाला  झोपड़ी  में  रहने  लगा,  झोपड़ा
 में  रहने  बाता  फुटपाथ  पर  लेटने  लगा  कौर
 जो  फुटपाथ  पर  लेटते  थे  वे  बिना  कफन  के
 मरघट  पर  जा  रहे  हैं  7  इसलिए  मैं  कहता  हूं
 आज  सरकार  कोई  सुझाव  लाये  और  इन
 चीजों  को  रोकने  को  कोशिश  करे  |  आज  चोर
 बाहरी  करने  वालों  फ्लोर  मुनाफाखोरों
 को  सज़ा  दी  जाये  लेकिन  सजा  किसने  दी
 है  ?  एस  के  मोदी  के  केस॑  में  हमारा  सर
 शर्म  से  झुक  जाता  है,  वह  राज  भी  इसी
 शहर  दिल्‍ली  में  घूम  रहा  है  शौर  जितने
 भी  लोड  हैं  उसको  माला  पहना  रहे  हैं  ।

 (ब्यान)  मैं  चाहता  हुं  कि जनता  इस
 तरह  से  माला  पहनाये  कि  उसका  गला  फंस
 जाये  ।  हम  चाहते  हैं  राज  विदेशी  सर्माया-
 परस्ती  शौर  देसी  सर्माया परस्ती  को  निभाने
 के  लिए  जाल  फैलाया  है  उनको  सजा  दी
 जाये  ।

 कहा  गया  कि  मोटर  पर  चढ़ने  वाले  4
 लाख,  पांच  लाख  हैं  झोर  एक  एक  मोटर  पर
 चार  चार  चलेंगे  तो  कितने  चढ़ने  इसलिए
 नुकसान  किसको  होने  वाला  है  |  लेकिन

 स्कूटर  पर  चढ़ने  वाले  कौन  लोग  हैं  ?  क्‍या
 बुरा  जी  कभी  स्कूटर  पर  चढ़े  हैं?  उसपर  इतने
 झकोरे  लगते  हैं  कि  बरुना  साहव  गिर  जायेंगे  ।
 तीन  तीन,  चार  चार  मातायें  बहनें  स्कूटर
 पर  चढ़कर  जाती  हैं  ।  एक  एक्टर  पर  पूरा
 खानदान  चढ़ता  है  शौर  बरुआ  जी  कहते  हैं

 ऐयाशी  का  साधन  है।  राष्ट्रपति
 जी  सिक्स  डोर  की  गाड़ी  रखें  वह  ऐयाशी
 नहीं  है  ?  क्या  उनको  उसकी  जरूरत  है  ?
 मैं  कहना  चाहत  हुं  बाप  मध्यवर्ग,  मिडिल
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 क्लास  को  चुनौती  न  दें  ।  श्राप  इस  चीज़
 को  समझने  की  कोशिश  कीजिए  ।

 474

 अध्यक्ष  महोदय,  चुंकि  इनकी  दलीलों  को
 मैं  थोती  पाता  हूं  इसलिए  मैं  इस  का मरो कों
 प्रस्ताव  को  वापिस  लेने  के  लिए  तैयार  नहीं
 हूं।  मैं  फिर  एक  चीज़  कहना  चाहता  हूं  कि
 यह  लोग  मिटी  बातें  करते  हैं  -  एक  चीज
 आपके  सामने  कहकर  समाप्त  करता  हूँ

 ए  स्थायी  नशीनों  उठ बे ठो,  वह  वक्‍त  करीब
 श्री  पहुंचा  है

 जब  तख्त  गिराये.  जायेंगे,  जब  ताज
 उछाले  जायेंगे  |

 MR.  SPEAKER:  Since  Shri  Ban-
 erjee  is  not  withdrawing  the  motion,
 I  shall  put  it  to  vote.

 The  question  is:

 “That  the  House  do  not  adjourn.”
 The  Lok  Sabha  divided:

 Division  No.  4
 AYES

 ‘19.42,  hrs.}

 Agarwal,  Shri  Virendra

 Banera,  Shri  Hamendra  Singh
 Banerjee,  Shri  S.  M.

 Berwa,  Shri  Onkar  Lal

 Bhagirath  Bhanwar,  Shri

 Bhaura,  Shri  B.  S.

 Chandra  Shekhar  Singh,  Shri

 Chandrappan,  Shri  C.  K.

 Chaudhary,  Shri  Iswar

 Chavda,  Shri  K  8.

 Chowhan,  Shri  Bharat  Singh
 Dandavate,  Prof.  Madhu

 Guha,  Shri  Samar

 Jharkhande  Rai,  Shri
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 Joshi,  Shri  Jagannathrao  Bhagat,  Shri  H.  K.  L.

 Kachwai,  Shri  Hukam  Chand  Bhargava,  Shri  Basheshwar  Nath

 Kiruttinan,  Shri  Tha  Bhuvarahan,  Shri  G.

 Koya,  Shri  C.  H.  Mohamed  Chaudhary,  Shri  Nitiraj  Singh

 Krishnan,  Shri  E.  R.  Chavan,  Shri  Yeshwantrao

 Limaye,  Shri  Madhu  Chhotey  Lal,  Shri  :

 Manjhi,  Shri  Bhola  Dalbir  Singh,  Shri  ui!

 Mavalankar,  Shri  P.  G.  )  Das,  Shri  Anadi  Charan

 Mehta,  Shri  P.  M.  Das,  Shri  Dharnidhar

 Mishra,  Shri  Shyamnandan  Dasappa,  Shri  Tulsidas

 Nayar,  Shrimati  Shakuntala  Deshmukh,  Shri  K.  G.

 Panda,  Shri  D.  K.  Dhamankar,  Shri

 Pandeya,  Dr.  Laxminarain  Dharia,  Shri  Mohan

 Parmar,  Shri  Bhaljibhai  Dinesh  Singh,  Shri

 Reddy,  Shri  B.  N.

 Sambhali,  Shri  Ishaque

 Sezhiyan,  Shri

 Sharma,  Shri  R.  R.

 Shastri,’  Shri  Ramavatar

 Dixit,  Shri  G.  C.

 Dumada,  Shri  L.  K.

 Dwivedi,  Shri  Nageshwar

 Engti,  Shri  Biren  ,

 Gandhi,  Shrimati  Indira
 Singh,  Shri  D.  N.  Ganesh,  Shri  K.  R.

 Ulaganambi,  Shri  R.  P.

 Vajpayee,  Shri  Atal  Bihari

 Verma,  Shri  Phool  Chand

 Viswanathan,  Shri  G.

 Yadav,  Shri  G.  P.
 NOES  Gomango,  Shri  Giridhar

 Gavit,  Shri  T.  H.

 Ghosh,  Shri  P.  K.

 Godfrey,  Shrimati  M.

 Gokhale,  Shri  H.  R.

 Goswami,  Shri  Dinesh  Chandra

 Gotkhinde,  Shri  Annasaheb

 Hansda,  Shri  Subodh

 Hari  Kishore  Singh,  Shri

 Hashim,  Shri  M.  M.

 Ishaque,  Shri  A.  K.  M.

 Jha,  Shri  Chiranjib

 Kadannappalli,  Shri  Ramachandran

 Kailas,  Dr.

 Aga,  Shri  Syed  Ahmed

 Ahirwar,  Shri  Nathu  Ram

 Alagesan,  Shri  O.  V.

 Ansari,  Shri  Ziaur  Rahman

 Arvind  Netam,  Shri

 Azad,  Shri  Bhagwat  Jha

 Banerji,  Shrimati  Mukul

 Barman,  fihri  R.  N.

 Basappa,  Shri  K.
 Bhagat,  Shri  8.  R.  Kapur,  Shri  Sat  Pal
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 Karan  Singh,  Dr.

 Kasture,  Shri  A.  S.

 Kaul,  Shrimati  Sheila
 Kedar  Nath  Singh,  Shri

 Khadilkar,  Shri  R.  हू.

 Kisku,  Shri  A.  K.

 Kotoki,  Shri  Liladhar

 Kulkarni,  Shri  Raja
 Kureel,  Shri  B.  N.

 Lakkappa,  Shri  K.

 Lakshminarayanan,  Shri  M.  R.
 Mahajan,  Shri  Vikram

 Mahishi,  Dr.  Sarojini

 Majhi,  Shri  Kumar

 Mallanna,  Shri  K.

 Mallikarjun,  Shri

 Mandal,  Shri  Jagdish  Narain

 Manoharan,  Shri  K.

 Maurya,  Shri  B.  P.

 Mirdha,  Shri  Nathu  Ram

 Mohsin,  Shri  F.  H.

 Naik,  Shri  8.  V.

 Negi,  Shri  Pratap  Singh
 Oraon,  Shri  Tuna

 Pahadia,  Shri  Jagannath
 Painuli,  Shri  Paripoornanand
 Pandey,  Shri  Narsingh  Narain

 Pandey,  Shri  Sudhakar
 Panigrahi,  Shri  Chintamani
 Partap  Singh,  Shri

 Parthasarathy,  Shri  P.

 Patnaik,  Shri  J.  B.

 Peje,  Shri  8.  L,

 Pradhani,  Shri  K.
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 Qureshi,  Shri  Mohd.  Shafi

 Raghu  Ramaiah,  Shri  K.

 Ram  Sewak,  Ch.

 Rana,  Shri  M.  B.

 Rao,  Shrimati  B.  Radhabai  A.

 Rao,  Shri  Jagannath
 Rao,  Shri  Nageswara
 Rao,  Shri  Pattabhi  Rama

 Reddy,  Shri  K.  Kodanda  Rami

 Reddy,  Shri  M.  Ram  Gopal

 Rohatgi,  Shrimati  Sushila

 Rudra  Pratap  Singh,  Shri

 Saini,  Shri  Mulki  Raj
 Saksena,  Prof.  S.  L.

 Samanta,  Shri  S.  C.

 Sarkar,  Shri  Sakti  Kumar

 Sathe,  Shri  Vasant

 Satpathy,  Shri  Devendra

 Savant,  Shri  Shankerrao

 Sethi,  Shri  Arjun
 Shahnawaz  Khan,  Shri
 Shambhu  Nath,  Shri

 Shankaranand,  Shri  B.

 Sharma,  Shri  A.  P.

 Sharma,  Shri  Nawal  Kishore
 Sharma,  Dr.  Shankar  Dayal

 Shastri,  Shri  Biswanarayan

 Shenoy,  Shri  P.  R.

 Sher  Singh,  Prof.

 Shinde,  Shrj  Annasaheb  P.

 Shivnath  Singh,  Shri

 Shukla,  Shri  B.  R.

 Shukla,  Shri  Vidya  Charan

 Sinha,  Shri  Dharam  Bir

 Sinha,  Shri  Nawal  Kishore
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 Subramaniam,  Shri  C.

 Sudarsanam,  Shri  M.
 Surendra  Pal  Singh,  Shri
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 Suryanarayana,  Shri  K.
 Swaran  Singh,  Shri

 Tiwary,  Shri  D.  N.

 Tiwary,  Shri  K.  N.
 Tombi  Singh,  Shri  N.

 Uikey,  Shri  M.  G.

 Venkatasubbaiah,  Shri  P.

 Venkatswamy,  Shri  G.

 Shri  Balgovind
 Shri  Sukhdeo  Prasad

 Shri  Chandrajit
 Shri  Karan  Singh
 Shri  N.  P.

 Yadav,  Shri  R.  P.

 Yadav,  Shri  D.  P.

 MR.  SPEAKER:  The  result*  of  the
 division  is:

 Ayes  39;  Noes  132.
 The  motion  wag  negatived.

 Verma,

 Verma,

 Yadav,

 Yadav,

 Yadav,
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 BUSINESS  ADVISORY  COMMITTBE

 THIRTY-THIRD  REPORT

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  K.  RAGHU
 RAMAIAH):  Sir,  I  beg  to  present  the
 Thirty-third  Report  of  the  Business
 Advisory  Committee.

 MR.  SPEAKER:  Anything  else?
 Could  we  take  up  the  Bill  which  is
 coming  next?

 ग्राम  आप  ऐल्जने  नहों  करना  चाहते

 हैं  तो  बैठिये  7  दो  मिनट  लेंगे  ।

 AN  HON.  MEMBER:  Enough.  Let
 us  adjourn  now.

 MR.  SPEAKER:  The  House  stands.
 adjourned  till  ]  a.m.  tomorrow.

 9.42  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Tuesday,  Nov-
 ember,  13,  973/Kartika,  22,  895
 (Saka).

 *The  following  Members
 AYES:  Shri  Sarjoo  Pandey,

 also  recorded  their  Votes:

 NOES.  Sarvashri  Banamali  Patnaik  and  Ambesh.
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